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HOW TO USE TIlE INDEX 

The Index is arranged a~phabetically with the Subject Index separated from Name 
Index and printed in the following order: Part (-SUBJECT INDEX; Part II-NAME 
INDEX. At the end of every entry, the Debate number is given in numerical and Volume 
Number is given in Roman numerals followed by the date oftbe Debate in parenthesis 
and column number or numbers, as the case may be is given immediately after that 
printedas(Deb. 3,Vol XXXVU,04-12-2003)CoI. 154-56. 

All the Bills are alphabetically arranged under the main heading "Bill(s)'". The 
stages oftbe Bills are given at the end of title in form oftnt, Consid., Consid. and Pass 
etc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT. 

Each keyword is reflective of the subject matter it pertains to for example a matter 
pertaining to Agriculture may be found under the heading Agriculture besides the 
appropriate head. Similarly matter related to all types of diseases is put under the 
heading Disease and matter related to Health Care under heading Health Care. 

The name of Institutions, Programmes, Schemes are put under the heading of 
the name of such Institutions, Programmes, Schemes. 

The matter pertaining to Committees are put under the heading Committee(s). 
Pan under Ports, Airport under Airports, Airline under Airlines, River under Rivers. 
The Committee report stageS are reflected at the end of title by the word Presented' 
Laid. 

The Maners Under Rule 377 are shown as (MUR 377) and Discussion Under 
Rule 193as(DUR 193). 

Infonnation pertaining to Railways has been indexed under the various main 
headings commencing with the word Railways e.g. "Railway Lines", ~Railway Trains" 
etc. 

Information regarding various States in India and the various foreign countries 
has been indexed under their respective names. 

A list of abbreviations used in the Index is given below; 

A.M. 
C.A. 
(nt. 
Consid. & Pass 
OUR 193 
MUR377 
PLT 
Res. 
Sub. 
St. 

Adjournment Motion 
Calling Attention to matter of Urgent Public Importance 
Introduction Stage ofBiU 
Consideration & Adoption Stage of a om 
Discussion Under Rule 193 
Matter Under Rule 317 
Papers Laid on the Table 
Resolution 
Submission by Member 
Statement 

(iii) 
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INDEX 
TO 

LOK SAJIHA DEBATES 

(FOURfEENTH SERIES) 
VOLUME XXXV TO XXXVI 

JIIly 21. 2008 to December 23, 2008 
Asadha 30. 1930 (Sa/CQ) to Pausa 02, J 930 (Sa/CQ) 

FOURTEEN1lI SESSION OF TIlE FOURTEENTIi LOK SABHA 

PART-I 

SUBJECT INDEX 

AamAlldlDi Bima Vojau 

Aam Aadmi Bima Yojana 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 65-07 

Accelerated I rrigstioa Benefits 
Procnmane 

AIBP Assistance for Sardar Sarovar 
Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col105-06 

AIBP Assistance to Gujarat 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col4S-46 

: Atcelerated Rural Water Supply 
i Programme 

Additional Allocation under ARWSP 
(Deb. \I, Vol. XXXVI, 12-12-2008) 
Col 197-98 

Implementation of ARWSP 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 262.(,6 

Atcelerated Urbaa Water Supply 
. Programme 

Proposals under AUWSP for GNCTD 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Co1.3I9-20 

Funding under AIBP Attident(s) 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 1 ()6.()8 

Need to release funds eannarked under 
Accelerated Irrigation Benefit 
Programme for Sardar Sarovar Project 
in Gujarat (MUR 377) 
(Deb. 13. Vol. XXXVI. \6-12-2008) 
C.oI.581-82 

Special status to States under AIBP 
Programme 
(Deb. 4, Vol. XXXV, 20-10-2Q08) 
C.o1.24-25 

Accidents on Railway Tracks Passing 
through National Parks 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Co\. 229-3 \ 

Compensation/Reliefto Victims ofM ines 
Accidents 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. \95 

Mines Accidents 
(Deb. 12, Vol. XXXVI. 15-12-20(8) 
Col. 169-72 



2 LOK SABHA 

Need to check the increasing incidents of I Incidents of Cruelty to Animals 
road accidents in Delhi (MUR 371) I (Deb. 9. Vol. XXXV, 10-12-2008) 
(Deb. 15, Vol. XXXVI, 18-12-2008) I Col. 1126-28 
Col. 393 I I d' S . A 

I n Ian uccesslOn ct 
Road Accidents I (Deb. 11. Vol. XXXVI, 12-12-2008) 

(Deb. 6, Vol. XXXV, 22- I 0-2008) Col S66 
Col. 16-18 I 

I" Juvenile Justice Act, 2006 
Ac:t(s) I (Deb. 11, Vol. XXXVI, 12-12-2008) 
Amendment in India Post Office Act Col 450 

(Deb. 4. Vol. XXXV, 20-10-2008) i 
Col. 199-200 ! Maintenance and Welfare of Senior . I CmumAct,2007 Amendment of Foreign Trade Act, 1992 
(Deb. 13, Vol. XXXVI, 16-12-2008) I (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 237-38 I Col. 307~ 

Amendment to MTP Act I Model Police Act 
(Deb. 9, Vol. XXXV. 10-12-2008) I (Deb. 18. Vol. XXXVI. 23-12-2(08) 
Col. 1355-56 I Col. 74-76 

Amendments in Plantation Labour Act, I Motor Vehicle Act, 1988 
1951 (Deb. 9, Vol. XXXV, 10-12-2(08) 
(Deb. 9, Vol. XXXV, 10-12-2(08)! Col 619 
CoI.254-55 I New IT Law 

Bi&-DiversityAct,2002 , (Deb. 3, Vol. XXXV, 17-10-2(08) 
(Deb. 14, Vol. XXXVI, 17-12-2008)! Col. 205 
Col. 401-02 I 

Cases under RTl Act I Panchayats (Extemion to ~ Scheduled 
(Deb. 9. Vol. XXXV, 10-12-2(08) i Areas) Act 
Col. 767-68 i (Deb. 14, Vol. XXXVI. 17-12-2008) 

Co I· . i CoI.I88-208 
mp lance with Companies Act ! 
(Deb. 11, Vol. XXXVI, 12-12-2(08) j Review of Electricity Act, 2003 
Co1.215-16 I (Deb. 11, Vol. XXXVI, 12-12-2(08) 

Domestic VIO\ence Act, 2006 I Col. 539 
(Deb. 16, Vol. XXXVI. 19-12-2008) I VIOlation ofMRTP Act 
Col. 253-54 ! (Deb. 3, Vol, XXXV. 17-10-200&) 

Energy Conservation I Col. 280-304 
(Deb. 16, Vol. XXXVI, 19-12-2008) i AdlllhtiltrativelWormtCOlalDJllloD 
Col. 334-35 ! 

H· d M . A i ARC on Financial Investigation 
m u amage ct I 
(Deb. 11, Vol. XXXVI, 12-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 169 ! Co\'~2-68 

Implementation ofProbation ofOffcnders I AdvertiIement 
Act, 1958 I Advertisement Revenue ofDD andAJR 
(Deb. 13, Vl>!. XXXVL 16-12-2008) I (Deb. 5, Vol. XXXV, 21-10-2008) 
Col 176·78 I CoI.601.(J2 



SUBJECT INDEX 3 

Advertisements by DAVP I' funds for National Afforestation 
(Deb. 9, Vol. XXXV, 10-12-2008) Programme and Forest Development 
Col. 125%0 i Agency 

Misleading Advertisements 
(Deb. S, Vol. XXXV. 21-10-2008) 
Col. 133-34 

(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 403-04 

International Assistance for Afforestation 

M· lead' Ad' by Compan' i Project 
IS mg vert\Sements ICS I' (Deb. 9, Vol. XXXV. 10-12-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2(08) CoI.13S4-56 
Col. 225-30 , 

I Quality Plants for Environmental 
New Code for Advertisements i Afforestation 

(Deb. 14, Vol. XXXVI. 17-12-2(08) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 63-64 I Col 172-73 

Surrogate Advertisements I Afgbanistau 
(Deb. 9, Vol. XXXV, 10-12-2008) I Attack on Indian Embassy in Kabul 
Col, \155-56 i (Deb. 9, Vol. XXXV, 10-12-2008) 

AlI'omtatioll ! Col. 881-83 

Afforestation by ClL Bomb B last near Indian Embassy in 
(Deb. 14. Vol. XXXVI. 17-12-2(08) Kabul 
Col.3()5.{)7 (Deb. 6, Vol. XXXV, 22-10-2008) 

Afforestation of Degraded Non-Forest Col 15-16 
Land I MOU with Afghanistan on Local 
(Deb. 9. Vol. XXXV, 10-12-2008) Governance 
Col 514 I (Deb. 9, Vol. XXXV. 10-12-2008) 

Afforestation Projects with External Col. 1242-43 
Assistance I Need to provide Pilgrimage facilities to the 
(Deb. 6, Vol. XXXV, 22-10-2008) 'I people desirous of visiting the 
CoI.344-46 . Mausoleum ofPrithvi Raj Cbauhan in 

. i Afghanistan (MUR 371) 
Award in the Field of Afforestatlon I (Deb. 6, Vol. XXXV, 22-10-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) Col. 378 
Col. 1370-71 

I Suicide Attack on Indian Mission in Kabul 
Compensatory Afforestation I (Deb. 9. Vol. XXXV, 10-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) i Col. 947-49 

Col. S07 t TAP! Gas Pipeline Project 
Compensatory Afforestation Fund I (Deb. 10. Vol. XXXV. 11-12-2008) 

(Deb. 6, Vol. XXXV, 22-10-2008) Co1.l81-&2 

Col. 119-22 I Turkmenistan-Afghanistan-Pakistan-
Compensatory Afforestation Works 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 335 

! 
India Pipeline Project 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col 184-85 
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Agrkulture I Committee on Impact of Future Trading 
(Deb 4 Vol. XXXV, 20-10-2008) 

Achievement in Agriculture Lending I Col 48cJ-~)2 
(Deb. 3, Vol. XXXV, 17-10-2008) I . 
Col. 338 . Contract Fanning 

I Deb. 9, Vol. XXXV. 10-12·2008) 
Acidic Soil CoI.499-SOO 

(Deb. 4, Vol. XXXV. 20-10-2008) (Deb. 17, Vol. XXXVI. 22-12-2008) 
Co1.l74-76 . i Col. 145-48 . 

Agn Export Zones I Corporate Fanning 
(Deb. 13, Vol. XXXVl, \6-12-2008) I (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col.45O-fJO i. CoI.I64 

Agri-ClinicsIBusiness Centres I Crash in Prices of Agricultural Output 
(Deb. 4, Vol. XXXV, 20-10-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 14042 I Col. 79-80 

Agricultural Development Fund i Credit to Fanners 
(Deb. 17, Vol. ?D""'I, 22-12-2008) I (Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 142-44 Col. 127-29 

Agricultural Extension Scheme i I "-h 
008 I Crops nsurance """ eme 

~6.t~56VOI. XXXVI, 15-12-2 )! (Deb. 12, Vol. XXXVI, 15-12-2008) 
I Col. 3 17-24 

Agricultural Ornithology ! 
(Deb. 17, Vol. XXXVI, 22-12-2008) I Cultivable Land 
Col. 139 I (Deb. 4. Vol. XXXV, 20-10-2008) 

: CoIA57-58 
Agricultural Production : 

(Deb. 12, Vol. XXXVI, 15-12-2008) I Cultivation and PromotionofBt. Brinjal 
Col. 632 I (Deb. 13, Vol. XXXVI. 16-12-2008) 

Agriculture Product Shops at Railway \ Col. 263 
Stations I CuJtivation and Promotion of Bt. Cotton 
(Deb. IS, Vol. XXXVI, 18-12-2008) \ (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 252 I CoI.165.()6 

Agriculture Production : Cultivation of Alternative Crops 
(Deb. 9, Vol. XXXV, 10-12-2008) i (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 434-44 I Col. 483 

i 
Al1ocation for Agriculture i Cultivation of Land in Border Areas 

(Deb. 17. Vol. XXXVI, 22-12-2008) i (Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 112-15 I Col. 125-26 

Arable Land \ Cultivation of Medicinal Planu 
(Deb. 17, Vol. XXXVI, 22-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 5~2 i Col. 739-40 

I 
Ban on Future Trading in Farm Products I Damage to Crops due to Insects 

(Deb. !2 Vol. XXXVI, 15-12-2008) (Deb. 17. Vol. XXXVI,22-12-2008) 
Col. 16.;0( . .1 I CoI.202-07 

I 
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Damage to wheat due to untimely rains I Growth ofFann Sector 
(Deb. 4, Vol. XXXV, 20-\ 0-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col.303 : CoJ.151-55 

Decline oflnterest in Agriculture ! High Cargo Rates for Agricultural 
(Deb. 17, Vol. XXXVI. 22-12-2008) I Products 
CoL 23 1-32 \ (Deb. 7, Vol. XXXV, 23-10-2008) 

Decrease in Production due to Soil I Col 207-08 
Erosion ! Impact of Climate Change 
(Deb. 4. Vol. XXXV, 20-10-2008) I (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 99--100 I Col597-98 

Diversification of Agricultural Activities I Impact of FTAs on Indian Industry and 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Agriculture 
Col. 24849 i (Deb. 13, Vol. XXXVI, 16-12-2008) 

{)ryland Fanning I Col. 409-12 
(Deb. 17, Vol. XXXVI, 22-12-2008) /. ImpactofGenelicOrops 
Col 33-44 (Deb. 12, Vol. XXXVI, 15-12-2008) 

Employment Opportunities in Agriculture i Col. 335 
Sector I Indian Trade Organisation 
(Deb. 17, Vol. XXXVI, 22-12-2008)\ (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 10-17 \ Col 145 

Expansion of Auxiliary Agro Industries i Input Cost of Production 
(Deb. 13, Vol. XXXVI, 16-12-2008) i (Deb. 12, Vol XXXVI, 15-12-2008) 
Col. 133-35 I Col.463~7 

Export and Import of Agricultural Products I Investment in Agriculture Sector 
(Deb. S, Vol. XXXV, 21-10-2008) ! (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 465-68 I Col. 225-28 

Export of Agricultw'e Produce Ii Joint Fanning 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 439-40 I Col 149 

FAO Report on Agricultw'e \' Kri~ SahayatalSalah Kendra 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
0)1.576 ! CoI.328-34 

Financial Assistance for Agricultural I Labour Intensive Technology in 
Infrastructure Agriculture 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 22342 Col. 62-63 

Fire in Fields Land under Crop Protection Programme 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 4. Vol. XXXV. 20-10-2008) 
CoI.202'()3 I Co1.20I-02 

Green Corridor Latest Fanning knowledge to fanners 
(Deb. 17, Vol. XXXVI. 22·12-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 219 I Col. 366-75 
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Loss of Crops due to Natural Calamities i Per Capita Allocation of Funds for 
(Deb. 9. Vol. XXXV, 10-12-2008) j Agriculture and Rural Sector 
Col. 192-93 I (Deb. 14, Vol. XXXVI, 17-12-2008) 

Market Intervention Scheme I Col. 417-28 I . 
(Deb. 12. Vol. XXXVI, 15-12-2008) I Per Capita Availability of Land 
Col. 621-22 I (Deb. 11, Vol. XXXVI, 22-12-2008) 

National Participatory Research Network i Col. 163~ 
(Deb. 9, Vol. XXXV, 10-12-2008) 'I 
Col.207~8 . Post Harvest Wastage 

cultural ! (Deb. 4. Vol. XXXV, 20-10-2008) 
National Policy for Agri Labourers . 

(Deb. 12, Vol. XXXVI, 15-12-2008) l Col. 4 19-2 I 
Col. 362 I Power Saving in Agriculture Sector 

National Project on Organic Fanning I (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. 9. Vol. XXXV, 10-12-2008) Co1.487-89 
CoI.472-74 Production of Crops 

Need to exclude 'wild boar' and 'Mahya' (Deb. 12, Vol. XXXVI, 15-12'-2008) 
from the list of protected animals with I Col. 571-74 
a view to check these animals causing i . 
damage to standing crops (MUR 377) I Programmes to Improve ProdUCtion of 
(Deb. 18, Vol. XXXVI, 23-12-2008) I Cereals and Pulses 
Col. 767 I (Deb. 4, Vol. XXXV. 20-10-2008) 

Need to extend the Agriculture Debt I' Col. 229-30 
Waiver Scheme to the financial, Promotion ofAgricu1ture in Arid and Semi-
organisations giving loans to SC5, STs I Arid Regions 
andOBCs(MUR377) i (Deb. 4, Vol. XXXV, 20-10-2(08) 
(Deb. 14, Vol. XXXVI, 17-12-2008)! Coi.423-35 
Col. 514-15 I 

t Rainfed Area 
Needto~plement~RlCOI1lIIleD~i~ I (Deb. 17, Vol. XXXVI, 22-12.2008) 

of N~onal Agricu~ CommISSion I CoI.233-34 
and bring down the mterest rate on all 
agricultural loans to four per cent I Rermmerative Prices to Farmen 
(MUR377) (Deb. 4, Vol. XXXV, 20-10-2(08) 
(Deb. 17. Vol. XXXVI, 22-12-2008) I Col. 2·7 
Colm i i Report of Technical Advisory Committee 

OrganicFanniJJgiJJTeaEstates I (Deb. 9, Vol. XXXV, 10-12-2(08) 
(Deb. 5, Vol. XXXV. 21-10-2008) I Col21J8..99 
Col. 675-76 ! . 

Organic Zones I Second Green Revolution 
(Deb. 12, Vol. XXXVI, ]5-]2-2008)' (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 427-28 I Col2~ 

Output ofKharifCrop I Seed Production 
(Deb. 4, Vol. XXXV, 20-10-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.33-3S , Col. 193-96 
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Su~dy to Agricultural Products 
(Deb. 4, VoL XXXV, 20-10-2008) 
CoI.21~17 

Guidelines for Loan and Grant-in-aid for 
various Schemes 

Suicides by Fanners 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col 477-80 

(Deb. 14, Vol. XXXVI, 17-.12-2(08) 
CoI.I3~37 

Special Central Assistance to SC Families 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col 127-31 

World Development Repon 
(Deb. 12, Vol. XXXVI, 15-12-2008) Air Accident 
Col.479-80 I Accidents in Runwaysl Airstrips at 

I Airpons 
AvoandRuralladustry I (Deb. 7, Vol. XXXV, 23-10-2008) 
Agro-based industries Col. ~7 

(Deb. 18, Vol. XXXVI, 23-12-2008) ! Bird Hit Accidentat Delhi Airpon 
CoI.385-86 i (Deb. 7, Vol. XXXV, 23-10-2008) 

Promotion of Agro and Rurallndustries I Col 403 
(Deb. 5, Vol XXXV, 21-10-2008) I Crash ofFighterAircraft(s} 
Col. 263-74 (Deb. 12, Vol. XXXVI, 15-12-2008) 

Promotion of Agro Based Industries i Col. 117-19 
(Deb. 5, Vol. XXXV, 21-IO-200S) i IncidentsofAircraftCoUision 
Col. 13744 I (Deb. IS, Vol. XXXVI, 18-12-2008) 

Aids aDd Gruts i Col. 263-65 

A.ss~ for Higher Education I Major Civilian Plane Accidents 
(Deb. 13, Vol. XXXVI, 16-12-200S) ! (De\ 7, Vol. XXXV, 23-10-2008) 
Col.41~17 ! Col. 1.5-56 

Educational Aid for Cultural Education I Air Fone 
(Deb. IS, Vol. XXXVI,IS-12-200S) I Need to strengthen the Indian Air Force 
Col. 295 I with additional manpower and new 

I generation fighter aircrafts (MUR 377) 
Financial Assistance for Eradication of: (Deb. IS, Vol. XXXVI, 18-12-2008) 

Polio ! Col. 391 
(Deb. 14. Vol. XXXVI, 17-12-2008) II Off, fB . B' J Ind' 
Col 55-61 ' er 0 oemg usmess ets to III 

. ! (Deb. 4, Vol. XXXV, 20-10-2008) 
Funds for Upgradation of Medical I Col481-82 

Colleges I Red Flag Exercise 
(Deb. 9, Vol. XXXV, 10-12-2008) : (Deb. 9, Vol. XXXV, )0-12-2008) 
C.oI.643 i Col "5-"6 I .- -

Grants for Scheduled Castes I Simulators for Air Force Personnel 
(Deb. IS. Vol. XXXVI, 18-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 239 ! CoI.)90-91 

Grants to Cultural Organisation I Trainer Aircraft in Air Force 
(Deb. IS. Vol. XXXVI. IS-I2-2008) ; (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 209-11 ! Col.I 28-29 
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Air Iadia I Cases of Emergency Landings 
Codes used by Air India and Indian I (Deb. 10, Vol. XXXV, ll-12-2oo8) 

Airlines Col. 126-27 
(Deb. 10, Vol. XXXV, 11-12-2008) Delay in Flight due to Fog 
Col. 221-22 (Deb. 15, Vol. XXXVI, 18-12-2008) 

Deviation of Air India Flight ! Col. 22-31 
(Deb. 10, Vol. XXXV, 11-12-2008) I Discontinuation of Air Services between 
Coll()8.{)9 Kochi and Agathi 

Flights of Air India 
(Deb. 10, Vol. XXXV, 11-12-2008) 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 103 

Col. 222 I Discontinuation of International Flights 
MergeroflndianAirlines with Air India I at Guwahati 

(Deb. 7, Vol. XXXV, 23-10-2008) I (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 89-91 I Col. 115-16 

Overbooking in Flights I New Places Connected with Air Services 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 10, Vol. XXXV, 11-12-2008) 
Col 24546 Col. 453 

Pennanenl Employment in Air India and Price Band Mechanism for Air Ticket 
lndianAirlines (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 15. Vol. XXXVI, 18-12-2008) i CoI.210-11 
Co1.331-32 I Price of Air Tickets 

Pilot Napping during Air India Flight I (Deb. IS, Vol. XXXVI, 18-12-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) I CoLl91-92 
Col. 137 I Reduction in Air Fare 

Purchase of Aircraft for Air India ! (Deb. 10, Vo\. XXXV, 11-12~2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) I Co!. 236-37 
Col374 . I Scrapping of Flights on some Routes 

Reduction in Nwnber of AI Passengers .• (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) I Co1.403-04 
Col. 30-31 

Replacement of Old Aircraft 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 400-01 

Air Services 

Air Service from Sholapur 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 440-41 

Withdrawai of Air Services 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col 193-94 

I Air Tnaflic CODtroI 

I 

Decentralization of Air Traffic Control 
Servi~s 
(Deb: 10, Vol. XXXV, 11-12-2008) 
Col 116-17 

Air Services to Kuwait \ Overloading of Air Traffic Control 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 322 I Coli 11-13 
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Women Air Traffic Controllers Airlines 
(Deb. 15, Vol. XXXVI, 18-12-2008) Bailout Plan for Private Airlines 
Col. 24041 (Deb. 15, Vol. XXXVI, \8-12-2008) 

Ai It Col. 217 
rcra (s) 

I Committee to Study Difficulties Faced by 
Development oflndigenous IJT Airlines 

(Deb. 12, Vol. XXXVI, 15-12-2008) I (Deb. 15, Vol. XXXVI, 18-12-2008) 
ColS41-42 Col. 236-37 

Fifth Generation Fighter Aircraft I Complaints against Private Airlines 
(Deb. 12, Vol. XXXVI, 15-12-2008) I (Deb. 7, Vol. XXXV, 23-10-2008) 
Col361 I CoL404-06 

I Credit Limit for Airlines 
Incidents of Aircraft Collision I (Deb. 10, Vol. XXXV, 11-12-2008) 

(Deb. 15, Vol. XXXVI, 18-12-2008) I Co1.9S-96 

CoL 263-65 J Delay/Cancellation of Flights of Private 
Joint Development of Civil Aircraft.(s) ! Airlines 

(Deb. 12, Vol. XXXVI, 15-12-2008) i (Deb. 10, Vol. XXXV, 11-12-2008) 
Col.339 I Col. 168-69 

I Fare Structure of low Cost Airlines 
Manufacturing of Defence Aircraft by I (Deb. 7. Vol. XXXV, 23-10-2008) 

HAL I ColI09 
(Deb. 17, Vol. XXXVI, 22-12-2008) I Increasing Role of Private Airlines 
CoL 307-08 I (Deb. 10, Vol. XXXV, 11-12-2008) 

Need to strengthen the Indian Air Force I Col207~8 
with additional manpower and new I Loss Suffered by Airlines 
generation fighter aircrafts (MUR 377) I (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 15, Vol. XXXVI, 18-12-2008) I Col. 42-43 
Col.391 I Refund of Fares by Airlines 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Procurement of Aircraft I Col. 6-8 

(Deb. 17, Vol. XXXVI, 22-12-2008) I Scheduled Regional Airlines 
Col 135 I (Deb. 10, Vol. XXXV, 11-12-2008) 

Refusal to lndian Fighter Jets to Fly Over I Col. 107-08 
Iranian Territory Airport Ecoaomic Regulatory Authority 
(Deb. 9, Vol. XXXV, 10-12-2008) I Setting up of Airport Economic ReguJatory 
CoI.13SO i Authority 

i (Deb. i, Vol. i\.X:-.V, 23-1().20ut. 
R.egisIered Commercial Airaaft Col. 87-88 . 

(Deb. 7, Vol. XXXV, 23-1().2oo8) Ai rt(s) 
ColI~91 rpo 

Tax Evasion in lmport of Aircraft 
(Deb. 3, Vol. XXXV, 17-1().2oo8) II 

Col. 33 1-36 

Accidents in Runways/Airstrips at 
Airports 
(Deb. 7, Vol. XXXV, 23-1 ()'2008) 
Col 46-47 
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Airport Management I Details of Domestic and International 
(Deb. 10, Vol. XXXV, 11-12-2008) I Airports 
CoL324-25 .. I (De~. 7, Vol. XXXV, 23-10-2008) 

Airports at Salem, Tuttcorm and I CoL04-05 
Pondicherry I Development ofNon-Operational Airports 

. (Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 57-59 I Col. 84 

Airports in Andhra Pradesh , DibrugarhAirport 
(Deb. 10, Vol. XXXV, 11-12-2008) I' (Deb. 15, Vol. XXXVI. 18-12-2008) 
Co1257-58 , Col. 194-95 , 

Airports in Himachal Pradesh 1 Dormitory Facilities at Delhi Airport 
(Deb. 10, Vol. XXXV, 11-12-2(08) I (Deb. 7, Vol. XXXV, 23-10-2008) 
Col 267 i Col 149 

I 

Bird Hit Accident at DelbiAirport i Emergence of BU!iiness Hubs at the 
(Deb. 7, Vol. XXXV, 23-10-2008) i Airports 
Col 403 j (Deb. 10, Vol. XXXV, 11-12-2008) 

I 
Construction of Civil Terminals in j Col. 241 

Uttar Pradesh i Expansion ofDabolim Airport in Goa 
(Deb. 7, Vol. XXXV, 23-10-2008) i (Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 104 ! Col. 150-51 i 

I 
Construction of Greenfield Airports I Expansion of Thiruvanthapuram 

(Deb. 7, Vol. XXXV, 23-10-2008) I IntemationaiAirport 
Col 157-58 i (Deb. 10. Vol. XXXV. 11-12-2(08) 

I 
Construction of Intemational Airport at: Col. 197-98 

Halwara Airbase at Ludhiana I Expansion ofVijayawada Airport 
(Deb. 7, Vol. XXXV, 23-10-2008): (Deb. 7, Vol. XXXV, 23-10-2ooS) 
Col. 106 I Col. 371-72 

Construction of State-of-the-Art Airports i Extension of Runway at Tirupali Airport 
(Deb. 7, Vol. XXXV, 23-10-2008) I (Deb. 7. Vol. XXXV, 23-10-2OOS) 
CoI.IS5-86 I CoL 270-7 I 

Contingency Plans at the Airports I Flower Auction Centres and Centres for 
(Deb. 7, Vol. XXXV, 23·1 0-200S) I Perishable Cargo at Airports 
Col. 65-76 I (Deb. 5, Vol. XXXV, 21-10-2008) 

I 

Customer Services at Delhi .... d Mumbai \ Col 719-20 
Airports i Immigration Problems at Airports 
(Deb. 10, Vol. XXXV, 1I-12-2008)! (Deb. 13. Vol. XXXVI. 16-12-2008) 
Co12: 5 I Col. 173 

Danger Faced by Chhatrapati Shivaji llnfrastructural Facilities at Airports in 
Airport i Kerala 
(Deb. 15, Vol. XXXVI, 18-12-2008) \ (Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 307-08 Col. 34:243 
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Installation of Integrated Runway' New Navigation System at Delhi and 
Observation System at the Airports I Mumbai Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) I (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 277-78 CoI.432-33 , 

Installation of Latest Scanning Equipment Night Landing Facilities at Airport( 5) 
(Deb. IS, Vol. XXXVI, 18-12-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 310 Col. 401 

KolkataAirpon I . 
(Deb. 10, Vol. XXXV, 11-12-2008) I Passen~er Cbarges at New Airport 
CoI.321-22 Tennina1s 

(Deb. IS, Vol. XXXVI, 18-12-2008) 
Maintenance of Small Airports : Col 127 

(Deb. 10, Vol. XXXV, 11-12-2008) I . 
Col. 171-72 , Passenger Facilities at the Airports 

Medical Centres at Airport Terminals i (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. IS, Vol. XXXVI, 18-12-2008) I Col.202~3 
Col. 184-85 Setting up of Airport in Kumool District 

Modernisation of Airports (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) Co1.l6~7 

Col. 217-18 Setting up ofNew AiJport atAnda! in West 
Modernisation ofiGIA Bengal 

(Deb. 10, VoL XXXV, 11-12-2008) I (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 121-22 Co1.3I3-14 

Multiple Airports in Large Cities I, Setting up of New Airports 
(Deb. 15, Vol. XXXVI, 18-12-2008) , (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 1\4-15 I Co1.307-12 

Nee~ to expand and na~e the J~ipur I Status of Airports at Tirupati and 
Airport after Sawal Man Smgh Warangal 
(MUR377) I 
(Deb. 13, Vol. XXXVI, 16-12-2008) I' (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 581 Col. 88 

Need to set up an Airport in Ajmer, I Status of International Airport at 
Rajasthan (MUR377) I Hyderabad 
(Deb. 14, Vol. XXXVI, 17-12-2008) " (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 5 12 . Col. 95-96 

New Airport at Bangalore I Stray Wild Animals on Runway at IGiA 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 7, Vol. xXXV,n-Io-2ool) 
CoI.l69-70 : Col H24'\ 

New Airport Policy : Sural A'rp()Jt 
(Deb. IS, VoL XXXVI, 18-12-2008) I (Deb. 15, Vol. XXXVI. 11-12-2001) 
Col. 192-93 Col.lfQ-83 

New lnline Baggage Handling System at Theft C A' 
Airport(s) ases at Irports 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 10. Vol. XXXV, 11-12-2008) 
Col 267 ! Co1.394-9S 
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Traffic Congestion at Airports Indian Whisky Brands Sold as Scotch 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 255 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 170-71 

Unused Land at Airports National Policy for Alcohol Control 
(Deb. IS, Vol. XXXVI, 18-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 84-85 I Col. 13()6.07 

Upgradation of HubliAirport I Production of Alcohol 
(Deb IS V. I XXXVI 18-12-2008) I (Deb. 15, Vol. XXXVI, 18-12-2008) 

. , 0., Col. 2 13-14 
Col. 178-79 

I, Registration of GI Status of Scotch 
Upgradation ofRajkot Airport Whisky in India 

(Deb. 7, Vol. XXXV, 23-10-2008)! (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. III i Col. 40 1-02 

Upkeep of Airports by Private Companies I Alliadia Centre for Urb ••• Dd Rural 
(Deb. 7, Vol. XXXV, 23-10-2008) I Development 
Col 326-27 I' Grants in Aid to AlCURD 

AirportsAuthorityofJudia (Deb. 7, Vol. XXXV, 23-10-2008) 
Agreement between Civil Aviation i Col. 412-13 

Authority of Singapore and AAl i AD Iadia Couadl forTeduIicaI EducatioII 
I 

(Deb. IS, Vol. XXXVI, 18-12-2008) i Norms for Management Institutes 
Col. 212 I (Deb. 18, Vol. XXXVI, 23-12-2008) 

Outstanding Dues of AAI Col. 306-09 
(Deb. 7, Vol. XXXV, 23-10-2008) RegionalOfficeofAlCTE 
CoI.30I~ (Deb. 18, Vol. XXXVI, 23-12-2008) 

Akasbwaai I Col. 291-93 
Advertisement Revenue of DD and AIR i Splitting the Role of AICTE 

(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 601-02 I CoI.4I9-20 

FM Radio Service 'I: AD India Institute of Medical Scieaces 
(Deb. 5 Vol. XXXV 21-10-2008) Need to expedite the setting up of All India 
Col. 3~38 ' '\ Institute of Medical Sciences (AIIMS) 

in Patna, Bihar (Sub.) 
FunctioningofNewDDandAIRStuions (Deb. 7, Vol. XXXV, 23-10-2008) 

(Deb. 9, Vol. XXXV, 10-12·2008) i Col. 574-75 
ColI26S-82 ! Aluminium Plants 

New FM Radio Policy i Setting Up of Aluminium Plants 
(Deb. 5, Vol. XXXV, 21-IG-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 215 Col. 346-48 

AIcoboI Amanulth ShriDe Board 
Decline in Production of Alcohol \ Amamath Shrine Board Dispute 

(Deb. IS, Vol XXXVI, 18-12-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col 147-48 I Col. 333-35 
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Ambedkar HastsbUp Vikas Yojana I IlEST Status to Andhra University 
AmbedkarHastshilp Vlkas Yojana I (Deb. 13, Vol. XXXVI, 16-12-2008) 

(Deb. 12, Vol. XXXVI, 15-12-2008) I Col. 260-61 
CoI.311-18 Maoist Threat on State Borders 

AmaeIty International (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 325 

Report of Amnesty International on I N d t tt fr tt Hwnan Rights I ee 0 procure co on om co ~n-
(Deb. 13 Vol. XXXVI 16-12-2008) I ~owers of Andhra P~adesh facmg 209-io' dIstress due to Suspension of cotton-
Col. I purchase by Cotton Corporation of 

ADdbn PradeIb : India (MUR 377) 
Airports in Andhra Pradesh I (Deb. 18. Vol. XXXVI, 23-12-20(1) 

(Deb. 10, Vol. XXXV, 11-12-2oo8) I Col. 767 
I 

Col. 2S7-S8 i Opening ofuS Consulate in Hyderabad 
Art 'fi . I .. , t R h P' ts' I (Deb. 14, Vol. XXXVI, 17-12-2008) 

I ICla wa er ec arge rOJec m i Col 404 
Andhra Pradesh I' 
(Deb. 4, Vol. XXXV, 20-10-2008) i ProductionofGasfromKrishnaGodavari 
Col. 2 IS! River Basin 

"ft"':_~_ AndhraPradesh'--'- IBP I (Deb. 7, Vol. XXXV, 23-10-2008) 
~13WIl ...... to wlU ... A! Col413 

(Deb. 12, Vol. XXXVI, 15-12-2008) I 
Col 506-18 I Railway Projects inAndhra Pradesb 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Development of Heritage Circuit in I CoI.I96-200 

Andhra Pradesh V I Reduction in PDS Quota 
~~ Vol. XXX , 23- I 0-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 

I Col. 27-3 I 
Expansion ofVijayawadaAirport I . 

(Deb 7 "I XXXV 23-10-2008) I Refmery and Petrochenuca1 Complex at 
. ,YO., I Kakinada in Andhra Pradesh 

Co1371-72 I (Deb. 10, Vol. XXXV, 11-12-2008) 
Extension of Runway at Tirupati Airport Col. 91-92 

(t>eb. 7, Vol. XXXV, 23-10-2008) 
Col. 270-71 

Rock Painting 
(Deb. IS, Vol. XXXVI, 18-12-2008) 

Fanners Participatory Action Research Coll0S.Q6 
ProgJamme Setting up of Airport in Kumool District 
(Deb. 12, Vol. XXXVI, IS-12-2(08) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 287-88 I CoI.l65~7 

Food Processing Industries in Andbra I' Sick PSUs in Andhra Pradesh 
Pradesh (Deb. 10,Vo1. XXXV, 11-12-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) I CoI.1l2-13 

Col329-30 I Status of Airports at Tirupati and 
Forest Area in Andhra Pradesh t Warangal 

(Deb. 14, Vol. XXXVI, 17-12-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 373-74 I Col. 88 
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Status of International Airport at ! Indigenous Cow Breeds 
H d bad (Deb. 12, Vol. XXXVI, 15-12-2008) 

Y era Col J'7 (Deb. 7, Vol. XXXV, 23-10-2008) . -
Col. 95-96 Livestock Policy 

ADdRW Yuleaad Company Limfted (Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 591-93 

Disinvestment by Andrew Yule and! Nat' a1Pr 'ect on Cattle and Buffalo 
Com L' ited I Ion OJ 

pany un (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008)! CoI.502-06 
Col 97-98 ! 

. I Scheme for Animal Husbandry 
ADgIuIw8di I (Deb. 12. Vol. XXXVI. 15-12-2008) 
Anganwadi Centres I Col. 222-24 

I 
(Deb. 11. Vol. XXXVI, 12-12-2008) I Status to Animal Husbandry 
Col. 70-74 I (Deb. 4, Vol. XXXV, 20-10-2008) 

Anganwadi Workers I Col. 99 
(Deb. 11, Vol. XXXVI, 12-12-2008) ADtan:tica 
Col. 363.391-92 Research Centre in Antarctica 

Budget Allocation to Anganwadi Centres (Deb. 13, Vol. XXXVI, 16-12-20(8) 
(Deb. 16, Vol. XXXVI, 19-12-2008) I CoL 136-37 
Col. 292-306 . I AJltiques 

Insurance Scheme for Anganwadl I Theft of Antiques 
Workers (Deb. 10, Vol. XXXV. 11-12-2008) 
(Deb. 16, Vol. XXXVI. 19-12-2008) Col. 124-26 
Col. 332-33 AatyodayaADu YojaDa 

Salaries of Anganwadi Workers Review of AA Y 
(Deb. 11, Vol. XXXVI, 12-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 521-22 CoL 32-38 

Aaimalllasbaadry ! Appoiatme8tOB Cca ........ Groaad 
Contribution of Livestock Sector I I Appointments on Compassionate Ground 

(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 12, Vol. XXXVI, tS-12-2008) 
CoL 23-24 . Col. 190-92,370 

Diseases in Animals 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
CoL 577 

Funds for Development of Animal 
Husbandry 
(Deb. 12, Vol. XXXVI, 1.5-12-2008) 
CoL 43 I-SO 

Incidents of Cruelty to Animals 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1126-28 

Compassionate Appoinunents in Banks 
(Deb. 3, Vol. XXXV. 17-10-2(08) 
Col. 303-04 

Employment on Compassionate Ground 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 185-86 

Anb Countries 
Investment by Arab Countries 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 76-86 
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Arbitration I Recruitment Process in Armed F orees 
Pennanent Court for Arbitration I' (Deb. 4, Vol. XXXV, 20-10-2008) 

(Deb. 11, Vol. XXXVI, 12-12-2008) Col. 122-23 
Col. 475-77 Salary and Allowance to Defence 

ArchlleOlogkal Survey onndia 
Construction of Cement Porticoes at 

Ajanta Caves 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.3l7 

Ardliva 

personnel 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 442-44 

Shortage of Manpower in Armed Forces 
(Deb. 4, Vol. XXXV, 20-10-2008) 

1 Co1.12-13 

1 
Suicide and Fratricide Cases in Armed 

School of Archives I Forces 
(Deb. IS, Vol. XXXVI, 18-.12-2008) I (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 227-28 ! Col. 378 

Ancnut I Supply of Poor Quality Uniforms 
Production of Arecanut (Deb. 4, Vol. XXXV, 20-10-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) Col. 211-12 
Col. 262.03 Training of Engineers Corps of Anned 

Anaed Forces 
Accommodation Facilities to Soldiers 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 378-79 

Compensation to Families of Soldiers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 421 1 

HIV infection inAnned Forces 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 473-74 

Forces 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 229-30 . 

Violation of Human Rights in Armed 
Forces 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 196 

Armed Fon:es Tribunal 
Armed Forces Tribunal 

(Deb. 12, Vol. XXXVI, IS-12-2008) 
Col. 73 

Modernisation of Defence Forces 
(Deb. 12, Vol. XXXVI, IS-12-2008) ArmsandAmmIlllition 
Col. 54546 Availability of Explosives 

Permanent Commission to Women I (Deb. 13, Vol. XXXVI, 16-12-2(08) 
0f'fK:ers Col. 471 

(Deb. 12, Vol. XXXVI, IS-12-2008) Defects in Weapon System 
Col. SSS (Deb. 12, Vol. XXXVI, IS-12-2008) 

Pilots inAnned Forces 
Col. 189-90 

(Deb. 17, Vol. XXXVI. 22-12-2008) LicenceforArms 
Col. 192 (Deb. S, Vol. XXXV, 21-10-2008) 

. CoI.314-1S 
Procwement of Hehcopters for Armed 

Forces Manufacturing of Helicopter Gunships 
(Deb. 9, Vol. XXXV. 10-12-2008) I (Deb. 12. Vol. XXXVI, IS-12-2008) 
Col. 242-43 I Col. 247 



16 LOK SABHA 

Procuring of Anns and Ammunition by 
Naxals 

Need to review the commissioning of 
Hydro Power Projects in Arunachal 
Pradesh keeping in view its 
environmental impact on Assam 
(MUR377) 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 44142 

Smuggling of Illegal Weapons 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 94-95 

Validity of Anns Licences 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 204-05 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 515 

Asian Development Bank 
ADBLoans 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 158-60 

AnDy Asian Development Bank 
Casualties of Soldiers at High Akitudes i ~~~5 Vol. XXXV, \\-\2-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) II . 

Col. 413 I WB and ADB Loans for Power Projects 
I (Deb. 11. Vol. XXXVI, 12-12-2008) 

Art and Culture I CoI.456-58 

Need to take steps for the revival and II Assam 
promotion of'Manjusba Paintings' in Assam Accord 
the COWllry (MUR 371) ! (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 18, Vol. XXXVI, 23-12-2008) I Col. 361-7 I 
Col. 762 I Border Dispute 

Artisans I (Deb. 18, Vol. XXXVI, 23·12-2008) 
RajivGandhiShilpiSwasdtyaBimaYojana I Col. 361-62 

(Deb. 4, Vol. XXXV, 20-10-2008) ! Border Dispute Between Assam and 
Coll~ i Arunachal Pradesh 

W If: . I (Deb. 13, Vol. XXXVI, 16-12-2008) 
e are Scheme for Artisans I Col. 24748 
(Deb. 18, Vol. XXXVI, 23-12-2008) I ... . 
Col 35-38 I Conumsslomng of Namrop-IV Project 

. ! underBVFCL 
Aranacbal Pradesh I (Deb. 7, Vol. XXXV, 23-} 0-2008) 
Border Dispute Between Assam and I Col. 328-29 

Arunachal Pradesh i Creation of New Depanments in the 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Univenities of Assam and Tezpur 
Col. 247-48 i (Deb. 13, Vol. XXXVI, 16-12-2008) 

II Col295-96 
Four Laning of National Highways upto , 

~~~VOL XXXV, 22-10-2008) \i EX~:',O:=i~::, ~:~:::~:: 
CoI.l9().JJ1 Col. 994-95 

Hydro Power Projects in Arunachal \ Flood Due to Lower Subansari Hydro 
Pradesh '\ Power Project 
(Deb. 3, Vol. XXXV, 11-10-2008) (Deb. 11. Vol. XXXVI, 12-12-2008) 
Col. 80 1 CoI.121-22 
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Four Laning of National Highways upto 
Bordumsa 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 190-91 

Four-laning of East West Corridor 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 238-39 

Inner Line Pennit for Assam 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 623 

Small Tea Growers in Assam 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 729-30 

Supply of Fertilizers for Small Tea Growm 
in Assam . 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 676-77 

Talks with NDFB 
(Deb. 5, Vol. XXXV, 21-]0-2008) 
Col. 238 

lSI Activities in Assam Talks with ULFA 
(Deb. 18. Vol. XXXVI, 23-12-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 655 

Need to expedite the process for the 
inclusion of Bodo-Kacharis living in 
Karbi-Angiong and in North Cachar Hill 
Autonomous Districts in the ST (Hills) 
list of Assam (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2(08) 
Col. 516 

Need to review the commissioning of 
Hydro Power Projects in Arunachal 
Pradesh keeping in view its 
environmental impact on Assam 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17.12-2008) 
Col. SIS 

North-Eastern Integrated Flood and 
Riverbank Erosion Management 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 191-92 

Setting up of Centre for Women Studies 
(Deb. 5, Vol. XXXV. 21-]0·2008) 
Col. 714-15 

Shortage of Doctors in Assam 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 949-S0 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(DUR193) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 742-818 

Col. 600 
Training Institute for Power 

(Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.I23-2S 

ULFA Camps in Upper Assam 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 42 1-26 

World Heritage Status to Majuli Island 
(Deb. 7, Vol. XXXV. 23-10-2008) 
CoI.m-23 

Australia 
External Affairs Minster·s VISit to Australia 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 61 

Procurement of LNG from Australian 
Consortium 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 135-36 

Automated Teller MadaiDe 
ATM Facility at Post Offices 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 622-24 

ATMs Centre 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 437 

New Technology Regarding ATMs 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 258 
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Automobile(s) Guidelines for Backward Districts 
Ch . C tre (Deb. 16, Vol. XXXVI, ]9-12-2008) Battery argmg en s ., 9 

(Deb. 16, Vol. XXXVI, 19-12-2008) Col. 25. 
Col. 391 I Industrial Development of Backward 

Fuel Efficiency Standards for Vehicles ! Areas 
(Deb. 16. Vol. XXXVI, 19-12-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 327-28 i Col83-90 

Seizure of Imported Cars i Survey on Educationally Backward 
(Deb. I I, Vol. XXXVI, 12-12-2008)! Districts 
Col. 170-71 I (Deb. 13, Vol. XXXVI, 16-12-2008) 

Aviatioa 'lUrbiDc Fuel I Col. 5 1-63 
. . . I Tax Concessions for Backward Regions 

HikemPricesofATF i (Deb. 14, Vol. XXXVI, 17-12-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) I Co1.394-95 
Col. 272-73 I 

I f Ll:'-.· F I Pri A . t' SaUka SalBriddlai Yoja .. mpact 0 ""'" m ue ces on via Ion 
Industry I BaIika Samriddhi Yojana 
(Deb. 7, Vol. XXXV, 23-10-2008) I (Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 331-33 I Col.89 

Import of Jet Fuel ! BIImboo 
(Deb. 10, Vol. XXXV. 11-12-2008) ! Excise Duty Exemption on Bamboo 
Col. 354-56 I Products 

Reduction in PricesofATF II (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. IS, Vol. XXXVI, 18-12-2008) CoI.407~ 

Col 282-84 ! BugIadesII 

Awwd(s) . \ Border dispute with China and 
Award in the Field of Afforestation Bangladesh 

(Deb. 9, Vol. XXXV, 10-12-20(8) i (Deb. 6, Vol. XXXV, 22-10-20(8) 
Col 1370-71 I Col.291..CJ2 

Facilities to Gallantry Award Wmners Diversion of Foodgrains to Bangladesh 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
Col 388 \ Col.lSO-SI 

Khel Ratna Award Extradition ofULF A Militants 
(Deb. 14, Vol XXXVI. 17-12-2(08) (Deb. 18, Vol. XXXVI. 23-12-20(8) 
ColI3S-36 Col. 391 

NwnberofPadmaAwardees Illegal Bangladeshi Migrants 
(Deb. 18, Vol. XXXVI, 23-12-20(8) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Cot 397 Col 49-S1 

kbard Area(s) 

Educationally Backward Districts 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.2IO-9S 

Infiltration Across Indo-Bangladesh 
Border 
(Deb. S. Vol. XXXV, 21-10-2008) 
Col. 632-34 
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Integrated Check Posts I Board of Directors in Banks and Financial 
(Deb. 18, Vol. XXXVI, 23-12-2008) Institutions 
Col.3l-33 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Issue of Voters Identity Cards to Illegal 
Bangladeshi Migrants 
(Deb. 18, Vol. XXXVI, 23-12-2008) . 
CoI.2S4-55 

Col. 24244 

Branches ofPSBs 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 228-34 

Joint Secretary Level Talks with Central Processing of Loans in SBI 
Bangladesh (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Col 206-07 
Col. 407 Coin Vending Machines 

Need to declare Dhubri-Haldia via I (Deb. II, Vol. XXXVI, 12-12-2008) 
Bangladesh Water Way as. Col. 258 
International Water Way and release I Compassionate Appointments in Banks 
the fund for construction of Dhubri (Deb. 3, Vol. XXXV, 17-10-2008) 
Port (MUR 377) Col 303-04 
(Deb. 17, Vol. XXXVI, 22-12-2008) C I' . NBFC d Pri 
Col. 289 o:~nts against an vate 

Talks between BSF and BDR I (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 18, Vol. XXXVI, 23-12-2008) Col. 225-26 

Col. 700 I Default in Payment of Loan to Banks 
Baa" '1 (Deb. II, Vol. XXXVI, 12-12-2008) 
Agricultural Loan by CCH>perative Banks Co1.413-14 

(Deb. 14, Vol. XXXVI, 17-12-2008) Derivative Transactions 
Col. 347-48 I (Deb. 11. Vol. XXXVI, 12-12-2008) 

Agriculture Bank Accounts CoI.216-17 
(Deb. II, Vol. XXXVI, 12-12-2008) Discontinuation of Circulation of Notes 
Col 172-73 (Deb. 11, Vol. XXXVI, 12-12-2008) 

Appointment ofChairnJanlMIAlDirectors 
inPSBs 
(Deb. II, Vol. XXXVI, 12-12-2(08) 
Col 535 

Assistan<:e by NABARD to Co-operative 
Banks 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col 361-63 

Assistance to Small and Medium 
Entrepreneurs by Banks 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 467-70 

BankStrike 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 311-12 

Col 393 
Expansion ofSBI Operations in Rural and 

Semi-Urban Areas 
(Deb. 14, Vol. XXXVI, 17-12-2(08) 
Col49-SO 

Export Credit 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 99 

Financial Assistance to Co-Operative 
Banks 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col 396-97 

Financial Inclusion by NABARD 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.21~11 
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Financiallnclusion Procedures of Banks ! Investtnent made by Banks Abroad 
(Deb. 11, Vol. XXXVI, 12-12-2008) (Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.45Ui2 Col. 195 

F\Dld-based and Non-fund-based limit 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 140 

Granting of Loan by Grarneen Banks in 
Jharkhand 
(Deb. 14, Vol. XXXVI.. 17-12-2008) 
Col. 24041 

Grievances of Employees in Allahabad 
Bank 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
CoL218-19 

Guarantee for Deposits in Banks 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 501-02 

Illegal transaction by Private Banks 
(Deb. 14, Vol. XXXVI, 17-12-2008) ! 
CoI.3J4..35 

Impact of Banking Crisis ofUSA 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 73-75 

Infrastructure Projects 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 171 

Installation of ATMs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 391-92 

Interest on Unclaimed Acco\Dlts 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 205-07 

Internet Banking Frauds 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 82-86 

Investment in Foreign Banks and 
Insurance Companies 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
CoL 209-1 I 

Investment in Foreign Banks in India 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 418 

Kisan Credit Cards 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 323-26 

Loan Sanctioned by Commercial Banks 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 486 

Loans by Public Sector Banks for Rural 
Housing Schemes 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col.lOS.()6 

Loans to Rural Areas by Foreign Banks 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
CoL 498 

Merger of Banks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 245 

Merger of Lord Krishna and Centurion 
Banks with HDFC 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 95-96 

Merger ofSBS with SBI 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 201-02 

MobileATM Service by PNB 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 204 

National Bank for SC and ST 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 96-97 

Need to fulfill the demands of All India 
Regional Rural Banks Employees 
Association (MUR 377) 
(Deb. 17, Vol. XXXV}, 22-12-2008) 
CoL 293 

Need to set up a Negotiating Forum for 
Regional Rural Banks in the country 
(MUR377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 762 
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Non-official Directors 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 199 

NPAofBanks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
COI.245-SO 

NPAs and Profit of Banks 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 486-88 

Operational Cost of Banks 
(Deb. II, Vol. XXXVI, 12<12-2008) 
Col. 421-22 

Outsourcing of ATMs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 333 

Overcharging of Interest from Credit Card 
Holders 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 20().() I 

Performance of Indian banks 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 523-24 

Prime Lending Rates 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 163-70 

Privatization ofNationalised Banks 

Rates of Interest on Loans by Banks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.315-16 

Ratings of the Banks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 188 

Recovery of Loan by Dena Bank 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col 101-03 

Recovery of Loans through Muscle Power 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col 78-79 

Regional Rural Banks 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 330-33 

Repo and CRR Rate 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.1I9-21 

Representation of IBA 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 473-74 

Return on the Deposits of Senior Citizens 
(Deb. II, Vol. XXXVI, 12-12-2008) , 
Col. 411 

Revamping of Cooperative Banks 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Co1.1I4-15 

(Deb. 3. Vol. XXXV, 17-10-2008) Safety and Security of Lockers 
Col. 303 (Deb. 11, Vol. XXXVI, 12-12-2008) 

Col. 120-21 
Provision ofNPA 

SBI Branches 
(Deb. 11. Vol. XXXVI, 12-12-2008) (Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.2I3-14 Col. 116-20 

PSBs and Private Sector Banks Unsecured Borrowings from PSBs 
(Deb. II, Vol. XXXVI, 12-12-2008) (Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 570-72 Col. 119-20 

Public: Sector Banks in Orissa Vacant Post in State Bank ofTravancore 
(Deb. 3, Vol. XXXV, 17-10-2008) I (Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.215-19 Col. 249-51 

Quantum of Loans Written Off Villages adopted by Banks 
(Deb. 3, Vol. XXXV. 17-10-2008) I (Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.314-1S CoL 279-80 
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Violation of RBI Guidelines! Advice 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col 259 

BbantAiuminium Company Umited 
Land for Strategic Partner of BALCO 

(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 493-94 Waiver of Loans by RRB 

(Deb. 3, Vol. XXXV, 17-10-2008) I BharatCokingCoalUmited 
Col 3 18-20 Joint Venture between SAIL and BeCL 

Withdrawing Deposits from RRBs by I (Deb. 10, Vol. XXXV, 11-12-2008) 
States Col. 201-02 
(Deb. II, Vol. XXXVI, 12-12-2008) I Shortage of Drink.ing Water in BCCL 
Col. 169-70 , Mines 

BarreaLaad I (Deb. 14, Vol. XXXVI, 17-12-2008) 
"--I fBarrenLand i Col. 14647 uc,," opment 0 , 

(Deb. 3, Vol. XXXV, 17-10-2008) I BharatEartbMovenLimited 
Col 220-24 i Contract to BEML for Waste Rock 

I Removal Basic ABle.ities . I (Deb. 9, Vol. XXXV, 10-12-2008) Assessment of Availability of BasIc! Col. 194 
Amenities ! 
(Deb. 9, Vol. XXXV, 10- I 2-2008) I Production of Rail Coaches by BEML 
Col 833-36 I (Deb. 12, Vol. XXXVI, 15-12-2(08) 

Col. 229 
Basic Services to the Urball Poor 

i Dbarat Heavy Eleetricall Limited 
BSUP and IHSDP ! Committee on BHEL 

(Deb. II, Vol. XXXVI, 12-12-2008): (Deb IS \l I XXXVI 18-12-2008) 
Col 67 I· , ,,0. , 

i Col 263 
Beedi Worken I i Setting up of Power Plant by BHEL 
Basic Facilities to Beedi Workers ! (Deb. 7, Vol. XXXV, 23-10-2008) 

(Deb. 12, Vol. XXXVI, 15-12-2008) I Col.l02-ID 
Col. 173 I TumoverandProfitofBHEL 

lmpactofBanonSmokingonLivelibood i (Deb. 10, Vol. XXXV, 11-12-2008) 
ofBeedi Workers i Col. 44-45 
(Deb. 17, Vol. XXXVI, 22-12-2008) i Vacant Posts in BHEL 
Col. 224 I (Deb. IS, Vol. XXXVI, 18-12-2008) 

Medical Facilities to Beedi Workers Col. 138-39 
(Deb. 12, Vol. XXXVI, 15-12-2008) I BharatHeavyPlllteaDdVeuelslJlDtted 

Col. 271-86 I Losses Suffered by Bharat Heavy Plate 
Welfare Schemes for Beedi Workers I and Vessels Limited 

I 
(Deb. 17, Vol. XXXVI, 22-12-2008) 'I' (Deb. 10, Vol. XXXV. 11-12-2008) 
Col 63-71 Col. 45 I-53 

Bhabba Atomic Research Centre 1 Bhant Ninaan Yojana 
De-contamination Kit by BARC \ Bharat Nirman Yojana 

(Deb, 14, Vol. XXXVI, 17-12-2008) \ (Deb. 6, Vol. XXXV, 22-10-2008) 
Col 384-85 Col. 49-52 
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Public Telephone Under Bharat Nirman 
Programme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Q,1.431-32 

Bharat Petroleum Corporation Umited 

Appointment of staff officers in Bharat 
Petroleum Ltd. 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Q,1.16~7 

Selection ofTransponers by BPCL 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Q,1.209-10 

&harat Rataa 

Need to confer 'Bharat Ratna' Award on 
Dr. M. Karunanidhi, Chief Minister of 
Tamil Nadu (MlJR 3n) 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Q,1.288 

BharatSancbarN"ipm Umited 

Classification of Gram Panchayats 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 116 

Decrease in Subscribers of BSNL 

Merger ofiTi with BSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Q,1.194 

Mobile Connections by BSNL and MTNL 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Q,1.233-35 

Need to bring transparency in telecom 
policies of Bharat Sanchar Nigam 
Limited 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Q,1.761 

Outstanding Dues ofMTNUBSNL 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Q,1.46-48 

Profit and Loss in BSNL 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Q,1.187-88 

Quality of Internet Services by BSNL 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 257-58 

Services ofBSNL in Border Areas 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Q,1.149 

(Deb. 4, Vol. XXXV, 20-10-2008) Setting up of Joint Venture Company by 
Q,1. 492-93 BSNL 

Income through Selling of Vacant Lands 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Q,1.254 

IPOofBSNL 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Q,1.206-07 

Loss in revenue of BSNL and MTNL 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 483-85 

Low Cost Mobile Services by BSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Q,1.208-22 

Market share ofMTNL and BSNL 
(Deb. 4, Vol. XXXV, 20-\ 0-2008) 
CoI.412-IS 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 476-n 

Setting up of Signal Towers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 107-08 

Slow Growth in BSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 52-53 

Telecom Advisory COOImittees in MTNL 
and BSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Q,1.3n 

Various Schemes by BSNL 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Q,1.J4.4.48 
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Bboodan Land i Conservation of Land in Bihar 
Distribution ofBhoodan land I (Deb. 9, Vol. XXXV, 10-12-2008) 

(Deb. ) I, Vol. XXXVI, 12-12-2008) II ColI89-90 
CoL 236-38 Development of Tourism in Bihar and Uttar 

, Pradesh 
BbopaIGasTragedy ! (Deb. 10, Vol. XXXV, 11-12-2008) 
Compensation to Victims of Bhopal Gas i Col. 2~ 

Tragedy i Electrification of Railway Tracks in Bihar 
(Deb. 7, Vol. XXXV, 23-10-2008) I! (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 62-63 Col. 144-46 

Rehabilitation ofVlCtims of Bhopal Gas I Food Processing Industries in Bihar 
Tragedy ! (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) I' Col. 78-79 
CoL 20-22 High Speed trains in Gujarat and Bihar 

BIIutan ! (Deb. 7, Vol. XXXV, 23-10-2008) 
Alternative Access Route to Bhutan i CoL 61 

(Deb. 14, Vol. XXXVI, 17-12-2(08) i JailBreaks 
CoL 377-78 ! (Deb. 18, Vol. XXXVI, 23-12-2(08) 

India Assisted Power Projects in Bhutan 1 CoL 353-57 
(Deb. 11, Vol. XXXVI, 12-12-2008) I LoanWaiverforBibarandOrissa 
Col. 397 I (Deb. 3, Vol. XXXV, 17-10-2008) 

\
' Col 1»-31 

BiUr Losses Due to Breach of Kosi River 
Need to monitor the progress of the I (Deb. 9, Vol. XXXV, 10-12-2008) 

National Rural Employment Guarantee! Col. 425-26 
Sc~ in A~gabad Parliamentary ! Need to expedite construction of Kusha 
Constituency, Blhar(MUR 377) I dam on India-Nepal Border for 
(Deb. 10, Vol. XXXV, 11-12-2008) i preventing recurring floods in Bihar 
Col 570-71 ! (MUR 377) 

Assistance to Handloom Sector i (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 4, Vol. XXXV, 20-10-2008) I Col. 738 
CoL 58-63 i Need to expedite the completion of Nun 

Assistance to NGOs Working in Bihar I river project in Bihar(MUR 377) 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 17, Vol. ~I, 22-12-2(08) 
CoL 907.{)8 i Col. 295 

Barb Thermal Power Project i Need to expedite the setting up of All India 
(Deb. 3, Vol. XXXV, 17-10-2008) I =~~=f~(A]]MS) 
Col 111-13 I (Deb. 7, Vol. XXXV, 23-10.2008) 

Samar Reservoir Scheme I Col. 574-75 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Need to expedite the setting up of 
CoL 591 Doordarshan Kendra at Aw-angabad 

Central Allocation of Commodities in Bihar (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) \ (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 309 Col. 291 , 
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Need to start Rajiv Gandhi Vidyutikaran I Appropriation (No.3) Bill, 2008~onsid. 
Yojana in Samastipur Bihar (MUR 377) I and Pass 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.380 Col.910-11 

Need to W\denake repair work of National . Appropriation (No.4) Bill, 2008--C0nsid. 
Highways in Bihar (MUR 377) i and Pass 
(Deb. 14, Vol. XXXVI, 17-12·2008) II (Deb. 16, Vol. XXXVI, 19-12-2(08) 
Col. 514 CoI.493-94 

Opening ofCNG'outlets in Bihar I Appropriation (Railways) No.4 Bill, 2008 
(Deb. 10, Vol. XXXV, 11-12·2008) I -Int., Consid. and Pass 
Col. 275-76 I (Deb. 6, Vol. XXXV, 22-10-2008) 

Pilferage of Food Items for Relief . I Col. 411 
(Deb. 5, Vol. XXXV, 21-10·2008) : Central Universities Laws (Amendment) 
Col. 325-26 Bill, 200~onsid. and Pass 

Protected Monwnents in Bihar (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) Col. 517-58 
Col. 97-106 

ReliefMeasw-es for Bihar Flood Victims 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 117-19 

Training to Muslim Girls 
(Deb, 18, Vol. XXXVI, 23-12-2(08) 
CoL 257-58 

Upper Bahua Water Reservoir 

Code of Criminal Procedl.lle (Amendment) 
Bill, 200~onsid. and Pass 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 773 

Collection of Statistics Bill, 2008-Consid. 
and Pass 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 774 

(Deb. 12, Vol. XXXVI, IS-12-2(08) , CompaniesBiII,2008-lnl 
CoI.473 (Deb. 7, Vol. XXXV, 23-10-2008) 

BIII(s) I Col.445-48 

Agricultural and Processed Food I Compensatory Afforestation Fund Bill. 
Products Export Development I 2oo~onsid.and Pass 
Authority (Amendment) Bill, 2008-\' (Deb. 18, Vol. XXXVI, 23-12-2008) 
Consid. and Pass I Col. 77~77 
(Deb. 18, Vol. XXXVI. 23-12-2008) I' Constitution (Amendment) Bill, 2008 
Col. 775-76 (Amendment of Article 130) by 

Airport Economic RegUlatory Authority I Shri Hansraj GAhir 
oflndia,BiII.2007~onsid.andPass i (Deb. II, Vol. XXXVI, I"'-!2-20CS) 
(Deb. 6, Vol. XXXV, 22-10·2008) , CoI.66S 
CoI.412-20 

Amendments in Unorganised Workers 
Social Secwity Bill, 2007 
(Deb. 4, Vol. XXXV, 20-10·2008) 
Col.304-12 I 

Constitution (Amendment) BiU, 2008 
(Amendment of the SeventhScheduie) 
by Shri Kashiram Rana 
(Deb. II, Vol. XXXVI, 12-12-lOOI) 
Col. 664 
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Constitution (Amendment) Bill, 2008 
(Insertion of New article 279A) by 
Shri Kashiram Rana 

Indian Penal Code (Amendment) BiI~ 2008 
(Amendment of Section 304A, etc.) by 
Shri Kashiram Rana 

(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 663 

Constitution (Amendment) Bill, 2008 
(Insertion of New article 45A) by 
Shri C.K. Chandrappan 
(Deb. II, Vol. XXXVI. 12-12-2008) 
CoL 661 

Constitution (Scheduled Tribes) (Union 
Territories) Order (Amendment} Bill. 
2oo8-Consid. and Pass 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 771 

Drugs and Cosmetics (Amendment) Bill. 
2008-Consid. and Pass 
(Deb. 7, Vol. XXXV. 23-10-2008) I 
CoL 55%1 

(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 663 

Land Ports Authority of India Bill. 2008 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
CoL 368-69 

Life Insurance Corporation (Amendment) 
Bil~ 2008-1nt. 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 278-86 

Limited Liability Partnership Bill. 2008-
Consid. and Pass 
(Deb. II. Vol. XXXVI, 12-12-2008) 
CoI.~ 

Comm· . B' I 2006 i National Highways Authority of India 
EIectoraJC Rejdforms ISSlOIl II, i (Amendment) Bill, 2008-1nt. 

- ODS . I 
(Deb. II, Vol. XXXVI. 12-ll-2008)! (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 666-702 I Col. 287 

ElecIricity (Repeal) Bill 2008 by Sbri C.K. I Nationallnvesrigatian Agency Bm, 2008 
Cbandrappan ! and Unlawful Activities (Prevention) 
(Deb. II, Vol. XXXVI, 12-12-2008) i Amendment Bill, 2oo8-Consid. and 
CoL 664 II Pass (Deb. 14. Vol. XXXVI. 17-12-2008) 

Employees State Insurance (Amendment) Col. 551-704 
Bill, 2008-1m. IN' I I .. A B'I\ 
(Deb. 5, Vol. XXXV. 21-10-2008) i a=-..:.vestlgatton geney I. 

Col911 I 
E Exam·· bo' . . I (Deb. 13. Vol. XXXVI. 16-12-2008) 

ntrance lnattons (A htlan) Bill, I Col 600-01 
2008 by Dr. R. Senthil I' 
(Deb. II, Vol. XXXVI, lH2-2008) i National Jute Board Bill. 2006--Consid. 
Col. 661-62 I and Pass 

High Court and Supreme Court JIJdges: (Deb. 5, Vol. XXXV, 21-10-2008) 
(Salaries and Conditions of Service) \1 Col. 912·35 
Amendment Bill. 2008-1nt. 
(Ikb. 17, Voi. XXXVI, 22-12-2008) } National Rural E~ployment Guarantee 
Col2S7 I (Amendment) Bill 2008 (Amendment 

Indian Maritime University Bill, 2007-1 of ~tion 2. etc.) by Shri Hansraj G 
COIl$id. and Pass I Ahlr 
(Deb. 5, Vo\. XXXV. 21-10-2008)! (Deb. II. Vol. XXXVI. 12-12-2008) 
Co\. 935-79 I Col. 661 
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National Waterway (Talcher-Dharma 
Stretch of Rivers. Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dhanna Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (Kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) BiII,2006-Consid. and 
Pass 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col.468-SIS 

Palliative Care (Education and Training) 
Bill, 2008 by Shri CK Chandrappan 
(Deb. II, Vol. XXXVI. 12-12-2(08) 
Col. 664-65 

Post-Graduate Institute of Medical 
Education and Research, Chandigarh 
(Amendment) Bill, 2008-{:onsid. and 

Scheduled Tribes and Other Traditional 
Forest Dwellers (Recognition afForest 
Rights) Amendment Bill, 2008 
(Amendment of Section 2) by 
Shri Hansraj G Ahir 
(Deb. 11, Vol. XXXVI, 12-12-2(08) 
Col. 665-66 

Science and Engineering Research Board 
Bill, 2008-Consid. and Pass 
(Deb. II, Vol. XXXVI, 12-12-2(08) 
Col. 616-49 

Science and Engineering Research Board 
Bill, 2008-lnt 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 449 

South Asian University Bill, 2008-
Consid. and Pass 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Colm 

Pass State and Union Territories 
(Deb. 18. Vol. XXXVI. 23-12-2008) Reorganisation CommissionBiII,200B 
Col. 768-69 by Shri Balasaheb Vlkhe Patil 

Prevention of Corruption (Amendment) (Deb. II, Vol. XXXVI, 12-12-2(08) 
Bill, 2OO8-Int Col. 662-63 
(Deb. 16, Vol. XXXVI. 19-12-2(08) I Treatment of Attempts to Suicide as a Non 
Col. 435 i punishable Offence Bill, 2008 by 

Prevention of Corruption (Amendinent) I Shri C.K. Chandrappan 
Bill, 2008-Consid. and Pass ,(Deb. 11, Vol. XXXVI, 12-12-2008) 
(Deb. 18, Vol. XXXVI, 23-12-2008) I CoI.666 
Col. 770 Uniform Syllabus (High School and 

Railways (Second Amendment) Bill, 2008 Higher Secondary School Level) Bill, 
-Int. 2008 by Dr. R. Senthil 
(Deb. 4, Vol. XXXV, 20-10-2008) I (Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 623-24 I Col. 662 

Right to Education Bill 1 '.~n 1:1'.·:fl'! Activities (Prt'vt'flt;on) 
(Deb. 18. Vol. XXX VI, 23-12-200S) , AinenOl1ent Bill, 2008-Jnt. 
Col. 521-22 (Deb. 13, Vol. }C':XVI, 16-12-20011) 

(Deb. 13, Vol. XXXVI. 16-1"-2008) Col. 601·03 
Col. 29-34 ., Wforganised Workers Social Security Bill. 

Same Sex Marriages 
(Deb. 16. Vol. XXXV" 19-12-2008) 
CoI.2S9-60 

2008---(:onsid. and Pass 
(Deb. 14. Vol. XXXVI, P·12-2008) 
Col. 517-51 
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Unorganised Workers Social Security Bill, 
2008-Consid. 

Use of Biotechnology for Higher Crop 
Yield 

(Deb. 13, Vol. XXXVI, 16-12-2(08) 
CoL 586-600,603-06 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.S20-21 

(Deb. 12, Vol. XXXVI, 15-12-2008) Bird Flu 
CoL 818-20 

Workmen's Compensation (Amendment) 
Bill, 2OO8-Int. 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.624-2S 

Prevention of Bird Flu 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col 181-82 

Blrd(l) 

Bio-Fuel 
Declining Population of Exotic Birds 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Bio-Diesel Purchase Policy Col. 503-05 

(Deb. 10, Vol. XXXV, 11-12-2008) ; Preservation of Vultures 
Col.373-74 : (Deb. IS, Vol. XXXVI, 18-12-2(08) 

Cultivation of Jatropha Col. 130-31 
(Deb. II, Vol. XXXVI, 12-12-2(08) 
Col. 174-76 

Loan for Jatropha Plantation 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 232-33 

Black-Marketing . 

Black-marketing of Essential ComrraIkies 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 453-55 

i Black-Marketing of Kerosene Bio-Gas 
Setting up of Bio-Gas Plants 

(Deb. 15. Vol. XXXVI. 18-12-2(08) 
Col. 94-98 

(Deb. 11, Vol. XXXVI, 12-12-2(08) 
Col. 243-48 

BiospHft 

Boogaleaon Refinery aAd 
PdrodteIRkals Uatited 

. Merger ofBRPL with JOC 
Biosphere Reserves 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 628-30 

(Deb. 7, Vol. XXXV. 23-10-2(98) 
Col.2-")()..21 

BiotedInology Book Bank Scheme 

B· hn I R C ; Scholarship and Book Bank Scheme Jotec 0 ogy esourc:e entres ' ., 
(Deb 18 Vi I XXXVI 2~- "_ I (Deb. 13, Vol. XXXVI. 16-12-.. 008) . . o. . .> I. 2008). C 1471-72 
Col. 295-96 0 . 

Promotion ofR& D in Biotechnology BorderAra 
(Deb. 18, Vol. XXXVI. n-12-:~OO8i I EXlensionof'NoServiceZone'forMobile 
Col. 8-11 . Sen-ice 

Regulatory Authority tor Biotechnology, (CDeolb3'8Q-128' Vol. XXXVI, 15-12-2008) 
(Deb. iR VoL XXXVI. 23-12-2008\ . I 
Col. :'70-71 . ·~Mo ... r Ara De-velopmeat Prognmme 

Setting lip of Biotechnology Parks Border Area ~velopment Programme 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.45-46 CoU2Q-32 
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Integrated Border Management I Brazil 
(Deb. 5, Vol. XXXV, 21-10-2008) Ethanol Production in Brazil 
Col. 277 (Deb. 12. Vol. XXXVI, 15-12-2008) 

Border Dispute Col. 36~ 

Border Dispute Between Assam and 
Arunachal Pradesh 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 247-48 

Border dispute with China and 
Bangladesh 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 291-92 

Installation of Mobile Jammers 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 185-86 

Raising Jammu and Kashmir issue in the 
United Nations 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 292-93 

Services ofBSNL in Border Areas 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 149 

Border ao.d OrpDladon 

Brick-Klin Industry 
Law for Bric:k-Klin Labourers 

(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 267-68 

Bridge 
Bogibeel Bridge Project 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.~ 

BORs in Uttar Pradesh 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 223-36 

Bridge across river Tapi 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.26I~2 

Bridge and Road Projects in NER 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 618 

Collapse of Flyover/Bridges under 
Consnuc:tion 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col1365-Q 

NHs Maintained by BRO Construction of By-Passes and Bridges 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 926-27 Col. 63-70 

Border Security Foree 
Involvement of BSF Personnel in 

Smuggling 
(Deb. IB, Vol. XXXVI, 23-12-2001) 
CollB7-U 

BraIuDaputra ao.rd 

Construction of Rail over Bridges on NHs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 701-08 

Construction of Road Overbridge at 
Gomob Junction 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 274-75 

Resnucturing of Brahmaputra Board I Construction of ROBIRUB in East Cost 
(Deb. 9, Vol. XXXV, 10-12-2008) I RailwayZone 
Col. 193-94 . (Deb. IS, Vol. XXXVI, 18-12-2008) 

BralDDraln 
Exodus of Scientists from ISRO 

(Deb. 9, Vol. XXXV, 10-12-200B) 
Col. 65 I-52 

I Col. 317-18 
Construction ofUnder.Bridges at Railway 

Crossing, Kola Junction 
(Deb. 7, Vol. XXXV, 23·10-2008) 
Col. 202 
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Dilapidated Condition of Bridges on I ROB in Kerala 
National Highways (Deb. 15, Vol. XXXVI, 18-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) I Col. 187 
Col. 1248-49 I ROB on National Highways 

Need to construct a bridge on railway j (Deb. 15, Vol. XXXVI, 18-12-2008) 
crossing at Bharwari i~ Chail i Col. 21 1-12 
Parliamentary Constituency, I ROBs in Rajasthan 
Uttar Pradesh(MUR 377) i (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 17, Vol. XXXVI, 22-12-2008) I Col. 65 
Col. 294 . ROBslRUBs in Orissa and Maharashtra 

Need to expedit~ the construction. of I (Deb. 7, Vol. XXXV. 23- 10-2008) 
f abridge over nvcr Ganga connectmg! Col. 378-86 

Sahibganj in Jharkhand with Man.ihari ! RUB at Davangere in Karnataka 
in Bihar(MUR377) i (Deb. 7, Vol. XXXV. 23-10-2008) 
(Deb. 17, Vol. XXXVI. 22-12-2008) I Col. 76 

Col. 297 I Toll on Rail Over bridges 
Need to sanction and expedite! (Deb. 14, Vol. XXXVI, 17-12-2008) 

construction of bridges in Hamirpur- I Col. 301-02 
Chhattarpur and Devri Dam-Banda ! 
sections of Kanpur-Sagar National ! Bruael 
Highway (MUR 3TI) i MoU between India and Brunei 
(Deb. 5, Vol. XXXV, 21-10-2008) I: (Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 837 Col. 231-38 

Parallel Bridge over river Zuari I Bt. Cotton 
(Deb. 6, Vol. XXXV, 22- I 0-2008) ! Cultivation and Promotion ofBt. Cotton 
Col. 2 19-20 ! (Deb. 13, Vol. XXXVI, 16-12-2008) 

Policy for Construction of ROB Col. 165-66 
(Deb. 7, Vol. XXXV, 23-10-2008) Budget 

CoJ.33340 : Budget AI1ocation for Child Health Can: 
Proposals for Construction of Bridges I (Deb. 9, Vol. XXXV, '0-12-2008) 

(Deb. 6, Vol. XXXV, 22-10-2008) Col. 944-48 

Col. 154-57 i Budget allocation for development ofSC 
Rail Over-Bridges ofNHs I and OBC 

(Deb. 9, Vol. XXXV, 10-12-2008) !I· (Deb. 10. Vol. XXXV, 11-12-2008) 
Col. I 084-11 04 Col. 4243 

Railway Bridges i Budget for the Disabled 
(Deb. 15, Vol. XXXVI, 18-12-2008) (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col 15-22 Col. 188-89 

Railway Crossing Over-Bridges and BulldlD& COllStnadioa 
Undef-Bridges in Gujarat I Energy Conservation Building Code 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. II, Vol. XXXVI, 12-12-2008) 
Col 186-90 Col. 220-21 
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Bureau oflndian Standards I Need to grant NOC tQ the Government of 
Issuance of Standards Certification . Gujarat for carrying out survey and 

(Deb. 12, Vol. XXXVI, 15-12-2008) I investigation by private companies in 
Col. 338-39 Kore Creek area, Gujarat for 

Nonns Fixed by BIS for Soft Drinks i development of port-facilities for 
(Deb. 9, Vol. XXXV, 10-12-2008) I cementindustries(MUR377) 
Col. 1157-58 (Deb. 18, Vol. XXXVI, 23-12-2008) 

BusinelsConfidence Index I Col. 761 
Survey on Business Confidence Index I Pollution by Cement Factories 

(Deb. 11, Vol. XXXVI, 12-12-2008) 'I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 254-55 Col. 687-88 

I 
Business Friendly Regulatioos I Production and Consumption of Cement 
Business Friendly Regulations I (Deb. 18, Vol. XXXVI, 23-12-2008) 

(Deb. 13, Vol. XXXVI, 16-12-2008) I Col. 657-82 
Col. 257 i Rise in Cement Prices 

Calamity RetiefFund i (Deb. 5, Vol. XXXV, 21-10-2008) 
Revision ofNorms for CRF I CoL 250 

(Deb. 18, Vol. XXXVI, 23-12-2008) i (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 69-70 ! Col. 191-92 

CaI'JO 1 Central Area 
Cargo Handling Facility at Chennai Port i Coastal Security Schemes 

(Deb. 9, Vol. XXXV, 10-12-2008) I' (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 1303~ Col. 298-300 

Container Cargo Handling on Western f 
Coast I Promotion 0 Port-based Industries 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 845-46 CoL301-05 

Cattle I CeDtraI Board orSecoDdary Eduatioa 

Loan for Cattle II Affiliation by CBSE 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 225 I Col. 74546 

Rehabilitation of Stray Cattle in Delhi I Heritage Craft 
(Deb. S, Vol. XXXV, 21-10-2008) I (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 154-56 I Col. 607 , 

CemeDt I Inspection of Answer Sheets 
Excise Duty Exemption for Cement I (Deb. 18, Vol. XXXVI, 23-12-2(08) 

Industry in the North East Col. 284-85 
(Deb. 18, Vol. XXXVI, 23-12-2008) i 
Col. 255-56 Central Bureau on .. vestiption 

Import of Cement CBllnquiIy against DDA Officers 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 800-801 Col.263-67 
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CBl Raids '\ Central Pollution Control Board 
(Deb. 9, Vol, XXXV, 10-12-2008) \ Inspection of Factories and Mills by CRCP 
Col. 1264-65 I (Deb. 6, Vol. XXXV. 22-10-2008) 

Posts lying Vacant in CBI 'I Col. 54-56 
(Deb. 9. Vol. XXXV, 10-12-2008) I CeatralProjeds 

Col. 923-25 I Central and Centrally Sponsored Schemes 
Shortage of Law Officers inCBI I (Deb. 6, Vol. XXXV, 22-10-2008) 

(Deb. 14, Vol. XXXVI. 17-12-2008) i CoI.I77-78 

Co1.28S-87 I Centrally Sponsored Schemes 
SpecialCBICourts ! (Deb. 9, Vol. XXXV, 10-12-2008) 

(Deb. 14, Vol. XXXVI, 17-12-2(08) i Col.299-377 
Co1.380-82 ,i . 

Delayed Central Projects 
CeatraiCasItew Board I (Deb. 6, Vol. XXXV, 22-10-2008) 
Need to set up a Central Cashew Board I Col. 104-05 

with its Headquarters 11 Kollam, KeraJa Delayed Central Schemes 
(MUR377) I (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 12, Vol. XXXVI, 15-12-20(8) i CoI.I04-05 
Col. 736-37 , d d 

i Implementation of Centrally Fun e 
Central GoverallleDt Healtll ScheIae ! Schemes 
CGHSDispensaries ! (Deb. 14, Vol. XXXVI, 17-12-20(8) 

(Deb. 9, Vol. XXXV, 10-12-2008) I CoI.38S-38 

Col. 567-96 I CeDtnl Raerve Police Force 
CGHS Facilities to Common Man I CRPF Battalions 

(Deb. 9, Vol. XXXV. 10-12-2008)' (Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 912 Col. 715-16 

CGHS Facility for Employees ofNavodaya CRPF Security to VIP 
VldyaJaya (Deb J 8 V('l XXXVI 23-12-2008) (Deb. 14, Vol. XXXVI, 17-12-2(08) Col ~ v. • 

Col. 145-46 . 

CGHS Facility to Joumalists 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.615-16 

Complaints &om CGHS Beneficiaries 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 172-73 

Construction ofCGHS Dispensaries 

Intelligence Agency for PMF 
(Deb. 18, Vol. XXXVI,23-12-2008) 
Col.619 

CeatraI Hoed Fuel 
Central Road Fund 

(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 75-78, 1314-22 

(Deb. 6, Vol. XXXV, 22-10-2008) CeDtrai Vlllianee Commilllon 
Col. 311-12 CVC on Sensitive Posts 
(Deb. 16, Vol. XXXVI, 19-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008). 
Col. 289 Col. 745-46 
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Central Warebousing Corporation 

Establishment Cost ofCWC 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 34041 

Cenlre for the Development orTelematics 

Foods for C-OOT 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 221 

CIaaadrayan 

Launching ofChandrayan-1I 

Funds for Rehabilitation of Rescued Child 
Labour 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.3943 

Impact of Child Labour Schemes 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 121-24 

New Plan and Programme for Eradication 
of Child Labour 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 255-56 

(Deb. 6, Vol. XXXV, 22-10-2008) Trafficking of Children for Child Labour 
Col. 239 (Deb. 16, Vol. XXXVI. 19-12-2008) 

Cllartered Accountants Firms Col.3~91 

Chartered A F· Cbildren CCOootants ltJIIS 
(Deb. II, Vol. XXXVI. 12-12-2008) I Admission of Disabled Children 
Col. I73 I' (Deb. 13, Vol. XXXVI, 16-12-2008) 

Col. 224 
Cbemleall I Atrocities on Children 
Production of Chemicals ; (Deb. 16, Vol. XXXVI, 19-12-2008) 

(Deb. 10, Vol. XXXV, 11-12-2008) t Col287 

Col. 44142 I Blindness Among Children 
CIlbattilprb (Deb. 6, Vol. XXXV, 22-10-2008) 
NH Projects Undenaken in Chhattisgarh I C01.149-SO 

(Deb. 9, Vol. XXXV, 10-12-2008) I Budget Allocation for Child Health Care 
Col. 710-26 I (Deb. 9, Vol. XXXV, 10-12-2008) 

Opening of LPG Agencies in Chhattisgarh Col. 94448 
(Deb. 10, Vol. XXXV, 11-12-2008) Child Artists 
Co1131-32 (Deb. 11, Vol. XXXVI, 12-12-2008) 

PMGSY in Chhanisgarfl Col.41S 
(Deb. 16, Vol. XXXVI, 19-12-2008) I Child-FreeZones 
Col 391-92 (Deb. 16, Vol. XXXVI, 19-12-2008) 

Col. 260 
Railway Projects in Chhattisgarll 

(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 204-06 

Scrapping ofSalwa Judwn 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 200-20 1 

Children Death due to Measles 
Vaccination 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col ,71 

• 
Children Deprived of Elementary 

Education 
CIa .. Labour (Deb. S, Vol. XXXV, 2 J -I 0-2008) 
~xpansion of National Child Labour Col217-18 

Project Children Languishing in Jails 
(Deb. 4. Vol. XXXV, 20-10-2008) I (Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 93-98 Col. 247 
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Chi ldren Suffering from Mental Disorders 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 836 

Creches for Children of Working Women 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 101-09 

Death of Children due to Measles 

Nutrition Programme for Children 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 565-66 

Out of School Children 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 341 

Prevention of Theft of Infants Vaccination . 
(Deb. 9, Vol. XXXV, 10-12-2008) i (Deb. II, Vol. XXXVI, 12-12·2008) 
Col. 996-97 i Col.472 

Education Programme for Mentally 
Challenged Children 
(Deb. 5, Vol. XXXV, 21-10·2008) 
Col. 328-32 

Facilities to Children ofSC Community 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. I 13-14 

Health Care Facilities to Children 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 232-33 

HIB Vaccine for Children 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 701 

HIV/AIDS among Children 
(Deb. 6, Vol. XXXV, 22·10-2008) 
Col. 32-34 

Ingredients of Baby Food Products 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 623-24 

Ready to Eat Meals 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoL 497 

Resolution on Women and Children 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 333 

Single Shot Vaccine to Protect Children 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Co1.376-77 

Street Children 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 194 

Trafficking in Women and Children 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoL 71-74 

Trafficking ofChildreu for Child Labour 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 390-91 

Integrated Education for Disabled Children Welfare of Women Prisoners and their 
(Deb. 18, Vol. XXXVI, 23-12-2008) Children 
Col. 14-20 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Malnutrition in Children-HAH CoL 400-02 
(Deb. 11, Vol. XXXVI, 12-12-2008) Cbiaa 
Col. 702-22 

Missing Cbildren 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 323-26 

National Commission for Protection of 
Child Rigbts 
(Deb. 3, Vol. XXXV; 17-10-2008) 
CoI.337-38 

Boost in Software and Services Sector 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
CoL 191·92 

Border dispute with China and 
Bangladesh 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 291-92 
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China's Claim over FingerAreasofSikkim I Cigarette 
(Deb. 9, Vol. XXXV 10-12-2008) f. .. 
Col. 816 ' i Excise Duty Evasion by Cigarette 

I Manufacturers 
Chinese Incursions across LAC (Deb. II, Vol. XXXVI, 12-12-2008) 

(Deb. 6, Vol. XXXV, 22-10-2008) Col 176-78 
CoL 307 . 

Import of Milk and Milk Products from 
China 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 468-70 

Civil Aviation 

Advanced Passenger Information System 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 209 

Imports from China AME Institutes in the Cotmtry 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 709-10 

Indian Students Stranded in Beijing 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 263-64 

Indo-China Defence Cooperation 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 505-07 

Per Head Expenditure on the Health in 
India and China 
(Deb. 9, Vol. XXXV, 10-12-2008) 
COI.SS9-96 

Power Plants b)' Chinese Firms 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. \03-04 

Restricting Cheap Imports 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 699 

Col. 77-78 

Charges from Air Passengers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 121-22 

Civil Aviation Agreement with European 
Union 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 211-12 

Comparative Study on Domestic 
Passenger Traffic 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL319-21 

Fuel Surcharge from Air Passengers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL314-15 

Toxic Chemicals in Chinese DaiJy Products GAGAN Project 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 80-81 Col. 435-36 

Trade with China at Nathula Border 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 733-37 

Visit of Chinese Foreign Minister to India 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoLSII-12 

Chittaraajan Locomotive Works 
Production Capacity of Chinaranjan 

Locomotive Works 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 266 

Growth Rate of Civil Aviation Sector 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 4-5 

Hovering of Aircraft over Delhi and 
Mwnbai 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 195-96 

Impact of Hike in Air Fare 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 39-41 
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Impact of Hike in Fuel Prices on Aviation . Impact of Climatic Change on Health 
Industry : (Deb. 9. Vol. XXXV, 10-12-2008) 
(Deb. 7. Vol. XXXV. 23-10-2008): Col. 1393 
Co1.331-33 ! Impact ofGM Crops on Climate Change 

Impact of Recession on Aviation Industry: (Deb. 13. Vol. XXXVI. 16-12-2008) 
(Deb. 10. Vol. XXXV. 11-12-2008) i Col.I~1 
Col 448-49 ! National Action Plan on Climate Change Increase in Number of Air Passengers I 

(Deb. 7, Vol. XXXV, 23-10-2008): (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 91 ' Col. 343 

Irregular Operation of Foreign Flights in 
India Air Space 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 51-52 

Study ofTropical Climate 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1302 

Study on Impact of Climate Change 
LowCostCaniers (Deb. 9, Vol. XXXV. 10-12-2008) 

(Deb. 15. Vol. XXXVI, 18-12-2008): Col. 925-26, 1142-43 
Col. 208-09 : Coal 

Ombudsman for Civil Aviation Industry 
(Deb. 7, Vol. XXXV, 23-10-2008) Acquisition of Land for Coal Mines 
Col. 306 (Deb. 6, Vol. XXXV, 22-10-2008) 

Shortage of ATC Officers , Col. 123-24 

(Deb. 7, Vol. XXXV, 23-10-2008) i Allocation of Coal Blocks 
Col. 96-'17 ' (Deb. 9, Vol. XXXV, 10-12-2008) 

Climate Cuap Col. 878-79 
Climate Change Coal Allocation Policy 

(Deb. 13. Vol. XXXVI, 16-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 245-46 Col. 1149-50 

Effect of Climate Change Coal Blocks ofKerala Electricity Board 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 14, VoL XXXVI, 17-12-20(8) 
Col. 630-32 CoL 279 

Environmental Refugees 
(Deb. 9, Vol. XXXV, 10-12-2008) Coal MinesofCIL 
Col. 1372-73 I (Deb. 9, Vol. XXXV, 10-12-2008) 

Impact of Climate Change : Col. 649-5 I 
(Deb. 6, Vol. XXXV, 22-10-2008) I' Coal Production from Captive Blocks 
Col. 269-70 . (Deb. 9, Vol. XXXV. 10-12-2001) 
(Deb. 9, Vol. XXXV, 10-12-2008) I Col.I404-06 
CoI.183,886-87 I Coal Royalty Share for Development 
(Deb. 12, Vol. XXXVI, 15-12-20(8) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 5'17-98 Col. 879 

Impact of Climate Cbanae on Water 
Resource. Coal under Linka&e System 
(Deb. 12, Vol. XXXVI, IS-12-2008) I (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 282 Col. 371-72 
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Coal to Liquid Projects ! Mining in Captive Coal Blocks 
(Deb. 14. Vol. XXXVI, 17-12-2008) I (Deb. 6, Vol. XXXV, 22-\0-2008) 
Col. 26-31 Col. 74-76 

Coke Oven Plant at Giridih 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.741 

Criteria for Allocation of Coal to States 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 285-86 

Decline of Female Workers in Coal Sector 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 185 

Demand and Supply of Coal 
(Deb. 9, Vol. XXXV, 10-12·2008) 
Col. 999-1000 

Depleting Coal Reserves 

New Coal-Distribution Policy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1123-26 

Outsourcing of Coal Mining 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 549-50 

Pension Scheme to Coal Mining Workers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 614 

Percentage Share of Coal in Power 
Generation 
(Deb. 6, Vol. XXXV, 22· to-2008) 
Col. 199 

Peripheral Development Fund 
(Deb. 6. Vol. XXXV, 22-10-2008) : (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 126 Col. 113 

Effect of Coal Mines Dust on Human : 
Health ; 
(Deb. 9, Vol. XXXV, 10-12-2008) I 
Co1.616-17 . 

Extraction of Coal from Abandoned Mines 
(Deb. 6. Vol. XXXV, 22·10-2008) : 
Col. 184-85 

Pilferage of Coal 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 267-69 

Pollution due to Coal Handling at 
Mormugaon Port 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.107~ 

Fire Incidents in Coal Mines : Production of' A' Grade Coal 
(Deb. 14, Vol. XXXVI, 17-12-2008) i (Deb. 9, Vol. XXXV, 10.12-2008) 
C01.216-18 I Col. 648-49 

Geological Resources of Coal . Production of Coal 
(Deb 6, Vol. XXXV. 22-10-2008)' (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 222 Col. 1373·75 

Impon of Coal Production of Coal by CIL 
(Deb. 9, Vol. XXXV, 10-12-2008)' (Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 927-28 Col. 837-42 

Irregularities in Coal Transponation 
(Deb. 9, Vol. XXXV, 10-12-2008) I 
Col. 883-84 

Maternity Benefit to Female Workers in 
Coal Sector , 
(Deb. 14. Vol. XXXVI, 17-12-2008) i 
Col.3lO-l1 

Production of Coking and non-Coking 
Coal 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 114 

Reforms in Coal Sector 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 69-77 
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Royalty on Coal , Promotion ofHindi in CIL 
(Deb. 6, Vol. XXXV, 22-IO-2ooS) 
Col. 199-200 

Scrutiny of Allocation of Coal Blocks by 
the Steering Committee 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.5~ 

Shortage of Coal for NALCO 
(Deb. 5, Vol. XXXV, 21-10-2008) • 
CoI.71~.J7 

Supply of Coal to Industrial Units 

(Deb. 14, Vol. XXXVI, 17-12-200S) 
Col. 171-72 

COlli Regulatory Authority 
Coal Regulatory Authority 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 71-72 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 64647 

Coastal Area 
(Deb. 6. Vol. XXXV, 22-IO-200S) Exploration of Resources 
Col.301 . (Deb. IS. Vol. XXXVI, 23-12-2008) 

Total Coal Reserve Col. 473-74 
(Deb. 14. Vol. XXXVI. 17-12-2OOS) \ National Coastal Protection Project 
Col. 172-73 ' (Deb. 4, Vol. XXXV, 20-10-200S) 

Unscientific Coal Mining Col. 114-15 
(Deb. 14, Vol. XXXVI, 17-12-200S) 
Col. 179-80 

CoaliDdia Umited 

Afforestation by CIL 
(Deb. 14, Vol. XXXVI. 17-12-200S) 
Col.30~7 

Closure ofCIL Mines 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 18&-88 

Coal MinesofCIL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 649-51 

Development of Peripheral Village by Coal 
India Ltd. 
(Deb. 6, Vol. XXXV, 22-10-200S) 
Col 132-33 

Joint Power Venture ofNTPC and Cil 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 256 

Power Generation by CIL 
(Deb. 6, Vol. XXXV, 22-10-20(8) 
Col. 31h-27 

Production ofCoaJ by CIL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
COl.S3742 

Need to augment the security along the 
Coastal areas ofGujarat (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 572-74 

Need to empower the fishermen 
community with gadgets with a view 
to strengthen the Maritime security in 
the coastal regions (MUR 377) 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 575-76 

Need to set up an international shipyard 
on the Gujarat Coast (MUR 377) 
(Deb. 5. Vol. XXXV, 21-10-20(8) 
CoI.S36 

Objection to Coastal Zone Management 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 139 

Violation of Coastal Regulations 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 827-29 

Code orCrimioal Procedure 
Amendment in Code of Criminal Procedure 

(Deb. 13, Vol. XXXVI, 16-12-20(8) 
Col. 178 
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Coffee 

Coffee Plantations 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 97-100 

Coffee Production 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 228-30 

Package tQ help Coffee Growers 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 482·tB 

Coir 
Assistance to Coir Industry 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 468-70 

Domestic Trade in Coif Products 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 145-48 

Cold Storages 
Cold Storages 

(Deb. 9, Vol. XXXV, 10-12-2008) 
• CoI.481-84 

CoIIc&e 
Academic Standards in Dental Colleges 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 61-62 

Admission in Colleges 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 523 

Broadband Connections in Schooll 
Colleges 
(Deb. 5. Vol. XXXV, 21-10-2008) 
CoJ.655-56 

Criteria for Setting up~edic Colleges 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1291-98 

De-recognition of Government Medical 
Colleges 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 997 

De-recognition of Dental and Nursing 
Colleges in Kamataka 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1407-08 

Establishing Colleges of Excellence 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 284-95 

Functioning of Ayurvedic Colleges 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 91 1-12 

Funds for Self Financing Colleges 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 461 

Improvement in Perfonnances of Colleges 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 557-59 

Inspection of Medical Colleges by MCI 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 739 

Internal Quality Assurance Cell 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 571-72 

Joint Entrance Test for Admission in 
Private Medical Colleges 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 82 

Law UniversitieS/Colleges 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 387-88 

Medical, Dental and Nursing Colleges 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 550-66 

Mines Technology CoW"Se in Engineering 
Colleges 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 525 

Ragging in Colleges 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 321-22 

Recognition to Foreign Medical Colleges 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 71 
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Relaxation of Norms for Establishing i Committee ofPrivilcges-13th Report and 
Colleges ! 17th Repon-Laid 
(Deb. 14, Vol. XXXVI, 17-12-2008) I (Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 254-55 : Col.409 

Revision of Pay Scales of Teachers in 
Universities and Colleges (St.) 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 674-79 

Schools of Architecture 

Committee on Absence of Members From 
the Sittings of the House -II th 
Repon-Presented 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 703 

(Deb. 18, Vol. XXXVI, 23-12-200S) CommitteeonBHEL 
Col. 639 (Deb. 15. Vol. XXXVI. 18-12-2008) 

Setting up of Engineering Degree Colleges 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 144-56 

Uneven Growth of Medical Institution 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 84-88 

ConmIandAra~PnIgI .... 

Command Area Development Programme 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 10-18 

CoatmemoratiwSbuDp 
Need to issue a commemorative stamp in 

honour of Late Shri Vrswanatha Doss, 
a great patriot and stage action of 
Pre-independence era (MUR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 376-n 

COIbIIIittee 

Central Building and Other Construction 
W~' Advisory Conunittce-EJeaion 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 71 1-12 

Coconut Development Board-Elec:tion 
Central Advisory Committee for 
National Cadet Corps-Election 
Employees' State Insurance 
Corporation-Election 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 620 

Col. 263 

Committee on Empowerment ofWomm-
17th Report-Presented 
(Deb. 4, Vol. XXXV. 20-10-2008) 
CoI.617 

Committee on Empowennent of Women 
-ISth Report-Presented 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 819 

Conunittee on Estimates-Election 
(Deb. II. Vol. XXXVI, 12-12-2001) 
Co/.S96-98 

Comminee on GovemmcntAssurances-
23rd and 24th Reports-Presented 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co/.SI9 

Committee on Government Assurances-
25th and 26th Reports-Presented 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 370 

Committee on Information. 
Communication and Entenainment 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1062-64 

Comminee on Members of Parliament 
Local Area Development Scheme-
14th and 15th Repons-Presented 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 70s 
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Committee on Papers Laid on the Table-
18th and 19th Reports and Minutes-
Laid 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.SI 

Committee on Papers Laid on the Table 
- 20th Repon-Presented I 

Committee on Subordinate Legislation-
20th and 21 st Reports-Presented 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 370 

Committee on Subordinate Legislation-
22nd and 23rd Reports-Presented 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
CoL 522 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 369 Committee on the Welfare of Scheduled 

Castes and Scheduled Tribes-32nd 
Committee on Petitions 46th and 47th to 34th Reports-Presented 

Reports-Presented (Deb. 7. Vol. XXXV, 23-10-2008) 
(Deb. 18, Vol. XXXVI. 23-12-2(08) CoI.434 
Col. 744 I . Committee on Welfare of Scheduled 

Committee on Petitions-43rd to 45th )' Castes and Scheduled Tribes-
Report-Presented Elections 
(Deb. 14. Vol. XXXVI. 17-12-2(08) I (Deb. 11, Vol. XXXVI, 12-12-2(08) 
CoL 480-81 Col. 5f17 

Committee on Private Members Bills and 
Resolution-Minutes-Laid 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 409 

CommiUec on Private Members' Bills and 
Resolutions-37th Report-Presented 
(Deb. 1, Vol. XXXV, 23-10-2008) 
Col. 433 

Committee on Public Accounts-Election 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 596 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribe-35th 
Report-Presented 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 522-23 

Committee to Inquire into Misconduct of 
Members ofLok Sabha-3rd Report-
Laid 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 616 

Committee to inquire into the complaint 
made by some members regarding 

Committee on Public Undertakings- alleged offer of money to them in 
Election . I connection with voting on the Motion 
(Deb. II, Vol. XXXVI, 12-12-2(08) of Confidence-Report-Laid 
Co1.5f17 I (Deb. 12, Vol. XXXVI, 15-12-2008) 

Committee on Public Undertakings-31st I Col. 705 
and 32nd Reports-Presented : Election to CommiUee-JoiDt Cormnittee OIl 

(Deb. 13, Vol. XXXVI, 16-12-2008) : Officcs,)fProfit-Election 
CoL 522 (Deb. 16, Vol. XXXVI, 19-12-2008) 

Co\. 434 
Committee on Public Undertakings-33rd 

and 34th Reports-Presented 
(Deb. 11, Vol. XXXVI, 22-12-2008) I 
Col. 261 ; 

Estimates Committee-18th Report-
Presented 
(Deb. 4, Vol. XXXV, 21)-10-2008) 
CoL 615 
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Estimates Committee-9th and 20th 
Reports-Presented 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 479-80 

Public Accounts Committee- 75th and 
76th Report-Presented 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 369 

Jawaharlal Institute of Post Graduate Public Accounts Committee- 77th Report 
Medical Education and Research, -Presented 
Puducherry(Elect.) (Deb. 7, Vol. XXXV. 23-10-2008) 
(Deb. 6, Vol. XXXV, 22-10-2008) Col 434 
Col 375-76 Railway Convention Committee-9th 

Joint Committee on OffICes ofProfit-9Ih Report-Presented 
and 10th Repons-Presented (Deb. 4. Vol. XXXV, 20-10-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2(08): CoI.616 

Col. 409 : Standing Committee on Agriculture-41 st 
Joint Committee on Offices of Proft-7th· Report-Presented 

and 8th Report-Presented i (Deb. 2. Vol. XXXV, 22-07-2008) 
(Deb. 6, Vol. XXXV, 22-10-2008); Col.3 
Col 369 

Joint Committee to Examine the 
Constitutional and Legal Position 
Relating to Office ofProfit-Repon and 
Evidence-Presented 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Co1269 

Joint Parliamentary Conunittee on Wakf-
6th to 8th Reports-Laid 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 620 

Joint Parliamentary Committee on Wakf-
9th Report-Laid 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 435 

Manufacturing Policy 
(Deb. 13. Vol. XXXVI. 16-12-2(08) 
CoI.I7S-76 

National Shipping &as d-Elect. 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col.375 

Public Acumnts Committe-78th to 80th 
Reports-Presented 
(Deb. i4, VoL XXXVI, 17-12-2008) 
Col. 480 

Standing Committee on Agriculture-
42nd to 45th Reports-Presented 
(Deb. 15, Vol. XXXVI, 1S-12-2008) 
COJ.3S5-S6 

Standing Committee on Chemicals and 
Fertilizers-27th Report-Presented 
(Deb. S, Vol. XXXV. 21-10-2008) 
Col. 821 

Standing Committee on Chemicals and 
Fertilizers-,8th and 29th Reports-
Presented 
(Deb. 13, Vol. XXXVI. 16-12-2(08) 
Col. 523-24 

Standing Committee on Coal and Steel-
34th and 35th Reports--Presented 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 822 

Standing Committee on Coal and Steel-
36th to 38th Reports-Presented 
(Deb. 11. Vol. XXXVI. 12-12-20(8) 
Col. 588 

Standing Committee on [)(fence-30th 
Report --Presented 
(Deb. 4, Vol. XXXV, 20- J 0-2008) 
Col. 618 
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Standing Committee on Defence-315t 
Report-Presented 
(Deb. 5, Vo\. XXXV, 21-10-2008) 
Col. 820 

Standing Committee on Defence-32nd 
Report-Presented 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 356-57 

Standing Committee on Defence-33rd 
Report-Presented 
(Deb. 16, Vol. XXXVI, 19-12-2008) I 
CoI.4tO 

Standing Committee on Health and Family 
Welfare-33rd Report-Presented 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 360 

Standing Committee on Home Affairs-
134th and 136th Report-Laid 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 823 

Standing Committee on Hwnan Resource 
Development - 21 Oth Report - Laid 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 370 

Standing Conundtee on External Affairs- Standing Committee on Human Resource 
22nd and 23rd ReportS-Presented I Development-212th Repon-Presented 
(Deb. IS, Vol. XXXVI, 18-12-2008) I (Deb. 14, Vol. XXXVI, 17-12-2008) 
C01.3S7-S8 I Col 481 

Standing Committee on Finance-nod I Standing Committee on Industry-211 th 
Report-Presented Report-Laid 
(Deb. 5, Vol. XXXV, 21-10-2008) " (Deb. 5, Vol. XXXV, 21-10-2008) 
co~ 820.. I Col. 823 

StandmgCommrtteeon Fmance-73rdto Standing Committee on Information 
79th Reports-Presented Technology-6Oth and 61 st Reports-
(Deb. IS, Vol. XXXVI, 18-12-2008) Presented 
Col 358-59 (Deb. 2, Vol. XXXV, 22-07-2008) 

Standing Committee on Finance---3Oth Col. 34 
Report-Presented 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col.410 

Standing Committee on Food, Consumer 
Affairs and Public Distribution-26th 
Report- Presented 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 587-88 

Standing Committee on Food, Consumer 
Affairs and Public Distribution-27th 
Report-Presented 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
CoL 745 

Standing Committee on Health and Family 
Welfare-30th and 315t Reports-
Evidence-Laid 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 824-25 

Standing Committee on Information 
Technology-67th Report-Presentcd 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 705 

Standing Committee on Information 
Technology-62nd to 66th Reports-
Presented 
(Deb. 4, Vol. XXXV, 20-10-20(8) 
Co1.617-18 

Standing CornmiUee on Labour-30th .. 
31 ~t Report-Presented 
(Deb. 5, Vol. XXXV, 21-10-:!OCe~ 
Col. 820 

Standing Committee on l.abour-34th and 
35th Reports-Presented 
(Deb. II. Vol. XXXVI, 12-12-2(08) 
CoL 588 
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SI8Dding Committee on Labour-36th and 
37th Repons-Presented 

Standing Committee on Rural 
Development-42nd to 44th Reports--
Presented (Deb. 16, Vol. XXXVI, 19-12-2008) 

CoL4lO 
Standing Committee on Personnel Public 

Grievances, Law and Justice-28th 
Report-Laid 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 371 

StaDding Conunittee on Personnel, P'iblic 
Grievances, Law and Justice 
(Deb. 16, Vol XXXVI. 19-12-20('.&) 
Col. 413 

Standing Conunittee on Personnel, Public 
Grievances, Law and Justice - 29th IU'Id 
30th Repons--Laid 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 437 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.4lO 

Standing Committee on Science and 
Technology, Environment and Forests 
-192ndand 193rd Reports-Laid 
(Deb. 5, Vol. XXXV, 21-10-2(08) 
Col. 824 

Standing Committee on Science and 
Technology, Environment and Forests 
-194th Report-Laid ~ 
(Deb, 6, Vol. XXXV, 22:10-2008) 
Col3?1 

Standing Committee on Science and 
Technology, Enviromnentand Forests 
-I 95th to 200th Reports-Laid 
(Deb. 7, Vol. XXXV, 23-10-2001) 
Col. 436 

StaDding Committee on Petroleum and : Standing Committee on Social Justice and 
NaturalGas--23rdand24thReporb-! Empowennent-36th to 38th Rcpon-
Presented I Presented 
(Deb. IS, Vol. XXXVI, 18-12-2008) I (Deb. S. Vol. XXXV. 21-10-2008 
Col 359 ' Col. 822-23 I Standing Committee 011 Social Justice and 

Standing Committee on Railways-37th I Empowennent-39rhto41stRepons-. 
to 39th Reports-Presented Action Presented 
Taken Statements-Presented I (Deb. 16, Vol. XXXVI, 19-12-2(08) 
(Deb. 4, Vol. XXXV, 20-10-2008): Col411 
CoL 618-19 : Standing Committee on Transport, 

Standing Committee on Railways-4Oth 1\ TourismandCulture-l4Otbto 14200 
Report-PresenteG Repons-Laid 
(Deb. 5. Vol. XXXV, ~1·1{J-2008) I (Deb. 7. Vol. XXXV, 23-10-2(08) 
CoL 821 i Col 437 

Standin Committee on RalJ",avi-->i1st ! Standi~g Committee on Transport, 
~-Pre~rluru . i Tourlsmand~ulture-143rdto 147th 
(Deb IS v. . " ... ··X.V' .,' 12 "'oI\U) 1 Reports-Laid 

• • "l .• ..,." " -.)- -...... 0 I (Deb. 16, Vol. XXXVI, 19-12-200&) 
Qll1~S ! CoI.413 

Standi:,% Commit1:ee on Rural i Standing Committee on Urban 
f.Je-.-eiopment-39thto4JstRepons- i Development-33rdto36thRepons.._ 
Presented Presented 
(lJeb. 5, Vol. XXXV, 21-10-2008) (Deb. 7, Vol. XXXV. 23-10.2008) 
CoL 821 Col. 435 
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Standing Committee on Urban I Brand Licence Agreement 
Development-37th Report-Presented I (Deb. ) 8, Vol. XXXVI. 23-12-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) I CoI.275-77 
Col. 523 I Charging of Higher Prices by Reliance 

Standing Committee on Urban I Industries from NTPC 
De\lelopment-38thReport-Presented (Deb. 15, Vol. XXXVI, 11-12-2008) 
(Deb. IS, Vol. XXXVI. 18-12-2008) I Col.318-19 
Col. 359-60 I Cheating by Companies 

Standing Committee on Water Resources I (Deb. 3, Vol. XXXV, 17-10-2001) 
-10th and 1 I th Reports - Presented I Col. 212-1 6 
(Deb. 6. Vol. XXXV, 22-10-2008) i Complaints Against Car Manufacturing 
Col. 370 i Companies 

I OMn ...... wealdtGames I (Deb. IS, Vol. XXXVI, 11-12-2001) 
I 

Accommodation Capacity for! CoI.298 
CommonweahbGames : Complaints against Companies by 
(Deb. 3, Vol. XXXV, 17-10-2008) II Investors 
Col. 25-26 (Deb. 3. Vol. XXXV, 17-10-2008) 

Commonwealth Games;20IO Col. 39 
(Deb. 6. Vol. XXXV, 22-10-2001) ! Compliance with Companies Act 
ColI01~ I (Deb. II, Vol. XXXVI. 12-12-2008) 
(Deb. 9, Vol. XXXV. 10-12-2008) i Col. 21 5-16 
Col 137·39 I Cost Audit Reports 

Funds for Commonwealth Games 2010 I (Deb. 3, Vol. XXXV, 17.10-20(8) 
(Deb. 9, Vol. XXXV, to-li-2008) i Col 133-58 
Col. 884-85 I Defunct Companies 

eo..pKtFlaorell:altLamp I' (Deb. 16. Vol. XXXVI. 19-12-2(08) 
Col. 349-50 

Environment Impact ofCFL Bulbs I 
(Deb. 6, Vol. XXXV, 22-10-2008) I Excise duty for Tobacco Companies 
Col 186 I (Deb. 14, Vol. XXXVI, 17-12·2001) 

PopuJarisation ofEnerv-efficicnt Devic;es I Col. 77-78 
(Deb. 16, Vol. XXXVI, 19-12-2008) Import of Raw Material by Pharma 
Col. 94-95 I Companies 

I (Deb. 5, Vol. XXXV, 21-10-20(8) 
Ccapan)'(I) I Col 63 
A~ and Repayment of Deposits I Indian Projects Abroad 

(Deb. 16, Vo\. XXXVI. 19-12-2008) I (Deb. 3, Vol. XXXV, J7-10-20(8) 
Col.394-9S I Col. 227-28 

Appointment of Managerial Personnel . Inspection against Companies 
(Deb. 16. Vol. XXXVI, 19-12-2008) I (Deb. 16, Vol. XXXVI, 19-12-2008) 
CoL36().61 I Co1375-85 

Assistance to Drug Manufacturing I Investment by Foreign Companies 

CompaniesVoI XXXVI 18.12-2008) (Deb. 13, Vol. XXXVI, 16-12-2(08) 
(Deb. 15,., ,CoI.437-39 
Col. 195-96 
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Irregularities in Annual Returns 
(Deb. 16, Vol. XXXVI, 19-12-2008) 

Review of the Accounts of Unlisted 
Companies 
(Deb. 3, Vol. XXXV, 17-10-2008) 

CoI.3S7 . Col. 231·32 
Issue of Bonds to Fertilizer Manufacturing . f R I' . I Revision of Gas Pnce 0 e lance 

Compames Industries Ltd. 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. IS, Vol. XXXVI, 18-12-20(8) 

CoI.34-3S Col. 147 

Liquidation of Companies f cis b Publ" S to 
(Deb II Vol. XXXVI, 12-12-2008) Uticlization.o Fun 'Y \C ec r 

. , ompanteS 

Col 166 I (Deb. IS, Vol. XXXVI, 18-12-2008) 
Loans taken by Corporare Houses CoI.215-16 

(Deb. 3, Vol. XXXV, 17-10-2008) I eom ..... 1ioa 

CoLlI5-16 , Compensation for Failure ofSterlization 
Merger ofStcel Companies Operation 

(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 

Col. 172-74 Col. m-BIO 

MiniDg Lease to Steel Companies Compensation to Fnilies of Soldiers 

(Deb. 13, Vol XXXVI, 16-12-2008) 1 (Deb. 9, Vol. XXXV, 10-12-2008) 

Col 143-44 CoL 421 

MisIeadingAdvertisemelJts by Cornp.ues I Compensation to Volunrccrs for Clinical 
(Deb. 16, Vol. XXXVI, 19-12-2008) Trials 

Col22S-30 I (Deb. 9, Vol. XXXV, 10-12-2008) 

Molls for setting up of Steel Companies Col. 1218 
(Deb. IS, Vol. XXXVI, J8-12-2(08) I Comp ...... NataraiGas 

Col. 158-72 I CNG PropeUedVebicIes 

NoD-Payment of Service Tax by I (Deb. J4, Vol. XXXVI. 17-12-2(08) 

Companies I CoI.414-IS 
(Deb. 11, Vol. XXXVI, 12-12-2008) Hydrogen b1coded CNG 

CollJ4 (Deb. 10, Vol. XXXV, 11-12-2001) 

Ovcr-Invoiciog by Pbannaceutical 
Companies 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col.214-IS 

I 

Col~1 

Opening ofCNG outIcIs in BihIr 
(Deb. 10, Vol. XXXV, 11-12-2001) 
Col. 275-76 

Payment of Penalties by Companies I Production ofCNGILPG Cars 

(Deb. 11, Vol. XXXVI, 12-12-2008) (Deb. IS, Vol. XXXVI. 11-12-2001) 
Col.SS3 Col 143-44 

ReguJatioo of Foreign Companies in CoatptnJIIerudAIIditorGcaend 
TeJecom Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col4J6.31 

Expansion of Audit Tbroush CAG 
(Deb. II, Vol. XXXVI, 12-12-200.) 
Col 474-75 
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Contputer 
Computer Education 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 87-90 

Consumer Price Index 
Consumer Price Index 

(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 205-06 

Computer Education in Schools Disparity in Price Indices ofWPI and CPI 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 120-22 

Computer Facility for Police Stations 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.M5 

Computer Facility in Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.~7 

Decline in Sales of Computers 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 111-21 

Coofedention orladiaa Industry 
CII on Global Financial Meltdown 

CoI.l66-70 
Services of Postm~n for Collecting Data 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 217 .,. 

Consumer Proteetioa Council 
Constitution of Consumer Protection 

Councils 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 81-92 

Coasumer(s) 

(Deb. 14, Vol. XXXVI, 17-12-2008) Assistance for Consumer Helpline 
Col. 280-82 (Deb. 12, Vol. XXXVI, 15-12-2(08) 

CoafereacelSemiDar 
Conference ofChief' Justice ofHigb Courts 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 248-52 

Conference on Internal Security 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 600.() I 

Cooldtudoll 
Need to grant special status to Kamataka 

under article 371 of the Constitution 
for ovcra11 development of the State 
(MUR377) 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
CoI.58S-86 

Col 323-24 
Conswner Awareness 

(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 114-76 

Consumer Clubs 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 226-30 

Enforcement of Quality Standards 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col 139-41 

Funds for Consumer Movement 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 163-66 

Need to include Bhojpuri language in the I Rights of Consumers 
Eighth Schedule to the Constitution I (Deb. 12, Vol. XXXVI, 15-12-2008) 
(MUR317) Col. 19&-97 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 392-93 Container Corpontioa oflDdia Liatited 

Prisons under Concumnt List Cargo Complexes 
(Deb. 13, Vol. XXXVI. 16-12-2(08) I (Deb. 7. Vol. XXXV, 23-10-2008) 
CoI.23S I Col. 203 
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Co-opentive(s) jlrregu\arities in PFC 
Frauds in Co-operative Banks (Deb. 16, Vol. XXXVI, 19-1 2-2008) 

(Deb. II, Vol. XXXVI, 12-12-2008) Col. 261 
Col. 222-26 Prosecution of Corruption Cases 

Multi-State Co-Operative Society (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) CoI.1345-46 
Col. 497-98 ., Special Courts to deal with Corruption 

Strengthening of Co-operatives Cases 
(Deb. 12, Vol. XXXVI, 15-12-2(08) (Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 1-5 I CoL 212 

CornIptioa Survey on ColTUption in Judiciary 
Corruption in CSD I (Deb. 3, Vol. XXXV, 17-10-2008) 

(Deb. 17, Vol. XXXVI, 22-12-2(08)! Co1.316 
Col. 183-84 I UNDP Report on Corruption 

Corruption in DDA I (Deb. 14. Vol. XXXVI, 17-12-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2008)! CoL 107-09 
Col. 365-75 I Cosmetiel 

Corruption in Delhi Police Testing of Cosmetics on Animals 
(Deb. 5, Vol. XXXV, 21-10-2008) i (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 223-34 I Col896 

Cortuption in Delhi Traffic Police I CoHap aad VOIIIpIDchlstry(.) 
(Deb. 13, Vol. XXXVI, 16-12-2008) \' Clos frA_ ... Ind . 
Col 342-44 ure a ~ ustnes 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Corruption in Handloom and Handicraft I CoL327-29 

Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) I Development of Cottage Industries 
Col 20().{) I I (Deb. S, Vol. XXXV, 21-10-2008) 

. Col. 66().62 
Corruption in Income Tax and Custom 

Departments Funds for Cottage Industries 
(Deb. 3, Vol. XXXV, 17-10-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 189-91 Col. 296-300 

I CoUoa Corruption in Jails 
(Deb. 13, Vol. XXXVI, 16-12-2(08) ExponofConon 
CoL22S-26 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Increasing Cases of ComIption in India Col. 440-41 
(Deb. 6, Vol. XXXV, 22-10-2008) Import Duty on Raw Cotton 
Col 197-98 (Deb. 9, Vol. XXXV, 10-12-2008) 

Inquiry Report on Purchase of Machine Col. 185 
Tools Losses to Cotton Crop 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 164 

(Deb. 9, Vol. XJQCV, 10-12-2(08) 
Col. 295-96 ~. 
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MSP for Cotton 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 62 

Need to procure cotton from cotton-
growers of Andhra Pradesh facing 
distress due to suspension of cotton-
purchase by Cotton Corporation of 
India (MUR 377) 
(Deb. 18 •. Vol. XXXVI, 23-12-2008) 
Col. 767 

Utilisation of Fund by CAPART 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 395-96 

Council of Scientific and Industrial 
Research 

Private Enterprise by CSIR Scientists 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 597 

Role ofCSIR in Rural Development 
(Deb. 13. Vol. XXXVI. 16-12-2008) 

Per Hectare Conon Production Col. 169-71 
(Deb. 12, Vol. XXXVI, 15-12-2008) Court(s) 
Col. 636-40 

Prices of Conon 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 7-10 

Procurement of Cotton by CCI 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 632-34 

Remunerative Prices to Conon Fanners 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Coli 84-85 

Rise in Input Cost of Production 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 6404\ 

Acquisition of Property 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 254-55 

Cheque Bounce Cases 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col 389-90 

Computerisation of Courts 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1328-32 

Financial Assistance for Setting up of 
Courts 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col 326 

Modernization of Courts 
(Deb. 16, Vol. XXXVI, 19-12-2008) 

Need to procure cotton from cotton- Col34246 
growers of Andhra Pradesh facing Need to take emergent steps to clear huge 
distress due to suspension of conon- backlog of pending cases in various 
purchase by Cotton Corporation of courts(MUR377) 
India (MUR 377) (Deb. 12, Vol. XXXVI, IS-12-2008) 
(Deb. 18, Vol. XXXVI. 23-12-2008) Col. 733 

Col. 767 I' P di C . Vi' C en ng ases m anous ourts 
Procurement of Cotton by CCI (Deb. 3. Vol. XXXV, 17-10-2008) 

(Deb. 12, Vol. XXXVI, 15-12-2008) Coll83-86 

Col 632-34 I Rural Courts 
Co.adl ror Advancement of People's (Deb. 3, Vol. XXXV, 17-10-2008) 

I 
ActioD and Rural1KlnloJo&y I Col. 67~ 

NGOs Assisted by CAPART I Setting up of High Court 81 Trivandrum 
(Deb. II, Vol. XXXVI, 12-12-2008) I (Deb. 3. Vol. XXXV, 17-10-2008) 
Col 553-64 Col 206 
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Special Courts to deal with Corruption Crime by Gangs 
Cases (Deb. 13. Vol. XXXVI. 16-12-2008) 

(Deb. 3, Vol. XXXV, 17-10-2008) Col.307-08 

Col. 212 Crimes by MotorCycle Gang 

Supreme Court Judgement on OBC (Deb. 5, Vol. XXXV. 21-10-2008) 

Reservations Col. 65 I-54 

(Deb. 18, Vol. XXXVI, 23-12-2008) Economic Offences 
Col. 402-03 (Deb. lI, Vol. XXXVI. 12-12-2008) 

Creche Col. 82 

Creches for Children of Working Women Loopholes in Criminal Justice System 

(Deb. 16. Vol. XXXVI. 19-12-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 

Col. 101-09 Cot. 342-46 

CreditCard(s) Menace of Touts 
(Deb. IS, Vol. XXXVI, 18-12-2008) 

Credit Card Companies Col. 220-21 
(Deb. II, Vol. XXXVI, 12-12-2(08) 
CoI.219-20 Missing Persons 

(Deb. 5, Vol. XXXV, 21-10-2008) 

Insurance by Credit Card Companies Col. 37-54 

(Deb. \1, Vol. XXXVI, 12-12-2(08) . Poaching of Insects 
Col. 225-27 (Deb. 9. Vol. XXXV, 10-12-2008) 

Crime(s) Col. 985-86 

Authenticity ofNARCO Test Registration of Criminal Cases 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 13, Vol. XXXVI, 16-12-20(8) 

Col. 258-59 Col. 353-64 

C«porate Frauds ! Rise in Crime 
(Deb. 3, Vol. XXXV, 17-10-2008) I (Deb. 5, Vol. XXXV, 21-10-2008) 

Col. 252-S6 i Col. 166-86 

Crime against SC/ST Women i Rising Crimes in Delhi 
(Deb. 13, Vol. XXXVI, 16-12-20(8) i (Deb. 13, Vol. XXXVI, 16-12-20(1) 

ColIBI-88 ' Col 321-26 

Crime Against SCslSTs I Stolen Ivory 
(Deb. 5, Vol. XXXV, 21-10-2008) \1 (Deb. 6, Vol. XXXV, 22-10-2008) 

Col. 252-53 Col. 210 

Crime against Women ! Suicide and Fratricide Cues in Armed 

(Deb. 11, Vol. XXXVI 12-12-20(8) I Forces 
Colll6-11 ' I (Deb. 12, Vol. XXXVI, 15-12-2(01) 

I Col 378 
(Deb. II, Vol. XXXVI, 23-12-2001) I Theft fI d 
Col 5 1-64 I 0 rnpone Wheat 
. . \ (Deb. 12, Vol. XXXVI, 15-12-2008) 

Cnme agamst Women, Children and Col. 639-40 
Female Foreigners 
(Deb. 5, Vol. XXXV 21- Theft of Mobile Sets 
Col.39Q.464 ,10-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 

Col. 4 19-21 
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Vehicle Thefts 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Co1.580-606 

Crops Insurance Scheme 
Crops Insurance Scheme 

CyberCrime 

Setting up of Resource Centre for Cyber 
Forensic 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 42 1-22 

(Deb. 12, Vol. XXXVI, 15-12-2008) Dadraand Nagar Haveli 
CoL317-24 

Crude 011 

Production and Import of Crude Oil 
(Deb. 15, Vol. XXXVI, IS-12-2008) 
CoL I 57-5S 

Reduction in Crude Oil Prices 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 308-10 

Reduction in Global Crude Oil Price 
(Deb. 7, Vol. XXXV, 23-IO-200S) 
Col. 9-21 

Cultaral Heritale Youth Leadership 
Propamaae 

Youth Leadership Programme 
(Deb. IS, Vol. XXXVI, 18-12-2008) I 

Legislative Assembly for UT 
(Deb. IS, Vol. XXXVI, 23-12-200S) 
Col 285-86 

Dairy 

Assistance for Kerala Dairy Farmers 
Welfare Board 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 91-93 

Assistance from World Bank for Milk 
Production 
(Deb. 12, Vol. XXXVI, 15-12-200S) 
Col. 639 

Dairy Cooperatives 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 474-75 

I 
CoL 3 I 9-20 i Dairy Development 

Calture i (Deb. 12, Vol. XXXVI, 15-12-2008) 

Development of Cultural Places in UP I Col340 
(Deb. IS, Vol. XXXVI, 18-12-2008) Development of Dairy Fanning Industry 
Col. 14445 _/ (Deb. 9, Vol. XXXV, 10- I 2-2008) 

Educational Aid for Cultural Education Col. 25 
(Deb. 15, Vol. XXXVI, 18-12-2008) I Funds for Dairy Development 
CoL 295 (Deb. 4, Vol. XXXV, 20-10-2008) 

Grants to Cultw'al Organisation I Col. 224-25 
(Deb. 15, Vol. XXXVI, 18-12-2008) I Milk Cooperative Federations 
CoL209-11 (Deb. 4, Vol. XXXV, 20-10-200S) 

CIIItOdIal Deaths CoI.S05-06 

Compensation for Custodial Deaths Milk Production 
(Deb. IS, Vol. XXXVI, 23-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 563-68 I Col. 598 

Custodial Deaths Toxic Chemic:aJs in Chinese Dairy Products 
(Deb. S, Vol. XXXV, 21-10-2008) 'I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 363-90 Col 80-81 
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Daman and Diu 
Legislative Assembly for UT 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 285-86 

Dams and Reservoin 
AIBP Assistance for Sardar Sarovar 

Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.IO~ 

Review of Dams from Environmental 
Angle 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 993-94 

Safety of Dams 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col603~ 

Safety of Mulla Periyar Dam 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 204-05 

Big Dams and Floods Talks with Nepal on Kosi Dam 
(Deb. 12, Vol. XXXVI, 15-12-2(08) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col16S-<i6 Col 709-10 

Construction of High Dams in Upper 
Reaches of Rivers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 44-45 

Upper Bahua Water Reservoir 
(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col 473 

De-Addic:tion Ceatns 
Enviromnental CIearmice to Tipai Mukh 

OlIn De-Addiction Centres 
(Deb. 9, Vol. XXXV, 10-12-2008), (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 106S-<i6 ! Col. 931 

Excess Release of Water from Dams I Defaec 
(Deb. 4, Vol. XXXV, 20-10-2008) I Acquisition of Weapon Locating Radars 
Col. 158-59 \ (Deb. 4. Vol. XXXV, 20-10-2008) 

Excess Release of Water from Ranganadi I Col. 284 
DIm i Arjun Battle Tank 
(Deb. 11, Vol. XXXVI, 12-12-2(08) i (Deb. 9, Vol. XXXV, 10-12-2008) 
Col 195-96 I Col4n-7I 

i 
Maintenance of Dams I Chief ofDefence Staff 

(Deb. 12, Vol. XXXVI, 15-12-2008)! (Deb. 4, Vol. XXXV, 20.10-2008) 
CoI.3()().(J2 Col 258 

National Policy on Check Dams Contracts under new Procurement 
(Deb. 4, Vol. XXXV, 20-10·2008) Procedure 
Col. 516 (Deb. 12, Vol. XXXVI, 15-12-2(08) 

National Status for Sardar Sarovar Project Col. 233 
(Deb. 4, Vol. XXXV, 20-10-2008) I CorruptionmCSD 
Col 316-17 \ (Deb. 17, Vol. XXXVI, 22-12-2(08) 

Removing of Silt from the Durgapur Col. 183-84 
Barrage Deal for Sale of ALH DhNv 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col 47-48 I Col. 41 1·12 
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Defence Collaboration for De\lelopment 
ofUAV 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 197 

Defence Procurement Policy 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col3I<t-.16 

Delay in Acquisition of Phalcon AWACS 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 442 

Development of Indigenous IJT 
(Deb. 12, Vol. XXXVL, IS-12-2008) 
CoLS4142 

Discharge of Army Personnel on Health 
Ground 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 220-2 1 

Encroaclunent in Cantonment Areas 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
CoL 223-24 

Ex-Servicemen Commissioo 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 70 

Extraction of Bil-Fuel by Defence 
Laboratory 
(Deb. 17, Vol. XXXVI, 22-12-2(08) 
Col. 117 

Ezhimala Naval Academy 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.12<t-.25 

Fifth Generation Fighter Aircraft 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 361 

Foreign Companies in Defence Production 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 221-22 

Imp~tionofLSGPToj~ 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoI.IS5-86 

Indo-China Defence Cooperation 
(Deb. 4, VoL XXXV, 20-10-2008) 
C01.5OS'()7 

Joint Military Exercise 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 172-73 

Manufacturing of Defence Aircraft by 
HAL 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 307-08 

Manufacturing of Helicopter Gunships 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 247 

Maritime Surveillance Capability ofNavy 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 198-99 

Missile Development Prognunmes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.l9S-96 

Mobile Towers in Cantonment Areas 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 426-27 

Need to enforce the rules of Canteen 
Stores Department (CSD) facilities in a 
uniform and tnmsparent manner (MUR 
377) 
(Deb. 12. Vol. XXXVI, 15-12-2(08) 
Col. 732 

New Defence Production Units 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 379 

One Rank One Pension to Defence 
PersoMel 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 250 

Pri\late Sector in Defence Production 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.38S412 

Pri\late Sector in Defence Production 
(Deb. 4, Vol. XXXV, 20- I 0-2008) 
Col. 34546 

Procurement of Aircraft Carrier Admiral 
Gorshkov 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 365 
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Procurement of Defence Equipment 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 212-\3 

Procurement ofLCA 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 464 

Railway Reservation Quota for Defence 
Personnel 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 235-36 

Raising of Indian Reserve Banallions 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 805-06 

Civic Conditions of Delhi 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 223-25 

Condition of Roads in Delhi 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 711-12 

Confiscation ofllIegaI StaUs 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 219 

Contract Labourers in OMS 
(Deb. 17, Vol. XXXVI, 22-12-20(8) 
Col. 129-30 

Safety Measures for Defence Installations Corporatisation of Delhi Milk Scheme 
(Deb. 12, Vol. XXXVI, 15-12.2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 225-26 Col. 43-49 

Setting up of Beverage Unit by DROO 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 24142 

Theft of Weapons in Ordnance Depots 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 437·38 

Training to Students in Defence 
Institutions 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 196 

DefeDce Researcb aad Developmeat 
OrgaaisatioD 

Exodus of Scientists from DROO 

Corruption in Delhi Traffic Police 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 342-44 

DDA Housing Scheme, 2008 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 24748 

Decongesting Delhi 
(Deb. 16, Vol. XXXVl. 19-12-2008) 
Col. 349 

Decreasing Green Cover over Delhi 
(Deb. 9, Vol. XXXV, 10-12-2008# 
Col. 1299 

(Deb. 4, Vol. XXXV, 20-10-2008) Delhi Milk Scheme 
Col. 418 (Deb. 17, Vol. XXXVI. 22-12-2008) 

Deforestatioa 
Cutting ofT rees for Cremation 

(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 124748 

Delhi 
Allotment ofCGHS Flats in Delhi 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 252·53 

Bird Hit Accident at Delhi Airport 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 403 

Col. 257-58 
Desi1ting ofDraim 

(Deb. 5, Vol. XXXV. 21-\0-2008) 
Col. 597 

Dormitory Facilities It Delhi Airport 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 149 

Encroachment and Unauthorised 
Construction 
(Deb. 16, Vol. XXXVI, 19.12.2008) 
Col. 307.(18 
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Facelift of Ring Railway, Delhi 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 272 

Facilities to Prisoners 
(Deb. 18. Vol. XXXVI,23-12-2008) 
Col. 435-72 

Fees for Officers Club 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 279-82 

Fine for Violation of Traffic Rules 

Mathur Committee Report on 
Unauthorised Affluent Colonies 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 472-73 

Metro Corridor in Delhi 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 283-84 

Need to check the increasing incidents of 
road accidents in Delhi (MUR 377) 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 393 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 515-16 Noise Pollution due to Frequent Flights 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 167 Grant of Land etc. to Apollo Hospital 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1123 Non-Payment of Award Money 

Grievances against Delhi Police 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 244-45 

(Deb. \3, Vol. XXXVI, 16-12-2008) 
Col. 137 Proposals under AUWSP for GNCTD 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoL319-20 House for Slum Dwellers 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Co\. 337-38 

Protection ofTrees in NDMC Area 
(Deb. 13, Vol. XXXVI, 16-12-2008) 

Hovering of Aircraft over Delhi and Col. 96-97 

Mumbai Regularization of Unauthorised Colonies 
(Deb. 7. Vol. XXXV, 23-10-2008) i in Delhi 
Col. 195-96 (Deb. 3, Vol. XXXV, 17-10-2008) 

Illegal Construction in Delhi Col. 195-98 
(Deb. 16, Vol. XXXVI, 19-12-2008) Rehabilitation of Stray Cattle in Delhi 
Col34748 (Deb. 5. Vol. XXXV, 21-10-2008) 

Immoral Trafficking Col. 154-56 
(Deb. 18, Vol. XXXVI. 23-12-2008) Removal of Hoardings 
Col.394-96 (Deb. 18, Vol. XXXVI. 23-12-2008) 

Increase of TB Cases in the Capital Col. 383-85 
(Deb. 9, Vol. XXXV, 10-12-2008) Rise in Crime 
Col. 846-47 (Deb. 5. Vol. XXXV, 21-10-2008) 

Involvement of MCD and Police i Col. 166-86 
Personnel in Illegal Constructions ; Rising Crimes in Delhi 
(Deb. 13. Vol. XXXVI. \6-12-2008) , (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.304-05 Co1.321-26 

Master Plan Delhi 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 355-57 

Rohini Residential Scheme, Phase-III 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 246 
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Semester System at Undergraduate Level 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
CoL 518 

Survey on Stray Animals 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co\. 398-99 

Threat to Water Treattnent Plants 
(Deb. 18, Vol. XXXIV, 23-12-2008) 
CoL 522-23 

Unauthorised Colonies 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoL 339-40 

Vehicle Thefts 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col580-<i06 

Violation of Labour Laws by Five Star 
Hotels in Delhi 
(Deb. 11, Vol. XXXVI, 22-12-2008) 
CoL 150-51 

• Ddbi De¥eIopmeatAuthority 
ASCI's Suggestion for DDA 

(Deb. 11, Vol. XXXVI, 12-12-2(08) 
Col. 239-40 

Basic Amenities in DDA Colonies 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 100 

CBIlnquiry against DDA Officers 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col 263-07 

Exorbitant Charges for Water Supply 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 307 

Expandable Housing Scheme 
(Deb. 16, Vol. XXXVI, 19-12-2001) 
Col. 254 

Housing Scheme ofDDA 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 99-100 

Land Sold to Private Developers by DDA 
(Deb. II, Vol. XXXVI, 12-12-2(08) 
Col. 212-13 

Payment of Insla.lhnents under EHS 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col.312 

Scheme for Allotment of Plots by DDA 
(Deb. II. Vol. XXXVI, 12-12-20(8) 
CoL413 

Delhi Metro Rail Corpontioll 

DMRCMuseum 
(Deb. II, Vol. XXXVI. 12-12-2(08) 
Col. 452-53 

Shortage of Coaches under DMRC 
(Deb. 3. Vol. XXXV. 17-10-200B) 
Co\.96 

Threat to Metro Stations 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 96 

Corruption in DDA Oem.ads ror Supplemeatary eraats 
(Deb. 16, Vol. XXXVI. 19-12-2008) I (GeDenl)2008-09 
Col. 365-75 ' D d Ii S i eman 5 Or upplementary Grants 

DDA Flats i (Geoend)2008-2009 
(Deb. 16, Vol. XXXVI, 19-12-2008) I (Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 389 ! Col. 622 

DDAHousmgScbeme2008 j (Deb. 5, Vol. XXXV. 21-10-2008) 
(Deb. 3. Vol. XXXV, 17-10-2008) Col. 848-910 
CoL~5 I i (Deb. 15. Vol. XXXVI. 18-12-2008) 

Encroachment on DDA Land I Col. 368 
(Deb. 16. Vol. XXXVI. 19-12-2008) i (Deb. 16, Vol. XXXVI, 19-12.2008) 
Col. 361 i Col. 443-93 
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Demands for Supplementary Grants i Amendments to the Disability Laws 
(Railways)lOO8-2009 i (Deb. 10, Vol. XXXV, 11-12-2008) 

Demands for Supplementary Grants; Co1.198-99 . 
(Railways) 2008-2009 I Budget for the Disabled 
(Deb. 6, Vo\. XXXV, 22-10-2008) I (Deb. IS, Vol. XXXVI, 18-12-2008) 
CoI.382-411 I Co1.18&-89 
(Deb. 5, Vo\. XXXV, 21-10-2008) I Complaints of Disabled 
Col. 829 (Deb. 10, Vo\. XXXV, 11-12-2008) 
(Deb. IS, Vol. XXXVI, 18-12-2OOS) 1 Col. 267-6S 
Col. 368 I DDRC in Madhya Pradesh 

Dtsiltation (Deb. 7, Vol. XXXV, 23-10-2008) 

Dredging in Brahmaputra Col. 272-73 

(Deb. 6. Vol. XXXV. 22-10-2008) ! Disabled Children 
Col. 333 i. (Deb. 10, Vo\. XXXV, 11-12-2008) 
.. . Col. 14-17 

Remo\llOg of SIlt from the Durgapur ! 
Barrage j Disabled People Living in Hilly, Tribal and 
(Deb. 4, Vol. XXXV. 20-10-2008) I RemoteAreas 
CoI.4748 . I (Deb. 15, Vol. XXXVI, 18-12-2008) 

I Col 89-93 
Detetttion I Education Programme for MentaUy 
National Workshop on Detention I Challenged Children 

(Deb. 16, Vol. XXXVI, 19-12-2008) i (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 392-93 I Col. 328-32 

Directorate of Advertising aad Visual Employment of the Disabled in the Private 

PvbIidty I· Sector 
Advertisements by DAVP (Deb. IS, Vol. XXXVI, 18-12-2008) 

(Deb. 9. Vol. XXXV, 10- I 2-2008) I CoLIS I-53 
Col. 1259-60 I Facilities to Disabled Persons 

J: ..... g... . fN wslAd ., A . I' (Deb. IS, Vol. XXXVI, 18-12-2008) --ru.slon 0 e vertlSlng gencles Col. 20 1-02 
(Deb. 14, Vol. XXXVI, 17-12-2008) , 
Col. 402-03 I Integrated Education for Disabled 

Children 
Regional Publicity Offices (Deb. IS, Vol. XXXVI, 23-12-2008) 

(Deb. 9, Vol. XXXV. 10-12-2008) 'I CoI.I4-20 
Col. 1371-72 N' IP I' c: th D' hI dP I : atwna 0 ICY lOT e lsa e eop e 

Translation ofDAVP Literature ~... " ,.. . 
(Deb. 9. Vol. XXXV, 10-12-2008) , Col. 139-41 -
Col 1351 

Disabled 
Admission of Disabled Children 

(Od>. 13, Vol. XXXVI. 16-12-2008) 
Col. 224 

Discassioa UnderRate 193 

Recent Terrorist Attack in Mumbai 
(OUR 193) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 467-693 
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Review of the economic situation in the Death of Children due to Measles 
COUDtry(DUR 193) Vaccination 
(Deb. IS, Vol. XXXVI, 18-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col 397493 ! Col. 996-97 

S· . . . f B b BI ts' I Deaths due to Breast Cancer 
ltuatJ~n ansmg out 0 om as m (Deb. 6. Vol. XXXV, 22-10-2008) 

variOUS parts of North-Eastern States I Col. 237 
with particular reference to Assam I 
(OUR 193) , Diabetes and Cardiovascular Diseases 
(Deb. 12, Vol. XXXVI. 15-12-2008) II ~~3~01. XXXV, 22-10-2008) 
Col. 742-818 

: Diseases at Work Place 
Disease (Deb. 14. Vol. XXXVI, 17-12-2008) 
Allocation of Funds for Kala-Azar,: Col. 175-76 

Chikungunya. Filaria and Malaria : Diseases caused by medical Waste 
(Deb. 9, Vol. XXXV, 10-12-2008): (Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 819-24 COl334-3S 

Anti-Rabies Vaccines 
(Deb. 14, Vol. XXXVI, \7-12-2008) 
Col. 51-52 

BirdFJu 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 203 

Diseases Caused due to Contaminated 
Drinking Water 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 164-65 

Eradation ofKala-Azar 
(Deb. 9, Vol. XXXV, 10-12-2001) 
Col. 84244 

Blindness Among Children Eradication of Leprosy 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.149-SO Col 292-300 

Children Suffering from Mental Disorders Eradication of Polio 
(Deb. 9, Vol. XXXV. 10-12-2008) i (Deb. 9, Vol. XXXV, 10-12-2001) 
Col. 836 Col. 173 

Cholera Vaccine 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1359-62 

Chronic Obstructive Pulmonary Disease 
(Deb. 9, Vol. XXXv. 10-12-2(;1)8) 
Col. 1244 

Financial Assistance for Eradication of 
Polio 
(Deb. 14. Vol. XXXVI, 17-12-20(1) 
Co1.5~1 

Increase in Infectious Diseases 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col32S 

Clinical Trials for Anti·M::l.ti·ia Oro": 
v- Increase ofTB Cases in the Capital 

(Deb. 9. Vol. XXXV, W-12·2008) (Deb. 9, Vol. XXXV. 10-12-2008) 
Col ! 14, Col. 84647 

Control ot Meningitis 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 205-06 

Malaria cases from Goa 
(Deb. 14, Vol. XXXVI. 17-12-20(8) 
Co1.307.()A 
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Malaria Treatment Policy 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.294-95 

Spread of Hand-Foot Mouth Disease 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 32S-26 

Maternity Deaths due to Various 
Diseases 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Cot311-12 

State--of-art Hospital for Diabetic Patients 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1062 

Polio Cases Vaccine for Anthrax 
(Deb. 9, Vol. XXXV. 10-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 63-68 I Col. 1352-53 

Polio Eradication Vector Borne Diseases 
(Deb. 14, Vol. XXXVI, 17-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 432-33 I CoI.139-42 

Prevention of Avian Flu 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Cot 154 

Water Borne Diseases 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1321-26 

Report of WHO on Water-Borne Diseases DisiDvestmeat 
(Deb. 14, Vol. XXXVI, 17-12-2008) I 
Col. 101-02 ! Disinvestment by Andrew Yule and 

R . f Vi B Di I Company Limited 
e=~~r orne seases I (Deb. 7, Vol. XXXV, 23-10-2008) 

I CoI.97-98 (Deb. 9, Vol. XXXV, 10-12-2008) ! 
Col. 1103-06 i Disinvestment in NALCO 

Revised National Programme for Control 
of Blindness 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 834-37 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 238-39 

Displaced hnoDS 

Rehabilitation Package for Displaced 
Rise in KidneylDiabetic Patients Persons 

(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. II, Vol. XXXVI, 12-12-2008) 
CoL 211-72 Col. 489-97 

Rise in Malaria, Dengu and ChiJrungunya Doctor(.) 

Cases Mandatory Rural Posting of Doctors 
~~~ Vol. XXXV, 22-10-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 

I Col. 741 
Setting up ('~ ~sy Treatment Units .. .. , 

(Deb. 9. Vol. XXXV. 10-12-2008) I MlgI'8tlOD of ~ m;u Nunes 
Col. 1109-18 I (Deb. 6, Vol. XXXV. 22-10-2008) I Ccl.I69-70 

Signing of MOV with the American 
Association of Physicians 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1121-23 

Shortage of Doctors in Assam 
(Deb.·9. Vol. XXXV. 10-12-2008) 
CoI.949-SO 
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Doiag Business Report-1OO9 News Bulletins from Guwabati 
Doordarshan 

Doing Business Report 2009 (Deb. S, Vol. XXXV, 21-10-2008) 
(Deb. 14, Vol. XXXVI, \7-12-2008) Col. 799-800 

Col. 236-37 Operation Cost ofDoordarshan 
DoordarsbaD (Deb. S, Vol. XXXV, 21-10-2008) 
24-Hour Weather Channel Col 723-24 

(Deb. S, Vol. XXXV, 21-10-2008) ProgrammeGeneratingFadlityCentres 
Co1.313-14 (Deb. 5, Vol. XXXV, 21-10-2008) 

Additional DO Channel for NER 
(Deb. 9, Vol. XXXV, 10-12-2(:')8) 
Col. 1403 

Advertisement Revenue ofDD and AIR 

Col219 

Promotion of DO Programmes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1325-28 

(Deb. 5, Vol. XXXV, 21-10-2008) PromotionofRajkotDD 
Col60I-m (Deb. 9, Vol. XXXV, 10-12-2008) 

Col. 909-10 
DO Urdu Channel 

(Deb. 9, Vol. XXXV, 10-12-2008) 
ColI261~ 

DTH Service ofDoordarsban 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 237-38 

Expansion of Oibrugarh Doordarshan 
Kendra 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.994-95 

F\Ulctioning of New DO and AIR Stations 
(Deb. '9, Vol. XXXV, 10-12-2008) 
Col. 1265-82 

Improvement in Marketing System of 
Doordarshan 
(Deb. 5, Vol. XXXV, 21-\0-2008) 
Col. 2S I-52 

Monitoring ofDTH Servic: 
(Deb. S, Vol. XXXV, ~1-!0-]003) 
Col. 1 57-5R 

Need to expedite the setting up of 
Doordarshan Kendra at Aurangabad 
in Bihar (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL 291 

Refund of Processing Fee 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 938-39 

Teleasting of Cricket Match 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 295 

Uniform Format for Broadcasting in DO 
Kendras 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1263-64 

Dopiftg 
Recognition of Doping Centre in India 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 934 

Use of Banned Drugs by Sponspersons 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.2S7-58 

0IM1)' 

Assistance to Dowry Harassment Victims 
(Deb. It, Vol. XXXVI, 12-12-2(08) 
Col. 365 

Dr. M.s. Swa.iaatlum eommtuee 
Swaminathan Committee Report 

(Deb. I~. Vol. XXXVI, 18-12-2008) 
Col. 133-34 
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DriDkina Water Safe Drinking Water 
Additional Allocation under ARWSP 

(Deb. 11. Vol. XXXVI. 12-12-2008) 

(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col 15-24 

Col. 197-98 Shonage of Drinking Water in BCCL 
Diseases Caused due to Contaminated Mines 

Drinking Water (Deb. 14. Vol. XXXVI, 17-12-2(08) 
(Deb. 6. Vol. XXXV, 22-10-2008) I' Col. 146-47 
Col. 164-65 Driving Licences 

Drinking Water Projects in Kerala ' Creating of Database 
(Deb. 16, Vol. XXXVI, 19-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 269-70 Col. 777 

Flouride Content in Drinking Water i Drugs and Mediclaes 
I (Deb. 6, Vol. XXXV, 22-10-2008) i Ban on Indian Medicines 

Col2J&.37 ! (Deb. 9, Vol. XXXV, 10-12-2008) 
Foreign Assistance for Drinking Water I Col. 691 

(Deb. II, Vol. XXXVI, 12-12-2(08) I BiosimiIarProducts 
CoI.488-89 I (Deb. 9, Vol. XXXV, 10-12-2008) 

ImplementationofARWSP i Col. 54647 
(Deb. 3, Vol. XXXV, 17-10-2008) I Cases of Drug Abuse 

I 
CoI.262~ II (Deb. 15, Vol. XXXVI, 18-12-2(08) 

Laying of Water Supply Pipelines Across Col. 320-23 
NHs I Clinical Trials by MNCs in India 
(Deb. 9, Vol. XXXV, 10-12-2008) I' (Deb. 6, Vol. XXXV, 22-10-2008) 
Col 123-28 Col. 196-97 

Need to take steps to make available clean I Clinical Trials for Anti-Malaria Drugs 
drinking water in Bhadohi region of i (Deb. 9, Vol. XXXV, 10-12-2008) 
Mirzapur Parliamentary Constituencies I CoL 1145 
(MUR 377) Deviation in Prices ofMedicineslMedical 
(Deb. S, Vol. XXXV, 21-10-2008) Equipments 
Col. 838 , (Deb. 7. Vol. XXXV, 23-10-2008) 

Pesticides Residue in Bottled Drinking I Col. 160-61 
Water Drug Awareness Campaign 
(Deb. 6, Vol. XXXV, 22-10-2008) I (Deb. 11. Vol. XXXVI. 12-12-2008) 
Col 80 ! CoI.471-72 

Quality Control of Bottled Water I Drugs and Pharmaceutical. Research 
(Deb. 4. Vol. XXXV. 20-10-2008) Progtallulle 
Col 379-84 (Deb. 5, Vol. XXXV. 21-10-2008) 

Repon on Rural Water Supply and CoI.479-81 

Sanitation Essential Drugs in the HosPitals 
(Deb. II. Vol. XXXVI. 12-12-2008). (Deb. 6, Vol. XXXV. 22-10-2008) 
CotS17-18 I Col. 76 
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Excise Duty on MRP of Medicines Price Control of Essential Drugs and 
Medicines (Deb. 15, Vol. XXXVI, 18-12-2008) 

Col. 121-22 (Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 92-93 

Expenditure on R&D for Drugs 
(Deb. 13, Vol. XXXVI, 16-12-2008) Price Control of Medicines 
Col. 262 (Deb. 7, Vol. XXXV, 23-10-2008) 

Col. 215-16 
Higher prices of medicines Prices and Availability of Generic (Deb. 10, Vol. XXXV, 11-12-2008) M d· . e 'Cines 

Col. 4142 I (Deb. 10, Vol. XXXV, 11-12-2008) 
Hike in Prices ofUfe Saving Drugs due to Col 40 

ImpIementationofVAT Prices of Drugs 
(Deb. 7, Vol. XXXV, 23-10-2008) I (Deb. 15, Vol. XXXVI, 18-12-2008) 
CoI.210-11 - I ColI98-99 

Import Duty on AIDS and Cancer Drugs I Prices of Homoeopathic Medicines 
(Deb. 14, Vol. XXXVI, 17-12-2008),' (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 336 Col. 866-67 

Increase in Prices of MedicinesILlfe i Prices of Insulin 
Saving Drugs (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) Col208-09 
Col. 37-40 Prices of Non-Scheduled Medicines 

LifeSavingDrugs (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) Col 231 
Col. 32-34 Prices of Patented Drugs 

Metal Contents in Medicines I (Deb. 7, Vol. XXXV, 23-10-2001) 
(Deb. 6, Vol. XXXV, 22-10-2008) I Col208-09 
Col. 201-02 Sale of Banned Drugs 

Misuse of Drugs (Deb. 9, Vol. XXXV. 10-12-2008) 
(Deb. 14, Vol. XXXVI. 17-12-2001) I ColSlI-t3 
Col. 29.3 Sale of Banned medicines in India 

Need to check the spread of spurious 
drugs in the country (MUR 377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 836 

Opening of Government Retail Drug 
Outlets 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 397-98 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 152 

Sale of Medlci.nesIMedical devices on 
exorbitant prices by MNCs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.30~ 

Sale of Spurious Drugs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 61 1-13 

Patents on Drugs for treatment of AIDS Sale ofUnapproved Branch of Medicine 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 10. Vol. XXXV. 11.12-2008) 
Col. 44143 Col35-37 
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Spurious Drugs i Earth Science 
(Deb. 14, Vol. XXXVI, 17-12-2008) I 
Col. 406-08 Cyclone Nargis 

I 
Subsidy on Life Saving Drugs and I (Deb. 18, Vol. XXXVI, 23-12-2008) 

Fertilizer I Col. 49 1-92 
(Deb. 15. Vol. XXXVI, 18-12-2008) FonnationofEarthScienceFonun 
Co\. 14849 . (Deb. 18, Vol. XXXVI, 23-12-2008) 

Tenders for Purchase of Medicines I Co\. 294-95 
(Deb. IS, Vol. XXXVI. 18-12-2008) ; . 
Col. 2OS-06 ' Progress in Earth Sciences Research 

DryFruitl 
Decline in Cashew Production 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co\'7~72 

(Deb. 4, Vol. XXXV. 20-10-2008) I Progress in Earth Sciences Research 
Col. 85-88 I (Deb. \3, Vol. XXXVI, 16-12-2008) 

Production of Cashew i Col 397-99 
(Deb. 18, Vol. XXXVI. 23-12-2008) I EcoDomicProeessiagZone 
CoI.429-35 

D .... F 'Ii"'. D....I__ II Conversion ofEPZ into SEZ u .... ree a.u • .-~~nceScheme (Deb. 18, Vol. XXXVI, 23-12-2008) 
DFTPScheme· I CoI.477-7S 

(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 374-76 Economic Recession 

I 
E-GovcnIaDce i Economic Packa~e 
Development of Software Package for i (Deb. 14, Vol. XXXVI, 17-12-2008) 

E-Governance i Col. 244-46 
(Deb. 12, Vo\. XXXVI. 15-12-2008) 
Co\. 657-58 

Impact of Global Ecooomic Crisis 
(Deb. \3, Vol. XXXVI, 16-12-2008) 

E-Govemance Projects in Universities Col. 2-10 
(Deb. 13, Vol. XXXVI, 16-12·2008) EcoaomicRefonns 
CoI.202~3 

Progress in E-Govemance Projects 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Co\. 376-79 

E-Paymeot 
E-P~tSys~ 

(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col.l~5 

Earth 

Economic Reforms Agenda by FlCCI 
(Deb. II, Vo\. XXXVI, 12-12-2008) 
Col. 500 

Ecuador 

Deal for Sale of ALH OhnJv 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.4lt-ll 

EdibleOil(s) 

Rift in the Earth Crust I Allocations of Edible Oils 
(Deb. 13, Vol. XXXVI, 16-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 171-72 Col. 17-20 
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Import of Edible Oil 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 258-60 

Subsidy on Edible Oils 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 54245 

Education 

C and AG Report on SC/ST Education 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 499-SOI 

Changes in Entrance Examination 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 107-08 

Children Deprived of Elementary 
Education 

Admission of Students in KVs (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb 13 Vol XX I Col.217-18 . . . X VI, 16-12-2008) 
Col. 23 1-33 Commen:ia1izationofEducation 

Adolescent Education Programme 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 44546 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 629 

Computer Education 
(Deb. 18, Vol. XXXVI, 23-12-2008) 

Adult Education Programme Col. 87-90 
(Deb. 5, Vol. XXXV, 21-10-2008) CoverageunderSSA 
CoL35~ (Deb. 13, Vol. XXXVI, 16-12-2008) 

Adult Education Scheme Col 341-42 
(Deb. 18. Vol. XXXVI, 23-12-20(8) Development ofTechnical Education 
Col 623-29 (Deb. 13, Vol. XXXVI, 16-12-20(8) 

Adult Literacy 
(Deb. \3. Vol. XXXVI. 16-12-2008) 
Col. 81-83 

(Deb. 18, Vol. XXXVI, 23-12-20(8) 
Col. 573 

Allocation for Education 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
CoL3~5 

Allocation for Primary Education 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 74-80 

Assistance for Elementary Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 277-78 

Assistance for Higher Education 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 416-17 

Col ISO 
Donations Charged by Engineering and 

Management Institutions 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.218-19 

Dropout Rate among Girls 
(Deb. 18, Vol. XXXVI, 23-12-200B) 
Col.10S-06 

Education Cess 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
CoI.2~70 

Education Developmenllndex 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 635-37 

Education Loans 
(Deb. 1I. Vol. XXXVI, 12-12-2008) 
Col 240-42, 447-48 

(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 395-96 
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Education of Women 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.480-86 

Education Programme for Mentally 
Challenged Children 
(Deb, S. Vol. XXXV, 21-10-2008) 
Co1.328-32 

Educational Aid for Cultural Education 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 295 

Educational Facilities for Children of 
Unorganised LabourenIWorkers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 162 

Free Education to DaHm 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 516 

Free Education Upto Graduation Level 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 562 

Funds for Expansion of Higher Education 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col.370-71 

Grant to NGGs Imparting Education to 
TnbalGirIs 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 230-31 

Higher Education for SCIST Students 
Enrolment and Drop-outRate (Deb. 18, Vol. XXXVI, 23-12-2008) 

(Deb. 13, Vol. XXXVI, 16-12-2008) Col. 613-14 
Col. 282-83 Higher Education in Remote Areas 

Enrolment of Muslim Students (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 5, Vol. XXXV, 21-10-2008) Col. 219-20 
Col. 125-27 i Hike in Fees 

Entrance Tests for Admission ! (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 5, Vol. XXXV, 21-10-2008) i Col. 730-32 

I . Col. 326 I Independent Regulatory Authonty for 

Establishing Higher Education Finance 
Corporation 
(Deb. 5, Vol. XXXV, 21-10-2008) 

Higher Education 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.449-SO 

Col. 153-54 Institute of Excellence 
Establishment oflndependent Regulatory (Deb. 7, Vol. XXXV, 23-10-2008) 

Authority I Co1.183-84 
(Deb. 9, Vol. XXXV, 10-12-2008) IntegnlledEducationforDisabledChildren 
Col. 429-30 I (Deb. 18, Vol. XXXVI,23-12-2008) 

ExpenditW'C on Education Col. 14-20 

(Deb. 18, Vol. XXXVI, 23-12-2008) International Schools 
Col. 617-18 (Deb. 13, Vol. XXXVI, 16-12-2(08) 

Fake Educational Institutions 
(01.325-26 

(Deb. 13, Vol. XXXVI, 16-12-2008) Linking ofMadarsas with Open Schooling 
(01.217-79 (Deb. 5, Vol. XXXV, 21-10-2008) 

Financial Assistance for Primary 
CoI.303~ 

Education Li~racy among Tribals 
(Deb. 18, Vol. XXXVI. 23-12-2008) I' (Deb. 3, Vol. XXXV, 17-10-20(8) 
Col.374 (01.181-83 
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Literacy among Women ,. Private Participation in Higher Education 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 65-67 ! Col. 632-33 

I 

Lite;:~.~!~~:1. XXXVI, 23-12-2008) II ~~~~n5:f~r~:~~~~10_2008) 
Col. 61 1-13 Col. 221-22 

Literacy Programmes i Promotion of Sanskrit Education 
(Deb. 13, Vol. XXXVI, 16-12-2008) II (Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.I04-08 CoL 74-75 

Literacy Rate I Promotion of Science Education 
(Deb. 13. Vol. XXXVI, 16-12-2008) i (Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 309-12 i Col. 130-31 
(Deb. 18. Vol. XXXVI. 23-12-2008) ! Quality Education in Madrasas 
Col 4&9-91 I (Deb. 13, Vol. XXXVI, 16-12-2008) 

Medical, Dental and Nursing Colleges ! Co\.205-08 
(Deb. 9. Vol. XXXV, 10-12-2008) I Rank of Indian Education System 
CoI.550-66 I (Deb. 5, Vol. XXXV. 21-10-2008) 

National Commission for Minority I CoI.389-90 
Educational Institutions I Realgnition of SyllabuslCourses 
~·O~5VOI. XXXVI, 23-12-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) I Col279-80 

National Policy on ICT in School D_,,!at· f"~-h' • __ :.. ... ~ 
Education --".. Ion 0 ~ tog u ... u"'~ 
(Deb. 18, Vol. XXXVI, 23-12-20(8) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 65 I Col. 25B-S9 

Needtorevamp1helegaleduc.ationsystcm i Regulations for Admission and Fee 
and prevent the recwTenCC of violent I St.ructure 
incidents in law colleges (MUR 377) ! (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 12, Vol. XXXVI, IS-12-2008) I Col 210-1 I 
Col 730-31 I Reservation for OBCs in Education 

Non-RecognitionofDcgreeofDEC (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Col603-04 
Col 169 i Reservation in Higber EducatioDil 

Online Leeming Programme 1 Institutions 
(Deb. 18, Vol XXXVI, 23-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 253 Col. 189-91 

Out of School Children 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 341 

Physical Education in Universities 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col 480 

Review of Higher Medical Education 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col 387-88 

Right to Education Bill 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 29-34 
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Rising Cost of Higher Education Technical Education 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 393-94 

(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col 349-54 

Schools of Architecture I Technical Education in Madrasas 
(Deb. 18, Vol. XXXVI, 23-12-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 639 I Col. 265-66 

Setting up of Engineering Degree Colleges 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 144-56 

Uniform Education System 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 626-27 

Vocational Education 
Settin~ u.p of Higher Educational I (Deb. 5, Vol. XXXV, 21-10-2008) 

Institutions Col. 253 
(Deb. 13, Vol. XXXVI, 16-12-2008) Vocational Education to Tnbals 
Col. 34-37 I (Deb. 3, Vol. XXXV, 17-10-2008) 

Sex Education in Universities ,Col252 
(Deb. 18, Vol. XXXVI, 23-12-2008) ! Women Education Centres 
Col. 514-15 (Deb. 5, Vol. XXXV, 21-10-2008) 

Shortage of Faculty for Higher Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 253-55 

Shortage ofTeachers in Higher Education 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 638-39 

Skilled Manpower in Education Sector 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 63-68 

Col. 304 

Fo"Pt 
Egyptian President's Visit oflndia 

(Deb. 9, Vol. XXXV, ]0-]2-20(8) 
Col 138().Q2 

EldavyaAsbnm V"ldyaIaya 
EklavyaAshram VIdyiUaya 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 287-88 

Standard ofEdueation in Government and Electoral Roll 
Private Institutions 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 403 

Enrobnent in the ElectoraI Roll 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 177 

Students Going Abroad Electroaic Votiaa MadaiDel 
(Deb. 5, Vol. XXXV, 21-10-2008) ElectronicVotingMachines 
Col. 147-SO (Deb. 16, Vol. XXXVI, 19-12-2008) 

Col 357-58 
Survey on Educationally Backward 

Districts Misuse of Voting Machines 
(Deb. 13, Vol. XXXVI, 16-12-2(08) (Deb. 3, Vol. XXXV, 17-10-2(08) 
CoI.51~3 Col. 251-52 

Tax Outstanding against Private I EmbassyllliP Commissioa 
Educational Institutions I Attack on Indian Embassy inKabul 
(Deb. II, Vol. XXXVI, 12-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col416-17 Col. 881-83 
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Deputation of Government Employees in 
the Indian Embassies 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1144 

Employees State Insurance Corporation 
ESlC 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 286-88 

Emigrants I Exemption from ESIAct, 1948 
Welfare Fund for Emigrants i (Deb. 9, Vol. XXXV, 10-12-2008) 

(Deb. 6, Vol. XXXV, 22-10-2008) I Col. 261 
Col. 53-54 I Unique Identification Numbers 

EmployeesProvideutFund (Deb. 17. Vol. XXXVI, 22-12-2008) 
Increase in Interest rate of EPF ! Col. 97-98 

(Deb. 4, Vol. XXXV, 20-10-2008) I Employment 
Col. 25-26 I Appointment on Fake SC/ST/OBC 

Investment of EPF Money i Certificates 
(Deb. 4, Vol. XXXV, 20-10-2008) i (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 348-49 I Col.233-34 

Management of Employ~s Provident i Council for Promotion of Overseas 
Fund : Employment 
(Deb. 4. Vol. XXXV, 20-10-2008) i (Deb. 9, Vol. XXXV, 10-12-2008) 
CoJ.7-1J ! Col. 544 

I 
Management ofEPF I Creation of Employment in Unorpinsed 

(Deb. 9, Vol. XXXV, iO-12-2008) J Sector 
Cot 408 i (Deb. 9, Vol. XXXV, 10-12-2008) 

Employees Provideat Fuad Orpaiadoa 1 Col. 27-32 
A_ ....... Schein by P ! Employment Generated by Small and 
............... .7 e E FO I Medium Industries 

(Deb. 12, Vol. XXXVI, 15-12-2008) I (Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 480-81 I Col. 126-34 

Financiallrregularities in EPFO II Employment oftbc Disabled in the Private 
(Deb. 17, Vol. XXXVI, 22-12-2008) Sector 
Col. 151-52 i (Deb. 15, Vol. XXXVI, 18-12-2008) 

FWlds with Employees' Provident FWld I Col. lSI-53 
Or . . I 

(:'~~1. XXXVI, 15-12-2008) I Employment Opportunities in Agricutnue 
Col. 555-56 Sector 

I (Deb. 17, Vol. XXXVI. 22-12-2008) 
Mandatory Subscription ofEPF I Col. 10-17 
~~·~SVOI. XXXVI, 22-12-2008) Employment Opportunities in KVIC 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Employees Provident Fund Pen.lon CoI.ISO-54 

Scbeme I 

Disbursement of Pension under EPFPS 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 36-37 

Evaluation of Employment Generation 
Schemes 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col.~ 
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ILO Assistance for Employment 
Generation 
(Deb. 4, Vol. XXXV, 20- 10-2008) 
Col. 375-76 

Job Opportunities for Women in Rural 
Areas 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 427-38 

Need to give employment in Railways to 
the families offanners whose land has 
been acquired by Railways in Danapur 
Railway zone under East Central 
Railway (MUR 377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 837-38 

Pennanent Employment in Air India and 
Indian Airlines 
(Deb. IS, VoL XXXVI, 18-12-2008) 
Col. 331-32 

Wind Energy Parks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.87~8 

Environment 
Atmospheric Brown Cloud 

(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 1127-29 

Constitution of Trans Himalayan 
Authority 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 153 

Delay in Environmental Clearance 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 1344-45 

Eco-Clubs 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 618-19 

Eco-Friendly Organisms 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 59 

Ecologically sustainable Police for 
Tourism and Employment Generation Himalayan Region 

(Deb. 10, Vol. XXXV, 11-12-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.338-40 I CoL 60-61 

I Environment Impact ofCFL Bulbs 
Encyclopedia I (Deb. 6, Vol. XXXV, 22-10-2008) 
Encyclopedia on Freedom Fighters I Col. 186 

(Deb. 13, Vol. XXXVI, 16-12-2008) II Environmental Clearance to Industrial 
Col. 305-06 Projects 

Energy i . (Deb. 9, Vol: XXXV, 10-12-2008) 
i Col. 1355-56 

Energy Conservation Building Code I En . I CI t Pr' ts' , vrronmenta earance 0 oJcc In 
(Deb. 11, Vol. XXXVI, 12-12-2008) I Maharashtra 
Col. 220-2 1 (Deb. 9, Vol. XXXV, 10-12-2008) 

Integrated Energy Policy I Col. 910 
(Deb. 9, Vol. XXXV, 10-12-2008) I Environmental Clearance to Tipai Mukh 
Col. 541-42,1154-55 I Dim ! (Deb. 9, Vol. XXXV, 10-12-2008) 

Sector Specific Regulator in the Energy I Col. 106~ 
Sector i Environmental Refugees 
(Deb. 9, Vol. XXXV, 10-12-2008) ! (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1346-47 ! Col. 1372-73 
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Green Tectmology to Protect Environment 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.S02~3 

Import of Essential Commodities 
(Deb. 18, Vol. XXXVI, 2l'~12-2(08) 
Col. 33-35 >" 

Impact of Hazardous Waste on 
Environment 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.IO~ 

EthaDoI 
Ethanol PrOduction in Brazil 

(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col. 365-66 

Industrial Units without Environmental Production of Ethanol 
Clearance I (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2008) i Col. 337 

Col. 408 ! Production of Sugar and Ethanol 
Projects for Improvement of Environment I' (Deb. 12, Vol. XXXVI, 15-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) Col. 376-77 
Col. 1001-06 i Eurape 

Proposals Regarding Ecological Balance I Boost in Software and Services Sector 
(Deb. 6, Vol. XXXV, 22-10-2008) I (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 57-59 I CoI.191-92 

Quality Plants for Environmental ! Earopeaa Union 
Afforestation 1 c· ·1 A· . A ·th E 
(Deb. 9, Vol. XXXV, 10-12-2008) i 1VUI • vl8tlOD greement W1 uropean I nlOD 
Col. 872-73 I (Deb. 7, Vol. XXXV, 23-10-2008) 

Separate Environment Protection Col 21 1-12 
Authority ! Ex-SerYicaDea 
(Deb. 9, Vol. XXXV, 10-12-2008) ! 
Col. I~I i Need to resolve the pension-related 

i danands ofEx-servia:men (MUR 377) 
i (Deb. 7, Vol. XXXV, 23-10-2008) 

Anti-Sea Erosion i Col. 465 

Erosion 

(Deb. 12, Vol. XXXVI, 15-12-2008) I Re-anploymentofEx-ServicemeninPoUcc 
Col. 54041 i Forces 

I 

SeaandRiverErosioninWestBengai i (Deb. 12, Vol. XXXVI. 15-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) I CoL 195 
CoL261-62 ! EsJUbitIoaIFair 

Eacatial Commodity ! Albar Exhibition 
Black-marketing ofEssentiaJ Commodities· (Deb. 18, Vol. XXXVI, 23-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) Col. 427 
Col. 453-55 ExpIoItvcs 

Difference in Prices Licence for Explosives 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. S, Vol. XXXV, 21-10-2008) 
Col. 458-62 Col 738-40 
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ExpJrt I Export of Bicycles 
AgriExportZones (Deb. 13, Vol. XXXVI, 16-12-2008) 

(Deb. 13, Vol. XXXVI. 16-12-2008). Col. 406-07 
Col. 45~ I Export of Chilly 

Ban on Shipments (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 18, Vol. XXXVI, 23-12-2008) I CoUI3-18 
Col. 373-74 Export of Cotton 

Conc:ession to Exporters I (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 14, VOL XXXVI. 17-12-2008) , Col. 440-41 
Col. 3~ Export of Finished Leather 

Constraints for Exports at Indian Ports (Deb. 18, Vol. XXXVI, 23-12-2008) 
(Deb. 18. Vol. XXXVI. 23-12-2008) Co1.365-69 
Col. 523-24 

Decline in CaIpet Export 
(Deb. 4. Vol. XXXV. 20-10-2008) 

Export of Flowers 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 306-10 

CoI.20J.04 (Deb. 13, Vol. XXXVI, 16-12-2008) 
Decline in Export ofTexti1es Col. 315-16 

(Deb. 4, Vol. XXXV, 20-10-2008) Export of Food grains 
Co\.335-37 (Deb. 5. Vol. XXXV, 21-10-2008) 

Default on Payment ofTaxes by EOUs CoL 92-93 
(Deb. 11. Vol. XXXVI. 12-12-2008) ExportofFoodgrainsatBPLRates 
Co1.414-15 (Deb. 4. Vol. XXXV, 20-10-2008) 

Duty Entitlement Pass Book Scheme Col. 347 
(Deb. 5, Vol. XXXV. 21-10-2008) Export of Gem and Jewellery 
Col. 335-36 (Deb. 18. Vol. XXXVI, 23-12-2008) 

Easing Foreign Exc:hange Norms for EOUs ' CoI.S04-06 
(Deb. II, Vol. XXXVI. 12-12-2008) Export of Granite 
Col. 420-2 I . (Deb. 13, Vol. XXXVI. 16-12-2008) 

Export and Import of Agricultwill Products Col. 472-73 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.46s.68 

Export and Impon of Medicines 

Export ofHandic:rafts 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 469-72 

(Deb. 18, Vol. XXXVI. 23-12-2008) 1 ExportoflronOre 
CoI.614-15 I (Deb. 18. Vol. XXXVI. 23-12-2008) 

Export of Agricultural and Processed. Co1.620-23 
Food Products I Export ofMedic:inal Herbs 
(Deb. 18. Vol. XXXVI, 23-12-2008) (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 72-74 ! Col. 425-27 

Export of Agriculture Produce ! Export ofNatura1 Gas 
(Deb. 13. Vol. XXXVI. 16-12-2008) i (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 43Q40 I CoI.202'()3 
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Export of Sea Food I Production and Export of Rice 
(Deb. \3, Vol. XXXVI, 16-12-2008)! (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 377-92 ! Col 131-32 

Export of Seeds I Production and Export ofTea 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 297-98 Col. 296-302 

Export ofStuimp Promotion ofTextiles Exports 
(Deb. 5, Vol. XXXV, 21-10-2008) i (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 318-24 I CoI.49-53 

Export of Spices I Rice Export by Private Companies 
(Deb. S, Vol. XXXV, 21-10-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 673-76 I Col. 181-83 

Export ofTextiles i Share of Indian Export in International 
(Deb. 9, Vol. XXXV, 10-12-2008) I market 
Col4S7-58 I (Deb. S, Vol. XXXV, 21-10-2008) 

Exports by SEZ ' Col. 475-76 
(Deb. 18, Vol. XXXVI, 23-12-2008) i Target for Export of Textiles 
Col. 369-70 I (Deb. 9. Vol. XXXV, 10-12-2008) 

Growth in Textile Exports 1 Col. 380 
I 

(Deb. 9, Vol. XXXV, 10-12-2008) ! TeaExports 

Col. 177-79 I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Growth of Software Export I Col. 65-67 

(Deb. 9. Vol. XXXV, 10-12-2008) l EstnditioaTreaty 
Col. 298 I 

! Extradition Treaty with Foreign Countries 
Impact ofDEPB Rates on ExportS ! (Deb. 14, Vol. XXXVI. 17-12-2008) 

(Deb. S, Vol. XXXV, 21-10-2008) 1 CoI.I09 
Col 677-78 I 

Fanner Infrastructural Development for ExportS 
(Deb. 18, Vol. XXXVI, 23-12-2008) Agro-Meteorological Advisory Service 
Col 506-10 for Fanners 

LeatberExport (Deb. 17, Vol. XXXVI, 22-12-2008) 

(Deb. 13, Vol. XXXVI, 16-12-2008) Col. 103 
Col 443-46 BPI... Fanners 

Market Facilitation Centres for Export of 
Cut Aowers 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 237-38 

Minimum Export Price of Onion 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 333-40 

(Deb. 12. Vol. XXXVI. 15-12-2008) 
CoI.S63-12 

Compensation to Fanners 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Co1.3S9-60 

(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 191 
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Credit to Fanners I Need to ensure adequate availability of 
(Deb. 3, Vol. XXXV, 17-10-2008) I fertilizers to farmers in the country 
Col. 127-29 I (MUR371) 

Distress Sale by Fanners I (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 17, Vol. XXXVI,' 22-12-2008) I Col. 577 
Col. 174-75 I Need to extend loan waiver scheme to the 

F C I cardamom growers having land 
armers ongress holdings upto five hectares (MUR 377) 

(Deb. 17, Vol. XXXVI, 22-12-2008) i (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 133 I Col. 839 

Fanners Debt Relief Fund ! Need to give a special package to the 
(Deb. 3, Vol. XXXV, 17-10-2008) I potato growers ofUttar Pradesh (MUR 
Col. 277 : 377) 

Farmers Participatory Action Research i (Deb. \3, Vol. XXXVI, 16-12-2008) 
Prognunme Col. 582 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 287-88 

Financial Assistance to Mustard Growers 
in Distress 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 164-65 

Indebtedness of Fanners 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 54-57 

Indian Trade Organisation 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoJ.145 

Integrated Rural Livelihood Scheme 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 283 

Loans of Farmers from Private Money 
Lenders 
(Oeb. 3, Vol. XXXV, 17-10-2008) 
Col.57~ 

Loans to Fannen 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 126-34 

National Commission for Fanners 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 538-40 

Need to give emplo)1Dent in Railways to 
the families of fanners whose land has 
been acquired by Railways in Danapur 
Railway zone under East Central 
Railway(MUR 377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 837-38 

Need to provide financial package to the 
farmers whose crops have been 
affected due to annyworms in Eastern 
Vidharbha region of Maharashtra 
(MUR371) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 833-34 

Radhakrishna Committee Report 
(Deb. 12, Vo\. XXXVI, 15-12-2008) 
Col. 475-76 

RBI Directives regarding Farmers 
(Deb. 3, Vol. XXXV, 17-10-2008) 
('('1, 1 29.}f! 

Kcnaulillatl(111 C'lh .... ~ lOI r cIlhl~._ 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 134 

Relief Package to Fanners 
(Deb. 4, Vol. XXXV, 20-) 0-2008) 
Col 205-06 
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RemWlerative Prices to Conon Farmers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 184-85 

Suicides by Farmers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Cot 477-80 

Training to Fanners 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL 168-69 

Waiving~ffDebt of Fanners by Banks 
(Deb. 11. Vol. XXXVI, 12-12-2"'-'8) 
CoLS3-56 

Fedel'1ll Barcau oClnvestiptioa 

Setting up of Federal Bureau of 
Investigation 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
CoL308-09 

Federa11nvestigatiagAgeacy 

Setting up of Federal Investigating 
Agency 
(Deb. 5, Vol. XXXV, 21-10-2008) 
ColS9-Sl 

Federation of (ndt .. Cham ben of 
Commerce aDd IDdIlltry 

Economic Reforms Ageuda by FlCCI 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 500 

Feticltatioa by the Speaker 

Felicitation to Indian Cricket Team 
Winning Test Mstch against England 
and the Indian boxers "inning medals 
in IDA World Championship 
(Deb. 13, Vol. XXXVi. 16-lZ·2DOS) 
Col. 1-2 

Indian Pcrfcilrum;i, i."l Beijillg Olympics, 
Feata I.'l r~st CrickP.t and Common-
wealt.'t Youth Games at Pune 
(Deb. 4. Vol. XXXV, 20-10-2008) 
CoI.62S-26 

Female Foeticide 
Cases of Female Foeticide 

(Deb. 14. Vol. XXXVI, 17-12-2008) 
Co1.l13-16 

Fertilizer 
Allotment of Additional Fertilizers 

(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 286-90 

Allotment of Fertilizers to Madhya 
Pradesh 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
CoL 107-12 

Commissioning of Namrup-IV Project 
underBVFCL 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 328-29 

Consumption of Chemical Fertilizers 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 181-84 

Excess Payment of Subsidy to Fertilizers 
Units 
(Deb. 15. Vol. XXXVI. 18-12-2(08) 
CoI.1l8-19 

Fertilizers Sales Centres and Kisan Sewa 
Kendras 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 273-74 

Fertilizers Subsidy to Fanners 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 213 

Import of Urea 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 28-32 

Issue of Bonds to Ferti.lizer Manufacturing 
Companies 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoJ.34-35 

Need to ensure adequate availability of 
fertilizers to farmers in the country 
(MUR377) 
(Deb. 10, Vol. XXX V, 11-12-2008) 
Col. 577 
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Need to make available adequate quantity I Shortage of Phosphatic Fertilizers 
of DAP and AP fertilizers in the I (Deb. 10, Vol. XXXV, 11-12-2008) 
Co-operative Societies and markets Col. 8-11 
(MUR377) I S' I' fF 'Iizers , mugg mgo em 
~~~:,:~ol. XXXV, 22-10-2008) I (Deb, IS, Vol. XXXVI, 18-12-2008) 

j Col. 143 
New Investment Policy for Fertilizer S b 'dy fi R . 1 fel d F 'I' Sector u 51 or eVJva 0 ose ertI Izer 

(Deb. 7, Vo\. XXXV, 23-10-2008) i Units 
Col. 54-56 j (Deb. 7, Vo\. XXXV, 23-10-2008) . i Col. 61-62 

Price bike and non-availability of Raw i. . . 
Materials for Fertilizer Sector i SubSidy on FertilIzers 
(Deb. 7, Vol. XXXV" 23- 10-2008) (Deb, 7, Vol. XXXV, 23-10-2008) 
Col. 63-65 Col. 129-30, 137-38 

Price of Gas Supplied by GAIL to Power! 
Fertilizer Plants 
(Deb. IS, Vol. XXXVI, 18-12·2008) 
Col. 216-17 

Production Cost of Chemical Fertilizers 
(Deb, 10, Vol. XXXV, \1-12-2008) 
Col. 28-30 

Production of Fertilizers 
(Deb. 10, Vol. XXXV, 11·12-2008) 
Co1.355-70 . 

Production of Natural Manure 
(Deb. 17, Vo\'XXXVI, 22-12-2008) 
Col. 182-83 

Revival ofClosedISick Fertilizer Units 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 24-28 

Revival ofDurgapur Fertilizer Plant 
(Deb. 7. Vol. XXXV, 23-10-2008) 
(01.156-57 

Revival of Fertilizers Factories 
(Deb. 7, Vol. XXXV, 23-10-2008) 
1:01.269-70 

Sale of! ,·.II'!l'U: 

(Deb. 10, Vol. XXXV, 11-\2-200&) 
Col. 47-48 

Scarcity and High Prices of Fertilizers 
(Deb, 7. Vol. XXXV, 23-10-2008) 
Col. 52-53 

Subsidy on Life Saving Drugs and 
Fertilizers 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 148-49 

Subsidy on Transportation of Fertilizers 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 39-40 

Supply ofFerti1izers for Small Tea Growers 
in Assam 
(Deb. 5, Vo\. XXXV, 21-10-2008) 
Col. 676-77 

Transportation of Fertilizers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 231-46,267-69 

Use ofCbemical Fertilizers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 246-47 

Fertilizer and Chemicals Travancore 
Limited 

Wage Revision of Workers/Officers of 
Fact 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 129-30 

FertilizerCorporatioa ofbldia 
Handing over of units of FCii.., ,,' t'n~ ... , .. 

Sector 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 283·84 
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Film(s) 

Archives of Films Division 
(Deb. 14, Vol. XXXVI, \7-12-2008) 

I Fire Incidents in Coal Mines 
, (Deb. 14, Vol. XXXVI, 17-12-2008) 

Co1.216-18 

Forest Fires 
CoI.390-91 (Deb. 9, Vol. XXXV, 10-12-2008) 

Refund of Processing Fee Col. 1252-53 
(Deb. 9, Vol. XXXV, t 0-12-2008) Incident of Fire in Gautami Express 
Col. 938-39 (Deb. 10, Vol. XXXV, 11-12-2008) 

Selecting Committee for Feature Films Col. 28t-83 
(Deb. 9, Vol. XXXV, t 0-12-2008) Strengthening of Fire and Rescue Services 
Col. 1384-85 (Deb. 5, Vol. XXXV, 21-10-2008) 

Fmance Col.310-12 
Austerity Measures 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 68-69 

Micro Financial Agencies 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 250-5 1 . 

Report on Financial Sector Reforms 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1290-91 

FinaDCiallostitutioo(s) 

Board of Directors in Banks and Financial 
Institutions 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 242-44 

Investment made by Financial Institutions 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 77-78 

New Financial Institutions for Micro 
Finance 
(Deb. II, Vol. XXXVI, I~-12-2008) 
Col. 48 1-83 

Fiaanc:ial Reforms 

Committee or. Finaot.ial Sector Reforms 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Co!. 423-Z5 

Fire 
F!!'e inAzadi Express 

(Deb. IS, Vol. XXXVI, 18-12-2008) 
CoI.303-OS 

First Information Report 

Guidelines on Registration of FIR 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 103-04 

Fisall Deficit 
Fiscal Deficit 

(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 367-68 

Fashermen 
Attacks on Indian Fishermen by Sri Lankan 

Navy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
ColS67 

Economic Status ofTraditional Fishermen 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 18-24 

Identitv Cards to Fishermen 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col 172 

Indian Fishennen in Pak Jails 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 235-36 

Fisbery 

Ban on Fishing at Jayabadi Dam 
(Deb. 12, Vol.. XXXVI, 15-12-2008) 
Co\.S37 

Effect ofTsunami on Marine Fisheries 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 629-3 I 
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Fish Landing Centres 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Co1.2~52 

F ish Production 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 449-50 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 209-1 0 

Fishing Harbours 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 501-02 

Fishing Harbours in Kerala 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 231 

Fishing of Tuna 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 654-55 

Jakhau Fishing Harbour Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 109-10 

Marine Fisheries 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 386-87 

Need to empower the fishermen 
community with gadgets with a view 
to strengthen the Maritime security in 
the coastal regions (MUR 377) 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 575-76 

Need to lift the ban imposed on catching 
of Sea Cucwnbers (MUR 377) 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 379 

I Floriculture 

Market Facilitation Centres for Export of 
Cut Flowers 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 237-38 

Production of Flowers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 385-86 

Fodder 
Fodder Banks 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 135-36 

Fodder for Livestock 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 483-88 

Food 
, Food Crisis 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 75-78 

Food Parks 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 387-98 

Food Security 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col.313 

Import duty on Food Products 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 237-38 

Inclusion of Gujarat in Food Security 
Mission 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 179 

Permission to Foreign Firms for Fishing Ingredients of Baby Food Products 
(Deb. 9, Vol. XXXV, 10-12-2008) j (Deb. 9, Vol. XXXV, 10-12-2008) 
C41.463-64 I Col. 623-24 

Separate Body on Deep Sea Fisheries 1 Norms for Labelling Packaged Food 
(Deb. 5, Vol. XXXV. 21-10-2008) i (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 718-19 I CoI.847-48 

Subsidy on Fishing Boats I' PilferctgeofFood Items for Relief 
(Deb. 14, Vol. XXXVI. 17-12-2008) (Deb. 5, Vol. XXXV, 2J-IO-2008) 
Col. 353 I Col. 325-26 

i 
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Subsidy on Food Products I Food Processing Industries in Rajasthan 
(Deb. 14. Vol. XXXVI. 17-12-2008) I (Deb. 15. Vol. XXXVI. 18-12-2008) 
Co1.336-38 i Co1.l24-26 

i 
Food CorporatioD orlndia I Food Processing Industries in Tamil Nadu 
Base DepotsofFCI i (Deb. 10. Vol. XXXV, tl-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008)! Col. 114-15 
Co1.288-96 I Food Processing Industries in Uttar 

Foodgrains Stolen from Trains i Pradesh 
(Deb. 7. Vol. XXXV, 23-10-2008) I (Deb. 10, Vol. XXXV, tl-12-2008) 
Col. 369-72 : CoL 6S-9O 

Godowns ofFCI i lnccotivc:s for Food Processing Industries 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 466-70 ! Col. 181-82 

lrreguJarities in FCI I Sub~;A.., Food n....._~". I d . 
(Deb. 12, Vol. XXXVI, 15-12-2008) I ...... ~ to . n~mg n ustrie& 
CoI.288-97 ! (Deb. 10, Vol. XXXV, 1)-12-2008) 

Loss of Foodgrains i Col. 454-56 
(Deb. 4, Vol. XXXV. 20-10-2008) j FoodRepJatoryAudaority 
CoL21-23 I Food Regulatory Authority 

RevampofFCI ! (Deb. 6, Vol. XXXV. 22-10-2008) 
(Deb. 12. Vol. XXXVI. 15-12-2008). Col. 305-07 
Co1374-75 I Foodgraia(s) 

RevolvingFundforFCI ! Add' ionaJ S b'd ... S I fD;-
(Deb. 12, Vol. XXXVI. 15-12-2008) I It u 51 Y lOf . upp Y 0 """C 
Co\. 669-70 i (~b. 12, Vol. XXXVI. 15-12-2008) 

i Col. 593 
Sale of Wheat in Open Market ! . 

(Deb. 17. Vol. XXXVI, 22-12-1008) I DedaratlOD of Wheat Stocks 
Col. 3-7 Ii (Deb. 12, Vol. XXXVI, 15-12-2008) 

Food Procasin& ladllltry Col. 367-70 
ContributionofFPI inGDP I Distribution of Foodgrains 

(Deb. 7. Vol. XXXV. 23-10-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col.lS8-60 I Col. 384404 

I 

Food Processing Industries in Andbra I Expenditure on Transportation of 
Pradesh I· Foodgrain& 
(Deb. 7, Vol. XXXV. 23-\0-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 329-30 I CoI.399-404 

Food Processing Industries in Bihar I Export ofFoodgrains 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col7S-79 Col. 92-93 

Food Processing Industries in Jharldumd Export ofFoodgrains at BPL Rates 
~~·IJ:li°1. XXXV, 23-10-2008) I (Deb. 4. Vol. XXXV. 20·10-2008) 

Col. 347 
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Food and Nutritional Security I Protection for Panni Rite 
(Deb. 17, Vol. XXXVI, 22-12-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 135-37 Col. 185-87 

Foodgrains for Flood Relief Release of Wheat in Open Market 
~.b3~2, Vol. XXXVI, 15-12-2008) (Deb. 4, Vol. XXXV, 20-10.2008) 

Col 168-71 
Foodgrains for Welfare Schemes I 

(Deb. 12, Vol. XXXVI, 15.12-2008) I Rite Export by Private Companies 
I 

Col. 424-28 I (Deb. 9, Vol. XXXV, 10-12-2008) 
Futures Trading I Col 181-83 

(Deb. 9, Vol. XXXV, 10-12-2008) I RiceProduction 
Col.501~ I (Deb. 12, Vol. XXXVI, 15-12-2008) 

Grain Storage and Preservation ! Col. 23743 
(Deb. 17, Vol. XXXVI, 22-12-2008) I Rotten Food . 
Col.I~ ~ 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 464-65 Hoarding of Foodgrains 

(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 23741 Smuggling of Foodgrains 

Increase in Rice Production (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 9, Vol. X~XV, 10-12-2008) Co1.l61-62 
Col. 378 Theft of Foodgrains 

Indian Contribution to tRRI I (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 1 CoI.203~5 
Col. 334-36 I Theft of Imported Wheat 

Loss of Foodgrains due to flood I (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 17, Vol. XXXVI, 22-12-2008) I Co1.639-40 
Col. 154 

Old Foodgrain Stocks I Warehouse Hubs 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col SO I Col 548-52 

Per-Capita Consumption of Foodgrains Wheat Procurement 
(Deb. 12, Vol. XXXVI, 15-12-2008) i (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 476-78 I COI.26S-68 

I 
Procurement of Wheat from States I Wheat Stock 

(Deb. 4, Vol. XXXV, 20.10-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
CoL508-10 I Col. 254-55 

Procwement Policy ofFoodgrains 
(Deb. 9, Vol. XXXV, 10-12.2008) ForeipAssIstaDte 
Col. 183-84 Foreign Assistance in Rosearch 

Production of Food grains in Orissa Prowamme 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
COI.SS-S8 Coll99 
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Foreign Country FDI in Petroleum Sector 
(Deb. 7, Vol. XXXV, 23-10-2008) 

Cooperation with Other Countries to 
Col. 4 1-42 

Modernise Indian Railways 
(Deb. IS, Vol. XXXVI, 18-12-2008) FDlinRetaiiSector 
Col.305 (Deb. 5, Vol. XXXV, 21-10-2008) 

Col. 75-82 Joint Panel between India and Foreign 
Countries FDI Inflow 
(Deb. IS, Vol. XXXVI, 18-12-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 297-98 Col. 202-12 

Foreign Dignitaries impact ofFDI on Rural Development 
Egyptian President's Visit to India (Deb. 18, Vol. XXXVI, 23-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) Co\.358 
Col. 13ID-I682 impact of Global Crisis on FDl 

Nepalese Prime Minister's Visitto India (Deb. 13, Vol. XXXVI, 16-12-20011) 
(Deb. 6, Vol. XXXV, 22-10-2008) Col. 93 
Col. 213-17 Projects in Mining Sector 

Visit of Chinese Foreign Minister to India. (Deb. 13, Vol. XXXVI. 16-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) I Col3846 
Col. 511-12 ReviewofFDI Policy in Retail Sector 

Visit ofUS Secretary of State to India (Deb. 18. Vol. XXXVI, 23-12-2008) 
(Deb. 9. Vol. XXXV. 10-12-2008) CoI.21-22 
Col. 738 Foreign EJ.Chaage 

Foreip Direct InvestlDeDt Dollar-Rupee Exchange 
FDIfortheNER i (Deb. 14. Vol. XXXVI. 17-12-2oo8} 

(Deb. 6. Vol. XXXV, 22-10-2008) I Col. 144-45 
Col. 78-80 

Foreign Exchange Service through Postal 
FDI in Ciggarene and Tobacco Sector Department 

(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.375-76 Col. 187-89 

FDI in Defence Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 161 

FDl in DTH Companies 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 160-61 

FDI in Insurance Sector 
(Del:;. 3, Vol. XXXV, 17-10-2001) 
Cot. 79-80 

Forelp Natioeals 
Restrictions on Entering India 

(Deb. S. Vol. XXXV. 21-10-2008) 
Col. 220 

Forcien Visit 

External Affairs Minister's Visit to China 
(Deb. 6. Vol. XXXV, 22-10-2008) 
CoL 108-09 

FDI in NH Projects External Affairs Minster's Visit to Australia 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 855-64 Col. 61 
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PM's Visit to Foreign Countries 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.9OMl8 

Prime Minister's Visitto USA and France 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 307-08 

Visit of Defence Minister to USA 
(Deb. 9; Vol. XXXV, 10-12-2008) 
Col. 389 

VlSitofExtemaIAffairs Minister to Foreign 
Countries 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 850-56 

Forest 
Afforestation of Degraded Non-Forest 

Land 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 514 

Conservation of Mangroves , 

Forest Land in Metropolitan Cities 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 130-36 

Forest Land in the Counny 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.34-38 

Funds for National Afforestation 
Programme and Forest Development 
Agency 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 403-04 

Gross Domestic Products 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 208-/0 

Integrated Forest Protection Scheme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 91 8-20 

Involvement of Forest Dwellers in Forest 
Conservation 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1376-77 

(Deb. 9, Vol. XXXV, 10-12-2008) , 
C.ol.I04-08 Lions in Gir Forest 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1138-39 Decreasing Forest Cover in NER 

(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.654-60 

Decreasing Green Cover over Delhi 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1299 

Encroachment on Forest Land 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 47-48 

Expansion afForest Cover 
(Deb. 14, Vol. XXXVI, 17-12-2(08) 
Col.~SI 

Mining of Minerals in Forest Land 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 811-13 

Mining Project on Forest Land 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 1 ()()9..6() 

Need for proper fencing offorest areas in 
Karnataka with a view to keep the wild 
elephants off the human habitations 
(MUR377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 289 

Forest Area in Andhra Pradesh Non-availability of Forestry Data 
(Deb. 14, Vol. XXXVI, 17-12-2(08) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 373-74 Col. 896-98 

Forest Fires 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1252-53 

Number of Tigers in Reserve Forests 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col 287-89 
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Proposals Regarding Ecological BalanCe 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 57-59 

study ofTropical Climate 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1302 

Release of Forest Land Fnuds 
(Deb. 6, Vol. XXXV, 22-10-2008) Corporate Frauds 
Col. 179-82 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Satellite-Linked Fire Alert System Col. 358-64 
(Deb. 9, Vol. XXXV. 10-12-2008) LoanonForgedSignature 
CoI.617-18 (Deb. 14, Vol. XXXV], 17-12-2008) 

Special Package for Protection of Forests 
and Wildlife 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 147-58 

Survey of Minerals in Forest Areas 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.37S-79 

Forward Marbts Comllllssion 

Forward Markets Commission 

Col. 348-52 
Free Trade Agreement 
Impact of FTAs on Indian Industry and 

Agriculture 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 409-11 

Studies of Proposed EU-India and India-
Japan Free Trade Agreement 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.117-20 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 523-34 Freedom Figbter 

Fruce 

Funds for FDA 

Demands from All India Freedom Fighters 
Association 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
CoL 492 (Deb. II, Vol. XXXVI, 23-12-2001) , 

Col. 261-62 ! Encyclopedia on Freedom Fighters 
India-France Inter-Governmental i (Deb. 13, Vol. XXXVI, 16-12-2008) 

Agree~ent on Civil Nuclear Co- i CoL30S-06 
operation 1\ Freedom Fighters Pension 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 5, Vol. XXXV, 21-1()..2008) 
Col. 917-11 I Col348-54 

Indo-France Agreement on Social Secwi1y I Pension Cases of Swatamrata Senanis 
oflndian Workers I (Deb. 13, VoJ. XXXVI, 16-12-2008) 
(Deb. 9, Vol. XXXV, 1()..12-2008) 1 CoI.I09 
COL 1253-54 . Fruits and Vqetabla 

MoU with French Railways I Cultivation and Promotion ofBt. Brinjal 
(Deb. 15, Vol. XXXVI, 18-12-2008) I (Deb. 13, Vol. XXXVI, 16-12·2008) 
Col 149 I Col. 263 

Prime Minister's Visit to USA and France Decline in Price of Potato 

Col. 307-08 Col. 344-46 
(Deb. 6, Vol. XXXV, 22-10·2008) I' (Deb. 4, Vol. XXXV, 20-10-2008) 
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Diseases in Fruits 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 327-28 

Loss to Fruit Growers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. \08-09 

Mango Cultivation 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 64-65 

Minimum Export Price of Onion 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 333-40 

Mulberry Plantation 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 259-60 

Need to give a spetial package to the 
potato growers of Uttar Pradesh 
(MUR317) 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 582 

Orange Production 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col 173-74 

Pesticides in Fruits and Vegetables 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 83-84 

Plantation of Fruit Trees 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 176-81 

Prices of Fruits and V~bles 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 415 

R&D Project on Banana and Mango 
(Deb. 17, Vol. XXXVI, 22.12-2008) 
Col. 213 

Smuggling of Apples 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.601~3 

Use of Harmful Chemicals in Vegetables 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 192 

Fund(s) 

Funds Allocated for TriballRurallHiIly 
Regions 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 746-48 

Funds for KVIC and KVIB 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 791-96 

Funds to Universities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 485-94 

Misuse of Funds by the Pharma 
Companies 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 339-41 

More Funds to States under Central 
Schemes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1392 

National Fund for Unorganised Sector 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 161 

I Future Tradin& 
Production of Fruits I Ban on Future Trading in Farm Products 

(Deb. 12, Vol. XXXVI, 15-12-2008) I (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col 583-84 CoL 162-63 

Production of Mangoes f Committee on Impact of Future Trading 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
Col 584-88 Col. 489-92 

Production of New Genetic Potato Futures Trading 
(Deb. 17, Vol. XXXVI, 22-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 253-54 Col. 50 1..02 

i 
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G-8Summit 
G-8Sununit 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 626 

Gas Authority oflndia Limited 

Gas Distribution Network 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.378-79 

Price of Gas Supplied by GAILto Power! 
Fertilizer Plants 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 216-17 

Setting up ofPetro.Olemical Plants by GAlL 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 117 

Gas PipeliDe 
Hazira Gas Pipeline in Mllharashtra 

(Deb. 10, Vol. XXXV. 11-12-2008) 
Co\.46 

india-PaKistan-Iran Gas Pipeline 

Gems and Jewellery 

Closure of Diamond Industry Units 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.414-15 

Development of Gems and 1ewellery 
Industry 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 239 

Exploration ofDiamond and Gold 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 354-56 

Export of Gem and Jewellery 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 504-06 

GeaeralIJlJUraDCe Compaay 

Re-insurers with General Insurance 
Companies 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 335-36 

(Deb. 9, Vol. XXXV, 10-12-2008) GencticallyModiftedFood 

Col 1153 Genetically Modified Food Products 
Indo-Iran Gas Pipeline (Deb. 6, Vol. XXXV, 22-10-2008) 

(Deb. 7, Vol. XXXV. 23-10-2008) Col. 18 
Col. 120-21 

lran-Pakistan-lndia Gas Pipeline 
(Deb. 9, Vol. XXXV, 10-12-2008) 
COl.5SO 

Regulations for Natural Gas Pipeline by 
PNGRB 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 96-97 

TAPI Gas Pipeline Project 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 181-82 

Turkmenistan-Afghanistan-Pakistan_ 
India Pipeline Project 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 184-85 

Impact ofGM Crops on Climate Change 
(Deb. 13, Vol. XXXVI. 16-12-20(1) 
Col 180-81 

ImpactofGM Foods 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 166-67 

Mandatory Testing of Genetically 
Modified Packed Food 
(Deb. 6, Vol. XXXV. 22-10-2008) 
CoI.I3S 

GlrI(l) 

Dropout Rate among Girls 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 105-06 
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School Drop-out Girls 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 255-56 

Training to Muslim Girls 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 257-58 

Glacier(s) 
Protection of Himalayan Glaciers 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 628-32 

Clan 
Manufacture of Fibre Glass LPG cylinders 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 43 1-32 

Global Hunger ladex 
Global Hunger Index Ranking 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.411-16 

Global Recession 

Impact of Global Recession 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.45-46 

Global Warming 

Eco-Clubs 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.618-19 

Impac.t of Climate Change 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 326-27 

Impact of Global Warming on Heritage 
Monuments 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 48 

Menace of Unchecked Global Warming 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 888 

Research on Global Wanning 
(Deb. 5, Vol. XXXV, 21-10-2008) 
C{)I.94-95 

Gal 
Expansion ofDabolimAirpon in Goa 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 150-51 

Malaria cases from Goa 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col307~8 

Parallel Bridge over river Zuari 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 2 19-20 

Pollution due to Coal Handling at 
Monnugaon Pon 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.107~ 

Godowns 
Rural Godowns 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 397-400 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 489-502 

Warehouse Hubs 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 548-52 

Gold 

Exploration of Diamond and Gold 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 354-56 

Selling of Gold Coins through Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 232-33 

Smuggling of Gold 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 208 

Survey of Gold and Diamond Reserves 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 278-80 . 

Gom-mnent A«OIDIDOdatioD 
Departmental Pool Accommodation 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 336 
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Installation of Solar Water Heaters in 
Government Quarters 
(Deb. 11, Vol. XXXVI, 12-12-2OOS) 
Col.452 

Renovation of Vacant Houses under 
CPWD 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 114 

Government Department 

Flouting of Directives of Finance Ministry 
byCPSEs 
(Deb. IS, Vol. XXXVI, IS-12-2008) 
Col. 199 

Profit by the Department of Posts 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL 132-33 

Renovation of Vacant Houses under 
CPWD 
(Deb. 3, Vol. XXXV, 17-10-200S) 
Col. 114 

ShiftingofHead.quarten ofDVC 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
COl.33S 

Shifting of Headquarters of Salt 
Cormnissioner 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
CoL207-OS 

Government oflndla Press 

Vacant Posts in Government oflndia Press 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col.291 

Government Service 

Minorities in Government Service 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoL 276-82 

Proposal to Extend the LTC Scheme to 
other Destination 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 367 

Re-Structuring ofCSS and CSSS Cadre 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoLS39 . 

Social Secwity Fund for Retired Persons 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 134142 

Grain Bank Scheme 
Implementation of Grain Bank Scheme 

(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL20-2S 

GrtenbouseGases 

Emissions of Greenhouse Gases 
(Deb. 6, Vol. XXXV, 22-10-2008) 

Government Employees I CoL 122 
Holiday Homes for Government I GrouDoJMStkProdact 

Employees ! 
(Deb. 3, Vol. XXXV, 17-10-2008) i Contribution of Various Sectors to GDP 
Col. 80 ! (Deb. 6, Vol. XXXV, 22-10-2008) 

I 
Repatriation of Officers of U.P. i Col. 77-78 

Government Cadre ! Gross Domestic Product 
I (Deb. 13, Vol. XXXVI, 16-12-2(08) I (Deb. 6, Vol. XXXV, 22-10-2008) 

Col. 257-58 ! Col. 208-10 

GovemmeatHolidays I (Deb. 9. Vol. XXXV, 10-12-2008) 
Need~reducethenumberofGovemment I Col.SI()..1\ 

Hohdays (MUR 377) : Sbare of States in the GOP 
(Deb. 17, Vol. XXXVI, 22-12-2008) I (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 292 I Col. 94-99 

i 
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Ground Water 
Advisory Council on Artificial Recharge 

of Ground Water 
(Deb, 4, Vol. XXXV, 20-10-2008) 
Col. 474-76 

Arsenic Contamination in Ground Water 
(Deb, 4, Vol. XXXV, 20-10-2008) 
Col 20-21 

Conservation of Ground Water 
(Deb, 4, Vol. XXXV, 20-10-2008) 
Col. 50-56 

Ground Water Level 
(Deb, 12. Vol. XXXVI. 15~12-2oo8) 
Col. 74-75 

. Ground Water Recharging Scheme 
(Deb, 4, Vol. XXXV, 20-10-2008) 
Col. 364 

AIBP Assistance toGujarat 
(Deb, 4, Vol. XXXV, 20-10-2008) 
Col. 45-46 

Allocation oflndus Water to Gujarat 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Co\.2IO-II 

Allocation of Kerosene to Tribals in 
Gujarat 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 268-69 

Allocation of Power to States 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 100-01 

AmouDt Sanctioned to Gujarat under 
JNNURM 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 93-94 

Nitrate Contents in Ground Water Bridge across river Tapi 
(Deb, 4. Vol. XXXV, 20-10-2008) (Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 570 Col. 261-62 

Optimum use of Ground Waler I Budgetary Provision for Gauge 
(Deb. 4. Vol. XXXV, 20-10-2008) , Conversion in Gujarat 
Col. 251-54 (Deb. 10. Vol. XXXV, 11-12-2008) 

Growtb Centre Scheme Col. 211-14 

Growth Centre Scheme 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.408-09 

Growtb Pole Projects 
Growth Pole Projects 

(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 233-34 

Gujarat 
Aahar Exhibition 

(Deb. 18. Vol. XXXVl, 23-12-2008) 
Col. 427 

Agro-based Industries 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 385-86 

AIBP Assistance for Sardar Sarovar 
Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. \05-06 

Construction ofGandhuli-Santalpur Road 
(Deb, 6, Vol. XXXV. 22-10-2008) 
Col. 81 

Demand for New Trains in Gujarat 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Co\.314 

Development ofDholera Project 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1344 

Development ofTourism in Gujarat 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 346-50 

Extraction of Oil and Natural Gas from 
Mehsana, Gujarat 
(Deb, 10, Vol. XXXV, 11-12-2008) 
Col. 253-55 

Food Parks in Gujarat 
(Deb, 10, Vol. XXXV, 11-12-2008) 
Col. 62-63 
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GandhidhanrMundra and NH-8A i development of pon-facilities for 
(Deb. 9, Vol. XXXV, 10-12-2~08)! cement industries (MUR 317) 
Col. 625 i (Deb. 18. Vol. XXXVI. 23-12-2008) 

. S d . . G . dBiharl' CoL 761 Hlgh pee tramsm u]aratan . 
(Deb. 7, Vol. XXXV, 23-10-2008) i Need to provide appointments to the 
Col. 61 i people on compassionate grounds in 

Jakhau Fishing Harbour Project :1' Kakrapara Atomic Power Station. 
Gujarat (MUR 317) 

(Deb. 4. Vol. XXXV. 20-10-2008) 1 (Deb. 12. Vol. XXXVI, 15-12-2008) 
CoI.IOCJ..IO I Col. 731 

Light and Sound Show ! 
(Deb 10 Vol. XXXV 11-12-2008) ; Need to release fund~ ~ed under 

I 50-5'1 • ~ Accelerated Irngatlon Benefit 
Co .4 ! Programme for Sardar Sarovar Project 

LPG Cylinders to BPL Families in Gujarat: in Gujarat(MUR 317) 
(Deb. IS, Vol. XXXVI, 18"12-20(8)! (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 214 : CoL581-82 

i 
Maritime University in Gujaral i Need to set up an international shipyard 

(Deb. 6, Vol. XXXV, 22-10-2008): on the Gujarat Coast (MUR 377) 
Col. 169-70 ' (Deb. 5, Vol. XXXV, 21-10-2008) 

Memorial of Late Shri Monuji Desai 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 323-24 

National Status for Sardar Sarovar Project , 

Col. 836 
New Railway Lines in Gujarat 

(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 408-10 

(Deb. 4. Vol. XXXV. 20-10-2008) : Non-Availability of Speed Post Service 
CoL 316-17 i (Deb. 12, Vol. XXXVI. 15-12-2008) 

I 
Need to approve the proposal submitted I Col. 349 

by tbe Government of Gujarat for i PilferageofNaturalGasandOilinGujaraa 
development of Magdalla and other i (Deb. 10, Vol. XXXV, 11-12-2008) 
minor pons in the Swe (MUR 317) I CoL447-48 
(Deb. 10, Vol. XXXV. 11-12-2008) I PollutioninCoastalRegionofGujaral 
Col.S74 I (Deb. 14. Vol. XXXVI. 17-12-2008) 

Need to augment the security along the! Col. 231-32 
Coastal areas ofGujarat (MUR 317) I Promotion ofRajkot DD 
(Deb. 10. Vol. XXXV, 11-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 572-74 I Col. 909-10 

Need to establish a Maritime University I Provision of Broadband and Wi-Max 
in Gujarat(MUR 377) I Connections 
(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col832-33 I Col. 353-60 

Need to grant N()C to the Government of Railway CroHing Over-Bridges and 
Gujarat for carrying out survey and I Under-Bridges in Gujarat 
investigation by private companies in (Deb. 7, Vol. XXXV, 23-10-2008) 
Kore Creek area, Gujarat for! Col. 186-90 

I 
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Railway Projects in Gujarat -II Haj 
(Deb. IS, Vol. XXXVI, IS-12-2008) AlIotmentofHaj Quota 
Col. 113-14 (Deb. 9, Vol. XXXV, 10-12-200S) 

Relief~ackage for Ahmedabad Bomb Blast I Col. 1158-1241 

=~ISI S, Vol. XXXVI, 23-12-200S) i Criteria for Distribution ofHaj Quota 
Col. 397-9S (Deb. 9, Vol. XXXV, 10-12-200S) 

RepaiBIRe-Surfacing ofNH in Gujarat 
Col. 515-38 

(Deb. 6, Vol. XXXV, 22-10-200S) I Haj Terminal 
Col. 93-94 I (Deb. 15, Vol. XXXVI, IS-12-200S) 

Setting up ofPCPIR in Gujarat CoI.2()6..()7 

(Deb. 7, Vol. XXXV, 23-10-200S) Hike in Fare for Haj Pilgrims 
CoI.I()6..()7 (Deb. 7, Vol. XXXV, 23-1O-200S) 

Sctting up of Signal Towers Col. 211 

(Deb. 17, Vol. XXXVI, 22-12-2008) Increase of Quota for Haj Pilgrims 
Col. 107~ (Deb. 6, Vol. XXXV, 22-1O-200S) 

Soil Erosion in Gujarat 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 260-61 

Special Package to Various Slates 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 686-87 

Upgradation of Rajkot Airport 
(Deb. 7, Vol. XXXV. 23-10-2008) 
CoLI II I 

GulfCOUDtries 

Col. 24041 

Need to rationalise and provide adequate 
quota for Haj Pilgrims from the State of 
Tamil Nadu (MUR 377) 
(Deb. 5, Vol. XXXV, 21-10-200S) 
Col. 830 

Subsidy to Haj Pilgrims 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1257-5S 

Half-An-Hour Discussiou 
ExtemaI Affairs Minister's visit to the Gulf Malnutrition in Children - HAH 

Countries (Deb. 11. Vol. XXXVI, 12-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) Col. 702-22 
Col. 1305 Handicraft 

Indians Languishing in Jails in Gulf I E fH d' fts 
Countries xport 0 an lcra 

(Deb. 6, Vol. XXXV, 22-10-1008) g>~~nVOI. XXXV, 10-12-2008) 
Col. 46 o. 

Indians Missing in Gulf Region due to HandJoom 
Cyclone Assistance to Handloom Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 4, Vol. XXXV, 20-10-200S) 
CoL 816-20 CoI.SU3 

Indians Stranded in Gulf Countries 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
COl.14S49 

Census of Hand loom 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 110-71 
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Corruption in Handloom and Handicraft I Budget Allocation for Child Health Care 
Sector i (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 4, Vol. XXXV, 20-10-2008) I Col. 944-48 
Co).2~) I Clinical Trials by MNCs in India 

Need to take immediate steps to protect I (Deb. 6, Vol. XXXV. 22-10-2008) 
the traditiC1hal Handloom Industry! Col. 196-97 
functioning in the co-operative sector , Clinical Trials 
in KeraIa(MUR 377) I (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Col. 29-31 
Col. 737 Compensation for failure ofSterlization 

Revival Package for Handloom Sector i Operation 
(Deb. 17, Vol. XXXVI, 22-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col.32 i Col. m-81O 

Haryaaa I Compensation to Volunteers for Clinical 
Expenditure by SAl I Trials • 

(Deb. 6, Vol. XXXV, 22-10-2008) i (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 259-62 i Col. 1218 

Need to run express trains on Sadulpur ! Conference of Health Ministm of Stales 
(Rajasthan)- Hissar (Haryana) and 1 g:b3~01. xxxv, 10-12-2008) 
Sadulpur-Delbi rail routes (MUR 377) I I 
(Deb. 10, Vol. XXXV, 11-12-2008) ! Effect of Coal Mines Dust on Hwnan 
cot. 575 i Health 

Hawken I. (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 616-11 

Issuing Licences to Hawkers I Effects of Mobile Phones 00 Health 
(Deb. 15, Vol. XXXVI. 18-12-2(08) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col 2 19-20 1 Cot. 1 10-11 
H~ 'E~B~ 
Ante-Natal Check-Ups (Deb. 14, Vol. XXXVI, 17-12-2008) 

(Deb. 14, Vol. XXXVI, 17-12-2008) CoI.430-32 
Col. 177-19 

Appointment of Public Health Experts 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 187-88 

Biosimilar Products 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 546-47 

Blood Banks 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 226-30 

Eye Banks at Each District 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 879-80 

Family WelfarefRurill Heahh Care Schemes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1300 

Financial Assistance to NGOs for Health 
Related Schemes 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1301-02 
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Free Treatment of Poor Patients 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 95-103 

Functioning of Primary Health Centres 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 152-70 

Functioning of Public Health System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 24749 

Funds for Family Welfare Programmes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1361~ 

Golden Triangle Scheme for Ayurveda 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 56-57 

Grant of Permission to MNCs for Clinical 
Trials 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.m-78 

Health Awareness Schemes 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 242-57 

Health Care Facilities to Children 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 232-33 

Health Hazards in Ship Breaking Industry 
(Deb. 4, Vol. XXXV, 20-10-2008) , 
Col. 4647 i 

Health Policy for BPO Employees 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 349 

Healthcare Delivery System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 2-26 

Healthcare Services 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 226-32 

lUegal Human Organ Transplantation 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 191·92 

Impact of Climatic Change on Health 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1393 

Impact of House-hold Dust on Health 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1283 

Impact of Smoking of Bid is 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 364-65 

Import of Gender Testing Kits 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 545-46 

Improvement of Health Infrastructure and 
medical Education 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.3~24 

Incidents of Snake and Monkey Bites 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 84345 

Indian Public Health Standards 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 135 

Infant Mortality Rate 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 57-62 

Investment by NRis in Health-Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 114647 

(nvitro Fertilisation Centres 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 933-34 

Janani Suraksha Yojana 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. \62-64 

Lack of Basic Healthcare Facilities 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 2 19-22 

Malnutrition 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 47-52 
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Mandatory Health Warning on Tobacco ! Primary Health Centres underNRHM 
Products j (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 9. Vol. XXXV. 10-12-2008) I Co1.301.()6 

Col. 1148 i Programmes for Prevention of 
Maternal Mortality and Nco-Natal Deaths i Malnutrition 

(Deb. 9, Vol. XXXv, 10-12-2008) I (Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 123-30 j Col. 223-24 

Maternal Mortality in Tribal Areas ! Promotion of Blood Component Therapy 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 939-40 Col. 173 

Medical Facilities to Beedi Worlrers ' . 
(Deb. 12, Vol. XXXVI. 15-12-2008) ! PromotIon of Naturopathy and Yoga 
Col. 271-86 i (Deb. 9, Vol. XXXV, 10-12-2008) 

i Coll09-1l 
Meningitis vaccines under Universal I 

Immunization Programme ; Promotion of Traditional System of 
(Deb. 14, Vol. XXXV1. 17-12-2008) I Medicines 
Col. 427-29 I (Deb. 14, Vol. XXXVI. 17-12-2008) 

National Family Welfare Progtamme I Cot. 290-9 I 
(Deb. 6, Vol. XXXV, 22-10-2008) I Proposal to Provide Labour Rooms in 
Col. 158-59 I PHCs 

Non-ReportingofMedicaISide-E~to I (Deb. 14. Vol. XXXVl, 17..,12-2008) 
WHO I Col. 275-78 
(Deb. 6, Vo\. XXXV. 22-10-2008) I Radiation-,rel81ed Health Problems 
Cot. 3 1-32 I (Deb. 14. Vol. XXXVI, 17-12-2008) 

Nurses in HeaJthcare Services ! Col398-99 
(Deb. 6. Vol. XXXV, 22-10-2008) : Railway Tickets to Cancer Patients 
Col .. 183-84 I (Deb. IS, Vol. XXXVI,18-12-2008) 

People Suffering from Mental Disorder Col. 333 
(De. b. 9, Vol. XXXV, 10-12-2008) I' R 'stJ'at' fLaborat· ·.LQCI Col.1l5-16 egl Ion 0 ones WIUJ 

(Deb. 18, Vol. XXXVI. 23-12-2001) 
Per Head Expenditure on the Health in I Col. 285 

india and China 
(Deb. 9, Vol. XXXV, 10-12-2008) I Regulation to Chec:k Misuse of Surrogacy 
Col.819-96 I (Deb. 3, Vol. XXXV, 17-10-2008) 

PHCSlF amily Welfare Centres in Villages I Col. 1 (44)S 
(Deb. 9, Vol. XXXV, 10-12-2008) i Reproductive and Child Health 
Col. 12SB-59 ! Programme 

PoorQualityofX-Raylmage 1 (Deb. 9, Vol. XXXV, 10-12.2008) 
(Deb. 14, Vol. XXXVI, 17-12-20(8) 11 Col.. 68-76. 
Col. 291 ReviewofHurnan Organ Transptantation 

Primary Health Centres , Act, 1994 
(Deb. 14. Vol. XXXVI, 17-12-2008) I (Deb. 9, Vol. XXXv. 10-12-2008) 
Col. 293-94 Col. 809- \0 
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Rural Health Schemes in Uttar Pradesh. I Weavers under Health Insurance Scheme 
(Deb. 9, Vol. XXXV, 10-12-2008) II (Deb. 12, Vol. XXXVI, 15·12-2008) 
Col. 1131-32 CoI.377.78 

Rural Healthcare System I World Bank Assistance to Health Projects 
(Deb. 14, Vol. XXXVI, 17-12-2008) I, in India 
Col. 24647 (Deb. 6, Vol. XXXV, 22-10-2008) 

Sex Detennination Tests I Col210-12 
(Deb. 9, Vol. XXXV, 10-12-2008) I 
Col. 1339-40 I Helicopter 

Shortage of Vaccines and Serums ! Deal for Sale of ALH Dhruv 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col815-16 i CoI.4II-12 

I 
Shortfall of Manpower in PHCslCHCs i Procurement of Helicopters for Armed 

(Deb. 6, Vol. XXXV, 22-10-2008) I Forces 
Col. 9-10 : (Deb. 9, Vol. XXXV, 10-12-2008) 

Specialised Health Facilities for Poor Ii Col. 24243 
Patients J Heritage 
(Deb. 6, Vol. XXXV. 22-10·2008) ! 
Col. 203-05 ! Heritage Status by UN ESCO 

Surgical Injuries • (Deb. 15. Vol. XXXVI. 18-12-2008) 
Col 256-62 (Deb. 14. Vol. XXXVI. 17-12-2008) i 

CoI.408-09 : Restoration of Heritage Sites 
TeJe-Medicine Facility to SAARC i (Deb. 10, Vol. XXXV, 11-12-2008) 

Countries I Col. 4()6.()7 
(Deb. 6, Vol. XXXV. 22- J 0-2008) i High WaH Mining Tec:hnology 
Col. 152-53 I High Wall Mining Technology 

Trauma Centres along NationaJ Highways I (Deb. 14, Vol. XXXVI. 17-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) 1 Col. 224-26 
Col. 87·98 I 

Trcatmentoftbe Poor I 
Hill A IUS 

(Deb. 9, Vol. XXXV, 10·12-2008) i Disabled Poople Living in Hilly, Tribal and 
Col. 62-63 I Remote Areas I (Deb. 15, Vol. XXXVl •. 1S-12-2008) Upgradation ofCHCs and PHCs 
(Deb. 14, Vol. XXXVI, 17-12-2008) i Col 89-93 
Col. 117 Hilaachal Pradesh 

Upgradation ofCHCs and PHCs Airports in Himachal Pradesh 

.( Deb. 14, Vol. XXXVI. 17-12-2008) I (Deb. 10, Vol. XXXV. 11-12·2008) 
Col. 117 Col 267 

Use of Mercury in Medical Instruments I Directions on Crowd Management 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 5, VoL XXXV. 21-IO~2008) 
Col. 506-07 I Col. 751-54 

i 
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'Need to provide funds for Bhanupalli- I Hiodustan Maille Tools Umited 
Bilaspur-Beri new railway line project Pension Scheme for HMT Employees 
in Himachal Pradesh (MUR 377) I (Deb. IS, Vol. XXXVI, 18-12-2008) 
(Deb. 10, Vol. XXXV. 1\-12-2008) I Col. 245 
Col 572 

C do d P I· I Hindustan Petroleum Corporation 
Need to set up a omman an 0 lce I Limited 

Training School in Himachal Pradesh I 

(MUR 377) 1 Euro-IV Standard Petrol 
(Deb. 17, Vol. XXXVI, 22-12-2008) I (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 292 i Col26HJ6 

I 
Power Supply in Himachal Pradesh I Recruitment in HPCL, Hazawadi LPG Plant 

(Deb. 16. Vol. XXXVI, 19-12-2008) (Deb. IS, Vol. XXXVI. 18-12-2008) 

Col 256 I Col. 229 
Himalaya HIV/AIDS 
Ecologically sustainable Police for I AIDS due to Blood Transfusion 

Himalayan Region (Deb. 14, Vol. XXXVI. 17-12-2008) 
(Deb. 6, Vol. XXXV, 22-10-2008) I CoI.302 .. 03 
Col 60-61 

Monitoring of Snow and Rain in Himalayas I AIDS in Para Military Forces 
(Deb. 14, Vol. XXXVI. 17-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 129-30 I Col238-40 

HiadiPndaarSabila I Assistance to HIV Patients 
Hindi Prachar Sabba I (Deb. 9, Vol. XXXV, 10-12-2008) 

(Deb. 18, Vol. XXXVI, 23-12-2008) i Col. 103 
Col. 35%1 Free Second-Line Treatment for AIDS 

HindustaD Aerouatics Limited 

Manufacturing of Defence Aircraft by 
HAL 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col 307-08 

Nev. Unit of HAL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 195 

Staff Strength of HAL 
(Deb. 17, Vol. XXXVI, 22-12-20(8) 
Col. 1 10-12 

HiodOltaa CabIa Uadted 

RevivalofHCL 
(Deb. 1, Vol. XXXV, 23-10-2008) 
Col. 101 

Patients 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 621-28 

Gender· Wise Distribution of AIDS Cases 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 88-90 

HIV infection in Armed Forces 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 473-14 

HIV/AIDS among Cbildrm 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 32-34 

HI\II AIDS Bill 
(Deb. 9. Vol. XXXV, 10-12.2008) 
Col. 1111 
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Impon Duty on AIDS and Cancer Drugs I Development of Honiculture 
(Deb. 14. Vol. XXXVI. 17-12-2008) i (Deb. 4. Vol. XXXV. 20-10-2008) 
Col.336 I Col. 24748 

Indo-UNICEFAgreementonHIV/AIDS I (Deb. 12. Vol. XXXVI. 15-12-2008) 
(Deb. 14. Vol. XXXVI, 17-12-2008) Co1.l78-82 

Honicu1ture Park CoI.412 I 
MeasuretoControlHIV/AIDS I (Deb. 17, Vol. XXXVI, 22-12-2008) 

(Deb. 6, Vol. XXXV, 22-10-2008) Col 169 
Col. 129-30 . 

Nutritional Supplements to HIV/AIDS 
Patients 
(Deb. 14. Vol. XXXVI. 17-12-2008) 

Honiculture Production 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 635-36 

Col. 372-73 Integrated Development of Honiculture 
Patents on Drugs for treatment of AIDS (Deb. 17, Vol. XXXVI, 22-12-2008) 

(Deb. to, Vol. XXXV. 11-12-2008) 1 Col 211-13 
CoJ. 44 143 II Hospital 

Role of Genetic Factor in DeIennining HIV / AIIMS-Like Institutions 
AIDS I 

(Deb. 14, Vol. XXXVI, 17-12-2008) ~~~3-~5 Vol. XXXV, 22-10-2008) 
Co1.218-19 

Second-line Treatment for AIDS Patients Construction of AIIMS like Institutions 
(Deb. 6, Vol. XXXV, 22-10-2008) I (Deb. 6, Vol. XXXV. 22-10-2008) 
CoI.349-SO Col. 21 7-18 

HodaCommitW Exemption from ESIAct, 1948 

Hoda Committee Repon on Mineral 
Concession 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
CoI.lS6-57 

Holiday Homes 
Holiday Homes for Government 

Employees 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. SO 

(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 261 

Expansion of AIIMS 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 116-18 

Grant of land etc. toApol\o Hospital 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 1123 

Hospitals for Victims of Bomb Blasts 
HomeGuards (Deb. 9, Vol. XXXV, 10-12-2008) 
Facilities to Homeguard Personnel Col. 1143-44 

(Deb. 18, Vol. XXXVI, 23-12-2008) Infrastructure in AIIMS 
Col 103 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Horticulture Col 303-04 

Horticulture Farms 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.S76-77 

Management of AJIMS 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1379 
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Mental Hospitals I Youth Hostels Schemes 
(Deb. 6, Vol. XXXV, 22-10-2008), (Deb. 6, Vol. XXXV, 22-1~2008) 
Col. 309-11 I Col. 127-28 

Need to open a centrally aided hospital, I Hold Management Institute 
with facilities at par with AIIMS in I Hotel Management Institutes 
district Moradabad, Uttar Pradesh (Deb. 15, Vol. XXXVI, 18-12-2008) 
(MUR377) I CoI.246-50 
(Deb. 5, Vol. XXXV, 21-10-2008) ! 
CoL 837 ! HoteI(s) 

Setting up of Cancer Hospitals I Establishment of Budget Hotels 
(Deb. 6, Vol .. XXXV, 22-10-2008)' (Deb. 7, Vol. XXXV, 23-1~2008) 
Col. 13G-31 I Col. 275 

State-of-alt Hospital for Diabetic Patients I Violation of Labour Laws by Five Star 
(Deb, 9, Vol. XXXV, 10-12-2008)! Hotels in Delhi 
CoI.I06i I (Deb. 17, Vol. XXXVI, 22-12-2008) 

Treatment inAIIMS TrawnaCentre I Col. 150-51 
(Deb. 6, Vol. XXXV, 22-10-2008) I HousiDg 
CoUI6-1 7 I Aam Aadmi Awas by NHB 

Upgradation ofMedicall.nfrastruaure i (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 6, Vol. XXXV, 22-10-2008) i Col179-80 
ColliS I AccommodationFacilitiestoSoldien 

HosteI(l) . I (Deb. 12, Vol. XXXVI; 15-12-2(08) 
Construction of Hostels for SC Girls . Col. 378-79 

(Deb. 7, Vol. XXXV, 23-10-2008) ,I Ban on constructionlExpansion of 
Col. 58-60 Houses in Unauthorized Colonies 

Hostel FacilitiesbyNGOs I (Deb. 16, VolXXXVI,19-12-2(08) 
(Deb. 18, Vol. XXXVI, 23-12-2008) I Col. 327 
Col 411-13 I Construction of Houses under fe\lised 

Hostels for Girl Students I' Integrated Housing Scheme, 2005 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 4, Vol. XXXV. 20-10-2008) 
\<:1415-16 I Co1.183-88 

HO:>Hs for Girl Students DDA Housing Scheme, 2008 
(Deb. 5, Vol. XXXV, 21-10-2008) 'I (Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 802-03 Col. 94-95 

Hostels for STs I FDI in Housing Sector 
(Deb. 3, Vol. XXXV, 17-10-2008) (Deb. 11, Vol. XXXVI, 12-12.2008) 
Col. 126-27 Col. 258-362 

Opening of Hostels . ! Houses for the Poor 
(Deb. 5, Vol. XXXV, 21-10-2008) \ (Deb. 11, Vol. XXXVI, 12-12.2008) 
Co1326-27 Cot 524-34 
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Houses for Weavers I Human Rights 
(Deb. 17, Vol. XXXVI, 22-12-2008) Cultural and Moral Policing 
Col. 173-74 I (Deb. 13, Vol. XXXVI, 16-12-2008) 

Housing Condition of Banjaras Col. 140-41 
(Deb. 10 Vol. XXXV 11-12-2008) . 
Col. 117-1'8 ' Report of ~mnesty International on 

Hwnan RIghts 
HousingSchemeofDDA I (Deb. 13, Vol. XXXVI, 16-12-2008) 

(Deb. 3, Vol. XXXV, 17-10-2008) I CoI.209-IO 
Col. 99-100 

. S d i Violation of Human Rights in Armed 
Housmg tart In ex . I Forces 
~~5~6, Vol. XXXVI, 19-12-2008) (Deb. 17, Vol. XXXVI. 22-12-2008) 

I CoI.I96 
Loans by Public Sector Banks for Rural ! • 

Housing Schemes Humaa Trafficking 
(Deb. 3, Vol. XXXV, 17-10-20(8) HumanTrafficking 
Col. 105-06 (Deb. 11, Vol. XXXVI, 12-12-2008) 

Low. Cost Houses I Col. 199-200 
(Deb. 11, Vol. XXXVI, 12-12-2008) ; Trafficking in Women 
Col. 572-78 (Deb. 18, Vol. XXXVI, 23-12-2008) 

Micro Credit for Housing Col. 305-06 
(Deb. II. Vol. XXXVI, 12-12-2008) TraffickinginWomc:nandChiidren 
Col. 385-86 (Deb. 13, Vol. XXXVI. 16-12-2008) 

Need to continue the housing facilities I Col. 71-74 
extended to the families of Martyrs of I 111't 
1971 war (MUR 377) I eracy 
(Deb. 18. Vol. XXXVI. 23-12-2008) \1 Female Illiteracy 
Col. 764 (Deb. 5, Vol. XXXV. 21-10-2008) 

Pattom L1C Housing Scheme ! Col. 662-72 
(Deb. 3, Vol. XXXV, 17-10-2008) !lIIiteracy among TribalS 
Col. 116 (Deb. 18, Vol. XXXVI, 23-12-2008) 

Rates of Interest for Home Loans I Col. 487-88 
(Deb. 3, Vol. XXXV, 17-10-2008) Immigration 

Col. 7-8 I dm' the I . . La b Amen ent In mnllgratlon ws y 
Task Force on Affordable Housing UK 

(Deb. 3, Vol. XXXV, 17-10-20(8) '\ (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 228 Co1.375-76 

Urban Housing and Habitat Policy Immigration Problems at Airports 
~~~~5 Vol. XXXV, 17-10-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 

- Col. 173 
Housiag and Urban Developing 1 ... ...-

Corporatioo .......... . 
Loan! Assistance by HUOCO Curbs on Import ofSreel 

(Deb. II, Vol. XXXVI. 12-12-2008) I (Deb. 10, Vol. XXXV, 11-12-2(08) 
Col. 399408 I Col.381 
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Export and Import of Agricultural Products ! Import ofToys 
(Deb. 5, Vol. XXXV, 21-10-2008)' (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.46~ I Col. 374-75 

Export and Import of Medicines , Import of Used Garments 
(Deb. 18, Vol. XXXVI, 23-12-2(08) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.614-15 I Col 246-47 

Impact of Imports of Cheap goods I Import of Vegetable Oil 
(Deb. 18. Vol. XXXVI, 23-12-2(08) I (Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 683-84 i Col.I97-98 

Import duty on Food Products I Imported Seeds 
(Deb. 14, Vol. XXXVI, 17-12-2(08) I (Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 237-38 I Col 270-71 

(Deb. 18, Vol. XXXVI, 23-12-2008) Production and Import of Crude Od 
Import of Banned Pesticides and Seeds I' . 

Col. 241 (Deb. 15, Vol. XXXVI, 11-12-2008) 
I Col. 157-58 

Import of Coal i 
(Deb. 9, Vol. XXXV, 10-12-2008) I Restricting Cheap Imports 
Col 927-28 (Deb. 18, Vol. XXXVI, 23-12-2(08) 

Import ofEssentiaJ Commodities i Col. 699 
(Deb. 18, Vol. XXXVI, 23-12-2008) i Sugarlmport 
Col 33-35 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Import of Gender Testing Kits Col 179 

(Deb. 9, Vol. XXXV, 10-12-2008) Wheat lmportScam 
Col54S-46 (Deb. 18. Vol. XXXVI. 23-12-2008) 

Import of Grains Col. 26~5 
(Deb. 18, Vol. XXXVI, 23-12-2008) ladia TeIepboDe lDdustries Lialiled 
Col 363 

Import of High Capacity Locomotives 
(Deb. 15, Vol. XXXVI. 18-12-2(08) 
Col. 239-40 

Import of Jet Fuel 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col354-S6 

Import of Rubber 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col349-S3 

Import of Steel 
(Deb. 10, Vol. XXXV, 11-12-2(08) I 
CoL 429-3 I 

I 

Merger oflTI with BSNL 
(Deb. 9. Vol. XXXV, 10-12-2008) 
CoI.l~ 

Iadil Tourilla Develo ..... Corpuwadoa 

Retirement of Employees 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col 131 

ladlaD AirU .. 

Codes used by Air India and Indian 
Airlines 
(Deb. 10, Vol. XXXV. 11-12-20(8) 
Col. 22 1-22 



SUBJECT INDEX 99 

Delay of Indian Airlines Flights 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Co1.26~ 

Merger oflndian Airlines with Air India 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 89-91 

Indian Council of Medical Research 
Expenditure incurred by ICMR on 

Research Activities 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 368 

Indian Council of Veterinary Research 
Need to set up an Indian Council of 

Pennanent Employment in Air India and Veterinary Research in the Country 
Indian Airlines (MUR 371) 
(Deb. IS, Vol. XXXVI, 18-12-2(08) (Deb. 14, Vol. XXXVI, 17-12-2(08) 
Co1.331-32 I CoI.5lJ-12 

Replacement ofOld Aircraft I Indian Curreacy 
(Deb. 7, Vol. XXXV, 23-10-2008) CounterfeitCurrency 
Col. 40().() I (Deb. 3, Vol. XXXV, 17-10-2008) 

Col. 235-38 
Resuming of Indian Airlines Services Currency Notes on Polymer 

(Deb. 10, Vol. XXXV, 11-12-2(08) (Deb. 3, Vol. XXXV, 17-10-2008) 
Col,337-38 CoI.207~ 

Revision in Salary and Allowances of 
Cabin Crew 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 98 

I.dia. CouDell for Research on 
I.teraational Ecoaomy Relations 

Impact of Organised Retailing on 
Unorpnised Retail Stores 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 692-98 

.. dIaD CouadI of Apicultural Research 

Application ofiCAR Research 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.8-1l 

ICAR Centres 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 493-506 

Depreciation in Value of Rupee 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 234-35 

Fake Currency 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 60-61 

Fake Currency Cases 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 639-52 

Indigenous Material for Printing of 
Currency Notes 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 187-88 

Languages on the Currency Notes 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 434-35 

Value of Rupee 
(Deb. I I, Vol. XXXVI, 12-12-2008) 
Col.t 11-14 

Indio Ecoaomy 
Scientists oflCAR CII Survey on Cost and Rate oflntcrest 

(Deb. 17. Vol. XXXVI. 22-12-2008) (Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 98-99 Col. 646-47 
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Decline in Busilless Optimism 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Co\. 283-84 

Income Disparity between Urban and 
Rural People 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col 223-24 

Research Undertaken by lITs 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
C{)I.442-43 

Setting up of liT for Women 
(Deb. 13, Vol. XXXVI, 16-12-20(8) 
Col. 161 

Rate of Growth Indian Oil Corporation Umited 
(Deb. 11, Vol. XXXVI. 12-12-2008) Development of Rural Retail Outlets by 
Col. 538-39 IOC 

Review of the economic situation in the 
COImtry(DUR 193) 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 397-493 

ladilla Institute of Bank Maugemmt 
ImM. Guwahati 

(Deb. II, Vol. XXXVI, 12-12-2008) 
CoJ.I78 

India.lastitute orCorporate Aflitin 
Indian Institute of Corporate Affairs 

(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 227 

Indian Institute of I.formatlon 
Technology 

Setting up of IIITs in Private-Public 
Panicipation Mode 
(Deb. \3, Vol. XXXVI, 16-12-2008) 
Col. 225 

(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 270-71 

MergerofBRPL with IOC 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 220-21 

Indian Olympic Association 

Assistance to lOA 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Co1.369-7I 

Indian Penal Code 

Amendment in IPC 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 359 

(Deb. 18. Vol. XXXVI, 23-12-2(08) 
Col 259 

Repeal of Section 377 oflPC 
IndianlnstituteofTecbnology (Deb. 13. Vol. XXXVI. 16-12-2008) 
Branches ofllT in Foreign Countries CoI.I96-97 

(Deb. 5, Vol. XXXV, 21-10-2008) IndianRailwaysCateri-andThul'ilm 
Cal 251 - .. 

Increase of Seats in UTs 
Corporation 

(Deb. 18. Vol. XXXVI, 23-12-2008) Complaints for Lack of Amenities 
Col. 572 (Deb. 10, Vol. XXXV, 11-12-2008) . I 

Need to open an Indian Institute of i Co\. 235-36 
Technology in Jodhpur, Rajasthan and i ladian SbippIng ladustry 
accord a Central University status to 1\. . " . . . .. 

Jai Narayan Vyas University. Jodhpur LIqUIdIty Cnsis In Indian ShIpping 
(MUR377) Industry 
(Deb. 14, Vol. XXXVI, 17-12-2008) \ (Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 510 \ Col. \330 
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Indian Space Research Organisation 

Congratulating the team of scientists and ! 
technicians of ISRO regarding launch I 
of Chandrayaan-I and the Indian: 
Cricket Team for their victory against 
Aostralia at Mobali, Punjab 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 1-2 

Exodus of Scientists from ISRO 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 65 I-52 

Scheme for Extra Mural Research in Ayush 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1009 

Indian Territorial Waten 
Operation of Vessels in Indian Territorial 

Waters 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 751-53 . 

IndiraAwasYojana 
Additional Funds under lAY for Flood 

Victims 
LaunchingofSateUites by IS~O (Deb. 16, Vol. XXXVI, 19-12-2008) 

(Deb. Q, Vol. XXXV, 10-12-2008) Col.2.36-40 
Col. 932-33 i DRI Scheme 

Shortage of Scientists and Engineers in: (Deb. 1\, Vol. XXXVI, 12-12-2(08) 
ISRO ! Col. 221 
(Deb. 9, Vol. XXXV, 10-12-2008) ! Enhancement of Funds under lAY 
Col. 1262-63 (Deb. 3, Vol. XXXV, 17-10-2008) 

Indian System of Medicine Col. 91-99 

Criteria for Setting up Ayurvedic Colleges I Indira Awas Yojana 
(Deb. 9, Vol. XXXV. 10-12-2008) ! (Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 1291-98 ' Co1.461-68 

Functioning of Ayurvedic Colleges 
(Dcb. 9, Vol.' XXXV, 10-12-2008) 
Col. 91 1-12 

Golden Triangle Scheme for Ayurveda 
(Deb. 6. Vol. XXXV, 22-10-2008) ; 
Col. 56-57 ! 

Need to provide special assistance for 
additional two lakh houses under Indira 
Awas Yojana for the flood-hit BPL 
families in Orissa (377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 765 

Indo-Arab Investment Coafemtee 
New P.o. Courses in Ayurveda . 

, Indo-Arab Investment Conference 
(Deb. 9. Vol. XXXV. 10-12-2008) i (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 653-54 CoU0.w5 

Prices of Homoeopathic Medicines : 
(Deb. 9, Vol. XXXV, 10-12-2008) : Indo-TibetanBorderFon:e 
Col. 866-67 Increase in the Strength oflTBP 

Quality oflndilln Traditional Medicines 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col.435-36 

Research Work Undertaken in RRIU M 
(Deb. 9, Vol. XXXv. 10-12-2008) 
Col. 1117-22 

(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 647-48 

Indus Project 

Discontinuation oflndus Project 
(Deb. 9. Vol. XXXV, 10-12-:2008) 
Col. 264-65 
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Industrial Development Bank of India 

Change in the Name oflDBI 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col410-11 

Industrial .-.... nceCOrporation ofladia 

Companies of Frauds from IFCI 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 361 

Industrial Training Institute 

Setting up Industrial Training Institutes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co/.22I-23 

Delhi-Mwnbai Industrial Corridor 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col 227-28 

Environmental Clearance to Industrial 
Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1355-56 

Expansion of Auxiliary Agro Industries 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 133-35 

Financial Crunch in Real Estate Industry 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col 249-SO 

Upgradation oflTlsllTCs General Industry Marketing Scheme 
(Deb. 17, Vol. XXXVI. 22-12-2008) (Deb. 15, Vol. XXXVI, 11-12-2008) 
Co/.I~ Col299-JOO 

IDdtlltry Impact of FTA! on Indian Industry and 
Agro and Rural Industries Agriculture 

(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 13, Vol. )(.."OCVL 16-12-2008) 
Col3Q6.07 Col. 409-12 

Assisasnce to Coir Industry Import Duty on Machines used in Paper 
(Deb. 13, Vol. XXXVI, 16-12-2008) Industry 
Co/.468-70 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Assistance to Labour Intensive Industries Col. 368 
(Deb. 18, Vol. XXXVI, 23-12-2008) Industrial Development of Backward 
Col 524-25 Areas 

Chennai-Bangalore Industrial Corridor (Deb. 13, Vol. XXXVI, 16-12-2(08) 
(Deb. 5. Vol. XXXV, 21-10-2008) Co\. 83-90 
CoI.315-16 Industrial Houses in Mining Sector 

Closure of Diamond Industry Units (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 13, Vo\. XXXVI. 16-12-2008) Col. 402-03 
Col414-15 ! Industrial Park Scheme 

ConsumptionofMSME Products (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 13. Vol. XXXVI. 16-12-2008) CoI.158-60 
Co\. 314-15 Job Loss due to Closure of Industries 

Decline in Industrial Output (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb 5. Vol. XXXV, 21-\ 0-2008) Col. 624-30 

Col. 657-60 Market-based Mechanism Regarding 
Declining Freight in the Shipping Industry Energy Certificates 

(Deb. 14, Vol. XXXV\. 17-12-2008) (Deb. 16, Vol. XXXVI. \9-12-2008) 
Col. 315-17 Col. 308-09 
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Micro, Small and Medium Enterprises : 
Development Institute ; 
(Deb. 13, Vol. XXXVI, 16-12-2008) ; 
Col. 203-04 ! 

Need to initiate necessary measures to ~ 
save the Cashew Industry from the : 
aftennath of global economic recession : 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) : 
Col. 512-13 

Norms for Setting up Non-Polluting 
Industries 
(Deb. 14, Vol. XXXVI, 17-12-2008) i 
Col. 405 ! 

Norms for Toy Industry 
(Deb. 9, Vol. XXXV, 10-12-2008) : 
Co1.412-13 : 

Problems of Organised Sector Workers 
(Deb. 9, Vol. XXXV, 10-12-2008) 1 
Col. 24142 I 

Tax on Polluting Industries 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 182 

Wrinen Off Loans oflndustries 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 164-65 

Infiltration 

Increase in Infiltration from across the 
Border 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.36I~2 

Infi Itration Across Indo-Bangladesh 
Border 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 632-34 

Infiltration on Borders 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 463-65 

Production and Sale ofMSME I Infiltration on Indo-Nepal BonIer 
(Deb. 13, Vol. XXXVI, 16-12-2008) : (Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 266-68 Col. 386-87 

Promotion of Leather Industry 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Co1.163~5 

Promotion of Marble Industry 
(Deb. 13. Vol. XXXVI. 16-12-2008) : 
Col. 115-18 

Promotion of Paper Industry 
(Deb. 13. Vol. XXXVI. 16-12-2008) • 
Col. 296 

Promotion of Port-based Industries 
(Deb. 18. Vol. XXXVI. 23-12-2008) , 
Co1.301~5 

Protection of Indian Industries 
(Deb, 14. Vol. XXXVI. 17-12-2008) 
Col. 14344 

Special Industrial Dispu!~ Cells 
(Deb 9, Vol. XXXV, 10-12-2008) 
CuI. 263 

Inllation 

Controlling the Supply of Money 
(Deb, 14, Vol. XXXVI, 17-12-2008) 
Col. 250-52 

Difference in Prices 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 458-62 

Efforts to Check Price Rise 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 712-13 

High Food and Energy Prices 
(Deb, II. Vol. XXXVI, 12-12-2008) 
Col. 579-80 

Inflation 
(Deb, 3, Vol. XXXV, 17-10-2008) 
Col. 70-71 
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Information aad Communications 
Tedaaology Academy 

Setting up of ICT Academy 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 141 

Translation Mission 
(Deb. 13, Vol. XXXVI, 16-12-2008) 

. Co1.l74-75 

lafrastructure 
Deepak Parekh Committee on 

Infrastructure Financing 
laformationTedanoiogy (Deb. II, Vol. XXXVI, 12-12-2008) 
Boost in Software and Services Sector Col. 370-71 

(Deb. 17, Vol. XXXVI, 22-12-2(08) Development of Sports Infrastructure 
Col. 191-92 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Impetus to IT Sector I Col. 289-90 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Infrastructure inAJIMS 
Col546-48 I (Deb. 14, Vol. XXXVI, 17-12-2008) 

. Col. 303-04 
Implementation ofe-District Project i I . I "-~ S 

i nvesunent m nJ) ..,.tructure ector 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 432-34 I Col 61-63 

Investment in IT Sector i Resources for Infrastructure Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 196-202 i CoI.392-94 
(Deb. 17, Vol. XXXVI, 22-12-2008) i Insunl1l« 
CoI.249-SO ! AamAadmiBimaYojana 

IT Suppon to Panchayats ! (Deb. 3, Vol. XXXV, 17.10-2008) 
(Deb. 6, Vol. XXXV, 22-10-2(08)! Col. 65-67 

I 

Col. 228-32 I Complain~ against Private Insurance 
National Policy on ICT in School I Companies 

Education (Deb. II. Vol. XXXVI, 12-12-2008) 
(Deb. 18. Vol. XXXVI, 23-\2-2008) I CoI.477-78 
Col. 65 I Coverage of Ra.~htriya Swasthya Bima 

I Yojana 
Regulatory Mechanism and Cable I, (Deb. 9, Vol. XXXV. 10-12-2008) 

Operators I Col409-1 1 
(Deb. 14, Vol. XXXVI, 17-12-2(08) i CroplnsuranceforFl00dAffectedFarmers 
Col. 54-55 : (Deb. 4, Vol. XXXV, 20-10-2008) 

Revival oflT Sector I Col. 140 
(Deb. 17, Vol. XXXVI, 22-12-2008) Crop Insurance Scheme 
Col. 257 (Deb. 4, Vol. XXXV. 20-10-2(08) 

Setting up ofiT Parks 
(Deb. 12, VoL XXXVI. 15-12.2008) 
Col.41(H19 

SEZ in IT Sector 
(Deb. 18, Vol. XXXVI. 23-12-2(08) 
Col. 262-63 

Col. 197 
(Deb. 9, Vol. XXXV, 10-12-200S)Col. 
~ 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 658-59 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 447 
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FDI in Insurance Sector 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 79-80 

Health Insurance Scheme under NRHM 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 91-93 ...... 

Insurance by Credit Cards Companies 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 225-27 

Insurance Claims 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 236 

Insurance Cover to Rural Areas 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col.2~72 

Insurance for the Poor 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 53-54 

Insurance Scheme for Anganwadi 
Workers 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 332-33 

Ufc Insurance to Coal Mine Workers 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 76 

Medical Insurance Scheme for Contract 
Labourers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col.I07'()8 

Mediclaim Portability 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 188-89 

Public and Private Insurance Companies 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 207-10 . 

Rajiv Gandhi Shilpi Swasthya Bima Yojana 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. I ()().()4 

Re-insurers with General Insurance 
Companies 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 335-36 

Social Security and Insurance for TribaJs 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 244 

Weavers under Health Insurance Scheme 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co\.377-78 

IDtegrated Child Development Services 

ICDS Projects 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 85-98 

Inferior Quality of Meals under ICDS 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 196-97 

Integrated Child Development Scheme 
(lCDS) 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 107-12 

Need to withdraw the decision to privatise 
the services provided under Integrated 
Child Development Services Scheme 
(MUR377) 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 394-95 

Utilization of Funds under !CDS 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 93-94 

Integrated Housing aod Slum 
Development Programmes 

BSUP and IHSDP 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 67 

Funds released to Maharashtra under 
IHSDP 
(Deb. 3. Vol. XXXV, 17·10-2008) 
Col. 87-89 
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Indo-Iran loint Commission Meeting i Irrigation Facilities in Tribal Areas 
(Deb. 9, Vol. XXXV, 10-12-2008); (Deb. 17, Vol. XXXVI. 22-12-2008) 
Co1.937-38 ' Col. 198-201 

Refusal to Indian Fighter Jets to Fly over 
Iranian Territory 
(Deb. 9. Vol. XXXV. 10-12-2008) 
(01.1350 

Irrigation 

Adoption of I rrigation Project as National 
Projects 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 518-24 

Irrigation Projects 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 145-50 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 445-50 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 223-25, 614-22,671-76 

Irrigation Projects in Orissa 
(Deb. 12, Vol. XXXVI. 15-12-2OOS) 
Col2OQ...02 

Assistance to Andhra Pradesh under AIBP Lift Irrigation Project in Kamataka 
(Deb. 12, Vol. XXXVI. 15-12-20(8) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 506-18 Col. 450-51 

Bamar Reservoir Scheme 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 591 

Maintenance of Dams 
(Deb. 12, Vol. XXXVI,15-12-2008) 
Col. 300-02 . 

Bhadra Lift Irrigation i Micro Irrigation in KeraIa 
(Deb. 4, Vol. XXXV, 20- 10-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 285-86 Col. 230-J J 

Bisalpur Irrigation Project 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 386 

Pending Irrigation Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.3742 

Drop Irrigation Scheme : Proposals for New Irrigation Projects 
(Deb. 9, Vol. XXXV, 10-12-2oo8)! (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col.ll-16 Col.3l1 

Excess Release of Water from Ranganadi : Quantum of avai !able Waler for irrigation 
Dlm projects 
(Deb. II. Vol. XXXVI. 12-12-2008) i (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 195·96 . , Co1.458-60 

Financial A<;sistance 
(Deb. 12, Vol. XXXVI. 15-12·2008) 
Co1.331-33 

; Rejuvenation of Irrigation System 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Cot. 253 

Inquiry into Open Borcwells ; Technical Clearance for Canal Project'S 
(Deb. II. Vol. XXXVI. 12-12-2(08)! (Deb. 12. Vol. XXXVI. 15.12-2(08) 
Co1.255-57 Co1.381-86 

Irrigated Agricultural Land . Usc of Sea Water for Irrigation 
(Deb. 12. Vol. XXXVI, 15-12-20(8): (Deb. 17, Vol. XXXVI. 22-12-1008) 
Col.416-11< Col. 164-65 
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buy 

Stolen Ivory 
(Deb. 6. Vol. XXXV, 22-10-2008) 
CoL210 

Jail 
CCTV Cameras in Jails 

(Deb. 18. Vol. XXXIV. 23-12-2008) 
Col. 487 

Children Languishing in Jails 
(Deb. 16. Vol. XXXVI. 19-12·2008) 
Col. 247 

Corruption in Jails 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 225-26 

Facilities to Prisoners 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 435-72 

Jammu and Kashmir 
Exodus from Kashmir 

(Deb. 5. Vol. XXXV, 21-10-2008) 
Co1.338c39 

fencing on Jammu Border 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 474 

Raising Jammu and Kashmir issue in the 
United Nations 
(Deb. 14. Vol. XXXV/. 17-12-2008) 
Col. 292-93 

Remarks of UNHCHR on Jammu and 
Kashmir 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Cot 873-74 

Jan Sbikshan Sanstban 
Jan Shikshan Sansthans in Minority Areas 

(Deb. 18. Vol. XXXVI .. 23-12-2008) 
Indians Languishing in Pakistan Jails Col. 399 

(Deb. 9, Vul. XXXV, 10-12-2008) , JananiSurakslaaYojana 
Col. 1378 

! Janani Suraksha Yojana 
JailBreaks i (Deb. 6. Vol. XXXV. 22-10-2008) 

(Deb. J8. Vol. XXXVI. 23-12-2008) ; Co1.162-64 
Col. 353-57 

(Deb. 9, Vol. XXXV. 10-12-2008) 
Modernisation of Prisons Col. 898-904 

(Deb. 13. Vol. XXXVI, 16-12-2008) i Japan 
Col. 372 

Prisons under Concurrent List 
(Deb. 13. Vol. XXXVI. 16-12-2008). 
Col. 235 

UN Specifications for Prisons : 
(Deb. 18. Vol. XXXVI. 13-12-2008) : 
Col. 652-53 . 

Civil Nuclear Cooperation with Japan 
(Ueb. 6. Vol. XXXV. 22-10-2008) 
Col. 347 

Free Trade Negotiations with EU and 
Japan 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 1 32-.n 

Vacant Posts," Tihar Jail ' Studies of Proposed Ell-India and India-
(Deb. 13. Vol. XXXVI. 16-12-2(08)' Japan Free Trade Agreement 
Col. 212-23 (Deb. 13. Vol. XXXV\. \6-12-::!OO8) 

Col. 117-20 
Jain Committee 
.Iain C ommiltcc Repon 011 Pon and Dock 

Workcr~ 

(/)eb 9, Vol. XXXV. 10-J2-200g) • 
<.'1,1. 747-5\ 

Jatropba 
Cultivation of Jatropha 

\i)t:b. II. Vol. XXXVI. 1:!·12-20(8) 
Col. i74-76 
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Cultivation of Jatropha 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 232-33 

Jatropha Cultivation 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
CoUll 

I Financial Assistance to NGOs 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 172-73 

Food Processing Industries in Jharkhand 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.3II-12 

Loan for Jatropha Plantation Ghatkuri Mines in Jharkhand 
(Deb. 3, Vol. XXXV, 17-10-2008) (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col 232-33 

Production of Jatropha 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 362-63 

Jawabarlal Nebru NaUo •• 1 VrbaD 
Reaewal MissioD 

Amount Sanctioned to Gujarat under 
JNNURM 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 93-94 

JNNURM 
(Deb. II, Vol. XXXVI, 12-12-2(08) 

Col 259-60 

Granting of Loan by Grameen Banks in 
Jharkhand 
(Deb. 14, Vol. XXXVI, 17-12-2(08) 
Co1.24().41 

Need to expedite the construction of a 
bridge over river Ganga connecting 
Sahibganj in Jharidtand with Manihari 
in Bihar (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2(08) 
Col. 297 

Col. 425-36 i Need 10 provide special economic package 
Schemes under JNNRUM ! for Development of inftastructure in 

(Deb. 3, Vol. XXXV, 17-10-2008) I Jharkhand(MUR377) 
Col. 81-84 i (Deb. 12, Vol. XXXVI, 15-12-2008) 

Jhartdaand I Col. 73940 

Assistance 10 Municipalities in Jharkhand I Pollution in Jlwkhand 
(Deb. 3, Vol. XXXV, 17-10-2008) i (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 160-62 ! Col. 100-01 

Computerisation of Money Order Facility I Special Package to Jharkhand 
(Deb. \7, Vol. XXXVI, 22-12-2008); (Deb. 12, Vol. XXXVI. 15-12.2008) 
Col. 187 i CoI.333-34 

Con.struction of ~i1way Line between I Status of Historical Monuments in 
Kodarma-Hazanbagh I Jharkhand 
(Deb. 7, Vol. XXXV 23-10-2008) , 
Col. 377-78 ' I (Deb. 7, Vol. XXXV. 23-10-2008) 

I Col. 193-96 
Construction of Road Overbridge at I 

Gomoh Junction i Tourism Projects for Jharkhand 
(Deb. 7, Vol. XXXV. 23-10-2008) I (Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 274-75 I Col. 76-77 

Extraction of Coal from Abandoned Mines ! Zonal office at Ranchi 
(Deb. 6, Vol. XXXV, 22-10-2008) i (Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.l84-85 i Col. 219 

; 
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Jordan : Juvenile Homes 

Hijacking for Jordanian Vessels 
(Deb. 6. Vol. XXXV, 22-10-2008) , 
Col. 84 

Joumalist(s) 

CGHS Facility to Journalists 
(Deb. 9. Vol. XXXV, 10-12-2008) 
CoI.61~-16 

Interim Relief to Journalists 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 230-31 

Judiciary 

Appointment of Judges 

Juvenile Justice Board and Juvenile 
Homes 
(Deb. 16, Vol. XXXVI. 19·12-2008) 
Col. 262-63 

Kamataka 

Agricultural Extension Scheme 
(Deb. 12, Vol. XXXVI. 15-12-200S) 
Col. 64S-56 

Attacks on Minorities in Orissa and 
Kamataka 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 374-75 

(Deb. 3, Vol. XXXV, 17-10-2008) Bhadra Lift Irrigation 
Co1.305 (Deb. 4, Vol. XXXV, 20-10-2008) 

Appointment Procedure of Judges 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 386 

Corruption in Judiciary 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 17Q-80 

Judicial Panels 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 396-97 

Survey on Corruption in Judiciary 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 316 

Jute 

Re-introduction of External Market 
Assistance Scheme 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 43-44 

Revival of Jute Mills 
(Deb. 4, Vol. XXXV, 20· 1 0-200g) 
CoI.3I·34 

Juvenile Delinquency 

Observation Homes 
(Deb. II, Vol. XXXVI, 12-12·2008) ! 
Col. 167-68 

Col. 285-86 

Derecognition of Dental and Nursing 
Colleges in Kamataka 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1407'{)S 

Double Track Railway Line in Kamataka 
(Deb. to, Vol. XXXV. 1t-12-2008) 
Col. 395-98 

Enhancement of Salaries of Artists of 
Kamataka 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 192 

Illegal Extraction of Sand 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 257 

Lift Irrigation Project in Kamataka 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 450-5 I 

Need for proper fencing afforest areas in 
Kamataka with a view to keep the wild 
elephants off the human habitations 
(MUR377) 
(Deb. 17, Vol. XXXVI, 22-12-200S) 
Col. 289 
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Need to grant special status to Kamataka ! Opening of more Kendriya Vidyalayas 
under Article 371 of the Constitution jl (Deb. 5, Vol. XXXV, 21-10-2008) 
for overall development of the State I Col. 470-74 
(MUR377) . 
(Deb. 13, Vol. XXXVI, 16-12-2008) i Vacant Posts ofTeachers In KVs 
CoI.585-86 ! (Deb. 5, Vol. XXXV, 21-10-2008) 

N A· Ban I II Col.803~5 ew ITport at ga ore 
(Deb. 10, Vol. XXXV, 11-12-2008) I KeraIa 
Col. 169-70 : Additional Allocation under ARWSP 

NH Projects in Kamaraka ! (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. 14. Vol. XXXVI. 17-12-2008) I CoI.197-98 
CoI.255-S6 ! 

RUB D . Kama-"- I Additional Funds for Kerala under at avangere 10,Il1'04 
(Deb. 7. Vol. XXXV, 23-10-2008), UlDSSMT 
Col 76 (Deb. 16, Vol. XXXVI, 19.12-2008) 

Kasturba Gaadhi BaIika Vidyalaya Col. 393 
Kasturba Gandhi Balika Vidyalayas Additional Funds for Road Projects 

(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 598-99 Col. 195 

Setting up ofKGBVs I Allotment of LPG Agencies to Kerala 
(Deb. 18, Vol. XXXVI, 23-12-2008) I (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 4143 I Col. 138 

Upgradation ofKGBVs ! Assistance for KeralaDairy Farmers 
(Deb. 18, Vol. XXXVI, 23-12-2008)! Welfare Board 
Col. 643 1 (Deb. 4, Vol. XXXV. 20-10-2008) 

Kendriya Hindi Sanstlam I Col. 91-93 
University Status to Kendriya Hindi I' Cafamity relief to Keraia 

Sansthan 
(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.l95 ! Col. 376-77 

Kendriya Vidyalaya(s) 1 Coal Blocks ofKemla Electricity Board 
I Admission of Children in KVs I (Deb. 14, Vol. XXXVI, 17-12-2008) 

(Deb. 18, Vol. XXXVI, 23-12-2008) I Col.279 
( (.! 647 i Construction of Houses under revised 

Admission of Students in KVs 1 Integrated Housing Scheme, 2005 
(Deb. 13, Vol. XXXVI, 16-12-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 23 1-33 I Coli 83-88 

New Kendriya Vidyalayas and Navodaya I Consumer Awareness 
VidyaJayas 
(Deb. 5, Vol. XXXV, 21-10-2008)1 (Deb. 12, Vol. XXXVI, 15-\2.2008) 
CoL 187-96 I Col. 174-76 

I 
No Detention Policy in KVs I Customs Duty on Natuml Rubber 

(Deb. 18, Vol. XXXVI, 23-12-2008) 1 (Deb. II. Vol. XXXVI, 12-12-200&) 
Col. 2%Jn I Col. 75-76 
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Development of Sabri mala 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. ISO 

Drinking Water Projects in Kerala 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 269-70 

Fishing Harbours in Kerala 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 231 

11FT in Kerala 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 199-200 

Infrastructural Facilities at Airports in 
Kerala 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 34243 

Kerala Industrial Enterprises Ltd. . 
I 

(Deb. 15. Vol. XXXVI, IS-12-200S) i 
Col. 331 \ 

Lands for STs in Kerala __ 

Need to take immediate steps to protect 
the traditional Handloom Industry 
functioning in the co-operative sector 
in Kerala (MUR 377) 
(Deb. 12. Vol. XXXVI. 15-12-200S) 
Col. 737 

New Trains for Kerala 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 212 

North-South Corridor 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 9] 

Panom LlC Housing Scheme 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 116 

Providing of F actamfos to Kerala 
(Deb. 10. Vol. XXXV, II-12-200S) 
Col. 120-21 

Purchase of Cars for Crime Branch and 
Intelligence Wing of Kerala 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Col.301 

~~ion in PDS Quota 
(Deb. II. Vol. XXXVI, 12-12-200S) (Deb. 4, Vol. XXXV, 20-10-200S) 
Col.395 Co1.27-31 

Micro Irrigation in Kerala 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 230-31 

Modernization of Railway Stations in 
Kerala 
(Deb. 10, Vol. XXXV, 11-12-2008) i 

Col. 288 
Need to extend the time limit for 

implementation of Tsunami 
Rehabilitation Programme in Kerala 
(MUR377) 
(Deb. 7, Vol. XXXV. 23-10-200S) 
Col. 466 

Need to set up a Central Cashew Board 
with its Headquarters at Kollam, Kerala 
(MUR377) 
(Deb 12, Vol. XXXVI, 15-12-200S) 
Col. 736-37 

Request of Kerala for Coastal Security 
(Deb. IS. Vol. XXXVI, 23-12-2OOS) 
Col.~5 

ROB in Kerala 
(Deb. 15. Vol. XXXVI. IS-12-200S) 
Col. 187 

Safety ofMul1a Periyar Dam 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 204-05 

Setting up of Centre of AMU in Kerala 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 64 1-43 

Setting up of High Court at Tnvandrum 
(Deb. 3, Vo\. XXXV, 17-10-2008) 
Col. 206 

Setting up of Hospitality Institute at 
Alappuzha in Kerala 
(Deb. 7. Vol. XXXV. 23-10-2(08) 
C..ol. 122-23 
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Setting up of ICT Academy 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 141 

University Status to Kerala Kalamandalam 
(Deb. 13. Vol. XXXVI, 16-12-2(08) 
Col. 259-60 

Wage Revision of Workers/Officers of 
Fact 
(Deb. 15, Vol. XXXVI, 18-12-2(08) 
Col. 129-30 

West Coast Regional Centre of NIH 
(Deb. 12. Vol. XXXVI. 15-12-2(08) 
Col. 552 

Kerosene 

Availability of Kerosene 

Production of Khadi 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 241-48 

Supply ofKVIC Products to Railways 
(Deb. 5. Vol. XXXV, 21-10-2(08) 
CoI.316-17 

Kisan Credil Card 
Kisan Credit Cards 

(Deb. 3, Vol. XXXV. 17-10-2(08) 
Col. 323-26 

lGsaa Sew. Kendra 
Fenilizers Sales Centres and Kisan Sewa 

Kendras 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 273-74 

(Deb. 15. Vol. XXXVI. 18-12-2(08) Kattanad llrvelopmeat Package 
Co\.311-14 

Black-Marketing of Kerosene 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 94-98 

Introduction of Marker System at 
Kerosene DepotsfTerminals 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 53-54 

Kbmi 
Improving the Quality of Khadi Products 

(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 558-61 

Irregularities under Khadi Scheme 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 322-25 

Production and Sale of Khadi Products 
(Deb. 18, Vol. XXXVI, 23-12.2008) 
Col. 325-39 

Kbadi and Village laduslries 
Commission 

Khadi and Village Industries Training 
Centres 
(Deb. 18, Vol. XXXVl, 23-12-2008) 
Col. 52t;·27 

Kuttanad Development Package 
(Deb. 4, Vol. XXXV, 20-10-2(08) 
CoI.215-16 

KuwIIil 
Air Services to Kuwait 

(Deb. 10, Vol. XXXV, 11-12-2(08) 
Col. 322 

Indian Workers Living in Kuwait 
(Deb. 9, Vol. XXXV, 10-12-2(08) 
CoI.1351-S2 

Labonltory(s) 

Assistance to Science Laboratories 
(Deb. 5, Vol. XXXV, 21·10-2008) 
Col. 121-22 

Food and DnJg Testing Laboratories 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.848-SO 

Food Testing Laboratories 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 205-07 

labour 
Amendments i.n Central Labour Laws 

(Deb. 13, Vol. XXXVl, 16-12-2008) 
Col. 27 1-72 
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Amendments in Plantation Labour Act, : 
1951 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 254-55 

Assistance to Labour Intensive Industries 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 524-25 

Bonded Labourers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 259-60 

Cuts in Wages 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 17-20 

Decline of Female Workers in Coal Sector 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 185 

Diseases al Work Plac;e 
(Deb. 14. Vol. XXXVI, 17-12-200a) 
Col. 175-76 

Disparity in Minimum Wages 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 21-22 

Exploitation of Indian Workers Abroad 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 18-20 

Indian Workers Living in Kuwait 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1351-52 

Indo-France Agreement on Social Security 
of Indian Workers 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1253-54 

Jain Comminee Repon on Pon and Dock 
Workers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
C.ol. 747-51 

Labour Disputes 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 557-62 

Labour Intensive Central Schemes 
(Deb. 4. Vol. XXXV, 20-10-2008) 
CoI.47J . 

Law for Brick-Klin Labourers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 267-68 

Life Insurance to Coal Mine Workers 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 76 

Maternity Benefit to Female Workers in 
Coal Sector 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.310-11 

Minimum Wages to Sulabh International 
Workers 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 104-07 

Minimum Wages to Workers 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 69-70 

National Policy for Agricultural Labourers 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 362 

Payment to Contract Labourers/Workers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 223 

Pension Scheme to Coal Mining Workers 
(Deb. 9, Vol. XXXV, 10- 1 2-2008) 
Col. 614 

Pitiable Condition of Cashew Workers 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 152 

Problems of Organised Sector Workers 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 24142 

Scheme for Agricultural Labourers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 202 

Shortage of Labour Force 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 485-87 

Shonage of Skilled Professionals 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 239-40 
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Special Package for Tea Labourers i LandAcqvisition 
(Deb. 13, Vol. XXXVI, 16-12-2008) ! Acquisition of Land for Coal Mines 
Col. 179-80 (Deb. 6. Vol. XXXV. 22-10-2008) 

Special Paclcage for Tea Labourers! I Col. 123-24 
Workers : Acquisition of Land for National 
(Deb. 9. Vol. XXXV. 10-12-2008): Highways 
Col.254 (Deb. 14. Vol. XXXVI. 17-12-2008) 

Statutory Authority on Labour Issues in Col 64-68 • 

SUS : Acquisition of Land for Railway Projects 
(Deb. 12. Vol. XXXVI. 15-12-2008): (Deb. IS. Vol. XXXVI. 18-12-2008) 
Col. 663-64 Col. 264-6S 

Unorganised Workers' Social Security Bill : Land Acquisition Since 1947 
-Consid. (Deb. 18. Vol. XXXVI. 23-12-2008) 
(Deb. 12. Vol. XXXVI, IS-12-2008) Cot. 516-18 
Col 818-20 . Land Degradation 

Violation of Labour Law by ONGC 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 589 

Land Degradation and its Management 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Co1.S51-53 

Violation of Labour Laws by Exporting : Land Ports Aathority orlndia 

Units ! Setting up of Land Por1s Authority oflndia 
(Deb. 12. Vol. XXXVI, 15-12-2008): (Deb. 13, Vol. XXXVI. 16-12-20(8) 
Col. 553-54 Col. 120-21 

Violation of Labour Laws by Five Star : Land RefOrm 
Hotels in Delhi : Pro .. fi SCslST . Land R .. 

b X "I 8 VISions or S In elonns 
(De . 17, Vol. XX VI,2_-12-200 ) (Deb II V, I XXXVI 1"1-12-"1008) 
C ll50-SI . ' ,0. • - -

o : Col. 180-92 
Wage Paritv : 

(Deb. 12. Vol. XXXVI. IS.12-2008) . Lanpage(s) 
Col. 641-44 i Decline of Assamese Speaking Population 

. (Deb. 13. Vol. XXXVI. 16.12.20(8) 
Welfare Fund/Scheme for workers : Col. 172 . 

(Deb. 4. Vol. XXXV, 20-10-2008) i 
Col. 569-70 ' English Language Mandatory for Career 

Welfare Scheme for Women Workers 
(Deb. 4. Vol. XXXV. 20.10-2008) i 
Col. 144-45 . 

in Flying 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 295-96 

• Hindi Education to Foreigners 
(Deb. 13. Vol. XXXVI. 16-12-,2008) 

lakshadweep Development Corporation Col. 248 
Limited Languages on the: Currency Notes 
(Deb. 5. Vol. XXXV, 21-10-2008)·, (Deb. 14. Vol. XXXVI. 17.12.2008) 
Co1.215·17 Col. 434-3S 
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Need to include Bhojpuri language in the : 
Eighth Schedule to the Constitution' 
(MUR377) 
(Deb. IS, Vol. XXXVI, 18-12.2008) 
Col. 392-93 

Promotion of Hindi in CIL 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 171-72 

Promotion of Hindi in NE States 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 797-800 

Promotion of Minor Indian Languages 
(Deb. 5, Vol. XXXV, 21-IO-2008) 
Col. 609-14 

Lathff 

Export of Finished Leather 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 365-69 

Leather Export : 
(Deb. 13. Vol. XXXVI, 16-12-2008) i 
Col. 44346 

Promotion of Leather Industry 
(Deb. 13. Vol. XXXVI. 16-12-2008) • 
Col.l63~5 

Ubrary 
Core Library of Minerals 

(Deb. 13. Vol. XXXVI, 16-12·2008) 
Col. 226-27 

Theft from National Library of Kolkata 
(Deb. 10. Vol. XXXV, 11-12-2008) i 
Col. 67-68 i 

~ 
Agreement ~een Oil India Limited and 

National Oil Corporation of Libya 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.274-76 

L~ence(5) 

Issuing Licences to Hawkers 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 2 IQ-20 

Licence for Arms 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Co\.3I4-15 

Licence for Explosives 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 73840 

Profiteering through advance Licences 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 656-57 

Tampering of Records in Arms Licence 
Office 
(Deb. 5, Vol. XXXV, 21·10-2008) 
Col. 145 

Validity of Anns Licences 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 204-05 

Ufe Insuraac:e Corporation or India 

Panom L1C Housing Scheme 
(Deb. 3. Vol. XXXV. 17·10·2008) 
Col. 116 

Liquefied Natural Gas 

Procurement of LNG from Australian 
Consortium 
(Deb. 10, Vol. XXXV, 11·12-2008) 
Col. 135-36 

Production ofCNGfLPG Cars 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 143-44 

Liquefied Petroleum Gas 

Allotment of LPG Agencies to Kerala 
(Deb. 10, Vol. XXXV, 1\·12-2008) 
Col. 138 

Bogus/Fake Gas Connections 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 43-46 

Demand and Supply of LPG 
lDeb. 10. Vol. XXXV, 11-12-2008) 
Co1.351-53 

Demand and Supply ofPetroVDieseltLPG 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 409-13 
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Fire in LPG Filling Station Subsidy on LPG Cylinder and Kerosene 
(Deb. 10, Vol. XXXV, 11-12-2008) to Poor People 
Col. 436-38 (Deb. 10, Vol. XXXV, 11-12-2008) 

Fixation of Price of Gas Col. 174-81 
(Deb. 15. Vol. XXXVI, 18-12-2008) , Use of Domestic LPG as Automobile Fuel 
Col. 171-73 (Deb. 15, Vol. XXXVI, 18-12-2008) 

Inadequate Supply of LPG in U.P. Col. 272-74 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 103-04 

Increased in the Price ofNew Cooking Gas 
Connection 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Co1.213-14 

Launching of All India Toll Free Number 
and Cells for LPG Consumer 
Grievances 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 195-97 

LPG Cylinders to BPL Families in Gujarat 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
CoI.214 

LPG Pilferage 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 99-100 

Manufacture of Fibre Glass LPG cylinders 

Waiting List for LPG Connections 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 130-32 

Liquefied Petroleum GuAgeacy 
. -Gas Agencies for War Widows 

(Deb. 12. Vol. XXXVI. 15-12-200S) 
Col. 375 

Irregularities in Alloonerll of Petrol PurnpsI 
Gas Agencies 
(Deb. 15. Vol. XXXVI, IS-12-2008) 
Col. 305-06 

Opening ofLPGlRetail Distributorships by 
ONGCamdOIL 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 188 

Liqaor 
(Deb 10. Vol. XXXV, 11-12-2008) Ban on Advertisement of Liquor and 
Col. 43 1-32 Tobacco Products 

Non-ComplianceofMarketingDiscipline (Deb. 5, Vol. XXXV. 21-10-2008) 
Guidelines Col. 60S 
(Deb. 15. Vol. XXXVI, 18-12-2008) , Livestock 
Col. 98-1 00 

Opening of LPG Agencies in Chhattisgarh 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 131-32 

Price Hike of Petro I, Diesel and LPG 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Ccl. 398-400 

Restrictions on New LPG Connections 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 19-20 

Shortage of LPG 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 32-38 

Contribution of Livestock Sector 
(Deb. 9, \'01. XXXV, 10-12-2008) 
Col. 23-24 

Fodder for Livestock 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 483-88 

Livestock Census 
(Deb. 4. Vol. XXXV. 20-10-200S) 
Col. 438-42 

Testing of Cosmetics on Animals 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.S96 



SUBJECT INDEX 119 

Loan Waiver Scheme 
Debt Waiver Scheme 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.61~ 

Need to issue stringent guidelines for the 
effective implementation of 
Agricultural loan waiver Scheme (MUR ~ 
377) I 

(Deb. 6. Vol. XXXV, 22-10-2008) . 
Col. 380-81 

External Commercial Borrowings 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.16J-64 

Fund-based and Non-fund-based limit 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 140 

Granting of Loan by Grameen Banks in 
Jharkhand 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 24041 

Loans and Advanc:es Guidelines for Loan and Grant-in-aid for 
Achievement in Agriculture Lending i various schemes 

(Deb. 3, Vol. XXXV, 17-10-2008) i (Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 338 I Col. 136-37 

ADB Loans i Interest Rate on W'ritten-OffLoans 
(Deb. 3. Vol. XXXV, 17-10-2008) : (Deb. 11, Vol. XXXV), 12-12-2008) 
Col.15UJO ' Co1.391-93 

Agricultural Loan by Co-operative Banks , Loan for Cattle 
(Deb. 14, Vol. XXXVI, 17-12-2008) : (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 347-48 Col. 225 

Credit to Farmers 
(Deb. 3. Vol. XXXV, 17-10-2008) • Loan on Forged Signature 

(Deb. 14. Vol. XXXVI. 17·12-2008) Col. 127-29 Col. 348-52 
Debt Burden on States 

(Deb. 3. Vol. XXXV, 17-10-2008) • Loan to Backward Classes 
Col.211-12 (Deb. 14. Vol. XXXVI. 17·12·2008) 

Col. 239-40 
Debt Waiver Scheme 

(Deb. 3. Vol. XXXV, 17-10-2008)! LoanWaiverforBiharandOrissa 
Co1.61~ (Deb. 3, Vol. XXXV. 17-10-2008) 

Default in Payment of Loan to Banks 
(Deb. 11, Vol. XXXVI. 12-12-2008) 
Co1.413-14 

Education Loan 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 24~2. 447-48 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 395·96 

External and Intemal Debt 
(Deb. II. Vol. XXXVI. 12·12-:!008) 
Col.l~·19 

Col. 130-31 

LoaniAssistance by HUOCO 
(Deb. 11. Vol. XXXVI. 12-12-2008) 
Col. 3'19-408 

Loans by Public Sector Banks for Rural 
Housing Schemes 
(Deb. 3. Vol. XXXV, 17·10-2008) 
Col. 105-06 

Loans for Agricultural Implements 
(Deb. II. Vol. XXXVI. 12-12-:1008) 
Col. 536 
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Loans of Fanners from Private Money , REC Loan for Power Projects 
Lenders I (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. 3, Vol. XXXV, 17-10-2008) I Col. 540-52 
Col. 57-6.) I Recovery of Loan by Dena Bank 

Loans Outstanding against CPSEs I (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 3. Vol. XXXV, 17-10-2008) I Col. JOI~3 
Col. 171-74 I Recovery of Loans t:brc..igh Muscle Power 

II (Deb. 3. Vol. XXXV, 17-10-2008) 
Loans taken by C{)rporate Houses t Col 78-79 

(Deb. 3, Vol. XXXV. 17-10-2008) ! R fLoa I epayment 0 ns 
Col. 115-16 . (Deb. 3, Vol. XXXV, 17-10-2008) 

Loans to Farmers Col. 131-32 
(Deb. 4, Vol. XXXV, 20-10-2008) VebicleandHomeLoan 
ColI2&-34 (Deb. 14, Vol. XXXVI. 17-12-2(08) 

Loans under PMRY Col. 33846 
(Deb. II, Vol. XXXVI. 12-12-2008) Waiving Off Loan of Unemployed Youth 
Col. 235-36 (Deb. 11. Vol. XXXVI. 12-12-2008) 

Need to extend the Agriculture Debt; Col. 239 
Waiver Scheme to the financial ! Waiviog-offDebt of Fanners by Banks 
organisationsgivingloanstoSCs,STs i (Deb. II. Vol. XXXVI. 12-12-2008) 
and OBCs (MUR 377) , CoI.53-56 
(Deb. 14. Vol. XXXVI. 17-12-2(08) . World Bank Loan for Coastal Zone 
Col. 514-15 Management in Orissa 

Per Capita Loan BW'den 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.317-18 

(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 409 

Written Off Loans of Industries 
(Deb. 11, Vol. XXXVI, 12-12-2008) 

Pennission for Raising Overseas Loan CoL 164-65 
(Deb. 11. Vol. XXXVI, 12-12-2008) i Loaery 
Col. 478-82 

Rate of I nterest on Loans 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 394 

Regulation of Lottery Trade 
(Deb. 5, Vol. XXXV, 21·10-2008) 
Col. 601 

Madana 
Rates of Interest for Home Loans Linking of Madarsas with Open Schooling 

(Deb. 3, Vol. XXXV. 17-10-2008); (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 7-8 i Col. 303-04 

I 
Rates of Interest on Loans by Banks ! Quality Education in Madrasas 

(Deb. 3, Vol. XXXV, 17-10-2008) I (Deb. 13, Vol. XXXVI, 16-12-20(8) 
Col.3l5-16 I Co1.205-08 

RBI Directives regarding Fanners I Technical Education in Madrasas 
(Deb. 3, Vol. XXXV, 17-10-2008) II (Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.l29-30 Col26~ 

I 
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Madhya Pradesh 
Acquisition of Land from Government of . 

Madhya Pradesh 
(Deb, 7, Vol. XXXV, 23-10-2008) 
Col. 152-54 

Allotment of Fertilizers to Madhya 
Pradesh 
(Deb, 15, Vol. XXXVI, 18-12-2008) 
CoL 107-12 

Broadband Connections 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 175-78 

DDRC in Madhya Pradesh 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col.2n-73 

Declaration of Gwalior to Bhaugaon Road 
asNH 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1000-02 

Dholpur-Morena Highway 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.28t 

Electrification of Railway Tracks in 
Madhya Pradesh 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Cot 89-92 

Need to expedite the implementation of 
Rajiv Gandhi Gramin Vidyutikaran 
Yojana in Rajgarh district of Madhya 
Pradesh (MUR 377) 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 700 

Need to give approval for construction of • 
bypa,;s road on N.H. 3 linking Shajpur : 
District Headquarters in Madhya: 
Pradesh (MUR 377) 
(Deb. 13, Vol. XXXVI. 16-12-}008) 
Col,581 

Need to relax the norm of'opium content' 
for the opium growers of Madhya 
Pradesh and Rajasthan (M LJ R .n7) 
(Deb, 12. Vol. XXXVI, 15-1 ~-2(J08) 
Col, 7.'\3 

Need to release power ITom Central Quota 
and Central Assistance for tiding over 
situation arisen due to shortage of 
water in Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 378 

Need to review the sharing of Be twa river 
water between Madhya Pradesh and 
Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Co1.513-14 

Production ofTextiles by NTC Mills 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col.453-64 

Second Languages in NV s 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 286 

Mahanadi Basin Development Plall 

Need to expedite the Orissa Water Sector 
Improvement Project and give 
clearance to the Mahanadi Basin 
Development Plan (MUR 317) 
(Deb. 13. Vol. XXXVI, 16-1:!-2008) 
Col. 584 

MahaaagarTelephone Nigam Umited 

Human Resource Development Unit of 
MfNL 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 171-72 

Improvement in Broadband Services 
(Deb. 17. Vol. XXXVI, 21-12-1008) 
Col. 57-59 

Income through Selling of Vacant Lands 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 254 

Loss in revenue ofBSNL and MTNL 
(Deh. 12, Vol. XXXVI. 15-1 :!·2·O(8) 
Col. 483-85 

Market share ofMTNL and BSNL 
(Deb, 4. Vol. XXXV. }O-IO-l00S, 
CoI.41:.!-15 
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Mobile Connections by BSNL and MTNL 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 233-35 

Outstanding Dues ofMTNUBSNL 
(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col. 4648 

Telecom Advisory Committees in MTNL 
andBSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.3n 

Mabarashtn 

Attacks on North Indians in Mumbai 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 189 

Ban on Fishing at Jayabadi Dam 
(Deb. 12, Vol. XXXVI. 15-12-2(08) 
Col. 537 

Dbarangaon Railway Station as a Model 
Station 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 80-81 

Earthquake in Maharashtra 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 120-21 

Environmental C1earance to Projects in 
Maharashtra 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 910 

Four-Laning of National Highways in 
Maharashtra 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.48-SO 

Funds Released to Maharashtra under 
IHSDP 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 87-89 

Hazira Gas Pipeline in Maharashtra 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co\.46 

Hovering of Aircraft over Delhi and 
Mumbai 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 195-96 

Live-in Relationship 
(Deb. 16, Vol. XXXVI, 19-12-20(8) 
Col. 320-21 

National Coastal Protection Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. I 14-15 

National Highway Projects in 
Maharashtra 
(Deb. 9, Vol. XXXV, 10-12-20(8) 
Col. 1358 

Need to augment rail services in Sholapur 
Railway Division, Maharashtra (MUR 
3n) 
(Deb. 12, Vol XXXVI, 15-12-2008) 
Col. 734 

Need to provide fmanciaJ package to the 
farmers whose: crops have been 
affected due to armyworms in Eastern 
Vidharbba region of Maharashtra 
(MUR3n) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 833-34 

Need to start rail service on Puma-Akola 
railway line in Central Railway (MUR 
377) 
(Deb. 7, Vol. XXXV, 23-10-2(08) 
Col. 466 

Protected Monuments in Maharashtra 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 277-302 

Recent Terrorist Anack in Mumbai (DUR 
193) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 467-693 

Recent Terrorist Attack in Mumbai (SI.) 
(Deb. 10, Vol. XXXV. 1\.12-2008) 
Col. 457-64 
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ROBs/RUBs in Orissa and Maharashtra 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 378-86 

Situation arising out of attacks on North-
Indian Students during Railway Board 
Examination in Maharashtra.(Sub.) 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 643-61 

Snake Venom Collection Centre 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 647 

Statutory Development Board for North 
Maharashtra 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 235-36 

Voluntary Organisation for SC in 
Maharashtra 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 49-53 

Mabila Samakhya Programme 

Mahila Samakhya Programme 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoJ.689-91 

Malaysia 

Exploitation of Indian Workers in 
Malaysia 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 940-42 

Malnutrition 
Malnutrition 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 47-52 

Mansarowr 

Kailash Mansarovar Pilgrimage, 2008 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 236 

Marine Emergency RelidFund 
Marine Casualties 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 159-62 

Marine Product 

Exploration of Resources 
(Deb. 18, Vol. XXXVI, 23-I2-2008) 
Col.473-74 

Export of Sea Food 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 377-92 

Export of Shrimp 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL318-24 

Marine Products Export Development 
Authority 

Merger ofMPEDA w$ NFDB 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoJ. 3 16-26 

Maritime Labour Convention, 2006 

Ratification of Maritime Labour 
Convention. 2006 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 905 

Maritime Training Institute 

Marine Training Institutes 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 72-73 

Matters Rule Under 377 

Need to monitor the progress of the 
National Rural Employment Guarantee 
Scheme in Aurangabad Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 570-71 

Need for four-Ianing of N.H. 9 (PURe-
Sholapur-Hyderabad) and N.H. 13 
(Pune-Sholapur-Bijapur) besides 
setting up Trauma Centres along these 
National Highways (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 574-75 
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Need for proper fencing of forest areas in ! Need to augment the security along the 
Kamataka with a view to keep the wild Coastal areas ofGujarat (MUR 377) 
elephants off tbe buman habitations (Deb. 10, Vol. XXXV, 11-12-2008) 
(MUR 377) Col 572-74 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col 289 

Need for take over oftbe Dunlop Rubber 
Factory at Hooghly, West Bengal by 
the Govemmem oflndia(MUR 317) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 394 

Need to accord the status of a Central 
University to Kumaon University, 
Uttarakband (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-200B) 
CoUIO-II 

Need to allow round the clock passage to 
pedestrian and vehicular traffic at 
railway crossing near Jagat Basal 
village on Rewari-Alwar line (MUR 3TI) 
(Deb. 18, Vol. XXXVL 23-12-20(8) 
Col. 700 

Need to ameliorate the condition of sick 
sugar mills and reconstitute the 
sugarcane cooperatives in Uttar 
Pradesh and Unarakhand (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Cor. 729-30 

Need to ameliorate the service conditions 
of village postal employees (MUR 377) 
(Deb. 12, Vol. XXXVI. 15-12-2008) 

Need to bring forth a legislation providing 
reservation in jobs and other welfare 
measures for DNTslV JNTs in the 
cowmy (MUR 377) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 735 

Need to bring Puducberry in the fold of 
Central Finance Commission of 
Finance Commission constituted by the 
Ministry of Home Affairs (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 296 

Need to bring transparency in telecom 
policies of Bharat Sanchar Nigam 
Limited 

(Deb. IB, Vol. XXXVI. 23-12-2008) 
Col 761 

Need to check the increasing incidents of 
road accidents in Delhi (MUR 377) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 393 

Need to confer' Bharat Ratna' Award on 
Dr. M. Kanmanidbi. CbiefMinister of 
Tamil Nadu (MUR 3 TI) 
(Deb. 17, Vol. XXXVI, 22-12-20(8) 
Col.l88 

Col. 728-29 Need to constitute a Commission for all-
Need to approve the proposal submitted I round development of Gorkha people 

by the Government of Gujaral for and declare their festival' Bhani Ditiya' 
development of Magdalla and other as a National Holiday(MUR 377) 
minor ports in the s.tate (MUR 377) (Deb. 18, Vol. XXXVI, 23-12-20(8) 
(Deb. 10, Vol. XXXV, 11-12-2008): Col. 768 
Col. 574 : N d t t b'd '1 

Need to augment rdil services in Sholapur 
Railwl'Y Division. Mabarashtra (MUR 
377) 
(Deb 12, Vol. XXXVI, 15-12-200B) 
Col. 734 

ee 0 construe a n ge on ral way 
crossing at Bharwari in Chad 
Parliamentary Constituency, Utlar 
Pradesh (MUR 377) 
(Deb. 17. Vol. XXXVI, 22.12-2008) 
Col. 294 . 
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Need to continue the housing facilities 
extended to the families of Manyrs of 
1971 war(MUR377) 

Need to ensure adequate availability of 
fertilizers to fanners in the country 
(MUR377) 

(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 764 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 577 

Need to declare Dhubri-Haldia via Need to exclude 'wild boar' and 'Mahya' 
Bangladesh Water Way as from the list of protected animals with 
International Water Way and release a view to check these animals causing 
the fund for construction of Dhubri damage to standing crops (MUR 377) 
Port(MUR377) (Deb. 18, Vol. XXXV1-, 23-12-2008) 
(Deb. 17, Vol. XXXVI, 22-12-2008) Col. 767 

Col. 289 Need to expand and name the Jaipur 
Need to develop the historical cityofKalpi 'I Airport after Sawai Man Singh 

in lalaun Parliamentary Constituency (MUR377) 
as a tourist place (MUR 377) (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 14. Vol. XXXVI, 17-12-2008) I Col. 581 

Col. 5O'J..1O I Need to expedite construction of Kusha 
Need to empower the fishermen I dam on India-Nepal Border for 

community with gadgets with a view I preventing recurring floods in Bihar 
to strengthen the Maritime security in I (MUR377) 
the coastal regions (MUR 377) (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) Col. 738 
Col. 575-76 I Need to expedite the completion of Nun 

Need to enact a law making military service I river project in Bihar (MUR 377) 
compulsory for the youth in the country I (Deb. 17, Vol. XXXVI, 22-12-2008) 
(MUR 377) i Col. 295 
(Deb. 17. Vol. XXXVI, 22-12-2008) ! Need to expedite the construction of a 
Col. 292 I bridge over river Ganga connecting 

Need to enforce the rules of Canteen I Sahibganj in Jbarkhand with Manihari 
Stores Department (CSD) facilities in a in Bihar (MUR 377) 
uniform and transparent manner (Deb. 17, Vol. XXXVI, 22-12-2008) 
(MUR 377) . I Col. 297 
(Deb. 12, Vol. XXXVI, 15-12-2008) 1 Need to expedite the constrUCtion work 
Col. 732 I on Jbansi-Mirzapur and Kanpur-Sagar 

Need to enhance the honorarium paid to i National Highways as per the specified 
teachers employed as "Shiksha ~jtra" I norms. in Hamirpur Parliamentary 
in Uttar Pradesh under Sarva Shlksha Constituency, Uttar Pradesh 
Abhivan(MUR377) I (MUR377) 
(Deb: 10, Vol. XXXV. \1-12-2008) I (Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 578 I Col. 738 
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Need to expedite the four-Ianing of I Need to fulfil the demands of All India 
N.H.-34 in West Bengal (MUR 377) I Regional Rural Banks Employees 
(Deb. 17, Vol. XXXVI, 22-12-2008) I' Association (MUR 377) 
CoL290 (Deb. 17, Vol. XXXVI, 22-12-2008) 

Col. 293 
Need to expedite the implementation of i 

R .. G dh' G . V'd ut'k I Need to give a special package to the aJlv an I ramm I Y I aran , 
" . . R' arb di' fM db I potato growers of Uttar Pradesh 
10Jana m aJg strict 0 a ya i (MUR377) 
Pradesh (MUR 377) I (Deb 13 \Ii 1 XXXVI 1"'}'l-200 
(Deb. 18, Vol. XXXVI, 23-12-2008) I Col. 582' o. , u- ~ 8) 
Col. 700 l' I Need to gi ve approvaJ for construction of 

Need to expedite the Orissa Water Sector i bypass road on N.H. 3 linking Shajapur 
Improvement Project and give I District Headquarters in Madhya 
clearance to the Mabanadi Basin i Pradesh(MUR 377) 
Development Plan (MUR 377) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Col 581 

Col 584 ! Need to grant NOC to the Government of 
Need to expedite the process for the i Gujarat for carT)'ing out survey and 

inclusion of Bodo-Kacharis living in I investigation by private companies in 
Karbi-AngIongandinNortbCacharHilI i Kore Creek area, Gujarat for 
Autonomous Districts in the ST (Hills) j development of port-facilities for 
list of Assam (MUR 377) i cement industries (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12.2(08) 1 (Deb. 18, Vol. XXXVI, 23.\2.2(08) 
Col. 516 I Col. 761 

I . 
Need to expedite the setting up of II Need to grant spec sal status to Kamataka 

Doordarshan Kendra at Aurangabad i under article 371 of the Constitution 
in Bihar(MUR377) I for overall development of the State 
(Deb. 17, Vol. XXXVI, 22-12-2008) i (MUR377) 
Col. 291 : (Deb. 13, Vol. XXXVI, 16-12-2008) 

i CoI.585.86 
Need to extend the Agriculture Debt i . .... 

Waiver Scheme to the financial I Need. to Implement RaJIV GandhI Gramm 
. .. I Vldyutikaran Scheme in district 

O! ::..l;>\<ltlons glvmg loans to SCs, STs I Samastipur Bihar (MUR 377) 
and~UCS(MUR377) I (Deb. 13. Vol. XXXVI, 16-12.2008) 
(De 14, Vol. XXXVI, 17-12-2008) i Col. 582-83 
Col. 514-15 I. 

I Need to implement the recommendations 
Need to extend the time limit for of National Agriculture Commission 

imple~en~ation of Tsunami I and bring down the interest rate on all 
RehabilitatIon Programme in Kerala! agricultural loans to four percent 
(MUR377) 'I (MUR377) 
(Deb. 7, Vol. XXXV, 23-\0-2008) (Deb. 17. Vol. XXXVI, 22.12-2008) 
Col. 466 I Col. 294 
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Need to include Bhojpuri language in the 
Eighth Schedule to the Constitution 
(MUR377) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 392-93 

Need to include Muslim and Christian 
Dalits in the list of Scheduled Castes 
(MUR377) 
(Deb. 12; Vol. XXXVI, 15-12-2008) 
Col. 731-32 

Need to increase the frequency of Uttar 
Pradesh Sampark Kranti Express (Train 
No. 2447-2448) between Delhi and 
Bundelkhand and start a train service 
between Mahoba and Khajuraho 
(MUR377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 295 

Need to increase the Minimum Support 
Price of sugarcane (MUR 377) 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 569-70 

Need to initiate necessary measures to 
save the Cashew Industry from the 
aftermath of global economic recession 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 512-13 

Need to introduce trains linking 
Tiruchendur with Tirunelveli and 
Chennai in Southern Railway 
(MUR377) 
(Deb. 18, Vol. XXXVI. 7~-12-2008) 
Col. 764 

Need to issue a commemorative stamp in 
honour of Late Shri Viswanatha Doss, 
a great patriot and stage action of pre-
independen.ce era (MlJR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.376-77 

Need to man the unmanned railway 
crossings in the Southern Railway 
(MUR377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col 290 

Need to open a Passport Facility Centre 
atAgra in Uttar Pradesh (MUR377) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 467 

Need to open an. Indian Institute of 
Technology in Jodhpur, Rajasthan and 
accord a Central University status to 
Jai Narayan Vyas University, Jodhpur 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.5l0 

Need to procure cotton from cotton-
growers of Andhra Pradesh facing 
distress due to suspension of cotton-
purchase by Cotton Corporation of 
India (MUR 377) 
(Deb. I g, Vol. XXXVI, 23-12-2008) 
Col. 767 

Need to provide appointments to the 
people on compassionate grounds in 
Kakrapara Atomic Power Station, 
Gujarat(MUR377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 731 

Need to provide financial assistance to 
the flood affected people ofThiruvarur 
and Nagapaninam districts in Tamil 
Nadu (MUR 377) 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 583-84 

Need to provide financial assistance to 
the Government of West Bengal for the 
relief and reconstruction work in the 
flood-affected areas of the State 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17··12-2008) 
Col. 513 
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Need to provide fundS for Bhanupalli-
Bilsapur-Beri new railway line project 
in Himachal Pradesh (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-200S) 
Col. 572 

Need to relax the nonn of 'opium content' 
for the opium growers of Madbya 
Pradesh and Rajasthan (MUR 377) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 733 

Need to provide halt to Cochin Express! Need to release funds eannarked under 
and Pushpak E)(press trains at Accelerated Irrigation Benefit 
Pukhraya Railway Station in Kanpur Programme for Sardar Sarovar Project 
Dehat, Uttar Pradesh (MUR 377) in Gujarat(MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 761' Col. 58 1-82 

Need to provide reservation to women in 
Parliamalt(MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 297 

Need to provide special assistance for 
additional two Iakh houses under Indira 
Awaas Vojna for the flood-hit BPL 
families in Orissa (MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 765 

Need to provide special economic package 
for Development of infrastructure in 
Jharkhand(MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-200S) 
Col. 739-40 

Need to provide special package for the 
development of desert regions in 
Rajasthan (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 29 I 

Need to rationalise and provide adequate 
quota for Haj Pilgrims from the State of 
f <!!llil Nadu(MUR377) 
(Deb 5. Vol. XXXV, 21-10-2008) 
Col. 830 

Need to reduce the m.unber ofGovemrnent 
Holidays (MUR 377) 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 292 

Need to reduce the price of steel in the 
country (MUR 377) 
(Deb. 18, Vol. XXXVi, 23-12.200S) 
Col. 766 

Need fo release funds for reconstruction 
work in flood-affected areas of 
Kalahandi & Naupada districts in 
Orissa (MUR 377) 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 293 

Need to release funds for relief and 
rehabilitation of the people affected by 
the recent floods in Tamil Nadu 
(MUR377) 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 579-81 

Need to resolve the pension-related 
demands of Ex -servicemen (MUR 317) 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 465 

Need to reston! rail services on MaHani-
Dudhwa-Gonda Railway Section in 
Uttar Pradesh (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-20(8) 
Col. 737 

Need to revamp the legal education system 
and prevent the recurrence of violent 
incidents in law colleges (MUR 377) 
(De!>, 12, Vol. XXXVI, 1.5-12-2008) 
Col. 730-31 

Need to review the commissioning of 
Hydro Power Projects in Arunachal 
Pradesh keeping in view its 
environmental impact on Assam 
(MUR377) 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 515 
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Need to review the policy for setting up ; Need to set up a Central Cashew Board 
of Special Economic Zones in the with ilS Headquarters at Kollam. Kerala 
country (MUR 377) (MUR 377) 
(Deb. 15. Vol. XXXVI. 18-12-2008) (Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 391-92 Col. 736-37 

Need t9 review the sharing of Betwa river 
water between Madhya Pradesh and 
Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.513-14 

Need to revise 'minimum wages' on 
periodic basis for below poverty line 
Cardholders (BPL) corresponding to 
price rise with a view to check poverty 
and unemployment in the country 
(MUR377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 571-72 

Need to run express trains on Sadulpur 
(Rajasthan )-Hissar (Haryana) and 
Sadulpur-Delhi rail routes (MUR 377) 
(Deb. 10. Vol. XXXV, 11-12-2008) 
CoL 575 

Need to safeguard the interests of small 
traders facing closure due to advent of 
Multi-National Companies in the retail 
sector (MUR 377) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 466-67 

Need to safeguard the interests of 
Tamilians in Sri Lanka (MUR 377) 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 296 

Need to safeguard the interests of Tamils 
in Sri Lanka (MlJR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 740 

Need to safeguard the interests of Tamils 
in Sri Lanka and provide funds for 
giving succour to Tamil Refugees in 
Tamil Nadu(MUR 377) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 739 

Need to set up a Commando and Police 
Training School in Himachal Pradesh 
(MUR377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 292 

Need to set up a Negotiating Forum for 
Regional Rural Banks in the country 
(MUR377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 762 

Need to set up a railway station near Gate 
No.3 I C of Central Railway in Akola. 
Maharashtra (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 736 

Need to set up an Airport in Ajmer, 
Rajasthan (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 512 

Need to set up an Indian Council of. 
Veterinary Research in the Country 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.511-12 

Need to start rail service on Purna-Akola 
railway line in Central Railway 
(MUR377) 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 466 

Need to strengthen the Indian Air Force 
with additional manpower and new 
generation fighter aircrafts (MUR 377) 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 391 

Need to take emergent steps to clear huge 
backlog of pending cases in various 
courts (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 733 
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Need to take immediate steps to protect 
the traditional Handloom Industry 
functioning in the co-operative sector 
in Kerala (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 737 

Need to take necessary restructuring and 
modification of N.H. 60 between 
Kharagpur and Sonakania to avoid 
recurring floods in the region 
(MUR377) 
(Deb. 13, Vol. XXXVI, 16-12-2OOS) 
Col.5S5 

Need to take steps for the revival and 
promotion of' Manjusha Paintings' in 
the Country (MUR 317) 
(Deb. IS, Vol. XXXVI, 23-12-2OOS) 
Col. 762 

Need to take steps to provide separate 
data of various castes in Census and 
provide reservation of jobs in private 
sector (MUR 371) 
(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col. 141 

Need to W1dertak.e gauge conversion work 
on Bareilly-Lucknow sector of North-
Eastern Railway (MUR 317) 
(Deb. 10, Vol. XXXV, I1-12-2ooS) 
Col. 571 

Need to undertake modernization and 
expansion of Alloy Steel Plant at 
Durgapur, West Bengal (MUR 317) 
(Deb. 10, Vol. XXXV, 11-12-200S) 
Col. 516 

Need to undertake repair work of National 
Highways in Bihar (MUR 317) 
(Deb. \4. Vol. XXXVI, 17-12-2008) 
Col. 514 

Need to undertake welfare measures for 
the upliftment of landless people living 
below poverty line and increase the 
budget allocation of SC and ST Finance 
Development Corporation (MUR317) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 578-79 

Need to withdraw the decision to privatise 
the services provided under Integrated 
Child Development Services Scheme 
(MUR317) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 394-95 

Meat 
Consumption of Unhygenic Meat 

(Deb. 6, Vol. XXXV, 22-10-200S) 
CoI.3I9-20 

MediI 

Distorted Reporting by Media 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 561 

Electronic Media Monitoring Centre 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 116-18 

Trial by Media 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.lS3-84 

Medical College 
Establishment of Oncology Department 

in Medical Colleges 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.913-16 

Funds for Upgradation of Medical 
Colleges 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 643 

Funds Released for Kola Medical College 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. t 129-30 

Medical Council of lacHa 
Inspection of Medical Colleges by MCI 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 139 
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Medical Educ:ation 

Disinclination toward Medical Profession 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 153-54 

Establishment of Oncology Depamnent 
in Medical Colleges 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 913-16 

Improvement of Health Infrastructure and 
Medical Education 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 320-24 

New P.G Courses in Ayurveda 

Medium Scale Industry 

Employment Generated by Small and 
Medium Industries 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.12~34 

Registered and Unregistered Small and 
Medium Enterprises 
(Deb. 13, Vol. XXXVI, 1~12-2008) 
Col. 122-24 

Mega City Policing 

Mega City Policing 
(Deb. 13, Vol. XXXVI, 1~12-2008) 
Col. 372-73 

(Deb. 9, Vol. XXXV, 10-12-2008) Meghalaya 
Col. 653-54 

PG Dental Certificate Courses 
(Deb. 9, Vol. XXXV. 10-12-2008) 
CoI.509-IO 

Setting up of Nursing Schools 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 54748 

Medical Grants Commission 

Medical Grants Commission 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 389-90 

Medicinal PlantS 

Cultivation of Medicinal Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 739-40 

Export of Medicinal Herbs 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 425-27 

National Mission on Medicinal Plants 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1297-99 

Study on Medicinal Plants and Herbs 
(Deb. 9, Vol. XXXV, to-12-2008) 
Col. 1290 

Border Dispute 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 361-62 

Member of Parliament 

Selection of MPs for International 
Ministerial Delegations 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 253-54 

MembersSwom 

Shri A. Indrakaran Reddy, Shri K. Chandra 
Shekar Rao, Shri B. Vinod Kumar and 
Shri Errabelli Dayakar Rao-Swomed 
(Deb. I, Vol. XXXV. 21-07-2008) 
Col. 1-2 

Members of Parliament Local Area 
Development Sc:beme 

Changes in MPLAD Scheme 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.415-18 

MPLAD Funds for Different Schemes 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 437 

MPLAD Scheme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1400-04 
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MemorandumofUnderstandiDg ! Mid Day Meal Programme 
M d f U d t d· C' I' (Deb. 5, Vol. XXXV, 21-10-2008) 

emoran. um o. n ers an 109 .or ~ Col. 275-77 . 
ProtectIon of Tigers I 
(Deb. 9. Vol. XXXV, 10-12-2008) , Mid Day Meal Scheme 
Col. \130-31 (Deb. 5, Vol. XXXV, 21-10-2008) 

MoU between India and Brunei 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col 237-38 

MoU between India and UAE 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.4~57 

MoU signed between ONGC and UCIL 
for Uranium Exploration 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 316 

MoU with French Railways 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 149 

MoUs for setting up of Steel Companies 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 158-72 

MetaI(s) 

Col. 801-02 

New Distribution System under Mid-Day 
Meal Scheme 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col.428 

Revamping of Mid Day Meal Programme 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 724-30 

Milk and Milk Produtls 

Demand and Supply position of milk 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 460-7 I 

Impon of Milk and Mille Products from 
China 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 468-70 

Rise in Prices of Milk 
(Deb. 4, Vol. XXXV, 20-10-2008) 

Wasting oflron Ore Reserves Col. 311-12 
(Deb. 13, Vol. XXXVI, 16-12-2008) j Rise in pricesofSkimrned Milk Powder 
Col. 142 i (Deb. 4, Vol. XXXV, 20-10-2008) 

Metro RaM ! Col. 254 
I 

Extension of Metro Rail I Use of Natural Vanilla in Milk Products 
(Deb. 3, Vol. XXXV, 17-10-2008) i (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 176-77 ! Col. 184-85 

Metro Railway i White Revolution 
(Deb. 15, Vol. XXXVI, 18-12-2008) i (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 150-51 i Col 423-24 

Setting up of Metro Rail Transport System I Millenium Development Goal 
in States i Global MonitoringReponofWB& IMF 
(Deb. 3, Vol. XXXV, 17-10-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 55-58 I Col. 762-64 

Mid DlayMealSdleme I Mine(lI) 
Coverage under Mid Day Meal Scheme I Bauxite Mines 

(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 753-69 Col.2ll 
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Coal Mines ofCll 
(Deb. 9, Vol. XXXV, IO-12-2008) 
Col. 649-5 I 

CompensationlReliefto Victims of Mines 
Accidents 
(Deb. 17, Vol. XXXVI, 22-12-2oo8) 
Col. 195 

Fire Incidents in Coal Mines 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.2l6-18 

Ghatkuri Mines in Jharkhand 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.25~ 

Grant of Mining Leases 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.371-72 

High Wall Mining Technology 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 224-26 

Illegal Mining 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 443-44 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 138-39 

Illegal Mining from Abandoned Mines 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1342-44 

Mining of Minerals in Forest Land 
(Deb. 9, Vol. XXXV, IO-12-2008) 
Co1.811-13 

Projects in Mining Sector 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 3846 

Safety Measures in Mines 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 31-38 

Single Window Clearance for Grants of 
Iron-Ore Lease 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 373-74 

Survey of Gold and Diamond Reserves 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 278-80 

Unscientific Coal Mining 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 179-80 

Violation of Pollution Norms by Mining 
Companies 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.317-19 

MineraI Water 
Mineral Water Production 

(Deb. 10, Vol. XXXV, 11-\2-2008) 
Industrial Houses in Mining Sector Col. 118 

(Deb. 13, Vol. XXXVI, 16-12-2008) • Mineral(s) 
Col.402~3 

Iron-Ore Mines 
(Deb. 18, Vol. XXXVI,23-12-2oo8) 
Col. 687-88 

Mines Accidents 
(Deb. l2. Vol. XXXVI, 15-12-2008) 
Col. 169-72 

Mining Companies 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 246-52 

Mining of Asbestos 
(Deb 5, Vol. XXXV, 21-10-2008) 
Col. 135 

Bauxite Mines 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
CoL! I I 

Core Library of Minerals 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 226-27 

ElI.'J'Ort and Import oflron Ore 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.476-80 

Export of Granite 
(Deb. 13. Vol. XXXVI, 16-12-1008) 
Col. 472-73 
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Export oflron Ore 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 620-23 

Freight Rate for Minerals 
(Deb. 15, Vol. XXXVI, IS-12-200S) 
Col. 228-29 

Hoda Committee Report on Mineral 
Concession 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 156-57 

Iron Ore Deposits 
(Deb. 13, Vol. XXXVI, 16-12-200S) 
Col 236-37 

Mineral ReseNes in the Country 
(Deb. IB, Vol. XXXVI, 23-12-2008) 
Col. 474-75 

Mining of Minerals in Forest Land 
(Deb. 9, Vol. XXXV, 10-12-2ooB) 
CoI.BII-I3 

National Mineral Policy 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 22 1-22 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 24041 

Survey of Minerals in Forest Areas 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 378-79 

Wasting of Iron Ore Reserves 
(Deb. 13, Vol. XXXVI, 16·12-2008) 
Col. 142 

Minimum Support F rice 

Lower MSP to Fanners 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 63-64 

Minimum Support Price for Paddy 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.35-36 

MSP for Agricultural Products 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.III-14 

MSP for Wheat and Pulses 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. I 77-7S 

Need to increase the Minimum Support 
Price ofsugarcane (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 569-70 

Minority 

Production oflron Ore Assessment of Welfare Programmes 
(Deb. 10, Vol. XXXV, 11-12-2008) i (Deb. 10, Vol. XXXV, 11-12-2008) 
Col 43-44 \ Col. 172 

Protection of Mineral Resources 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 91 

Requirement oflron Ore 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 39-41 

Revision of Export Duty Rates on Iron Ore 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 533 

Royalty Rates of Minerals 

Assistance to Minority Communities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 275 

Attacks on Minorities in Orissa and 
Kamataka 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.374-75 

Hindus as a Minority Community 
(Deb. IS, Vol. XXXVI, IB-12-2008) 
Col. 324-26 

Jan Shikshan Sansthans in Minority Arc:u 
(Deb. 13, Vol. XXXVI. 16-12-2008) (Deb. 18, Vol. XXXVI, 23.12-2OOS) 
CoI.l68 ('.01.399 
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Minorities in Government Service 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 276-82 

National Commission for Minority 
Educational Institutions 
(Deb. lS, Vol. XXXVI, 23-12-2OOS) 
Col. 103-05 

Scholarship Programme for Minorities 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 119-20 

Task force on Status of Minorities 
(Deb. 15, Vol. XXXVI, IS-12-200S) 
Col. 119 

Training to Muslim Girls 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 257-5S 

Vio.lence against Minorities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 53-58 

Mobile Telepbone(s) 
Cellphone Towers along LOC 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 538-39 

Expansion and Development of Mobile ; 

Mobile Phone Service in Flights 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.411 

Mobile Phone Subscribers 
(Deb. 17. Vol. XXXVI, 22-12-2OOS) 
Col. 216-17 

Payment by Mobile Phones 
(Deb. 3, Vol. XXXV, 17-10-2ooS) 
Col. 258-59 

Poor Signals of Mobile Phones 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 282-83 

Radiation from Mobile Towers 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 228-29 

Regulation of Mobile Handsets 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 230 

Review in Termination Charges 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col.13S 

Theft of Mobile Sets 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Co1.419-21 

Telephones Service ' MODument(s) 
(Deb. 9, Vol. XXXV, 10-12-200S) : Centrallv Protected Monuments in Orissa 
COI.J79-SO i (Deb~ 10, Vol. XXXV, 11-12-2008) 

Installation of Mobile Towers Col. 182-96 
(Deb. 9, Vol. XXXV. 10-12-200S) : Conservation of Monuments 
Col. 256-59 . (Deb. 10, Vol. XXXV, 11-12-2OOS) 

Introduction of Convergence Technology i Col. 215-19 
(Deb. 17. Vol. XXXVI. 22-12-2008) i Construction of Cement Porticoes at 
Col. 109-10 Ajanta Caves 

Ucenceto Private TeJecom Companies (Deb. 7, Vol. XXXV, 23-10-200S) 
(Deb. 17, Vol. XXXVI, 22-12-2008) Col.317 
Col. 153-54 

Low Cost Mobile Services by BSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 108-22 

Mobile Number Portability 
(Deb. 9, Vol. XXXV, 10-12-2008) , 
Col. 384-85 ' 

Dilapidated Condition of Historical 
Monuments 
(Deb. 7, Vol. XXXV. 23-10-2008) 
CoI.321-23 

Encroachment of Monuments 
(Deb, 10. Vol. XXXV. 11-12-2008) 
Col. 139-65 



136 LOK SABHA 

Events at Historical Monuments ; Survey of Historical and Religious 
(Deb. 10, Vol. XXXV, 11-12-2008) Monuments 
Co1.326-28 (Deb. 10, Vol. XXXV, 11-12-2008) 

Funds for Preservation of Monuments Col. 53-54 
(Deb. IS. Vol. XXXVI, 18-12-2(08) Motioo 
Col. 267-68 

Historical Monuments 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 31-62 

Impact of Global Wanning on Heritage 
Monuments 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 48 

Motion of Confidence in the Council of 
Ministers 
(Deb. I, Vol. XXXV, 21-07-2008) 
Col. 9-244 

Multipurpose National Identity Card 
Issuance of Multipurpose National 

Identity Cards 
(Deb. 5, Vol. XXXV, 21-10-2008) 

National Conservation Policy Col. 73-74 
(Deb. IS, Vol. XXXVI, 18-12-2008) Multi Purpose National Identity Cards 
Col. 130 (Deb. II, Vol. XXXVI, 12-12-2(08) 

Need to provide Pilgrimage facilities to the Col 57T-78 
people desirous of visiting the MuaidpaiCorporation 
Mausoleum of Prithvi Raj Chauhan in 
Afghanistan (MUR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 378 

Policy for Conservation of Monuments 
and Museums 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col 167-76 

Protected Monuments in Bihar 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 97-106 

Protected Monuments in Maharashtra 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 277-302 

Recreation of Ancient Monuments 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 439-40 

Safety Equipment to Municipal 
Corporation Employees 
(Deb. 3. Vol. XXXV, 17-10-2008) 
C.oI.233-34 

MuseuJA(s) 
Archaeological Museums at Sholapur 

(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 237 

Policy for Conservation of Monuments 
and Museums 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Co1.l67-76 

Setting up of Museums 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 323-24 

Myanmar 
Restoration of Historical Forts of Orissa ! Assistance to MYllnmar 

(Deb. 7, Vol. XXXV. 23-10-2008); (Deb. 14, Vol. XXXVI, 17-12-20()8) 
Col.n3 Col.~3 

Status of Historical Monuments in 
Jharkhand 
(Deb. 7. Vol. XXXV, 23.10-2008) 
Col. \93-96 

India's role for development of roads and 
highways in Myanm/p" 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 262-63 
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Integrated Check Posts 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Co1.31-33 

Strengthening of Bilateral Relations with 
Myanmar 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 278-79 

Nano Technology 

Nano Mission 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 97-103 

NARCOTest 

Authenticity of NARCO Test 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 258-59 

Narcotics 

Need to relax the nonn of' opium content' 
for the opium growers of Madhya 
Pradesh and Rajasthan (MUR 377) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 733 

Opium Policy 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 69-70 

Smuggling of Drugs through Post Offices 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 219-20 

National Aeronautics Commission i 
Sening up of National Aeronautics: 

Commission . 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 145 

National AgricuJturallnsuraoce Scheme 

National Agricultural Insurance Scheme 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Co1.283-86 

Pending Claims under NAls 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 186-90 

National Aluminium Company Limited 

Disinvestment in NALCO 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 238-39 

Irregularities in NALCO's Fund 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 201 

Navratna Status to NALCO 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 173-74 

National Anthem 

National Anthem-Played 
(Deb. 1. Vol. XXXV, 21-07-200.8) 
Col.I 

(Deb. 3. Vol. XXXV. 17-10-2008) 
Col.I 

National Association of Software and 
Scrvice Company 

Slow Growth in Indian Software and 
Services Sl!Ctors 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.477 

National Bamboo Mission 
NaUonal Agricultural Cooperath'e National Bamboo Mission 

Marketing Federation of India i , (Dell. 17, Vol. XXXVI. 22-12-2008) 
Limited ! Col. 71-97 

FmancialCrisis in NAFED 
(Deb. 9, Vol. XXXV. 10-12-2008) . National Bankfor Agriculture and Rural 
Col. 51-53 Development 

NAFED Disbursement of Micro Credit 
(Deb. 12. Vol. XXXVI. 15-12-2008) . (Deb. 17, Vol. XXXVI. 22-12-2001\ \ 
Col. 297-300 Col. 250-52 
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Financ:iallnclusion by NABARD I National Consumer Polky 
(Deb. 3, Vol. XXXV, 17-10-20(8) I National Conswner Policy 
CoI.210-11 (Deb. 12. Vol. XXXVI. 15-12-2008) 

Welfare Scheme for Rural Women by I Col. 363~ 
NABARD I Natioul Coanell forTeadm- Educatioll 

! 
(Deb. II, Vol. XXXVI, 12-12-2008) i Functioning of National Council for 
Col. 102-08 i Teacher Education 

NatioaalBirel I (Deb. 5, Vol. XXXV. 21-10-2008) 
Census of National Bird Peacock I Col. 163-64 

(Deb. 9, Vol. XXXV, 10-12-2008) ! NatioaalDairyPlaa 
I 

Col. ~ : National Dairy Plan 
NaUoaal auUdie.s Construction I (Deb. 4, Vol. XXXV, 20-10-2008) 

Corpontioa ! Col. 124 
Performance of NBCC/Otber PSUs in 

Construction Sector 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col~38 

N ...... ICapiIaI AepJa 
Medical and E-Waste.m NCR 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 863-6S 

NCRPB 
(Deb. 11. Vol. XXXVI, 12-12-2008) 
Col. 67-70 

Natioaal Centre for Natunl ProdudS 
Raearcb 

National Centre for Natural Products 
Research 
(Deb. 14. Vol. XXXVI. 17-12-2008) ; 
Col. 327-28 l 

National OnelopmeDt FlUId 

National Development Fund 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.4~51 

National Do Not CaU Reptry 

National Do Not Call Registry 
(Deb. 9, Vol. XXXV. 10-12-20(8) 
Col. 22-23 

National e-Gwemance Plan 

Implementation ofNcGP 
(Deb. 9. Vol. XXXV. 10-12-20(8) 
Col. 421-26 

National Fisheries Developaaeat ... reI 

Merger of MPEDA with NFDB 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 316-26 

National Coir Research Imitate : National Food Security Million 

National Coir Research Institute : Coverage under NFSM 

(Deb. 18. Vol. XXXVI, 23-12-2008) ~. 
Col 569-70 

(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 6-8 

: National Food Security Mission 
NatioDalCommissionforWomeo '(Deb. 4, Vol. XXXV. 20-10-20(8) 
Funds for NCW . Col. 65-66, 84-85 

(Deb. 16. Vol. XXXVI. 19-12-2008); (Dcb. 12. Vol. XXXVI, 15-12-2008) 
Col. 394 ' Col. 221-22 
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Natioul Frequency Management Board 
Establishment of National Frequency 

Management Board 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.46~ 

Natioaal Highways 

Density of vehicles on NHs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 400 

Dholpur-Morena Highway 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 281 

A ... f L d ~ . I Dilapidated Condition of Bridges on 
cq~lSItlon 0 an or Natlona National Highways 
HIghways (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2008) Col. 124849 . 
Col. 64-68 I . Dilapidated Condition of National 

By-Pass Roads Connecting NHs Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 728-36 Col. 109-16 

Condition ofNH in Metro Cities 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 150 

ConstI'Udion of Elevated Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 512-14 

Construction of Rail over Bridges on NHs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.70I~ 

ConstnJction Works on NH-8 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.IIS2-53 

Conversion of Four-Lane NHs ioto Eight 
Lane 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.4C).42 

Criteria for Speed-Breakers on NHs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1357-58 

Declaration ofGwaliorto Bhaugaon Road 
asNH 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1000.02 

Declaration ofRanchi to Daltonganj Road 
asNH 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 932 

Double Laning ofNH-52 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 323-25 

Expansion and Development of National 
Highways 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.312-16 

FDI in NH Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 855-64 

Four Laning of National Highways upto 
Bordumsa 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 190-91 

Four-l.,jIning of National Highways in 
Maharashtra 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.48-50 

Four-Ianing ofNHs in Orissa 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 234 

Funds for Maintenance of National 
Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 620-24 

Gandhidham-Mundraand NH-8A 
(Deb. 9, Vol. XXXV, 10-12-2008) 
(01.625 
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Gorakhpur By-pass on NH-28 ' Need to give approval for construction of 
(Deb. 9. Vol. XXXV. 10-12-2008) t bypass road on NH-3 linking Sh~iPur 
Col 54344 . District Headquarters in Madhya 

. , Pradesh (MUR 377) 
Impact of Dense Settlement and: . (Deb. 13, Vol. XXXVI. 16-12-2008) 

Construction Activities on NHs : Col. 581 
(Deb. 14. Vol. XXXVI, 17-12-2008) 'Need to sanction and expedite 
Col. 176-77 : construction of bridges in Hamirpur-

. Chhauarpur and Devri dam-Banda 
India's role for development of roads and: sections of Kanpur-Sagar National 

highways in Myanmar Highway (MUR 377) 
(Deb. 6. Vol. XXXV, 22-10-2008); (Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 262-63 Col. 837 

Model Concession Agreement for PPP 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 133140 

Need to take necessary restructing and 
modification of NH-60 between 
Kharagpur and Sonakaniato avoid 
recurring floods in the region 

National Highway Projects in (MUR377) 
Maharashtra (Deb. 13. Vol. XXXVI, 16-12-2008) 
(Deb. 9. Vol. XXXV. 10-12-2008) l Col. 585 
Col. 1358 , Need to undertake repair work ofNational 

National Highways Patrolling Scheme 
(Deb. 9. Vol. XXXV, 10-12':W08) 
Col. (fJ 1-700 

Highways in Bihar (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co/.514 

NH Projects in Kamatw 
Need for four-Ianing of NH-9 (Pune-: (Deb. 14. Vol. XXXVI, 17-12-2008) 

Sholapur-Hyderabad) and N H- J3! CoI.255-.56 
(Pune-Sholapur-Bijapur) besides ( NH Projects in Rajasthan 
seuingupTnwma Centres along these ' (Deb. 9, Vol. XXXV. 10-12-2008) 
National Highways (MUR 377) Col. 929-30 
(Deb. 10, Vol. XXXV, 11-12-2008) . NH Projects Undertaken in Chhattisgarh 
Col. 574-75 ! (Deb. 9. Vol. XXXV. 10-12-2008) 

Need to expedite the construction work : Col. 710-26 

on Jhansi-Mirzapur and Kanpur-Sagar : NHs Maintained br BRO 
National Highwaysaspe th S l·fi:_..I: (Deb. 9. Vol. XXXv,. 10-12-2008) 

. . r e pee ""', Col. 926-27 
norms," Hamlrpur Parliamentary 
Constituency. Uttar Prade~h 
(MUR377) 
(Deb. I~. Vol. XXXVI. 15--12-20(8) 
Col. 738 

Need to c'(pcdite the four-Ianing ofNII-34 
in West Bengal (MUR 377) 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Co'-290 

. Plantation along National Highways 
(Deb. 9. Vol. XXXV. 10-12-20(8) 
C~ll.867-n 

Rail Over-Bridges ofNHs 
(Deb. 9, Vol. XXXV, 10-11-1008) 
Col. 1084-1104 

Repairs:Re-Surfaeing of N U in Gujarat 
(Ikb. 6, Vol. XXXv. 22-10-2008) 
Col. 93-lJ-I 



SUBJECT INDEX 141 

Review ofNH Projects i National Holiday 
(Deb. 14, Vol. XXXVI. 17-12-2008) i Need to constitute a Commission for all-
Col. 369-70 ! round development of Gorkha people 

and declare their festival' Bhatri Ditiya' 
ROB on National Highways as a National Holiday (MUR 377) 

(Deb. 15. Vol. XXXVI, 18-12-2008): (Deb. 18. Vol. XXXVI. 23-12-2008) 
Co1.211-12 Col. 768 

Smart Tags for Commuters National HortiCulture Mission 

(Deb. 9. Vol. XXXV. 10-12-2008) i National Honiculture Mission 
(Deb. 17. Vol. XXXVI. 22-12-2008) 

Col. 743 Col. 127-28 
Trauma Centres along National Highways : 

I 

(Deb. 9, Vol. XXXV, W-12-2oo8) i 
Col. 87-98 

Upgradation of National Highways 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 595-612 

Upgradation ofNH-213 

; 

(Deb. 6. Vol. XXXV. 22-10-2008) • 
Col. 134 

Vadodara-Mumbai Expressway 
(Deb. 14, Vol. XXXVI. 17-12-2008) ; 
Col. 357-58 

Work on NH-2 in West Bengal 
(Deb. 6, Vol. XXXV. 22·10-2008) 
Col. 94-95 

World Bank Repon on NH Projects 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1249-51 ! 

National HighwaysAutbority oflndia 

Black-listing of Contractors by NHAI 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Cot 336-40 

National Highways Oe\ll'I"pment 
Programme 

Implementation ofNHDP Prqjem 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 167-70 

National Housing Bank 
Aam Aadmi Awas by NHB 

(Deb. 3. Vol. XXXV. 17-\0-2008) 
Col. 179-80 

National Human Rights Commission 
NHRC Repon on Safety and Security of 

Youth 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 234-35 

National Institute for Eduutioaal 
Planning and Administration 

Suggestion ofNIEPA 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 650-5 I 

National Institute of Design 
National Institute of Design 

(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 343-45 

NatioaallnstituteofFasbion Technology 
Increase in Capacity ofNIFT 

(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 501 

National Institute of Hydrology 
West Coast ~egional Centre ofN IH 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 552 

National InsUtute of Petroleum 
Technology 

Setting up of National Institute of 
Petroleum Technology 
(Deb. 15. Vol XXXVI. 18·12-.2008) 
Col. 156 
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National Institute ofSust&inable Coastal I Working ofNMDFC 
Zone Management I (Deb. 15. Vol. XXXVI, 18-12-2008) 

National Institute of Sustainable Coastal I Col 80-83 
Zone Management '1' National Mission on EnerlY 
(Deb. 14, Vol. XXXVI, 17-12-2008) C tioa . onserva 
Col. 383-84 , 

National Institute ofT«hnoiogy i National Mission on Energy Conserwtion 
(Deb. 16. Vol. XXXVI. 19-12-2(08) 

Admission in NIT I Col336-37 
(Deb. 5, Vol. XXXV. 21-10-2008) i 
Col331-32 i N.tional P.rticlp.tory Research 

National Institutes of Tcchnology I Network 
(Deb. 13. Vol. XXXVI, 16-12-2008) ! NarionalPartic:ipatoryResearcbNetwork 
Col.l35 ! (Deb. 9. Vol. XXXV, 10-12-2008) 

Natioaallntegration CouacH • I Col207-08 

Outcome of National Integration Council I N.ti08al ProenuDme for Collitrol of 
Meet I BlindHSl 
(Deb. 13. Vol. XXXVI, 16-12-2008) I 
Col. 417-19 i Eye Banks 

N · II --d D ___ d M ..... - . ..... I (Deb. 14, Vol. XXXVI. 17-12-2001) 
a~ ftCQIr s _nasa .... n I Col. 430-32 

Nl..RMP I Revised National Programme for Control 
(Deb. 16. Vol. XXXVI. 19-12-2(08) I of Blindness 
Col. 231-33 I (Deb. 9. Vol. XXXV, 10-12-2001) 

National Literacy Mislioa Col 834-37 

National Literacy Mission N.tioaaIRaiIlfedAraAathorIty 
(Deb. 5. Vol. XXXV, 21-10-2008) National RainfedAteaAulhority 
Col. 127·29 I (Deb. 9, Vol. XXXV, 10-12-2001) 
(Deb. 18, Vol. XXXVI. 23-12-2008) Col. 414 
Col 11-12 I . I N.tion.IReptrarofCitizeu 

National Meat .nd Poultry Proceuilll I 
'~,~,rd Upgradation of NRC 

Nal"mCl\ Meat and Poultry Processing I (Deb. 13, Vol. XXXVI, 16-12-2001) 
Board I Col 339-41 

(Deb. 15. Vol. XXXVI. 18-12-2008) I N.tioaalRiverCoalervatloa .... 
Col. 206 I 

N.tional MinorHies Develop .. ent and I National RiverConscrvation Plan 
FinaaceCorporation (Deb. 6, Vol. XXXV, 22-10-2008) 

Non-payment of prescribed shan: capital' Col. 20647 
to NMDFC National River Conservation Proaramme 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 14, Vol. XXXVI, 11-12-2008) 
Col. 133-36 Col. 209-14 
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National Rural Employment Guarantee 
Scheme 

SCs/STs and women workers under 
NREGS 

Need to monitor the progress of the 
National Rural Employment Guarantee 
Scheme in Aurangabad Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
COl.S70-71 

Assets Created under NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 234 

(Deb. II. Vol. XXXVI, 12-12-2008) 
Co1.SI~22 

Unemployment Allowance under NREGS 
(Deb. II. Vol. XXXVI, 12-12-20(8) 
Co1.412-13 

Wages under NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.4-IS 

National Rural Health Mission 
Financial Difficulties in NREGS Activities taken under National Rural 

(Deb. 3, Vol. XXXV, 17-10-2008) I Health Mission 
CoI.204-20S I (Deb. 6, Vol. XXXV, 22-10-2008) 

Impact ofNREGS and PMGSY I Col. 272-77 
(Deb. 3, Vol. XXXV, 17-10-2008) Health Insur8nce Scheme Under NRHM 
Col. 71-73 (Deb. 6, Vol. XXXV, 22-10-2008) 

Insurance Cover under NREGS Col. 91-93 
(Deb. II, Vol. XXXVI, 12-12-2008) National Rural Health Mission 
CoI.4l5-16 I (Deb. 9, Vol. XXXV, 10-12-2008) 

Jobs under NREGS Co1.l7~ 78 
(Deb. 16, Vol. XXXVI, 19-12-2008) II PrimaryHealthCentresunderNRHM 
Cot. 328-30 (Deb. 6, Vol. XXXV, 22-10-2008) 

Modifications in NREGS I Col. 301-06 
(Deb. 3, Vol. XXXV, 17-10-2008) Public Healthcare Infrastructure under 
Col. 205-06 NRHM 

MonitoringofNREGS (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 3, Vol. XXXV, 17-10-2008) Col. 261 
Col. 198-200 I Natio.al Scheduled Castes Finance and 

NREGS DevelopnleDt Corporation 

(Deb. II, Vol. XXXVI, 12-12-2008) Credit Facilities by NSFOC 
Col. 21-35 (Deb. 7. Vol. XXXV, 23-10-2008) 

NREGS in Naxal Affected Areas 
Col. 226-27 

(Deb. 16, Vol. XXXVI. 19-12-2008) National Security Guard 
Col. 307 Aircraft to NSG 

Payment of Wages underNREGS ! (Deb. 18, Vol. XXXVI. 23-12-2008) 
(Deb. 16, Vol. XXXVI. 19-12-2008) I Col. 616 
Col. 338-39 National Service Scheme 

Performance Audit on NREGS 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
COI.3S3-SS 

Extension of National Service Scheme 
(Deb. 6, Vol. XXXV, 22-IO·ZOO1\) 
Col. 73-74 
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National Sen-ice Volanteel'5 Scheme 

National Service Volunteers Scheme 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 258-59 

National Skill Development Policy 
National Skill Development Policy 

(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 295-98 

National SoDg 
National Song-Played 

Setting up of Nuclear Power Project by 
NTPC 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 227 

Setting up of Power Projects by NTPC 
(Deb. 1 I, Vol. XXXVI. 12-12-2008) 
Col. 44 1-46 

National Tiger Conservation Authority 
National Tiger Conservation Authority 

(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 252-53 

(Deb. 2, Vol. XXXV, 22-07-2008) National Urban Health Mission 
Col. 264 National Urban Health Mission 

, National Sports DeveIopmcat Fund (Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 206 

National Sports Development Fund 
I XXX 00 National Urb •• Regulatory Autbority (Deb. 9, Vo. V, 10-12-2 8) 

Col 119-22 
National Textbook CCNlneil 

National Urban ~gulalory Authority 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 159-60 

Setting Up ofNaliooa:t Textbook Council National Water Policy 
(Deb. 18, Vol. XXXVI. 23-12:2008) 
Col. 691 National Water Policy 

Natioaal Tntile Corpomion 

NTCMills 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 24349 

Payment to Defunct NTC Mills workers 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 80-84 

Natitmal Thermal Power Corporation 
Chil": '1~~ of Higher Prices by Reliance 

in';ll.>tril:s from NTPC 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 318-19 

(Deb. 4, Vol. XXXV; 20-10-2008) 
Col. lOWS 

Water Charges 
(Deb, 12. Vol. XXXVI, 15-12-2008) 
Col. 418 

National Wetland Conservation 
Programme 

Conservation of Wetlands 
(Deb. 14, Vol. XXXVI, 17-12-20(8) 
Col. 122-30 

Natural Calamity 
Drought Affected States 

(Deb. 12, Vol. XXXVI. 15.12.20(8) 
Col. 232 

Joint Power Venture ofNTPC and Cil 
(Deb. 14, Vol. XXXVI. 17-12-2008) Big Dams and Floods 
Col. 256 (Deb. 12, Vol. XXXVI, 15-12-2008) 

Col. 165-66 
NTPCOfficersJoiningPrivateCompanies Compensation for Loss due to Floods 

(Deb. 16. Vol. XXXVI, 19-12-2008) (Deb 12 \'1 I XXXVI Col. 261-62 . , o. • 15-12.2008) 
Col. 575 
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Control of Kosi River 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 343-44 

Disaster Management Authorities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 737-38 

Disaster Management Committee 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 280-81 

Early Warning for Disasters 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 131-32 

Earthquake in Maharashtra 
\Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 120-21 

Effect of Tsunami on Marine Fisheries 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 629-31 

Embankments 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 118-19 

Erosion and Flood Control 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 484-85 

Fire in Fields 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 202·{)3 

Flood Control Schemes 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Coi.I66-70 

Fodder Banks 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 135-36 

Foodgrains for Flood Relief 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 312 

Funds for Drought 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 589-92 i 

! 

Indians Missing in Gulf Region due to 
Cyclone 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 816-20 

Loss of Crops due to Natural Calamities 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 192-93 

Loss of Foodgrains due to Flood 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 154 

Losses Due to Breach of Kosi River 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co\. 425-26 

Need to expedite construction of Kusha 
dam on India-Nepal Border for 
preventing recurring floods in Bihar 
(MUR377) 
(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col. 738 

Need to extend the time limit for 
implementation of Tsunami 
Rehabilitation Programme in Kerala 
(MUR377) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 466 

Need to provide fmancial assistance to 
the flood affected people ofThiruvarur 
and Nagapaninam districts in Tamil 
Nadu(MUR377) 
(Deb. 13, Vol. XXXVI, \6-12-2008) 
Col. 583-84 

Need to provide financial assistance to 
the Government of West Bengal for the 
relief and reconstruction work in the 
flood-affected areas of the State 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 513 
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Need to release funds for relief and 
rehabilitation of the people affected by 

(Deb. 12. Vol. XXXVI. IS-12-2008) 
Col. 333-34 

the recent floods in Tamil Nadu NaturaiRubber 

(MUR377) I Customs Duty on Natural Rubber 
(Deb. 13, Vol. XXXVI, 16-12-2008) I (Deb. \I, Vol. XXXVI, 12-12-2(08) 
Col. S79-81 I Col. 75-76 

. Need to take necessary restructing and I Nawdaya VidyHIya 
modification of NH-6? betwe~n I Building for lawahar Navodaya 
Kharagpur and Sonakama to avoId: Vid Ia 

. . UR I ya yas 
recurring floods In the regIon (M I (Deb. S, Vol. XXXV, 21-10-2008) 
377) i Col 773-78 
(Deb. 13, Vol. XXXVI. 16-12-20(8) I '.. ...._ fN ......... -
Col S8S i CGHS Facility for Emp"'7- 0 a' __ rca 

. ! Vldyalaya 
Pmnancntsolution for Flood and Drought i (Deb. 14, Vol. XXXVI, 17-12-2008) 

(Deb. 4, Vol. XXXV. 20-10-2008) I Co1.l45-46 

Col. 171-72 i Duty Hours of Teaching and Non-
Release and Utilisation ofCRF and NCCF I Teaching Slaffin JNVs 

(Deb. S. Vol. XXXV, 21-10-2008) I (Deb. S, Vol. XXXV, 21-10-2008) 
Col. m-91 ! Col. 722-23 

ReliefMeasurcs fO[ Bihlr Flood VICtims I New Kendriya Vidyalayas and Navodaya 
(Deb. 7, Vol. XXXV, 23-10-2008). Vidyalayas 
Col. \17-19 (Deb. S, Vol. XXXV. 21-10-2008) 

Relief on Calamities Col 187-96 
(Deb. 5. Vol. XXXV. 21-10.2008) Second Languages in NV. 
Col. 5-22 (Deb. 18, Vol. XXXVI, 23.12-2(08) 

Report ofNaturaI Calamities Col. 286 
(Deb. . 13. Vol. XXXVI, 16-12-2(08) I Sening up of Navodaya Vidyalayas 
Col. 425-27 (Deb. II, Vol. XXXVI. 23-12-2(08) 

Report of the Central Team on Drouahl i Col. 607-1 I 
Situation !I NIfty 
(Deb. 4. Vol. XXXV. 20-10-2001) JointNavalExen:ise 
Col. 24149 (Deb. 12, Vol. XXXVI. 15-12.2001) 

Setting up of Calamity Wamina Devices Col. 333 
(Deb. n, Vol. XXXVI. 16-12.2(08) N ....... 

CoI,I59 Diversion ofUnomployod Youth towards 
Soil ErosKln and Flood Control Projects i Naxa1ism 

([lob. 4. Vol. XXXV, 20-10.2001)' (Deb . .5, Vol. XXXV. 21.10.2001) . 
Col. 242-.44 Col. 161-62 

Soil Erosion in GqjlU1U 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
CPl. 260-61 I 

SJ'CI'ial Package to Jharkhand I 

Measure. to Cheek NaxaJ Activities 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 10.21 
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Minors among Maoist 
(Deb. 18. Vol. XXXVI. 23·\2-2008) 
Col. 512·13 

Nepalese Prime Minister's Visit to India 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.213-17 

NREGS in Nayl Affected Areas 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 307 

Procuring of Anns and Ammunition by 
Naxals 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 44 142 

Road Linkl&Cl to Naxalite Areas 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 286-90 

Nehru Yin" KeAdra 
~run by Nehru Yuva Kendras 

(Deb. 14, Vol. XXXVI, 17-12.2(08) 
Col. 131·34 

Nepal 
Bilatcral Trade with Nepal 

Review oflndo-Ncpal Treaty 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 105 

Talks with Nepal on Kosi Dam 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 709-10 

New Maritinle Policy 

Status of New Maritime Policy 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 104 

New Toll Polley 

New Toll Polic:y 
(Deb. 14, Vol. XXXVI, 11-12-2008) 
Col. 4749 

(Deb. 13, Vol. XXXVI, \6-\2-2008) Newl.e8lllad 
Col. 124-26 Indians Missing in New Zealand 

Closure of Business by Indians in Nepal I (Deb. 9. Vol. XXXV. \ 0-12-2001) 
(Deb. 6, Vol. XXXV, 22·10-2001) I Col. 1311-\3 
Col. 198-99 I . . N.ws n ,me! . ica1i5 Indo-Ncpal Co-Oporatlon to Power ~or paP' Jttriod 
(Deb. II, Vol. XXXVI. 12-12.2008) I ~Jnension of Am(lilities to JlliI!Wllpaper 
Col. \66-67 Employees 

Inftltration on Illdo-Nepal Border 
(Deb. II. Vol. XXXVI. 23-12-2008) 
Col 386-17 

(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col.311-19 

Regulation for Foreign Publicatipns 
Integrated Check Posts (Deb. 9. Vol. XXXV. 10-12.2008) 

(Deb. 18. Vol. XXXVI, 23-12-2001) Col. 125+55 
CoUI·]) I 

Joint W.tor Manapmcmt between India NcwsprQtt 
and Jlliopal i Hike in Newsprint Prices 
(Dob. 4. Vol. XXXV. 20-10,2001> 1 (Deb. Q. Vol. XXXV. 10-12.2008) 
CoI.S".11 CoI,1313-14 

Nood to 'I(podlto oonan-uction of K,,,lihll I NizawI "'"yelent ... 
dam on Indilt.Nopal Bllrder fpr I . 
proventi", ~urrini n0p6, in Pihar Transr,r of Mo'''), ~y Nlzam of 
(MUR317) I liyclerabad 
(~. Il. Vol. XXXVI. 15-12-2001) : (Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 738 ! Col. 51-52 
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Noo-Banking Financial Company 

Peerless General Finance and Investment 
Co. Ltd. 
(Deb. 3. Vol. XXXV. 17-10-1008) 

Installation of Solar Water Heaters in 
GO\lt. Quarters 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 452 

Col. 178-79 : Potential of Non-Conventional Energy 
Soun:es 
(Deb. 16, Vol. XXXVI, 19-12-2008) Noo-Biodegradable Waste 

Dumping of Non-Biodegradable Waste I Col. 86-92 
(Deb. 14, Vol. XXXVI. 17-12-2008) : R Sol .p . eport on ar ower 
Col. 36-41 ; (Deb. 16. Vol. XXXVI, 19-12-2008) 

Non-Conventional Energy Sourca Col. 311-23 

Aditya Solar Shops : Research Institute for Renewable Energy 
(Deb. 3, Vol. XXXV. 17-10-2008); Sources 
Col. 260-62 I (Deb. II. Vol. XXXVI, 12-12-2008) 

Bio-Mass Energy : CoI.tOO 
(Deb. II. Vol. XXXVI. 12-12-2008) r SettingupofBio-GasPlants 
Col. 252-54 ' (Deb. II. Vol. XXXVI, 12-12-2008) 

Cheaper Solar LampslLanterns Col. 243-48 

(Deb. 3. Vol. XXXV. 17-10-2008~ Solar Energy Generation 
Col. 121-22 (Deb. II, Vol. XXXVI, 12-12-2(08) 

Committee on Geo-Thennal Energy 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 257 

Development of Renewable Energy 

Col. 407 

Waste-based Energy Projects 
(Deb. II, Vol. XXXVI, 12-12·2008) 
Col. 191 

(Deb. II. Vol. XXXVI. 12-12-2008) Wind Energy 
CoI.53q.,w (Deb. 3. Vol. XXXV. 17-10-2008) 

Energy from Solid Waste 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 272 

Extraction of Bit-Fuel by Defence 
Laboratory 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 117 

Generation of Solar Energy 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 326-27 

Indo-Scotland Co-operation on Wind 

Col. 238-39 

Wind Energy Generation 
(Deb. II, Vol. XXXVI. 12.12.20(8) 
Col. 35·37, 398 

Wind Energy Parks 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 87-88 

Non-GovemmentalOrpaisatioas 
Allotment orland to NGOs 

{Deb. 16. Vol. XXXVI. 19-12-2(08) 
Col. 284-86 

Energy Assistance to NGOs Working in Bihar 
(Deb. 11, Vol. XXXVI, 12-12-2008) i (Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 503 Col. 907'()8 
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Assistance to Voluntary OrganiSc1Iion(s) Non~PerformingAssets 

(Deb. 3, Vol. XXXV, 17-10-2008) NPAofUTI and IDBI 
Col. 313-14 . (Deb. 3, Vol. XXXV, 17-10-2008) 

Assistance 10 Voluntary Organisations Col. 275-77 
(Deb. 9, Vol. XXXV, 10-12-2008) • Provision ofNPA 
Col. 287 (Deb. II, Vol. XXXVI. 12-12-2008) 

Financial Assistance 10 NGOs Col. 213-14 
(Deb. 9, Vol. XXXV. 10-12-2008) : Quantum of Loans WrinenOff 
Col. 505-06.660-86 i (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 13. Vol. XXXVI. 16-12-2008) • Co1.314-15 
Col. 241-44 Non-Resident Indians 
(Deb. 17. Vol. XXXVI. 22.12-2008) , 
Col. 172-73 . 

Financial Assistance to NGOs for Health 
Related Schemes 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Co1.1301~2 

Deaths of Indians in Foreign Countries 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 133-34 

Deposits by NRls 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col.202~3 

Foreign Funds to NGOs Illegal Trans-shipment oflndians workers 
(Deb. 18. Vol. XXXVI. 23-12-2008). (Deb. 6. Vol. XXXV, 22.10-2008) 
Col. 527-58 Col. L"'O-27 

Funds to NGOs 
(Deb. 18. Vol. XXXVI. 23-t:!·2008) 
Col. 92-102 

Grant to NGOs Impaning Education 10 

Tribal Girls 
(Deb. 3. Vol. XXXV, 17-10-2008) : 
Col. 230-3 1 . 

Hostel Facilities b} NGOs 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 4 I 1-\3 

Involvement ofNGOs in Road Safcty 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 735-38 

Non-Submission ofUtilizations Certificate :, 
byNGOs 
(Deb. 9. Vol. XXXV. 10-12-2008) . 
Go!. 652-53 

Voluntary Organisation for SC in ; 
Maharashtra I 
(l)eb. 10. Vol. XXXv. 11-12.20011) • 
('01.49-53 

Indian Household Service Workers 
Abroad 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1139-42 

Indian Students Stranded in Beijing 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 263-64 

Indian Workers Living in Kuwait 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1351-52 

Indians Languishing in Jails in Gulf 
Countries 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 46 

Indians Languishing in Pakistan Jails 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1378 

Indians Missing in Gulf Region due to 
Cyclone 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 816-20 
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Inter-Ministerial Sub-Committee to Help Extraction of Bil-Fuel by Defence 
NRI Couples Laboratory 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 1394-99 I Col. 117 

Investment by NRls in Health-Sector 'I FOI for the NER 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 114647 ! Col. 78-10 

Overseas Indian Facilitation Centre I Foreign Nationals in NE Region 
(Deb. 6, Vol. XXXV, 22-10-2008) i (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 157-58 i Col. 475-76 

Restrictions on Entering India i Four-Ianing of East West Corridor 
(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 220 I Col. 238-39 

UniversityforNRls I Funds Allocated for Development of 
(Deb. 9, Vol. XXXV, 10-12-2008) I Nortb-EastRegion 
Col 113-14 (Deb. 9, Vol. XXXV, 10-12-2008) 

Women Desened by NRI Husbands I Col. 1283-88 
(Deb. 16, Vol. XXXVI, 19-12-2008) 1 National Bamboo Mission 
Col 347 \' (Deb. \7, Vol. XXXVI, 22-12-2008) 

Nordt-Eaten .... CoI.71.1J7 

Additional DO Channel for NER I Post Offices in NER 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 1403 ~ Col288-94 

Bridge and Road Projects in NER 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 618 

Decreasing Forest Cover in NER 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 654-60 

Development of Urban Areas ofNER 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 277-78 

Excise Duty Exemption for Cement 
'Industry in the North East 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 255-56 

Expert Comminee recommendations on 
Sixth Schedule 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 315-16 

Externally Funded Projects in NE States 
(Deb. 6, Vol. XXXV. 22.10·2008) 
Col. 45-46 

Priority Sectors for development ofNER 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 219 

Projects under SARDP 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 136-48 

Promotion of Hindi in NE States 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 797-800 

Promotion of Tourism in North-Eastern 
Region 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 17-20 

Setting up Nuclear Planr in North-East 
Region 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.81D-11 

Setting up ofNIVET and IPeAT 
(Deb. II, Vol. XXXVI. 23-12-2008) 
Col. 645-46 
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Situati~n arising out of Bomb Blasts in !India-France Inter-Governmental 
vanous parts of Nonh-Eastern States I Agreement on Civil Nuclear 
with particular reference to Assam Co-operation 
(OUR 193) (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Co1.917-18 
Col. 742-818 : 

Study on Medicinal Plants and Herbs I 
(Deb. 9, Vol. XXXV, 10-12-2008) I 

Col. 1290 I 
Talks with Insurgent Groups 

(Deb. 18, Vol. XXXVI. 23-12-2008) 
CoI.579-BO 

Vision Document for NER 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 744-45 

Welfare Scheme for Anisans 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 35-38 

World Bank Study on Development of 
Natural Resources in NE Region 
(Deb. 9. Vol. XXXV. 10-12-200B) 
Col. 1369-70 

Notary Public 
Amendments in Notary Rules 

(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 279-80 

Appointment of Notaries 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 76-80 

Planning for Online Notary Applications 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 240-4 I 

Nuclear Energy 
Civil NuciearCooperation with Japan 

(Deb. 6. Vol. XXXV. 22-10-2008) . 
(;01.347 i 

I~US Civil Nuclear Deal 
(Deb. 6, Vol. XXXV, 22-10-2ooB) 
Col. 12-13 

Indo-US Nuclear Deal at NSG Meeting 
(Deb. 6, Vol. XXXV, 22-1O-200B) 
Col. 339 

Land Acquired for Nuclear Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 651 

Negotiations with NSG Countries 
(Deb. 6, Vol. XXXV. 22-10-200B) 
Col. 62 

New Nuclear Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.7~ 

Nuclear Power Contracts to US based 
Companies 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 742 

Nuclear Power Plants 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 106-08 

Nuclear Power Reactors in Tamil Nadu 
(Deb. 14. Vol. XXXVI. 17-12-2(08) 
Col. 209 

Sening up Nuclear Plant in Nonh-East 
Region 
(Deb. Q. Vol. XXXV. 10-12-2008) 
Col.810-1J 

Closure of Atomic Power Plants i Supply of Uranium 
(Deb. 14, Vol. XXXVI. 17-12-2008) . (Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 14748 Col. 624-25 

India's Civil Nuclear Energy Initiative (St.) . Thorium Based Energy Projects 
(Deb. 4. Vol. XXXV. 20-10-2008) . (Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 57]-77 Col. 768-69 
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Thorium Based Nuclear Power Plant 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col.377 

Nune(s) 

Availability of Auxiliary Nurse Midwives 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1330-31 

Development of Nursing Services 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.B72 

Migration of Doctors and Nurses 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 169-70 

Nurses in Healthcare Services 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 183-84 

Obituary Reference 
Sad demise of Shri D.C. Srikantappa, 

Shri Kishan Lal Oiler, Shri Rajendra 
Agnihotri, Shri Ram Sajivan, Shri Tej 
Pratap Singh, Prof. P.R. Ramakrishan, 
Shri Shiv Sampati Ram, Shri Pratap 
Singh Saini and S"ri Sultan Salahuddin 
Owaisi 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 1-7 

Sad demise ofShti Baldev Singh Jasrotia 
and Ashfaq Hussain 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 1-2 

Sad demise of Shri Jagdish Awasthi 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 1-2 

Sad Demise ofShri Mohammad Maqbool 
Nursing Staff-Patients Ratio ! Dar. Shri Chiman Bhai Shukla. Shri 

(Deb. 9. Vol. XXXv. 10-12-2008); Gopeshwar,ShriRamPrakashTripathy 
Col614-15 and Shri G M. BanatWaJla 

(Deb. 1. Vol. XXXV. 21-07-2008) 
Nuning College Col. 2-7 
Intake of Nursing Colleges : Sad demise of Shri Vishwanath Pratap 

(Deb. 6. Vol. XXXV, 22-10-2008): Singh, Ch. Munawar Hassan. 
Col. 182-83 Shri Tayyab Hussain, Shri.Ajit Kumar 

Panja 
(Deb. 9, Vol. XXXV, 10-12-2008) Nutrition 

Deficiency oflodine among Children Col. 1-6 
(Deb. 6. Vol. XXXV, 22-10-2008) ObservatioD by tbeSpeabr 
Col. 182 

Nutrition Programme for Children 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 565-66 

Nutritional Supplements to HIV/AIDS 
Patients 
(Deb. 14, Vol. XXXVI, 1/-12-2008) 
Col. 372-73 

Shortage of Vitamin 'C' Tablets 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 117-18 

Certain incidents thaI took place in the 
House 
(Deb. 2, Vol. XXXV, 22*07-2008) 
Col. 97-99 

Matter Regarding A liege<! Threatening of 
members ofBahujan Samaj Pany 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 841-45 

Pennilting Members to exercise their vOk$ 
from inner Lobby 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 99 
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Report of the Committee to enquire into 
complaint made by some members 
regarding alleged offer of money to 
them in connection with voting on the 
Motion of Confidence (St.) 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 527-28 

Observation Homes 

Observation Homes 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 167-68 

0i18ad Natural Gas 

Allocation of Oil Blocks Und~r New 
Exploration Licensing Policy 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Co1.6J-74 

Discovery ofNew Oil Field in Iran by OVL 
(Deb. 10, Vol. XXXV. 11-\2-2008) 
Col. 47 

Extraction of Oil and Natural Gas from 
Mehsana, Gujarat 

Oil and Natural Gas Corporation Limited 

Closure of Retail Outlets by ONGC 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 283-84 

Discovery ofNew Oil Field in Iran by OVL 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 47 

Investment in Power Plants by ONGC 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 274-75 

Mining ofVranium by ONGC 
. (Deb. 6, Vol. XXXV, 22-10-2008) 

Col. 270-71 
MoU signed between ONGC and VCIL 

for Uranium Exploration 
(Deb. '15. Vol. XXXVI, 18-12-2ooB) 
Col.316 

Opening ofLPGlRetail Distnbutorships by 
ONGCandOIL 
(Deb. 15, Vol. XXXVI, IB-12-2008) 
Col.IB8 

Violation of Labour Law byONGC 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col 589 

(Deb. 10, Vol. XXXV, 11-12-2008) Oilladia Umited 
Col. 253-55 Agreement between Oil India Limited and 

Import of Vegetable Oil 
(Deb. 13, Vol. XXXVI. 16-12-2008). 
Col. 197-98 

Pilferage ofNatural Gas and Oi I in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 447-48 

Production of Gas from Krishna Godavari 
River Basin 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.413 

Shortage of Rigs 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 185-86 

Windfall Profit by private Oil Companies 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 137 

National Oi I Corporation of Libya 
(Deb. 10, VoL XXXV. 11-12-2008) 
Col. 2"'4-76 

Social Welfare Scheme by OIL PSUs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 397-404 

Oilseeds 
Area under Oilseeds and Pulses 

Cuhivation 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 26-28 

Financial Assistance tc Mustard Growers 
in Distress 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 164-65 

Hybrid Mustard 
(Deb. 12, Vol. XXXVl, 15-12-2008) 
Col. 73-74 
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Production of Oilseeds 1 Four-Ianing ofNHs in Orissa 
(Deb. 17, Vol. XXXVI, 22-12-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 124-27 i Col. ?34 

OlympicGames I Funding of Tribal Empowerment and 
. . I Livelihood Programme 

p~~~!nd~:SSportspersons In! (Deb. 3, Vol. XXXV, 17-10-2008) 

(~~9. votxxxv, 10-12-2008) Co1.259-60 
Col. 1005-07 Irrigation Projects in Orissa 

Opium 

Opium Cultivation 
(Deb. 11. Vol. XXXVI, 12-12-2008) 
Col 24749 

Organic ZoDes 

Organic Zones 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 427-28 

Orissa 
Ancient City Found in Orissa 

(Deb. IS, Vol. XXXVI, 18-12-20(8) 
Col. 207-08 

.Attacks on Minorities in Orissa and 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 200-02 

Loan Waiver for Bihar and Orissa 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 130-31 

Mango Cultivation 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 64-65 

Maoist Threat on State Borders 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 325 

Model Railway Stations in Orissa 
(Deb. 15, Vol. XXXVI, 18-12-20(8) 
Col. 173-74 

Kamataka Need to expedite the Orissa Water Sector 
(Deb. 10. Vol. XXXV. 11-12-2008): Improvement Project and give 
Co1.374-75 : clearance to the Mahanadi Basin 

Captive Mines of SAIL in Orissa 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 92 

Centrally Protected Monwnems in Orissa 
(Deb. \0, Vol. XXXV, 11-12-2008) 
Col. 182-96 

Cleaning of Brahmani River in Orissa 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 645 

Conservation ofVembanad Lake 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. \308 

Financial Assistance to Government of 
Orissa 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 109-10 

Development Plan (MUR 3n) 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 584 

Need to provide special assistance for 
additional two lakh houses under Indira 
Awaas Vojna for the flood-hit BPL 
families in Orissa (377) 
(Deb. 18, Vol. XXXVI, 23-12-20(8) 
Col. 765 

Need to release funds for reconstruction 
work in flood-affected areas of 
Kalahandi & Naupada districts in 
Orissa (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 293 

Nickel Extraction Plant 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.120 . 



SUBJECT INDEX 155 

Production of Foodgrains in Orissa I Packaged Commodities 
(Deb. 4, Vol. XXXV, 20-10-2008) I Printing of details on Packets 
Col. 55-58 (Deb. 4, Vol. XXXV, 20-10-2008) 

Public Sector Banks in Orissa I 0>1. 303-304 
(Deb. 3, Vol. XXXV, 17-10-2008) i Production cost on Packets 
0>1.215-219 I (Deb. 4, Vol. XXXV, 20-10-2008) 

Railway Connectivity in Orissa I 0>1.481 
(Deb. 15, Vol. XXXVI, 18-12-2008) I Regulations for Packaged Products 
0>1.122-23 I (Deb. 12, Vol. XXXVI, 15-12-2008) 

Railway Project in Orissa Col. 415 
(Deb. 10, Vol. XXXV, H-12-2008) I Paiating 
Col. S4-58 I Rock Painting 

RehabilitationofTribals I (Deb. IS, Vol. XXXVI, 18-12-2008) 
(Deb. 3, Vol. XXXV, 17-10-2008) i 0>1. 105-06 
Col. 225 I Pakistan 

Restoration of Historical Forts of Orissa I Agreement with Pakistan on Sir Creek 
(Deb. 7. Vol. XXXV, 23-10-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 273 I Col. 923 

ROBs/RUBs in Orissa and Maharashtra I Basmati Trademark for Pakistan 
(Deb. 7, Vol. XXXV, 23-10-2008)11 (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 378-86 0>1.212-\3 

Second Opening of Cuttack Railway \' Bilateral Relations with Pakistan 
Station (Deb. 9, Vol. XXXV, 10-12-200$) 
(Deb. 7. Vol. XXXV. 23-10-2008) I 0>1. 548-49 

Col. 153 I Concessions to Pakistan under SAFTA 
Slum Free Orissa (Deb. 5, Vol. XXXV, 21-10-2008) 

(Deb. II. Vol. XXXVI, 12-12-2008) Col. 233-34 
CoI.I()9..12 

Sports Projects in Orissa 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 829-32 

World Bank Loan for Coastal Zone 
Management in Orissa 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 409 

Ozoae 
International Agreements to Reduce 

Ozone Depletion 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 91 1 

Express Link between Historic Sikh 
Shrines in India and Pakistan 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 929 

Indian Fishermen in PakJails 
(Deb. 6, Vol. XXXV, 12-10-2008) 
Col. 235-36 

Indians Languishing in Pakistan Jails 
(Deb. 9, Vol. XXXV, 10-11-2008) 
Col. 1378 

Indo-Pak Joint Anti-terror Mechanism 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 165-66 
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)ndo-Pak Peace Talks I Violation of Ceasefire Agreement . 
(Deb. 6, Vol. XXXV, 22-10-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 24 1-42 I Col.507-508 

Infiltration ofTerrorists from Pakistan Visit of Pakistan's National Security 
(Deb. 6, Vol. XXXV, 22-10-2008) Advisor to india 
Col. 87-88 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Integrated Check Posts I Co1.214-15 
(Deb. 18, Vol. XXXVI, 23-12-2(08) I PuchayatiRaj 
Col. 31-33 

. .. Development of Villages through 
lSI Actrvlt1es I Pancbayati Raj System 

(Deb. 5, Vol. XXXV, 21-10-2oo8)! (Deb. 6, Vol. XXXV; 22-10-2008) 
Col. 347-48 i CoI.42-43 

lSI Activities in Assam \ . 
(Deb. IB, Vol. XXXV1-, 23-12-2008) i Empowerment of Local Bodies through 
Col. 655 ! PRJ 

! (Deb. 9. Vol. XXXV, 10-12-2008) Misuse of Aid by Pakistan I . 
(Deb. 9, Vol. XXXV, 10-12-2008)' Co1.629-44 
Col. 885-86 I IT Support to Pancbayats 

Overstaying Pakistani Nationals ! (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 5, Vol. XXXV, 21-10-2008) I Col. 22B-32 
Col 634-35 ! Monitoring of ARWSP Projects by PRls 

Secretary Level Talks 1 (Deb. 3. Vol. XXXV, 17-10-2008) 
(Deb. 18. Vol. XXXVI, 23-12-2008)! Col. 122-122 

Col. 345-41 ! Panchayat Yuva Kendra Aur Khel 
TAPI Gas Pipeline Project I Abhiyan Scheme 

(Deb. 10, Vol. XXXV. 1I-12-2008)! (Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 181-82 j Col. 137-39 

Terrorist Infrastructure in Pakistan 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 119-20 

Trade between India and Pakistan 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 301-04 

Turkmenistan-Afgbanistan-Pakistan-
India Pipeline Project 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 184-85 

Unequivocal Condemnation of the 
Heinous Attacks in Mumbai by 
Terrorist elements from Pakistan (Res.) 
(Deb. 10, Vol. XXXV. 11-12-2(08) 
Col. 694-96 

Panchayats (Extension to the Scheduled 
Areas) Act 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 188-208 

Powers to Panchayati Raj Institutions 
(Deb. 9, Vol. XXXV, 10.12-2008) 
Col. 170-71 

Role of Panchayats in the Rural 
Development 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Coll2S9-90 

Training to Panchayat Representatives 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col.C)9..l02 
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Paper I 
Promotion of Paper Industry 

(Deb. 13, Vol. XXXVI. 16-12-200S) I 
Col. 296 I 

Papers Laid on the Table I 
i 

44th Report of the Commissioner for Ii 

Linguistic Minorities, for the period I 
from July, 2005 to JW1e. 2006 
(Deb. 10, Vol. XXXV, 11-12-2008) I 
Col. 514 I 

51 st Annual Report on the Working and 
Annual Administration of the 
CompaniesAct, 1956 
(Deb. 4. Vol. XXXV. 20- 10-2008) 
Col 578 I' 

Annual Administration Report and 
Review by the Government of the 
working of the lawaharlal Nehru Port 
Trust, Mumbai, for the year 2007-2OOS 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
CoL 707 

Annual Administration Report and Review 
by the Government of the working of 
the Kolkata Port Trust, Kolkata, forthe 
year 2007-2008 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
CoL 706 

Annual Administration Report and Review 
by the Govermnent of the wOlking of 
the Mormugao Port Trust, Mormugao, 
for the year 2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 704 

A copy of the Employees' State Insurance 
(Amendment) Ordinance, 2008 (No.7 I 
of200S) under article 123 (2) (a) of the I 
Constitution I 

(Deb. 1, Vol. XXXV. 21-07-2008) I' Annual Administration Report and Review 
Col. S - by the Government oftbe working of . I the New Mangalore Port Trust, 

Annual Accounts and Audit Report of the ' M I fi the 2007 -200S 
Sardar Vallabhbhai N!'lional Institute I (;::,r:I;eV;~ ~~I 23-12-2008) 
of Technology, Sural. for the year I C 1 7' • 
2OQ&.2007 I 0 . 70 
(Deb. 13. Vol. XXXVI, 16-12-2008) AnnualAdminimationReportandReview 
Col. 511 by the Government of the working of 

Annual Accounts and Audited Report of I the Paradip Port Trust, Paradip, for the 
the North-Eastern Hill University, year2007-2008 
Shillong, for the year 2006-, 2007 I (Deb, 18, Vol. XXXVI, 23-12-200S) 
(Deb. 13, Vol. XXXVI. 16-12-200S) Col. 704 
Col. 509 I Armual Administration Report and Review 

Annual Administration Report and Review I by the Government of the working of 
by the Government of the working of I the Tuticorin Port Trust, Tuticorin, for 
the Cochin Port Trust, Cochin. for the I theyear2007-200S. 
year2007-200S I' (Deb. IS. Vol. XXXVI, 23-12-2OOS) 
(Deb. 18. Vol. XXXVI, 23-12-200S) Col. 706 
Col. 703 I 

Annual Administration Report and Review I 
by the Government of the working of I' 

the Chennai Port Trust, Chennai. for 
the year 2007-200S 
(Deb. IS. Vol XXXVI. 23-12-2(08) I 
Col. 707 ! 

Armual Administration Report and Review 
by the Govenunent of the working of 
the Visakhapatnam Port Trust, 
Visakhapatnam. fur the year2007-2oo8 
(Deb, IS, Vol. XXXVI, 23-12-2008) 
Col. 706 
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Annual Administrative Reports of 
the Cantonment Boards for the year 
2007-200s,"alongwithAccounts 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 682 I 

I 

Annual Report and Audited Accounts of 
Institute of Hotel Management, 
Catering Technology and Applied 
Nutrition, Chennai 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 336 

Annual Audited Accounts and Review by ! Annual Report and Audited Accounts of 
the Government of the working of the i Institute of Hotel Management, 
Maulana Azad National Urdu i Catering Technology and Applied 
University, Hyderabad. for the year I Nutrition, Bhopal 
2007-2008 I (Deb. IS, Vol. XXXVI. 18-12-2008) 

. Col. 337 
(Deb. 18, Vol. XXXVI, 23-12-200B) I' 
Col. 736 Annual Report and Audited Accounts of 

Institute of Hotel Management, 
Annual Audited Accounts and Review by! Catering Technology and Applied 

the Government of the working of the ! Nutrition, Ahmedabad 
New Mangalore Port Trust. II (Deb. 15, Vol. XXXVI, 18-12-2008) 
Mangalore, fortheyear2007-200B' Col. 337 
(Deb. I B, Vol. XXXVI, 23- t 2-2008) : Annual. Repon and Audited Accounts of 
Col 703 Institute of Hotel Managemont, 

. Catering Technology and Applied 
Annual Budget of the Damodar Valley Nutrition, ShiUong 

CorporationfortheyeariOO8-2009 (Deb. IS, Vol. XXXVI, 18-12·2008) 
(Deb. 16, Vol. XXXVI, 19-12-2008) I Col.336 
Col 400 I Annual Report and Audited Accounts of 

. I the Deposit Insurance and Credit 
Annual Report and AudIted Accounts of I Guarantee Corporation for the year 

Institute of Hotel Management, I ended 31st Marth, 2008 
Catering Technology and Applied I (Deb. 4, Vol. XXXV, 20·10·2008) 
Nutrition, Kolkata ! Col. 607 
(Deb. IS, Vol. XXXVI, 18-12-2008) : Annual Report and Accounts of the 
Col.335 i Regional R1n.I banks for the year ended 

. I the 31 st March, 2008 
Annual Report and Audited Accounts of I' (Deb. 10, Vol. XXXV, 11.12.2001) 

Inqitute of Hotel Management, Co1.5S4 
C ... ':: and Nutrition (Society), I Annual Report and Audited Acc:ounts of 
GUlJa:,t-'ur i National Capital Region Planning 
(Deb. 15, Vol. XXXVI, IB-12-2008) Board, New Delhi, for the year 
Col. 336 2006-2007 

Annual Report and Audited Accounts of 
Institute of Hotel Management, 
Catering Technology and Applied 
Nutrition, Goa 
(Deb. IS, Vol. XXXVI, IB-12-2oo8) 
Col. 336 

(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 581 

Annual Report and Audited Accounts of 
Assam UniVersity. Sik:har. for die year 
2006-2007 
(Deb. 13, Vol. XXXVI. 16-12.200.) 
Col.S09 
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Annual Report and Audited Accounts of ' 
Institute of Hotel Management, 
Catering and Nutrition, New Delhi 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 336 

Annual Report and Audited Accounts of 
Institute of Hotel Management, 
Catering and Nutrition, Shimla 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 336 

Annual Report and Audited Accounts of 
Institute of Hotel Management, 
Catering Technology and Applied 
Nutrition, Bangalore 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 337 

Annual Report and Audited Accounts of 
Institute of Hotel Management. 
Catering Technology and Applied 
Nutrition. Hyderabad 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 336 

Annual Report and Audited Accounts of 
Institute of Hotel Management. 
Catering Technology and Applied 
Nutrition, Jaipur 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 335 

Annual Report and Audited Accounts of 
Institute of Hotel Management, 
Catering Technology and Applied 
Nutrition, Mumbai 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 335 

Annual Report and Audited Accounts of 
Institute of Hotel Management. 
Catering Technology and Applied 
Nutrition, Lucknow 
(Deb. IS, Vol. XXXVI, 18-12-2008) ; 
Col. 336 I 

Annual Report and Audited Accounts of 
Institute of Hotel Management, 
Catering Technology and Applied 
Nutrition, Guwahati 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 336. 

Annual Report and Audited Accounts of 
Institute of Hotel Management, Hajipur 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 336 

Annual Report and Audited Accounts of 
the Council for Advancement of 
People's Action and Rural Technology. 
New Delhi, for the year 2006-2007 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 404 

Annual Report and Audited Accounts of 
the Delhi Urban Art Commission. 
New Delhi, for the year 2007-2008 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 399 

Annual Report and Review of the working 
of the Assam University. Silchar, for 
the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 509 

Annual Report and Review of the working 
of the Nagaland University, Kohima, 
for the year 2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 509 

Annual Report and Review of the working 
of the University of Allahabad, 
Allahabad, for the year 2005-2006 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 510 

Annual Report of the Central Vigilance 
Commission. New Delhi, for the year 
2007. 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 714 

Annual Report of the Indian Council of 
World Affairs, New Delhi, for the year 
2007-2008 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 353 



160 LOK SABHA 

Annual Report of the National Disaster ! Annual Report, and Audited Acc()unts of 
. Mana~nt Authority. for the year. 1 the working of the. Sharat Shiksba _2001 . . .... KQsh. New Delbi, fOT the ycaJ 
(Deb.S,Vol. XXXV.~I~lo;.2008) 2tX)S.2IlO6' 
C9l.;811. . ..... '.' '. .... ..... .... ..{Dtb.I~Vof,XXXVI, t6-1:2-2oo8,) 

Ammai'~«,~.Na1ioftaf.aousing . .; Ol1SOS· " ." 
. ad. New·Pelbi. fordieyear2006:.2007 Annual RtPort,'AUdited Ae~oUllts and 

(Deb. 14, VoL XXXVI. 17-12-20(8) Review oftbe workmg of the IftStitute 
Col 470 of Mathematical Sciences. Chennai for 

Annual Report of the Protection of Civil . the year 2007-2008 
RightsAct, 1955. for the year 2006 (Deb. 14, Vol. XXXVI, 17·12-2008) 
(Deb. 10, Vol. XXXV. 11-12-2008) Col.462 
Col. 556 

Annual Report of the Scheduled Castes 
and the Scheduled Tribes (Prevention 
of Atrocities) Act, 1989. for the year 
2006 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 556 

AMuaI Report of the Union Public Service 
Commission. New Delhi, for the year 
2007-2008 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 542 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Central Council for 
Research In Unani Medicine. 
New Delhi. fordle year 2006-2007 
(Deb, 6, Vol. XXXV, 22-10-2008) 
Col. 355 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Indian Jnstitute of Public 
Administration, New Oelh~ for the y~ 
2007-2008 

Annual Report and Audited Accounts (Deb, 6, Vol. XXXV, 22-10-2008) 
of Institute of Hotel Management Col. 362 
and Catering Technology, . 
Thiruvananthapuram . Annual Report,. AudIted Accounts and 
(Deb. 15, Vol. XXXVI. 18-12-2008)! Review b)' the Government of the 
Col 336 ! working of the National Biodiversity 

! 

: Authority, Chennai. for the year An',lIal Report and Audited Accounts of ! 
Inslitatc of Hotel Management, i 2006-2007 
Catering and Nutrition, Chandigam j (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb, IS, Vol. XXXVI, 18.12-2008) I Co1.368 
Col. 337 I Annual Report, Audited Accounts and 

Annual Report and Audited Accounts of '\ Review by the Government of the 
Institute of Hotel Management, I working of the National Institute of 
Catering Technology and Applied ,I . Homoeopathy, Kolkata, for the year 
Nutrition, Gwalior , 2()()6..()7 

(Deb. IS, Vol, XXXVI, 18-12-2008)! (Dcb. 6, Vol. XXXV, 22-10-2008) 
Col. 336 : Col. 353 
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Annual Report. .Audited Accounts and 
. Review by the Gnvernment of the 
wQrking Qfthe Rajiv Gandhi National 
Institute of Youth DevelC)pment, 
Sriperumbudur, fordle year 2006-2007 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 352-53 

Annual Report, Audited Accounts and 
Review by Government of the working 
of the Andhra Pradesh State Agro 
Industries Development Corporation 
Limited, Hyderabad, for the year 
2006-2007 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 581 

Annual Report, Audited Accounts and 
Review by Government of the wurking 
of the Himachal Pradesh Agro 
Industries Development Corporation 
Limited, Shimla, for the year 2006-2007 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col: 5&2 

Annual Report, Audited Accounts and 
Review by GQvernment of the working 
Qf the Madhya Pradesh State Agro 
Industries DevelQpment Corporation 
Limited Bhopal, for the year 2005-2006 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 582 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the National Horticulture 
Board, Gw-gaon. for the year 2006-2007 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 584 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Central Wool 
Development Board, Jodhpur, for the 
year 2007-2008 . 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 699 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Housing and Urban 
Development Corporation Limited, 
New Delhi, for the year 2006-2007 
(Deb. I I, Vol. XXXVI, 12-12-2008) 
201. 583-84 

Annual Report, Audited ACcounts .and 
Review by the Govemtnent,of the 
working ot.tfi¢h,di&.n'~~\YIlbl~ 

=~~~~:: 
(Deb. II, Vol. xxXvi62~1:t,,~j 
Col. 583 

Annual Report. Audited Accounts and 
Review by tbe Government of the 
working of the. National Cooperative 
Housing Federation of India, 
New Delh~ for the year 2007·2008 
(Deb. l\, Vol. XXXVI, 12-12-2008) 
Col. 584 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the NTPC Limited, 
New Delhi, for the year 2007-2008 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 585 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Power Finance 
Corporation Limited, New Delhi, for the 
year 2007-2008 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 586 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Power Grid Corporation 
oflndia Limited, New Delh~ for the year 
2007-2008 
(Deb. 11, Vol. XXXV\. 12-12-2008) 
Col. 585 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Aeronautical 
Development Agency, Bangalore, for 
the year 2007-2008 
(Deb, 12, Vol. XXXVI. 15-12-2008) 
Col. 683 
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Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Agricultural and 
Processed Food Products 
Development Authority. New Delhi. for 
the year 2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 740 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the All India Federation of i 
Co-operative Spinning Mills Limited. 
Mumbai. for the year 2007-2008 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 689 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the All India Handloom 
Fabrics Marketing Co-operative 
Society Limited. New Delhi. for the year 
2007-2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 678 

Annual Report. Audited A«:ounts and 
Review by the Government of the 
working of the All India Institute of 
Speech and Hearing. Mysore. for the 
year 2007-2008 
(Deb. IB, Vol. XXXVI. 23-12-2008) 
Col. 7\3 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Andhnt Pradesh State 
Irrigation Development Corporation 
Limited. Hyderabad. for the year 
200S-2006 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 703 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Andrew Yule and 
Company Limited. Kolkata, and its 
I\Ibsidiaries for the year 2007 -2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 729 

Annual Report. Audited Accounts and 
Review by' the Government of the 
working of the Apparel Export 
Promotion Council, New Delhi, for the 
year 2007·2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 694 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Assam Agro Industries 
Development Corporation Limited, 
Guwahati, for the year 2003·2004 
(Deb. 12, Vol. XXXVI, 15·12-2008) 
Col. 686 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Bar Council of India, 
New Delhi, for the year 2006-1007 
(Deb. II. Vol. XXXVI, 12·12·2008) 
Col. 582 

Annual Repon. Audited Accounts and 
Review by the Government of the 
working of the Bharat Bhari Udyog 
Nigam Limited. Kolkata. and its 

. subsidiaries for the year 2007·200B. 
(Deb. 18. Vol. XXXVI. 23·12·2008) 
Col. 729 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Bharat Dynamics 
Limited, Hyderabad, for the year 
2007-2008 
(Deb. 12, Vol. XXXVI. 15·12·2008) 
Col. 682 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Bhara' Electronics 
Limited. Bangalore, for the year 
2007·2008 
(Deb, 12. Vol. XXXVI, 15.12.2008) 
CoL 682 
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Annual Report. Audited Accounts and : 
Review by the Government of the I 

working of the Bharat Gold Mines 
Limited. Oorgaum. for the year 
2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) . 
Col. 708 

I 
Annual Report. Audited Accounts and ! 

Review by the Government of the : 
working of the Birds Jute and Exports i 
Limited. Kolkata. for the year 2006-2007 i 
(Deb. 12. Vol. XXXVI, 15-12.2008) 
Col. 696 

Annual Report, Audited Accounu and 
Review by fhe Government of the 
working oflhe Birds Jute and Exports 
Limited. Kolkata, forlhe year 2007-2008 
(Deb. 12. Vol. XXXVI. 15-12-2(08) 
Col. 700 

Annual Report. Audited Account, and ! 
Review by the Government of the : 
working of the Bombay Textile: 
ResearchAs&ociation. Mumbai. for the 
year 2007-2008 , 
(Deb. 12. Vol. XXXVI, 15-12-2008) i 
CoL 698 

Annual Report. Audited Accounts and ; 
Review by the Government of the i 
working of the arahmaputra Board. ; 
Guwahati. for the year 2006-2007 ; 
(Deb. 4. Vol. XXXV. 20-10-2008) i 

Col.~80 

Annual Report. AI/diled Accounts and ' 
Revlow by the Government pf the 
working offhe Rritiillindia Corporation i 

~. K~, fonlle year W06-2001 ' 
(Deb. 12. Vol. XXXVI. 15-I2<'WOI) 
Col. 696 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Central Civil Services 
Cultural and Sports Board. New Delhi. 
forlhe year 2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 723 

Annual Report. Audited Accounts·and 
Review by the Government of the 
working of the Central Council for 
Research Ayurveda and Siddha. 
New Delhi. for the year 2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 718 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Central Electronics 
Limited. New Delhi. for the year 
2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 710 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Central Institute of 
Plastics Engineering and Technology. 
Chennai. for the year 2007-20011 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 713 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Central Manufacturing 
Technical Institute. Bangalore. for the 
year 2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 732 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Central Pulp ReseaJl:h 
Institute. Saharanpur. for the year 
2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 733 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Central Silk Board. 
Bangalore, for the year 2007-2008 
(Deb. 12. Vol. XXXVI. 15-12-2(08) 
Col. 697 
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Annual Report, Audited Accounts and 
Review by the Government of the 
working of tile Central Tibetan Schools 
Administration, Delhi, for the year 
2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
CoL 725 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Centre for Development 
of Advanced Computing, Pune, for the 
year 2007-2008 
(Deb. 12, Vol. XXXVI, IS-12-2008) 
Col. 702 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Centre for Materials for 
Electronics Technology, Pune, for the 
year 2007-2008 
(Deb. 12. Vol. XXXVI, IS-12-2008) 
Col. 700 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Centre for Wind Energy 
Technology, Chennai, for the year 
2007-2008 
(Deb. 11. Vol. XXXVI, 12-12-20(8) 
ColS83 

Annual Repon. Audited Accounts and 
Review by the Government of the 
working of the Civil Services Society. 

" New Delhi. forthe year 2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 723 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Coal India Limited, 
Burdwan, for the year 2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 759 

Annual Report, .Audited Accounts and 
Review by the Government of the 
working of the Coastal Aquaculture 
Authority, Chennai. for the years 
2005-06 and 2006-07 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 694 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Coffee Board. 
Bangalore, for the year 2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 740 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Coir Board, Koehi. for 
the year 2007 -2008 
. (Deb. 18, Vol XXXVI, 23-12-2(08) 
Col. 710 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Cotton Corporation of 
India Limited. Mumbai, for the year 
2007..20()8 
(Deb. 12, Vol. XXXVI, 15-12-2001) 
CoI.696 . 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Damodar Valley 
Corporation, Kolkata, for tbe year 
2006-2007 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 586 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Delhi Development 
Authority. New Delhi, for the year 
2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-20(8) 
<;:01.701 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of tile Dental Council oflndia, 
NeW Delhi. for the year 2007-2008 . 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
C.aL 715 
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Annual Report, Audited Accounts '!,nd 
Review by the Government of the 
working of the ERNET. India. 
New Delhi. for the year 2007-2008 
(Deb. 12, Vol. XXXVI, \5-\2-2008) 
Col. 702 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Export Credit Guarantee 
Corporation oflndia Limited, Mumbai, 
for the year 2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 738 

Annual Report. Audited A<x:ounts and 
Review by the Government of tbe 
working of the FertiliZer Corporation 
of India Limited, New Delhi, for the year 
2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 712 

AMual Report. Audited Accounts and 
Review by the Government of the 
working of the Food Corporation of 
India, New Delhi, for tile year 2006-2007 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 610-61 1 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Gard~n Reach 
Shipbuilders and Engineers Limited, 
Kolkata. for the year 2007-2008 
(Deb. 12. Vol. XXXVI, \5-12-2008) 
Col. 681 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Gem and jewellery 
Export Promotion Council. Mumbai, for 
the year 2007-2008 
(Deb. 18; Vol. XXXVI. 23-12-2008) 
Col. 739 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the General Insurance 
Corporation of India, Mumbai, for the 
year 2007-2008 . 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 730 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Goa Meat Complex 
Limited, Panjim, for the year 2005-2006 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 692 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Goa Shipyard Limited, 
Vasco de Gama, for the year 2007-2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col 681 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Handloom Export 
Promotion Council, Chennai, for the 
year 2007-2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 694-95 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Himalayan 
Mountaineering Institute. Darjeeling, 
for the year 2006-2007 and 2007 - 2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoJ.679 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Hindustan Aeronautics 
Limited, Bang.tlore. for the year 
2007-2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 682 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the H industan Copper 
Limited, Kolkata. for the year 2007-2003 
(Deb. 18, Vol. XXXVI, 23-12-1008) 
Col. 708 
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Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Hindustan Vegetable 
Oils Corporation Limited. New Delhi. 
for the year 2004-2005 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 610 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Hindustan Vegetable 
Oils Corporation Limited, New Delhi. 
for the year 2005-2006 
(Deb. 12. Vol. XXXVI. 15-12-2(08) 
Col. 702 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Housing and Urban 
Development Corporation Limited, 
New Delh~ for the year 2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2(08) 
Col. 711 

Annual Repon. Audited Accounts and 
Review by the Government of the 
working of the HSCC (India) Limited, 
Noida, for the year 2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 716 

Annual Report. Audited Accounts and ; 
Review by the Government of the : 
working of the Indian Council of ; 
Forestry Research and Education. ! 
Dehradun. for the year 2007-2008 i 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Indian Institute of 
Technology. Kanpur. for the year 
2006-2007 
(Deb. 18, Vol. XXXVI. 23-12-2(08) 
Col. 733 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Indian Institute of 
Technology. Kharagpur. for the year 
2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2(08) 
CoI.1'.J6 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Indian In!l1.itute of 
Technology. Madras. for the year 
2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col 735 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Indian Institute of 
Technology. Kanpur. for the year 
2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-20(8) 
Col. 735 

(Deb. 18, Vol. XXXVI, 23-12-2008) ! Annual Report. Audited Accounts and 
Col. 74 I . Review by the Government of the 

Annual Report. Audited Accounts and working of the Indian Jute Industries 
Review by the Government of the Research Association. Kolkata. for the 
working of the Indian Council of Social year 2006-2007 
Science Research, New Delhi, for the , (Deb. 12. Vol. XXXVI. 15-12-2008) 
year 2007-2008 . 
Deb CoI.~ 

( . 18. Vol. XXXVI, 23-12-2008) 
Col. 736 i Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Indian Diamond 
Institute. Sural, forthe year 2007-2008 
(Deb, 18, Vol. XXXVI, 23-12-2008) 
Col. 739 

, Review by the Government of the 
working of the Indian Medicines 
Pharmaceutical Corporation Limited. 
Almora, for the year 2006-2007 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 717 
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Annual Report, Audited Accounts and I 
Review by the Government of the I 
working of the Indian Plywood 
Industries Research and Training 
Institute, Bangalore, for the year I 
2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) I 
Col. 741 i 

I 
Annual Report, Audited Accounts and i 

Review by the Government of the ! 
working of the Indian Silk Export I 
Promotion Council, Mumbai, for the I 
year 2007-2008 ! 
(Deb. 12. Vol. XXXVI. \5-12-2008) Ii 

Col. 697 

Annual Report, Audited Accounts and Ii 

Review by the Government of the 
working of the Indian Society of ; 
Agricultural Economics. Mumbai. for I 
the year 2007-2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 690 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Indian Society of: 
Agricultural Statistics. New Delhi, for 
the year 2007-2008 
(Deb. 12. Vol. XXXVI. \5-12-2008) 
Col. 690 

Annual Report. Audited Accounts and ; 
. I 

Review by the Government of the : 
working of the Institute of Textile i 
Management. Coimbatore. for the year : 
2007-2008 
(Deb. 4. Vol. XXXV. 20-10-2008) ; 
Col. 608 

Arnual Report, Audited Accounts and i 
Review by the Government of the : 
working of the International Institute 
of Population Sciences, Mumbai, for 
the year 2007-2008 
(Deb. 18. Vol XXXVI. 23-12-20(8) 
Col. 717 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the ITI Limited, Bangalore, 
for the year 2007-2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 701 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Jamia Millia Islamia, 
New Delhi, for the year 2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 737 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Jawahar Institute of 
Mountaineering and Winter Sports, 
Pahalgam. for the year 2006-2007 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Co\. 680 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Jawaharlal Nehru 
Aluminium Research Development and 
Design Centre. Nagpur, for the year 
2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 709 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Karnataka Cashew 
Development Corporation Limited. 
Mangalore. for the year 2007 -2008 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Co\. 686 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Kendriya Bhandar, 
New Delhi. for the year 2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 724 
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Annual Report. Audited Accounts and i Annual Report, Audited Accounts and 
Review by the Government of the l Review by the Government of the 
working of the Kerala Land working of the Marine Products Export 
Development Corporation Limited, Development Authority, Kochi, for the 
Thiruvananthapuram. for the year year 2007-2008 
2001-02. 2002-03 and 2003-04 (Deb. 18. Vol. XXXVI. 23~12-2(08) 
(Deb. 12, Vol. XXXVI, 15-12-2008) Col. 739 ,. ,~ 

~~ ~. 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Lakshadweep 
Development Corporation Limited, 
Kavaratti, for the year 2006-2007 
(Deb, 12, Vol. XXXVI, IS-12-2008) 
Col. 692 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Lokpriya Gopinath 
Bordoloi Regional Institute of Mental 
Health, Tezpur, forme year 2007-2008. 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 715 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Madras Fertilizers 
Limited, Tamil Nadu, for the year I 
2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col 712 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Mahatma Gandhi 
Institute of Medical Science, Wardha, 
for the year 2007-2008 
(Deb. 18. Vol. XXXVI, 23-12-2008) : 
Col. 714 

Annual Report, Audited Accounts and 
Review by the Gov«nment of the 
working of the Man-Made Textiles 
Research Association, Sural, for the 
year 2007-2008 . 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 609 

Annual Report, Audited Accountsiipid 
Review by tbe Government of tbe 
working of the Mazagon Dock Limited. 
Mumbai, for the year 2007-2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 682 

AnnuaJ Report, Audited Accounts and 
Review by the Government of the 
working of the Mineral Exploration 
CoIporation Limited, Nagpur, for the 
year 2007-2008 
(Deb. IS. Vol. XXXVI, 23-12-200S) 
CoI.7OQ 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Misbra Dhatu Nigam 
Limited, Hyderabad. for the year 
2007-2008 
(Deb. 12. Vol. XXXVI. 15-12·2008) 
Col. 681 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Narmada Hydroelectric 
DevelormentCorporation, Bhopal, for 
the year 2007-2008 
(Deb. t I. Vol. XXXVI. 12-12-2008) 
Col. 585 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Academy of 
Medical Sciences, New Delhi. for the 
)'Cal' 2007-2008 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 714 
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Annual Repon, Audited Accounts and i 
Review by the Government of the : 
working of the National Agricultural : 
Co-operative Marketing Federation of : 
India Limited, New Delhi, for the year : 
2007-2008 ' 
(Deb., 12, Vol. XXXVI. 15- I 2-2008) . 
Col. 689 

Annual Repon, Audited Accounts and 
Review by the Government of the 
working of the National Aluminium 
Company Limited. Bhubaneswar, for 
the year 2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 708 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Buildings 
Construction Corporation Limited, 
New Delhi. 1m-the year 2007-2008 
(Deb. 11, Vol. XXXVI. 12-12-2008) 
Col. 581 

Annual Report, Audited Accounts and 
Review by the Go ... ·crnment of thc 
working of the National Cooperative 
Union oflndia. New Delhi. for the year 
2007-2008 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 690 

Annual Repon, Audited Accounts and 
Review by the Government of the 
working of the National Cooperative 
Agriculture and Rural Development 
Banks' Federation Limited, Na .... i 
Mumbai. for the year 2007-2008 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 691 

Annual Repon. Audited Accounts and 
Review by the Government of the 
working of the National Cooperative 
Development Corporation. New Delhi, 
fOT the year 2006-2007 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 686 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Council of 
Education Research and Training, 
New Delhi. for the year 2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 724 

Annual Repon. Audited Accounts and 
Review by the Government of the 
working of the National Council for 
Promotion of Sindhi Language, 
Vadodara, for the year 2005-2006 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 734 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Council of 
Education Research and Training, 
New Delhi, for the year 2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 724 

Annual Repon, Audited Accounts and 
Review by the Government of the 
working of the National Council of 
Rural Institute. Hyderabad, for the year 
2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 734 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Dairy 
Development Board, Anand, for the 
year 2007~8 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 693 

Annual Repon. Audited Accounts and 
Review by the Government of the 
working of the National Federation of 
State Cooperative Banks Limited, Navi 
Mumbai, for the year 2001-2008 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 691 
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AMual Report, Audited Accounts and i Annual Report, Audited Accounts and 
Review by the Government of the! Review by the Government of the 
working of the National Federation of I working of the National Institute of 
Urban Co-operative Banks and Credit I Open Schooling, Naida, for the year 
Societies Limited, New Delhi, for the I 2007-2008 
year 2007-2008. i (Deb. 18, Vol. XXXVI, 23-12-2008) 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Col. 726 

Col. 685 ! Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and i Review by the Government of the 

Review by the Government of the I working of the National Institute of 
working of the National Federation of I Technology, Patna, for the year 
Fishermen's Cooperatives Limited'i 2005-2006 
NewDelhi,fortheyear2007..08 (Deb. 18. Vol. XXXVI. 23-12-2(08) 
(Deb. 12, Vol. XXXVI. 15-12-2(08)! Col. 734 
Col 694 \ 

AMual Report, Audited Accounts and 
Review by the Government of the 
working of the National Handloom 
Development Corporation Limited, J 

Lucknow, for the year 2007-2008 I 
(Deb. 12, Vol. XXXVI, 15-12-2(08) : 

Annual Report, Audited Accounts and 
Review by the Government of tbe 
working of the National Institute of 
Financial Management, Faridabad, for 
the year 2007-2008 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 604-605 

Col 678 ! . I Annual Report. Audited Accounts and 
Annual. Report, Au(hted Accounts and I Review by the Government of the 

Review by the Government of the I working of the National Institute of 
working of the National Informatics I Rock Mechanics Kolar Gold Fields, for 
Centre Services Inc., New Delhi. for the I the year 2007 -200s 
}"22007-2008 I (Deb. 18. Vol. XXXVI, 23-12-2008) 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Col 7fn 
Col 701 I . . I Annual Report, Audited Accounts and 

Annual Report. Audned AccoWlts and I' R' b th Go t f th . eVlew y e vernmen 0 e 
ReView by the Government of the I k' f he N' I I Jtut' f . " wor mg 0 t atlOna. nst e 0 
workmg of the Nauonal Institute of, M I H Ith and N S . 
Agricultural Extension Management. I enla ea euro caences, 
Hyderabad, for the year 2007-2008 I Bangalore, for the year 2007-2008 
(Deb. 12, VoL XXXVI, 15-12-2008) I (Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 689-90 . Col. 714 i 

Annual Report, Audited Accounts and I Annual. Report, Audited Accounts and 
Review by the Government of the! ReVIew by the Government of the 
working of the National Institute of I working of the National Institute of 
Urban Affain, New Delhi, for the year I Technology. Kanpur, for the year 2007-
2007-2008 2008 
(Deb. 1\, Vol. XXXVI, 12-12-2008) i (Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 581 ! Col. 736 
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Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Institute of 
Technology, Patna, for the year 
2006-2007 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 735 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Jute 
Manufactures Corporation Limited. 
Kolkata fo r the year 2006-2007 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 696 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the National Labour 
Cooperatives federation of India 
Limited. New Delhi. for the year 
1iXJ7-2008 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 690-91 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the National Rural Roads 
Development Agency. New Delhi, for 
the year 2007-08 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Co1.5SI-82 

~, 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Nehru Institute of 
Mountaineering Uttarkashi for the year 
2005-2006 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 679 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Nehru Institute of 
Mountaineering, Uttarkashi, for the 
year 2006-2007 
(Deb. 12. Vol. XXXVI. IS-12-200S) 
Col. 679 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the New India Assurance 
Company Limited, Mumbai, for the year 
2007-2008 
(Deb. 18, Vol. XXXVI, 23~12-2008) 
Co1.73! 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the North Eastern Regional 
Agricultural Marketing Corporation 
Limited. Guwahati. for the year 
1iXJ7-2OO8 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 702 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Northern India Textile 
Research Association, Ghaziabad, for 
the year 2007 -200S 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 697 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Padmaja Naidu 
Himalayan Zoological Park, DaJjeeIing, 
for the year 2006-2007 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 742 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Pasteur Institute of 
India, Coonoor, for the year 2007-2008 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Col. 717 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Phannacy Council of 
India, New Delhi, forthe year 2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 714 
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Annual Report. Audited Accounts and: ApnuaJ Report, Audited Accounts and 
Review by the Government of the, Review by the Government of the 
working of the Powerloom working of the REPCO Bank Limited 
Development and Export Promotion; (Repatriates Cooperative Finance and 

Development Bank Limited). Chennai, 
Council, Mumbai. for the year' for the year 2007.2008 . 
2007·2008 (Deb. 18. Vol. XXXVI. 23-12·2008) 
(Deb. 12, Vol. XXXVI. 15-12·2008) Col. 719 
Col. fI19-700 ; Annual Report. Audited Accounts and 

. Review by the Government of the Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Projects and 
Development India Limited. Nokia, for i 
the year 2007·2008 
(Deb., 18. Vol. XXXVI. 23.12-2(08) 
Col. 712 

working of the Rubber Board. 
Kottayam, for the year 2007·2008 
(Deb. 18. Vol. XXXVI. 23·12·2008) 
Col. 740 

Annual Report ... Audited Accounts and 
Review by the Government of the 
working of the Rural Electrification 

Annual Report. Audited Accounts and; Corporation Limited, New Delhi. for the 
Review by tbe Government of the: year 2007·2008 
working of the Rajghat Samadhi; (Deb. II. Vol. XXXVl, 12-12-2008) 
Coramitlee. New Delhi. for the year: Col. 585 
2006-2007 ; Annual Report. Audited Acc(lunts and 
(Deb. It. Vol. XXXVI. 12-12·2008)! Review by the Government of the 
Col. 580 working ofthc Sarva Shiksha Abhiyan. 

Gangtok. for the year 200.3-2004 
(Deb. 18, Vol. XXXVI. 23.12.2(08) 
Col. 125 

Annual Report.. Audited Accounts and ; 
Review by the Government of the 
working of the Rehabilitation 

. Annual Report, Audited Accounts and 
Plantations Limited, Punalur. for the· Review by the Government (If the 
yea-2007-2008 , working of the Seamen's Provident 
(Deb. 18. Vol. XXXVI. 23-12.2(08): Fund Organisation. Mumbai. for the 
Col. 719 year 2007-2008 

Annual Report. Audited Accounts and: (Deb. 18. Vol. XXXVI. 23-12-2008) 
Review by the Government of the i Col. 702 
working of the Rehabilitation i Annual Report. Audited Accounts and 
plantations Limited. Punalur. for the: Revic.w by the Government of the 
year 2007·2008 working of the Sethusamudram 
(Deb. IS Vol XXXVI '3-12-"008) I Corporation Limited. Chennai. for the 

•. • .... - year 11.X)7·2008 
Col. 719 (Deb. 18. Vol XXXVI. 23-t2·2008) 

Annual Report, Audited Account.!; and Col. 7()2 . 
Revi~w by the Government of the i Annual Report. Audited Accounls lind 
woriung of the REPCO Bank Limited: Review by the Government of the 
(Repatriates Cooperative Finance and working of the Shipping Corporation 

. Oevelopmtnt Bank limited), Chcnnai. of India Limited. Mwnbat for the .. car 
fortbcyear2007-200R 2007-2008 . 
(Deb. 18. Vol. XXXVI. 23-12·2008) (Deb. 6. Vol. XXXV, 22.10-2008) 
Col. 719 Col. 352 
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Annual Report. Audited Accounts and , 
Reyiew bv the Government of the : . , 
working of the Singareni Collieries : 
Company Limited, Khammam. for the i 
year 2007-2008 
(Deb. 18. Vol. XXXVI, 23-12-2008) : 

Annual Report, Audited Accounts and 
Review by the Goyernment of the 
working of the Textile Committee. 
Mumbai, for the year 2007·2008 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 699 

Col. 758 i Annual Report, Audited Accounts and 

Annual Report. Audited Accounts and : 
Review by the Goyernment of the ' 
working of the South India Textile: 
Research Association, Coimbatore, for 
the year 2OQ7 -2008 
(Deb. 12, Vol. XXXVI. tS-12-2008) i 
Col. 698 i 

Annual Report, Audited Accounts and ~ 

Reyiew by the Goyernment of the ~ 

working of the State Trading: 
Corporation of India Limited, 1 

New Delhi.forthe year 2007-2008 I 

(De~. 18. Vol. XXXVI. 23-12-2008) i 
Col. 738 

Annual Report, Audited Accounts and; 
Reyiew by the Government of the: 
working of the Synthetic and Art Silk i 
Mills' Research Association, Mumbai. ! 

for the year 2007 -2008 
(Deb. 12. Vol. XXXVI. 15-12-2008) • 
Col. 699 

Annual Report. Audited Accounts and : 
Reyiew by the Government of the . 
working of the Synthetic and Rayon i 
Textiles Export Promotion Council. 
Mumbai. lor the year 2007-2008 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 695 

Annual Report. Audited Accounts and i 
Review by the Government of the ! 
working of the Tata Institute of: 
Fundamental Research. Mumbai, for ; 
the year 2007-2008. i 
(Deb. 18. Vol. XXXVI. 23-12-::~OO8) : 
('01.713 

Review by the Government of the 
working of the Visakhapatnam Port 
Trust, Visakhapatnam. for the year 
2007-2008 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 703 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Wool and Woollens 
Export Promotion Council, New Delhi. 
for the year 2007-2008 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 700 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Wool Research 
Association. Thane, for the year 
2007-2008 
(Deb. 12, Vol. XXXVI, 15-12-20(8) 
('01.699 

Annual Report, Audited Accounts and 
Review by the Government of the 
working National Institute of Design, 
for the year 2007 ·2008 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col. 732 

Annual Report, Audited Accounts and 
Review of the Airlines Allied Services 
Limited, New Delhi, for the year 
2006-2007 
{Deb'".15,Vol,XXXVI. t8-I2-2008) 
Col. 338 

Annual Report, Audited Accounts and 
Review of the Antrix Corporation 
Limited, Bangalore, for the year 
2007-2008 
(Deb. 14, Vol. XXXVI~' 17-'12-2008) 
Col. 465 
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Annual Report. Audited Accounts and ! Annual Report, Audited Accounts and 
Review of the Automotive Research Review of the Bridge and Roof 
Association oflndia. Pune. for the year Company (India) Limited, Kolkata. for 
2007-2008 the year 2007-200S 
(Deb. 15. Vol. XXXVI. IS-12-200S) (Deb. 15. Vol. XXXVI. IS-12-200S) 
Col. 351 Col. 348 

Annual Report, Audited Accounts and 
Review of the Balmer Lawrie 
Investments Limited, Kolkata, for the 
year2007-200S 
(Deb. IS, Vol. XXXVI, 18-12-2(08) 
Col. 352-53 

Annual Report. Audited Accounts and 
Review of the Broadcast Engineering 
Consultants India Limited. New Delhi, 
for the year 2007-2008 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 478 

Annual Report, Audited Accounts and i Annual Report. Audited Accounts and 
Review of the Sharar Heavy ElectricaJs Review of the Cement Corporation of 
Limited, New Delhi. for the year India Limited New Delhi, for the year 
2007-2008 2007-2008 
(Deb. IS, Vol. XXXVI, 18-12-2(08) (Deb. 15, Vol. XXXVI, 18-12-2(08) 
Col 349 Col 348 

Annual Report, Audited Accounts and : Annual Report. Audited Accounts and 
Review of the Sharat Petroleum! Review ofthe Central Wakf Council. 
Corporation Limited, Mumbai. for the : New Delhi. for the year 2007-2008 
year 2007-2008 , (Deb. 10. Vol. XXXV. 11-12-2008) 
(Deb. 10, Vol. XXXV. 11-12-2008) i CoI.514-15 
Col. 565 : Annual Report, Audited Accounts and 

AllJIual Report. Audited Accounts and: Review of the Central Zoo Authority. 
Review of the Bharat Pumps and for the year 2006-2007 
Compressors Limited. Allahabad, for (Deb. 10, Vol. XXXV, 11-12-2008) 
the year 2007-2008 Col. 566 
(Deb. 15, Vol. XXXVI. 18-12-2008) ~ Annual Report. Audited Accounts and 
Col. 348-49 ; Review ofthe Centre of Excellence on 

Annual Report, Audited Accounts and 
Review of tbe Bharat Refractories 
Limite !. Bokaro Steel City. for the year 
2007-200S 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 564 

Annual Report, Audited Accounts and 
Review of the Bharatiya Nabhikiya 
Vldyut Nigam Limited, Chennai, for the 
year 2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-20(8) 
CoI.~5 

Medicinal Plants and Traditional 
Knowledge. Foundation for 
Revitalization of Local Health 
Traditions, Bangalore. for the year 
2007-2008 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col 560 

Annual Report, Audited Accounts and 
Review of the Cochin Shipyard 
Limitecl. Kochi. for the year 2007-2008 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 514 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the Electronics Corporation I Review of the Hindustan Petroleum 
of India Limited, Hyderabad, for the I Corporation Limited, Mumbai, for the 
year 2007-2008 I year 2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) i (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 464 ! Col. 565 

I Annual Report, Audited Accounts and 
Annual. Report, Audit~d A~counts. and I Review ofth~ Hindustan Photo ~ilms 

ReView of the Engmeenng Projects I ManufactUring Company Limited, 
(India) Limited, New Delhi, for the year Ootacamund, for the year 2007-2008 
2007-2008 I (Deb. IS, Vol. XXXVI, 18-12-2008) 
(Deb. 15, Vol. XXXVI, 18-12-2008) CoI.350 
Col 349 Annual Report, Audited Accounts and . I Review of the Hindustan Sa1ts Limited, 

Annual Report, Audited Accounts and I Jaipur, for the year 2007-200s 
Review of the Engineers India Limited, 1 (Deb. 15, Vol. XXXVI, 18-12-2008) 
New Delhi, for the year 2007-2008 i Col. 349 
(Deb. IS, Vol. XXXVI, 18-12-2008) I Annual Report, Audited Accounts and 
Col. 352 I Review of the Hindustan Steelworks 

nnua eport, u It ccounts an year2007-2008 A I R A d· ed A d I Construction Limited, KolJcata, for the 

Review of the Heavy Engineering (Deb. 10, Vol. XXXV, 11-12-2(08) 
Corporation Limited, Ranchi, for the I Col. 564 
year 2007-2008 I Annual Report, Audited Accounts and 
(Deb. IS, Vol. XXXVI, 18-12-2008) ReviewoftheHMTLimited,Bangalore, 
Col. 349 for the year 2007-2008 

Annual Report, Audited Accounts and 
Review of the Hindustan Cables 
Limited, Kolkm, for the year 2007-2008 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 350 

Annual Report, Audited Accounts and 
Review of the Hindustan Insecticides 
Limited, New Delhi, for the year 
2007-2008 
(Deb. IS, Vol. XXXVI, 18-12-2(08) 
Col. 340 

Annual Report, Audited Accounts and 
Review of the Hindustan Organic 
Chemicals Limited, Raigad, for1he year 
2007-2008 
(Deb. IS. Vol. XXXVI. 18-12-2008) 
Col. 340 

(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 350 

Annual Report, Audited Accounts and 
Review of the Indian Airlines Limited, 
New Delhi, for the year 2006-2007 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 338 

Annual Report, Audited Accounts and 
Review of the Indian Drugs and 
Pharmaceuticals Limited, Gurgaon, for 
the year 2003-2004 
(Deb. IS, Vol. XXXVI, 18-12-2(08) 
Col. 340 

Annual Report, Audited Accounts and 
Review of the Indian Institute of 
Tourism and Travel Management, 
Gwalior, forlhe year 2007-2008 
(Deb. IS, Vol. XXXVI, 18-12-2(08) 
Col. 337 
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Annual Report, Audited Accounts and 
Review of the Indian Railway Catering 
Corporation Ltd .• New Delhi for the 
year 2007-2008 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 341 

Annual Report, Audited Accounts and 
Review of the Konkan Railway 
Corporation Limited. Navi Mumbai, for 
the year 2007-2008 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 342 

j Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and Review of the Kudremukh Iron Ore 

Review of the Indian Railway Finance Company Limited. Bangalore. for the 
Corporation Limited, New Delh~ forthe year 2007-2008 
year 2007-2008 (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 15, Vol. XXXVI, 18-12-2(08) Col. 562-63 
Col 343 Annual Report. Audited Accounts and 

Annual Report, Audited Accounts and 
Review of the Indian Railway Welfare 
Organisation, New Delhi. for the year 
2OO7~ 

(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 342 

Annual Report, Audited Accounts and 
Review of the . Indian Rare Earths 
Limited. Mumbai. for the year 
2007-2008 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col 464 

Annual Report, Audited Accounts and 
Review of the Industrial Investment 
Bank oflndia Limited. Murnbai, for the 
year 2007-2008 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 473 

"nnual Report, Audited Accounts and 
R.eview,fthe Instrwnentation Limited, 
Kota, f(lr the year 2007-2008 
(Deb. 10. Vol. XXXV, 11-12-2(08) 
Col. 560 

Annual Report, Audited Accounts and 
Review of the IRCON International 
Limited, New Delhi, for the year 
2007-2008 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 341 

Review of the Manganese Ore (India) 
Limited, Nagpur, forthe year 2007-2008 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 562 

Annual Report. Audited Accounts and 
Review of the MECON Limited. Ranchi. 
for the year 2007-2008 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col.S64 

Annual Report, Audited Accounts and 
Reviewoflhe MSTC Limited, KoJkata, 
forthe year 2007-2008 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 563 

Annual Report. Audited Accounts and 
Review of the Mumbai Railwa)' Vikas 
Corporation Limited, Mumbai, for the 
year 2007-2008 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 344 

Annual Report. Audited Accounts and 
Review of the National Backward 
Classes Finance and Development 
Corporation. New Delhi. for the year 
2007-2008 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 346 

Annual Report, Audited Accounts and 
Review of the National Bicycle 
Corporation oflndia Limited, Mumbai. 
for the year 2007-2008 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 559 



SUBJECT INDEX. 177 

Annual Report, Audited Accounts and 
Review of the National Handicapped 
Finance and Development 
Corporation, Faridabad, for the year 
2007-2008 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
CoI.34546 

Annual Report, Audited Accounts and 
Review· of the National Handicapped 
Finance and Development 
Corporation, Faridabad, for the year 
2()()&.2007 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 555 

Annual Report. Audited Accounts and 
Review of the National Institute for the 
Visually Handicapped. Dehradun, for 
the year 2005-2006 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoI.34546 

Annual Report, Audited Accounts and 
Review of the National Institute for the 
Visually Handicapped. Dehradun, for 
the year 2006-2007 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 346 

Annual Report, Audited Accounts and 
Re"iew of the National Minorities 
Development and Finance 
Corporation, Delhi, for the year 2007-
2008 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 335 

Annual Report. Audited AccouDts and 
Review of the National Safai 
Karamcharis Finance and 
Development Cotporation. New Delhi, 
for the year 2007 -ZOOS 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 346 

Annual Report, Audited Accounts and 
Review of the NEPA Limited, 
Nepanagar, for the year 2007-2008 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 558 

Annual Report, Audited Accounts and 
Review of the NMDC Limited, 
Hyderabad, for the year 2007-2008 
(Deb. 10. Vol. XXXV, 1I-12-200S) 
CoI.563~ 

Annual Report, Audited Accounts and 
Review of the North Eastern 
Handicrafts and Handlooms 
Development Corporation Limited, 
ShiJIong, for the year 2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 438 

Annual Report, Audited Accounts and 
Review of the Oil and Natural Gas 
Corporation Limited. New Delhi, for the 
year 2007-2008 
(Deb. IS, Vol. XXXVI, IS-12-2oo8) 
Col. 353 

Annual Report, Audited Accounts and 
Review of the Oil India Limited, 
Dibrugarh, for the year 2007-2008 
(Deb. 15, Vol. XXXVI, IS-12-200S) 
Col. 353 

Annual Report. Audited Accounts and 
Review of the Oil Industry 
Development Board, NewDeIh~ for the 
year 2007-200S 
(Deb. 10, Vol. XXXV, I1-12-2ooS) 
Col. 565 

Annual Report, Audited Accounts and 
Review of the Padmaja Naidu 
Himalayan Zoological PaIk, Darjeeling, 
for the year 2005-2006 
(Deb. 10, Vol. XXXV, ll-12-200S) 
Col. 566 

Annual Report, Audited Accounts and 
Review of the Pawan Hans HelicoptefS 
Limited, New Delhi, for the year 
2006-2007 
(Deb. IS, Vol. XXXVI. IR-I2-200S) 
Col.33S 
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Annual Report. Audited Accounts and i Annual Report. Audited Accounts and 
Review of the PEC Limited. New De\h~: Review of the Sambhar Salts Limited, 
fortheyear2007-200S ! Jaipw-, for the year 2007-200S 
(Deb. 13, Vol. XXXVI. \6-12-2008) ~~b~5, Vol. XXXVI, 18-12-2008) 
Col.SI6 

. Annual Report, Audited Accounts and 
Annual Report, AudIted Accounts and i Review of the Scooter India Limited, 

Review of the Rail VbiNigam Limited,: Lucknow, forthe year 2007-2008 
New Delhi. for the year 2007-2008 (Deb. 10, Vol. XXXV. 11-12-2008) 
(Deb. 15. Vol. XXXVI, 18-12-2008) ColS59 
Col. 342 

Annual Report, Audited Accounts and 
Review of the Railtel Corporation of 
India Limited. New Delhi. for the year 
2007~ 

(Deb. IS, Vol. XXXVI, 18-12-20(8) 
Col 34142 

Annual Report. Audited Accounts and 
Review of the Railway Sports 
Promotion Board. New Delhi, for the 
)\22007-2008 
(Deb. 15, Vol. XXXVI. \8-12-2008) 
Col 342 

Annual Report, .Audited Accounts and 
Review of the Rashtriya Ispat Nigam 
Limited. Visakhapatnam. for the year 
2007-~ 

(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 563 

Annual Report. Audited Accounts and 
Review of the Richardson and Cruddas 
(1972) Limited Mumbai. for the year 
2007-2008 
(Deb. 15. Vol. XXXVI, IS-12-2008) 
Col. 350 

Annual Report. Audited Accounts and 
Review of the RITES Limited, Delhi, for 
the year 2007-2008 
(Deb. 15. Vol. XXXVI. 18-12-200S) 
Col. 341 

Annual Report, Audited Accounts and 
Review of the Sponge Iron India 
Limited. Hyderabad. for the year 
2007-2O(lI 
(Deb. 10, Vol. XXXV. 11-12-2(08) 
Col. 562 

Annual Report. Audited Accounts and 
Review of the Steel Autbority of India 
Limited. New Delhi. for the year 
2007-2008 
(Deb. 10. Vol. XXXV. 11-12-2(08) 
Col. 562 

Annual Report, Audited Accounts and 
Review of the Tata Memorial Centre. 
Mumbai for1he year 2007-2008 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Co1.462 

Annual Report, Audited Accounts and 
Review of the Tyre Corporation of India 
Limi1ed, KoIkata, forlheyear2007-2008 
(Deb. 10, Vol. XXXV. 11-12-2008) 
COl.S59 

Annual Report. Audited Accounts and 
Review of the Uranium C.orporation of 
India Limited. Jaduguda. for the year 
2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 464 

Annual Report. Audited Accounts and 
Review of the working of Asiatic 
Society, Kolkala. for the year 2006-2007 
(Deb. 7, Vol. XXXV, 23- t 0-2008) 
Col. 427 
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Annual Report. Audited Accounts and 
Review of the working of Institute of 
Physics, Bhubaneshwar, for the year 
2007-2008 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 462-63 

Annual Report. Audited Accounts and 
Review of the working ofKhuda Baksh 
Oriental Public Library, Patna, for the 
year 2006-2007 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 426-27 I 

Annual Report, Audited Accounts and I 
Review of the working of National I 
Institute for the Mentally I 
Handicapped, Secunderabad, for the I 
year 2006-2007 ' 
(Deb. 7, Vol. XXXV, 23-10-2008) I 

Annual Report, Audited Accounts and 
Review of the working of the Navodaya 
Vidyalaya Samiti, New Delhi, for the 
year 2006-2007 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 8\0 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan Authority, Punjab, 
Chandigarh, for the year 2005-2006 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 811 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan Rajya Mission, 
Itanagar, for the year 2006-2007 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 810 

I 
Col. 429 i Annual Report, Audited Accounts and 

Annual Report. Audited Accounts and! Review of the working of the Aids 
Review of the working of the District I Prevention and Control Project, 
Primary Education Programme and I Voluntary Health Services, Chennai, for 
Sarva Shiksha Abhiyan West Bengal, I the year 2006-2007 
KO!kata,.forthe year2006-2007 I (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. S. Vol. XXXV, 21-10-2008) Col. 520 

Col. 811 i Annual Report, Audited Accounts and 
Annual Report, Audit~d Accounts ~nd ,. Review of the working of the Airports 

Review of the workmg of the Indian Authority of India, New Delh~ for the 
Institute of Technology Madras,,' year2007-2008 
ChennaHortheyear2006-2007 (Deb. IS, Vol. XXXVI, 18-12-2008) 
(Deb. 5, Vol. XXXV, 21-10-2008) i Col.339 

Col. 814 I Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and Review of the working of the Ali Yavar 

Review of the working of the Indian Jung National Institute for the Hearing 
Institute of Technoloy Delhi. Handicapped, Mumbai, for the year 
New Delh~ for the year 2006-2007 2006-2007 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 815-16 Col. 428-29 

Annual Report, Audited Accounts and 
Review of the working of the National 
Centre for Jute Diversification, Kolkata, 
for the year 2006-07 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 264 

Annual Report, Audited Accounts and 
Review of the working of the All India 
Council for Technical Education, 
New Delhi, for the year 2005-2006 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 504 
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Annual . .Report, Audited Accounts and 
Review of the working of me All India 
Council for Technical Education. 
New Delhi. for the year 2006-2007 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 505 

Annual Report, Audited Accounts and 
Rc\'iew of the working of the Atomic 
Energy Education Society. Mumbai for 
the year 2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 462 

: Annual Report, Audited Accounts and 
. Review of the working of the 

Annual Report, Audited Accounts and 
Review of the working oftbe All India 
Institute of Medical Science!>. 
New Delhi. for the year 2006-2007 
(Deb. 10, Vol. XXXV, 11-12-2008) . 
Col. 520 

Babasaheb Bhimrao Ambedkar 
University. Lucknow. for tbe year 
2006-2007 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 813 Annual Report. Audited Accounts and 

Review of the working of the Allahabad . Annual Report, Audited Accounts and 
Museum. Allahabad. for the year· Review of the working of the Balmer 
2006-2007 Lawrie and C~rnpany Limited, Kolkata. 
(Deb. 1. Vol. XXXV, 23-10-2008) for the year 2007-2008 
CoI.416-11 (Deb. 15. Vol. XXXVI. 18-12-2008) 

Annual Repon, Audited Accounts and 
Review of the working of the Andaman 
and Nicobar Islands Integrated 
Development Corporation Limited. 
Pan Blair, for the year 2006-2001 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 482 

Col. 352 
Annual Report, Audited Accounts and 

Review of the working of the Bharat 
Sancbar Nigam Limited. New Delhi. for 
the year 2007-2008 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 265 

, Annual Report. Audited Accounts and 
Review of the working cfthe Biecco 
Lawrie Limited. Kolk.ata. for the year 
2007-2008 

Annual Report. Audited Accounts and 
Review of tile working of tile Artificial ; 
Limbs Manufacturing Corporation of : 
India, Kanpur. for the year 2006-2001 . 
(Deb. 1, Vol. XXXV, 23-10-2008) : 
Col. 430 ' 

Annual Report, Audited Accounts and 
Review of the working of me Assam 
Ashok Hotel Corporation Limited. 
Guwahati. for the year 2005-2006 
(Deb. 1. Vol. XXXV. 23-10-2008) 
Col. 426 . 

Annual Report, Audited Accounts and 
Review of the working of the Assam 
University, Silchar, for the year 
2005-2006 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 814-15 

(Deb, IS. Vol. XXXVI. 18·12-2008) 
Col. 352 

Annual Report. Audited Accounts and 
Review of the working of the Birbal 
Sahni Institute of Palaeobotany. 
Luck.now, for the year 2007·2008 
(Deb. 13, Vol. XXXVI, 16-12-20(8) 
Col. 483-84 

Annual Report. Audited Accounts and 
Review ofthe working of the Building 
Materials and Technology Promotion 
Council, New Delhi. for the year 
2007-2008 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col 404 
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Annual Report. Audited Accounts and , 
Review of the working of the CAPEXIL ' 
(Chemicals and Allied Products Expon : 
Promotion Council). Kolkata. for (he 
year 2007-2008 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col.SI8 

Annual Report. Audited Accounts and . 
Review of the working of the Center. 
for DNA fingerprinting and: 

- I Diagnostics. Hyderabad. for the year i 
2007-2008 ! 
(Deb. 13. Vol. XXXVI. 16-12-2008) i 

Col. 487-88 : 

Annual Report. Audited Accounts and 
Review of the working of the Central 
Government Employees Welfare 
Housing Organization. New Delhi, for 
the year 2007-2008 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 403 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Institute of Buddhist Studies. 
Leh-Ladakh. for the year 2006-2007 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 427 

Annual Report, Audited Accounts and 
Annual Report. Audited Accounts and: Review of the working of the Central 

Review of the working of the Central: Institute of Hand Tools, Jalandhar. for 
Agricultural University. Imphal. for the the year 2007-2008 
year 2002-2003 (Deb. 13, Vol. XXXVI. 16-12-2008) 
(Deb. 17, Vol. XXXVI, 22-12-2008) Col. 478 

Col. 259-60 I Annual Report. Audited Accounts and 
Annual Report, Audited Accounts and j Review of the working of the Central 

Review of the working of the Central I Institute of Higher Tibetan Studies, 
Agricultural University. Imphal. for the Varanasi, for the year 2006-2007 
year2004-200S (Deb. 7. Vol. XXXV, 23-10-2008) 
(Deb. 17, Vol. XXXVI. 22-12-2008) Col. 427-28 
CoI.2OO d' dAd . Annual Report, Au Ite ccounts an 

Annual Report. Audited Accounts and i Review of the working of the Central 
Review of the working of the Central lnstitule of Tool Design, Hyderabad. 
Agricultural University, Imphal, for the for the year 2007-2008 
year 2003-2004 (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 17, Vol. XXXVI. 22-12-2008) Col.477 
Col. 260 

Annual Report, Audited Accounts and 
Review of the working of tbe Central 
Agricultural University.lmphal. for the 
year 2007-2008 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col.261 

Annual Report. Audited Accounts and 
Review of the working of the Central 
Electricity Regulatory Commission. 
New Delhi. for the year 2007-2008 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 406 

Annual Report, Audited Accounts and 
Review of tbe working of the Central 
Power Research Institute. Bangalore, 
for the year 2007-2008 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 406 

Annual Report. Audited Accounts and 
Review of the working of the Central 
Tool Room and Training Centre, 
Bhubaneswar. tor the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 478 
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Annual Repon. Audited Accounts and : Annual Repon. Audited Accounts and 
Review of the working of . the Central, Review of the working of the 
Tool Room and Training Centre. i Ch. Charan Singh National Institute of 
Kolkata. for the year 2007-2008 Agricultural Marketing Jaipur, fOT the 
(Deb. 13, Vol. XXXVI. 16-12-2008) \o1!8f2007-2008 

Col. 478 ; (Deb. 17, Vol. XXXVI. 22-12-2008) 
Annual Repon. Audited Accounts and 1 Col. 26 1-62 

Review of the working of the Central ! . 
Tool Room. Ludhiana. for the year : Annual Repon. Audited Accounts and 
2007-2008 I Review of the working of the 
(Deb. 13. Vol. XXXVI. 16-12-2008) Ch, Charan Singh National Institute of 
Col. 477 Agricultural Marketing. Jaipur. for the 

Annual Repon. Audited Accounts and 
Review of the working of the Central 
Warehousing Corporal ion. New Delhi. j 

year 2006-2007 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col 261 

fortheyear2007-O! \ Annual Repon, Audited Accounts and 
(Deb. 17. Vol. XXXVI. 22-12-2008) Review of the working of the 
Col. 266 CHEMEXCIL (Basic Chemicals, 

Pharmaceuticals and Cosmetics Export 
Promotion Council), Mumbai. for the 
year 2007-2008 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 518-19 

Annual Repon, Audited Accounts and 
Review of the working of the Centre 
for Development Economics. Delhi l 
School of Economics, Delhi, for the : 
year 2007-2008 ! 
(Deb. 10. Vol. XXXV, 11-12-2008) , 
Col. 548 ; Annual Repon. Audited Accounts and 

Annual Repon. Audited Accounts and 
Review of the working of the Centre 
for Liquid Crystal Research, Bangakn. 
for the year 2007-2008 
(Deb. 13. Vol. XXXVI. 16-12·2008) 
Col. 4&4 

Review of the working of the 
Chief Commissioner of Railway Safety, 
Lucknow. for the year 2006-2007 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 516 

Annual Repon. Audited Accounts and 
Annual. Repon. Audit~d Accounts and I ReviewoflheworkhgoftheChiJdren's 

Revae~ of the workmg of ~ Centre i Film Society. India, Mumbai. for the 
for Pohcy Research, New Deihl. for the I year 2007-2008 
\lear 2007-2008 ' 
(Deb. 10. Vo\. XXXV, 1\-12-2008)! (Deb. 17. Vol. XXXVI. 22-12-2008) 
CoI.;47-48 Col. 267 

Annual Repon. Audited Accounts and 1 Annual Repon, Audited A1:counts and 
Review of the working of the Ct'ntre' Review of the working of the Civil 
for the Development of Glass Industry, Services Officen Institutes, New Delhi, 
Firozabad, for the year 2007-2008 for the year 2007-2008 
(Deb. 13, Vol. XXXVI. 16-12-2008) (Deb. 14. Vol. XXXVI, 17-12-2(08) 
Col. 477 Col. 465 
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Annual Report, Audited Accounts and I 
Review of tile working of the Container I 

Corporation of India Limited,,' 
New Delhi, for the year 2007-2008 
(Deb. la, Vol. XXXV, 11-12-2008) II 

Col. 523 

Annual Report, Audited Accounts and I 
Review of the working of the Council i 
for Leather Exports, Chennai, for the II 

year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 517-18 

Annual Report, Audited Accounts and 
Review of tile working of tile Council 
of Scientific and Industrial Research, 
New Delh~ for the years 2005-2006 and 
2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 489-90 

Annual Report, Audited Accounts and 
Review of the working of the Eastern 
Zonal Cultural Centre, Kolkata, for the 
year 2006-2007 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 416 

Annual Report, Audited Accounts and 
Review of the working of the EEPC 
India (Formerly Engineering Export 
Promotion Council), Kolkata, for the 
year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 519 

Annual Report, Audited Accounts and 
Review of the working of the 
Electronics and Computer Software 
Export promotion Counci~ New Delhi, 
for the year 2007-2008 
(Deb. 17, Vol. XXXVI, 22- I 2-2008) 
Col. 266 Annual Report, Audited Accounts and I, 

Review of the working of the Dedicated Annual Report, Audited Accounts and 
Freight Corridor Corporation of India 
Limited, New Delhi, for the year Review of tile Working of the Ennore 
2007-2008 Port Limited, Chennai, for tile year 

2007-2008 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 14, Vol. XXXVI, 17-12-2008) 
Co\. 424 , Col. 439 

Annual Report, Audited Accounts and I 
Review of the working of the I Annual Report, Audited Accounts and 
Development Planning Centre of the Review of tile working of the Export 
Institute of Economic Growth, Delhi, Promotion Council for EOUs and SEZs, 
Ii the 20072008 I NewDelhi,fortheyear2oo7-2008 
(~b. ~ Vol. ~XXV, 11-12-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 540 I Col. 515 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of tile working of the DOEACC I Review of the wo~ing of the .Export-
Society, New Delhi, for the year ImportBanicoflndla,Mumbai,forthe 
2007-2008 II year 2007-2008 
(Deb. 17, Vol. XXXVI, 22-12-2008) (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 265 I Col. 543 

Annual Report, Audited Accounts and . Annual Report, Audited Accounts and 
Review of tile working of the Dredging Review of the working of the Fluid 
Corporation of India Limited, Control Research Institute, Palakkad, 
VJSakhapatnam, for the year 2007-2008 I for the year 2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) I (Deb. 15, Vol. XXXVI, 18-12-2008) 
CoL 43940 ! Col.351 
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Annual Report, Audited Accounts and . Annual Report, Audited Accounts and 
Review ofttle working of the Footwear Review of the working of the Indian 
Design and Development Institute, Academy of Sciences. Bllngalore. for 
Noida, for the year 2007-2008 I the year 2007-2008 
(Deb. \3, Vol. XXXVI. 16-12-2008): (Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 517 Col. 484-85 

. i 
Annual Report, AudIted Accounts and I Annual Report, Audited Accl.mts and 

Review of the working of the Gandhi i Review of the working of the Indian 
Smriti and Oarshan Samiti. New Delhi, i Association for the Cultivation of 
for the year 2006-2007 ; Science, Kolkata, for the year 2007-2008 
(Deb. 7, Vol. XXXV, 23-10-2008)! (Deb. 13, Vol. XXXVI. 16-12-2008) 
CoI.418-19 . Col. 485 

Annual Report, Audited Accounts and i . 
R · f the -1.'- f th G'h; Annual Report, Audited Accounts and 

eVlew 0 WOIIUJlg 0 e TI i . f tit -I.' f th I d' Kat Kendra, N Delh' forthe ear ReVieW 0 e wo."mg 0 e n Ian ;2008 ew t, Y Council of Social Science Research, 

(Deb. 14, Vol. XXXVI, 17-12-2008) New Delhi, forti1e year 2006-2007 
Col 466 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Annual Report, Audited Accounts and 
Review of the working of the Harish 
Chandra Research Institute, Allahabad. 
far the year 2007-2008 
(Deb. 14, Vol. XXXVI. 17-12-2008) i 
Col. 463 

Annual Report. Audited Accounts and 
Review of the working of the Himachal 
Pradesh Primary Education Society 
(Sarva Siksha Abhiyan State Mission 
Authority), Shimla, for the years 
2005-2006 and 2006-2007 
(Deb. 13, Vol. XXXV), 16-12-2008) 
Co\.494 

AMuaf Report, Audited Accounts and 
Review oftbe working oftbe Hindustan 
Prefab Limited, New Delhi. for the year 
2007-2008 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 404 

Annual Report, Audited Accounts and 
Review of the working of the India 
Tourism Development Corporation, 
New Delhi, for the year 2006-2007 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoI.425 

Col. 513 

Annual Report. Audited Ac~ounts and 
Review of the working of the Indian 
Drugs and Pharmaceuticals Limited. 
Gwgaon, for the year 2002-2003 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 422 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Advanced Study, Shimla, 
for the year 2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.S08 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Astrophysics. 8angalore, 
for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12.20(8) 
CoL 485 

Annual Repol1, Audited Accounts and 
Review of the working of the Indian 
Institute of Entrepreneurship, 
Guwahati, forme year 2006-07 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 807 
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Annual Report, Audited Accounts and ! Annua[ Report, Audited Accounts and 
Review of the working of the Indian I Review of the working of the Indian 
Institute of Foreign Trade, New Delhi, I Institute of Space Science and 
fortheyear2007.200S I TeChnology, Tbiruvananthapuram, fOf 
(Deb. \3, Vol. XXXVI, 16-12-2008) I the year 2007-2008 
Col. 518 . I (Deb. 14, Vol. XXXVI, 17-12-2008) I Col.~7 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the .working of the Indian I Review of the working of the Indian 
Institute of Geomagnetism, I Institute of Tropical Meteorology, 
Navi Mumbai, for the year 2007-2008, Pune, for the year 2007-2008 
(Deb. 13, Vol. XXXVI. 16-12-2008) , (Deb. \3, Vol. XXXVI, 16-12-2008) 
Col. 486 I Col. 489 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Management Lucknow, for 
the year 2006-2007 I 
(Deb. 5, Vol. XXXV, 21-10-200S) 
CoI.S[7 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Management, Indore, for 
the year 2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 505 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Management. Kozhikode, 
fot the year 2006-2007 I 
(Deb. 5, Vol. XXXV, 21-10-2008) I 
Co1.817 

Annual Report, Audited Accounts and I 
Review of the working of the Indian 
Institute of Packaging, Murnbai, for the ! 
year 2007-2008 i 
(Deb. 13, Vol. XXXVI, \6-12-2008) ! 

I 
Col. 517 i 

Annual Report, Audited Accounts and Ii 

Review of the working of the Indian I 

Institute of Science, Bangalore, for the i 
year 2006-2007 i 

I 
(Deb. 13, Vol. XXXVI. 16-12-2008) I 
Col. 502 ' 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
National Academy of Engineering, 
New Delhi, for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 486 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
National Centre for Ocean Information 
Services, Hydetabad, for the year 
2007-2008 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Co1.489 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
National ScienceAcademy, New Delhi, 
for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 486 

Annua[ Report, Audited Accounts and 
Review of the working of the Indian 
Oil Corporation Limited, Murnbai, for 
the year 2007-2008 
(Deb. [5, Vol. XXXVI, 18-12-2008) 
Col. 352 

Annua[ Report, Audited Accounts and 
Review of the working of the Indian 
Road Construction Corporation Limited 
(Under Liquidation), New De[hi, for the 
period from 29-06-2007 to 28-06-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 442 
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Annual Report, Audit~d Accounts ~nd I Annua~ Report, Audite~ Accounts and 
Review of the working of the Indian I Review of the working of the Indo-

I 
School of Mines University, Dbanbad, I Danish Tool Room. Jamshedpur, for the 
for the year 2006-2007 I year2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008)! (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 505-06 ! Col. 480 

Annual Report, Audited Accounts and ! Annual Report, Audited Accounts and 
Review of the working of the Indian! Review of the working of the Indo-
Statistical Institute, Kolkata, for the i Getman Tool Room. Ahmedabad. for 
year 2007-2008 I the year 2007-2008 
(Deb. 16, Vol. XXXVI, 19-12-2(08) i (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 402 1 CoI.479 

Annua~ Report, Aud~d Accounts ~d \' Annual Report, Audited Accounts and 
ReVIeW of the working of the Indian Review of the working of the Indo-
Vaccines Corporation Limited, I Getman Tool Room, Aurangabad, for 
Gw-gaon, fortheyear2007-2008 I the year 2007-2008 
(Deb. 13, Vol. XXXV), 16-12-2008) I (Deb. 13, Vol. XXXVI. 16-12-2(08) 
Col. 488 , Col. 477-18 

Annual Report, Audited AccoUDts and i Annual Report Audited Accounts and 
Rev~ of ~ working of the Indira! Review of the working of the Indo-
Gandhi Natlonal Centre for the Arts.: Gc:rman Tool Room. Indore, for the year 
New Delh~ for the year 2006-2007 i 2007-2008 
(Deb. 1, Vol. XXXV, 23-10-2008) I' (Deb \3 V. I XXXVI 16-1"-2(08) 
Col 416 . ,0 . ,-

• I CoI.479 
Annual Report, Audited Accounts and I· . 

R' f the wort· f the Ind' II Annual Report, Audited Accounts and 
evJeW 0 mg 0 118 b' fthe ...... · f the Industrial 

Gandhi National Open University I "evJeW 0 Wu .... mg 0 
New Delhi, fortbe year 2006-2007 'I Investment Bank of India limited, 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Kolkata, fortbeyear2006-2007 
Col. 50S I (Deb. 10, Vol. XXXV. 11-12-2(08) 

i Col. 543 
Annual Report, Audited Accounts and I . 

Review of the working of the lndira I Annual. Report, Audlt.cd Accounts .and 
Gandhi Rashtriya Manav i ReVieW of the worklDg of the Instrtute 
Sangrahalaya, Bhopal, for the year i for Social and Economic Change, 
2OQ&.2007 . Bangalore. forthcvear2007-2008 
(Deb. 7. Vol. XXXV, 23-10-2(08) I (Deb. 10, Vol. X'XXV, 11-12-2008) 
CoI.426 i Col. 549 

Annual Report, Audited Accounts and i Annual Report, Audited Accounts and 
Re\liew of the working of the Indira I Review of the working of the Institute 
Gandhi Rashtriya Uran Akademi.! for Studies in Industrial Development, 
Rae BareHi. for the year 2006-2007 ! New Delhi, forthe year 2007-2008 
(Deb. IS, Vol. XXXVI, 18-12-2(08) \ (Deb. 10, Vol. XXXV, 11-12-2(08) 
Col. 338 Col. 549 

! 
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Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Applied manpower Research, Delhi, 
for the year 2006-2007 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 540 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Bioresources and Sustainable 
Development, Impbal, for the year 
2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 487 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Life Sciences, Bhubaneswar, for the 
year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 486-87 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Pesticide Fonnulation Technology, 
Gurgaon, for tile year 2006-2007 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 422 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Plasma Research, Ahmedabad, for 
the year 2007 -200S 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoL 463 

Annual Report, Audited Accounts and 
Review of the working of the 
International Advanced Research 
Centre for Powder Metallurgy and New 
Materials, Hyderabad, for the year 
2007·2008 
(Deb. 13, Vol XXXVI, 16-12·200S) 
Col. 484 

Annual Report, Audited Accounts and 
Review of the working of the 
International Centre for Alternative 
Dispute Resolution, New Delhi, for the 
year 2007-2008 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
ColAO I 

Annual Report, Audited Accounts and 
Review of the working of the 
Jammu and Kashmir Development 
Finance Corporation Limited, Jammu, 
for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoL50I.{)2 

Annual Report, Audited Accounts and 
Review of the working of the Jawaharlal 
Nehru Centre for Advanced Scientific 
Research, Bangalore, for the year 
2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 484 

Annual Report, Audited Accounts and 
Review of the working of the Jharkhand 
Education Project Council, RanCID, for 
the year 2005-2006 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 494 

Annual Report, Audited Accounts and 
Review of tile working of the Jharkhand 
Education Project Council, Ranchi, for 
the year 2006-2007 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 811 

Annual Report, Audited Accounts and 
Review of the working of the Jute 
Corporation of India Limited, Kolkata, 
fortheyear2007-200S 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col 264 

Annual Report, Audited Accounts and 
Review of the working of the 
Kalakshetra Foundation, Chennai, for 
the year 2006-2007 
(Deb. 7, Vol. XXXV, 23·10·2008) 
Col. 415 
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Annual Report, Audited Accounts and II Annual Report, Audited Accounts and 
Review of the working of the Kandla Review of the working of the 
Dock Labour Board, KandJa, for the Mahanagar Telephone Nigam Limited, 
year 2006-2007 New Delhi, for the year 2006-2007 
(Deb. 14, Vol. XXXVI. 17-12-2008) (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 439 Col 265 

Annual Report. AUdi.ted Accounts ~nd II Annual Report, Audited Accounts and 
Review of the worllmg oftbe K.endriya, Review of tile woridng of tile Malviya 
Hindi Shiksban Mandai (Kendriya I National Institute of Technology, 
Hindi Sansthan), Agra, for the year 1 Jaipur. for the year 2006-2007 
~2OO7 I (Deb. 13, Vol. XXXVI. 16-12-2008) 
(Deb. \3, Vol. XXXVI, 16-12-2008) I CoI.SJ3 
CoL 502-03 ' . . I Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and i Review of the working of the Maulana 
Review of the working of the Khadi I Abul Kalam Awl Institute of Asian 
and ViI~ge Industries Commission.! Studies, Kolkata, for tbe year 2006-2007 
Mumbai. for the year 2007-2008 i (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. U, Vol. XXXVI, 16-12-2008)! Col 419 
Co1.481-82 I I Annual Report, Audited Accounts and 

Annua~ Report, Aud~ted Acco~ and i Review oflhe worlling oftbe Maulana 
Revicwo:thewoctmg~ftheLahtKala! Azad Education Foundation. 
Akadenu. New Deihl. for the year; N Delli' fi"'· 2006-2007. 2006-2007 ! ew I, or IlK year 
(Deb 7 Y, I XXXV 23-1()'2008) I (Deb. 7. Vol. XXXV, 23-10-2008) 

. , 0., , CoL414-IS 
Col.4IS I 

Annual Report, Audited Accounts and 
Review of the working of the Life 
Insurance Corporation of India, 
Mwnbai., for the year 2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.47~77 

Annual Report, Audited Accounts and 
Review of the working of the M.P. 
Ashok Hotel Corporation Limited, 
Bhopal, for the year 2006-2007 
(Deb. 7, Vol. XXXV, 23-10-2008) . 
CoI.425 ' 

Annual Report, Audited Accounts and 
Reliew of the working of the Madras 
School of Economics, Chennai, for the 
year 2007-2008 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 548 

Annual Report, Audited Accounts and 
Review of the working of the Maulana 
Azad Nationallnstitule of Teclmology, 
Bhopal, forthe year 2006-2007 
(Deb. \3, Vol. XXXVI, 16-12-2(08) 
Col.SI2 

Annual Report, Audited Accourns and 
Review of the working of the MMTC 
Limited, New Delhi. for the year 
2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 516 

Annual Report, Audited Accounts and 
Review of the working ofttle Monuji 
Desai National InMitute of Yoga, 
New Delhi. for the year 2006-2007 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.SI9 
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Annual Report, Audited Accounts and I 
Review of the working of the Motilal i 
Nehru National Institute of I 
Technology, Allahabad, for the year I 

Annual Report, Audited Accounts and 
Review of the working of the National 
Board of Examinations, New Delhi, for 
the year 2007-2008 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 521 2006-2007 I 

(Deb. 13, Vol. XXXVI, 16-12-2008) , 
Col. 51 1-12 I Annual Report, Audited Accounts and 

Review of the working of the National 
Annual Report. Audited Accounts and I Brain Research Centre Manesar: fortbe 

Review of the working oftbe National year 2007-2008 ' • 
Academy of Medical Sciences, (Deb. 13, Vol. XXXVI, 16-12-2008) 
New Delh~ for the year 2006-2007 Col. 487 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 521 

Annual Report, Audited Accounts and 
Review of the working of the National 
Academy of Sciences, Allahabad. for 
the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 485 

Annual Report, Audited Accounts and 
Review of the working of the National 
Centre for Antarctic and Ocean 
Research, Vasco-Da-Gama,for the year 
2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 488-89 

Annual Report, Audited Accounts and 
Review of the working of the Narional 

Annual Report, Audited Accounts and Centre for Cell Science, Pune, for the 
Review of the working of the National year2007-2008 
Atmospheric Research Laboratory, I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Gadanki, fortbeyear2007-2008 I Col488 
(Deb. 14, Vol. XXXVI. 17-12-2008) " Annual Report, Audited Accounts and 
Col 467 Review of the working of the National 

Annual Report, Audited Accounts and Centre for Trade Information, 
Review of the working of the New Delhi, for the year 2007-2008 
NationalAutomotive Testing and (Deb. 13, Vol. XXXVI, 16-12-2008) 
Research and, Development Col 517 
Infrastructure Project, New Delhi, for Annual Report, Audited Accounts and 
the year 2007-08 I Review of the working of the National 
(Deb. 15, Vol XXXVI, 18-12-2008) Commission for Minority Educational 
Col. 351 Institutions for the year 2006-2007 

Annual Report, Audited Accounts and 
Review of the working of the National 
Bank for Agriculture and Rural 
Development. Mumbai, for the year 
200742008 
(Deb. 14, Vol XXXVI, 17-12-2008) 
Col. 473 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 813 

Annual Report, Audited Accounts and 
Review of the working of the National 
Commission for Women, New Delhi, fur 
the year 2006-2007 
(Deb. 16, Vol. XXXVI. 19-12-20(8) 
Col. 402-03 
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Annual Report, Audited Accounts and! Annual Report, Audited Accounts and 
Review of the working of the National Review of the working of tile National 
Cooperative Consumers Federation of i Institute for Entrepreneurship and 
India Limited, New Delhi, for the year II Small Business Development. Noida. 
2007.{)8 
(Deb. 17, Vol. XXXVI, 22-12-2008)! forthey~2007-2008 
Col. 258 l (Deb. '-', Vol. XXXVI, 16-12-20(8) 

Annual Report, Audited Accounts and i Col. 481 
Review oftbe working of the National Annual Report, Audited Accounts and 
Council for Promotion of Sindhi Review of the working of the National 
Language, New Delhi, for the year Institute for Micro Small and Medium I • 
~~ I Enterprises, Hyderabad, for the year 
(Deb. b, Vol. XXXVI. 16-12-2008), 2007-2008 
Col 506 I 

Annual Report, Audited Accounts and 
Review of the working of the National 

(Deb. 13, Vol. XXXVI, 16-12-20(8) 
Col 481 

Council for Teacher Education, Annual Report, Audited AccolDlts and 
New Delhi, for the year 2006-2007 i Review of the working of the National 
(Deb. 5, Vol. XXXV, 21-10-20(8) I Institute for Plant Genome Research, 
Col. 812 ! New Delhi. for the year 2007·2008 

Annual Report, Audited Accounts and I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Review of the working of the National I Col487 
Council ofApplicd Economic Research, ·1 

New Delhi. for the year 2007-2008 Annual Report, Audited Accounts and 
(Deb. 10, Vol. XXXV, 11-12-2008) I Review of the working of the National 
Col. 548 I Institute for tbe Ortbopaedically 

Annual Report. Audited Accounts and! Handicapped, Kolkata. for the year 
Review of the working of the National i 2005-2006nt2006-2007 
Culture Fund, New Delhi, for the year)' (Deb. 7, Vol. XXXV, 23-10-2008) 
2006-2007 Col. 429 
(Deb. 7, Vol. XXXV, 23-10-20(8) : 
Col. 418 ! Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and i Revi~ of the working of the National 
Revievi of the working of the National I InstItute of Foundry and Forge 
Horticulture Board, Gurgaon. for the! Technology. Ranchi. for the year 
year 2007-08 i 2006-2007 
(Deb. 17, Vol. XXXVI, 22-12-2008)! (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 261. I Col. 503 

Annual Report. Audl~ed Accounts. and ; Annual Report, Audited Accounts and 
ReView of the working of the National I . . . . 
Hydroelectric Power Corporation! Rev.lew of the workmg of the Natl~1 
Limited, Faridabad, for the year I InstItute of Immunology, New Delbl. 
2007-2008 I for the year 2007-2008 
(Deb. 16. Vol. XXXVI, 19-12-2008) i (Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 405 Col. 488 
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Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Industrial Engineering, 
Murnbai, for the year 2006-2007 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 815 : 

Annual Report. Audited Accounts and 
Review of the working of the National 
Institute of Ocean Technology, 
Chennai. for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 489 

Annual Report, Audited Accounts and 
Review ofthe working of the National 
Institute of Public Finance and Policy, 
New Delhi, for the year 2007-2008 
(Deb. 14, Vol. XXXVl, 17-12-2008) 
Col. 470 

Annual Report, Audited Accounts and 
Review of the working ofthe National 
Institute of Social Defence, New Delhi. 
for the year 2004-2005 
(Deb. 7, Vol. XXXV, 23- 10-2008) 
Col. 428 

Annual Report. Audited Accounts and 
Review of the working of the National 
Institute of Technology, Durgapur, for 
the year 2006-2007 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 51 I 

Annual Report, Audited Accounts and 
Review of the working of the National . 
Institute ofTechnology, Hazratbal. for : 

I 
the year 2006-2007 i 
(Deb. 13. Vol. XXXVI. 16-12-2008) ! 
Co\. 511 

Annual Report. Audited Accounts and 
Review of the working of the National 
Institute of Technology. Hamirpur, for 
the year 2006-2007 
(Deb. 13. Vol. XXXVI, 16-12-2008) , 
Col.S12 : 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology. Jamshedpur, 
for the year 2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 512 

Annual Report, Audited Accounts and 
Review of the working of the National 
Judicial Academy, Bhopal, for the year 
2006-2007 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col.401 

Annual Report, Audited Accounts and 
Review of the working of the National 
Jute Manufactures Corporation 
Limited, Kolkata, for the year 2007-08 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 264 

Annual Report. Audited Accounts and 
Review of the working of the National 
Museum Institute of History of Ans, 
Conservation and Museology, 
New Delhi, for the year 2006-2007 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col.4I7 

Annual Report, Audited Accounts and 
Review of the working of the National 
Oi lseeds and Vegetables Oils 
Development Board. Gurgaon. for the 
year 2007-08 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 263 

Annual Report. Audited Accounts and 
Review ofthe working of the National 
Remote Sensing Agency. Hyderabad, 
for the year 2007 -2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co\.466 
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Annual Report, Audited Accounts and I Annua~ Report, Audited Accounts and 
Review of the working of the National I ReView of the working of the National 
Research Development CorporatiOn,! Smalllnd~stries Corporation Limited, 
New Delhi, for the year 2007-2008 : New Deihl, for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) I g:.~~3, Vol. XXXVI, 16-12-2008) 

Col. 491 i ! Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and I Review of the working of the National 

Review of the working of the National I Trust for the Welfare of Persons with 
Scheduled Castes Finance and I Autism,. Cerebral Palsy, Mental 
Development Corporation. Delhi, for! Retardation and Multiple Disabtlities 
the year 2007-2008 I for the year 2007-2008 

I (Deb. 15. Vol. XXXVI, 18-12-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) Col. 344 

Col. 555 I: A I R . onua eport, Audited Accounts and 
Annual Report, Audited Accounts and Review of the :-"orking of the Nava 

Review oftbe working of the National I Nalanda MahaVlhara, Nalanda, for the 
Scheduled Tribes Finance and j year 2006-2007 
Dev lopmemC . N Delhi' (Deb. 7. Vol. XXXV, 23-10-2008) 

e orporatwn. ew • Col 420 
for the year 2007-2008 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col4f!7 

Annual Report, Audited Accounts and 
Review of the working of the National 
School of Drama. New Delli i, for the 
year 2006-2007 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.418 

Annual Report. Audited Accounts and 
Review of the working of the Nehru 
Memorial Museum and Library, 
New Delhi, fordle year 2005-2006 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 515 

Annual Report, Audited Accounts and 
Review of the working of the Nehru 
Memorial Museum and Library. 
New Delhi, for the year 2006-2007 

Annual Report, Audited Accounts and, (Deb. 10, Vol. XXXV, 11-12-2008) 
Review of the working of the National I CoI.SI6 
Secd<; Corporation Limited, New Delhi, i Annual Report, Audited Accounts and 
for the year 2007-08 I Review of the working of the Nehru 
(Deb. 17, Vol. XXXVI, 22-12-2008) I YuvaKendraSangathan,DeIhi. for the 
Col. 262 ! year2006-2007 

I (Deb. 10, Vol. XXXV, 11-12-2008) 
Annual Report, Audited Accounts and I Col, 517 

Review of the working of the National , Annual Repon, Audited AccOIlDt$ and 
Ship Design and Research Centre I Review ofllie working oftbe Neyveli 
Visakhapatnam, fortlle year 2007.2008! Lignite C~rporation Limited, Cbennai, 
(Deb. 14, Vol. XXXVI, 17-12-2008)! for tile year 2007-2008 
Col. 440 . (Deb. 14, Vol. XXXVI, 17-12-2008) 

Cot 441 
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Annual Report, Audited Accounts and 
Review of the working of the North East 
Zone Cu \tural Centre, Dimapur, for the 
years 2004-2005 and 2005-2006 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoI.417 

Annual Report, Audited Accounts and 
Review of the working of the North East 
Zone Cultural Centre, Dimapur, forthe 
year 2006-2007 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoUI5 

Annual Report. Audited Accounts and 
Review of the working of the North 
Eastern Electric Power Corporation 
Limited, Shillong. forthe year 2007-2008 
(Deb. 16, Vol. XXXVI, 19-12-2(08) 
Col. 406 

Annual Report, Audited Accounts and 
Review of the working of the North 
Eastern Space Applications Centre, 
Shillong, for the year 2007-2008 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 466 

Annual Report. Audited Accounts and 
Review of the working of the Nuclear 
Power Corporation of India Limited. 
Mumbai, forthe year 2007-2008 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 465 

Annual Report. Audited Accounts and 
Review of the working of the Omnibus 
Industrial Development Corporation of 
Daman and Diu and Dadra & Nagar 
Haveli Limited. Nani Daman, for the 
year 2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.4B2 

Annual Report, Audited Accounts and 
Review of the working of the Orissa 
Agro Industries Corporation Limited, 
Bhubaneswar, for the year 2003-04 
(Deb. 17. Vol. XXXVI, 22-12-20(8) 
Col. 262 

Annual Report. Audited Accounts and 
Review of the working of the 
Pharmaceuticals Export Promotion 
Council, Hyderabad, for the year 
2007-2008 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 519 

Annual Report, Audited Accounts and 
Review of the working of the Physical 
Research Laboratory, Ahmedabad. for 
the year 2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 467 

Annual Report, Audited Accounts and 
Review of the working of the Plastics 
Export Promotion Council. Mumbai, for 
the year 2007-2008 
(Deb. 13. VoL XXXVI, 16-12-2008) 
COl.51S 

Annual Report, Audited Accounts and 
Review of the working of the 
Postgraduate Institute of Medical 
Education and Research, Chandigarh, 
for the year 2006-2007 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 440-4 1 

Annual Report, Audited Accounts and 
Review of the working of the Protection 
of Plant Varieties and Farmers' Rights 
Authority, New Delhi, for the year 
2007-08 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
CoL 263 
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Annual Report. Audited Accounts and 
Review of the working of the 
Pt. Deendayal Upadhyaya Institute for 
the Physically Handicapped, New 
Delhi. for the year 2006-2007 
(Deb. IS. Vol. XXXVI, 18-12-2008) 
Col. 345 

Annual Report. Audited Accounts and 
Review of the working of the Pt. Dwarka 
Prasad Mishra Indian Institute of 
Information Technology, Design and 
Manufacturing, Jabalpur. for the year 
2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
COl.S03 

Annual Report, Audited Accounts and 
Review of the working of the Rajiv 
Gandhi Centre for Biotechnology, 
Thiruvananthapuram. for the year 
2007-2008 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 490-91 

Annual Report. Audited Accounts and 
Review of the working of the Raman 
Research Institute. Bangalore. for the 
year 2007-2008 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 490 

Annual Report, Audited Accounts and 
Review of the working of the 
Rammobun Roy Library Foundation, 
Kolkata. for the year 2006-2007 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 426 

Annual Report. Audited Accounts and 
Review of the working of the Rampur 
Raza Library. Rampur. for the year 
2006-2007 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 540-41 

Annual Report. Audited Accounts and 
Review of the working of the Ranchi 
Ashok Bihar Hotel Olrporation Limited, 
Ranchi. for the year 2006-2007 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 425 

Annual Report, Audited Accounts and 
Review of the working of the Rashtriya 
Sanskrit Sansthan. New Delhi, for the 
year 2006-2007 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col 504 

Annual Report. Audited Accounts and 
, Review of the working of the Saba 

Institute of Nuclear Physics, Kolkata, 
for the year 2007-2008 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 463 

Annual Report. Audited Accounts and 
Review of the working of the Sahitya 
Akademi. New Delhi. for the year 
2006-2007 
(Deb. 7. Vol. XXXV, 23-10-2008) 
CoI.415 

Annual Report, Audited Accounts and 
Review ofme working ofme SaIar Jung 
Museum. Hyderabad, for the year 
2006-2007 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 417 

Annual Report, Audited Accounts and 
Review of the working of the Salim 
Centre for Ornithology and Natural 
History, Coimbatore, for the year 
2007-2008 
(Deb. 14, Vol. XXXVl, 17-12-2008) 
CoI.474 

Annual Report. Audited Accounts and 
Review of the working of the Senged 
Natak Akademi. New Delhi. forthe year 
2006-2007 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col.419 

Annual Report. Audited Accounts and 
Review of the working of the Sanl 
Longowal Institute of Engineering and 
Technology. Sangrur. for the year 
2006-2007 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 506 
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Annual Report, Audited Accounts and 
Review of the working of the Sardar 
Swaran Singh National Institute of 
Renewable Energy, Kapurthala, for the 
year 2007-2008 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 403 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan Authority. Punjab, 
Chandigarh, for the year 2006-2007 I 
(Deb. 13, Vol. XXXVI, 16-12-2008) I 
Col. 494 

Annual Report, Audited Accounts and I 
Review of the working of the Sarva I 
Shiksha Abhiyan Rajya Mission 
Mizoram,Aizwal, forthe year 2005-20061 
and 2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 495 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan Society, Chandigarh, 
for the year 2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.4Q5 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan UT of Daman and 
Diu, Daman, for the year 2004-2005 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 495 

Annual Report. Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan UT of Daman and 
Diu, Daman, for the year 2005-2006 and 
2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) I 

i 
Col. 496 : 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan, Gangtok, for the year 
2004-2005 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 493 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan, Karnataka, for the 
year 2006-2007 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 493 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan, UT Mission 
Authority, Andaman and Nicobar 
Islands, Port Blair. for the year 
200&-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 493 

Annual Report, Audited Accounts and 
Review of the working of the SatJuj JaJ 
Vidyut Nigam Limited, New Delhi, for 
the year 2007-2008 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 406 

Annual Report. Audited Accounts and 
Review of the working of the Satyajit 
Ray Film and Television Institute, 
Kolkata, for the year 2007-2008 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 267 

Annual Report, Audited Accounts and 
Review of the working of the Satyendra 
Nath Bose National Centre for Basic 
Sc iences. Kolkata, for the year 
2007-2008 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 490 
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Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
Review of tile working of tile Satyendra Review ofttle working of the Software 
Nath Bose National Centre for Basic Technology Parks oflndia, New Delhi, 
Sciences, Kolkata, for the year 
2006-2007 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 809 

Annual Report. Audited Accounts and 
Review of the working oftbe School of 
Planning and Architecture. New DeIhl 
for the year 2006-2007 
(Deb. 13, Vol. XXXVI. 16-12-20(8) 
Col. 504 

Annual Report, Audited Accounts and 
Review of the working of the Semi-
Conductor Laboratory. S.A.S. Nagar 
(Punjab), fortbeyear2007-2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 467 

Annual Report. Audited Accounts and 
Review of the working of the Shri Lal 
Bahadur Shastri Rashtriya Sanskrit 
Sansthan, New Delhi, for the year 
2006-2007 
(Deb. 13, Vol. XXXVI. 16-12-20(8) 
Col. 502 

Annual Report, Audited Accounts and 
Review of the working of the Small 
Industries De\>elopmeot Bank oflndia, 
LuckDow, for the year 2007-2008 
(Deb. 10, Vol. XXXV, 11-12-20(8) 
Co1.5S4 

Annual Report, Audited Accounts and 
Review of the working of the Society 
for Applied Microwave Electronic 
Engineering and Research, Mumbai, for 
the year 2007-oS 
(Deb. 17. Vol. XXXVI, 22-12-2(08) 
Col.:! -J 

for the year 2007-08 
(Deb. 11, Vol. XXXVI, 22-12-20(8) 
Col. 266 

Annual Report, Audited Accounts and 
Review of the working of the South 
Zone Cultural Centre, Tbanjavur, for 
the year 2006-2007 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 418 

Annual Report, Audited Accounts and 
Review of the working of the Spices 

Board, Cochin. for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16--12-2008) 
Col.515 

Annual Report, Audited Accounts and 
Review of the working of the Sports 
Authority of India, New Delhi, for the 
year200S-2006 
(Deb. 10, Vol. XXXV, 11-12-2008) 

Col.S17 

Annual Report, Audited Accounts and 
Review of the working of the Sports 
Authority of India, New Delhi, for the 
year 2006-2007 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.SI7 

Annual Report, Audited Accounts and 
Review of the working of the Sports 
Goods Export Promotion Coun(:j) 

New Delhi. for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-20(8) 
Col. 517 
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Annual Report, Audited Accounts and I' 
Review of the working of the Sree 
Chitra Tirunal Institute for Medical I 
Sciences and Technology, 
Thiruvananthapuram, for the year i 
2006-2007 I 
(Deb. 5, Vol. XXXV, 21-10-2008) I 
Col. 809 I 

Annual Report, Audited Accounts and I 
Review of the working of the State 
Farms Corporation of India Limited, 
New Delhi, forlheyear2oo7-08 I 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 262 

Annual Report, Audited Accounts and I 
Review of the working of the STCL ! 

Limited, Bangalore, for the year I 
2007-2008 I 

(Deb. 13, Vol. XXXVI, 16-12-2008) I 
Col. 516 ; 

Annual Report, Audited Accounts and I 
Review of the working of the Swami , 
Vivekanand National Institute of i 
Rehabilitation Training and Research, i 
Cuttack, for the year 2006-2007 ! 
(Deb. 15, Vol. XXXVI, 18-12-2008) ! 
Co\. 345 i 

Annual Report, Audited Accounts and I 
Review of the working of the I 

Technology Development Board, New 'I 

Delhi, for tbeyear2006-2007 
(Deb. 5. Vol. XXXV, 21-10-2008) j 
Col 809 ' 

Annual Report. Audited Accounts and . 
Review of the working of the 
Technology Development Centre 
(Central Footwear Training Institute), 
Chennai, for the year 2007-2008 . 
(Deb. 13, Vol. XXXVI, 16-12-2008) ! 
CoI.481 ! 

Annual Report, Audited Accounts and 
Review of the working of the 
Technology Development Centre 
(Electronics Service and Training I 

Centre), Nainital, for the year 2007-2008 ' 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Coi.480 

Annual Report, Audited Accounts and 
Review of the working of the 
Technology Development Centre 
(Fragrance and Flavour Development 
Centre), Kannauj, fortheyear2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 479 

Annual Report, Audited Accounts and 
Review of the working of the 
Technology Development Centre 
(Process-cum-Product Development 
Centre), Meerut, fortheyear2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.480 

Annual Report. Audited Accounts and 
Review of the working of the 
Technology Development Centre, 
Agra, for the year 2007-2008 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 478, 479-80 

Annual Report, Audited Accounts and 
Review of the working of the 
Technology Development Centre, 
Mumbai, for the year 2007-2008 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col.477 

Annual Report, Audited Accounts and 
Review of the working of the Tehri 
Hydro Development Corporation 
Limited. Tehri, for the year 2007-2008 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 405 

Annual Report, Audited Accounts and 
Review of the working of the Tobacco 
Board, Guntur, for the year 2006-2007 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 513-14 

Annual Report, Audited Accounts and 
Review of the working of the Tool 
Room and Training Centre, Guwahati, 
for the year 2007-2008 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 479 
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Annual Report, Audited Accounts and i Annual Report. Audited Accounts and 
Review of the working of the Tribal I Review of the working of the West 
Cooperative Marketing Development Zone Cultural Centre, Udaipur, for the 
Federation ofIndia Limited, New Delhi, year 2006-2007 
fortheyear2007-2008 (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2008) Col.418 
Col. 400 I 

A I R ud· dAd . Annual Report, Audited Accounts of 
nnua eport, A Ite ccounts an I . 
Review of the working of the University InstItute of Hotel Management, 
Grants Cormnission, New Delhi. forthe I Catering Technology and Appl ied 
year2006-2007 ! Nutrition, Bhubaneswar 
(Deb. 13, Vol. XXXVI. 16-12-2008) 11 (Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 510 Col. 337 

Annual Report, Audited Accounts and I Annual Report, Audited Report and 
R.eviewoftheworkingoftbeUniversity Review of the Hindustan Paper 
of Delhi (Part-I and II). Delhi, for the Corporation Limited, for the year 
year 2006-2007 ~-2O(ll 

(Deb. 13, Vol. XXXVI, 16-12-2008) I (Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 507 I Col 558 

Annual Report, Audited Accounts and I Audited Ac(;ounts and Review of the 
Review of tile working oftbe VICtoria I . Memorial Hall, Ko for the Agru:ultural and Processed F~od 
2005-2006 Ikata., year Products Development Authority, 

(Deb. 7. Vol. XXXV, 23-10-2008) I New Delhi, for the year 2006-2007 
Col. 420 ' (Deb. 5, Vol. XXXV, 21-10-2008) 

Annual Report, Audited Accounts and 
Col. 817-18 

Review of the working of the Vigyan Audited Accounts of the Delhi 
Prasar, Noida, for the year 2007-2008 I University, 0eIbi,fortbeyear2005-2006 
(Deb. 13, Vol. XXXVI, 16-12-2008) I and2006-2007 
Col. 485 (Deb. 5, Vol. XXXV, 21-10-2008) 

Annual Report, Audited Accounts and I Col. 816 
Rev~ of the. ~orking of the Visva I Audited AC(;ounts of the Employees' 
Bharatl, SantlDlketan, for the year, State Insurance Corporation 
2006-2007 I ' New Delhi, for the year 2007-08 
g:.~·I:' Vol. XXXV, 21-10-2008) I (Deb. 17, Vol. XXXVI, 22.12-2008) 

I Col. 259 
Annual Report, Audited Accounts and I 

Review of the working of the Wadia Audited Accounts of the Indian Institute 
Institute of Himalayan Geology, I oflnfonnation Technology,Allababad, 
Dehradun, for the year 2007-2008 . for the year 2006-2007 
(Deb. 13, Vol. XXXVI, 16-12-2008) I (Deb. 5, Vol. XXXV, 21-\0-2008) 
CoJ.4S6 . I CoI.816-17 
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Audited Accounts of the lawaharlal Nehru 
Port Trust, Mumbai, for the year 
2007-2008. 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 707 

Audited Accounts of the Kandla Port 
Trust. for the year 2007-2008 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 706 

Audited Accounts of the Kolkata Port 
Trust, Kolkata. for the year 2007 -2008 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 705 

Audited Accounts of the Mormugao Port 
Trust, Mormugao. for the year 
2007-2008 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 705 

Audited Accounts of the Mumbai Port 
Trust Pension Fund Trust. Mumbai. for 
the year 2007-2008 , 
(Deb. 18, Vol. XXXVI. 23-12-2008) ! 
Col. 703 I 

Audited Accounts of the Mumbai Port I 
Trust, Mumbai. for the year 2007-2008 i 
(Deb. 18. Vol. XXXVI. 23-12-2008) i 
Col. 705 

Audited Accounts of the Paradip Port 
Trust. Paradip. for the year 2007-2008. 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 705 

Audited Accounts of the Tariff Authority 
for Major Ports. Mumbai. for the year 
2007-2008 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 704 

Audited Accounts of the Tezpur 
University. Tezpur, for the year 
2OQ6.m 
(Deb. 5, Vol. XXXV. 21 -I 0-2008) 
Col. 816 

Central Zoo Authority. New Delhi. for the 
year 2007-2008 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 742 

Consolidated Annual Accounts of the 
Employees' Provident Fund 
Organisation, New Delhi. for the year 
2006-2007 together with Audit Report 
thereon 
(Deb. 12. Vol. XXXVI. 15-1 2-2(08) 
Col. 683 

Copy of the Agricultural and Processed 
Food Products Export Development 
Authority (Amendment) Ordinance. 
2008 promulgated by the President on 
13th October, 2008 under Article 123(2) 
(a) of the Constitution 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 612 

Financial Estimates and Performance 
Budget of the Employees' State 
Insurance Corporation for the year 
2008-2009 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 581 

Memorandum of Understanding (Hindi 
and English Versions) between the 
Bharat Heavy Electricals Limited and 
the Department of Heavy Industry. 
Ministry of Heavy Industries and 
Public Enterprises. for the year 
2008-2009 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.421 

Memorandum of Understanding between 
Cochin Shipyard Limited and the 
Ministry of Shipping, Road Transport 
and Highways for the year 2008-2009 
(Deb. 10. Vol. XXXV. 11-12-2008) 
COI.SI3 
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Memorandum of Understanding between ! Memorandum of Understanding between 
dredging Corporation of India and the I Bridge and Roof Corporation Limited 
Department of Shipping. Ministry of an~ ~e Department of Heavy ~ustry, 
Shipping Road Transport and MlOlstry of Heavy Industries and 
Highways fortbe year 2008-2009 =-~nterprises for the year 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 512 Col. 557 

Memorandum of Understanding between 
Ennore Port Limited and the 
Department of Shipping, Ministry of 
Shipping, Road Transport and 
Highways fortbe year 2008-2009 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 513 

Memorandum of Understanding between 
Hindustan Shipyard Limited and the 
Ministry of Shipping. Road Transport 
and Highways for the year 2008-2009 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 513 

Memorandum of Understanding between 
Hooghly Dock and Port Engineers 
Limited and the Ministry of Shipping. 
Road Transport and Highways for the 
year 2008-2009 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 512 

Memorandum of Understanding between 
Bhara! Bhari Udyog Nigam Limited and 
the Department of Heavy Industry. 
Ministry of Heavy Industries and 
Public Enterprises for the year 
2008-2009 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 557 

Memorandum of Understanding between 
Bharat Heavy Pumps and Compressors 
Limited and Department of Heavy 
Industty, Ministry of Heavy Industries 
and Public Enterprises for the year 
2008-2009 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 556-57 

Memorandum of Understanding between 
Richardson and Cruddas (1972) Limited 
and the Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises for the year 
2008-2009 
(Deb. 10, Vol. XXXV, 11·12-2008) 
Col. 557 

Memorandum of Understanding between 
the HMT Limited and the .Department 
of Heavy Industry, Ministry of Heavy 
Industries and Public Enterprises for 
the year 2008-2009 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 558 

Memorandum ofUndeBtanding between 
the Tungabhlldra Steel Products 
Limited and the Department of Heavy 
Industry. Ministry of Heavy Industries 
and Public Enterprises for the year 
2008-2009 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col .. 557 

Memorandum ofUnderstanding between 
the Andrew Yule and Company Limited 
and the Department of Heavy Industry. 
Ministry of Heavy Industries and 
Public Lnterprises, for the year 
2OOW9 
(Deb. 7. Vol. XXXV, 23-10-2008) 
CoI.43\ 

Memorandum ofUnderstllDding between 
the Bengal Chemicals and 
Pharma~euticals Limited and the 
Department of Chemicals and 
Petrochemicals. Ministry of Chemica is 
and Fertilizers. for the year 2008·2009 
(Deb, 7, Vol. XXXV, 23-10·2008) 
Col. 422 
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Memorandum of Understanding between I Memorandun of Understanding between 
the Bharat Heavy Plate and Vessels i the Cement Corporation of India 
Limited and the Department of Heavy Ii Limited and the Department of Heavy 
Industry, Ministry of Heavy Industries I Industries and Public Enterprises, for and Public Enterprises for the year 
200&-2009 I the year 2008-09 

. (Deb. 10, Vol. XXXV, 11-12-2008) / (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 556 . Col. 43 I 

Memorandum of Understanding between I Memorandum of Understanding between 
the Bharat Sanchar Nigam Limited \ the Central Cottage Industries 
and the Department of Corporation of India Limited and the 
Telecommunications, Ministry of 
Communications and Information 
Technology for the year 2008-2009 1 

(Deb. 12. Vol. XXXVI. 15-12-2008) I 
Col. 701 I 

Memorandum of Understanding between I 
the Brahmaputra Valley Fertilizers I 
Corporation Limited and the I 
Department of Fertilizers, Ministry of I 
Chemicals and Fertilizers for the year Ii 

2008-2009 
I 

(Deb. 10. Vol. XXXV, 11-12-2008) I 
Col. 518 

Memorandum of Understanding between I 
the British India Corporation Limited 
and the Ministry ofTextiles for the year I 
2008-2009 

(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 695 

Memorandum of Understanding between 
the Broadcasting Engineering 
Consultant India Limited and the 
Ministry of Information and 
Broadcasting for the year 2008-2009 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 561 

Ministry of Textiles for the year 
2008-2009 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 695 

Memorandwn of Understanding between 
the Container Corporation oflndia and 
the Ministry of Railways, for the year 
2008-2009 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 523 

Memorandum of Understanding between 
the FCI AravaJi Gypsum and Minerals 
India Limited and the Department of 
Fertilizers, Ministry of Chemicals and 
Fertilizers for the year 2008-2009 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 518-19 

Memorandum of Understanding between 
the Fertilizers and Chemicals 
Travancore Limited and the Department 
of Fertilizers, Ministry of Chemicals and 
Fertilizers for the year 2008-2009 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 518 
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Memorandum of Understanding between ! Memorandum ofUnderstandmg between 
the Handicrafts and Handlooms 
Exports Corporation of India Limited 
and the Ministry ofTextiles forthe year 
2008-2009 
(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col. 695 

Memorandum of Understanding between 
the Heavy Engineering Corporation 
Limited and tbeOepartment of Heavy 
Industry, Minisn:y of Heavy Industries 
and Public Enterprises. for the year 
2OOW9 
(Deb. " Vol. XXXV, 23-10-2008) 
Col.431 

Memorandum of Understanding between 
the Hindustan Aeronautics Limited and 
the Department of Defence Production. 
Ministry of Defence for the year 
2008-2009 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 681 

Memorandum of Understanding between 
the HindustanAntibiotics Limited and 
the Department of Chemicals and 
Petrochemicals, Ministry of Chemicals 
and Fertilizers. for the year 2008-2009 
(Deb. 1. Vol. XXXV, 23-10-2008) 
u,1.422 

the Hindustan Organic Chemicals 
Limited and the Department of 
Chemicals and Petrochemicals, 
Ministry ofChemidas and Fertilizers. 
for the year 2008-2009 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 42 1 

Memorandum of Understanding between 
the Hindustan Prefab Limited and the 
Ministry of Housing and Urban 
Poverty alleviation for the year 
200&-2009 
(Deb. 11, Vol. XXXVI. 12-12-2008) 
Col. 584 

Memorandum ofUndentanding between 
the Hindustan Salts Limited and the 
Department of Heavy Industry. 
Ministry of Heavy Industries and 
Public enterprises. for the year 
2008-2009 
(Deb. " Vol. XXXV, 23-10-2008) 
CoIA3) 

Memorandum of Understanding between 
the India Tourism Development 
Corporation Limited and the Ministry 

Memorandum of Understanding between 
the Hindustan Cables Limited and the 
Department of Heavy Industry, 
Min istry of Heavy Industries and ofTourism for the year 2008-2009 
Public Enterprises, for the year 2008- i (Deb. 7. Vol. XXXV. 23- 1 0-2008) 
2009 ! 
. I Col.42! 
(Deb. IS, Vol. XXXVI, 18-12-20(8) • 
Col. 350 ' Memorandum of Understanding between 

Memorandum of Understanding between : 
the Hindustan Insecticides Limited and • 
the Department of Chemicals and ; 
Petrochemicals. Minislries of! 
Chemicals and Fertiliser.., for the year ~ 
2008-2009 
(Deb. 7. Vol. XXXV, 23-IO-2()08) 
CoIA21 

the Indian Drugs and Pbarmaceuticals 
Limited and the Department of 
Chemicals and Petrochemicals. 
Ministry of Chemicals and Fertilizen.. 
for the year 2003-2009 
(Deb 7. Vol. XXXV. 23-10-2008) 
Co\. 422 
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Memorandum of Understanding between I 
the Indian Medicines Pharmaceutical 
Corporation Limited and the 
Department of Ayush, Ministry of I 
Health and Family Welfare for the year 
2003-2009 I 
(Deb. 10, Vol. XXXV, 11-12-2008) I 
Col. 519 

Memorandum of Understanding between 
the Indian Railway Finance 
Corporation Limited and the Ministry 
of Railways for the year 2008-2009 . 
(Deb. 7, Vol. XXXV, 23-10-2008) . 
Col. 422 I 

I 
Memorandum of Understanding between I 

the IRCON International Limited and 
the Ministry of Railways for the year 
2008-2009 
(Deb. 7. Vol. XXXV, 23-10-2008) II 

Col. 423 

Memorandum of Understanding between I 
the ITI Limited and the Department of 
Telecommllnications, Ministry of: 
communications. and Information I 
Technology for the year 2008-2009 
(Deb. 12. Vol. XXXVI, 15-12-2008) I 
Col. 701 

Memorandum of Understanding between I 

the Konkan Railway Corporation I 
Limited and the Ministry of Railways i 
for the year 2008-09 I 
(Deb. 7, Vol. XXXV. 23-10-2008) I 
Col. 423 ! 

M, morandum of Understanding between 
the Madras Fertilizers Limited and the 
Department of Fertilizers, Ministry of 
Chemicals and Fertilizers for the year 
2003-2009 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 519 

Memorandum of Understanding between 
the Mahanagar Telephone Nigam 
Limited and the Department of 
Telecommunications, Ministry of 
Communications and Information 
Tedmology for the year 2008-2009 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 701 

Memorandum of Understanding between 
the National Backward Classes 
Finance and Development Corporation 
and the Ministry of Social Justice and 
Empowerment for the year 2008-2009 
(Deb. IS, Vol. XXXVI. 18-12-2(08) 
Col. 346 

Memorandum of Understanding between 
the National Fertilizers Limited and the 
Department of Fertilizers, Ministry of 
Chemicals and Fertilizers for the year 
2008-2009 

. (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 518 

Memorandum of Understanding between 
the National Instruments Limited and 
the Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises, for the year 
2008-2009 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.431 

Memorandum of Understanding between 
the National Minorities Development 
and Finance Corporation and the 
Ministry of Minority Affairs for the 
year 2008-2009 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 414 
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Memorandum of Understanding between 
the National Small Industries 
Corporation Limited and the Ministry 
of Micro, Small and Medium 
Enterprises for the year 2008-2009 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 80s 

Memorandum of Understanding between 
the National Textile Corporation and 
the Ministry of Textiles for the year 
2008-2009 
(Deb. 12, Vol. XXXVI, 15-12-20(8) 
Col. 695 

Memorandwn ofUnderstanding between 
the NEPA Limited, Nepanagar and the 
Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises for the year 
200fr2009 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 558 

Memorandwn of Understanding between 
the North Eastern Regional 
Agricultural Marketing Corporation 
Limited and the Ministry of 
Development of North Eastern Region 
for the year 2008-2009 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
CoI.438-39 

Memorandum ofUnderstanding between 
the Pawan Hans Helicopters Limited 
and the Ministry of Civil Aviation, for 
the year 2008-2009 
(Deb. 15. Vol. XXXVI, 18-12-2(08) 
Col. 339 

Memorandum of Understanding between 
the Project and Development India 
Limited and the Department of 
Fertilizers, Ministry of Chemicals and 
Fertilizers for the year 2008-2009 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 518 

Memorandum of Understanding between 
the Rajasthan Electronics and 
Instruments Limited and the 
Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises, for the ye.ar 
2008-2009 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Coi.430 

Memorandum of Understanding between 
the RashtriyaChemicals and Fertilizers 
Limited and the Department of 
Fertilizers, Ministry of Chemicals and 
Fertilizzrs for the year 200S-::!009 
(Deb. 10. Vol. XXXV, 1\-12-2(08) 
Col. 519 

Memorandum of Understanding between 
the RITES Limited and the Ministry of 
Railways for the year 2008-2009 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 423 

Memorandum of Understanding between 
the Security Printing and Minting 
Corporation of India Limited and the 
Ministry of Finance for the year 
2008-2009 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.flJ7 

Memorandum of Understanding between 
the State Farms Corporation oflndia 
Limited and the Department of 
Agriculture and Cooperation. Ministry 
of Agriculture. for the year 2008-2009 
(Deb. 12, Vol. XXXVI, 15-J2-2008) 
Col. 687 

North Eastern Region Vision 2020 k North 
Eastern Region Vision 2020-
Annexures- Laid 
(Deb. 6, Vol. XXXV. 22-IO-2008) 
Col. 352 

Notification issued under Preventioo of 
Food Adulteration Act. 1954 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 355 . 
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Notification issued under section 61 of 
the Biological Diversity Act, 2002 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 730 

Notification under article 356 (3) of the 
Constitution of India 
(Deb. I, Vol. XXXV, 21-07-2008) 
Col. 7 

Notification under article 280 of the 
Constitution. 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 812 

Notification under article 309 of the 
Constitution 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 492 

(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 582 

Notification under article 320(5) of the 
Constitution 
(Deb. 6, Vol. XXXV, 22-1O~2008) 
Col. 362 

Notification under clauses (A) and (8) of 
Sl."clion 90 oftbe said Act 
(Dcb. 4, Vol. XXXV, 20-10-2008) 
Col. 593 

Notification under Income Tax Act, 1961. 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 727 

Notitication under Insurance Regulatory 
and Development Authority Act, 1999 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 545 

Notification under Major Port Trusts 
Act. 1%3 
(Deb. 10, Vol. XXXV, JI-12-2008) 
Col.513 

Notification under section 10 of the 
Income Ta.x Act, 1961 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Co\. 571-72 

Notification under Section 10 of the Khadi 
and Village Industries Commission 
Act,J956 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 493 

Notification under Sections 12 and 13 of 
the Environment (Protection)Act, 1986 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 560 

Notification under section 159 of the 
Customs Act, 1962 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col.~ 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 470 

Notification under Section 17 A(5) of the 
General Insurance Business 
(Nationalization) Act, 1972 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 732 

Notification under Section 199 of the 
Railways Act, 1989 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 344 

Notification under Section 2 of the 
Apprentices Act, 1961 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 359 

Notification under Section 26 of the 
Central Agricultural University 
Act. 1992 
(Deb. 4. Vol. XXXV, 20-10~2008) 
Col. 581 

Notification under Section 27 of the 
Insurance Regulatory and 
Development Authority Act. 1999 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 732 

Notification under Section 28 of the 
University of Allahabad Act, 2005 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 508 



206 LOK SABHA 

Notification under Section 296 of the 
lncome Tax Act, 1961 

Notification under Section 40 of the 
Company Secretaries Act, 1980 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 

Col. 511 
I Col.57S 

Notification under Section 29B of the I .. . 
Industries (Development and i Notlficatlon under Sectlon 40 of the Cost 
Regu1ation)Act, 1951 ! and Works Accountants Act, 1959 
(Deb. 13, Vol. XXXVI, 16-12-2oo8)! (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 50 I I Col. 580 

Notification under Section 30B of the ! Notification under Section 48 of Income 
Chartered Accountants Act, 1949 i 
(Deb. 4, Vol. XXXV, 20-10-2008) I TaxAct, 1961 
Col. 5~ I (Deb. 4, Vol. XXXV, 20-10-2008) 

(Deb. 16, Vol. XXXVI, 19-12-2008) I Col. S72 
Col. 402 I Notification under Section 50 of the 

Notification under Section 31 of the I National Dairy Development Board 
Securities and Exchange Board of I Act, 1987 
India, 1992 ! (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2(08) I Col. 585 
Col 473 I 

N 'fi' d Se' 34 f th I Notification under Scction 57 of the Delhi otl Icatlon un er ctlon 0 e I 
Agricultural and Processed Food i DevelopmentAct, 1951 
Products Export Development I (Deb. 18, Vol. XXXVI, 23-12-2(08) 
Authority Act, 1985 Col. 70 I 
~~I~i9VOI. XXXVI, 16-12-2(08) I Notification under Section 59 of the 

; Petroleum and Natural Gas Regulatory 
Notification under Section 35 oftbe Credit I· Board Act, 2006 

Infonnation Companies (Regulation) 
Act, 2005 i (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) J CoL565-66 
Col. 547 

Notification under Section 37 of the 
Telecom Regulatory Authority oflndia I 
Act,IY'i"1 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 609 
(Deb. 11, Vol. XXXVI, 22-12-2008) 
Col 266 

Notification under Section 38 of1he Drugs 

Notification under Section 61 A of the 
MinesAct, 1952 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col 684 

Notification under Section 17 of the 
Disaster Management Act, 2005 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.496 

and Cosmetics Act, 1940 i 
(Deb. 10, Vol. XXXV, 11-12-2008) Notification under Section 7A of the 
Col. 521 Public Liability Insurance Act, 1991 

(Deb. 14, Vol. XXXVI, 11-12-2008) 
Col. 440 I 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 476 
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Notification under Section 8 of the Central . 
Sales Tax Act, 1956 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 547 

Notification under Section 93 of the Food 
Safety and Standards Act, 2006 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 354 

Notification under Sub-section (3) of 
section 30 of Railway Claims Tribunal 
Act, 1987 
(Deb.· 15, Vol. XXXVI, 18-12-2008) 
Col. 343 

Notification under sub-regulation (I) of 
regulation 2 of the Securities and 
Exchange Board of India (Mutual 
Funds) (Second Amendment) 
Regulations, 2007; and regulation 2 of 
the Securities and Exchange Board of 
India (Foreign Institutional Investors) 
(Second Amendment) 
RegUlations. 2007 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.6()6.{)7 

Notification under sub-section (I) of37 
of the Administrative Tribunals 
Act, 1985 
(Deb. 6, Vol. XXXV. 22-10-2008) 
CoL 362 

Notification under sub-section (I )ofRule 3 
of the Central Excise Rules, 2002 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 549 

Notification under sub-section (I) of 
Section 20 oftbe National Highways I 
(Land and Traffic) Act, 2002 I 

(Deb. 10, Vol. XXXV, n-12-2008) 
CoL 539 

Notification under sub-section (I) of 
section 3 of the Central Excise Tariff 
Act. 1985 
(Deb. 4, Vol. XXXV. 20-)0-2008) 
Col 591-92 

Notification under sub-section (I) of 
Section 3 of the Destructive Insects 
and Pests Act, 1914 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 581 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col.263 

Notification under sub-section (I) of 
Section 37 of the Administrative 
Tribunal Act, 1985 
(Deb. 14, Vol. XXXVI, 17-12-200S) 
Col. 468 

Notification under sub-section (I) of 
Section 59 of the energy Conservation 
Act, 2001 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 584-85 

Notification under sub-section (I) of 
Section 9 of the Indian Stamp Act, 1899 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 545-46 

Notification under sub-section (2) of 
Section 14 of Offences Relating to 
Transactions in shares Act. 1992 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col 545 

Notification under sub-section (2) of 
Section 24 of the Right to Information 
Act, 2005 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 468 

Notification under sub-section (2) of 
Section 28 of the I:ndian Boilers 
Act, 1923 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 501 

Notification under sub-section (2) of 
Section 35 oftbe State Bank oflndia 
Act, 1955 
(Deb. 10, Vol. XXXV, 11,.12-2(08) 
Col. 547 
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Notification under sub-section (2) of 
Section 38 of the Central Excise 
Act, 1944 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 585-91 

(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 553-54 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.472-73 

Notification under sub-section (2) of 
Section 4 J of the Armed Forces 
Tnbunal Act, 2007 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 680 

Notification under sub-section (2) of 
Section 80-1 C of the Income Tax 
Act, 1961 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 572-73 

Notification under sub-section (3) of 
Rule 17 oftheCadral ~ Rules, 2002 
(Deb. 4, Vol. XXXV, 2Q..IO-2oo8) 
Col 592 

Notification under sub-section (3) of 
section 13 of the Governors 
(Emoluments. Allowances and 
Privileges)Act, 1982 
(Deb. I. Vol. XXXV, 21-07-2008) 

Notification under sub-section (3) of 
Section 21 ofthe Coinage Act, 1906 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 471 

Notification under sUb-section (3) of 
Section 21 of the Railway Protection 
ForceAct, 1957 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 343 

Notifkation under sub-section (3) of 
Section 24 of the Transplantation of 
Human Organs Act, 1994 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 716 

Notification under sub-section (3) of 
Section 25 of the Rubber Act, 1947 
together with a corrigendum published 
in NotifICation No. G.S.R. 318(E) dated 
the 30th April, 2008 
(Deb. 13, Vol. XXXVI. 16-12-20(8) 
CoL514 

Notification under sub-section (3) of 
Section 3 of the Agricultural Produce 
(Grading and Marking) Act, 1937 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 583 

Col. 7-8 : (Deb. 17. Vol. XXXVI, 22-12-20(8) 

Notification under sub-section (3) of I Col. 263 

section 141 of the Border Security ! Notification under sub-section (3) of 
torceA .. t 1968 I Section 30 of the Railway Claims 
(Deb. 5. "'01. XXXV, 21-10-2008) i TribtmalAct 1987 
CoUtO I (Deb. 7. Vol. XXXV. 23-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) i Col. 424-25 
Col. 492 I 'f! i Notl Ication under sub-section (3) of 

Notification under 5ub-section (3) of I Section 36 of the Recovery of Debts 
Section 156 of the Indo-TibelanBorder I Due to Banks and Financial 
Police Force Act, 1992 I Institutions Act, 1993 
(Deb. 13, Vol. XXXVI. 16--12-2008) I (Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 491 i Col.477 

t 
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Notification under sub-section (3) of 
Section 39 of the Export-Import Bank 
ofindiaAct, 1981 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 607 

Notification under sub-section (3) of 
Section 48 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings) Act, 1970 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 731 

Notification under sub-section (3) of 
Section 55 of the Special. Economic 
Zones Act, 2005 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 741 

Notification under sub-section (3) of 
Section 63 of the Competition Act, 2002 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 580 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 582 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 402 

Notification under sub-section (3) of 
Section 73 of the Persons with 
Disabilities (Equal Opportunities, 
Protection of Rights and Full 
Participation)Act, 1995 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 347 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 728 

Notification under sub-section (3) of 
Section 9 of the Sugar Development 
Fund Act, 1982 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 702 

Notification under sub-section (4) of 
Section 124 of the Major Port Trusts 
Act, 1963 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 352 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 440 

Notification under sub-section (4) of 

Section 157 of the Trade Marks 
Act, 1999 
(Deb. 13, Vol. XXXVI, \6-12-2008) 

Col. 501 

Notification under sub-section (4) of 
Section 19 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings)Act, 1970/1980 
(Deb. 10. Vol. XXXV. 11-12-2008) 

Col. 543-44 
Notification under sub-section (4) of 

Section 19 ofthe Banking Companies 
(Aquisition and Transfer of 
Undertakings) Act, 1970 

(Deb. 4, Vol. XXXV, 20-10-2008) 

Col. 608 

Notification under sub-section (4) of 
Section 2 12 of the Central Motor 
Vehicles Act, 1988 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 539 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 721 

Notification under sub-section (4) of 
Section 25 of the Private Security 
Agencies (Regulation) Act. 2005 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.492-93 

Notification under sub-section (4) of 
Section 50 of the State Bank of India 

. Act, 1955 . 

(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 607-08 
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Notification under sub-section (4) of 
Section 74 of the Indian Post Office 
Act, 1898 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 578.610 

Notification under sub-section (4) of 
Section 80-1 A of the Income Tax 
Act, 1961 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 572 

Notification under sub-section (6) of 
Section 66 of the Indian Veterinary 
Council Act. 1984 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 693 

Notification under sub-section (7) of 
section 9A of the Customs Tariff 
Act, 1975 
(Deb. 4. Vol. XXXV, 20-1 C)-2008) 
CoI.594~ 

Notification under sub-section (4) of NotifICation under sub-section (8) of the 
Section 83 of tile Standards of Weights Section 642 of the <:ornpanies Act, 1956 
and Measures Act, 1976 (Deb. II, Vol. XXXVI. 12-12-2008) 
(Deb. 17, Vol. XXXVI, 22-12-2(08) Col. 583 
Col. 264 Notification under sub-section 13 of the 

Notification under sub-section (4) of National Cadet Corps Act, 1948 
Section 94 of tile FtnanceAct, 1994 , (Deb. 12. Vol. XXXVI, 15-12-2(08) 
(Deb. 4. Vol. XXXV, 20-10-2008) 1 Col. 681 
Col. 592-93 : Notification under sub-section 93 of 

I 
(Deb. 10. Vol. XXXV. 11-12-2008) i Section 141 of the Border Security 
Col 553 i ForceAct. 1968. 

Notification under sub-section (4) of I (Deb. 18. Vol. XXXVI. 23-12-2008) 
Section 9S of the Employees' State! Col. 722 
InsuranceAct, 1948 i NotiflC8lion under sub-section 9A of the 
(Deb. 12, Vol. XXXVI, 15-12-2oo8)! Customs TarifTAct, 1975 
Col. 685 I (Deb. 10. Vol. XXXV, 11-12-2(08) 

Notification under sub-section (5) of I Col. 545 
Section 7 of the Indian Telegraph i Notification under the Prevention of Food 
Act, 1885 I Adulteration Act. 1954 
(Deb. 4, Vol. XXXV. 20-10-2008) I (Deb. 10, Vol. XXXV, 11-12-2008) 
Col 609 I Col. 522 
(Deb. 18, Vol. XXXVI. 23-12-2008) I Notification under Tobacco Board 
Col. rn ' Act, 1975 

Notification under sub-section (6) of j (Deb. 13. Vol, XXXVI. 16-12-2(08) 
Section 3 of the Essential Commodities! Col. 519-2 I 

I 
Act, 1955 I Notifications issued under Sections 3 
(Deb. 4. Vol. XXXV, 20-10-2008) I and 6 of the Control of National 
Col. 583,611 I Highways (Land and TraffIC) Act. 2005 
(Deb. 7. Vol. XXXV, 23-10-2008) i (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 431 I Col.361 
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Notifications issued under sub-section (I) i Notifications under Section 18-G of the 
of Sections 4 and 5 of the Food Safety! Industries (Development and 
and Standards Act I Regulation)Act, 1951 
(Deb. 6, Vol. XXXV, 22-10-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 354 I Col. 500-01 

N 'fi' d . 10 f h I Notifications under Section 23 of the 
otl Icatlons un er section 0 t e ! P t' f F d Ad It t' • I reven Ion 0 00 u era Ion 
National Highways Act, 1956 I Act, 1954 
(Deb. 6, Vol. XXXV, 22-10-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.355-61 I Col. 354 

I 
«Deb. 10, Vol. XXXV, 11-12-2008) I Notifications under Section 24 of the All 
COJ.S23-38 ! India Council for Technical Education 

I 
(Deb. 14, Vol. XXXVI, J7-12-2oo8) I Act, 1987 
Col. 442-6 I (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 18, Vol. XXXVI, 23-12-2008) ! Col. 507 
Col. 720 I Notifications under Section 26 of the 

Notifications under Section 10 of the I Environment (Protection) Act, 1986 
Oilfields (Regulation and 1\' (Deb. 6, Vol. XXXV, 22-10-2008) 

Col. 367-68 
Development) Act, 1948 ! 
(Deb. 7, Vol. XXXV, 23-10-2008) )1 (Deb. 10, Vol. XXXV. 11-12-2008) 

Col. 561 
Col. 432 I (Deb. 14, Vol. XXXVI, 17-12-2008) 

Notifications under section II of the I Col. 474 
National Highways Authority of India I Notifications under Section 26 of the 
Act, 19S8 I University Grants Commission 
(Deb. 14, Vol. XXXVI, 17-12-2008) I Act, 1956 
Col. 461 J (Deb. 13, Vol. XXXVI, 16-12-2008) 
.. . I Col. 510 

Nouficatlons under Section 14A of the i Notifications under Section 296 of the 
AircraftAct, 1934 '1 Income Tax. 1961 
(Deb. 15, Vol. XXXVI, IS-12-200S) (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 339 I Col. 726 

Notifications under section 159 of the I Notifications under Section 3 of the 
Customs Act, 1962 I Recovery of Debts Due to Banks and 
(Deb. 10, Vol. XXXV, 11-12-2008) Financial Institutions Act, 1993 
CoJ.546,549-51 I (Deb. 14. Vol. XXXVI, 17-12-2008) 
(Deb. 18, Vol. XXXVI, 23-12-2008) Col.477 
Col. 727 I Notifications under Section 31 of the 

I Jawaharlal Institute of Post-Graduate 
Notifications under section 179 of the Medical Education and Research. 

Electricity Act, 2003 I Puducherry Act, 2008 
(Deb. 16, Vol. XXXVI, 19-12-2008) 'I (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 406 Col. 522 
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Notifications under Section 33 of the I Notifications under Sections \0 and 15 of 
. I 

NarionalCowtei1forTeacherEducation! the Khadi and Village Industries 
Act. 1993. , CommissionAct, 1956 
(Deb. 18. Vol. XXXVI. 23~12-2008): (Deb. 5. Vol. XXXV. 21-10-2008) 
Co\. ns : Co\. 808 

NotificationslDlderSection389oflheNew i N 'fi' db' (1) f . '1 994 ,otl Icatlons un er su -sectton 0 
Delhi Municipal Count! Act, 1 . ., . I 
(Deb. 13. Vol. XXXVI. 16-12-2(08) Section _9 of the Natlona Rural 
Co\. 496-99 Employment Guarantee Act, 2005 

Notifications under Section 39 of the 
Bureau oflndian Standards Act. 1986 

(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 399-400 

(Deb. 12. Vol. XXXVI. 1S.12-2008) ! Notifications under suh-seclion (2) of 
Col. 693 i Section 23 of the Prevention of Food 

Notifications under section 40 of the Adulteration Act. 1954 
Andaman and Nicobar Islands Khadi (Deb. 10. Vol. XXXV. 11-12-2008) 
and Villages Industries Board Col. 522 
Regulation. 1988 : Notifications under sub-section (2) of 
(Deb. 13. Vol. XXXVI, 16-12-2008)! Section 3 of the All india Services 
CoI.483 ' Act, 1951 

Notifications under Section 43 of the 1 (Deb. 6. Vol. XXXV. 22-10-2008) 
Armed Forces Tribunal Act, 2007 Col. 362~ 
~~2, Vol. XXXVI. 15-12-2008); (Deb. 10. Vol. XXXV. 11-12-2008) 

, Col. 54 142 
Notifications under Section 43 of the i N 'fi' ode b . (2) f 

Maulana Azad National Urdu otl Icatlons u r su -section 0 
University Act, 1996 Section 38 of the (l'nlral Excise 
(Deb. 13, Vol. XXXVI, 16-12-2008) Act, 1944 
Co\. 507 (Deb, 10. Vol. XXXV, 11-12-2008) 

Notifications under Section 48 of the i Col. 546-47 

Foreign Exchange Management : Notifications under sub-section (2) of 
Act, 1999 . Section 46 ofw Manipur University 
(Deb. 14, Vol. XXXVI. 17-12-2008): Act., 2005 
Col. 471 ' (Deb. 13, Vol. XXXVI. 16-12-2008) 

Notifications under Section 62 of the: Col. 508 
Petroleum and Natural Gas Re ul ,\ . . . 
Board A 2006 g a1OI) : Nottficatlons under sub-sectIon (3) 458 of 
(Deb. t'VOI. XXXV. 23-10-20(8): the Merchant Shipping Act, 19~8 
CoI.432 (Deb. 10, Vol. XXXV. 11-12-2008) 

Notifications under Section 6D of the : 
Col. 5 13-\4 

Employees' Provident Funds and: Notifications under sub-section (3) of 
Miscellaneous Provisions Act. 1952 . Section 15 ofthe Notaries Act, 1952 
(Deb. 12, Vol. XXXVI, 15.12-2008); (Deb. 16. Vol. XXXVI. 19.12-2008) 
Col. 683-84 Col. 40 I 
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Notifications under sub-section (3) of 
Section 156 of the Indo-Tibetan Border 
Police Force Act, 1992. 
(Deb. 18, Vol. XXXVI, 23-12·2008) 
Col. 722 

Notifications under sub-section (3) of 
Section 16 of the Indian Nursing 
Council Act. 1947. 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.71S 

Notifications under sub-section (3) of 
Section 17 of tile Export (Quality Control 
and Inspection)Act, 1963· 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
0,1. 514, 515-16 

Notifications under sub-section (3) of 
Section 22 of the Central Industrial 
Security Force Act. 1%8 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 491-92 

Notifications under sub-section (3) of 
. Section 3 of Agricultural Produce 

(Grading and Marking) Act. 1937 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 688-89 

Notifications under sub-section (3) of 
Section 37 oflhe Apprentices Act, 1961 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 259 

Notifications under sub-section (3) of 
Section 48 of the Life Corporation of 
India Act, 1956 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 731 

Notifications under sub-section (3) of 
Section 642 oflhe Companies Act. 1956 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.7l0 

Notifications under sub-section (4) of 
Sectkm26 of the Coir Industry Act, 1953 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col 808 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col.475-76 

Notifications under sub-section (6) of 
Section 3 of the Essential Commodities 
Act, 1955 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 687.692-93,703 

Notifications under sub-section (7) of 
Section 9A of the Customs Tariff 
Act, 1975 
(Deb. 10. Vol. XXXV, 11- I 2-2oo8) 
Col. 551-53 

Notifications under sub-section(3) of 
Section I of the Food Safety and 
Standards Act, 2006 
(Deb. 6, Vol. XXXV, 22- I 0-2008) 
Col. 353-54 

Notifications under the Environment 
(Protection}Act, 1986 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 474-76 

Notifications under the National Institute 
ofTechnology Act, 2007. 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 737 

Outcome Budget of the Department of 
Higher Education, Ministry of Human 
Resource Development, for the 
year 2008-2009 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 807 

Outcome Budget of the Department of 
School Education and Literacy. 
Ministry of Human Resource 
Development, for the year 2008-2009 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 807 

Proclamation Issued by the Governor of 
Jammu and Kashmir under Section 92 
of the Constitution of Jammu and 
Kashmir 
(Deb. I, Vol. XXXV, 21-07-2008) 
Co\. 8 
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Reference under Sub-section (I) of 
Section 26 of the Mines and Mineral 
(Development and Regulation) 
Act, 1957 
(Deb. 6. Vol. XXXV, 22-10-2008) 
CoL355 

Report of the Comptroller and Auditor 
General of India - Union Government 
(Commercial) (No.A-9 of2008}-Rev1ew 
of activities of selected Public Sector 
Undertakings (Performance Audit) for 
the year ended March, 2007 
(Deb. 7, Vol. XXXV, 23-10-20(8) 
CoI.421 

Report of the Comptroller and Auditor 
General of India-Union Government 
(Commercial) (No.CA-lO of 20(8)-
Information Technology Applications 
for the year ended March, 2007 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoI.421 

Report of the Comptroller and Auditor 
General of India, Union Government 
(Commcn:iaI) (No. PA 16 of2OO8) Public 
Sector Undertakings. Public Private 
Partnership in Implementation of Road 
Projects by National Highways 
Authority oflndia (Performance Audit) 
for the year ended March, 2007 
(Deb. 10, Vol. XXXV, 11-12-20(8) 
Col. 523 

Report of the Comptroller and Auditor 
General of India-Union Government 
(Civil)(No. PA 12 of20(8)- Performance 
Audit of Accelerated Rural Water 
Supply Programme for the ended 
March,2007 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 405 

Report of the Comptroller and Auditor 
General of India-Union Government 
(No. PA 14 of 2008) - Scientific 
Departments- Performance Audit of 
Management of Waste in India for the 
year ended March, 2007 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 405 

Report of the National Rural Employment 
Guarantee Act, 2005 for the period 
Apri~ 2007 -March. 2008 
(Deb. 18, Vol. XXXVI, 23-12-2(08) 
Col 724 

Report on Participation of Indian 
Parliamentary Delegation in the 54th 
Commonwealth Parliamentary 
Conference held at Kuala Lumpur 
(Malaysia) from I August to 
10 August. 2008 
(Deb. II, Vol. XXXVI, 12-12-2(08) 
Co\. 587 

Report on the Progress made in the intake 
of Scheduled Castes and Scheduled 
Tribes against vacancies reserved for 
them in recruitment and promotion 
categories on the Railways for the year 
ending 3 I st March, 2007 
(Deb. 15, Vol. XXXVI, 18-12-20(8) 
Col. 343 

'Resolution with regard to Central 
Educational Institutions (Reservation 
in Admission) Act, 2006 
(Deb. 13, Vol. XXXVI. 16-12-2(08) 
Col. 508 

The National Council for Teather 
Education (Reel/tnition Norms and 
Procedure) Regulations, 20Q7 
(Deb. 18. Vol. XXXVI, 23-12.2(08) 
Col. 726 

Valuation Report of the Life Insurance 
Corporation of India for the 
~2007·2008 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoIA77 

Wildlife Institute of India, Dehradun. for 
the year 2006-2007. 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 742 
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Pa ...... Military Fon:es 

AIDS in Para-Military Forces 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 238-40 

Helicopter Facilities to PMFs 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 135 

Intelligence Agency for PMF 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 619 

Job Stress amongst PMF Personnel 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.38-39 

Proposal for Modernisation ofCPMF 
(Deb. 18, Vol. XXXVI, 23-12-20011) 
Col. 649-50 

Quota in Recruitment in PMF 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 220-21 

Women in Central Para-Military Forces 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 634-35 

Pusport(s) 

Biometric Passports 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 83 

Increasing Number of Passport 
Application 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 125-27 

Irregularities in Regional Passpon Offices 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 875-77 

Passpon Seva Kendras 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1375-76 

Pending Passpon Applications 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 142-48 

Procedure for NewlRenewed Passports 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1391-92 

Setting up of More Passpon Facilitation 
Centres 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 504-05 

Patent 

Basmati Trademark for Pakistan 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.212-13 

Implementation of Patent Safety 
Programme 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 87 

Patenting of Inventions 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 6-8 

Patents on items based Traditional 
Knowledge 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 91-92 

Pre-Grant OppOsition to Patents 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 106-236 

Product Patent to Pharmaceutical 
Inventions 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 494-558 

Issuance/Renewal of Passpons Pension 
(Deb. 9. Vol. XXXV. 10-12-2008)! Disbursement of Pension under EPFPS 
Cot 1059-61 (Deb. 4, Vol. XXXV, 20-10-2008) 

Need to open a passpon Facility Centre: 
atAgra in Uttar Pradesh (MUR 377) . 
(Deb. 7. Vol. XXXV, 23-10-2008) . 
CoI.~7 I 

Col. 36-37 

Freedom Fighters Pension 
(Deb. S, Vol. XXXV. 21-10-2008) 
Col.348-54 
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Implementation of Pension Order 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.24142 

Inclusion of Additional Beneficiaries 
under IGNOAPS 
(Deb. 3, VoL XXXV, 17-10-2008) 
Col 75-77 

Need to resolve the pension-related 
demands of Ex -servicemen (MUR 377) 
(Deb. 7, Vol. XXXV, 23-10-20(8) 
Col. 465 

Restoration of Old Pension Package 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 53-54 

Per Capita Elpenditure 

Per Capita Income and Expenditwe 
(Deb. 6, Vol. XXXV, 22-10-20(8) 
Col. 170-74 

Per Capita Income 

Disparity in Per-Capita Income of States 
(Deb. 9, Vol. XXXV, 10-12-2(08) 
Col.8l3-15 

New Pension Scheme National Per Capita Income 
(Deb. II, Vol. XXXVI, 12-12-2008) (Deb. 14, Vol. XXXVI, 17-12-2(08) 
Col.~5 Col. 110-14 

Pension Cases of SwatBntrata Senanis 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 109 

Pension facility to workers in Unorganised 
Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 138 

Pension Fund Managers 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 505 

Per Capita Income and Expenditure 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 170-74 

Pesticide(l) 

Guidelines for Pesticide Dealers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col.215-16 

Hannful Effects of Pestic ides 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 373-74 

Pension Scheme for HMT Employees Import of BaMed Pesticides and Seeds 
(Deb. IS, Vol. XXXVI, 18-12-2(08) (Deb. 18, Vol. XXXVI, 23.12.2008) 
Col. 245 Col. 241 

Pension Scheme to Coa1 Mining Workers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 614 

Pension to Retired Sportspersons 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 880-82 

.~ 

Pension to War Widows 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1241 

PSUs under Pension Scheme 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.359-61 

Representation of IBA 

Pesticides in Fruits and Vegetables 
(Deb. 4, Vol. XXXV, 20-10-20(8) 
Col. 83-84 

Spurious Pesticides 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 593-94 

Petrol Pump(l) 

A 1I0lment of Permanent COCOs on 
Ad hoc Dealership 
(Deb. 7, Vol. XXXV, 23-10-20(8) 
CoI.3I9-20 

Allotment of Petrol Pump Dealership by 
OiIPSUs 

(Deb. II, Vol. XXXVI, 12.12-2008) .. 
. I 

(Deb. 7, Vol. XXXV, 23-10-20(8) 
Co1.317-19 Col. 473-74 I 

I 
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Allotment of Petrol Pumps in Rural Areas i Petroleum and Natural Gas Regulatory 
(Deb. IS, Vol. XXXVI, 18-12-2008) Board 
Col. 189-90 

Authorisation to Act as Sampling Officer 

(Deb. 7, Vol. XXXV, 23-10-2008) 

Regulations for Natural Gas Pipeline by 
PNGRB 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 96-97 and Lab Test Officer I 

Col. 275-76 i Petroleum Company 

Awarding of Retail Outlet Dealerships by I Administrative Expenses of Public Sector 
Oil PStJs I Oil Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. IS, Vol. XXXVI, 18-12-2008) 
CoL 402-03 Col. 86-87 

Company-Owned-Company, Operated 
Petroleum Retail Outlets 
(Deb. 7, Vol. XXXV, 23-10-2008) I 
Col. 154-55 

Gas Agencies for War Widows 
(Deb. 12, Vol. XXXVI, 15-12-2008) 

Austerity Measures by Oil Companies 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 125-27 

Losses to the oil companies 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 11-14 

Oil Refineries Operated by Oil Companies 
Col. 375 (Deb. IS, Vol. XXXVI, 18-12-2008) 

Irregularities in Allotment of Petrol Pumps! Col. 249-52 
Gas Agencies 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 305-06 

Regularisation of Petrol Pumps 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 100-01 

Restriction on Supply of Petrol and Diesel 

Profit Earned by Public and Private Gas 
Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 324-26 

Tax on Windfall Benefits 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col.371 

to Petrol Pumps I Tax Rebate to the Oil Companies for 
(Deb. 10, Vol. XXXV, 11-12-2008) Production 
Col. 213 (Deb. 10, Vol. XXXV, 11-12-2008) 

Col. 241-53 
Petroleum and Natural GIIS 

Export ofNatural Gas 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 202-03 

Hike in the Prices of Natural Gas 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col.271 

Revision of Gas Price of Reliance 
Industries Ltd. 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
CoL 147 

Petroleum Product 

Adulteration in Petrol and Diesel 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 183-84 

Allocation of Kerosene, Diesel, LPG and 
Petrol to StatesfUnion Territories 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.4I3-30 

Commercial Production of Oil 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.434-35 
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COlDltries to Soften Petroleum Prices llmpoSitiOn of Sales Tax on PetrollDiesel 
(Deb. 7, Vol. XXXV, 23-10-200~) (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col 161-62 I Col333-34 

Customs Duly on Petrol. Diesel and Crude Increase in the Price of PetrollPetroleum 
011 ' Products 
(Deb. 11, Vol. XXXVI, 12-12-2008) I (Deb. 7, Vol. XXXV, 23-10-2008) 
CoI.24~50 i CoI.l75-80 
.. Mixing ofNaptha with Petrol 

Delay m Exploration work ofpetrolewn i (Deb. 6, Vol. XXXV, 22-10-2008) 
products I Col.241 
(Deb. 10, Vol. XXXV, 11-12-2008) ! Pri H'L f 1 D' Col404-0S ; ce ... e 0 Petro. ieseI and LPG I (Deb. 7. Vol. XXXV, 23-10-2008) 

Demand and Supply ofPetrollDieseVLPG I Col398-400 
(Deb. 10, Vol. XXXV, 11-12-2008) I ProfJteamedbyPrivateSectorPetroieum 
Col. 409-13 I Products Refining Companies 

DemandandSupplyofPdroIeumProducts! (Deb. 10, Vol. XXXV. 11-12-2008) 
(Deb. IS, Vol. XXXVI, 18-12-2008)! CoL380-81 
Col. 314-15 ! Reduction ofTax on Petroleum Products 

DemandandSupplyofPdroleumProducts! (Deb. IS, Vol. XXXVI, 18-12-2008) 
in the Tnbal Areas I Col. 26 I ~3 
(Deb. IS, Vol. XXXVI, 18-12-2008) I Restriction on Supply of Petrol and Diesel 
Col. 125-27 ; to Petrol Pumps 

\ (Deb. 10, Vol. XXXV, 11-12-2008) 
Double Pricing ofDiesel for Commercial! Col. 213 

~~~~ Vol. XXXV, 23-10-2008) ! Sett~LUP of Petro-Chemical Plants by 

Col104-05 : (Deb. 15, Vol. XXXVI, 18-12-2008) 
Dual Pricing Policy for Diesel I Col. 117 

I 
(Deb. 10, Vol. XXXV, 1I-12-2008) 1 Short Supply of Diesel 
Col286-88 (Deb. 7, Vol. XXXV, 23-10-2008) 

Ethanol Mixed Petrol 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col 7-15 " 

Euro-IV Standard Petrol 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col 265-66 

Hike in Price ofpetro-Product!Petrol 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 123-24 

Hike in the Prices of Oil 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 247-48 

Col. 101-02 
Shortage of Petrol and Diesel 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 3-4 

Stoppage of Supply of Ordinary Petrol and 
Diesel 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 141-42 

Supply of Diesel to Transport 
Corporation Industries/Private 
Construction Companies 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
(01.200 
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Tenders for Transportation of Petroleum 
Products 
(Deb.·15, Vol. XXXVI, 18-12-2008) 
Col. 106 

White Paper on Cost and Profit Factors of 
the Price ofOil 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 339-41 

Petroleum Refinery 
i 

Expansion of Refineries i 
(Deb. 7, Vol. XXXV, 23-10-2008) I 
CoL367-70 

Losses Suffered by Numaligarh Refinery : 
(Deb. 10, Vol. XXXV, 11-12-2008) ! 
Col. 220 . 

Formation of Separate Pharmaceuticals 
Research Council 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.3I~17 

Import of Raw Material by Pharma 
Companies 
(Deb. 5, Vol. XXXV, 21-]0-2008) 
Col. 63 

Issuance of Notices to Pbarma Companies 
byOOFT 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 724 

Misuse of Excise Duty Exemption by 
Pharmaceutical Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 249-SO 

Oil Refineries Operated by Oil Companies ! 
(Deb. 15, Vol. XXXVI, 18-12-2008) I Misuse of Funds by the Pharma 

I Companies . 
Co1.249-52 : (Deb. 5, Vol. XXXV, 21-10-2008) 

Refinery and Petrochemical Complex at I CoL339-41 
Kakinada in Andhra PI adesh ! National Pharmaceutical Policy 
(Deb. 10, Vol. XXXV, 11-12-2008) ! (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 91-92 Col. 2-7 . 

Venezuela's Stake In Paradeep Refinery : 
(Deb. 10. Vol. XXXV. 11-12-2008) : 
Col. 62 i 

Pbarmac:eutical(s) 
Agro and Pharma Biotech Companies : 

(Deb. 18, Vol. XXXVI, 23-12-2008) ; 
I 

Co1.265~ . 

Assistance to Drug MflllUfacturing ; 
Companies 
(Deb. 15. Vol. XXXVI. \8-12-2008) 
Col. 195-96 

Drugs and Pharmaceutical Research' 
Programme 
(Deb. 5. Vol. XXXV, 21-10-2008) , 
Co\. 479-81 

Export Credit 
(Deb. 3. Vol. XXXV. /7-\ 0-2008) 
('0\.99 

Over-Invoicing by Pharmaceutkal 
Companies 
(Deb. 15, Vol. XXXVI, 18-]2-2008) 
Col. 214-15 

Pending Cases of Over-Charging by 
Pharmaceutical Companies 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 341-44 

Product Patent to Pharmaceutical 
Inventions 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 494-558 

Profiteering through advance Licence~ 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.65~57 

Revival of Pharmaceutical Units 
(Deb. 10, Vol. XXXV, 11-1,4-1008) 
Co\. 37-39 . . 
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f!tGCn rtW-iaMIImCities 
(DIIt, .JfI. VDl. JfXXV, 11~12-2OOI) 

1 Disease in Rice Crops 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.417-18 ' 

Stem Rust Fungal Disease 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 497 

..... 1IItiua 

Amendments in Plantation Labour 
Act,I9S1 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col2S4-55 

Estimates for Planlation 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.2SI-52 

Plantation along NIlionaI Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 867-72 

Cd. ~ P ..... ioD ofPaJm Trees 
.... . . . II (Deb. 9, Vol. XXXV, 10-12-2001) 
Fj t· Art" . ~ Col. 401-09 , 

...-,; ~ VIllI. XXXV, 22-10-2008) PIutk 
QiLa.. I 

.. ,. m 

JI!ieoinedIae.'hw1 I • Apcy 
{DIIt~ .. ~ Val JUEXv. lO-lO-lGOI) 

Ban on Plastic Bags 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 329-30 

QIlIH-16 8an on Utensil. Made ofPlutic 
• , aC i'. I (Deb. IS, Vol. XXXVI, 18-12-2008) 
15-' • lIr P.tauaia&&·CGIaatiIIion for Col. 179 R . 

.... ; U. .... UXVl, 17-12-2001) Police 
GiL.... Computer Facility for Police Stations 

... .- I gi++ (Deb. 18, Vol. XXXVI,23-12-2008) 
Col. 645 "' S. I Constitution of Micro-Missions 

~ .. C • I ~. 18, Vol. XXXVI. 23-12-2008) 

(DdI; 9~ Ytd. XXXV, 10-12-2008) I ~.. 
CalAlS.l1 I ConuptlOD In Deihl Pohce 
.-' 12, Val. XXXVi, 15-12-2(08) I (Deb. 5, Vol. XXXV, 21-10-2008) 
&Il.3lI:29 Col. 223-34 
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Establishing National Police University . PoU~ 
(Deb. 13, Vol. XXXVI, 16-12-2008) AllobnentofLandtoPoliliGatOrganisation 
CoL 403-04 (Deb. 16, \QI. XXXVI, 19-1.2-2001) 

False Cases by Police Col. 288-89 
(Deb. 18, Vol. XXXVI, 23-12-2008) PoIIetioa 
Col. 242-43 

Functioning of Police Forces 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 413-14 

Grievances against Delhi Police 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 137 

Increase in Strength of Delhi Police I 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 137 

Meeting of Police Chiefs an SlmIgthening 
of Police Force 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 239-40 

Abatement of Pollution intbeGtmga 
(Deb. 9, Vol. XXXV, 16-12-2(08) 
Col. 753-55 

Adverse Affects of Pollutants 
(Deb. 9, Vol. XXXV, 10-12-2(08) 
CoL 1080-&1 

Air and Water Pollution 
(Deb. 9,VoI. XXXV, "'12-20.). 
Co1.1lI-12 

Air Pollution 
(Ddl. 9, Vol. XXXV, 10-12-2CMJa) 
Col. 1.22-.24 

Assistance for Making GanpPolItJIUa 
Free 
(Deb. 9, Vol. XXXV, 00-12-20.) 

Model Police Act Col 1066-67 
(Deb. 18, Vol. XXXVI, 23-12-2008) Burning of Post -Harvest Residual:'" 
Col. 74-76 (Deb. 9, Vol,. XXXV, l6-12-lIIIa): 

Modernisation of Police Force 
(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 21 1-14 

Need to set up a Commando and Police 
Training School in Himachal Pradesh 
(MUR377) 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 292 

Professionalism in Police 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 220 

Rc-EmpIoymcntofEx-SeMcanen in Police 
Forces 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 195 

Tourist Police 
(Deb. 10. Vol. XXXV, 1\-12-2008) 
CoI.3I·32 

Col. &16 

Effect of Coal Mines Dust on' ........ 
Health 
(Deb. 9, Vol. XXXV, 10-12-~ 
Col. 616-17 

Euro-IV Standard Petrol 
(Deb. 10, Vol. XXXV, n-L2..lOO1) 
CoI.26S-66 

Industrial Un"·widaDut ·liIwi MIl 
Clearancle 
(Deb. Ill, Vel. XXXVI, 'I7~11l.l8OI) 
Col .• 

Installation, IJf ;Pollution Control 
Equipment in Supr MUk 
(Dcb. 9, Vol. XXXV, le-L2.2008) 
Col. 1291 

Noise Pollution·due1o ........ fliahts 
(Deb. 7, Vol. XXXv, 23-•• 200&) 
Col. 167 
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Pending Pollution Cases 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 233 

Pollution by Cement Factories 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 687-88 

Pollution by Thennal Power Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 539-41 

Pollution in Coastal Region ofGujarat 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 23 1-32 

Pollution in Jharkband 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.I()()"()1 

Pollution in Rivers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.157~2 

Pollution in the Ganga River 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. &31-32 

Tax on Polluting Industries 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 182 

Violation of Pollution Noons by Mining 
Companies 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.317-19 

Polymer 
Currency Notes on Polymer 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 207-08 

Population 
6eeline of Assamese Speaking Population 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 172 

Declining Popu~ion ofOtive Ridley Sea 
Turtles , 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
ColA 10-11 

Norms for Setting up Non-Polluting 
Industries 
(Deb. 14. Vol. XXXVI. 17-12-2(08) 
Col. 405 

Population Control 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 264-66 

Population Stabilization Fund 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.~301 

Tiger Population in Nagarjunasagar 
Srisailam Sanctuary· 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 102-03 

Ports 
Cargo Handling Facility at Chennai Port 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 1303-06 

Constraints for Exports at Indian Ports 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 523-24 

Containerization of Pons 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1132-34 

Development and Expansion of Ports 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 757-58 

Development of DboJera Project 
(Deb. 9, Vol. XXXV, 10-12-2008) 
0,1.1344 

Development of New Harbours 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 189-90 

Development ofPon under MSDC Scheme 
(Deb. 6, Vol. XXXV. 22·10-2008) 
Co\.317 

Development of Pons 
(Deb. 9, Vol. XXXV. 10-12·2008) 
Col. 921-23 

Fishing Harboun 
(Deb. 12. Vol. XXXVI, 15-12-2(08) 
Co1.501~2 
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Global Port Security Code ! Commission for ED Employees in Postal 
(Deb. 9, Vol. XXXV, 10-12-2008) ! Department 
Col. 134748 i (Deb. 4, Vol. XXXV, 20-10-2008) 

Investment in Port Sector ! Col. 15%1 
(Deb. 9, Vol. XXXV, 10-12-2008) I ComputerFacilityinPostOffices 
Col.l067~ i (Deb. 12, Vol. XXXVI, 15-12-2008) 

Jain Committee Report on Port and Dock I Col. 606-07 
Workers I Foreign Exchange Service through Postal 
(Deb. 9, Vol. XXXV, 10-12-2008) I Department 
Col. 747-51 i (Deb. 12, Vol. XXXVI, 15-12-2008) 

Need to approve the proposal submitted I Co1.187-89 
by the Government of Gujarat for : 
development Magdalla and other minor II Interest Rate on Saving Deposits in Post 
ports in the State (MUR 377) Offices 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. lJ, Vol. XXXVI, 12-12-2008) 
Col. 574 i Col. 409 

Offshore Container Terminal at Mumbai i Losses in Post Offices 
Port II (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2008) I Col. 156-58 
Col. 174-75 I Need to ameliorate the service conditions 

Port Management Course in Universities II of village postal employees (MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 653-54 I Col. 728-29 

Rail-Road Connectivity to Paradeep Port I Opening of New Post Offices and 
(Deb. 6, Vol. XXXV, 22-10-2008) I TelegraphOffices 
Col. 266-67 I (Deb. 12, Vol. XXXVI, 15-12-2008) 

Reclamation of Sea Land for Port I CoI.309-1O 
Development 'I Payment of Pension through Post Offices 
(Deb. 14, Vol. XXXVI, 17-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 432 I Co1.195-96 

I 
Post Office I Post Office Recurring Deposit Scheme 
'ProjectArrow'SchemeinPostOffices (Deb. 17, Vol. XXXVI, 22-12-2008) 

(Deb. 4, Vol. XXXV, 20-10-2008) Col. 193-95 
CoI.523~ 

Amendment in India Post Office Act 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 199-200 

ATM Facility at Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 622-24 

Closure of Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 24-32 

Post Offices in NER 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 288-94 

Post Offices in Rural Areas 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 25 I-58 

Postage Stamps 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 382-84 
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Postal Savings Scheme I Computerisation of Money Order Facility 
(Deb. 4, Vol. XXXV. 20-10-2008) I (Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 3740 : Col. 187 

Railway Reservation Through Post I Disbursement of Micro Credit 
Offices I (Deb. 1" Vol. XXXVI. 22-12-20(8) 
(Deb. 9. Vol. XXXV, 10-12-2008) Col. 250-52 
Col. 421-30 I Electronic International Money Order 

Sale of Ganga Jal through Post Offices \ Service 
(Deb. 17, Vol. XXXVI, 22-12-2008) i (Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 138-39 ! Col. 651 

! 
Selling of Gold Coins through PostOtfICeS ! Non-Availability of Speed Post Service 

(Deb. 12. Vol. XXXVI. IS-12-2008)! (Deb. 12. Vol. XXXVi, 15-12-2008) 
Col. 232-33 Col. 349 

shortage of Skilled Staff 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.2S2-53 

Smuggling of Drugs through Post OffICeS 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 2 19-20 

Speed Post Facility in Rural Areas 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
CoI.lI~1 

Unclaimed Amount in Post Offices 
(Deb. 11. Vol. XXXVI. 22-12-2008) 
Col. 99-102 

Upgradation of Village Post Offices 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 268-1 I 

Opening of Railway Mail Service Sections 
(Deb. 11. Vol. XXXVI. 22-12-2008) 
Col. 129 

Services of Postmen for Collecting Data 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 217 

Speed Post Service 
(Deb. 9. Vol. XXXV. 10-12-20(8) 
CoL41-43 

Vacant Posts in Postal Department 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 380-81 

Poverty 

BelowPoverry Line STs 
(Deb. 3. Vol. XXXV. 11-10-2008) 

Village Oriented Post Office5 CoL 2OJ.04 
(Deb. 12, Vol. XXXVI. 15-12-2008) BPLfarmers 
Col. 181-82 (Deb. 12. Vol. XXXVI. IS-12-2008) 

Pos1al Development Corporation 

Setting up of Postal Development 
Corporation 
(Deb. 17. Vol. XXXVI. 22-12-20(8) 
Col. 142 

Postal Services 

Col. 563-12 

BPLList 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoJ.365-()6 

Failure offoodgrain based schemes 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col.41S·18 

Appointment ofExtra-Deparunental Staff Finalisation ofBPL List 
(Deb. 17, Vol. XXXVI. 22-12-2008) (Deb. 11. Vol. XXXVI, 12.\2.2(08) 
Col. J 89-90 Col. 483-84 
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Free Treatment of Poor Patients I Specialised Health Facilities for Poor 
(Deb. 6, Vol. XXXV, 22-10-2008) Patients 
Col. 95-103 (Deb. 6, Vol. XXXV, 22-10-2008) 

Fund for Urban Poor Col. 203-05 
(Deb. 3, Vol. XXXV, 17-10-2008) SubsidyforBPLfamilies 
Col. 89-90 (Deb. 4, Vol. XXXV, 20-10-2008) 

Houses for the Poor Col. 14243 
(Deb. II, Vol. XXXVI, 12-1 2-2008) Subsidy on LPG Cylinder and Kerosene 
Col. 524-34 to Poor People 

Insurance for the Poor (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2008) CoLI 74-8 I 
Col. 53-54 

Insurance Scheme for BPL Families 
(Deb. 11, Vol. XXXVI, 12-12-20(8) 
Col. 453-54 

LPG Cylinders to BPL Families in Gujarat 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 214 

National Family Welfare Programme 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 158-59 

Need to revise 'minimum wages' on 
periodic basis for below poverty line 
Card holders (BPL) corresponding to 
price rise with a view to check poverty 
and unemployment in the country 
(MUR377) 
(Deb. 10, Vol. XXXV, 11-\2-2008) 
Col. 571-72 

Need to undertake welfare measures for 
the upliftment oflandless people living 
below poverty line and increase the 
budget allocation ofSC and ST Finance 
Development Corporation (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 578-79 

Person Below Poverty Line in Cities 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 505-18 

Poverty Definition 
(Deb. 9, Vol. XXXV, 10-12-2008) . 

I 
Col. 1150-52 

Survey on Poverty 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 44-45 

Survey on Urban Poor 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 335-36 

Treatment of the Poor 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 62-63 

WB Estimate on Global Poverty 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 568-69 

World Bank Repon on Poverty in India 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 433-34 

World Bank's Estimation on Global 
Poverty 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
CoI.412-14 

World Development Repon 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.479-80 

Power 
Acce1erated Power Development Refonns 

Prograrrune 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 228-29 

A llocation of Power to States 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 100-01 
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Bachat Lamp Yojana ! Hydro Power Project on lhelum River 
(Deb. 11, Vol. XXXVI, 12-12-20(8) (Deb. 11, Vol. XXXVI, 12-12-20(8) 
Col. 455-56 CoL 565 

Barh Thennal Power Project 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co\.llI-13 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 258-59 

Breakdown of Power Plants 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 372-84 

Cost ofNuclear Power 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 103 

Demand and Supply of Power 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 37-48 

Energy Conservation Programmes 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 90-92 

Energy Requirement 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col265-66 

Flood Due to Lower Subansari Hydro 
Power Project 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 121-22 

Foreign Investment in Power Sector 
(Deb. II, Vol. XXXVI. 12-12-20(8) 
Col. 368-70 

Frequency Relay in Power Supply 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 257-58 

Generation of Atomic Energy 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1077-79 

Hydel Power Projects 
(Deb. 16. Vol. XXXVI, 19.12-2008) 
Col. 245-46 

Hydro Power Generation 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 8-20 

Hydro Power Projects 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 270-82 

Hydro Power Projects in Arunachal 
Pradesh 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co\. 80 

India Assisted Power Projects in Bhutan 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col 397 

Indo-Iran Cooperation in Energy Sector 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 106 

Indo-Nepal Co-operation in Power Sector 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 166-67 

Kishau Hydro Power Project 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.4I8-19 

Loharinag-Pala Project 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 277-7S 

Loktak Hydro Power Project 
(Deb. 16. VOl. XXXVI, 19-12-2(08) 
Col. 267-68 

Mega Power Projects 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 208-10 

Modified Integrated Rural Energy 
Programme 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 566-67 

Need to provide appointments to the 
people on compassionate grounds in 
Kakrapara Atomic Power Station. 
Gujarat(MUR377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 731 
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Need to release additional power to Tamil 
Nadu and expedite the setting up of 
proposed power projects in the State 
(MUR377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 830-31 

Need to review the commissioning of 
Hydro Power Projects in Arunachal 
Pradesh keeping in view its 
environmental impact on Assam 
(MUR317) 
(Deb. 14. Vol. XXXVI,.17-J2-2008) 
Col. 515 

Nuclear Plants by International Firms 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 124142 

Nuclear Power Plants in UP 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 74243 

Overdrawal of Electricity from Grid 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 23940 

Percentage Share of Coal in Power 
Generation 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 199 

Pollution by Thermal PoWer Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
C.o1.53941 

Power Consumption 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 43742 

Power Distribution Management System 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col.251 

Power Generation 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 38-85 

Power Generation by CIL 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 326-27 

Power Holidays 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 113-15 

Power Plants by Chinese Firms 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 103-04 

Power Saving in Agriculture Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 487-89 

Power Supply from Central Grid 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 95-100 

Power Supply in Himachal Pradesh 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 256 

Power Transmission Lines 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 241 

! Powers Transmitters 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1068-76 

Private Sector in Nuclear Energy 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 334 

REC Loan for Power Projects 
(Deb. ] I, Vol. XXXVI, 12-12-2008) 
Col. 540-52 

Reforms in Power Sector 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Co1.3-12 

Review of Electricity Act, 2003 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 539 

Setting up of Nuclear Power Project by 
NTPC 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 227 

Setting up of Power Plant by BHEL 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 102-03 
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Share of Atomic Power Generation I MoU between PFC and Exim Bank of US 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.l24-2S Col 309-10 

Shortage of Power Power Grid Corporatiaa ofladil UmIted 
(Deb. 3, Vol. XXXV, 17-10-2008) PublicissuebyPGCIL 
Col.26-48 (Deb. II, Vol. XXXVI, 12-12-2008) 

I 
Shortage of Uranium for Nuclear Power I Col 534 

Plants I rr.cIIIu Mutri Gram s.dIIk YojaDa 
~~9!9sVOI. XXXV, 22-10-2008) I Delay in Completion of Projects under 

I PMGSY 
Supply of Nuclear FueJTechnology I (Deb. 3, Vol. XXXV, 17-10-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) Col 52-S6 
Col.76s-66 Guidelines under PMGSY 

SurplusPowcrGeoenltion (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2008) ( Col203 
Col. 330-31 i lmpactofNREGSandPMGSY 

Thennal Power Plants Based on Foreign (Deb. 3, Vol. XXXV. 17-10-2008) 
Technology Col. 71-73 
(Deb. 3. Vol. XXXV, 17-10-2008) Irregularities in PMGSY 
Col. 230 i (Deb. 3. Vol. XXXV, 17-10-2008) 

Training Institute for Power I Col. 278 
(Deb. 3, Vol. XXXV. 17-1 0-2008) I PMGSY In Chhanisph 
Col.I23-2S I' (Deb. 16, Vol. XXXVI, 19-12-2008) 

Transmission and Distribution of Power Col. 391-92 
(Deb. II, Vol. XXXVI, 12-12-2008) i ProjectsunderPMGSY 
Col. 388-91 I (Deb. 16, Vol. XXXVI, 19-12-2(01) 

Tripping ofTransmission Lines I Col. 358-59 
(Deb. 3, Vol. XXXV. 17-10-2008) I QualityofWorksunderPMGSY 
Col 113-14 I' (Deb. 16, Vol. XXXVI. 19-12-2008) 

Col. 109-13 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 361-64 ........... M .. triRalprV .. 

Ultra Mega Power Projects I Loans under PMRY 
(Deb. 3, Vol. XXXV. 17-10-2008) i (Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 21-23 CoI.23S-36 

(Deb. II, Vol. XXXVI, 12-12-2008) MergerofREGPandPMRY 
Coi.536-37 (Deb. 13, Vol. XXXVl. 16-12<!00I) 

-.. Col. 44749 
.-...... er Fiaaace Corporation I 
loans by PFC I P ..... r Blaarati 

(Deb. II, Vol. XXXVI. 12-12-2008) I Status ofPrasar Bharati Employees 
Col. 422-24 ! (Deb. 5, Vol. XXXV, 21-10-20(8) 

Col. 236-37 
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Pras Information Bureau 
Functioning of PIS 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1156-57 

Prime Minister's Employment 
Generatioa Programme 

FWlds for PMEGP 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 740-44 

PriIoa(s) 

Condition of Jails 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 69-74 

Oppression of Prisoners 

Private Water Projects 

Private Water Projects 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 192-93 

Privatisation 
Involvement of Private Sector for 

Development of Sports 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 118-19 

Private Sector in Defence Production 
(Deb. 12, Vol. XXXVI, IS-12-2oo8) 
Col. 385-412 . 

Private Sector in Nuclear Energy 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 334 

(Deb. \3, Vol. XXXVI, 16-12-2008) 
Col. J64.68 Project Tiger 

Refonning Jail Inmates 
(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 332-33 

Welfare of Women Prisoners and their 
Children 
(Deb. \3, Vol. XXXVI, 16-12-2008) 
Col.~ 

Private Sector 
Employment of the Disabled in the Private 

Sector 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
CoI.ISI-S3 

Handing over of units ofFCIL to Private 
Sector 
(Deb. 10, Vol. XXXV, 11-12-2008) I 
Col. 283-84 

Memorandum of Understanding for 
Protection ofTigers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1130-31 

Project Tiger 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 88-90 

Prostitution 

Curb on Prostitution 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 379-81 

Public Distribution System 

Distribution of Edible Oil under PDS 
(Deb. 4, Vol. XXXV, 20-\ 0-2008) 
CoI.207~ 

Distribution of Pulses under PDS 
(Deb. 12. Vol. XXXVI. IS-12-2008) 
Col. 33S-37 Profit earned by Private Sector Petroleum 

Products Refining Companies 
(Deb. 10, Vol. XXXV. 11-12-2008) Diversion of Foodgrains to Bangladesh 
Col. 380-81 I (Deb. 4, Vol. XXXV, 20-10-2008) 

Upgradation of Railway Station by Private Col. ISO-S I 
Sectors Failure to Lift Foodgrains 
(Deb. IS, Vol. XXXVI, 18-12-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. .300-0 I CoI.404-0S 
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Irregularities in Release of Quota 
(Deb. 12, Vol. XXXVI, IS-12-2008) 
Col. 192-96 

Items under PDS 
(Deb. 4, Vol. XXXV, 20·10·2008) 
Col. 349-61 

Lifting of Sugar under PDS 
(Deb. 17. Vol. XXXVI, 22-12-20(8) 
Col. 4549 

Monitoring ofPDS 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 29-3 I 

OverhaulofPDS 
(Deb. 12, Vol. XXXVI, 15-12·2008) 
Col. 661-63 

Procurement of Wheat under PDS 

Closure of Public Sector Enterprises 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 27S-76 

·Committee on Wages and Service 
Conditions 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. I 15-16 

Financial Reliefto PSU Employees 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 309 

Flouting of Directives of Finance Ministry 
byCPSEs 
(Deb. IS. Vol. XXXVI. 18-12-2008) 
Col. 199 

Loans Outstanding against CPSEs 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 171-74 

(Deb. 4. Vol. XXXV, 20·10·2008) Loss-making PSUs 
Col 137 (Deb. 10, Vol. XXXV, 11-12-2008) 

Recommendations ofWadhwa Conunittee 
Col. 289-304 

(Deb. 9, Vol. XXXV, 10-12.2008) NavratnaCompanies 
Col. 24344 (Deb. IS, Vol. XXXVI, 18·12·2008) 

CoI.ISS-56 
Reduction in PDS Quota 

Pay Revision ofPSU Employees 
(Deb. 4, Vol. XXXV. 20-10-2008) (Deb. 10, Vol. XXXV. 11.12.2008) 
Col. 27-3t Col 118-19 

Public Forestry Programme 

Public Forestry Programme 
(Deb. 9, Vol. XXXV, 10-12-2~8) 
CoI.9~31 

PublicScctor 

PSUs under Pension Scheme 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col.3SlHIt 

Reduction in Equity of Government in 
PSUs 
(Deb. IS, Vol. XXXVI, 18-12·2008) 
Col. 154 Administrative Expenses of Public Sector 

Oil Companies 
(Deb. IS, Vol. XXXVI. 18-12.2008) , Review of Are~s .Reserved for Public 
Col. 86-87 i Sector Explolt~tlon 

; (Deb. 13. Vol. XXXVI, 16-12·2008) 
Appointment of Directors in PSUs . Col. 281-82 

(Deb. 10, Vol. XXXV, 11-12-2008) ! RevivalofSickiCloscd PSUs 
Col.6Hi2 . (Deb. 7, Vol. XXXV, 23.10.2008) 

Awarding of A·I Status to Public Sector: Col. 355-66 
Undenakings : Sick PSUs in Andhra Pradesh 
(Deb. IS, Vol. XXXVI, 18-12·2008)· (Deb. 10, Vol. XXXV, 11.\2-2008) 
Col.l51 Col. 112-13 
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Social Welfare Scheme by OIL PSUs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 397-404 

Subsidy to PSUs 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 309 

Surplus Fund ofPSUs 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 192 

Surplus Funds with CPSUs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col34J42 

Utilization of Funds by Public Sector 
Companies 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoI.215-16 

Public-Private Partnenbip 
Monitoring of Public-Private Partnership 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1256-57 

PPP Projects 
(Deb. 14, Vol. XXXVI, 17-12-2(08) 
Col. 282-83 

Project under Public-Private Partnership 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 46-47 

Setting up of lilTs in Private-Public 
Participation Mode 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 225 

Puducherry 

Airports at Salem, Tuticorin and 
Pondicheny 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 57-59 

Need to bring Puducheny in the fold of 
Central Finance Commission of 
Finance Commission constituted by the 
Ministry of Home AtTairs (MUR 377) 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 296 

Pulses 
Area under Oilseeds and Pulses 

Cultivation 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 26-28 

Distribution of Pulses under PDS 
(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col. 335-37 

Import of Pulses 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 482-83 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 748-52 

Production of Pulses 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 422-23 

Pulses Production 
(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col. 633-34 

Study on Khesari Dal 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 255-57 

Punjab 
Assistance for Youth and Sports 

Prognunme in Punjab 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 69-7 I 

Central University Status to Punjab 
University 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 187-88 

Construction of International Airport at 
Halwara Airbase at Ludhiana 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 106 

Grant to Ranjit Singh Police University 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 277-79 

Quality Council of India 
Regi~tration of Laboratories with QCI 

(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 285 
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Radltakrisllna Committee 
Radhakrishna Committee Report Ragging in Colleges 

(Deb. 12, Vol. XXXVI, 15-12-2(08) . (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 475-76 Col. 321-22 

Ibdiatioa 
Radiation Emergency Response Centre 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col86~ 

\ Railway Accideat 

Accidents at Taranari Railway litation 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 433-34 

RadiationLevelofCellpllonesandMobile I Death of Wild Animals Due to Rail 
Towers Accidents 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 2SO-5 1 Col. 181-82 

~latcd health problems ItdwIIys 
(Deb. 14. Vol. XXXVI, 17-12-2(08) Accidents on Railway Tracks Passing 
Col.398-99 I Through National Parks 

... . (Deb. IS, Vol. XXXVI. 11-12-2(08) 

FMRadio 
Col. 229-3 I 

(Deb. 9, Vol. XXXV, 10-12-2008) Acquisition ofUnd for Railway Projects 
CoL 113&-38 (Deb. IS, Vol. XXXVI, 11-12.2(08) 

Himatnagar Radio Station CoL~S 
(Deb. 14, Vol. XXXVI, 17-12-2(08) ! Additional Coaches in Devgiri ExpresSIInd 
Col 222-23 I Nandigram Express 

I (Deb. 7, Vol. XXXV, 23-10-2008) 
Tarset and Achievement of FM Radio ColI~ 

Stations I (Deb. 14, Vol. XXXVI, 11-12-2(08) AgriaI~ture Product Shops at Railway 
Col 117-22 StationS 

I (Deb. IS, Vol. XXXVI, 18-12-2(08) 
Rwt;o..edM Material Col.2S2 
Supply of Nuclear Fuel Technology I Allotment of Stalls at Railway Stations 

(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 76~ Col 249 

Supply of Uranium Amenities Provided by the Railways 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. IS, Vol. XXXVI, 11-12-2008) 
Col624-2S Col. 142-53 

Uraniwn Deposits in the country I Appointment of Poncrs 8$ Gangmen 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 223-25 Col.94-9S 

Uranium Production Bangalore-Satyamangala Railway line 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 10, Vol. XXXV, 11.12-2008) 
Col94J..44 I Col. 353-54 
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Bogibeel Bridge Project 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 405-06 

Budgetary Provision for Gauge 
Conversion in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 21 1-14 

Bullet Proof Engines 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoL 123-24 

Bullet Train 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 265-66 

Category of Surat Railway Station 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 220-2 I 

Charging of Excess Fares 
(Deb. 10, Vol. XXXV, 11-12-2008) 
ColA 1 

Commission to Travel Agents 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 329-30 

Concession to Male Senior Citizens 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 271 

Construction of Railway Line between 
Kodarma-Hazaribagh 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.3n-78 

ConstructionlExtension of Goods Sheds 
in East Coast Railway 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 254-56 

Cooperation with Other Countries to 
Modernise Indian Railways 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 305 

Cost Sharing on Railway Projects 
(Deb. 15, Vol. XXXVI. 18-12·2008) 
Col. 112·13 

Decline in Earnings of the Railways 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 97-98 

Delay in Railway Projects 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 445-47 

Demand for More Ganb Rath and Sampark 
Kranti Express for Uttar Pradesh 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 124-25 

Demand for New Trains for Rajasthan and 
TamilNadu 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 330-3 I 

Demand for New Trains in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 314 

Development of Railway Station 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 259-6> 

Dharangaon Railway Station as a ModeJ 
Station 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 80-81 

Direct Train Service to Moradabad 
(U.P.) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 133-35 

Disaster Management System in the 
Railway 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col 62-63 

Disposal of Heritage Coaches and Articles 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col.~1 

Double Track Railway Line in Kamataka 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 395-98 

Doubling ofBarang-Cuttack Section 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 376 
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Doubling of Railway Line I Enhancement of Capacity of Railway 
(Deb. 10, Vol. XXXV, 11-12-2008) I Tracks 
Col. 91 I (Deb. 7, Vol. XXXV, 23-10-2008) 

Doubling of Railway line between I CoI.I89-90 
Gorakhpur and Lucknow Establishment. of Budget Hotels 
(Deb. 10, Vol. XXXV, 11-12-2008) I (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 135 Col. 275 

~""""""'on of Rail Netw-L Doubling of Railway Line between SW'8t- ~""'OJ> Vir. 
Bhusawal (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 7, Vol. XXXV, 23-10-20(8) CoLIS3-S4 
Col. 217 Extension of Railway Line from Parawdh 

Doubling of Railway Lines 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 304 

E-Ticketing 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL66-fJ7 

to ISRI-Madhuban 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 157 

Facelift orRing Railway, Delhi 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoLm 

Fire inAzadi Express 
Electrification of Mysore-Bangalore (Deb Vol XXXV 8 12 2008) . . . 15,. I, I - -

RailwayLme Col. ~ 
(Deb. 7, Vol. XXXV, 23-10-20(8) I 
CoL 373-74 Fixing of time for New I'IIssePpr Trains 

. (Deb. 10, Vol. XXXV, 11-12-20(8) 
Eledrification of Railway Trades CoI.26().66 

(Deb. 7, Vol. XXXV, 23-10-2008) Foodgrains Stolen fi"om Trains 
CoL 14648 (Deb. 7, VoJ.' XxXV, 23-10-2008) 

Electrif1C8lion of Railway Trades in Bihar I CoL 369-72 
(Deb. 7, Vol. XXXV, 23-10-2008) ! Free Rail Travel Facilities 
CoL 144-46 (Deb. IS, Vol. XXXVI, 18-12-20(1) 

Electrification of Railway Tracks in I C.ol.~ 
Madhya Pradesh I Freight Performance of Railways 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 89-92 Col. 57-58 

Electrificati"n work on Najibabad-
Moradabad 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 210 

Freight Rate for Minerals 
(Deb. 15, Vol. XXXVI, 18-12-2(08) 
Col. 228-29 

Gauge Conversion between Ahmedabad 
Elepbants Dying due to Accidents with and Udaipur 

Speeding Trains I (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 7, Vol. XXXV, 23-10-20(8) Col. 433 
Col. 373 

EMU's Services 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 270 

Gauge Conversion between Bbiladi and 
Samdari 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL20~ 
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Gauge Conversion between Chamaraja I High Speed Rail Projects 
Nagar Mettupalyam (Deb. 7. Vol. XXXV, 23-10-2008) 
(Deb. 15. Vol. XXXVI. 18-12-2008) CoI.3()6.()7 
Col. 307 High Speed trains in Gujarat and Bihar 

Gauge Conversjon between Chamaraja (Deb. 7, Vol. XXXV, 23-10-2008) 
Nagar Mettupalyam Col. 61 
(Deb. 15, Vol. XXXVI. 18-12-2008) 'I' Hike in Freight Rates 
Col 307 (Deb. 15. Vol. XXXVI, 18-12-2(08) 

Gauge Conversion between Dhasa-
Jetalsar Railway Line 
(Deb. 7. Vol. XXXV. 23-10-2008) 

Col. 61 I 
Gauge Conversion between Kollam-

Thenkasi 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 64 

Gauge Conversion From Kalol to Katosen 
via Kadi 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 120 

Gauge Conversion of Ankola-Hubli 
Section 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 149 

Gauge Conversion ofChamaraja Nagara-
Mysore Section 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 272 

Gauge Conversion work ofNorth-Eastem 
Railway 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 340-41 

Gauge Conversion Work or Rangia-
Murlcangselek Section 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 289-90 

Col. 83-84 

Impact of Spiralling Price of Steel on 
Railway Projects . 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 191-92 

Import ofHigh Capacity Locomotives 
(Deb. 15, Vol. XXXVI, 18-12-2(08) 
Col. 239-40 

Incident of Fire in Gautami Express 
(Deb. to, Vol. XXXV, 11-12-2008) 
Col. 281-83 

Incidents in Mumbai Submban Trains 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 201-02 

Increase in Train Fare 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 179-80 

Installation of New Security System 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 327-28 

Introduction of New Trains Announced 
in Railway Budget 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.313-14 

Jinbum-Tupul Railway Line 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 145 

Khijidia-Amreli-Veraval Railway Section 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 271 

High Speed PassengerslFreight Corridor Kolhapur-Ahmedabad Express 
(Deb. 10, Vol. XXXV, 1l-12-2008) (Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 5-6 Col. 119-20 
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Lack of General Coached in Express Trains I Nanded-Pune bound train 
(Deb. 15. Vol. XXXVI. 18-12-2008) I (Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 190-91 ; CoL 343 

Lack of Space in Side-.Berths I Need to allow round the clock passage to 
(Deb. 15. Vol. XXXVI. 18-12-2008) j pedestrian and vehicular traffic at 
CoL 116 i·l · J B I i ral way crossmg near agat asa 

Level Crossing at Pipraia ! village on Rewari-Alwar line (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) I (Deb. 18. Vol. XXXVI. 23-12-2008) 
CoI.63-64 1 I Co1.760 

Loss of Railway Property due to Guiiar I .. . 
A 'tat' I Need to augment fall servIces m 

gl Ion \ Sh I R '1 O' .. (Deb. 10, Vol. XXXV, 11-12-2008) ! 0 apur al way IVISlon, 
CoI.311-12 i Maharashtra (MUR377) 

LuxuryCoacb in Trains I (Deb. 12. Vol. XXXVI, 15-12-2008) 
(Deb. 15. Vol. XXXVI. 18-12-2008) 1 Col. 734 . 
Col. 220 I Need to consider Izzatnagar in Bareilly as 

Menace of Eunuchs and Beggars ! an ahemative site for setting up Rail 
(Deb. IS. Vol. XXXVI. 18-12-20(8) 1 Coach Factory proposed to be 'set up 
Col. 14647 i inRaiBareilly,UUarPradesh(MUR377) 

Menace of Touts I (Deb. 6. Vol. XXXV. 22-10-2008) 
(Deb. 15, Vol. XXXVI, 18-12-2008)! Co1.377 
Col. 220-2 I I Need to coDS1rUCt a bridge on railway 

MergingofKonkanRailway I crossing at Bharwari in Chail 
(Deb. 15, Vol. XXXVI, 18-12-2008) \ Parliamentary Constituency. Uttar 
Col. 255-56 i Pradesh (MUR 317) 

ModelRailwayStationsinOrissa I (Deb. 17, Vol. XXXVl. 22-12-2(08) 
(Deb. IS, Vol. XXXVI. 18-12-2008) I CoI.294 
Col 113-74 ! Need 10 give employment in Railwllys to 

Mode~isation of IdCJItified Railway I thefamilicsoffarmerswboselandbas 
StatIons I been acquired by Railways in Danapur 
(Deb. 7, Vol. XXXV, 23-10-2008) 1 Railway zone under East Central 
CoL 47 I Raitway(MUR377) 

Modernisation of Kota Ra.iIWay! (Deb. 5, Vol. XXXV. 21-10.2008) 
Workshop ! Col 837·38 
(Deb. 10, Vol. XXXV, 11-12-2008) i . 
Col. 449-50 I Need to increase the ftequcnc;y of Uttar 

Modernization of Railway Stations in i Pradesh Sampark Kranti Express (Train 
Kerala I No. 2447·2448) between Delhi and 
(Deb. 10, Vol. XXXV, l1-12-2008)! BWldclkhand and start a train service 
Col 288 I between Mahoba and Khajuraho 

MoU with French Railways I (MUR371) 
(Deb. 15, Vol. XXXVI, 18-12-2(08) I (Deb. 17, Vol. XXXVI. 22-12-20(8) 
Col. 149 I Col. 295 
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Need to introduce trains linking I New Railway line from Barhaj to 
Tiruchendur with Tirunelveli and I Doharighat 
Chennai in Southern Railways I (Deb. 10, Vol. XXXV, 11-12-2008) 
(MUR377) Col. 439 
(Deb. 18, Vol. XXXVI, 23-12-2008) I N Ra·1 L· Banka SuJ . Col. 764 r ew . I way Ine on tanganJ 

I Section 
Need to man the unmanned railway I (Deb. 7, Vol. XXXV, 23-10-2008) 

crossings in the Southern Railway i Col.223 
(MUR377) I N Ra·1 L· . G . 
(Deb. ) 7, Vol. XXXVI. 22-12-2008) I ew I way mes In uJarat 
CoI.290 . (Deb. 10, Vol. XXXV, 11-12-2008) 

I C{)1. 408-10 
Need to provide funds for Bhanupalli- I . . 

Bilsapur-Beri new railway line project ' New Railway Station at Ganpur 
in Himachal Pradesh (MURJ77) 1 (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) I 0:>1.203-04 
0:>1. 572 I New Train and Projects in RatIam Division 

Need to provide halt to Cochin Express i (Deb. 7. Vol. XXXV, 23-10-2008) 
and Pushpak Express trains at i 0:>1. 199-200 

I 
Pukhraya Railway Station in Kanpur I New Train from Durgapur to Howrah 
Dehat, Uttar Pradesh (MUR 377) I (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 18. Vol. XXXVI, 23-12-2008) i Col.88-89 
Col 761 ! 

II New Trains for KeraJa 
Need to restore rail services on Mailani- (Deb. 7 Vol. XXXV 23-10-2008) 

Dudhwa-Gonda Railway Section in I 0:>1.212' , 
Uttar Pradesh(MUR 377) I 

(Deb. 12. Vol. XXXVI, 15-12-2008) New Trains from Sonebhadra to New Delhi 
CoL 737 (Deb. 7, Vol. XXXV. 23-10-2008) 

Need to set up a railway station near Gate Co\'10~ 

No. 31C of Central Railway in Akola, Norms for Development of model Railway 
Maharashtra (MUR 377) I . Station 
(Deb. 12. Vol. XXXVI, 15-12-2008) I (Deb. 10. Vol. XXXV, 11-12-2008) 
0:>1. 736 Col.lll-12 

Need to stan rail service on Puma-Akola Overcrowding at Booking Counters 
railway line in Central Railway (Deb. 10, Vol. XXXV, 11-12-2008) 
(MUR377) Col. 132-33 
(Deb, 7, Vol. XXXV, 23-10-2008) 
Col 466 

Need to undertake gauge conversion worle 
on Bareilly-Lucknow sector of North-
Eastern Railway (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 577 

Palace on Wheels Trains on Bangalore 
Davangere Route 
(Deb. 10, Vol. XXXV, ll-12-2oo8) 
Col. 93-94 

Palanpur as a model Railway Station 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 269-70 
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Passenger Train between Udaipur and I Railway Crossing Over-Bridges and 
Kota Under-Bridges in Gujaral 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 89 Col. 186-90 

Passenger Trains between New Delhi and I Rai Iway Crossings for various 
Kolkata Development Projects 
(Deb. 10, Vol. XXXV, 11-12-2008) I (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 323 i Col. 3-9 

I 

Pending Electrification ofRaitway Line in I' Railway Kiosks 
TamilNadu (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 10, Vol. XXXV, 11-) 2-2008), Col. 278-80 
Co1.371-72 I Railway Landon Lease 

PoticyforuseofRailwayLand (Deb. 15, Vol. XXXVI, 18-12-2(08) 
(Deb. 7, Vol. XXXV, 23-10-2008) I CoL 269-70 
Col. 246-47 I Railwa Pro' . Or' Y ~ectm 1558 

ProductionofRailCoachesbyBEML II (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 12, Vol. XXXVI. 15-12-2008) Col. 54-58 
CoI.1:}9 I 

! Railway Project in Uttar Pradesh 
Profit earned by the Railways I (Deb. 10, Vol. XXXV. 11-12-2008) 

(Deb. 10, Vol. XXXV, 11-12-2008) ,I Col391-94 
Col 438-39 
b · P' 0..-.:_" • Rail I Railway Projects in Andhra Pradesh 

PuProltc: rlvate .-....... JpatlOD m way 'Ii (Deb. 7, Vol. XXXV, 23-1()"2008) 
!J«ts Col 196-200 

(Deb. 15, Vol. XXXVI, 18-12-2008) j 
CoL 203-04 I Railway Projects in Gujarat 

Puki-Kendujhargarh Express Trains I (Deb. 15, Vol. XXXVI. 18-12-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) I Col. 113-14 
CoL 276-77 : Railway Quarters in KOla Division 

Rail Network in the Country i (Deb. 10, Vol. XXXV, \1-12-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) l Col. 59 
Col. 224-26 1 Railway Quarters in Tamil Nadu 

Rail Tourist Facilitation Centres ! (Deb. 7. Vol. XXXV, 23-1 ()"2008) 
(Deb. 15, Vol. XXXVI, 18-12-2008) I Col. 220 

I 
Col. 29'J i Railway Recruitment Board 

Rail Yabi Niwas ! (Deb. IS. Vol. XXXVI, 18-12-2008) 
(Deb. 15, Vol. XXXVI. 18-12-2008) i Co1.l74-78 
Col 252-53 I Railway Reservation ~ota for Defence 

Railway Bridges I Personnel 
(Deb. 15, Vol. XXXVI, 18-12-2008) i (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col 15-22 I CoL 235-36 

Railway Connectivity in Orissa I Railway Reservation rbrough Post Offices 
(Deb. 15, Vol. XXXVI, 18-12-2008) \ (Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 122-23 . Col. 427-30 
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Railway Tickets to Cancer Patients I Security Measures in Western Central 
(Deb. 15, Vol. XXXVI, 18-12-2008) Railway Zone 
Col. 333 ! (Deb. 15, Vol. XXXVI, 18-12-2008) 

Railway Travel Agents I Col. 120-21 
(Deb. 15, Vol. XXXV}, 18-12-2008) I Setting up ofManali-Leh Railway Link 
CoI.302~3 (Deb. 7, Vol. XXXV, 23-10-2008) 

RCQ'Uitment of Women Railway Engine I Col. 144 
Drivers I 
(Deb. 10, Vol. XXXV, 11-12-2008) I Shortage of concrete Sleepers 
Col. 113-14 II (Deb. 10, Vol. XXXV, 11-12-2008) 

Rem A_ARa'lS ft.,..l, • Col. 116 olen!.... I am.,...,. YOJana I 
(Deb. IS, Vol. XXXVI, 18-12-2008) Situation arising out of attacks on North-
CoI.2S3-S4 ! Indian Students during Railway Board 

Renovation of Abandoned Railway I Examination in Maharashtra (Sub.) 
Structures having Heritage Value (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) Col. 643-661 
CoL21~17 Stoppage ofBal1ia-Howrah Express . 

Reswnption ofTrain Services on Gadag (Deb. 15, Vol. XXXVI, 18-12-2008) 
and Bagalkot Section I Col. 267 
(Deb. " Vol. XXXV, 23-10-2008) Stoppage of Durg Express 
CoL320-22 (Deb. 15, Vol. XXXVI, 18-12-2008) 

ROBslRUBs in Orissa and Mabarashtra I CoL 211 
(Deb. " Vol. XXXV, 23-10-2008) I 
Col. 318-86 Stoppage of Sale of Janata Food Items 

R . fF'gIl T' 'th Enh ted (Deb. 7, Vol. XXXV, 23-10-2008) 
wmmg.o reI t rams WI an I Col. 151 
~mg I 
(Deb. 15, Vol. XXXVI, 18-12-2008) Stoppages of Trains 
Col.285-86 (Deb. 10, Vol. XXXV, 11-12-2008) 

Saving of Susceptible Railway Stations 
from River Erosion 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 274 

Second Opening of Cuttack Railway 
Station 
(Deb. " Vol. XXXV, 23-10-2008) 
Col. 153 

Second Phase of Kochuvell Railway 
Tenninal 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 379-30 

Security in Sensitive Railway Station(s) 
(Deb. 7, Vol. XXXV, 23-10-2008) II 

Col. 315-16 

Col. 239-40 

Surat-Hazira Railway Line 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoI.2~ 

Survey for Gauge Conversion 
(Deb. 10, Vol. XXXV, 11-12-2008~ 
Col. 23-24 

Survey of Manmad-Sendhwa-Indore 
Railway Line 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.2S8 

Suspension of Train service 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 375-76 
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Third Railway Track betweenAbrned8bad I Upgradation of Banasandra Railway 
and Mumbai I Station 
(Deb. 15, Vol. XXXVI. 18-12-2008) (Deb. 15. Vol. XXXVI, 18-12-2008) 
C.o1.284-85 Col. 123 

Toll on Rail Overbridges I Upgradation of Railway Station by Private 
(Deb. 14, Vol. XXXVI, 17-12-2008) i Sectors 
Co1.301.m i (Deb. 15, Vol. XXXVI, 18-12-2008) 

T • T . C . Kanyak . i Col. 300-301 .ounst ram ovenng uman to I 
(]()a i Upgradation ofRatlam and Kota Railway 
(Deb. 7, Vol. XXXV, 23-10-2008) I Division 
Col 103-04 I (Deb. 7. Vol. XXXV, 23-10-2008) 

I 
-r. . Pro . til . I Col. 81 
J ram tectIon "amJng System I 

(Deb. IS, Vol. XXXVI, 18-12-2008) I! UtilizatiooofRailwayLandatNemamNear 
Col202"()3 Thiruvananthapurarn 

I (Deb. 7, Vol. XXXV, 23-10-2008) 
Train service between Delhi and Sadulpur I Col. 132 

(Deb. 10. Vol. XXXV, 11-12-2008) 'I 
Col. 214 . Wagon Requirement of the Railways 

'I (Deb. 10, Vol. XXXV, 11-12-2008) 
Train service between Kodinar and i Col 284-85 

Junagarh ; • 
(Deb. JO, Vol. XXXV, 11-12-2008) i Wor"! H~e Status to KaIka-ShimJa 
Col 451 . Railway Link 

I (Deb. 7, Vol. XXXV. 23-10-2008) 
Training to Customer Care Officers i Col. 93 

(Deb. 15, Vol. XXXVI, 11-12-2008) ! Zonal ffic Ran-I.' 
Col. 294-95 i 0 e at .... d 

i (Deb. 10. Vol. XXXV, 11-12-2008) 
Trains at PaJej Railway Station I Col 219 

(Deb. 10, Vol. XXXV, 11-12-2008) ) Ra' W ._u __ . . 
Col 59-60 i III 8M" ~eStiD& 
. .... i Rain Water Harvesting 

Trams ~ Deihl Saral Rohd1a Railway 1 (Deb. 16, Vol. XXXVI, 19.12-2008) 
Station i CoI.26U9 
(Deb. IS, Vol. XXXVI, 18-12-2008) I 

':':":'213 I RajastUa 
Trains from Una Assistance to the Municipalities in 

(Deb. 15, Vol. XXXVI, 18-12-2008) I Rajasthan 
Col 332-33 I (Deb. I I, Vol XXXVI, 12-12-2001) 

I Col. I ()().02 
Unigauge Policy 

(Deb. IS, Vol. XXXVI, 18-12-2008) BisalpurlrrigationProject 
Coll2S-29 I (Deb. 9, Vol. XXXV, 10·12·2008) 

. Col. 386 
Unutilised Railway Land I B Around J . y-passes alpur 

(Deb. 10, Vol. XXXV, 11·12·2008) 1\ (Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 345-46 Col. 134-35 
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Construction of Under-Bridges at Railway I Need to relax the nonn of'opiwn content' 
Crossing, Kota Junction for the opium growers of Madhya 
(Deb. 7, Vol. XXXV, 23-10-2008) Pradesh and Rajasthan(MUR377) 
Col. 202 (Deb. 12, Vol. XXXVI, 15-12-2008) 

Demand for New Trains for Rajasthan and Col. 733 

Tamil Nadu j Need to run express trains on Sadulpur 
(Deb. 7, Vol. XXXV, 23-10-2008) I (Rajasthan)--Hissar (Haryana) and 
Col. 330-31 Sadulpur-Delhi rail routes (MUR 377) 

Directions on-Crowd Management (Deb. 10, Vol. XXXV, 11-12-2008) 
. CoLS7S 

(Deb. 5, Vol. XXXV, 21-10-2008) I 
Col. 75 I-54 Need to set up an Airport in Ajmer, 

F· . I A' .. P' I Rajasthan (MUR 377) lnanCla sSlstance lor nmary I 
Ed . . I (Deb. 14, Vol. XXXVI, 17-]2-2008) 

(Deb. 18, Vol. XXXVI, 23-12-2008) CoLSI2 
ucatlon I 

Col. 374 NH Projects in Rajasthan 

Food Pr . I d . . Ra'astban" (Deb. 9, Vol. XXXV, 10-12-2008) 
ocessmg n ustries m ~ Col. 929-30 

(Deb. IS, Vol. XXXVI, 18-12-2008) I 
Col. 124-26 Passenger Train between Udaipur and 

. Kota 
Funds forSariska Project Tiger I (Deb. 7, Vol. XXXV, 23-10-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) I CoI.89 
Col. 1981 I 

I Purchase of Land in Rajasthan 
Need to inc1ude 'Meo'tribeofRajasthan I (Deb. 18, VoI.XXXVI,23-12-2oo8) 

in the list of Other Backward Classes I Col. S"n-79 
(MUR3n) 
(Deb. 5, Vol. XXXV, 21-10-2008) ROBsinRajasthan 
CoL 832 (Deb. 10, Vol. XXXV, 11-12-2008) 

Col. 65 
Need to open an Indian Institute of 

1i hnol . Jodhp Ra'asth and Setting up of CNG/LPG Outlets in ec ogy In ur, ~ an . 
Rajasthan accord a Central University status to 

Jai Narayan Vyas University, Jodhpur I 
(MUR3n) 

(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 107-08 

(Deb. 14, Vol. XXXVI, 17-12-2008) I Water Crisis in Keoladeo National Park 
Col. 510 (Deb. 6, Vol. XXXV, 22-10-2008) 

Need to provide special package for the 
development of desert regions in 
Rajasthan (MUR 377) I 
(Deb. 17, Vol. XXXVI, 22-12-2008) I 
Col.291 , 

CoL 150-52 

Rajiv Gandhi Centre for Bioteci .. loIogy 

Rajiv Gandhi Centre for Biotechnology 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 24647 
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Rajiv G.ndbi Grameen Vidyutikaran Rasbtriy. M.hiIa Kosb 

Yojana Rashtriya Mahila Kosh 
Need to expedite the implementation of (Deb. I I, Vol. XXXVI, 12-12-2008) 

Raj iv Gandhi Gramin Vidyutikaran Col. 159 
Yojana in Rajgarh district of Madhya Rashtriya Mahila Kosh (RMK) 
Pradesh (MUR 377) (Deb. 3, Vol. XXXV. 17-10-2008) 
(Deb. 18, Vol. XXXVI, 23-12-2008) I Col. 10&-107 
Col. 760 I . 

Need to implement Rajiv Gandhi Gramin IUshtny. SwutIaya 8UIUl Yojaaa 
Vidyutikaran Scheme in district Coverage of Rashtriya Swasthya Bima 
Samastipur. Bihar (MlJR 377) Yojana 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col 582-83 Col. 409-1 I 

Need to start Rajiv Gandhi Vidyutikaran Rashtriya Swasthya Bima Yojana 
YojanainSamastipurBihar(MlJR377) (Deb. 4. Vol. XXXV, 20-10-2008) 
(Deb. 6, Vol. XXXV, 22-10-2008) Col. 316 
Col. 380 

. D---... Guacl Power Private IJadIIed 
RajivGardU GnImeen VIdyulikaran YOJ8l18 ---' 

(Deb. 16, Vol. XXXVI, 19-12-2008) I RGPPl 
Col. 24-36 i (Deb. II, Vol. XXXVI, 12-12-2008) 

Rajiv GaadhiSchaBe for EmPOWenDeDt I Col. 478 
of Adolesceat Girts I RaJ Estate 

I 
Rajiv Gandhi Scheme for Adolescent Girls , Financial Crunch in Real Estate Industty 

(Deb. II, Vol. XXXVI. 12-12-2008) I (Deb. 14, Vol. XXXVI. 17-12-2008) 
. Col. 214-15 I CoI.249-SO 

Rajiv G •• dbl Slallpi Swastby. Bim. I Recessioa 
11 . I 

0JIIII8 CII on Global Financial Meltdown 
RajivGmdhiShilpiSwastbyaBimaYojana! (Deb. 14, Vol. XXXVI, 17-12-2008) 

(Deb. 4, Vol. XXXV, 20-10-2008) I Col 280-82 
Col 100-104 I' 

Ra.ke Comlllilsioa 

Ranke Commission's Recommendations 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 151 

Raslttriya Krilhi Bima Yojaaa 

Impact of Recession on Aviation Industry 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 44849 

Impact of Recession on Small Scale 
Industry 
(Deb. 13, Vol. XXXVI, 16-12-2008) 

Rasbtriya Krisbi Bima Yojana Col. 470-71 
(Deb. 4, Vol. XXXV, 20-10-2008) I 
CoL 337-342 Need to initiate necessary measures to 

save the Cashew Industry from the 
Rubtriyl Krillai VlkaI Yoj... aftermaIh of global economic m:ession 
Rashtriya Krishi Vikas Yojana (MUR 377) 

(Deb. 17, Vol. XXXVI, 22-12-2008) (Deb. 14, Vol. XXXVI. 17-12-2008) 
CoL 166-67 Col. 512·13 
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Reference by the Speaker 

Congratulating the team of scientists and 
technicians oflSRO regarding launch 
of Chandrayaan-I and the Indian 

Rehabilitation Package for Displaced 
Persons 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 489-97 

Cricket Team for their victory against Relief Measures 

(Deb. 6, Vol. XXXV, 22-10-2008) Preparedness to Tackle Emergencies 
Australia at Mohali, Punjab I 
Col. 1-2 (Deb. 5, Vol. XXXV, 21-10-2008) 

F I·· . ,. Col. 709 
e ICItatlon to Junior Indian Hockey Team . . 

on Winning the Junior Asia C~ against I R~llg~UI Places .. 
South Korea I· Dilapulated Condition of St. Mary Church 
(Deb. 2, Vol. XXXV, 22-07-2008) (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 1-2 Col. 241-42 

Refugee 

Environmental Refugees 
(Deb. 9, Vol. XXXV, 10-12-2008) I 
CoL 1372-73 I 

Repnal Publicity Oftiee 
Regional Publicity Office 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 201'{)2 i 

Regional Research IDStitute of Unani I 
M~~ I 

Research Work undertaken in RRIUM 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1117-22 

Rehabilitation 

Rehabilitation of Manual Scavengers 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 154-55 

I 

Rehabilitation ofTribals I 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 225 

Rehabilitation of Victims of Bhopal Gas 
Tragedy 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 20-22 

Express Link between Historic Sikh 
Shrines in India and Pakistan 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 929 

Facilities to Amarnath Pilgrims 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.264-li5 

Religious Tourism 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.381-92 

Roads to Tourist and Religious Places 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. \308-12 

Security to Religious Places 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
CoI.4OW8 

Reake Commission 

Need to implement the recommendations 
of Renke Commission Report on 
Denotified and Nomadic Tribes 
(MUR377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 834-35 

Repatriation 

Repatriation of Officers of U.P. 
Government Cadre 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 257-58 
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Repubtic Day Ceremony -." I D_-'ation 

r:;~nditure on Republic Day Ceremony 1 Need to take ~teps to pr~vide separate 
...,..,.. I data of vanous castes an Census and 

(Deb. 12, Vol. XXXVI, 15-12-2008) I provide reservation of jobs in private 
Col219-2) ! sector(MUR3n) 

Research.1Id Development : (Deb. 12, Vol. XXXVI. ) 5-12-2008) 
: CoI,741 

Awarding of Research Contracts I New Ceiling of Creamy Layer for OBCs 
(Deb. 15, Vol. XXXVI, 18-12-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 24245 i Col. 221 

I 
Expenditure incurred by ICMR on i Reservation for OBC Students 

Research Activities I (Deb. 18, Vol. XXXVI, 23-12-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2008) I Col. 364-65 
Col 368 : Reservation in Higher Educational . I Institutions 

Foreign Assistance in Research I (Deb. 13. Vol. XXXVI, 16-12-2008) 
Programme i Col. 189-91 
(Deb. 5, Vol. XXXV, 21-10-2008) I RaipatioabyMcmber 
Col. 199 ! Dr. Ramkrishna Kusmaria and Shrimati 

Funds for Scientific Resean:h I Neeta Palmya 
(Deb. 13, Vol. XXXVI, 16-12-20(8)! g:.'i6~7. Vol. XXXVI, 22-12.20(8) 

CoL 395-98 I' 
, Prof. Vijay Kwnar Malhotra 

InvestmentinResearchandDevelopmenr I (Deb. 16, Vol. XXXVI, 19-12.20(8) 
in Steel Sector i Col. 408 
(Deb. 15, Vol. XXXVI, 18-12-2008) I stuiG.KarumakaraReddy-Resigned 
CoI.290-94 i (Deb. I, Vol. XXXV, 21-07-2008) 

i Co1.8 
Progress in Earth Sciences Research I Shri Gaurisbankar Chaturbhuj Bisen 

(Deb. 13, Vol. XXXVI, 16-12-20(8) \ (Deb. 18, Vol. XXXVI, 23-12.20(8) 

R Col. 3h97A~" . U'" I Shri~Pu743 La) Mohal R' n ....... esearc ctlvltles In nlversltles i nnu ' e- esl&,""w 
(Deb. 13, Vol. XXXVI. 16-12.2(08) I (Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. ISS I Col. 353 

Research undenaken by IITs I Resolution 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Creation of New State of Telangana by 
Col. 442-43 I Shri P.S. Gadhavi (Res.) ! (Deb. 16, Vol. XXXVI, 19-12.20(8) 

Setting up of Research Institutes I Col. 541-42 
(Deb. 5, 'Vol. XXXV, 21-10-2008) I Legislation for the Overall Development 
Col. 197 I of Persons Belonging to Denotifaed 

U ....... .4M:- r R hI' II Tribes and nomadic Tribes by Shri 
1'1>' .... -..... .. 0 esearc nstltules Haribhau Ralhod(Res.}-Withdrawn 
(Deb. S, Vol. XXXV, 21-10-2oo8)! (Deb. 16, Vol. XXXVI, 19.12.2008) 
Col. 603 . Col. 494-541 
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Unequivocal Condemnation of the 
Heinous Attacks in Mumbai by 
Terroristelements from Pakistan (Res.) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 694-96 

Retail Sfttor 

Industrial Houses in Retail Sector 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.362'()3 

Need to safeguard the interests of small 
traders fae ing closure due to advent of 
Multi-National Companies in the retail 
sector (MUR 377) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 466-67 

Review ofFDI Policy in Retail Sector 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 21-22 

Right to Information 

Backlog ofRTI Petitions 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col.511 

Cases under RTI Act 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co\. 767-68 

Implementation ofRTI Act 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 37-38 

River 
Abatement of Pollution in the Ganga 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 753-55 

Assistance for Making Ganga Pollution-
Free 
(Deb. Q, Vol. XXXV, 10-12-2008) 
Col. I ()66.() 7 

Bridge across river Tapi 
(Deb. 6. Vol. XXXV, 22-10-2008) 
C 01.261'()2 

Cleaning of Brahm ani River in Orissa 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 645 

Cleaning of Rivers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 769-76 

Control of Kosi River 
(Deb. 4, Vol. XXXV. 20- I 0-2008) 
Col. 343-44 

Decrease in depth of Rivers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 136-37 

Dredging in Brahmaputra 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 333 

Dredging in Rivers and Canals 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.498-SOO 

Dredging Operations in Brahmaputra 
River 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 167-68 

Inter-Linking of Rivers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 134 

Linking of Rivers 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 267-68 

~d to de-silt and regulate the flow of 
river Ichcharnati passing through North 
24 Parganas district of West Bengal 
(MUR377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 838-39 

Need to review the sharing of Betwa river 
water between Madhya Pradesh and 
Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 5 13-14 

Pollution in Rivers 
(Deb. 9, Vol. XXXV, 10-\2-2008) 
Col. 157-62 
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Pollution in the Ganga River 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 831-32 

Sale of Ganga Jal through Post Offices 
(Deb. 17, Vol. XXXVI, 22-12-200S) 
Col. 138-39 

Bridge and Road Projects in NER 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 618 

By-Pass Roads Connecting NHs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 728-36 

Sea and River Erosion I Condition of Roads in Delhi 
(Deb. 14, Vol. XXXVI, 17-12-200S) (Dcb. 5, Vol. XXXV, 21-10-2008) 
CoI.I~51 CoI.711-12 

Selection ofNatioDal Rivers Construction of By-Passes and Bridges 
(Deb. 12, Vol. XXXVI, 15-12-200S) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col 603 . I Col. 63-70 

Status ofErosIOD Control Programme by Construction of By Passes and Ring 
Brahmaputra Board Roads 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb 9 VI I XXXV 10-12-20(8) 
Col. 16-20 Col~ o. , 

Talks with Nepal on Kosi Dam 
ConstnICtion ofGandhuli-Sentalpur Road 

(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col 709-10 Col. II 

Threat from the Rivers FJowin .. iDlO India 
o Financial c:._ for Road TI"ItftaVU't from Tibet ~'"--r"'" 

(Deb. 14, Vol XXXVI, 17.12-2(01) (Deb. 14, Vol. XXXVI, 17-12-2(08) 
Col. 313-14 Col 234-35 

I 
Water Level of Rivers I Funds for Border Roads 

(Deb. 9, Vol. XXXV, 10-12-2008)· (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 256 Col 247-SO 

River W ... DiIpIIte Goods by Road Transport 
Inter-State Water Dispute I (Deb. 9, Vol. XXXV, 10-12-2008) 

(Deb. 4, Vol. XXXV, 20-10-2008) Col1()6.Uj5 
Col. 77-78 India's role for development of roads and 

... I highways in Myanmar 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 262-63 Additional Funds for Road Projects 

(Deb. 6, Vol. XXXV, 22- I 0-20(1) 
Col 195 International AssiSCBnce for Road Projec:1s 

Approach Roads to 8adarpur-
Dbannanagar Section 
(Deb. 15, Vol. XXXVI, 18-12-20(8) 
Col. 179-80 

Assistance/Subsidy for State Highways 
Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 83-86 

(Deb. 14, Vol. XXXVI, 17-12-2(08) 
Col 319-28 

Involvement ofNGOs in Road Safety 
(Deb. 9, Vol. XXXV, 10-12-20(8) 
Col. 735-38 

Road Connectivity to District HQs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1382-84 
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Road Linkages to NaxaliteAreas 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 286-90 

Roads to Tourist and Religious Places 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.130B-12 

Status of Gadhuli-Santalpur Road 
(Deb. 14, Vol. XXXVI., 17-12-2ooB) 
CoI.215-16 

Sunder Committee on Road Safety and 
Traffic Management 

Production of Natural Rubber 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 261-63 

Rubber Research Institute 

Rubber Research Institute 
(Deb. IB, Vol. XXXVI, 23-12-2008) 
Col. 34B-49 

RuralAre8s 

Allotment of Petrol Pumps in Rural Areas 
(Deb. 15, Vol. XXXVI, IB-12-200B) 
CoL 189-90 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 52-53 Durable Assets under RD Programmes . I (Deb. 16, Vol. XXXVI, 19-12-20(8) 

World Bank Assistance for Rural Roads Col. 284 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 502-04 Expansion ofSBI Operations in Rural and 

Coal Royalty Share for Development 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 879 

Royalty Rates of Minerals 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 168 

Rubber 

Assistance to Rubber Farmers 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.63~ 

Fall in Prices of Rubber 
(Deb. 13, Vol. XXXVI, 16-12-2008) 

Semi-Urban Areas 
(Deb. 14, Vol. XXXVI., 17-12-2008) 
Col.49-SO 

Insurance Cover to Rural Areas 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 266-72 

Job Opportunities for Women in Rural 
Areas 
(Deb. 13, Vol. XXXVI, 16-12-2ooB) 
Col. 427-3B 

Loans by Public Sector Banks for Rural 
Housing Schemes 
(Deb. 3, Vol. XXXV, 17-10-200B) 
Col. \O5-{)6 

Col 235-36 I Mandatory Rural Posting of Doctors 
Import of Rubber (Deb. 9, Vol. XXXV, 10-12-2ooB) 

(Deb. IB, Vol. XXXVI, 23-12-2008) Col. 741 
Col. 349-53 Need to ameliorate the service conditions 

Need for take over of the Dunlop Rubber 
Factory at Hooghly, West Bengal by 
the Government oflndia (MUR 3 n) 
(Deb. 15, Vol. XXXVI, IB-12-2ooB) 
Col. 394 

Need to take steps to check the fall in 
prices of Rubber (MUR 3n) 
(Deb. 5, Vol. XXXV, 21-10-200B) 
Col. 836-37 

of village postal employees (MUR 3n) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 728-29 

PCO Connections in Rural Areas 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 468-69 

Post Offices in Rural Areas 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 251-5B 
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Public Telephones in Villages I Rural Business Hubs 
(Deb. 4, Vol. XXXV, 20-10-2008) I Rural Business Hubs 
Col. 23-24 ! (Deb. 9, Vol. XXXV, 10-12-2008) 

Redressal of Telephone Complaints in! Col. 755-56 
I 

Rural Areas i (Deb. 14, Vol. XXXVI, 17·12-2008) 
(Deb. 4, Vol. XXXV, 20-10·2008) I Col. 256-74 

Col. 15-16 I Rural Developmeot 

Rural COW1S ! Development of Villages through 
(Deb. 3, Vol. XXXV, 17-10-2008): Panchayati Raj System 

Col. 67-68 I (Deb. 6, Vol. XXXV, 22-10-2008) 
Speed Post Facility in Rural Areas II Col. 4243 

(Deb. 12, Vol. XXXVI, 15-12-20(8) Expenditw'eonMediaandPublicity 
Col. I 19-61 I (Deb. 16, Vol. XXXVI, 19-12-2008) 

Survey on Unemployment among Rural Col. 397-98 

Women Impact ofFDI on Rural Development 
(Deb. 3. Vol. XXXV, 17-10-2008) (Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.l92-96 ! CoI.3S8 

Tele-Density in Urban and Rural Areas I Pending Proposals under Rural 
(Deb. 4, Vol. XXXV, 20-10-20(8) I Development SclIcmes 
Col. 119-21 I (Deb. 3, Vol. XXXV, 17-10-2008) 

Telephone connections in Villages i CoI.305-1O , 
(Deb. 4, Vol. XXXV, 20-10-2008) i Per Capita Allocation of Funds for 
Col. 408-12 I Agricultw-e and Rural Sector 

Telephone Facilities in Villages I (Deb. 14, Vol. XXXVI, 17-12-2008) 
(Deb. 17, Vol. XXXVI, 22-12-2008) I CoI.417-28 
Col. 256 ! Projects under SARDP 

Telephone Rn-olution in Rural Areas I (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 4, Vol. XXXV. 20-10-20(8)' Col. 13648 
Col. 189-90 Rural Development Projects 

Telephone Subscribers Base in Rural (Deb. II, Vol. XXXVI, 12-12-2008) 
Areas . Col. SOl·OS 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Utilisation of Funds under Rural 
Col. 573-75 Development Schemes 

UndergroundCablesinGramPanchayats (Deb. II, Vol. XXXVI, 12-12-20(8) 
(Deb. 9, Vol. XXXV. 10-12-2008) C.oI.S37-38 
Col. 493-96 au ... 1 Electrification Corporatioa 

Upgradation ofViUage Post Offices Navratna Status to REC 
(Deb. 12, Vol. XXXVI, IS-12-2008) I (Deb. II, Vol. XXXVI, 12-12-2(08) 
Col. 268-7 I I Col. 99-101 
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Rural Employment Generation 
Programme 

Merger ofREGP and PMRY 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 44749 

Russia 
Procurement of Aircraft Carrier Admiral 

Gorshkov 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 365 

Revision of Pay Scales of Teachers in 
Universities and Colleges (St.) 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 674-79 

Revision of Salary Limit for Bonus 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 293-94 

Salary and Allowance to Defence 
personnel 
(Deb. 4, Vol. XXXV, 20-10-2008) 

Russian Investment in the North East Col. 44244 
(Deb. 5, Vol. XXXV, 21-10-2008) Salt 
Col. 717-18 . 

Sabitya Akademi 
Sahitya Akademi 

Adequate Availability of lodised Salt 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 178-79 

(Deb. 15, Vol. XXXVI, IS-12-20(8) 
CoI.326-28 Non-Iodised Salt 

Salnik Scbool 
Sainik Schools 

(Deb. 12. Vol. XXXVI, 15-12-20(8) 
Col. 235-3S 

Salary and Allowances 
Disparity in Minimum Wages 

(Deb. 9, Vol. XXXV. 10-12-200S) 
Col. 21-22 

Enhancement of Salaries of Artists of 
Kamataka 
(Deb. 7, Vol. XXXV. 23-10-200S) 
Col. 192 

Interim Relief to Journalists 
(Deb. 12, Vol. XXXVI, 15-12-2OOS) 
Col. 230-3 I 

Irregularities in medical Claims 
(Deb. II, Vol. XXXVI, 12-12-2OOS) 
Col. 417 

Pay Revision ofPSU Employees 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 118-19 . 

Revision in Salary and Allowances of 
Cabin Crew 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 98 

(Deb. 17, Vol. XXXVI, 22-12-20(8) 
Col. 210-1 I 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 428-29 

Salwa Judum Movement 
Salwa Judum Movement 

(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 198 

Samajlk Samata Kendra 
Samajik Sarnata Kendras 

(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 224 

Sanctuary/National Park 
Accidents on Railway Tracks Passing 

through National Parks 
(Deb. t 5, Vol. XXXVI, t 8-12-2008) 
Col. 229-31 

Death of Animals in Rantharnbore 
(Deb. 14, Vol. XXXVI. 17-12-:~008) 
Col. 89-94 

Elephant COITidorslReserves 
(Deb. 9. Vol. XXXV. 10-12-2008) 
CoOl. 1348-50 
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Live Shows in and around Gir Sanctuary I Total Sanitation Campaign 
(Deb. 6, Vol. XXXV, 22-10-2008) Ii (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 34849 Col. 365-67 

Relocation of Human Settlements from , SarvaSbikshaAbhiyan 
Wildlife Sanctuaries I Allocation for SSA 
~~~~Vol. XXXV, 10-12-2008) I (Deb. 5, Vol. XXXV, 21-10-2008) 

! Col. 733 
Relocation of Tiger Reserves ! 

(Deb. 6, Vol. XXXV, 22-10-2008) I C&AG R~ on SSA 
Col. 225-26 I (Deb. 5, Vol. XXXV, 21-10-2008) 

. I" N' i Coll95-96 TIger Popu all on In agarJunasagar, 
Srisailam Sanctuary I Coverage under S~A 
(Deb. 14, Vol. XXXVI, 17-12-2008)! (Deb. 13, Vol. XXXVI, 16-12-2008) 
Coli 02-03 I Col. 341-42 

i 
Tribals Living in Forest, National Park etc. I Foreign Assistance under SSA 

(Deb. 11, Vol. XXXVI, 12-12-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 173-74 Col 220-21 

Water Crisis in Keoladeo National Park Irregularities in Sarva Srubba Abhiyan 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 150-52 Col. 83-84 

Sanitation 

Manual Scavenging 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 321 

Report on Rural Water Supply and 
Sanitation 
(Deb. 11, Vol. XXXVI, 12-12-2(08) 
Col517-18 

Sanitation Perfonnance 

Need to enhance the honorarium paid to 
teachers employed as "Shiksha Mitra" 
in Uttar PnIdesh under Salva Shiksba 
Abhiyan (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col 578 

Revamping ofSarva Sbiksha Abbiyan 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.m 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 340-42 Sarva Shiksha Abhiyan 

Special Sanitation Programme 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 386-87 

Targets for abolishing Manual 
Scavenging 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 121-29 

(Deb. 14. Vol. XXXVI, 23-12.2008) 
Col. 492-99 

World Bank Meeting on Sarva Shiksha 
Abhiyan 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 569 

Satellite 
Total Clean Village~Districts under TSC Chancirayaan 1 

(Deb. II. Vol. XXXVI, 12-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 49-54 Co\. 625-26 
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Congratulating the team of scientists and ! Scavenger 
technicians ofiSRO regarding launch i Rehabilitation of Manual Scavengers 
of Chandrayaan-I and the Indian! (Deb. 15, Vol. XXXVI, 18-12-2008) 
Cricket Team for their victory against Col. 154-55 
Australia at Mohali, Punjab Scholarship 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 1-2 

Expenditure Incurred on GRAMSAT ; 
Scheme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 543 

Launching of Chandrayaan-II 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 239 

Launching of Satellites 
(Deb. 9, Vol. XXXV, 10-12-2008) 
C{li. 777-78 

Pre-Matric/Post-Matric Scholarships 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 273-76 

Rajiv Gandhi National Fellowship for 
M.Phil and Ph.D. Students 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 288-91 

Ramanujam Fellowships 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 359-62 

Scholarship and Book Bank Scheme 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
0>1.471-72 

Launching of Satellites by lSRO i Scholarship Programme for Minorities 
(Deb. 9, Vol. XXXV, 10-12-2008) i (Deb. 10, Vol. XXXV, 11-12-2008) 

Col. 119-20 
Col. 932-33 

Out of School Children 
(Deb. 13, Vol. XXXVI, 16-12-2008) • 
Col. 341 

Satellite-Linked Fire Alert System 
(Deb. 9, Vol. XXXV, 10-12-200S) ! 
CoI.617-18 

Satellites Launched by India i 
(Deb. 9, Vol. XXXV, 10-12-200S) : 
0>1. 727-28 . 

Study ofTropical Climate 
(Deb. 9, Vol. XXXV, 10-12-2008) ! 

Col. 1302 

Sati 
Practice ofSati 

Scholarship Scheme 
. (Deb. 13, Vol. XXXVI, 16-12-2008) 

Col. 404-05 
Scholarship Scheme for STs 

(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 447 

Scholarship to Students 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Col. 41 3-25 

School 
Broadband Connections in School/ 

Colleges . 
(Deb. 5, Vol. XXXV, 21 c 10-2008) 
Col. 655-56 

Computer Education in Schools 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 720-22 

(Deb. II. Vol. XXXVI, 12-12-200S) : 

CoI.15Q.,6() Dr~b~~~ ~~t~ol. XXXV. 21-10-2008) 
Scam Col. 678-708 

Wheat Import Scam 
(Deb. IS. Vol. XXXVI. 23-12-2008) 
Col. 263-65 

Enrolment in Schools 
(Deb. 5. Vol. XXXV. :1-10-2008) 
Col. ~63 
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Grants~in·Air 10 Special Schools : Sciellft and Technology 
(Deb. 7. Vol. XXXV. 23-10-2008) : ActivitiesofVigyanPrasar 
Co1.374-76 ~ (Deb. 13. Vol. XXXVI. 16-12-2008) 

International Schools Col. 314 
(Deb. 5. Vol. XXXV. 21~IO·2008) i Energy from Fusion Technology 
Col. 165 ; (Deb. 14. Vol. XXXVI, 17.12.2(08) 
(Deb. 13, Vol. XXXVI, 16.12.2(08): Col.l~ 
Col. 325-26 

Meciical Facilities to Students of JNVs 
(Dcb. 5. Vol. XXXV, 21-\0·2008) 
Col. 159-61 

Ml'ldel S('hools 

, Exodus of Scientists to other Professions 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Co/. 479·80 

. Fac;ilities for Women Scientists 

(Deb. 5. Vol. XXXV. 21·10·2008) 1 

(Deb. 13. Vol. XXXVI. 16-12·2008) 
CoI.40S 

Col. 53 Field Trials of GM Rice 
(Deb. 5. Vol. XXXV. 21-' 0-2008) 
Col. 156-57 • National Policy on ICT in School : 

Education . 
(Deb. IS. Vol. XXXVI, 23-12-2008) : FinantSc. ial A~~~e ~or Development of 
, tenee IAUUI ""Ortes 

Col. 65 (Deb. 18, Vol. XXXVI. 23-12-2008) 
Reading Room Scheme Col. 239-4 I 

(Deb. 5. Vol. XX XV, 21·10·2008) ~ Financial Assistance to Young Scientists 
Col. 250-51 from under-privileged S«tions 

Resitkntial Schools (Deb. 13. Vol. XXXVI. 16-12-2008) 
(Deb. 3. Vol. XXXV. 17-10-2008):. CoI.209 
Col. 312 . Funds for Scientific Research 

School Drop-out Girls (Deb, 13. Vol. XXXVI. 16-12-2008) 
D b 5 \I Col. 395-9S ( c .• vol. XXXV. 21·10·2008) 

Col. 255-56 . Genome and Life Sciences Research 
ShonageofClassRooms (Deb. S. Vol. XXXV. 21-10-2008) 

Col. 89-91 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 656-57 '.- . High Wall Mining TechnololO' 

World Bank Assislance for Primary 
Schools 

(Deb. 14, Vol. XXXVI. 17-12·2008) 
Col. 224-26 

(Deb. IS, Vol. XXXVI. 23-12-2008) : Labontlories ofSciencc and Technology 
Col.408.1 I undl:r the Ministry 

Scicnce and Engineering Ruearcb 
Board 

(Deb. 18. Vol. XXXVI, 23-11-2008) 
Col. 575·77 

: Promotion of Science and Technology in 
Science and Engineering Research Board the States 

(Deb. 18, Vol XXXVI, 23-12·20081 (Deb. 18. Vol. XXXVI. 23-12.20(8) 
Col.372-73 Col. 38Q-90 
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Promotion of ScmiconductorTechnology i Atrocities on SC/ST 
(Deb. 17. Vol. XXXVI. 22-12-2008); (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 188-89 Col. 222-23 

Promotion of Technology Transfer 
(Deb. 18, Vol. XXXVI. 23-12-2008) , 
Col. 143-44 

Public-Private Partnership in ScientifIC : 
Areas 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 357-58 

Regional Science Research Centres 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 512 

Science and Technology Infrastructure in 
Universities 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 110-14 

Setting up of Innovation Centres 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 501 

Sharing of Virus and Genetic Samples 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 708-09 

Scotland 
Indo-Scotland Co-operation on Wind 

Energy 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 503 

SCs/STslOBCs 
Allocation of Kerosene to Tribals in 

Gujarat 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Co1.268~9 

Appointment on Fake SC!ST/OBC 
Certificates 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 233-34 

Appointments on Fake SC Certificates 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 141 

Below Poverty Line STs 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 203-04 

Budget allocation for development ofSC 
andOBC 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 42-43 

C&AG Report on SC/ST Education 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 499-501 

Construction of Hostels for SC Girls 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col.5UJO 

Crime against SC/ST Women 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 181-88 

Crime against SCs/STs 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 252-53 

Displacement ofTribals 
(Deb. II, Vol. XXXVI,12-12-2oo8) 
Col. 75 

Exploitation ofTribal Women 
(Deb. 11. Vol. XXXVI, 12-12-2008) 
Col. 165-66 

Facilities to Children ofSC Community 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 113-14 

Foreign Funding for Tribal Empowerment 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 255-56 

Free Education to Dalits 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 516 

Funding of Tribal Empowerment and 
Liveli~ Programme 
(Deb. 3, Vol. XXXV, 11-10-2008) 
Col. 259-60 
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Grdnt to NGOs Imparting Education to ! Need 10 bring forth a legislation providing 
Tribal Girls reservation in jobs and other welfare 
(Deb. 3. Vol. XXXV. 11-10-2008), measures for DNTslYJNTs in the 
Col. 13Q..3 \ country (MUR 311) 

Grants for Scheduled Castes (Oeb. 12, Vol. XXXVI, \5-12-2008) 
(Deb. 15. Vol. XXXVI. 18-12-2008); Col. 135 
Col. 239 

Higher Education for SC/ST Students 
(Deb. 18. Vol. XXXVI. 23-12-2008) i 
CoI.613-14 ' 

Hostels for STs . 
(Deb. 3. Vol. XXXV, 11-10-2008) i 
Col. 126-21 

Need to expedite the process for the 
inclusion of Bodo-Kacharis living in 
Karbj..Anglong and in North Cac:har Hill 
Autonomous Districts in the ST (Hills) 
list of Assam (MUR 311) 
(Deb. 14. Vol. XXXVI. 11-12-2008) 
Col. 516 

JUega' TransferofTribals Land i Need to extend the Agriculture Debt 
(Deb. 16. Vol. XXXVI. 19-r2-2008); Waiver Scheme to the financial 
Col. 256-51 organisations giving loans to SCs. STs 

rtliteracy among Tribals . and OBCs(MUR 3n) 
(Deb. 18. Vol. XXXVI, 23-12-2008), (Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 487-88 Col. 5 14-15 

Inclusion ~fCommun~ties in ST List : Need to implement the recommendations 
(Deb . .l. Vol. XXXV. 11-10-2008)· of Renke Commission Report on 
Col. 94 Denotified and Nomadic Tribes 

InclusioniExclusion of Communities in ST (MUR 3n) 
Li!>l (Deb. S, Vol. XXXV, 21-10-2008) 
(Deb. II. Vol. XXXVI. 12-12-2(08) Col. 834-35 
Col. 193-94,484-85 

, Need to include 'Meo' tribe of Rajasthan 
Institute of Excellence i in the list of Other Backward Classes 

(Deb. 1. Vol. XXXV. 23-10-2008)! (MUR371) 
Col. 183-84 • (Deb. 5, Vol. XXXV, 21-10-2008) 

Integrated Tribal Development Agencies: Col. 832 
(Deb 3. Vol. XXXV, 17-10-2008) . Need to include Muslim and Christian 
(01.125-26 i Dalits in the list of Scheduled Castes 

Land RighI!> ofTribals (MUR377) 
(Deb. 3. Vol. XXXV, 11-10-2008); (Deb. 12. Vol. XXXVI, 15-12-200S) 
Col. 175-16 Col. 731-32 

Lands for STs in Kerala. . Need to take steps to provide separate 
lDeb. II, Vol. XXXVI, 12-12-2008} i data of various castes in Census and 
Col. 395 . provide reservation of jobs in private 

Literacy among Triba!s sector (MUR 377) 
(Dcb. 3. Vol. XXXV, 11-10-2008)' (Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 181-83 Col. 141 



SUBJECT INDEX 255 

Need to undenake welfare measures for ' Social Security and Insurance for Tribals 
theupliftmentoflandlesspeopleliving: (Deb. 16, Vol. XXXVI. 19-12-2008) 
below poverty line and increase the Col. 244 
budget allocation ofSC and ST Finance 
Development Cmporation (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 578-79 

New Ceiling of Creamy Layer for OBCs 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 221 

Pregnancy Death amongst SCsiSTs 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 354-56 

Primitive Tribes 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Co1.312-19 

Provisions for SCs/STs in Land Reforms 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 180-92 

Rehabilitation ofTribals 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 225 

Reservation for aBC Students 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 364-6S 

Reservation for OBCs in Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.603~ 

Right of ST and Forest Dwellers 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 524 

Scholarship Scheme for STs 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 447 I 

SCs/STs and women workers under I 
NREGS 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 519-22 

Share of Centre for Centrally Sponsored 
Scheme for Tribal 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 577 

Special Central Assistance to SC Families 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 127-31 

Supreme Court Judgement on aBC 
Reservations 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 402-03 

Tribal Populat!on Dwelling in Protected 
Forests 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 365 

Tribals Living in Forest. National Park etc. 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 173-74 

Vocational Education to Tribals 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 252 

Voluntary Organisation for SC in 
Maharashtra 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 49-53 

Sea 

Piracy in High Seas 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 135-37 

Sea and River Erosion 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. ISO-51 

Sea Piracy 
International Cooperation on Sea Piracy 

(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 162-63 

Sea Turtles 
Declining PopUlation of Olive Ridley Sea 

Turtles 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col.410-1 I 
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Sea Water ! Safety Nonns for Petrol Depots 
. fi I' . i (Deb. 15. Vol. XXXVI, 18-12-2008) Use at Sea Water or rngatlon . C I 125 

(Deb. 17, Vol. XXXVI, 22-12-2008) I o. 
Col. 164-65 ! Security to Non-Entitled Persons 

I {Deb. 18, Vol. XXXVI, 23-12-2008) Sec:uritiesand Exchange Board ofhadia Col. 390-91 
Complaints against Companies by 

In"'estors 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 39 

Visit of Pakistan's National Security 
Advisor to India 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
CoI.214-15 

Decline in Sensex Seeds 
(Deb. 3, Vol. XXXV, 17-10-2008) 
C.oI. 169-17\ 

Impact of Global Financial Crisis 
(Deb. 3. Vol. XXXV. 17-10-200S) 
Col. 257-58 

Security 

Amendment in Seed Laws 
(Deb. 17, Vol. XXXVI, 22-12-200S) 
Col. 130-31 

Central Allocation of Commodities 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 309 

CO~lal Security Schemes . Export of Seeds 
(Deb. IS. Vol. XXXVI, 23-12-200S); (Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 298-300 ! Col 297-9S 

Conference on Internal Security 
(Deb. 5. Vol. XXXV, 21-10·2008) 
Col. 600-01 

CRPF Security to VIP 
(Deb. 18, Vol. XXXVI, 23-12·2008) 
Co\.363-M 

Installation of Latest Scanning Equipment 
(Deb. 15. Vol. XXXVI, 18·12-200S) 
CoUto 

Import of Banned Pesticides and Seeds 
(Deb. 18, Vol. XXXVI, 23-12-20(1) 
Col 241 

Imported Seeds 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 270-71 

Seed Village 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI,473-78 

Need to augment the security along the Subsidy for High Breeder Seeds 
Coastal areas ofGujarat (MUR 377) (Deb. 17, Vol. XXXVI, 22-12-20(8) 
(Deb. 10. Vol. XXXV, 11.12-2008) Col. 184 
(1'1.572-74 

Need to empower the fishermen 
community with gadgets with a view 
to strengthen the Maritime security in 
the coastal regions (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 575-76 

Request.of Kerala for Coastal Security 
(Deb. 18. Vol. XXXVI, 23-12.2008) 
Col 684-85 

SelfHelpGroap 

Women SclfHelp Groups 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 215 

Senior Citizen 

Inclusion of Additional Beneficiaries 
under JONOAPS 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 75·77 
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Maintenance and Welfare of Senior 
Citizens Act, 2007 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.307~8 

Return on the Deposits of Senior Citizens 
(Deb. II, Vol. XXXVI, 12-12-2008) 
C~I.411 

Serkulture 

Hijacking for Jordanian Vessels 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 84 

International Container Trans-shipment 
Terminal 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 21 1-12 

Maritime Officers on Indian Ships 
(Deb. 9, Vol. XXXV, 10-12-20Q8) 

Mulberry Plantation Col. 537-38 
(Deb. 4, Vol. XXXV, 20-10-2008) Modified Shipbuilding Subsidy Scheme 
Col. 259-60 (Deb. 6, Vol. XXXV, 22-10-2008) 

Mwage Disposal 

Assistance for Water and Sewage 
Disposal in States 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 122-58 

Ship Breaking 

Health Hazards in Ship Breaking Industry 
(Deb. 4, Vol. XXXV, 20-10-2008) i 

Col. 4647 

Ship Breaking 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 197 

Ship Breaking Industry 

Col. 196 
Operation of Vessels in Indian Territorial 

Waters 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 751-53 

Services of Marine Experts for the 
Development of Maritime Industry 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1146 

Tax Concession to Cruise Liners 
(Deb. II, Vol. XXXVI, 12-12-2(08) 
Col. 454-55 

Vessel Traffic Monitoring System 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 348 

(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 285-86 Shipping Corporation of India 

Shipping 

Acquisition of Shipping Vessels 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 38-40 

Declining Freight in the Shipping Industry 
(Deb. 14, Vol. XXXVI, 17-12-2(08) 
Co1.315-17 

Declining Income of Shipping Industry 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 165-69 

Growth of Indigenous Shipping Industry 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 278-82 

Acquisition of New Vessels by SCI 
~Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.1307~8 

Shipyards 
International Size Shipyards 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 171-72 

Sikkim 
China's Claim over Finger Areas ofSikkim 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 816 

Externally Funded Projects in NE States 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.45-46 
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Silk 
Increase in Silk Production 

(Deb. 4, Vol. XXXV. 20-10-2008) 

Review Committee regarding Sixth CPC 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 176 

Col. 165-66 i Sixth Central Pay Commission 
Silk Production . (Deb. 3, Vol. XXXV. 17-10-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008)! Col. 67 
Col. 44-52 : Small Scale Industry 

Silk Projects 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 487-9C) 

Singapore 

Promotion of Small Scale Industries 
(Deb. 18, Vol. XXXVI, 23-12-20(8) 
Col. 12-13 

Bail~ut Package to Small and Medium 
Agreement between Ch'il Aviation· Industries 

Authority of Singapore and AAI (Deb. II. Vol. XXXVI. 12-12-2008) 
(Deb. 15. Vol. XXXVI. 18-12-2008) Col. 45 I-52 
Col. 212 

. Cooperation in Small and Medium 
Trade with Singapore . Enterprises 

(Deb. 18, Vol. XXXVI. 23-12-2008)' (Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 245-46 CoI.615-19 

Single Girl Child Scheme • Development of Small Scale Industries 
SingleGirlChildScheme i (Deb. 18. Vol. XXXVI, 23-12-2008) 

(Deb. 18. Vol.XXXVI. 23-12-2008): Col. 65 I-52 
CoI.2:!-30 

Sir Creek 
Agreement with Pakistan on Sir Creek 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 923 

Sixth Pay CommiuioB 
Anomaly in the 6th Central Pay 

Commission Report 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 221-22 

Burden on States due to Pay Revision 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 191-92 

Eco-Friendly Technology for SME 
(Deb. 18, Vol. XXXVI. 23-12-20(8) 
Col. 400-01 

Employment Generated by Small and 
Medium Industries 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 126-34 

Goods and Services under MSME 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 63941 

Growth of Small Scale Industries 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 268-69 

Representations ofEx-scrvicemen Report , . 
of Sixth Pay Commission I Growth Rate of Small Scale Industries 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 366-67 Col. 644 

Resentment among Personnel against 
Report of Sixth Pay Commission 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 197-98 

Impact of Recession on Small Scale 
Industry 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 470-7 J 
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Investment in Micro. Small and Medium ~ 

Enterprises 
(Deb. 18, Vol. XXXVI, 23-12-2008) , 
Col. 309-20 . 

Smuggling 
Involvement of BSF Personnel in 

Smuggling 
(Deb. 18. Vol. XXXVI. 23-12-2008) 

Products from Small Scale Industries I Co1.387-88 
(Deb. 5. Vol. XXXV, 21-10-2008) 1 Smuggled Goods 
Col. 134-36 ' (Deb. 14. Vol. XXXVI. 17-12-2008) 

Promotion of Small Scale Industries Col. 284-85 
(Deb. 5. Vol. XXXV. 21-10-2008)! Smuggling of Drugs through Post Offices 
Col. 84-90 . (Deb. 17. Vol. XXXVI, 22-12-2008) 

I 

Registered and Unregistered Small and I CoI.219-20 
Medium Enterprises i Smuggling of Fertilizers 
(Deb. 13. Vol. XXXVI. 16-12-2008) i (Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 122-24 Col. 143 

Reserved Items under SSI I Smuggling of Foodgrains 
(Deb. 18. Vol. XXXVI. 23-12-2008) 1 (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 339-43 ; Col. 161-62 

Restructuring of Small Scale and Village : 
Industry : 
(Deb. 18. Vol. XXXVI. 23-12-2008) !. 

Col. 686-87 i 
Revival of Small Scale Industries : 

(Deb. 13. Vol. XXXVI, 16-12-2008) I 

Col. 67-71 

Smuggling of Illegal Weapons 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 94-95 

Smuggling of Wild Life Articles 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1255-56 

Smuggling on Indo-Nepal Border 
Small and Medium Enterprises in States i (Deb. 5, Vol. XXXV. 21-10-2008) 

(Deb. 5, Vol. XXXV. 21-10-2008) i Col. 256-62 
Col. 606-10 : Social Security 

Smoking 
Ban on Smoking and use of Tobacco 

Products 
(Deb. 14, Vol. XXXVI, 17-12-2008) I 

Col. 375 : 
I 

Ban on Smoking at Public Places i 

(Deb. 6. Vol. XXXV. 22-10-2008) . 
CoL 105~ 

Impact of Ban on Smoking on Livelihood 
ofBeedi Workers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 224 

Amendments in Unorganised Workers 
Social Security Bill, 2007 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col.304-12 

Indo-France Agreement on Social Security 
of Indian Workers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1253-54 

Need to extend social security benefits to 
the taxpayers in the country (MUR 377) 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 378-79 

Impact of Smoking of Bid is I Social Security and Insurance for Tribals 
(Deb. 14, Vol. XXXVI, 17-12-2008) i (Deb. 16, Vol. XXXVI. 19-12-2008) 

I Col.244 Col. 364-65 I 
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Social Welrare : Status of Erosion Control Programme by 
Expenditure on Social Sectors . Brahmaputra Board 

(Deb. 9, Vol. XXXV, 10-12-2008): (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 75U2 Col. 16-20 

Social Security Fund for Retired Persons : Solar Energy Commission 
(Deb. 9, Vol. XXXV, 10-12-2008) ! Solar Energy Commission 
Col. 134142 i (Deb. 3, Vol. XXXV, 17-10-2008) 

Social Welfare Scheme by OIL PSUs . Col. ISO 
(Deb. 10, Vol. XXXV, \1-12-2008) . SouthAfrica 
Col. 397-404 : i Violence against Indians in South Africa 

Soft Drinks 
NOnni Fixed by BIS for Soft Drinks 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 140J.04 

(Deb. 9, Vol. XXXV, 10-12-2008) South Asia. Assoc:iatio. for Regional 
Col. 1157-58 Cooperation 

Software 
Growth of Software Export 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 298 

Soil 

Soil Erosion 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 63 1-32 

Soil Health Cards 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 478-79 

Soil Erosion 
Decrease in Production due to Soil 

Erosion 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 99-100 

North-Eastern Integrated Flood and 
Riverbank Erosion Management 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 191-92 

Soil Erosion and Flood Control Projects 
(Deb. 4. Vol. XXXV, 20-10-2008) : 
Col. 242-44 

Soil Erosion in Chambal Region 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 161-63 

SAARC Conference 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 643-44 

SAARC Food Bank 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 222-23 

Status of the Setting up of SAARC 
Univenity 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 436-37 

Tele-Medicine Facility to SAARC 
Countries 
(Deb. 6. Vol. XXXV. 22-1()..2008) 
Col. 152-53 

South West. Coastal Zone 
South West Coastal Zone 

(Deb. 15. Vol. XXXVI. 18-12-2008) 
CoI.30I~2 

Space 

Lack of Transparency in Procurement of 
Equipment 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 314-15 

Marketing of India's Space Services 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 404-05 
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Protection of Space Assets ! 
(Deb. 9. Vol. XXXV. 10-12-2008) I 
Col. 1377-78 I 

SpKlal Accelerated Road Development i 
P~ramme ' 

Projects under SARDP 
(Deb. 6. Vol. XXXv. 22-10-2008) • 

Spice(s) 

Export of Chilly 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.213-J8 

Export of Spices 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 673-76 

Col. 13648 
I Onion Prices 

Special Economic Package (Deb. 12, Vol. XXXVI. 15-12-2008) 
Special Economic Package to States . Col.48I-84 

(Deb. II, Vol. XXXVI, 12-12-2008) I Sport(s) 
Col.217-18 

. Assistance for Youth and Sports 
Special Economic Zone 
Capability of Indian SEls 

(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col.211-12 

Con\lersion ofEPl into SEl 
(Deb. 18. Vol. XXXVI. 23-12-2008) ; 
Col. 477-78 

Exports by SEl i 
(Deb. 18. Vol. XXXVI, 23-12-2008) ! 
Co1.369-70 , 

Need to re\liew the policy for setting up ! 
of Special Economic lones in the : 
country (MUR 377) 
(Deb. 15. Vol. XXXVI. 18-12-2008) . 
Col. 391-92 

Re\liew ofSEl Policy . 

Programme in Punjab 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 69-7 I 

Assistance to IDA 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Co1.369-7I 

Astro Turf for Hockey Players by SAl 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1981-82 

Auction of Medals by Sports Persons 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 131-33 

Beijing Olympics----2008 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Co1.218-19 

(Deb. 5, Vol. XXXV. 21-10-2008) , Betting on Sports 
Col. 60-62 (Deb. 18. Vol. XXXVI. 23-12-2008) 

SEl in IT Sector Col. 519-20 

(Deb. 18. Vol. XXXVI. 23-12-2(08) . Conference of Sports Ministers 
Col. 262-<l3 (Deb. 6, Vol. XXXV. 22-10-2008) 

Statutory Authority on Labour Issues in 
SE7.s 
(l)eb 12. Vol. XXXVI, 15-12-2008) 
Col. 663-64 

Special Purpose Tea Fund 

Extension of SPTf to other Plantation 
Crops 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Co1.331-32 

Col. 346 

Development of Sports Infrastructure 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 289-90 

Felicitation to Junior Indian Hockey Team 
on Winning the Junior Asia Cup against 
South Korea 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 1-2 . 
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Financial Suppon to Sponspersons ; Promotion ofTraditional Games 
(Deb. 6. Vol. XXXV, 22-10-2008) (Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 193-94 Col. 10-12 

Funds for Development of Youth and : Promotion ofTraditionallndian Games 
Sports ; lDeb. 14. Vol. XXXVI. 17-12-2008) 
(Deb. 9. Vol. XXXV. 10-12-2oo8)! C01.149-SO 
Col. 124447 ' 

: Spons Projects in Orissa 
Guidelines for Spons Management . (Deb. 9. Vol. XXXV. 10-12-2008) 

(Deb. 9, Vol. XXXV. 10-12-2008): Col. 829-32 
Col. 1382 

" . . i Spons Talent Hunt in Ruralrrribal Areas 
High Altitude Sports TralOlOg C~tre ; (Deb. 6. Vol. XXXV. 22-10-2008) 

(Deb. 9. Vol. XXXV. 10-1_-2008): Col2S7 
Col. 1154 

! Steps Taken to Improve Sports Hosting of Olympic Games ] 
(Deb. 6, Vol. XXXV. 22-10-2008) I Performance 
Col. 195-96 . (Deb. 6. Vol. XXXV, 22-10-2008) 

Involvement of Private Sector for 
Col.34().41 

Development of Sports . Technical Assistance to Spons Persons 
(Deb. 6. Vol. XXXV. 22-10-2008). (Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 118-19 Col. 202-03 

National Games and Athleti!: Meet 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 100 

National Spons Policy 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 37 

; Use of Banned Drugs by SpOrts Persons 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 257-58 

Welfare Schemes for Spons Persons 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1107-10 

Pension to Retired Sportspersons Youth Affairs and Spons Projects 
(Deb. 9. Vol. XXXV. 10-12-2008). (Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 880-82 Col. 874-76 

Preparations for National Games '. ~ A ho' nadia 
(Deb. 6, Vol. XXXV. 22-10-2008) . ~ .... ut rityo 
Col. 237-38 Expenditure by SAl 

Promotion of Indian Hocke)' 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 626-27 

Promotion ofSpons 

(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 2.59-62 

Promotion ofSpons by SAl 

(Deb. 14. Vol. XXXVI. 17-12-2008) i 

(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 147-49 

Col. 399-400 , Sri LaDka 
Promotion of Sports by SAl • Agreement with Sri Lanka 

(Deb. 6. Vol. XXXV. 22-10-2008)' (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 147-49 Col. 206-07 
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Attacks on Indian Fishermen by I State Human RigbtsCommission 
Sri Lankan Navy i C .. f S H . 
(Deb. 9 Vol. XXXV 10-12-2008): onstltu~lO~ 0 tate uman Rights 

, , : Commission 
Col. 567 (Deb. 13. Vol. XXXVI, 16-12-2008) 

CEPA with Sri Lanka I Col. 23940 
(Deb. 5. Vol. XXXV, 21-10-2008) : StateWarehousingCorporation 
Col. 74748 . 

Revision of Rentals for Godowns 
Need to safeguard the interests of : 

T '1' . S . Lanka MUR377 (Deb. 9, Vol. XXXV, 10-12-2008) 
amI lans \0. rI ( ) Col. 452-53 

(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 296 State(s} 

Need to safeguard the interests of Tamils ; 
in Sri Lanka (MUR 377) 
(Deb. 12. Vol. XXXVI. 15~12·2008) • 
Col. 740 

I 
Need to safeguard the interests of Tamils : 

in Sri Lanka and provide funds for ! 
giving succour to Tamil Refugees in 

Allocation of Kerosene. Diesel. LPG and 
Petrol to StateslUnion Territories 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.413-30 

Assistance to States 
(Deb. II, Vol. XXXVI, 12-12-200S) 
Col. 160-64 

Tamil Nadu (MUR 377) , Bills from State Govemment 
(Deb. 12. Vol. XXXVI. 15-12-2008) (Deb. 5, Vol. XXXV, 21-10-200S) 
Col. 739 Col. 562-95 

Stamp Duty Conference of Health Ministers of States 
Loss of Revenue on Stamp Duty (Deb. 9. Vol. XXXV, 10-12-2008) 

(Deb. 6, Vol. XXXV, 22-10-2008) i Col.l386-90 
Col. 106-07 ! Debt Burden on States 

StandardsCertirlCation (Deb. 3, Vol. XXXV, 17-10-200S) 
Col.211-12 

,Issuance of Standards Certification 
(Deb. 12. Vol. XXXVI. 15-12-2008) I Disparity in Per-Capita Income of States 
Co1.338-39 (Deb. 9, Vol. XXXV. 10-12-2008) 

Co1.SI3-15 
Starvation 

Starvation Deaths i 

(Deb. 12, Vol. XXXVI, 15-12-200S) i 
Co1.4S5-86 . 

Stale Financial Corporation 
State Financial Corporation 

(Deb. II. Vol. XXXVI, 12-12-200S) 
Col. 19-21 

State Highways 
Assistance/Subsidy for State Highways 

Projects 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 83-86 

More Funds to States under Central 
Schemes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1392 

Projects of States for External Assistance 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 7S-86 

Regional Imbalances within States 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col.3l-36 

Share of States in the GDP 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 94-99 
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Small and Medium Enterprises in States I Demands for Grants (2007-08) of the 
(Deb. 5, Vol. XXXV. 21-10-2008)! Department of Fertili.zers 
Col. 606-10 I (Deb. 13, Vol. XXXVI, 16-12-2008) 

Special Economic Package to States ! Col. 524-25 
(Deb. II. Vol. XXXVI. 12-12-2008) ! Implementation of Swamjayanti Gram 
CoI.217-18 Swarozgar Yojana (SGSY)(St.) 

Special Package to Various States 
(Deb. 9, Vol. XXXV. 10-12-2008) 

(Deb. 16, Vol. XYXVI, 19-12-2008) 
Col. 42 1-22 

Col. 686-87 India's Civil Nuclear Energy Initiative (St) 
Statement : (Deb. 4, Vol. XXXV. 20-10-2008) 

Circumstances leading to the death of : 
Col. 573-77 

Shri Hemant Karkare and other offu:ers : National Land Records Modernization 
ofthe Mumbai Police (St) : Programme (NLRMP)(St.) 
(Deb. 18. Vol. XXXVI. 23-12-2008) i (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 753 . CoI.438-39 

Correcting Reply of Unstarred Question : Ongoing Global Financial Crisis and its 
No. 1719 dated 11.03.2008 regarding ! Impact on India (St.) 
'Monitoring of Sarva Shiksha! (Deb. 4, Vol. XXXV, 20-10-2008) 
Abhiyaan and Midday Meal Scheme': CoI.6J6.640 
(St) ~ Re: Employees' State Insurance 
(Deb. 13, Vol. XXXVI. 16-12-2008): (Amendment) Ordinance. 2008 
Col. 542-44 (Deb. 5, Vol. XXXV, 21-10-2008) 

Correcting reply to Starred Question I Col. 912 
No. 212 dated 12.12.2008 regarding: Recent TerroristAtW:k in Mumbai(St.} 
=~;:.)caPital region Planning i (Deb. 10, Vol. XXXV. 11-12-2008) 

(Deb. 16, Vol. XXXVI. 19-12-2008); Co1.4S7~ 
Col. 428 ' : Revision of Pay Scales of Teachers in 

Correcting Reply to Unstarred Question! Universities and Colleges (St) 
No. 1604 dated 11.03.2008 regarding; (Deb. 13, Vol. XXXVI. 16-12-2008) 
'Educationally backward Districts' (St.). Col. 674-79 
(Deb. 13, Vol. XXXVI, 16-12-2008) : Situation in Sri Lanka (St.) 
Col. 547-48 (Deb. 6. Vol. XXXV. 22-10-2008) 

Correcting Reply to Unstarred Question 
No. 3631 dated 16.05.2006 regarding 
'Issuance of Arm Licence' (St.) 
(Deb. \3, Vol. XXXVI, 16-12-2008) 
Co\. 544 

Correcting Reply to Unstarred Question 
No. 4061 dated 22.04.2008 regarding 
'Threat to Security along Indo-
Bangladesh Border' (St.) 
(Deb. 13, Vol. XXXV\, 16-12-2008) 
Col. 545-46 

CoI.J72 
Status of implementation of components 

of Bharat Nirman relating to Ministry 
of Rural Development (St.) 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 4 14 

Status of implementation of Indira Gandhi 
National Old Age Pension Scheme 
(IGNOAPS)(St) 
(Deb. 16, Vol. XXXVI. 19-12-2Q08) 
CoI.416 
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Status ofimplementation ofNational Rural i 
Employment Guarantee Act (NREGA)-
St. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 533-36 

Status of implementation of total 
sanitation campaign (TSC) (St.) 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.423 

Steel 

Backward Integration in Alloy Steel Plant, 
Durgapur 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 183 

Corporate Plan for Steel Sector 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 48-52 

Curbs on Impon of Steel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 381 

Demand/sale ofSteet 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 376-78 

Expansion Programmes of Steel Industry 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 125-28 

Impact of Spiralling Price of Steel on 
Railway Projects 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 191-92 

Impon of Steel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 429-3 I 

Increase in Production of Steel 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 385-87 . 

Investment in Research and Development 
in Steel Sector 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 290-94 

Investment in Steel Sector 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 110-12 

Merger of Steel Companies 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 172-74 

Mining Lease to Steel Companies 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 14344 

MoUs for Setting up of Steel Companies 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 158-72 

MoUs Signed for Setting up of Steel 
Plants 
(Deb. 7, Vol. XXXV, 23-10-2(08) 
Col. 343-54 

Need to reduce the price of steel in the 
country (MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 766 

Need to undertake modernization and 
expansion of Alloy Steel Plant at 
Durgapur. West Bengal (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-200S) 
Col. 576 

POSCOPlant 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 95-96 

Pricing of Steel by CiAIL 
Improvin" Quality of Life of Por'l~.. ·0 b ., \ ... ( e . I, \'01. XXX /, ·_3-10-2008) 

around Periphery of Steel Plants Cui. 138-42 
(Deb. 7, Vol. XXXV. 23-10-2008) I rod . f"'., P . uctJon 0 .:>lee 
Col. 250-65 I (Deb. 7. Vol. XXXV, 23-10-2008) 

Increase in Prices of Steel Col. 113-18 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 10, Vol XXXV, 11-12-2008) 
Col. 163-66.227-30 Col. 315-19 
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Reforms in Steel Sector 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 113 

Setting up of Steel Plants 

Fake Companies listed In Stock 
Exchanges 
(Deb. II, Vol. XXXVI. 12-12-20(1) 
CoI.6S-67 

(Deb. 10, Vol. XXXV, 11-12-2008) Foreign Fund in Capital markets 
Col. 199-201 (Deb. II, Vol. XXXVI, 12.12.20(1) 

CoI.IIS-16 Setting up of Steel Processing Units 
(Deb. 10, Vol. XXXV, 11-12-2001) HeavySellingofShares 
Col. III (Deb. II, Vol. XXXVI, 12-12-20(1) 

SettiRJ up of Ultra Mega Steel Plants 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 119-20 

Steel Processing Plant 

CoI.S78-79 
Investment by Banks in Stock Market! 

Mutual Funds 
(Deb. II, Vol. XXXVI, 12-12-20(1) 
Col. 409 

(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 110 Investment limit in Stock Exchanges 

(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 161 Supply of Iron Ore to Domestic Steel 

Producers 
(Deb. 18. Vol. XXXVI, 23-12-2(01) 
Col. 91 

Sleel AatItority of I ......... Ited 
Captive Mines of SAIL in Orissa 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 92 

Joint Ventun: between SAil and BeCl 
(Deb. 10. Vol. XXXV, 11-12-2001) 
Col. 201-02 

Pricing of Steel by SAIL 
(Deb. 7, Vol. XXXV. 23-10-2008) 
CoI.IJI.42 

SlntCeib 

Illegal use ofStcm Cells 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 7tJ6.67 

S&cdMarket 

Cheating by Companies 
(Deb. 3, Vol. XXXV, J 7-1 0-2008) 
CoI.212-16 

IPOofBSNl 
(Deb. 4, Vol. XXXV, 20-10-2001) 
Col. 2()6.q7 

Misleading the InveslOrS 
(Deb. 16. Vol. XXXVI. 19-12.2(01) 
ColIIS-16 

Reduction in Equity of Govemmcnl in 
PSUs 
(Deb. IS. Vol. XXXVI, 11-12-20(1) 
ColIS-' 

Review of the Accounu of Unlisted 
Companies 
(Deb. 3, Vol. XXXV, 17-10-2001) 
Col. 23 1-32 

Unclaimed Dividend 
(Deb. 16, Vol. XXXVI. 19-12.20(1) 
CoI.J91.99 

SINd Yadon 
Street Vendon 

(Deb. 3, Vol. XXXV, 17-10-2001) 
Col. 113-16 

SbIdeat 
Corporate Frauds Enrolment and Drop-out Rate 

(Deb. 14. Vol. XXXVI, 17-12-2008) (Deb. 13. Vol. XXXVI. 16-12-20(1) 
Col. 3S8-64 Col. 282·83 
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Foreign Students i 

(Deb. 13, Vol. XXXVI. 16-12-2008) : 
Col.263~ I , , 

Hostels for Girl Students I 
(Deb. 13. Vol. XXXVI, 16-12-2008) ! 
CoI.415-16 : 

Indian Students Stranded in Beijing I 

(Deb. 6. Vol. XXXV. 22-10-2008) ; 
CoI.263~ , 

National Coal Workers Wage Agreement 
VIII (Sub.) 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 566-79 

Need to expedite the setting up of All India 
Institute of Medical Sciences (AIIMS) 
in Patna. Bihar (Sub.) 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 574-75 

, Need to restore the allotment quota of 
Missing Foreign Students . 

(Deb. 13, Vol. XXXVI. 16-12-2008) l foodgrains and electricity fi'om Central 
Pool to Kerala (Sup.) 

Col. 248-56 (Deb. 7. Vol. XXXV, 23-10-2008) 
Problems being faced by students in! CoI.451-54 

Primary Teachers Training Institutes. i 
West Bengal- (Sub.) 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 716-17 

Rajiv Gandhi National Fellowship for 
M.Phil and Ph.D. Students 
(Deb. 18, Vol. XXXVI, 23-12-2008) ; 
Col. 288-91 

Scholarship to Students 
(Deb. 18. Vol. XXXVI. 23-12-2008) ! 

CoI.4 I 3-25 

Situation arising out of anacks on North- ! 
Indian Students during Railway Board . 
Examination in Maharashtra (Sub.) . 
(Deb. 4. Vol. XXXV. 20-10-2008) 
CoI.643~1 

Students Going Abroad 
(Deb. S, Vol. XXXV, 21-10-2008) ! 

Col. 147-50 ' 

(OeD. 13. Vol. xxxvi, 16-12-2008) i 
CoI.244··"~ 

SelIMRIutnIlll by Metabers 
Alleged Threat to Hon'ble Member of : 

Parliament 
(Deb. 2. Vol. XXXV. 22-07-2008) ; 
Col.4U5 

Problems being faced by students in 
Primary Teachers Training Institutes, 
West Bengal- (Sub.) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 716-17 

Re: Reduction in sittings of Parliament 
Sessions (Sub.) 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 462-65 

Regarding non-reduction in Prices of 
diesel and cooking gas commensurate 
with fall in crude oil prices in 
International Market (Sub.) 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 336-39 

Regarding situation arising out of 
reported statement of a Cabinet 
Minister on the killing of Mumbai ATS 
Chief in terrorist attack in Mumbai on 
26.11.2008 (Sub.) 
(Deb. 16. Vol. XXXVI. 19-12-20(8) 
Col. 439-43 

R~ed problems being faced by the 
workers of DunloD India Ltd. in WMI 

Bengal (Sub.) 
(Deb. 13. Vol. XXXVI, 16-il-"!\iU8) 
Col. 561-66 
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Situation arising out of attacks on North- i Subsidy on Fishing BoalS 
IndianStudenlSduringRailwayBoard i (Deb. 14, Vol. XXXVI, 17-12-2008) 
Examination in Maharashtra (Sub.) : Col. 353 
(Deb. 4, Vol. XXXV, 20-10-2008) I Subsidy to Food Processing Industries 
Col. 643-61 I (Deb. 10, Vol. XXXV, 11-12-2008) 

Situation arising out ofreported swement I CoI.454-S6 
of a Cabinet Min~ste~ on the ~Iling of I Subsidy to Haj Pilgrims 
Mwnbai ATS Chief In terronst attack! (Deb. 9, Vol. XXXV, J 0-12.2008) 
in Mwnbai on 26.11.2008 (Sub.) I Col. 12S7-S8 
(Deb. IS. Vol. XXXVI. 18-12-2008) i S bs'dy PSU 

' U I to s 
Col. 369-73 i (Deb. 16. Vol. XXXVI. 19-12-2008) 
Special Mention by , Col. 309 
(Deb. 11, Vol. XXXVI, 12-12-2008) i Sugar 
Col. 605-06 Cess from Sugar Factories 

Subsidy (Deb. 9, Vol. XXXV. 10-12-2008) 
Agricultural Subsidies 

(Deb. 12, Vol. XXXVI, 15·12-2008) 
Col. 79-118 

Excess Payment of Subsidy to Fertilizers 
Units 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col 118-19 

CoI.4S5-S6 
Incentives to Sugar Industry 

(Deb. 17, Vol. XXXVI, 22-12·2008) 
Col. 127·29 

lnaasc in Sugar Prices 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.~ 

Fertilizers Subsidy to Fanners Installation of Pollution Control 
(Deb. 7, Vol. XXXV, 23·10-2008) Equipment in Sugar Mills 
CoL 213 (Deb. 9, Vol. XXXV, 10-12-2008) 

MisuseofSubsidybyTelecomOpenllors i CoI.I 29 I 
(Deb. 17, Vol. XXXVI. 22-12-2008) : LiftingofSugarunderPDS 
Col217-18 I (Deb. 17, Vol. XXXVI, 22-12-2008) 

Reduction in Food Subsidy i Col4S-49 
(Deb. 9, Vol. XXXV, 10-12-2008) Need to ameliorate the condition ohick 
Col. 15-16 sugar mills and reconstitute the 

Subsidy and Loans fOI Tea Plantations sugarcane cooperatives in Uttar 
(Deb. 5, Vol. XXXV, 21-11)-2008) Pradesh and Uttarakhand(MUR 371) 
Col. 638-39 (Deb. 12, Vol. XXXVI, 15-12-2008) 

Subsidy for BPL families cOJ:729-30 
(Deb. 4, Vol. XXXV, 2C·I0·~008) PaymenlbySugarMills, 
Col.t42-43 (Deb. 9, Vol, XXXV, 10-12-2008) 

Subsidy for High Breeder Seeds Col. 385 
(Deb. 17. Vol. XXXVI. 22.12-2008) 
Col 1M 

Subsidy on Edible 0115 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 542-45 

Production of Sugar 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 387-88 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 23 1-36 
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Production of Sugar and Ethanol 
(Deb. 12, Vol. XXXVI, IS-12-2008) 
Co1.376-77 

Sale of mandatory quota of sugar 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 163-64 

Surropte Motben 
Nonns for Surrogate Mothers 

(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.J2SI-S2 

Swamajll)'anti Gram Swarozpr Yojana 
Projects under SGSY 

Sugar Import ! (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) Col. 24143 
Col. 179 

Sugar Mills 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 3844 

Sua·reane 
Financial Package for Sugarcane Farmers 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 24041 

Outstanding Sugarcane Dues 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 116-18 

Proposal under SGSY 
(Deb. 16, Vol. XXXVI, 19-12-2(08) 
CoI.39S 

Self-Help Groups under SGSY 
(Deb. II, Vol. XXXVI, 12-12-2008) 
ColS6-66 

':IJSY 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 498-99 

Switzerland 
Indo-Swiss Agreement 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Sugarcane Production Col 293-94 

(Deb. 12, Vol. XXXVI, IS-12-2008) 1iImU~u 
Co1.302"()3 

Suicide 
Suicide and Fratricide Cases in Armed 

Forces 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 378 

Suicide Cases 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 61 9-26 

Sutabb InteraationaJ 
Sulabh International 

(Deb. 10. Vol. XXXV, \1-12-2008) 
CoI.2SS-S6 

Sunder Committee 
Sunder Comminee on Road Safety and 

Traffic Management 
(Deb. 6, Vol. XXXV, 22-10-2008) 
COI.S2-S3 

Cargo Handling Facility at Chennai Port 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.1303..()6 

Chinnamunom Fishing Harbour 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 167-68 

Demand for New Trains for Rajasthan and 
TamilNadu 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 330-3 I 

Fishing Harbours 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 501-02 

Food Processing Industries in Tamil Nadu 
(Deb. 10, Vol. XXXV, 11·12-2008) 
Col. 114-15 

Hostel Facilities by NGOs 
(Deb~ 18. Vol. XXXVI, 23-12-2008) 
Col.4II·13 
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Need to confer 'Bharat Ratna' Award on 
Dr. M. Karunanidhi. Chief Minister of 
Tamil Nadu (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2(08) 
Col. 288 

Need to pro\lide financial assistance to 
the flood affected people ofThiruvarur 
and Nagapaninam districts in Tamil 

........ 
Anti-dumpin& Duties 

(Deb. 18, Vol. XXXVI, 23-12·2001) 
Col. 391-93 

Attaching Properties ofTax Evaders 
(Deb. II, Vol. XXXVI. 12-12-2001) 
Co\.99 

Nadu (MUR 377) Cess From Petrol and Diesel 
(Deb. 13, Vol. XXXVI. 16-12-2(08) I (Deb. II, Vol. XXXVI, 12-12-20(8) 
Col. 583-84 i Col. 99 

Need to rationalise and provide adequate I Cess from Sugar Fadories 
quotafurHajPilgrims&omdleSUIleof: (Deb. 9, Vol. XXXV, 10-12-2008) 
Tamil Nadu (MUR 377) : CoI.4S5-56 
(Deb. 5. Vol. XXXV, 21-10-2008) i CharltableActivjl)' 
Col. 830 ! (Deb. II, Vol. XXXVI, 12-12-20(1) 

Need to release add~ionaJ ~ to Tamil I CoI.204-0S 
Nadu and expedite the settmg up of : C 11--' fl a ....... C 
.........,.., ... A •• th S . 0 ...... 100 0...,..,.,... ess (MUR3nrwer projects In e tate: (Deb. 9. Vol. XXXV. 10-12-2001) 

(Deb. 5, Vol. XXXV, 21-10-2008): CoI.S3-56 
Col. 830-31 i Collection ofToll Tax 

Need to release funds for relief and! (Deb. 9, Vol. XXXV, 10-12-2001) 
rehabilitation of the people aff«ted by 1 Col. 163-64 
the recent noods in Tamil Nadu i CompensationRcprdillgCSTPhaleOut 
(MUR377) i (Deb. II, Vol. XXXVI. 12-12-2001) 
(Deb. 13. Vol. XXXVI, 16-12-20(8) i CoI.m-lI 
Col. 579-81 i Customs Duty on Natural Rubber 

Need to safeguard the interests ofTamils! (Deb. II, Vol. XXXVI. 12-12-20(1) 
in Sri Lanka and provide funds for ','. Col. 75-76 
giving succour to Tamil Refugees in Custom H C ........... It. .. _ 
Tamil Nadu (MUR 377) , i 5 ouse '''_N''~_ 
(Deb. 12. Vol. XXXVI, 15-12-2(08) I ~~Ol. XXXVI, 12-12-2001) 
Col. 739 I 

Nuclear Power Reactors in Tamil Nadu i Education Cess 
(Deb. 14, Vol. XXXVI, 17-12-20(8) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 209 I Col. 269-70 

Pending ElectrifICation of Railway Line in ! Excise Dury Evasion 
Tamil Nadu I (Deb. 3. Vol. XXXV. 17-10-2001) 
(Deb. 10. Vol. XXXV. 11-12-2001) I Col 132·33 
~.371-"12 . I Excise Duty Evasion by CI,arene 

Railway Quanen in Tamil Nadu I Manufacturers 
(Deb. 7. Vol. XXXV. 23-10-20(8). (Deb. II, Vol. XXXVI, 12-12-2001) 
Col. 220 I CoL 176-71 
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Excise Duty Exemption for Cement I Relaxing IT Refund Norms 
Industry in the North East I (Deb. II. Vol. XXXVI. 12-12-2008) 
(Deb. 18. Vol. XXXVI. 23-12-2008) I Col. 385-87 
Col. 255-56 I Restructuring ofTax Regime 

Excise Duty for Tobac:co Companies (Deb. 15, Vol. XXXVI. 18-12-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2008) Col. 186-87 
Col. 77-78 Revenue Loss Due to DTAT 

Excise Duty on MRPofMedicines (Deb. II. Vol. XXXVI, 12-12-2(08) 
(Deb. 15. Vol. XXXVI, 18-12-2008) " CoI.522-23 
Col. 121-22 ReviewofincomeTaxRate 

Import Duty on Food Products I (Deb. II, Vol. XXXVI, 12-12-2(08) 
(Deb. 14. Vol. XXXVI. 17-12-2008) I CoI.I7I-72 
Col. 237-38 I Sharing of Service Tax between Centre and 

. . ,States 
Import Duty on Machines U$Cd In Paper I (Deb. 3, Vol. XXXV, 17-10-2(08) 

Industry Col. 312-13 
(Deb. 14. Vol. XXXVI. 17-12-2008) I 
Col. 368 f Tax Concessions for Backward Regions I (Deb. 14. Vol. XXXVI, 17-12-2(08) 

Imposition of Sales Tax on PetrollDiesel Col. 394-95 
(Deb. 14, Vol. XXXVI, 17-12-2008) .., E . . I fA' raft • ax V8Slon In mport 0 Ire: 
Col. 333-34 (Deb. 3, Vol. XXXV. 17-10-2(08) 

Increase in Duty Drawback Rates I Col. 331-36 
(Deb. 12, Vol. XXXVI, 17-12-2008) I Tax on Polluting Industries 
Col. 337-38 I (Deb. 14, Vol. XXXVI, 17-12-2(08) 

IT Raids II Col. 182 
(Deb. II, Vol. XXXVI, 12-12-2008) , Tax on Windfall Benefrts 
Col.567.a I' (Deb. II, Vol. XXXVI, 12-12-2008) 

Memorandum from State Finance Col. 371 
Ministen I Tax on Windfall Profits 
(Deb. 14, Vol. XXXVI. 17-12-2(08) (Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 429-30 Col. 212 

Misuse of Excise Duty Exemption by 
Pharmaceutical Companies 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 249-SO 

Tax Outstanding against Private 
Ed~cational Institutions 
(Deb. II, Vol. XXXVI. 12-12-2(08) 
Col. 416-17 

Non-Payment of Service Tax by Trends in Tax Collection 
Companies I (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. II. Vol. XXXVI, 12-12-2008) Col. 80-81 
Col. 114 1Ia 

Reduction ofTax on Petroleum Products 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
CoI.261~3 

Domestic Demand for Tea 
(Deb. II, Vol. XXXVI. 23-12-2001) 
Co1.381-&3 
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Nilgiri Tea i Teacher(J) 
(Deb. 5, Vol. XXXV, 21-\0-2008) i FacilitiesforTeac:bers 
Col. 305-06 (Deb .. 5, Vol. XXXV, 21-10-2008) 

Organic Fanning in Tea Estates Col. 635-38 
(Deb. 5, Vol. XXXV, 21-\ 0-2008) Harassment of Female Teachers in KVs 
Col. 675-76 (Deb. 5, Vol. XXXV, 21-10-2008) 

Production and Expon ofTea Col. 162-63 
(Deb. 5, Vol. XXXV, 2\-10-2008) Pay and Service Cooditions of University 
Col. 296-02 Teachers 

Revival ofTea Estates I (Deb. 5, Vol. XXXV. 21-)0-2001) 
(Deb. 13, Vol. XXXVI, 16.12-2001): Col. )22-25 
CoI.l99-02 : Shortage ofTeachm 

Setting up of Mini· Tea Processing , 
Factories : 

(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 483-&6 

(Deb. 5, Vol. XXXV. 21-10.2008) i TrainingofTeachers 
Col.3l7.18 ; (Deb. 5, Vol. XXXV, 21-10-2008) 

SmaIIT< G . A ! Col. 769-74 ea rowers m ssam i 
(Deb. 5, Vol. XXXV. 21-10-2008) . TedlIUllolYUPllwlatiollf·1UIdsa-
Col. 729-30 : Technology Upgradarion Fund Scheme 

Special Package for Tea Labourers (Deb. 9, Vol. XXXV. 10-12-2008) 
(Deb. 13. Vol. XXXVI, 16-12-2008) i Col. 251 
Col. 179-80 ; TeIeeomAdviloryCCRlDlUeeI 

Special package for Tea Labourers/ I Telecom Advisory Committees in MTNL 
Workers . and BSNL 
(Deb. 9, Vol. XXXV, 10-12.2008): (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 254 i Col. 377 

Subsidy and Loans for Tea Plantations i TeIeeoIII ReplatoryAatlaorilyoll.u. 
(Deb. S. Vol. XXXV, 21-10-2008) : Broadc:astingCompaniesundertheAmbit 
Co\. 638-39 ofTRAI 

Supply of Fenilizers fur Small Tea Growers ; (Deb. 9, Vol. XXXV, \0-12-2008) 
. in Assam . Col. 251-52 
(Deb. 5, Vol. XXXV, 21-10-2008) i RecommedationsofTRAlonPrivateTV 
Col. 676-77 I Channels 

TeaExpons 
(Deb. 13. Vol. XXXVI, 16-12-2008) 

(Deb. 14, Vol. XXXVI, 17-12-2001) 
Col. 186 

Col. 65-67 1eIecoaua •• 1eatioa 
Tea Production : Allocation ofSpectnam 

(Deb. 18. Vol. XXXVI, 23.12-2008): (Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 271-74 Co1.418-19 

Tea Replantation • Allocation ofSpewwn Under UASL 
(Deb. 13, Vol. XXXVI. 16-12-2008): (Deb. 12. Vol. XXXVI. 15-12-2(01) 
Col. 347-49 Col. 50-72 
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Allotmentof2 G Spectrum 
(Deb. 4, Vol. XXXV, 20-10-200S) 
CoI.284-8's 

Allotment of2G Spectrum Licence 
(Deb. 12, Vol. XXXVI, 15-12-200S) 
Col.370-71 

Allotment of Spectrum 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 166-67 

Allotment of Stan-up Spectrum 
(Deb. 12, Vol. XXXVI, 1,S-12-200S) 
Col. 469--70 

Amendment in 3G Telecom Policy 
(Deb. 4. Vol. XXXV, 20-10-200S) 
Col. 2 17-22 . 

Amendment in Telecom Tariff Pol icy 

Conversion of Central Telegraphic Offices 
(Deb. 4, Vol. XXXV, 20-10-200S) 
CoI.3I7 

Development ofTelecom Infrastructure 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 21 1-20 

Equity Cap on Cable Network 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 920-21 

Establishment of National Frequency 
Management Board 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.46S-66 

Exemption in Access Defic it Charges 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 122 

(Deb. 4, Vol. XXXV, 20-10-2008) Guidelines for 3G and Broadband Wireless 
CoI.I'sI-'s2 Access Auction 

Auction Process for 3 G Mobile Spectrum 
(Deb. 4, Vol. XXXV, 20-10-2008) 
COI.49-SO 

Broadband Connections 
(Deb. 12, Vol. XXXVI, 1's-12-200S) 
CoL 175-78 

Broadcasting Companies under the Ambit 
ofTRAI 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 2,S 1-.52 

Charges on Spectrum 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.413-14 

Complaints against Performance of 
Telecom Operators 
(Deb. 9, Vol. XXXV. 10-12-2ooS) 
CoI.244-4,S 

Complaints against Private Telecom 
Operators 
(Deb. 12, Vol. XXXVI. 1's-12-200S) 
Col. 49-50 

Congestion in Telecom Network 
(Deb. 4. Vol. XXXV, 20-10·2008) 
Col. 's12-16 

(Deb. 9, Vol. XXXV, 10- I 2-200S) 
Col. 462-63 

Incentives for Indian FAB Companies 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 173-74 

Increase in Tariff Rate ofTelecom Services 
(Deb. 17, Vol. XXXVI, 22-12-2OOS) 
Col. 166 

Increase in Telecom Operators 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
CoI.'s17-19 

Installation of Mobile Jammers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. IS's-86 

Internet Telephony Services 
(Deb. 12. Vol. XXXV I, 15-12-2008) 
Col. 327-2S 

Introduction of3G Telecom Services 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 510-12 

Merger and Acquisition by Telecom 
Companies 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
0>1. I 87-8S 
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MiSUie of Subsidy by Telecom Operators 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
CoI.217-18 

Need to bring transparency in telecom 
policies of Bhara. Sancher Nigam 
Limited 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 761 

Penalty on Telecom Companies 
(Deb. 17. Vol. XXXVI. 22-12-200&) 
Col. 23 I 

Universalisation ofTel~om Services 
(Deb. 12, Vol. XXXVI. 15-12-2(01) 
Col. 197-200 

Uppadation Work in Telecom smor 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 204-12 

Verification ofTelecom Subscribers 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 13-IS 

TeIepItoae(I) 

Poor Telecom Services by BSNL Closure ofTelcphonc Orpnilations 
(Deb. 4, Vol. XXXV. 20-1()'2008), (Deb. 12, Vol. XXXVI. 15·12-2008) 
CoI.l79-84 i CoI.36I.Q 

Provision of Broadband and Wi-Max i Commiuion to Telecom Booth Owncn 
Connections I (Deb. 17, Vol. XXXVI, 22-12.2008) 
(Deb. 12, Vol. XXXVI. 15-12-2008)! Col22S-27 
Col. 3S)'{'o ! 

Rcdressal fC CompIa' . ! Conversion of Basic Telephone 
o onsumer Ints i Equipmenu 

~~.~ Vol. XXXVI. 22-12-2008) i (Deb. 12. Vol. XXXVI. 15-12-2008) 
, Col. 533-36 

Regulation of Forei,n Companies in;. . 
Telecom Sector I Dllconnecllon of MTNL/BSNL 
(Deb. 9, Vol. XXXV. 10-12-20(8) i Telephones 
CoI.430-3 I i (Deb. 4, Vol. XXXV, 20-1()'2001) 

Setting up ofExpon Promotion Council I Col. 71-76 
for Tclecom Sector I Eft'eQi of Mobilo Phones on Health 
(Deb. 17. Vol. XXXVI, 22-12-2008) I (Deb. 4, Vol. XXXV. 20-10-20(8) 
CoI.214-IS i Col. II~I I 

Singlc Delivery System for BIKkbcrry : Exemption ofLicencc Fee 
TclecomOperator I (Deb. 9, Vol. XXXV, 10-12-2001) 
(Deb, 9, Vol. XXXV. 10-12-2001) I CoI.191-92 
Col. 241 I 

!;l._ ...... " Broad . i Expansion ofMobilc NetWOrk 
~ .. - .. lor cast,,,, . I • 2008) 

(Deb. 14, Vol. XXXVI. 17-12-2(08) ~~S7Vo1· XXXVI, b·12-
Col 183 I 

Spectrum User Charges for 30 Mobile, Ex1enaionof'NoScrvicoZclac' forMobUe 
Service Providcn I Service 
(Deb. 17. Vol. XXXVI, 22-12-2001) (Deb. 12. Vol. XXXVI. 15-12-20(1) 
CoI.2.S4-SS Col. JIO.II 

Underground Cables in Oram Panc:hayats I Functionl", of Telephone Exchanpa 
(Deb. 9, Vol. XXXV. 10-12-2(01) I (Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 49)..96 Col. 447-57 
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Illegal Routing orlntemational Calls I Public Telephone under Bharat Nirman 
(Deb. 12, Vol. XXXVI, 15-12-2008) Programme 
Col. 664-70 I (Deb. 9, Vol. XXXV, 10-12-2008) 

Local Calls between Delhi and NCR i CoI.431-32 
(Deb. 17. Vol. XXXVI. 22-12-2008) I Public Telephones in Villages 
Col. 137-38 I (Deb. 4. Vol. XXXV, 20-10-2008) 

Mobile and Telephone ServK:es I Col. 23-24 

(Deb. 12. Vol. XXXVI. 15-12-2008) Quality of Mobile Services 
Col. 182-87 (Deb. 12. Vol. XXXVI. 15-12-2(08) 

Mobile Connections by BSNL and MTNL 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
CoI.n3-35 

Mobile Connections in Rural and Urban 
Areas 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 470-74 

Mobile Telephone Subscribers 
(Deb. 12. Vol. XXXVI. 15-12-2(08) 
Col. 348 

Mobile Towers 
(Deb. 4. Vol. XXXV. 20-10-2008) 
CoI.260-84 

Multiple Voices Mobiles 
(Deb. 4. Vol. XXXV. 20-10-2(08) 
CoI.J64.6S 

National Do Not Call Rogisuy 
(Deb. 9. Vol. XXXV. 10-12·2008) 
Col. 22-23 

New Guidelines for issue ofSIM Cards 
(Deb. 12, Vol. XXXVI. 15-12·2008) 
CoI.247-4B 

Non-Supply ofTclephone Battery 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 176-77 

PCO Connections in Rural Areas 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
CoI.46U9 

Public Tclcphonc Booths 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 138-40 

Col. S99-602 
Radiation Level of Cell phones and Mobile 

Towers 
(Deb. 12. Vol. XXXVI. 15-12-2(08) 
CoI.2SO-51 

Redressal of Telephone Complaints in 
Rural Areas 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 15-16 

Reduction in STD call rates 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 436-38 

Setting up ofMobilc Towers 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 598-99 

Setting up of Digital Trunk Automatic 
Exchanges 
(Deb. 12, Vol. XXXVI, 15-12-2(08) 
Col. 607-13 

Setting up of Rural Tclephone Exchanges 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 404-07 

Shortagc ofSIM Cards 
(Dcb. 4. Vol. XXXV. 20-10-2008) 
Col. 114 

Special Package for Landline Conneaion 
(Deb. 4, Vol. XXXV. 20-10-2008) 
CoI.155-S6 

STD/PCOIISD Tclephonc Booths to Poor 
Persons 
(Dcb. 9, Vol. XXXV. 10-12-2008) 
Col. 269-82 
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Tele-Density in Urban and Rural Areas 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 119-21 

Guidelines for fP1V 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 707-08 

Telephone Connections ; Guidelines for News Channels 
(Deb. 12, Vol. XXXVI, 15-12-2008): (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 329-32 i Col. 1302·03 

Telephone Connections in Villages i Mechanism to Regulate Private 
(Deb. 4, Vol. XXXV, 20-10-2008) i Broadcasters 
Col. 408-12 ! (Deb. 5, Vol. XXXV, 21-10-2008) 

. T.AC M be i Col. 249 Telephone Connections to em rs: 
(Deb. 4, Vol. XXXV, 20- 1 0-2008) i Need to introduce a national Sindhi 
Col.213-IS i Television Channel and promote 

Telephone Facilities in Villages ! 

(Deb. 17, Vol. XXXVI, 22·12·2008) : 
CoI.2S6 

telecasting of Sindhi based 
programmes in the country (MUR 377) 
(Deb. 5, Vol. XXXV, 21.10-2008) 
Col. 835 

Telephone Revolution in Rural Areas • Policy on Broadcast of Mobile T. V. 
(Deb. 4, Vol. XXXV, 20·10-2008)· (Deb. 14. Vol. XXXVI, 17-12.2001) 
Col. 189-90 Co1.312-13 

Telephone Subscribers Base in Rural : Quality of TV Broadcast 
Areas (Deb. 14, Vol. XXXVI. 17.12.2008) 
(Deb. 12. Vol. XXXVI. 15.12·2008). CoI.388-89 
CoI.S73-7S 

; Rec:ommedations ofTRAI on Private TV 
Universal Service Obligation Fund i Channels 

(Deb. 4, Vol. XXXV, 20·10-2008): (Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.4()6.()7 Col. 186 

Waiting List for Telephone Connections . Regulating Television Content 
(Deb. 9, Vol. XXXV. 10-12·2008) (Deb. 5, Vol. XXXV, 21-10.2008) 
Col. 245-46 Col. 2 I .32 
(Deb. 12, Vol. XXXVI, 15.12·2008) Review ofTe1evision Channels 
CoI.4SO-S4 (Deb. 5, Vol. XXXV, 21- I 0-2008) 

Wireless Telephone Connections Col. 100-19 . 
(Deb. 12, Vol. XXXVI, 1 S-12-2008) State-owned Cable TV Corporation 
Col. 519-24 (Deb. 14, Vol. XXXVI, 17.12.2008) 

TcievilioD Col. 103-04 
Child Artists : TV Programme throup Internet 

(Deb. II. Vol. XXXVI. 12·12-2008) l (Deb. 17, Vol. XXXVI, 22.12.2008) 
Col.41S CoI.17S-76 

FDI in DTH Cootpanies ; Upgradatlon ofSurat TV Transmitters 
(Deb. 13, Vol. XXXVI. 16-12·2008) i (Deb. 9, Vol. XXXV, 10-12.2008, 
Cot. 160-61 Col. 1738 
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Violation ofDTH Guidelines 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1329-30 

Terrorism 
Activities of SIMI 

(Deb. S, Vol. XXXV, 2 1-10-2008) 
Col. 481-82 

Anti-Terror Mechanism 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 213-14 

Attack on Indian Embassy in Kabul 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 881-83 

Award to Infonnants 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 238-39 

ExtraditionofULFA Militants 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.391 

Facilities to Families of Ashok Chakra 
Awardees of Parliament Attack 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.2S3-S4 

Hospitals for Victims of Bomb Blasts 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 114344 

Indo-Pak Joint Anti-terror Mechanism 
(Deb. 6, Vol. XXXV: 22-10-2008) 
Col. 165-66 

Infiltration ofTerrorists froin Pakistan 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 87-88 

Intelligence Inputs and Terrorist Attacks 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 47-49 

Live Telecast ofMumbai Incident 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Co1.273-75 

Maoist Threat on State Borders 
(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 325 

Measures to Check Terrorism 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 377-78 

Meeting ofCMs on Terrorism 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 198-99 

Mega City Policing 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 372-73 

Misuse of Explosives 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 273 

Mobile As Terror Tool 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.6S7 

Non-Payment of Award Money 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
COI.244-4S 

Recent Terrorist Attack in Mumbai 
(OUR 193) 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 467-693 

Recent Terrorist Attack in Mumbai (St) 
(Deb. 10, Vol. XXXV. 11-12-2008) 
C01.4S7-64 

Relief Package for Ahmedabad Bomb Blast 
Victims 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 397-98 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(OUR 193) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 742-818 

Suicide Attack on Indian Mission in Kabul 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 947-49 

Talks with Insurgent Groups 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
CoI.S79-80 
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Talks with NDFB : Impon ofThrad 
(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 12. Vol. XXXVI. 15-12-20(1) 
Col. 238 Col. 226 

Talks with ULFA 
(Deb. S. Vol. XXXV, 21-10-2001) 
Col. 600 

Terrorist Activities in the Country 
(Deb. S. Vol. XXXV, 21-10-2001) 
Col. 33-37 

Import of Used Garments 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 246-47 

1nc:cntiYC'S under TUFS 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 444-47 

Terrorist Infrastruc:ture in Pakistan Mobile Raw Material Centres 
(Deb. 5. Vol. XXXV. 21-10-2001) (Deb. 12, Vol. XXXVI, 15-12-20(8) 
Col. 119-20 Col. 537-31 

Threat to Vital Installations ! Need to take steps to ameliorate the plight 
(Deb. 5. Vol. XXXV. 21-10-2001): ofpowerloomweaversofKarimnapr 
Col. 341 ; district, Andhra Pradesh flcing 

Unequivocal Condemnalion of Ihe! unemployment due to crisis in power-
Heinous Attacks in Mumbai by: loom Industry (MUR 377) 
TerroristelementsfTomPakislan(Rcs.)· (Deb. 6. Vol. XXXV. 22-10-2001) 
(Deb. 10. Vol. XXXV. 11-12-2001) i CoI.31t 
CoI.694-96 

tntillr : Non-Payment ofPF Dues by Textile Mills 
(Deb. 17, Vol. XXXVI. 22-12-20(1) 

Crisis in Textile IndusIry Col. 197-91 
(Deb. 12. Vol. XXXVI, 15-12-20(1) ; Prod . and E-'--I of Textile 
Col. 44-46 . iK:tKMI "'1"".1" ..... 

: Sector 
Decline in Expon ofTextiles (Deb. 12. Vol. XXXVI. 15-12-20(1) 

(Deb. 4. Vol. XXXV. 20-10-20(1) CoI .. 3»-S4 
Col. 335-37 . 

. Production ofTclCtites by NTC M.lls 
Domestic Technical Textile Sector/. Deb 12 U I XXXVI 15-12-20(1) 

100 I ( • ..0. . ustr)· 
(Deb. 12. Vol. XXXVI. 15-12-20(1) CoI.4SJ.64 
Col. 342-44 ' Production Units under Hlftdloom 

Export of Handicrafts and Handloom Clulters 
Products (Deb. 12. Vol. XXXVI. 15-12-2(01) 
(Deb. 12. Vol. XXXVI. 15-12-2001): CoI.26U6 
Col. 3OS-10 : PMnodoIa of'TexdIes &pons 

ExponofTextiles I (Deb. 17. YoI. XXXVI. n·12-2OOI) 
(Deb. 9. Vol. XXXV, 10-12-2(01): Col 49-53 
CoI.457·58 . Proposal of Marketinl Support and 

Growth in Textile Exports Services Scheme 
(Deb. 9, Vol. XXXV, 10-12-2(08) (Deb. 12. Vol. XXXVI. 15-12-20(1) 
Col. 177-79 Col. 261-63 
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Setting up of Handicraft Complexes/ I Ban on use ofGutka and Tobacco 
Showrooms I (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 12. Vol. XXXVI, 15-12-2008) i CoI.34748 
CoI.~1 I' De-AddictIOn Centres 

Subsidy to Textile Processing Industries I (Deb. 9, Vol. XXXV. 10-12-2008) 
(Deb. 12. Vol. XXXVI. 15-12-2008) Col. 931 
Col. 364-65 : 

Supply of Raw Material 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 491-92 

Target for Export ofTextiles 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 380 

Equity Stakes in the Tobacco Companies 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 202 

Excise duty for Tobacco Companies 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 77-78 

Technology Upgradation Fund Scheme 'fDl in Cigarene and Tobacco Sector 
(Deb. 9. Vol. XXXV. 10-12-2008) (Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 251 Col. 375-76 

Textile Parks 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 243-46 

Mandatory Health Warning on Tobacco 
Products 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1148 

Upgradation ofSmaJI Textile Mills 
(Deb. 12. Vol. XXXVI. 15-12-2008) Policy for Tobacco Products 
Col. 578-82 (~b. 14, Vol. XXXVI. 17-12-2008) 

Working Conditions in Textile Sector 
(Deb. 12. Vol. XXXVI. 15-12-2008) , 
Col. 379-80 

'J1bd 

Col. 52-53 
Production and Consumption of Tobacco 

(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 235-36 

Threat from the Rivers flowing into India • Tobacco Monitor Projects 
from Tibet (Deb. 6. Vol. XXXV. 22-10-2008) 
(Deb. 14. Vol. XXXVI, 17-12-2008) i CoI.34I-44 

I 
Col. 313·14 ! Torts 

'IbbKm 
Ban of Tobacco Products 

(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 354 

Ban on Advertisement of Liquor and 
Tobacco Products 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 605 

Ban on Smoking and use of Tobacco 
Products 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 375 

Legislation Regarding Torts 
(Deb. 16, Vol. XXXVI. 19-12·2008) 
Col. 390 

Tobll Sanitadolt PJo&raRI-
Tribal Areas under TSC 

(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 179 

Tourism 

Adams Bridge as a Tourist Spot 
(Deb. I 5. Vol. XXXVI, 18-12-2008) 
Col. 271-72 
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Agri Tourism II Mega Tourist Circuits 
(Deb. 15. Vol. XXXVI. 11-12-20(1) (Deb. IS. Vol. XXXVI. 11-12-2001) 
Col. 115-16 i Col. 310-12 

Commission to Travel Agents I Need to develop the historical city ofKalpi 
(Deb. IS, Vol. XXXVI, 18-12-2008) i in JaIaun fIIrIiInnenwry Constituency 
Col. 329-30 1 u atourist place <MUR 377) 

Comprehensive Plan for Promotion of I (Deb. 14, Vol. XXXVI, 17-12-20(1) 
Medical Tourism Col5()9..IO 
(Deb. 14. Vol. XXXVI, 17-12-2008) ! PromotiorJofTourism 
CoI.308-09 ! (Deb. 15, Vol. XXXVI, 11-12-2008) 

Conference on Tourism : Col333-34 
(Deb. 15. Vol. XXXVI, 18-12-2008) i Promotion of Tourism in Nonh-Eaaem 
Col. 79 I' Region 

Development and Promotion of Tourism . (Deb. 10, Vol. XXXV, 11-12-2008) 
in States-'UTs I Col. 17-20 
(Deb. 7, Vol. XXXV, 23-10-2(08) ! Rail Tourist Facilitation CenIres 
Col. 405-12 i (Deb. IS, Vol. XXXVI. '8-12-20(1) 

Development of Heritage Circuit in: CoL299 
Andhra Pradesh ! Religious Tourism 
(Deb. 7. Va\. XXXV, 23-10-2008) j (Deb. 10, Vol. XXXV. 11-12-2001) 
Col. 79-80 I Col. 381-92 

Development of Tourism in Bihar and ! R.i . 'Ii . 
Uttar Pradesh I venne oumm . 
(Deb 10 Vol XXXV 11-12-20(1) i (Deb. 10, Vol. XXXV, 11-12-20(1) 

. ,., II CoL41-t9 
CoI.208-09 

Development ofTourism in Gu,;- I Setti~ up. of Hospitality end Tourlw 
(Deb. 10. Vol. XXXV, 1l-12-2008)! UnIversity 
Col.~50 I (Deb. 13, Vol XXXVI. 16-12-2001) 

I . I Col. 345 Deve opmenlofVnndavan . 
(Deb. 15. Vol. XXXVI. 18-12-2008) ! Sening up of Hospitality Institute at 
Col. 102-04 i AIappuzha in KentI8 

ECOTourismPolicy I (Deb. 7, Vol. XXXV, 23-10.2(01) 
(Deb. 10, Vol. XXXV. 11-12-2008) i Col. 122-23 
Col. 65 I Special Tourism Area SIIruJ 

FundsforTourismProjectsinuu.aktland i (Deb. 15, Vol. XXXVI, 11-12-2008) 
(Deb. 7, Vol. XXXV, 23.10-2ool)! Col.I33-31 
Col. 79 ! Study Conductld by Plcel on CntiIe 

Impetus for Foreign Tourists ! Tourilm 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. IS, Vol. XXXVI. 18-12 .. 2(08) 
Col. 214-15 Col. 223-24 

Losses in Tourism Industry Tour Pack.ages 
(Deb. 10. Vol. XXXV, 11-12-2008) I (Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 92-93 I Col. 143 



SUBJECT INDEX 281 

Tourism Act 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 276-77 

Tourism and Employment Generation 
(Deb. 10. Vol. XXXV. 11-12-2008) : 
Col. 338-40 

Tourism Development 
(Deb. 15. Vol. XXXVI. IS-12-2008) 
Col. 149-50 

Tourism Offices 

Illegal Trade of Elephants 
(Deb. 9, Vol. XXXV, J 0- J 2-2008) 
Col. 1008 

Impact of Preferential Duty-free Market 
Access 
(Deb. 5, Vol. XXXV, 21-1 0-200S) 
Col. 93-94 

Trade Across the LOC 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 2()()'{) I 

(Deb. 7, Vol. XXXV, 23-10-2008) • Trade between India and Pakistan 
Col.312-14 (Deb. 13, Vol. XXXVI. 16-12-2008) 

Tourism Projects for Jharkhand 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 76-77 

Tourist Accommodation 

Col. 301-04 

Trade Environment in India 
(Deb. IS. Vol. XXXVI. 23-12-2008) 
Col. 38S-89 

(Deb. 10. Vol. XXXV. 11-12.2008) • Trade with China at Nathula Border 
Col 34 (Deb. 5, Vol. XXXV. 21-10-2008) 

Tourist Police 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col.3l-32 

Training InsliMe for Tourist Guides 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 23740 

Travel Advisories 
(Deb. 15. Vol. XXXVI. 18-12-2008) . 
Col. I ()()..() I 

Trade 

Concessions (0 Pakistan under SAFTA 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 233-34 

Domestic Trclde in Coir Products 
(Deb. 5. Vol. XXXV. 21-10·2008) 
Col. 145-48 

Foreign Trade 
.(Deb. 18. Vol. XXXVI. 23-12-2OOS) 
Col. 321 

Free Trade Negotiations with EU and 
Japan 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 132-33 

Col. 733-37 

Traditional Industries 

Revival of Traditional Industries 
(Deb. 18. Vol. XXXVI. 23-12-:W08) 
Col. 476-77 

Traditional System of Medicines 

Promotion of Traditional System of 
Medicines 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 290-91 

Trans Himalayan Authority 

Constitution of Trans Himalayan 
Authority 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col.IS3 

Translation Mission 

Translation Mission 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 174-75 

Transport 

Goods by Road Transport 
(Deb. 9, Vol. XXXV, 10.12-2(08) 
Col. 1064-65 
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Irregularities in Coal-Transportation 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.S83-84 

Setting up ofTransportation Safety Board 
(Deb. I~. Vol. XXXVI, IS-12-200S) 
Col. 225 

Urban Transpon 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoL 44849 

TribalAreu 

Demand and Supply of Petroleum Products 

'liullllmi 

Monitoring of Tsunami Rehabilitation 
Programme 
(Deb. 18. Vol. XXXVI, 23-12-20(8) 
COI.43-SO 

Need to extend the time limit for 
implementation of Tsunami 
Rehabilitation Programme in Kerala 
(MUR3n) 
(Deb. 7, Vol. XXXV, 23-10-20(8) 
Col. 466 

in the Tribal Areas liIrkmeIlistaa 
(Deb. 15, Vol. XXXVI, 18-12-2008) TAPI Gas Pipeline Project 

Col 225-27 (Deb. 10, Vol. XXXV, 11-12-20(8) 
Disabled People Living in Hilly, Tribal and Col. 181-82 

Remote Areas 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 89-93 

Maternal Mortality in Tribal Areas 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 939-40 

Tribal Areas under TSC 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 179 

Youth Hostels in Tribal Areas 

Turkmenistan-Afghanistan-Pakistan-
India Pipeline Project 
(Deb. 7, Vol. XXXV, 23-' 0-2008) 
Col. 184-85 

UIodiifAoj ..... 

Allowance to registered unemployed 
persons 
(Deb. 4, Vol. XXXV. 20-10·2008) 
C.oI.223-24 

(Deb. 9, Vol. XXXV, 10-12.2008) DedineinJobOpportunities 
COI.S24-23 (Deb. 12, Vol. XXXVI, 15-12-20(8) 

Tribal Empowerment and Livelihood 
Programme 

Funding of Tribal Empowerment and 
Livelihood Programme 
(Deb. 3, Vol. XXXV. 11·\0-2008) 
Col. 259-60 

Trust 

Non-Profit Trust Fund for Diaspora 
Philanthropy 
(Deb. 14, Vol. XXXVI, 17-12-200S) 
CoI.379-80 

Col6-tO 

Diversion of Unemployed Youth Towards 
Naxalism 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 161-62 

Increase in Unemployment 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 615-7S 

Job Loss due to Closure (,f Industries 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 624-30 
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Need to revise 'minimum wages' on 
periodic basis for Below Poverty Line 
(BPL) Card holders corresponding to 
price rise with a view to check poverty 

. and unemployment in the country 
(MUR377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 571-72 

Survey on Unemployment among Rural 
Women 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 192-96 

Union Territory 

Allocation of Kerosene. Diesel. LPG and 
Petrol to States/Union Territories 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 4 13-30 

Umque ldentifation Authority 

Unique IdentifICation Authority 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 359 

United Arab Emirates 
MoU between India and UAE 

(Deb. 10. Vol. XXXV. 1I~12-2008) 

Col. 456-57 
United Kingdom 

Amendment in the Immigration Laws by 
UK 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
C.oI.375-76 

United Uberation Front of Assam 
Negotiation with ULfA 

(Deb. 13. Vol. XXXVI. 16-12-2008) 
Co1.312-13 

ULfA Camps in Upper Assam 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 42 1-26 

United Nations 

funding from United Nations under WCD 
Schemes 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 366-67 

Raising Jammu and Kashmir issue in the 
United Nations 
(Deb. 14, Vo/. XXXVI, 17-12-2008) 
Col. 292-93 

United Nations Children's Fund 

Indo-UNICEf Agreement on HIV/AIDS 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 412 

UNICEf Report on Healthcare facilities 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. lSI-52 

United Nations Development Programme 

UNDP Report on Corruption 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. I07.{)9 

United Nations Educational Scientific and 
Cultural Organisation 

Heritage Status by UNESCO 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 256-62 

United Nations High Commissioner for 
HnmanRights 

Remarks of UNHCHR on Jammu and 
Kashmir 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 873-74 

United Nations Organization 

India's Voting at UNO against Iran 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 130(}.() I 

U oited Nations Security Council 

India's Claim for UNSC Permanent 
Membership 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 502 

U oited States of America 

Impact of Banking Crisis of USA 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 73-75 
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Indo-US Bilateral Security Cooperation i Central University Status to Punjab 
(Deb. 6. Vol. XXXV, 22-IO-2008)! University 
Col. 332-33 (Deb. 13. Vol. XXXVI, 16-12-2008) 

Indo-US Bilateral Ties 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 184 

Cot. 187-88 

Courses on Astrology and Vedic Rituals 
(Deb. 18. Vol. XXXVI. 23-12-2(08) 

Indo-US Civil Nuclear Deal Col. 633 
(Deb. 6. Vol. XXXV. 22-10-2008) . Creation of New Departments in the 
Col. 12-13 . Universities of Assam and Tezpur 

Indo-US Nuclear Deal at NSG Meeting 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 339 

(Deb. 13, VoL XXXVI. 16-12-2008) 
Col. 295-96 

I E-Govemance Projects in Universities 
MoU between PFCand Exim Bank of US ; (Deb. 13, Vol. XXXVI. 16-12-2008) 

(Deb. 16, Vol. XXXVI. 19-12-20(8) CoI.202'()3 
CoI.309-1O 

Nuclear Power Contracts to US based 
Companies 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 742 

Establishing National Police University 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 403-04 

Evaluation of Deemed Universities 
(Deb. 13, Vol. XXXVI. 16-12-2008) 

Opening of US Consulate in Hyderabad; Col. 14243 
(Deb. 14. Vol. XXXVI. 17-12-20(8) : .. . 
Col. 404 ; Fake URlversmes 
. ..,. . (Deb. 5, Vol. XXXV, 21-10-2008) 

Pnme MInister 5 VISit to USA and France: Col. 197.c)9 
(Deb. 6. Vol. XXXV, 22-10-2008) I 
Col. 307-08 ; Foreign Technological Universities 

Red Flag Exercise 
(Deb. 9, Vol. XXXV, 10-12-2008) 

. (Deb. S. Vol. XXXV. 21-10-2008) 
Col. 34142 

Col. 25-26 i Funds 10 Universities 
Signing of MoU with the American': (Deb. 5. Vol. XXXV. 21-10-2008) 

Association of Physicians i Col.48~ 
(Deb. 9, Vol. XXXV. 10-12-20(8) ; GranttoRanjit Singh Poliee University 
Col. 1121-23 . (Deb. 18. Vol. XXXVI. 23-12-2008) 

Visit of Defence Minister to USA Col. 277-19 

<Deb. 9. Vol. XXXV. 10-12-2008) i nEST Status to Andhra University 
Col. 389 (Deb. 13. Vol. XXXVI, 16-12-2008) 

Visit ofUS Secretary of Stale to India ! Col. 260-6 I 
(Deb. 9. Vol. XXXV, 10-12-2008) ! Inspection ofPrivale Universities 
Col. 138 (Deb. 13. Vol. XXXVI, 16-12-20(8) 

Untvenity Col. 230-3 I 
Admission in Allahabad University : Internal Quality Assur.tnce Cell 

(Deb. 18. Vol. XXXVI, 23-12-20(8). (Deb. 18, Vol. XXXVI, 23-12.2008) 
Col. 688-89 Col. 571-12 
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Law Universities/Colleges 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 387-88 

Legal Aid to Student of Jamia Millia 
Islamia University 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Cot. 140 

Maritime Universities 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 124344 

Maritime University in Gujarat 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 169-70 

Need to accord the status of a Central 
University to Gorakhpur University 
(MUR377) 
(Deb. 6. Vol. XXXV, 22-10-2008) 
C{)L377-78 

Need (0 accord the status of a Central 
University to Kumaon University, 
Uttarakhand (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.510-11 

Need to establish a Maritime University 
in Gujarar (MUR 377) 
(Deb. 5, Vol. XXXV. 21- 10-2008) 
CoL 832-33 

Need to open an Indian Institute of 
Technology in Jodhpur, Rajasthan and 
accord a Central University status to 
Jai Narayan Vyas University, Jodhpur 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 510 

Need to set up a Central University in i 
Darjeeling, West Bengal (MUR 317) ! 
(Deb. 5, Vol. XXXV, 21-10-2008) I 
Col. 831-32 

New Vocational Courses 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 560 

Pay and Service Conditions ofUniversity 
Teachers 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 122-25 

Physical Education in Universities 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 480 

Placement Cell in Allahabad University 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 137-38 

Pon Management Course in Universities 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 653-54 

Private Universities 
(Deb. 5, Vol. XXXV. 21-10-2008) 
CoJ.609 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 192-95 

Regulating Foreign University(s) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 67459 

Research Activities in Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 158 

Revision of Pay Scales of Teachers in 
Universities and Colleges (St.) 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 674-79 

Scarcity of Funds for Agricultural 
Universities 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 165-66 

Science and Technology Infrastructure in 
Universities 
(Deb. 13, Vol. XXXVI. 16-12-2(08) 
Col. 110-14 

Setting up of English "lind Foreign 
Languages University 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 573·74 
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Setting up of Hospitality and Tourism 
University 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 345 

Setting up of World Class Universities 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 21-29 

Sex Education in Universities 

Unorganised Sedor 
Amendments in Unorganised Workers 

. Social Security Bill, 2007 
(Deb. 4, Vol. XXXV, 20-10-20.'18) 
Col. 304-12 

Minimum Wages of workers in 
Unorganised Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 297-302 

(Deb. 18. Vol. XXXVI. 23-12-2008) Pension facilitytowor1cers in Unorganiscd 
Col. 514-15 Sector 

(Deb. 4, Vol. XXXV, 20-10-2008) 
South Asian University Col 138 

(Deb. 6, Vol. XXXV. 22-10-2008) UraniumCorpontiollofl1ldill 
Col. 208 

Status of the Setting up of SAARC 
University 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 436-37 

Tribal University 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 326-27 

University for NRls 
(Deb. 9, Vol. XXXV, 10-12-2008) ; 
Col. 113-14 

University Status to Kerala Kalamandalam 
(Deb. 13. Vol. XXXVI, 16-12-2008) j 

MoU Signed between ONGC and UCIL 
for Uranium Exploration 
(Deb. IS. Vol. XXXVI, 18-12-2008) 
Col. 316 

UrbenAJa(s) 
Assistance to Municipalities in Jharkhand 

(Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.I6Q.62 

Development of Urban Areas ofNER 
(Deb. 6, Vol. XXXV. 22- I 0-2008) 
CoI.2n-7B 

Diversion of Urban Development Funds 
(Deb. 16. Vot. XXXVI. 19-12-2008) 
Col. 328 

Col. 259-60 Forest Land in Metropolitan Cities 

University Grants COIBmiuion 

Assistance for Quality Improvement 
"rogramme 
(Deb 5, Vot. XXXV, 21-10-2008) 
Col. 164-65 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 130-36 

Guidelines for Construction 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.SOI.{)4 

Urban Development Projects 
(Deb. 16. Vol. XXXVI, 19·12-2008) 

Courses on Astrology and Vedic Rituals Col. I 16-222 
(Deb. 18, Vol. XXXVI, 23.12-2008) UrbanlMeIopnIeat 
Col. 633 

Internal Quality Assurance Cell 
(Deb. \8, Vol. XXXVI, 23-12-20(8) 
Col. 571-72 

Amendment in Model Town Planning 
Bye-Laws 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 328 
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Urban Infrastructure Development! Goralchpur By-pass on NH-28 

SclIemeforSmallandMediumTowns: (Deb. 9, Vol. XXXV, 10-12-2008) 
Additional Funds for Kerala under 

UIDSSMT 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 393 

Uttar Pradesh 

BORs in Uttar Pradesh 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 223-36 

Collapse of Flyover/Bridges under 
Construction 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.1365~ 

Construction of Bypasses and Ring Roads 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 995-96 

Construction of Civil Terminals in 
Uttar Pradesh 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 104 

Demand for More Garib Rath and Sampark 
Kranti Express for Uttar Pradesh 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 124-25 

Development of Cultural Places in UP 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 14445 

Development of Tourism in Bihar and 
Uttar Pradesh 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.208-{)9 

Development ofVrindavan 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 102-04 

Direct Train Service to Moradabad (U.P.) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col 133-35 

Food Processing Industries in 
Uttar Pradesh 
(Deb. 10, Vol. XXXV, 11-12.2008) 
Col. 68-90 

Col. 543-44 
Inadequate Supply of LPG in U.P. 

(Deb. 15, Vol. XXXVI, 18-12·2008) 
Col. 103-04 

Need to ameliorate the condition of 
sick sugar mills and reconstitute 
the sugarcane cooperatives in 
Uttar Pradesh and Uttarakhand 
(MUR377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 729·30 

Need to consider Izzatnagar in Bareilly as 
an alternative site for setting up Rail 
Coach Factory proposed to be set up 
in Rai Bareilly, Uttar Pradesh (MUR377 
(Deb. 6, Vol. XXXV, 22-IO~2008) 
Col. 377 

Need to construct a bridge on railway 
crossing at Bharwari in Chail 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) . 
Col. 294 

Need to develop the historical city of KaIpi 
in lalaun Parliament Constituency as a 
tourist place (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 509-10 

Need to enhance the honorarium paid to 
teachers employed as "Shiksha Mitra" 
in Uttar Pradesh under Sarva Shiksha 
Abhiyan (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 578 

Need to expedite the construction work 
on Jhansi-Mirzapur and Kanpur-Sagar 
National Highways as per the specified 
norms in Hamirpur Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 738 
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Need to give a special package to the : Railway Project in Uttar Pradesh 
pOlato growers of Uttar Pradesh; (Deb. 10, Vol. XXXV. 11-12-2008) 
(MUR377) : Col391-94 
(Deb. \3, Vol. XXXVI. 16-12-2008) i Repatriation of Officers of U. P. 
Col. 582 ! Government Cadre 

Need to open a centrally aided hospital,: (Deb. 13. Vol. XXXVI, 16-12-2008) 
with fucilities at par with AIIMS in Col. 257-58 
district Moradabad, Uttar Pradesh ! Rural Health Schemes in Uttar Pradesh 
(MUR3n) : (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 5. Vol. XXXV, 2\-10-2008) i Col. 113\-32 
Co\. 837 i SettingupofKGBVs 

Need to open a Passport Facility Centre. (Deb. 18, Vol. XXXV\. 23-12-2008) 
atAgra in Uttar Pradesh (MUR 377) . CoI.4143 
(Deb. 7. Vol. XXXV, 23-10-2008) i . • 
C I 467 : Setting up of New Plants m U .P. 

o. , (Deb. 15. Vol. XXXVI. 18-12-2008) 
Need to provide halt to Cochin Express; CoI.231-36 

and Pushpak Express trains at . . 
Pukhra\'ll Railway Station in Kanpur : StarVaoon Deaths 
Dehat, Uttar Pradcsh(377) . (Deb. 12. Vol. XXXVI, 15-12-2008) 
(Deb. 18. Vol. XXXVI, 23-12-2(08) Co\.485-86 
Col. 761 UtianIkhaad 

Need to restore rail services on Mailani-
Dudhwa-Gonda Railway Section in 
Uttar Pradesh (MUR 377) 
(Deb 12, Vo\. XXXV\. \5-12-2(08) 
Col. 737 

Need to review the sharing ofBetwa river 
"'llter between Madhya Pradesh and 
Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XXXVI. 17-\2-2(08) 
CoI.5J3-t4 

Need to take Sleps to make avai lable clean 
drinking water in Bhadohi region of 
r-' lr:tllpur Parliamentary Constituencies 
(,\1UR377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 838 

Nuclear Power Plants in U .P. 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 742-43 

Primary Health <:mIres under NRHM 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 301-06 

Forestry and Wildlife Projects for 
Uttarakhand 
(Deb. 9, Vol. XXXV. 10·12-2008) 
Col. 1382-83 

Funds for Tourism Projects in Uttarakhand 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 19 

Need to accord the status of a Central 
University to Kumaon University. 
Uttarakhand (MU R 377) 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
CoI.51D-1I 

Need to ameliorate the condition of side 
sugar mills and reconstitute the 
sugarcane cooperatives in 
Uttar Pradesh and Uttarakhand 
(MUR377) 
(Deb. 12. Vol. XXXVI, ts·12-2008) 
Col. 729-30 

Stolen Ivory 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.2tO 
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Vacant Post(s) 

Posts Lying Vacant in CBI 
(Deb. Q, Vol. XXXV. 10- i 2-2008) : 
Col. 923-25 

Vacant Post in State Bank ofTravancore 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 249-5 I 

Vacant Posts in BHEL 
(Deb. 15, Vol. XXXVI. 18-12-2008) ! 
Col. 138-39 . 

Vacant Posts in Postal Department 

Public Sector Vaccine Manufacturing 
Units 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 187-90 

Shortage of Vaccines and Serums 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.815-16 

Shortage of Vaccines for Immunisation 
Programme 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 41-47 

(Deb. 9, Vol. XXXV, 10-12-2008) : 
Col. 380-81 Single Shot Vaccine to Protect Children 

Vacant Posts in Tihar Jail 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.376-77 

(Deb. 13, Vol. XXXVI, 16-12-2008) : 
Col. 222-23 t Vaccine for Anthrax 

Vacant Posts in Various Departments 
(Deb. 14, Vol. XXXVI, 17-12-2008) i 
Col. 356-57 

Vacant Posts of Teachers in KVs 
(Deb. 5, Vol. XXXV, 21-10-2008) , 
Col. 803-05 

Vaccine 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1352-53 

Vaccines for Immunisation Programme 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 123 

Vector Borne Diseases Control 
Programme 

Anti-Rabies Vaccines Revamping of Vector Borne Diseases 
(Deb. 14, Vol. XXXVI, 17-12-2008) i Control Programme 
Col. 51-52 (Deb. 9, Vol. XXXV, 10-12-2008) 

Children Death due to Measles i Col. 1103-06 
Vaccination ! Vehicle Registration Number 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 871 

Cholera Vaccine 

Creating of Database 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 777 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1359-62 ' Venezuela 

Death of Children due to Measles 
Vaccination 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 996-97 

HIS Vaccine for Children 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 701 

Venezuela's Stake in Paradeep Refinery 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 62 

Venom 
Snake Venom Collection Centre 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 647 
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Veteriaary Research i Wadhwa comm~ 
Indian Council of Veterinary Research j RecommendatIOns of Wadhwa 

Institute 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 433-34 

Videsh Saachar Nipm Umited 

Income through Selling of Vacant Lands 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 254 

Vietaam 

Indo-Vietnam Trade Agreement 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Co1.61~17 

Village GraiD Baak 

Village Grain Banks Scheme 

Committee 
(Deb. 9. Vol. XXXV. 10-12-2008) 
<:01.243-44 

War Memorial 
National War Memorial 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.SS6 

WarWJdows 
Gas Agencies for War Widows 

(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 375 

Pension to War Widows 
(Deb. 4. Vol. XXXV. 20- I 0-2008) 
Col. 241 

(Deb. 9, Vol. XXXV, 10-12-2008) Skill Deve!opmentofWarWidows 
CoI.I80-82 (Deb. 12. Vol. XXXVI. 15-12-2008) 

Col 427 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 428-32 WuceM.....-t 

VioIeDce 

Communal VIOlence 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col 313-14 

Visa 

Fake Visas 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 513-14 

Issue of Visa to Foreigners 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Cot511 

Visa Fraud Cases 
(Deb. 18. Vol. XXXVI, 23-12-20(8) 
Col. 260-61 

VisheIh Krilhi .ad Gram Ud)'Ol Yojaaa 

Contract to BEML for Waste Rock 
Removal 
(Deb. 9. Vol. XXXV. 10- I 2-2008) 
Col. 194 

Discharge of Hazardous Waste By 
Pharmaceutical Companies 
(Deb. 6. Vol. XXXV, 22-10-2008) 
CoI.207~ 

Diseases caused by Medical Waste 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 334-35 

Disposal of Bio-Medical Waste 
(Deb. 9, Vol. XXXV. 10-12-2008) 
CoI.S0-62 

Dumping of Waste 
(Deb. 6. Vol. XXXV. 22-10-2008) 
CoI.212-J3 

Implemenuttion ofVKGUY Hazardous Waste Manapment Rules 
(Deb. n, Vol. XXXVI, 1~12-2008) (Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 461-62 Col. 83-84 
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Impact of Hazardous 
Environment 

Waste on I Need to release power from Central Quota 
, and Central Assistance for tiding over 

situation arisen due to shortage of 
water in Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 378 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. \O3~ 

Medical and E-Waste in NCR 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 863-65 

Pilferage ofBio-medical Waste 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 707.(1J 

Water 

Artificial Recharge of Ground Water 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 371-72 

Cess on Ground Water 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 337-38 

Contamination of Ground Water 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 593-98 

De-Salination of Sea Water 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 4344 

Impact of Climate Change on Water 
Resources 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 282 

Information System for Water Resources 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 236-38 

Management of Ground Water 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.303~ 

Per Capita Availability of Water 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 249-SO 

Water Level 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 485 

Water Treatment Plants 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 362-63 

Water Bodies 
Assistance for Water Storage 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 186-87 

Complaints against Water Bodies 
Restoration Projects 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 123-24 

Conservation ofVembanad Lake 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1308 

Repair of Water Bodies 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 255-56 

Water Harvesting 
Artificial Water Recharge Projects in 

Andhra Pradesh 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.215 

Assistance for Water Storage 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 186-87 

Farmers Participatory Action Research 
Programme 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co\. 287-88 

Monitoring of ARWSP Projects by PRls National Policy on Check Dams 
(Deb. 3, Vol. XXXV, 17-10-2008) (Deb. 4, Vol XXXV, 20-10-2008) 
Co\. 122 Col. 516 
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Water Harvesting and Conservation i Special Scheme for Handloom Weavers! 
(Deb. 4. Vol. XXXV, 20-10-2008): Artisans 
Col. 472-73 (Deb. 12, Vol. XXXVI. 15-12-2008) 

Water Resourtn Col. 670-72 

Allocations for Water Resources : Suicides by Weavers 
(Deb. 17. Vol. XXXVI. 22-12-2008): (Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 169-70 ' Col. 4 19-24 

Exploitation ofWaler Resources : Weavers under Health Insurance Scheme 
(Deb. 12, Vol. XXXVI. 15-12-2008)! (Deb. 12. Vol. XXXVI. IS-12-2008) 
Col. 324-35 Col. 377-78 

Over Exploitation of Water Resources I Welfare Sclaelltes 
(Deb. 17. Vol. XXXVI. 22-12-2008) , 
Col 234-37 ; Expenditure on Mass Welfare Schemes 

. , (Deb. 14. Vol. XXXVI. 17-12-2008) 
Water Tedanology Cealre Col. 283-84 
Water Technology Centre , 

(Deb. 12. Vol. XXXVI. 15-12-2008) ; West Bengal 
Col. 594-95 I Backward Imegralion in Alloy Steel Plant. 

Water Treatment Durgapur 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col.IB3 Domestic Waste Water Treatment , 

(Deb. 6. Vol. XXXV, 22-10-2008) : 
Col. 299-JO : Diversion of Foodgrains to Bangladesh 

Waterway(s) 
I (Deb. 4. Vol. XXXV, 20.10-2008) 

Col. ISO-51 
Development of fnland Waterways : . 

(Deb. 9, Vol. XXXV, 10-12-2008) : EnVIronmental Refugees 
Col. 80-84 : (Deb. 9, Vol. XXXV. 10-12-2008) 

Waterway Services from Badarpur to 
Kolkata 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 229-J I 

Watber 
Weather Forecast 

(Deb. lB. Vol. XXXVI, 23-12-2008) 
Col. 67-69 

Wraven 

Need to take steps to ameliorate the plight 
of power loom weavers of Karimnagar 
district, Andhra Pradesh facing 
unemployment due to crisis in power 
loom Industry (MUR 377) 
(Deb." Vol. XXXV, 22-10-2008) 
Col. "81 

Col. 1372-73 
Need for take over of the Dunlop Rubber 

Factory at Hooghly. West Bengal by 
the Government oflndia (MUR 377) 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
CoI,394 

Need to de-sitt and regulate the flow 
of river Ichchamati passing through 
North 24 Parganas district of West 
Bengal (MUR 377) 
(Deb,S, Vol. XXXV. 21-10-2008) 
Col. 838-39 

Need to expedite the four-laning of 
NH-34 in West Bengal (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2(08) 
CnJ.290 
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Need to provide financial assistance to t 

the Government of West Bengal for ! 
the relief and reconstruction work in 
the flood-affected areas of the State 
(MlJR3n) 
(Deb. 14, Vol. XXXVI. 17.12·2008) : 
Col. 513 

Need to set up a Central University in 
Darjeeling. West Bengal (MUR 377) 
(Deb. 5. Vol. XXXV, 21·10-2008) 
Col. 831-32 

Need to undertake modernization and; 
expansion of Alloy Steel Plant at ' 
Durgapur. West Bengal (MUR 377) 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 576 

New Train from Durgapurto HOWTah 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 88-89 

Opening of New Post Offices and 
Telegraph Offices ; 
(Deb. 12, Vol. XXXVI, 15-12-2008) . 
Col.309-IO 

Work on NH-2 in West Bengal 
(Deb. 6. Vol. XXXV. 22-10-2008) 
C{)1.94-95 

Western Coal Fields 
Inquiry Report on Purchase of Machine 

Tools 
(Deb, 6. Vol. XXXV. 22-10-2008) 
Col. 164 

Western Coast 
Container Cargo Handling 'On Western 

Coast 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 84546 

White Paper 
White Paper on WTO Talks 

(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 474-75 

Wholesale Price Index 
Wholesale Price Index 

(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 195-96 

Disparity in Price Indices ofWPI and CPI 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 266-70 

Wildlife 
Sea and River Erosion in West Bengal 

(Deb. 9. Vol. XXXV. 10-12-2008) , Captive Breeding oflhe Species 
(Deb. 9, Vol. XXXV, 10-12-2008) 

Col. 261-62 Col. 1406-07 
Setting up of New Airport at Andal in : 

West Bengal 
(Deb. 10. Vol. XXXV. 11-12-2008) , 

. Col.3l3-14 

Tripartite Talks 0/1 Gorkhaland 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 625-26 

UnutilizediEncroached Land in Durgapur • 
Steel Township Area 
(Deb. 7. Vol. XXXV. 23-10-2008) , 
Co1.218·19 

Waterway S~rvices from Badarpur to ' 
Kolkata 
(Deb. 14, Vol. XXXVI. 17-12·2008) , 
Col. 229-3 I 

Creation of New Tiger Reserves 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1379-80 

Death of Animals in Ranthambore 
(Deb. 14. Vol. XXXVI. 17·12-2008) 
Col. 89-94 

Death of Big Cats 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 282-84 

Death of Wild Animals Due to Rail 
Accidents 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 181·82 

Decline in Black Bucks Population 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col.507"()8 
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Decline in Population of Tigers/Lions! 
Leopards 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 327-32 

Poaching of Insects 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 985-86 

Poaching of Leopards 
Decreasing Population ofOners (Deb. 9. Vol. XXXV. 10-12-2008) 

(Deb. 9, Vol. XXXV. 10-12-2008)! Col. 646 

Col. 1353-54 : Poaching ofTigers 
OwindlingPopulationofRbinos ! (Deb. 6, Vol. XXXV. 22-10-2008) 

(Deb. 9, Vol. XXXV. 10-12-2008); Col. 6-9 
Col. 984-85 

Elephants Dying due to Accidents with 
Speeding Trains 

Relocation of Blue Bulls 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
CoL 378-79 

(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 373 Relocation of Human Settlements from 

Endangered Tibbati Oeers (Cheeru) 
(Deb. 9. Vol. XXXV. 10-12-2008) 

Wildlife Sanctuaries 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Coll64-{J6 

Col. 998 I 

F d 'I" i Relocation ofTiger Resenoe5 
o~~ WI dhfe Projects for, (Deb. 6. Vol. XXXV. 22-10-2008) 

(Deb. 9, Vol. XXXV. 10-12-2008) Col. 225-26 
Col. 1382-83 Relocation of Tigers in Sariska Tiger 

Funds for Sariska Project Tiger 
(Deb. 9. Vol. XXXV. 10-12-2008) ; 
Col 1981 

Reserve 
(Deb. 6. Vol. XXXV, 22-10-2008) 
CoI.175-n 

Funds for Wildlife Protection ' SmusgJing of Wild Life Articles 
(Deb. 9, Vol. XXXV, 10-12-2008)! (Deb. 9. Vol. XXXV, 10-12-2008) 
CoI.688-90 : Col. 1255-56 

I 
Illegal Trade ofEJephants 1 Special PacIcage for Protection ofForesIS 

(Deb. 9, Vol. XXXV, 10-12-2008); andWildJife 
Col. 1008 : (Deb. 9. Vol. XXXV, 10-12-2008) 

Illegal Trading of Native Birds 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.67~ 

Improving Demographic Status onigers 
(Deb. 6, Vol. XXXV, 22-10-2008) i 

Col. 147-58 

Tiger Population in Nagarjunasagar 
Srisailam Sanctuary 
(Deb. 14. Vol. XXXVI. 17-12-2(08) 
CoI.I02'{)3 

Col. 74 ' VIOlation ofWaldJifc Laws 
NumberofTigers in Reserve Forests I (Deb. 9, Vol. XXXV, 10-12-2008) 

(Deb. 14, Vol. XXXVI, 17-12-2008); Col. 79-80 
Col. 287-89 Womea 

Online Sale of Indian Tigers 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 336 

Acid Attacks on Women 
(Deb. 13, Vol. XXXVI, 16-12.2001) 
Col. 363-64 



SUBJECf INDEX 29S 

Ante-Natal Check-Ups 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 177-79 

Creches for Children of Working Women 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 101-09 

Crime against SC/ST Women 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 181-88 

Crime against Women 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 116-18 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.5I-64 

Decline of Female Workers in Coal Sector 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
COl.18S 

Divorce Cases 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 242 

Education of Women 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 480-86 

Enhancement of Maternity and Other 
Benefits 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 188-89 

Eltploitalion ofTribal Women 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 165-66 

Facilities for Women Scientists 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 136-37 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 408 

Janani Suraksha Yojana 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 898-904 

Job Opportunities for Women in Rural 
Areas 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 427-38 I 

Literacy among Women 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 65-67 

Maternity Benefit to Female Workers in 
Coal Sector 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.3lO-l1 

Maternity Deaths due to Various 
Diseases 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.31\-12 

Misuse of Provisions for Protection of 
Women 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 157-58 

Need to provide reservation to women in 
Parliament (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 297 

Permanent Commission to Women 
OffICers 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col.S5S 

Pregnancy Death amongst SCsiSTs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 354-56 

Recruitment of Women Railway Engine 
Drivers 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 113-14 

Resolution on Women and Children 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 333 

SCs/STs and Women Workers under 
NREGS 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 519-22 

Security of Women Working in Night 
Shifts . 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 698-99 
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Setting up ofCenlre for Women Studies : Women Se\fHe\pGroups 
(Deb. 5, Vol. XXXV, 21-\0-2008): (Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 714-15 : Col.215 

Setting up of liT for Women j. 

(Deb. 13. Vol. XXXVI. 16-12·2008) l WorIdBank 
Col. 161 i Assistance from World Bank for Milk 

Sexual Harassment of Women at : 
Workplaces , 
(Deb. 3, Vol. XXXV. 17·10·2008) : 
Col. 321·24 : 

Production 
(Deb. 12. Vol. XXXVI, 15·12·2008) 
Col. 639 

Survey on Unemployment among Rural ! Doing Business Report 2009 
Women . (Deb. 14, Vol. XXXVI, 17.12-2008) 
(Deb. 3. Vol. XXXV. 17·10·2008)' CoI.236-37 
Col 192-96 

Swadhar Scheme 
(Deb. 16. Vol. XXXVI, 19.12.20(8) 
Col. 350-52 

. Global Monitoring Report ofWB & IMF 
(Deb. 9. Vol. XXXV. 10·12-2008) 
Col. 162-64 

I 

T ratncking in Women ' Utilisation of Funds of World Bank 
(Deb. 18. Vol. XXXVI. 23.12-2(08)' (Deb. 4, Vol. XXXV. 20-'0-2008) 
Col.305-06 Cot 294-97 

Trafficking in Women and Children. 
(Deb. 13. Vol. XXXVI. 16-12-20(8) : WBandADBLoansforPowerProJects 
Col 71·74 (Deb. II. Vol. XXXVI. 12-12-2008) 

Welfare of Women Prisoners and their' 
Children 
(Deb. 13. Vol. XXXVI, 16-12-2(08) 
Col.4O().C2 

Welfare Scheme for Rural Women by , 
NABARD 

Cot 4.56-58 

World Bank Assistance for Primary 
Schools 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
CoI.4()8..11 

(Deb. II. Vol. XXXVI. 12-12-2008) • World Bank Assistance for Rural Roads 
CoI.102"()8 (Deb. II. Vol. XXXVI. 12-12-2008) 

Welfare Scheme for Women Workers Col. S02~ 
(Deb. 4. Vol. XXXV. 20-10-2(08) , . . 
Col. 144-45 . World Bank AsSIstance to Health Projects 

Women Air Traffic Controllers 
(Deb. 15. Vol. XXXVI, 18-12·2008) 
Col. 240-4 I 

Women Deserted by NRI Husbands 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 347 

Women Education Centres 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 304 

Women in Central Para Military Forces 
(Deb. 18. Vol. XXXVI. 23-12-2008) . 
Col. 634-35 

in India 
([)eb. 6. Vol. XXXV. 22-10-2008) 
Col. 210-12 

World Bank Loan for Coastal Zone 
Management in Orissa 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 409 

World Bank Meeting on Sarva Shiksha 
Abhiyan 
(Deb. IS. Vol. XXXVI. 23-12·2008) 
Col. 569 
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World Bank Report on NH Projects ! WTO Negotiations 
(Deb. 9, Vol. XXXV, 10-12-2008) . (Deb. 18, Vo/. XXXVI. 23-12-2008) 
Col. 1249-51 Col. 648 

World Bank Report on Poverty in India 
(Deb. 14, Vol. XXXVI, 17-12-2008) World-No-AJcoboIDay 
Col. 433-34 World-No-Alcohol Day 

World Bank Study on Development of j (Deb. 6, Vol. XXXV, 22-10-2008) 
Natural Resources in NE-Region ! Col. 107 
(Deb. 9, Vol. XXXV, 10-12-2008) • 
Col. 136Q-70 t Yoga 

World Bank's Estimation on Global· 
Poverty 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Co1.412-14 

World Health Organisation 
Non-Reporting of Medical Side-Effects to ; 

WHO : 
(Deb. 6. Vol. XXXV, 22- I 0-2008) ! 
CoI.3I-32 . ! 

Report of WHO on Water-Borne Diseases ! 
(Deb. 14, Vol. XXXVI. 17-12-2008) . 
Col. 101-02 : 

World Hindi Conference 
World Hindi Conference 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1134-36 

World Trade Organisation 
Doha Round of WTO Negotiations 

(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 3-5 

Doha Round of WTO Talks 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Co1.574-75 

Resumption ofWTO Talk 
(Deb. 18. Vol. XXXVI. 23- 1"2-2008) 
Col. 685-86 

White Paper on WTO Talks 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
CoI.474-75 

World Trade Organisation 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
C.ol.238 

WTO Meeting 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 615-16 

Promotion of Naturopathy and Yoga 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 109-11 

Regulatory Body for Yoga Schools/ 
Institutions 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 895 

Youth 

Funds for Development of Youth and 
Sports 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1244-47 

Need to enact a law making military service 
compulsory for the youth in the country 
(MUR377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 292 

NHRC Report on Safety and Security of 
Youth 
(t;>eb. 13, Vol. XXXVI. 16-12-2008) 
Col. 234-35 

Youth Hostels in Tribal Areas 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 824-28 

Zoolo~ical Park 

Allocation to Zoos/Zoological Parks 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 950-83 

Captive Breeding of the Species 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.14Q6.07 
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Aaron Rashid, Shri J.M. 

Allocation of Spectrum under UASl 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 50-72 

Allotment ofHaj Quota 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1158-1241 

Amenities Provided by the Railways 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 142-53 

Attacks on North Indians in Mumbai 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 189 

Charitable Activity 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Co/.204-05 

Delay/Cancellation of Flights of Private 
Airlines 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 168-69 

I Mining Lease to Steel Companies 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 143-44 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment Bill. 2008-Consid. & 
Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 658-61 

National Mineral Policy 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 221-22 

Need to rationalise and provide adequate 
quota for Haj Pilgrims from the State 
of Tamil Nadu (MUR 377) • 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 830 

PSUs under Pension Scheme 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 359-61 

Demands for Supplementary Grants Public and Private Insurance Companies 
(Railways)-2008-2009 (Deb. II. Vol. XXXVI, 12-12-2008) 
(Deb. 6. Vol. XXXV. 22-10-2008) Col. 207-10 
Col. 385-87 Refund of Processing Fee 

Development of Renewable Energy (Deb. 9, Vol. XXXV. 10-12-2008) 
(Deb. II. Vol. XXXVI, 12-12-2008)! Col. 938-39 
Col. 539-40 I Scheme for Allotment of Plots by DDA 

Ghatkuri Mines in Jharldland i (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. 18, Vol. XXXVI, 23-12-2008) Col. 413 
Col. 259-60 Setting up of Postal Development 

High Wall Mining Technology 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 224-26 

Indian Maritime University Bill, 2007 -
Consid. & Pass 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 94142 

Investment in Steel Sector 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 110-12 

Corporation 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 142 

Single Window Clearance for Grants of 
Iron Ore Lease 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 373-74 

Tax on Windfall Benefits 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 371 
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Unorganised Workers Social Security Bill. i Import of Urea 
2008-Consid. i (Deb. 7. Vol. XXXV. 23-10-2008) 
(Deb. 13. Vol. XXXVI. 16-12-2008)' Col.3l 
Col. 610-73 i 

, Indo-Iran Joint Commission Meeting 
WastingofironOreReserves '(Deb. 9. Vol. XXXV. 10-12-2008) 

(Deb. \3, Vol. XXXVI. 16-12-2008) I Col. 937-38 
Col. 142 ; 

Abdullah. Shri o.ar 
Motion of Confidence in the Council of 

Ministers 
(Deb. 2. Vol. XXXV. 22-07-2(08) 
Col. 111-13 

: Jain Comminee Report on Port and Dock 
Workers 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 747-51 

Manasement of EPF 
(Deb. 9. Vol. XXXV. 10-12-2008) Acuna. Shri Bas. Deb Col. 408 

Allocation of Oil Blocks under New. M . fK -'--- R '1 
E I . L' . P I' , erglng 0 On...... al way xp oratlOfl 1cen5lng 0 ICY , 
(Deb. 15. Vol. XXXVI. 18-12-2008)! (Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 63-74 ' CoI.255-56 

Appointment of Extra-Departmental Staff; MiningofUranium by ONGC 
(Deb. 17. Vol. XXXVI. 22-12-20(8) t (Deb. 6, Vol. XXXV. 22-10-2008) 
CoI.l89-90 . Col. 210-71 

Change in the Name oflDBI 
(Deb. II. Vol. XXXVI. 12-12.2(08) 
CoIAIO-l1 

: Motion of Confidence in the Council of 
Ministers 

Charging of Higher Prices by Reliance : 

(Deb. 2. Vol. XXXV, 22-07-2008) 
Col. 87-96 

Industries from NTPC : National Consumer Policy 
(Deb. 15. Vol. XXXVI. 18-12·2008): (Deb. 12. Vol. XXXVI. 15-12-2008) 
CoI.3I8-19 Col.36~ 

Coal Regulatory Authority : National Investigation Agency Bill. 2008 
(Deb. 9, Vol. XXXV. 10-12-2(01). and Unlawful Activilies (Prevention) 
CoL 64647 Amendment Bill. 2008-Consid. " Pass 

Coal-to-Liquid Projects (Deb. 14. Vol. XXXVI. 17-12-2008) 
(Deb. 14. Vol. XXXVI. 17-12-2008) Col. 595-603 
Col. 26-3 I 

. Peerless General Finance and Investment 
Growth of Farm Sector Co. Ltd. 

(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 151-55 ' (Deb. 3, Vol. XXXV, 17-10-2008) 

Col. 178-79 
Guidelines for 3G and Broadband Wireless • Pili ._- C . 

Access Auction ' ena ty on e~m ompanles 
(Deb. 9, Vol. XXXV. 10-12-2(08) (Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 462-63 Col. 231 

Hydro Power Generation 
(Deb. 3, Vol. XXXV, \7-\0-2008) 
Col. 8-20 

Power Generation by elL 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 326-27 



NAME INDEX 303 

Private Sector in Defence Production . Small Tea Growers in Assam 
(Deb. 17. Vol. XXXVI. 22-12-2008): (Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 25-29 I Col. 729-30, 

Public Sector Vaccine Manufacturing 
Units 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 187-90 

Quality oflntemet Services by BSNL 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 257-58 

Standing Committee on Railways-37th 
to 39th Reports-Presented Action 
Taken St~tements - Presented 
(Deb. 4, Vo!' XXXV, 20-10-2008) 
Col.618-19 

Standing Committee on Railways-4Oth 
Report-Presentld 

Re-introduction of External Market (Deb. 5, Vol. XXXV, 21-10-2008) 
Assistance Scheme Col. 821 
(Deb. 9, Vol. XXXV, 10-12-2008) : Tele-Density in Urban and Rural Areas 
Col.43-44 I (Deb. 4, Vol. XXXV, 20-10-2008) 

Removal of Restriction on Investment: Col. 119-21 
through Participatory NOles Route I . . . 
(Deb. II, Vol. XXXVI, 12-12-2008) : TransportallonofFertlilzers 
C.o1.200-02 : (Deb. 7, Vol. XXXV, 23-10-2008) 

Review of Electricity Act.. 2003 
(Deb. 11. Vol. XXXVI. 12-12-2008) 
Col. 539 

Revival ofClosedlSick Fertilizer Units 

Col. 267-69 

Universal Service Obligation Fund 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.4()6.{)7 

(Deb. 10, Vol. XXXV. 11-12-2008) i Utilization oflnvestors Protection Fund 
Col. 24-28 . (Deb. II, Vol. XXXVI, 12-12-2008) 

Setting up of Joint Venture Company by ! 
BSNL i 
(Deb. 4. Vol. XXXV, 20-10-2008) ! 
Col. 476-77 . 

Col. 485-86 

Wagon Requirement of the Railways 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 284-85 

Setting up ofManali-Leh Railway Link . Acharya, Shri Prasanna 
(Deb. 7, Vol. XXXV. 23-10-2008) : 
Col. 144 

Setting up of Nuclear Power Project by i 
NTPC . , 
(Deb. 3. Vol. XXXV, 17-10-2008) ! 
Col. 227 

Shortfall of Manpower in PHCslCHCs 
(Deb. 6, Vol. XXXV, 22·10-2008) 
Col. 9-10 

Situation arising out of Bomb Blasts in ; 
various parts of North-Eastern State<! 
with particular reference to Assam 
(OUR 193) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 762-67 

Committee on Members of Parliament 
Local Area Development Scheme-
14th and 15th Reports-Presented 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 705 

Loan Waiver for Bihar and Orissa 
(Deb. 3. Vol. XXXV, 17-10-2008) 
(' .>1. 130-31 

Need to extend the Agriculture Debt 
Waiver Scheme to the financial 
organisations giving loans to SCs, STs 
and OBCs(MUR 377) 
(Deb. 14, Vol. XXXVI, 17-t2-2008) 
Col. 514-15 
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Peripheral Development Fund 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 113 

Review ofSEZ Policy 
(Deb. S. Vol. XXXV, 21-10-2008) 
CoI.~2 

Royalty Rates of Minerals 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 168 

Aditya Nath, Yoxi 

Border dispute with China and 
Bangladesh 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 291-92 

De-recognition of Government Medical 
Colleges 
(Deb. 9, Vol. XXXV, 10- t 2-2008) 
Col. 997 

Dilapidated Condition of National 
Highways 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 109-16 

Doubling of Railway line between 
Gorakhpur and Lucknow 
(Deb. 10, Vol. XXXV, 11-12-20(8) 
Col. 135 

Educationally Backward Districts 
(Deb. 5. Vol. XXXV, 21.10-2008) 
Col. 280-95 

Fake Currency Cases 
(Deb. 5, Vol. XXXV, 2 1·10-2008) 
Col. 639-52 

Gauge Conversion work of North-Eastern 
Railway 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. J4O..4 I 

Gorakhpur By-pass on NH-28 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 54344 

Illegal Bangladeshi Migrants 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 49-51 

Infiltration on Indo-Nepal Border 
(Deb. 18, Vol. XXXVI, 23-12-200S) 
Col. 386-87 

Issuance of Multipurpose National 
Identity Cards 
(Deb. 5, Vol. XXXV, 21-\ 0-200S) 
Col. 73-74 

Joint Secretary Level Talks with 
Bangladesh 
(Deb. 13, Vol. XXXVI, 16-\2-2008) 
Col. 407 

Missing Foreign Students 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 248-56 

Need to accord the status of a Central 
University to Gorakhpur University 
(MUR377) 
(Deb. 6, Vol. XXXV, 22-\ 0-2008) 
Col. 377·78 

Need to include Bhojpuri language in the 
Eighth Schedule to the Constitution 
(MUR377) 
(Deb. IS, Vol. XXXVI. \8-12-200S) 
Col. 392-93 

Outstanding Sugarcane Dues 
·(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.II6-IS 

Reviewoflndo-Nepal Treaty 
. (Deb. 6, Vol. XXXV, 22-10-200S) 

Col. 105 

Rise in Cement Price 
(Deb. 13, Vol. XXXVI, 16- r2-2008) 
Col. 191-92 

Services of BSNL in Border Areas 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 149 

Smuggling on Indo-Nepal Border 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 256-62 
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Adsul. Shri Anandrao Vithoba 
AniflCial Recharge of Ground Water 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 371-72 

Advenisement Revenue ofDD and AIR 
(Deb. 5, Vol. XXXV. 21- I 0-2008) , 
Col. 60 1-02 

Aircraft to NSG 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 616 

Defence Collaboration for Development 
ofUAV 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 197 

Development and Promotion of Tourism 
in StateslUTs 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 405-12 

Disbursement of Micro Credit 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 250-52 

Amendment in 3G Telecom Policy I Dual Pricing Policy for Diesel 
(Deb. 4, Vol. XXXV, 20-10-2008) i (Deb. 10, Vol. XXXV, 11-12"2008) 
Co\. 217-22 Col. 2~8 

Availability of Explosives 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.471 

Bailout Plan for Private Airlines 
(Deb. 15, Vol.·XXXVI, 18-12-2008) 
Col. 217 

Basmati Trademark for Pakistan 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.212-13 

Central Road Fund 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 75-78 

Cheque Bounce Cases 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 389-90 

Emissions of Greenhouse Gases 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 122 

Energy Security 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 221-22 

Expansion and Development of National 
Highways 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.312-16 

Fuel Efficiency Standards for Vehicles 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 327-28 

Functioning of Primary Health Centres 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 152-70 

Command Area Development Programme Green Corridor 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 10-18 CoI.219 

Commonwealth Games, 20 10 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 137-39 

Control of Kosi River 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 343-44 

CRPF Battalions 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 715-16 

Healthcare Services 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 226-32 

Hotel Management Institutes 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 246-50 

ImponofCoal 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 927-28 
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Investment Limit in Stock Exchanges ; Meningitis vaccines under Universal 
(Deb. II. Vol. XXXVI, 12.12-2008); Immunization Programme 
Col. 168 (Deb. 14. Vol. XXXVI. 17-12-2008) 

. . Fl' h . i CoI.427-29 Irregular Operation ot ForeIgn Ig IS In!: . . 
India Air Space , MISuse of AId by Pakistan 
(Deb. 7. Vol. XXXV. 23-10-2008); (Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 5 I-52 i CoI.885-86 

Jobs under NREGS . More Funds to States under Central 
(Deb. 16, Vol. XXXVI, 19-12-2008) : Schemes 

(Deb. 9, Vol. XXXv. 10-12-2008) 
Col. 1392 

CoI.328-JO : 

Joint Water Management between India! MoV signed between ONGC and VCll 
and Nepal 1 for Uranium Exploration 
(Deb. 4, Vol. XXX V. 20-10-2008): (Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 517-18 : Col.316 

Lack of Transparency in Procurement of : National Pharmaceutical Policy 
Equipment (Deb. 15. Vol. XXXVI. 18-12-2008) 
(Deb. 14, Vol. XXXVI. 17-12-2008) I Col. 2-7 
CoI.314-15 I Pol' Ch kDam . Nationa ICY on . ec s 

LaWlchingofAlllndiaTolI Free Number i (Deb. 4. Vol. XXXV. 20-10-2008) 
and Cells for LPG Consumer' Col. 516 
Grievances New FM RadIO Policy 
(Deb. 10, Vol. XXXV. 11-12-20(8) (Deb. 5, Vol. XXXV. 21-10-2008) 
Col.l9S-97 Col. 2 I 5 

Legal A~d to. Stu~ent of Jamia Millia i New Kendriya Vidyalayas and Navodaya 
lslanlla Umverslty Vidyalayas 
(Deb. 13. Vol. XXXVI. 16-12-20(8) (Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 140 Col. 187--96 

Life Saving Drugs i New Pc:nsion Scheme 
(Deb. 10. Vol. XXXV. \1.12-2008): (Deb. II. Vol. XXXVI, 12.12-2008) 
Col. 32-34 . Col. 364-65 

Manual Scavenging 
(Deb. 16, Vol. XXXVI, 19-12-20(8) 
Col. 321 

Market Intervention Scheme 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 62 1-22 

Measures to check Terrorism 
(Deb. 18, Vol. XXXVI. 23-12-2(08) 
Col. 377-78 

Mediclaim Portability 
(Deb. 3. Vol. XXXV. 17-10·2008) 
Col. 181·89 

NPA orVTI and lOBI 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 275-77 

Opening of more Kendriya Vidyalayas 
(Deb. 5. Vol. XXXV, 21·H)-2008) 
Col. 470-74 

Out of School Children 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 341 

Production orChemicals 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 44 1-42 
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Promotion ofR and D in Biotechnology 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.I~-ll 

Proposal for Modernisation ofCPMF 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 649-50 

Quantum of Loans Written Off 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Co1.314-15 

Shortage of Vaccines for Immunisation 
Programme 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 4147 

Statutory Authority on Labour Issues in 
SEZs 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
CoI.663~ 

Subsidy for High Breeder Seeds 
RajivGandhiSchemeforAdolescentGirls; (Deb. 17. Vol. XXXVI, 22-12-2008) 

(Deb. ) I. Vol. XXXVI. 12-12-2008) i Col. 184 
Col.214-15 : 

Recovery of Loan by Dena Bank 
(Deb. 3, Vol. XXXV, i7-10-2008) 
Col. 101-03 

Reservation in Higher Educational i 
Institutions 
(Deb. 13. Vol. XXXVI. 16-12-2008) i 
Col. 189-91 . 

Review of Higher Medical Education 
(Deb. 14. Vol. XXXVI. 17-12-2008) . 
Col. 387-88 

Review of the Accounts of unlisted. 
Companies 
(Deb. 3, Vol. XXXV, 17-10-2008) . 
Col. 23 1-32 . 

ROBs/RUBs in Orissa and Maharashtra i 
(Deb. 7. Vol. XXXV. 23-10-2008) : 
Col. 378-86 

Supply of Uranium 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 624-25 

Toxic Chemicals in Chinese Dairy Products 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 80-81 

Unique Identification Numbers 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 97-98 

Wages under NREGS 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 4-15 

Wind Energy Generation 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 398 

Advaai. Shri L K. 

Sale of Mandatory quota of Sugar : Motion of Confidence in the Council of 
(Deb. 4. Vol. XXXV. 20-10-2008) I Ministers 
Col. 163-164 (Deb. 1. Vol. XXXV. 21-07-2008) 

Col. 12-38 
Sector Specific Regulator in Energy I 

Sector National Investigation Agency Bill. 2008 
(Deb. 9, Vol. XXXV. I 0-12-2008) and Unlawful Activities (Prevention) 
Col. 1346-47 Amendment Bill. 2008-Consid. & 

Semester System at Undergraduate Level 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col.518 

Separate Environment Protection 
Authority 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.126().61 

Pass 
(Deb. 14. Vol. XXXVI, 17-12-2(08) 
Col. 561-75 

Recent Terrorist attack in Mumbai 
(OUR 193) 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 467-84 
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Aga"" .... Dr. Dbimtdra 
Advertisements by DAVP 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 125%0 

Donations charged by Engineering and 
Management Institutions 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col.21s.19 

i 
Agri Export Zones : Encroachment on DDA Land 

(Deb. 13. Vol. XXXVI, 16-12-2008)! (Deb. 16. Vol. XXXVI, 19.12-2008) 
Col. 45().6} ! Col. 36 I 

Assistance to Municipalities in Jharkhand 
(Deb. 3, Vol. XXXV, 17-10·2008) 
CoI.l60-62 

BPLList 
(Deb. II, Vol. XXXVI, 12-12-20(8) 
Co1.36~ , 

Financial Assistance to NGOs 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 172-73 

Food Processing Industries in Jharkhand 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.3ll-12 

CBllnquiry against DDA Officers ! Foreign Investment in Power Sector 
(Deb. 16. Vol. XXXVI. 19-12-2008): (Deb. J I. Vol. XXXVI, 12-12-2008) 
Col. 263-67 ! CoI.36S-70 

Corruption in Judiciary : Free Rail Travel Facilities 
(Deb. II, Vol. XXXVI, 12-12-2008); (Deb. 15, Vol. XXXVI. 18-12-2008) 
CoI.l79-80 Col. lOWS 

Cultivation of Jatropha ; Functioning of New DD and AIR Stations 
(Deb. 17, Vol. XXXVI, 22-12-20(8): (Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 232-33 : Col. 1265-12 

De=ompletion of Projects under ~ Handing over of units ofFCIL to Private 
: Sector 

(Deb/. Vol. XXXV, 17-10-2008): (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 5_-56 Col. 283-84 

Delhi Milk Scheme : . . 
(Deb. 17, Vol. XXXVI. 22-12-2008) : HikemFees 
Col. 257-58 ' (Deb. 5, Vol. XXXV, 21-10-2008) 

Demand/sale of Steel 
Col. 730-32 

(Deb. 10, Vol. XXXV. 11-12-2008) lIIiteracyamongTribals 
Col. 376-78 (Deb. 18, Vol. XXXVI, 23-12-20(8) 

Col. 487-88 Development of Dairy Farming InduSh'y 
(Deb. 9. Vol. XXXV. 10.12-2008) ImpactofFDlon Rural Development 
Col. 25 (Deb. 18. Vol. XXXVI, 23·12-2008) 

Disabled People Living in Hilly, Tribal and 
Remote Areas 
(Deb. 15, Vol. XXXVI. 11.12-2008) 
Col. 89-93 

Diversion of Unemployed Youth towards 
Naxalism 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 161-62 

Col. 358 
Impact of Organised Retailing on 

Unorganised Reaail Stores 
(Deb. 18, Vol. XXXVI. 23-12·2008) 
Col. 692-98 

Indebtedness of Farmers 
(Deb. 17, Vol. XXXVI, 22·12-2001) 
Col.S4-S7 
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Investment in Foreign Banks in India Procurement of Defence Equipment 

(Deb. II. Vol. XXXVI, 12-12-2(08) : (Deb. 4, Vol. XXXV, 20-10-2008) 
Col.418 Col. 2 12-13 

Involvement of MCD and Police 
Personnel in Illegal Constructions 
(Deb. 13. Vol. XXXVI. 16-12-2008) . 
Col. 304-05 

Irregularities under Khadi Scheme 
(Deb. 18. Vol. XXXVI, 23-12-2(08) 
Col. 322-25 

Literacy Rate ; 
(Deb. 13. Vol. XXXVI. 1~12-2(08) i 
Col. 309-12 ' 

Loss-making PSUs 
(Deb. 10. Vol. XXXV. 11-12-2008) • 
Col. 289-304 

Master Plan Delhi 
(Deb. 16. Vol. XXXVI, 19-12-2(08) ! 
Col. 355-57 : 

National Consumer Policy 
(Deb. 12. Vol. XXXVI. 15-12-2(08) : 
Col. 363-64 

Production of Flowers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 389 

Production of Jatropha 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 362-63 

Production of Sugar and Ethanol 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col.370.71 

Promotion of Traditional System of 
Medicines 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 290-9 I 

Prosecution of Corruption Cases 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1345-46 

Rank of Indian Education System 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 389-90 

National Food Security Mission Registration of Criminal Cases 
(Deb. 4. Vol. XXXV. 20-10-2008): (Deb. 13. Vol. XXXVI. 10.12-2008) 
Col. 84-85 Col. 353-64 

National Mission on Energy Com;ervation 
(Deb. 16. Vol. XXXVI, 19-12-2(08) 
Col. 330.37 

Shortage of Skilled Professionals 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 239-40 

Norms lor Development of Model Railway: Soil Erosion 
Station (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 10. Vol. XXXV. 11-12-2008) ; Col. 63 1-32 

I 
Col. 111-12 

Pollution in Jharkhand , 
(Deb. 14, Vol. XXXVI, 17-12-2008) : 
Col. \00-\01 

Status of Historical Monuments in 
Jharkhand 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 193-96 

Poor Telecom Services by BSNL : Tax Concessions for Backward Regions 
(Deb. 4. Vol. XXXV. 20-10-2008)' (Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. l1Q..84 Col. 394-95 

Procedure for NewfRenewed Passports 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1391-92 

Tourism Projects fur Jharkhand 
(Deb. 1. Vol. XXXV. 2:>-10-2008) 
Co1.7~71 
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Tribal Population Dwelling in Protected i De-Addiction Centres 
Forests I (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2008) Col. 931 
CoJ.365 

Vocational Education to Tribals 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 252 

World Development Repon 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 479-80 

Demands for Supplementary Grants 
(Railways)-2008-2009 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 406-07 

Encyclopedia on Freedom Fighters 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.305~ 

Youth Hostels in Tribal Areas : Energy from Solid Waste 
(Deb. 9, Vol. XXXV, 10-12-2008). (Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 824-28 i Col. 272 

Ahir, Shri Haosraj G 

Adoption of Irrigation Project as National 
Projects 

: Euro-IV Standard Petrol 
I (Deb. 10, Vol. XXXV, 11-12-2008) 

Co1.265~ 

(Deb. 4, Vol. XXXV, 20-10-2008) Expansion of Refineries 
Col. 518-24 (Deb. 7, Vol. XXXV, 23-10-2008) 

Anganwadi Workers CoL 367-70 

(Deb. II. Vol. XXXVI, 12-12-2008) I ExponofAgricultureProduce 
Col.363 : (Deb. 13, Vol. XXXVI, 16-12-2008) 

Assistance to lOA Col.43940 
I 

(Deb. 14, Vol. XXXVI, 17-12-2008) I Foreign Assistance in Research 
Col. 369-71 ' Programme 

Ban of Tobacco Products 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 354 

Bharat Nirman Yojana 
(Deb. 6. Vol. XXXV. 22-10-2008) 
CoL 49-52 

Bullet Train 
(Deb. 7, Vol. XXXV, 23-10-2008) ! 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 199 

Impact of Climate Change 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 269-70 

Improving the Quality of Khadi Products 
(Deb. 18. Vol.-XXXVI, 23-12-2008) 
Col. 558-61 

Col. 265~ ! Increase in number of Air Passengers 
Constitution (Amendment) Bill, 2008 I (Deb. 7, Vol. XXXV, 23-10-2008) 

(Amendment of Article 130) by Col. 91 
Shri Hansraj G. Ahir Increase in Prices of Steel 
(Deb. II. Vol. XXXVI. 12-12-2008) (Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 665 Col. 227-30 

Cost Sharing on Railway Projects 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 112-13 

Indigenous Cow Breeds 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 327 
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Inquiry Report on Purchase of Machine 
Tools 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 164 

Literacy among Tribals 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 181-83 

Malnutrition 
(Deb 3, Vol. XXXV, 17-10-2008) 
Col. 47-52 

Malnutrition in Children-HAH 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 702-04 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV. 22-07-2008) 
Col. 127-29 

National Rural Employment Guarantee: 
(Amendment) Bill, 2008 (Amendment 
of Section 2, etc.) by Shri Hansraj G 
Ahir 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 661 

Need to provide financial package to the 
farmers whose crops have been 
affected due to armyworms in Eastern 
Vidharbha region of Maharashtra 
(MUR377) 
(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 833-34 

Need to review the policy tbr setting up 
of Special Economic Zones in the 
country (MUR 377) 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 391-92 

NLRMP 
(Deb. 16, Vol. XXXVI, 19- I 2-2008) 
Col. 231-33 

Patents on items based Traditional 
Knowledge 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 91-92 

Penn iss ion to Foreign Finns for Fishing 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 463-64 

Plantation of Palm Trees 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 408-09 

Prevention of Theft of Infants 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 472 

Protection of Indian Industries 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 143-44 

Public Issue by PGCIL 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 534 

Radiation trom Mobile Towers 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 228-29 

Recent Terrorist Attack in Mumbai 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 665-66 

Recognition of Doping Centre in India 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 934 

Revival of Pharmaceuticals Units 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 37-39 

Royalty on Coal 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 199-200 

Salary and Allowance to Defence 
Personnel 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 442-44 

Scheduled Tribes and Other Traditional 
forest Dwellers (Recognition of Forest 
Rights) Amendment Bill. 2008 
(Amendment of Section 2) by 
Shri Hansraj GAhir 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 665-66 
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Self-Help Groups under SGSY I Amnesty Scheme by EPFO 
(Deb. 11. Vol. XXXVI, 12-12-2008). (Deb. 12, Vol. XXXVI, 15-12-2008) 

I 
Col. 56-66 ! Col. 480-81 

Sharing ofSelVice Tax between Centre and I Cases of Emergency Landings 
States i (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 3. Vol. XXXV. 17-10-2008): Col. 126-27 
Co1.312-13 , Exemption from ESI Act. 1948 

Shortage of Law Officers in CBI 
(Deb. 14, Vol. XXXVI, 17-12-2008) ~ 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 261 

Col. 285-87 

Silk Production 
J Hijacking for Jordanian Vessels 

(Deb. 9, Vol. XXXV. 10-12-2008) • 
Col. 44-52 

Snake Venom Collection Centre 
(Deb. 9. Vol. XXXV, 10-12-2008) ; 
Col. 647 

Standing Comminee on Coal and Steel-
36th to 38th Reports-Presented 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 588 

Thennal Power Plants based on Foreign 
Technology 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 230 

Thorium Based Energy Projects 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 768-69 

Trafficking of Children for Child Labour 
(Deb. 16. Vol. XXXVI. 19-12-2(08) 
Col. 390-9\ 

Ahmad, Dr. Shakeel 

Land Ports Authority of India Bill. 2008 

(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 84 

Import of Rubber 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 349-53 

Indians Stranded in Gulf Countries 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 148-49 

Infrastructural Facilities at Airports in 
Kerala 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 34243 

Interest on Unclaimed Accounts 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 205-07 

Internet Telephony SelVices 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 327-28 

Loan on Forged Signature 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 348-S2 

(Deb. 15. Vol. XXXVI, 18-\2-2008) : Modernisation of Police Force 
Co1.368~9 i (Deb. 5. Vol. XXXV, 21-10-2008) 

Ajaya Kumar,ShriS. 

Additional Funds for Road Projects 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 195 

Allotment of LPG Agencies to Kerala 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 138 

Co1.211-14 

National Policy for Alcohol Control 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1306-07 

Passport Seva Kendras 
(Deb. 9, Vol. XXXV, 10-\2-2008) 
Col. 1375-76 
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Ready to Eat Meals 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 497 

REC Loan for Power Projects 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 540-52 

Revised N~tional Programme for Control 
of Blindness 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 83+37 

Right to Education Bill 
(De~. 13, Vol. XXXVI, 16-12-2008) 
Col. 29-34 

Unemployment Allowance under NREGS 
(Deb. II, Vol. XXXVI, 12-12-2OOS) 
Co1.412-13 

University Status to Kerala Kalamandalam 
(Deb. 13. Vol. XXXVI, 16-12-2OOS) 
Col. 259-60 

Waiting List for LPG Connections 
(Deb. 7, Vol. XXXV, 23-10-200S) 
Col. 130-32 

Ajnala, Dr. Rattan Singb 
Construction of International Airport at 

Halwara Airbase at Ludhiana 
(Deb. 7, Vol. XXXV, 23-10-200S) 
Col. 106 

Express Link between Historic Sikh 
Shrines in India and Pakistan 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 929 

Financial Assistance for Agricultural 
Infrastructure I 
(Deb. 9. Vol. XXXV. 10-12-200S) i 
Col. 22342 ' 

Financial Support to Sportspersons 
(Deb. 6, Vol. XXXV, 22-10-200S) 
Col. 193-94 

Rejuvenation oflrrigation System 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 253 

Ananth Kumar, Shri 
Allocation for Primary Education 

(Deb. 13. Vol. XXXVI. 16-12-2OOS) 
Col. 74-80 

De-recognition of Government Medical 
Colleges 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 997 

Delay in Flight due to Fog 
(Deb. IS, Vol. XXXVI. IS-12-2008) 
COl.2S 

Demands for Supplementary Grants 
(General)--200S-09 
(Deb. 5, Vol. XXXV, 21-10-200S) 
CoI.S56-63 

De-recognition of Dental and Nursing 
Colleges in Karnataka 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 1407-OS 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-200S) 
Col. 70-75 

Review of the Economic situation in the 
country (DUR 193) 
(Deb. IS, Vol. XXXVI. IS-12-2oo8) 
Col. 407-13 

Standing Committee on Finance-72nd 
Report- Presented 
(Deb. 5, Vol. XXXV. 21-\0-2008) 
Col. 820 

Standing Committee on Finance-73rd to 
79th Reports-Presented 
(Deb. 1 S. Vol. XXXVI, 18-12-2008) 
Col. 358-59 

Angatdl, Sbri Surest. 
Amendment in Code of Criminal Procedure 

(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 178 

Committee on Financial Sector Reforms 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 423-25 
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Constitution of Micro-Missions I Regulation of Coaching Institutes 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 286-88 : Col. 258-59 

Credit Limit for Airlines 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 95-96 

Encroachment and Unauthorised 
Construction 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 307-08 

Independent Regulatory Authorit:·! for 
Higher Education 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 449-SO 

Indo-Scotland Co-operation on Wind 
Energy 
(Deb. II. Vol. XXXVI. 12-12-2008) 
CoI.S03 

Lack of Basic Healthcare Facilities 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 219-22 

Marine Training Institutes 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 72-73 

Maritime Officers on Indian Ships 
(Deb. 9. Vol. XXXV, 10-12-2008) 
COI.S37-38 

Merger of MPEDA with NFDB 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Co1.3I6-26 

Minors among Maoist 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.SI2-13 

Overhaul of PDS 
(Deb. 12. Vol. XXXVI, IS-il-200S) 
Col. 661-63 

Power Generation 
(Deb 16. Vol. XXXVI. 19-12-2008) 
Col 38-85 

Promotion of Science and Technology in 
the States 
(Deb. IS, Vol. XXXVI, 23-12-200S) 
Co\. 389-90 

Review in Termination Charges 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 138 

Specialised Agency for International 
Cooperation 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.3IS 

Status to Animal Husbandry 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 99 

Telephone Revolution in Rural Areas 
(Deb. 4, Vol. XXXV, 20-IO-200S) 
Col. 189-90 

Unsecured Borrowings from PSBs 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 119-20 

AppBdurai, Sltri M. 

Anomaly in the 6th Central Pay 
Commission Report 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 221-22 

Ban on Indian Medicines 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 691 

Cases of Emergency Landings 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 126-27 

Loss-making PSUs 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 289-304 

Maintenance of Small Airports 
(Deb. 10, Vol. XXXV, 11·12·2008) 
Col. 171-72 

Modernisation of Identified Railway 
Stations 
(Deb. 7, Vol. XXXV, 23-10.2ooS) 
Col. 47 
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Payment by Sugar Mills 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 385 

Pending Electrification of Railway Line in 
TamiiNadu 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 371-72 

Practice ofSati 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col.15~ 

Products from Small Scale Industries 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 134-36 

Promotion of Sports by SAl I 

Argal, Shri Ashok 
Licence for Arms 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.3l4-15 

Soil Erosion in Chambal Region 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 161-63 

Tampering of Records in Arms Licence 
Office 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 145 

Validity of Arms Licences 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 204-05 (Deb. 6, Vol. XXXV, 22-10-2008) , 

I 
Col. 147-49 i AthawaJe.ShriRamdas 

Promotion ofTraditionallndian Games I Additional Funds under lAY for Flood 
(Deb. 14, Vol. XXXVI, 17-12-2008) I Victims 
Col. 149-50 ' (Deb. 16, Vol. XXXVI, 19-12-2008) 

Railway Quarters in Tamil Nadu Col. 236-40 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 220 

Sale of Medicines/Medical devices on 
exorbitant prices by MNCs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.305..{)6 

Salwa Judum Movement 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 198 

Sex Determination Tests 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1339-40 

State-of-art Hospital for Diabetic Patients 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1062 

Suicide and Fratricide Cases in Armed : 
Forces 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 378 

Use of Harmful Chemicals in Vegetables 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 192 

Afforestation Projects with External 
Assistance 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 344-46 

Appointment of staff officers in Sharat 
Petroleum Ltd. 
(Deb. 10, Vol. XXXV, 11-12-2008) . 
Col. 165-67 

Assistance from World Bank for Milk 
Production 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 639 

Availability of Kerosene 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Co!.3li-14 

Awarding of Research Contracts 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 242-45 

Betting on Sports 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 519-20 



316 LOK SABHA 

Cases of Female Foeticide ' Export of Granite 
(Deb. 14, Vol. XXXVI, 17-12-2008) (Deb. \3, Vol. XXXVI, 16-12-2008) 
Col. 113-16 Col.472-73 

CBIRaids 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1264-65 

Closure ofCIL Mines 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 186-88 

Compensation to Farmers 
(Deb. 16. Vol. XXXVI, 19-12-20"8) 
Co1.35«NiO 

Complaints against Companies by 
Investors 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 39 

Corruption in Judiciary 
(Deb. 11, Vol. XXXVI. 12-12-2008) 
Col.l79-80 

Crime against SC/ST Women 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 181-88 

Distribution of Bhoodan land 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 236-38 

Drop Irrigation Scheme 
(Deb. 9, Vol. XXXV, 10-12-20(8) 
Col. 11-16 

Education Loan 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 447-48 

Fodder for Livestock 
(Deb. 4, Vol. XXXV, 20- 10-2008) 
Col. 483-88 

Funds Allocated for Development of 
North East Region 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1283-88 

Funds Allocated for Tribal/Rural/Hilly 
Regions 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 746-48 

Funds for Development of Animal 
: Husbandry 

(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 431-50 

Godowns ofFCI 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 466-70 

Historical Monuments 
(Deb. 15, Vol. XXXVI, 18-12-20(8) 
CoI.3I-62 

Indians Stranded in Gulf Countries 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 148-49 

Infrastructure in AIIMS 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 303-04 

Insurance for the Poor 
J 

Encroachment in Cantonment Areas I (Deb. 14, Vol. XXXVI, 17-12-2(08) 
(Deb. 17. Vol. XXXVI, 22-12-2008): Col. 53-54 
Col. 223-24 International Assistance for Afforestation 

Expenditure Incurred on GRAMSAT Project 
Scheme (Deb. 9, Vol. XXXV, 10-12-2008) 
O)eb. 9. VeL XXXV, 10-12-2008) Col. 1354-56 
CoI.~43 

Export and Import of Medicines 
(Deb. ! 8, Vol. XXXVI. 23-12-2008) 
CoI.614-15 

International Trade Promotion 
Organisation 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 710-11 
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Irrigation Projects 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 671-76 

Krishak SahayatalSalah Kendra 
(Deb. 4, Vol. XXXV, 20-\0.20(8) 
Col. 328-34 

Law for Brick-Klin Labourers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 267-68 

Livestock Census 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.438-42 

Loss of Foodgrains 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 21-23 

Mental Hospitals 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 309-11 

Misuse of Voting Machines 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 251-52 

Modernization of Courts 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 342-46 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment Bill, 2008-
Consid. & Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 696-97 

Need to provide reservation to women in 
Parliament (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 297 

Need to take steps to provide separate 
data of various castes in Census and 
provide reservation of jobs in private 
sector {MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 741 

Need to undertake welfare measures for 
the upliftment oflandless people living 
below poverty line and increase the 
budget allocation ofSC and ST Finance 
Development Corporation (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 578-79 

New Kendriya Vidyalayas and Navodaya 
Vidyalayas 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 187-96 

Pending Proposals under Rural 
Development Schemes 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 305-10 

Per Capita Availability ofLand 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 163-64 

Per Capita Loan Burden 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.317-18 

Performance by Indian Sportspersons in 
Beijing Olympic, 2008 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1005-07 

Person Below Poverty Line in Cities 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 505-18 

Pesticides Residue in Bottled Drinking 
Water 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 80 

Powers Transmitters 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1068-76 

Production of Fruits 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co\. 583-84 

Proposals under AUWSP for GNCTD 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 319-20 
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Protection of Mineral Resources 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 91 

Quota in Recruitment in PMF 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 220-2 I 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 668-70 

Removal of Hoarding s 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 383-85 

Review of AA Y 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 32-38 

Scheme for Agricultural Labourers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 202 

Setting up of Aluminum Plants 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 346-48 

Setting up ofKGBVs 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 41-43 

Smuggling of Gold 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 208 

Special CBI Courts 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 380-82 

Special Sanitation Programme 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 386-87 

Suggestion ofNIEPA 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 650-5 I 

Telephone Connections to TAC Members 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.2\3-15 

Unemployment Allowance underNREGS 
(Deb. 11, Vol. XXXVI, 12-12·2008) 
Co1.412-13 

Unorganised Workers Social Security 
BiII,2008-{;onsid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 673-74 

Unutilised Railway land 
(Deb. 10, Vol. XXXV, 11-1 2-2008) 
Col. 345-46 

Atwat, Shri Charojit Singh 

Committee on Private Members Bills and 
Resolutions-Minutes-Laid 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 409 

Committee on Private Members' Bills and 
Resolutions--37th Report - Presented 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 433 

Azmi, Shri Ilyas 
Subsidy for BPL families 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 142-43 

Baalu, Shri T.R. 
Indian Maritime University Bill, 2007-

Consid. & Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 935-79 

Motion of Confidence in the Council of 
Ministers 
(Deb. I, Vol. XXXV, 21·07-2008) 
Col. 1 13-22 

National Highways Authority of India 
(Amendment) Bill, 2008--lnt. 
(Deb. 17, Vol. XXXVI, 22.12-2008) 
Col. 287 

Underground Cables in Gram Panchayats National Shipping Board-Elect 
(Deb. 9, Vol. XXXV, 10-12.2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 493-96 Col. 375 
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National Waterway (Talcher-Dharma 
Stretch of Rivers, Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mhanadi Delta Rivers) Bill, 2006 and 

National Waterway (Kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) Bill,2006-
Consid. and Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 468-71, 506-11 

'Raba', Shri K.c. Singh 

Atmospheric Brown Cloud 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1127-29 

Decreasing Green Cover over Delhi 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1299 

Early Warning for Disasters I 
(Deb. 5, Vol. XXXV, 21-10-2008) I 
Col. 131-32 I 

Forestry and Wildlife Projects for I 
Uttarakhand 

Inspection of Factories and Mills by CRCP 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 54-56 

International Agreements to Reduce 
Ozone Depletion 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 91 I 

Irrigation Projeas 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 145-50 

Need to ameliorate the condition of sick 
sugar mills and reconstitute the 
sugarcane cooperatives in Uttar 
Pradesh and Uttarakhand (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 729-30 

Need to revise 'minimum wages' on 
periodic basis for below poverty line 
Card holders (BPL) corresponding to 
price rise with a view to check poverty 
and unemployment in the country 
(MUR377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 571-72 

Pesticides in Fruits and Vegetables 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 83-84 (Deb. 9, Vol. XXXV, 10-12-2008) I 

Col. 1382-83 I Pollution in the Ganga River 
FundsforTourismProjectsinUttarakhand I (Deb. 9, Vol. XXXV, 10-12-2008) 

(Deb. 7, Vol. XXXV, 23-10-2008) II Col. 831-32 . 
Col. 79 

Rehabilitation ofDisplace Persons ofTehri 
Gross Domestic Products . Dam 

(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 11, Vol. XXXVI, 12-12-2008) 
Co1.2Q8..10 Col. 198-99 

Hydrogen Blended CNG 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 60-61 

Improving the Quality ofKhadi Products 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 558-01 

Tourism Act 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 276-77 

Wind Energy Generation 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 398 
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• Bachda', Sltri Bachl Singh Rawat 
DDA Housing Scheme, 2008 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 24748 

Disinclination toward Medical Profession 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 153-54 

Enrolment in the Electoral Roll 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 177 

Increase in Train Fare 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 179-80 

National Investigation Agency Bill. 2008 
and Unlawful Activities (Prevention) 
Amendment Bill. 2008-
Consid. & Pass 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 684-86 

Rehabilitation ofDisplace Persons ofTehri 
Dan 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 198-99 

Banerjee. Kumari M ..... ta 
Decline in Job Opportunities 

(Deb. 12. Vol. XXXVI. 15-12-2008) 
I Col. 8 

Motion of Confidence in the Council of ! NREGS 
Ministers (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. 2. Vol. XXXV, 22-07-2008) Col. 34 
Col. 178-85 

Need to accord the status of a Central 
University to Kumaon University, 
Uttarakhand (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 510-11 

Rates of Interest for Home Loans 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 7-8 

Review oflncome Tax Rate 
(Deb. II, Vol. XXXVI. 12.12-2(08) 
Col. 171-72 

Science and Engineering Research Board 
Bill, 2008-Consid. & Pass 
(Deb. 11. Vol. XXXVI. 12-12-2008) 
Co\. 617-20 

Badal, Shrl Sukbblr Singh 
Motion of Confidence in the Council of 

Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 204-07 

BahUXU'" Shrl VIJ.y 
Impact of Global Economic Crisis 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 8-9 

Problems being faced by students in 
Primary Teachers Training Institutes, 
West Bengal-(Sub.) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 716-17 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 645-52 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 

. with particular reference to Assam 
(DURI93) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 791-94 

Banua, Shrl P.wen Kumar 
Demands for Supplementary Grants-

Genera\ (2008-09) 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 368 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 44346 

Life Insurance Corporation (Amendment) 
Bil~ 2oo8-lnt. 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 278-86 
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Barad,SbrlJuubbal Dbanabhal I Complaints against Performance of 
Academic Standards in Dental Colleges: Telecom Operators 

(Deb. 6, Vol. XXXV, 22-10-2008); (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 61-62 Col. 244-45 

Allocation of Kerosene to Tribals in ' Computerisation of Courts 
Gujarat . (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) i Col. 328-32 
Col. 268-69 . Contract Farming 

Allocations for Water Resources 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 169-70 

Amount Sanctioned to Gujarat under 
JNNURM 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 93-94 . 

Anti-Sea Erosion I 

(Deb. 12, Vol. XXXVI, 15-12-2008) ! 
Col. 540-41 i 

Assistance to States 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 160-64 

Ban on Plastic Bags 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 329-30 

(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 14548 

Delhi-Mumbai Industrial Corridor 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 227-28 

Development of Software Package for 
E-Govemance 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 657-S8 

Development ofTourism in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
COI.346-SO 

Dilapidated Condition of Historical 
Monuments 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Co1.321-23 

Bank Strike , qiversion of Urban Development Funds 
(Deb. 3, Vol. XXXV, 17-10-2008) i (Deb. 16. Vol. XXXVI, 19-12-2008) 
Col.3ll-12 i Col. 328 

Cases Under RTI Act 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 767-68 

Central and Centrally Sponsored Schemes 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 177-78 

Education Cess 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 269-70 

Eradication of Leprosy 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 292-300 Clinical Trials for Anti-Malaria Drugs 

(Deb. 9, Vol. XXXV, 10-12-2008) i Fish Landing Centres 
Col. 1145 I (Deb. 4, Vol. XXXV, 20-10-2008) 

Collection of Toll Tax 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 163-64 

Complaints against NBFC and Private 
Banks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 225-26 

COl.2SO-S2 
Food Parks in Gujarat 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 62-63 

Funds for Commonwealth Games, 20 10 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 884-85 
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Funds for Maintenance of National 
Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 620-24 

Growth Rate of Small Scale Industries • 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 644 

Guidelines for Loan and Grant-in-aid for 
various schemes 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 136-37 

Guidelines for News Channels 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1302-OJ 

Guidelines for Pesticide Dealers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Co1.215-16 

Health Hazards in Ship Breaking Industry 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 46-47 

ICAR Centres 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 493-S06 

Import of Pulses 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 748-52 

Improvement of Health Infi'a.structure and 
medical Education 
(Deb. 6, Vol. XXXV, 22-10-200S) 
Co1.3~24 

Incentives to Sugar Industry 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 227-29 

Inferior Quality of Meals under ICDS 

Jakhau Fishing Harbour Project 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 109-10 

Joint Panel Between India and Foreign 
Countries 
(Deb. IS. Vol. XXXVI, 18-12-2008) 
CoL 297-98 

Laboratories of Science and Technology 
under the Ministry 
(Deb. 18, Vol. XXXVI, 23-12-200S) 
Col. 575-77 

Light and Sound Show 
(Deb. 10, Vol. XXXV, 1I-12-200S) 
Col. 45G-51 

Lions in Gir Forest 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1138-39 

Loans Outstanding against CPSEs 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 171-74 

Low Cost Carriers 
(Deb. IS, Vol. XXXVI, IS-12-2ooS) 
Col. 208-09 

Maternity Benefit to Female Workers in 
Coal Sector 
(Deb. 14, Vol. XXXVI, 17-12-2OOS) 
Col.31G-1I 

Medical Grants Commission 
(Deb. 14. Vol. XXXVI, 17-12-2OOS) 
Col. 389-90 

Mines Accidents 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 169-72 

(Deb. II, Vol. XXXVI, 12-12-200S) New Airport Policy 
Col. 196-97 (Deb. IS, Vol. XXXVI, IS-12-200S) 

Integrated Infrastructure Development Coll92-93 
Centres I Nursing Staff-Patients Ratio 
(Deb. 13, Vol. XXXVI, 16-12-2OOS) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 243-44 CoL 614-15 

Irrigation Projects 
(Deb. 9, Vol. XXXV, 10-12-200S) 
COI.445-SO 

Nutrition Programme for Children 
(Deb. II, Vol. XXXVI. 12-12-200S) 
Col. 565-66 
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Power Consumption 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 437-42 

PPP Projects 
(Deb. 14, VoI.XXXVI,17-12-2oo8) 
Col. 282-83 

Primary Health Centres under NRHM 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. JO 1-06 

Production of Coal by CIL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 837-42 

Promotion of Small Scale Industries 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 84-90 

Promotion of Textiles Exports 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 49-53 

Provision of Broadband and Wi-Max 
Connections 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 353-60 

Quality Control of Bottled Water 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 379-84 

Railway Projects in Gujarat 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 113-14 

Registered Commercial Aircraft 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 190-91 

Remote Area Rail Sampark Yojana 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 253-54 

Replacement of Old Aircraft 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 400-01 

Restructuring of Small Scale and Village 
Industry 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col.~7 

Rural Development Projects 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.503~5 

Science and Technology Infrastructure in 
Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 110-14 

Selection of National Rivers 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 603 

Separate Body on Deep Sea Fisheries 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 718-19 

Single Girl Child Scheme 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 22-30 

Tourism and Employment Generation 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 338-40 

Uniform Education System 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 626-27 

Utilization of Funds under ICDS 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 93-94 

Women Education Centres 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 304 

World Bank Assistance for Primary 
Schools 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 408-1 I 

Barman, Prof. Basudeb 
Central Universities Laws (Amendment) 

Bill, 2~onsid. and Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 518-24 
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Indian Maritime University Bill. 2007-
Consid. & Pass 
(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 960 

Science and Engineering Research Board 
Bill, 2oo8-Consid. & Pass 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 633-35 

Setting up of World Class Universities 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 24-25 

Barman, Shri Hlten 
Agricultural Development Fund 

(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 14244 

Anganwadi Centres 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 70-74 

Biosphere Reserves 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 628-30 

Coal under Linkage System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 371-72 

Conversion ofEPZ into SEZ 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 477-7S 

Crash in Prices of Agricultural Output 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 79-80 

Crime against SCtST Women 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 181-88 

Excess Payment of Subsidy to Fertilizers 
Units 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoI.lI8-19 

Funds to Universities 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 485-94 

Grants to Cultural Organisation 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 209-1 I 

Import of Urea 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 28-32 

Inferior Quality of Meals under ICDS 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 196-97 

Installation of Pollution Control 
Equipment in Sugar Mills 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1291 

Insurance Claims 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 236 

Investment in Micro. Small and Medium 
Enterprises 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 309-20 

Joint Power Venture of NT PC and CIL 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.2S6 

Modernisation of Defence Forces 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 545-46 

MSP for Wheat and Pulses 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 177-78 

New Kendriya Vidyalayas and Navodaya 
Vidyalayas 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 187-96 

NHRC Report on Safety and Security of 
Youth 
(Deb. 13, Vol. XXXVI, 16·12-2008) 
Col. 234-35 

Opening of More Kendriya Vidyalayas 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 470-74 
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Pilots in Anned Forces 
(Deb. 17, Vol. XXXVI, 22-12-200S) 
Col. 192 

Price Control of Medicines 
(Deb. 7, Vol. XXXV. 23-10-200S) 
Col. 215-16 

Prices of Drugs 
(Deb. 15, Vol. XXXVI. IS-12-200S) 
Col. 198-99 

Production Cost of Chemical Fertilizers 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 28-30 

Production of Fertilizers 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 355-70 

Rajiv Gandhi Grameen Vidyutikaran 
Yojana 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 36 

Street Children 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 194 

Use of Chemical Fertilizers 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 246-47 

Barman, Shri Ranen 

Ban on Plastic Bags 
(Deb. 14, Vol. XXXVI, 17-12-2008) , 
Col. 329-30 

Ban on Utensils Made of Plastic 
(Deb. 15, Vol. XXXVI, IS-12-2008) 
Col. 179 

Biosphere Reserves 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 62S-30 

Closure of Telephone Organisations 
(Deb. 12, Vol. XXXVI, 15-12-200S) 
Col. 361-62 

Coal under Linkage System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 371-72 

Coal-to-Liquid Projects 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 26-3 I· 

Conversion ofEPZ into SEZ 
(Deb. 18, Vol. XXXVI, 23-12-2OOS) 
CoI.477-78 

Corruption in CSD 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 183-84 

Crime against SC/ST Women 
(Deb. 13, Vol. XXXVI, 16-12-2OOS) 
C01.181-S8 

Death of Wild Animals due to Rail 
Accidents 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.ISI-82 

Fanners Congress 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 133 

Fertilizers Subsidy to Fanners 
(Deb. 7, Vol. XXXV, 23-10-200S) 
Col. 213 

Fire Incidents in Coal Mines 
(Deb. 14, Vol. XXXVI, 17-12-200S) 
Co1.216-IS 

Impact of Global Economic Crisis 
(Deb. 13, Vol. XXXVI, 16-12-200S) 
CoI.2-W 

Import of Banned Pesticides and Seeds 
(Deb. IS, Vol. XXXVI, 23-12-2OOS) 
Col. 241 

Increase in Prices of Medicines/Life 
Saving Drugs 
(Deb. 7, Vol. XXXV, 23-10-200S) 
Col. 37-40 

Inferior Quality of Meals under ICDS 
(Deb. II, Vol. XXXVI, 12-12-200S) 
Col. 196-97 
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Insurance Claims i Control of Kosi River 
(Deb. II, Vol. XXXVI. 12-12-2008) i (Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 236 ! Col. 343-44 

Missing Persons 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 37-54 

Modernisation of Defence Forces 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 545-46 

National Food Security Mission 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 65-66 

NHRC Report on Safety and Security of 
Youth 
·(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 234-35 

Outstanding dues ofMTNUBSNL 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 46-48 

Price Control of Medicines 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.215-16 

Production Cost of Chemical Fertilizers 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.2S-30 

RefonningJaillnmates 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 332-33 

Safety and Security of Lockers 
(Deb. 11. Vol. XXXVI, 12-12-2008) 
Col. 120-21 

Discontinuation of Circulation of Notes 
(Deb. II. Vol. XXXVI, 12-12-2008) 
CoJ.393 

Electrification work on Najibabad-
Moradabad 
(Deb. 10, Vol. XXXV. 11-12-200S) 
Col. 210 

Fake Currency 
(Deb. 3, Vol. XXXV, 17-10-200S) 
Col. 60-61 

Need to open a centrally aided hospital. 
with facilities at par with AIIMS in 
district Moradabad, Uttar Pradesh 
(MUR377) 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 837 

Ratings of the Banks 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 188 

Waste based Energy Projects 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 191 

Baula, Sbri Joachim 
Motion of Confidence in the Council of 

Ministers 
(Deb. 2. Vol. XXXV. 22-07-200S) 
Col. 126-27 

Second Green Revolution Bellannin, Shri A. V. 
(Deb. 4, Vol. XXXV, 20~ I 0-2008) Appointment of Extra-Departmental Staff 
Col. 244-46 (Deb. 17, Vol. XXXVI, 22-12-2008) 

Trade between India and Pakistan CoI.IS9-90 
(Deb. 13, Vol. XXXVI, 16-12-200S) Chinnamuttom Fishing Harbour 
Co1.301-04 (Deb. 17, Vol. XXXVI, 22-12-2008) 

Barq, Dr. SharlCJur Rahman Col. 167-68 
Auction of Medals by Sportspersons 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 131-33 

Education Loan 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 395-96 
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Fall in Prices of Rubber 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 235-36 

Hike in the Prices of Natural Gas 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 271 

Indians Stranded in Gulf Countries 
(Deb. 14, Vol. XXXVI, 17-12-2008) i 
COl. 14849 I 

I 
Need to take steps to check the fall in ' 

prices of Rubber (MUR 377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
COl. 836-37 

Non-Iodised Salt I 
(Deb. 17, Vol. XXXVI, 22-12-2008) I 
Col. 210-1 I ' 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 428-29 

Nuclear Power Plants 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 106-08 

Dugor&, Sbri Mabavir 
Acquisition of Land for National 

Highways 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
COl. 64-68 

Activities taken under National Rural 
Health Mission 
(Deb. 6, Vol. XXXV, 22-10-2008) 
COl. 272-77 

Admission of Students in KVs 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 23 1-33 

Bonded Labourers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
COl. 259-60 

Breakdown of Power Plants 
(Deb. II, Vol. XXXVI, 12-12-2008) 
COl. 372-84 

Cases of Female Foeticide 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
COI.lI3-16 

Power Holidays CNG Propelled Vehicles 
(Deb. 16, Vol. XXXVI, 19-12-2008) (Deb. 14, Vol. XXXVI, 17-12-2008) 
COl. 113-15 COl. 4 14-15 

Restructuring ofTax Regime i Compensalion/Reliefto Victims ofM ines 
(Deb. 15, Vol. XXXVI, 18-12-2008) ! Accidents 
Col. 186-87 ' (Deb. 17, Vol. XXXVI, 22-12-2008) 

Rubber Research Institute Col. 195 
(Deb. 18, Vol. XXXVI, 23-12-2008) i Crop Insurance Scheme 
Col. 348-49 i (Deb. 9, Vol. XXXV, 10-12-2008) 

Subsidy on Fishing Boats 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 353 

Unorganised Workers Social Security 
Bill, 2008--{:onsid. I 
(Deb. 13, Vol. XXXVI. 16-12-2008) \ 
COl. 680-82 . 

Dhadana, Shri Avtar Singh 
High Wall Mining Technology 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
COl. 224-26 

I 

Col. 206-07 

Demand and Supply of Petroleum Products 
(Deb. 15. Vol. XXXVI,. 18-12-2008) 
CoI.314-15 

Demand and Supply ofPett:oleum Products 
in the Tribal Areas . 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 225-27 

Development of Telecom Infrastructure 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
COI.211-20 
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Domestic Violence Act, 2006 I Indian Workers Living in Kuwait 
(Deb. 16, Vol. XXXVI, 19-12-2008). (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 253-54 . Col. 1351-52 

FDllnflow 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 202-12 

Foreign Students 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 263-64 

Functioning of New DD and AIR Stations 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1265-82 

i Indira Awas Yojana 
(Deb. 1 I, Vol. XXXVI, 12-12-2008) 
Col. 46 1-68 

Irrigation Projects 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 614-22 

Issue of Visa to Foreigners 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 511 

, Items under PDS Functioning of Telephone Exchanges 
(Deb. 4, Vol. XXXV, 20-10-2008) i 
Col. 447·57 

Funds for Rehabilitation of Rescued Child 
Labour 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 39-43 

Funds to Universities 
(Deb. 5. Vol. XXXV, 21-10-2008) 

(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 349-61 

Literacy in India 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.611-!3 

Mining of Minerals in Forest Land 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 81 1-)3 

Col. 485-94 ! MPLAD Scheme 

Gender-wise Distribution of AIDS Cases 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 88-90 

Growth Centre Scheme 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.~ 

Hoarding of Foodgrains 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 237-4 I 

Houses for the Poor 
(Deb. 11. Vol. XXXVI, 12-\2-2008) 
Col. 524-34 

Implementation of ARWSP 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 262-66 

Indian Projects Abroad 
(Deb. 3. Vol. XXXV, 17-\0-2008) 
Col. 227-28 

I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1400-04 

National Commission for Fanners 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 538-40 

National Commission for Minority 
Educational InstiMions 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 103-05 

NH Projects in Rajasthan 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 929-30 

Non-payment of prescribed share capital 
toNMDFC 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 133-36 

Opening of Hostels 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 326-27 
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Pilots in Anned Forces 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 192 

Polio Cases 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 63-68 

Production and Employment of Textile 
Sector 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.35~54 

Production of Sugar 
JDeb. 4, Vol. XXXV, 20-10-2008) 

Col. 23 1-36 
Recruitment of Women Railway Engine 

Drivers 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 113-14 

Revamping of Mid Day Meal Programme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 724-30 

Review of Television Channels 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.l~19 

Safety of Dams 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col.60~ 

Satellites Launched by India 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 727-28 

Shortage of C lass Rooms 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 656-57 

Shortage of Scientists and Engineers in 
ISRO 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.1262~3 

Survey of Minerals in Forest Areas 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 378-79 

Survey on Educationally Backward 
Districts 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.51~3 

Technical Assistance to Sports Persons 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 202-03 

Thorium Based Nuclear Power Plant 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 377 

Tribal Areas under TSC 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 179 

Ultra Mega Power Projects 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 21-23 

Vacant Posts in BHEL 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 138-39 

Welfare Schemes for Beedi Workers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 63-71 

Wind Energy Generation 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 35-37 

Bhailal, Sbri 
Acquisition of Land for Coal Mines 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 123-24 

Corruption in Judiciary 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 179-80 

Negotiations with NSG Countries 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 62 

New Trains from Sonebhadra to New Delhi 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoI.JO~ 

Rain Water Harvesting 
(Deb. 16, Vol. XXXVI, 1~12-2008) 
Col. 26U9 

Talks with Nepal on Kosi Dam 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 709-10 
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Working ofNMDFC Expansion of Refineries 
(Deb. 15, Vol. XXXVI, 18-12-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 80-83 Col. 367-70 

Bhardwaj, Shri H.R. International Cooperation on Sea Piracy 
High Court and Supreme Court Judges (Deb. 17, Vol. XXXVI, 22-12-2008) 

(Salaries and Conditions of Service) Col. 162-63 
Amendment Bill, 2008-lnt lITigated Agricultural Land 
(Deb. 17, Vol. XXXVI, 22-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 287 CoI.416-18 

8bargava, Shri Girdhari Lal Mobile Towers in Cantonment Areas 
Airport Economic Regulatory Authority (Deb. 9, Vol. XXXV, 10-12-2008) 

oflndia Bill, 2007-Consid. & Pas, Col.426-27 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.414-15 Motor Vehicle Act, 1988 

(Deb. 9, Vol. XXXV, 10-12-2008) Airport Management 
(Deb. 10, Vol. XXXV, 11-12-2008)· Col. 619 
Col. 324-25 Need to expand and name the Jaipur 

Child-Free Zones Airport after Sawai Man Singh 
(Deb. 16, Vol. XXXVI, 19-12-2008) (MUR377) 
Col. 260 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Col. 581 Commission to Travel Agents 
(Deb. 15, Vol. XXXVI, 18-12-2008) NumberofPadmaAwardees 
Col. 329-30 (Deb. 18, Vol. XXXVI, 23-12-2008) 

Company-Owned-Company, Operated Col. 397 
Petroleum Retail Outlets Pending Passport Applications 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 154-55 Col. 142-48 

Deaths of Indians in Foreign Countries Protection for Ponni Rice 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 133-34 Col. 185-87 

Demands for Supplementary Grants 
(Railways }-200&-2009 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 408-10 

Radiation Level of Cell phones and Mobile 
Towers 
(Deb. 12, Vol. XXXVI, 15- 1 2-2008) 
Col. 250-51 

Discontinuation of Indus Project 
(Deb. 9, Vol. XXXV, 10- i 2-2008) RGPPl 
Col. 264-65 (Deb. 11. Vol. XXXVI, 12-12-2008) 

Displacement of Tribal!; 
(Deb. 11, Vol. XXXVI. 12-12-2008) 
Col. 75 

Excise Duty Exemption for Cement 
Industr}' in the North-East 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 255-56 

Col. 478 

Setting up of Biotechnology Parks 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col.45-46 

Shortage of Concrete Sleepers 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 116 



NAME INDEX 331 

Trade between India and Pakistan 
(Deb. 13, Vol. XXXVI, 16-12-200$) 
Col. 301-04 

Transmission and Distrlbution of Power 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Co1.388-9I 

World Bank Report on NH Projects 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1249-51 

Bisbnoi, Sbri Jaswant Singh 

Need to open an Indian Institute of 
Technology in Jodhpur, Rajasthan and 
accord a Central University ·status to 
Jai Narayan Vyas University, Jodhpur 
(MUR377) 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 5\0 

Need to provide special package for th, 
development of desert regions in 
Rajasthan (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 291 

Rajiv Gandhi Grameen Vidyutikaran Yojana 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 34 

Reforms in Power Sector 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 7-8 

Borkataky, Sbri Narayu Chandra 

Additional DD Channel for NER 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1403 

Amendments to the Disability Laws 
(Deb. 10, Vol. XXXV, /1-12-2008) 
Col. 198-99 

Backlog ofRTI Petitions 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.511 

Bio-Diversity Act, 2002 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 401-02 

Company-Owned-Company, Operated 
Petroleum Retail Outlets 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 154-55 

Creation of New Departments in the 
Universities of Assam and Tezpur 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 295-96 

Expansion ofNewsi Advenising Agencies 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.402~3 

FDI for the NER 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 78-80 

Financial Inclusion by NABARD 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 210-1 1 

Foreign Funds to NGOs 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.527~8 

Foreign Nationals in NE Region 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 475-76 

Functioning of Public Health System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 247-49 

Funds for PMEGP 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 740-44 

Human Trafficking 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 199-200 

IIBM. Guwa.iati 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 178 

Illegal Bangladeshi Migrants 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 49-51 
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Implementation of Probation of Offenders 
Act, 1955 
(Deb. 13, Vol. XXXVI, 16-12-200S) 
0>1. I 76-7S 

Inner Line Permit for Assam 
(Deb. IS, Vol. XXXVI, 23-12-2008) 

Situation arising out of Bomb Blasts in 
various parts of Nonh-Eastem States 
with particular reference to Assam 
(OUR 193) 
(Deb. 12, Vol. XXXVI, 15-12-200S) 
Col. 783-88 

0>1. 623 Talks with NDFB 

lSI Activities in Assam 
(Deb. 18, Vol. XXXVI, 23-12-2OOS) 
Col. 655 

(Deb . .5, Vol. XXXV, 21-10-2008) 
Col. 238 

Talks with ULFA 
(Deb. 5, Vol. XXXV. 21-10-200S) 

Janani Suraksha Yojana Col. 600 
(Deb. 9, Vol. XXXV, 10-12-2008) Training Institute for Power 
CoI.898-904 . (Deb. 3, Vol. XXXV. 17-10-2008) 

Literacy among Women 0>1.123-2.5 
(Deb. IS, Vol. XXXVI, 23-12-2008) 1 Translation ofDAVP Literature 
Col. 65-67 ! (Deb. 9, Vol. XXXV; 1O-12-200S) 

News Bulletins from Guwahati i 0>1. \351 
Doordarshan : ULFA Camps in Upper Assam 
(Deb. 5. Vol. XXXV, 21-10-2008) i (Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.799-800 i 0>1.421-26 

! 

NHs Maintained by BRO ; Uniform Format for Broadcasting in DO 
(Deb. 9, Vol. XXXV, 10-12-2008)' Kendras 
0>1.926-27 i (Deb. 9, Vol. XXXV, 10-12-2008) 

, Col. 1263-64 
Priority Sectors for ~velopment ofNER i .. 

(Deb. 6, Vol. XXXV, 22-10-2008) : Vacant Posts In Various Departments 
0>1219 : (Deb. 14, Vol. XXXVI, 17-12-2008) 

. 0>1.3~~ 

Repeal of Section 377 oflPC : W'od E 
: I nergy 

(Deb. 13, Vol. XXXVI, 16-12-2008)' (Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 196-97 Col. 238-39 

Sale of Banned Drugs Bose. Shri Subrata 
lDet... 9, Vol. XXXV, 10-12-2008) 
Col. 511 : Adult Education Programme 

(Deb. 5, Vol. XXXV, 21-\0-2008) 
Col. 355-60 Setting up of Centre ft)r Women Studies 

(Deb. 5, Vol. XXXV, 21-10-2008) 
0>1.714-15 

Setting up of National Institute of 
Petroleum Technology 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
0>1.156 . 

Ancient City Found in Orissa 
(Deb. 15, Vol. XXXVI, 18-12.200S) 
0>1.207-08 

Anganwadi Centres 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 70-74 
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Assistance to Science Laboratories 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 121-22 

Compensation to Fanners 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 191 

Conversion ofEPZ into SEZ 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 477-78 

Corporatisation of Delhi Milk Scheme 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 48-49 

Death of Wild Animals due to Rail 
Accidents 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoL 181-82 

Effect of Coal Mines Dust on Human 
Health 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL616-17 

Endangered Tibbati Deers (Cheeru) 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 998 

Expenditure on Republic Day Ceremony 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 219-21 

Fertilizers Subsidy to Fanners 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL213 

Impact of Child Labour Schemes 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 121-24 

Import of Urea 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 28-32 

Irregularities in FCI 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 288-97 

Micro Financial Agencies 
(Deb. II, Vol. XXXVI, 12-12~2008) 
Col. 250-51 

Modernisation of Defence Forces 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL54~ 

Onion Prices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 481-84 

Pollution in the Ganga River 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 831-32 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 663-64 

Revival of Fertilizers Factories 

. 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 269-70 

Welfare Scheme for Artisans 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
CoL 35-38 

Botcb .. SbrimaU Jbansi Lauk.i 
Functioning of Police Forces 

6- 2 2008) Appointment of Judges 
(Deb. 13, Vol. XXXVI, I I - (Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.413-14 Col. 305 

Growth ofFann Sector Attack on Indian Embassy in Kabul 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 151-55 Col. 881-83 

High Food and Energy Prices 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 579-80 

Historical Monuments 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 31-62 

Cellphone Towers along LOC 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 538-39 

Complaints for Lack of Amenities 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 235-36 
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Creation of New Tiger Reserves 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1379-80 

Crime against Women, Children and 
Female Foreigners 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.390-464 

Cyclone Nargis 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 491-92 

Defence Procurement Policy 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.314-16 

Demands for Supplementary Grants-
Geneml---2008-2009 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 488-90 

Dilapidated Condition ofSt. Mary Church 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 241-42 

Doha Round of WTO Talks 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 574-75 

Encroachment in Cantonment Areas 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col 223-24 

Funds to Universities 

Implementation ofNeGP 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 42 1-26 

Implementation ofVKGUY 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.46I~2 

Installation of Latest Scanning Equipment 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 310 

Irregularities in PFC 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col.261 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 116-21 

MoU with French Railways 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 149 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 

. Amendment Bill, 2008-Consid. & 
Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 701-04 

National Jute Board Bill, 2006- Consid. 
& Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 924-27 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 485-94 New Airport Policy 

(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 192-93 G-8Summit 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 626 

Heavy Selling of Shares 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 578-79 

IlEST Status to Andhra University 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 260-61 

Impact of FTAs on Indian Industry and 
Agriculture 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 409-12 

Ombudsman for Civil Aviation Industry 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 306 

On ion Prices 
(Deb. 12, Vol. XXXVI, 15-12·2008) 
Col. 481-84 

Outsourcing of ATMs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 333 

Repayment of Loans 
(Deb. 3, Vol. XXXV, 17·10-2008) 
Col. 131-32 
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Research Activities in Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 158 

Resumption ofWTO Talk 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 685-86 

Revision of Norms for CRF 
(Deb. IS. Vol. XXXVI. 23-12-2008) 
Col. 69-70 

Shortage of Faculty for Higher Education 
(Deb. 5. Vol. XXXV. 21- 1O-200S) 
Col. 253-55 

Standing Committee on Urban 
Development-38th . Report-
Presented 
(Deb. 15. Vol. XXXVI, IS-12-2008) 
Col. 359-60 

Tax Evasion in Impon of Aircraft 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Co1.331-36 

Tax on Windfall Profits 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 212 

Total Clean VillageslDistricts under TSC 
(Deb. II. Vol. XXXVI, 12-12-200S) 
Col. 49-54 

Trial by Media 
(Deb. 14. Vol. XXXVI, J7-12-200S) 
Col. 183-84 

Unorganised Workers Social Security Bill, 
2008---Consid. 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
COI.666-6S 

Upgradation ofKGBVs 
(Deb. IS, Vol. XXXVI, 23-12-2OOS) 
Col. 643 

Violation of Cease fire Agreement 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.507-OS 

Violation of RBI Guidelines! Advice 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 259 

Water Level of Rivers 
(Deb. 9, Vol. XXXV, 10-12-200S) i 
Col. 256 ! 

Budbolia, Shri Rajnarayan 
Need to expedite the construction work. 

on Ihansi-Mirzapur and Kanpur-Sagar 
National Highways as per the specified 
norms in Hamirpur Parliamentary 
Constituency. Uttar Pradesh 
(MUR377) 
(Deb. 12, Vol. XXXVI, 15-12-2OOS) 
Col. 73S 

Need to increase the frequency of 
Uttar Pradesh Sampark Kranti Express 
(Train No. 2447-244S) between Delhi 
and Bundelkhand and stan a train 
service between Mahoba and 
Khajuraho (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 295 

Need to sanction and expedite 
construction of bridges in Hamirpur-
Chhanarpur and Devri dam-Banda 
sections of Kanpur-Sagar ~ational 
Highway (MUR 377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 837 

Bwiswmuthiary, Sbri SaDsuma 
Khunggur 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008). 
Col. 21 1-13 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment BiI~ 2008---Consid. & Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 695-96 

Need to expedite the process for the 
inclusion of Bodo-Kacharis living in 
Karbi-Anglong and in North Cachar Hill 
Autonomous Districts in the ST (Hills) 
list of Assam (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 516 
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Recent Terrorist Attack in Mumbai I Employment Opponunities in Agriculture 
(Deb. 10. Vol. XXXV, 11-12-2008) Sector 
Col. 670-72 . I . (Deb. 17. Vol. XXXVI. 22-12-2008) 

R · fth .... h' Col. 14 eVlew 0 e economic situation In tel 
COWltty(DUR 193) Equity Stakes in the Tobacco Companies 
(Deb. IS. Vol. XXXVI, 18-12-2008) I (Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 471-72 Col. 202 

Situation arising out of Bomb Blasts in ! Establishment of National Frequency . I Management Board 
v~ous p~ of North-Eastern States (Deb. 9 Vol. XXXV 10-12-2008) 
With particular reference to Assam I Col ~ , 
(OUR 193) . 
(Deb. 12, Vol. XXXVI, 15-12-2008) I FDI in DTH Companies 
Col. 742-46 ! (Deb. 13, Vol. XXXVI. 16-12-2008) 

I Col. 160-61 
Cbakraborty, Dr. SujaD I Foreign Companies in Defence Production 
Ethanol Mixed Petrol (Deb. 4, Vol. XXXV. 20-10-2008) 

(Deb. IS, Vol. XXXVI. 18-12-2008) I Col. 22 1-22 
CoJ.12 I I Funds for Development of Youth and 

Unorganised Workers Social Security Bill, i Sports 
2003--Consid. I (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) Col. 1244-47 
Col. 687-90 I Impact ofNREGS and PMGSY 

Cbakraborty, SbriAjoy (Deb. 3, Vol. XXXV, 17-10-2008) 
Allocation ofSpectnun Col. 71-73 

(Deb. 9, Vol. XXXV, 10-12-2008) ImplementationofVKGUY 
Col418-19 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Col. 461-62 
Allotment of Start-up Spectrum 

(Deb. 12, Vol. XXXVI, 15-12-2008) Imported Seeds 
Col. 469-70 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Col. 270-71 
Appointment of Notaries 

(Deb. II, Vol. XXXVI, 12-12-2008) 
CoL 76-80 

India-Specific Safeguards Agreements 
withlAEA 
(Deb. 6, Vol. XXXV, 22-10-2008) 

Assistance to HIV Patients CoL 128-29 
(Deb. 9, Vol. XXXV, 10-12-2008) JailBreaks 
Col. 103 (Deb. 18, Vol. XXXVI, 23-12-2008) 

Broadcasting Companies under the Ambit I Col. 353-57 
ofTRAI I Lack of General Coached in Express Trains 
(Deb. 9, Vol. XXXV, 10-12-2008) l (Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 25 I-52 Col 190-91 

Decline in Price of Potato . Loss of Foodgrains due to Flood 
(Deb. 4, Vol. XXXV, 20-10-2008) I (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 344-46 Co1.1S4 
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Merger and Acquisition by Telecom I Shortage of Teachers 
Companies (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 17, Vol. XXXVI, 22-12-2008) Col. 483-86 
Col. 187-88 

Modifications in NREGS 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.20S~ 

Need to de-silt and regulate the flow of 
river Ichchamati passing through North 
24 Parganas district of West Bengal 
(MUR377) 
(Deb. S. Vol. XXXV, 21-10-2008) 
Col. 838-39 

NPAofBanks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 24S-50 

Opening of New Post Offices and 
Telegraph Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 309-10 

Passenger Trains between New Delhi and 
Kolkata 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 323 

Policy on Broadcast of Mobile T. V. 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.312-13 

Privatization ofNationalised Banks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 303 

Reduction in Number of AI Passengers 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 30-31 

Revival ofDw'gapur Fertilizer Plant 
(Deb. 7, Vol, XXXV, 23-10-2008) 
Col. 156-57 

Setting up ofNew Airport BlAndal in West 
Bengal 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.313-14 

Shortage ofSIM Cards 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 114 

Shortage of Vaccines and Serums 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 815-16 

Special Package for Protection of Forests 
and Wildlife 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 147-58 

Unscientific Coal Mining 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 179-80 

Violation ofDTH Guidelines 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1329-30 

Visit of External Affairs Minister to Foreign 
Countries 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.8SG-56 

Visit of US Secretary of State to India 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 738 

Cbakraborty. Sbri Swadesb 

Ecologically sustainable Police for 
Himalayan Region 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.~1 

Hike in the Prices of Oil 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 247-48 

Per Capita Income and Expenditure 
(Deb. 6, Vol. XXXV, 22- I 0·2008) 
Col. 170-74 

Profit Earned by Public and Private Gas 
Companies 
(Deb. 7, Vol. XXXV, 23·10-2008) 
Col. 324-26 

Revision of Gas Price of Reliance 
Industries Ltd. 
(Deb. IS, Vol. XXXVI, 18-12.20(8) 
Col. 147 
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Setting up of Power Plant by BHEL I Import Duty on AIDS and Cancer Drugs 
(Deb. 7, Vol. XXXV, 23-10-2008) I (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 102~3 ! Co1.336 

Share of States in the GOP 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 94-99 

WB Estimate on Global Poverty 
(Deb. II, Vol. XXXVI, 12-I 2-2008) 
Col.~ 

White Paper on Cost and Profit Factors of 
the Price of Oil 

Installation of New Security System 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 327-28 

Issue of Voters Identity Cards to Illegal 
Bangladeshi Migrants 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 254-55 

Leather Export 

(Deb. 7, Vol. XXXV, 23-10-2008) I 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 443-46 

Col. 339-4 I 

Chaliha, Sbri Kirip 
Appointment of Public Health Experts 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 187-88 

Austerity Measures by Oil Companies 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 125-27 

Commercial Production of Oil 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 434-35 

Commonwealth Games--20 I 0 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. \o1~ 

Complaints against Performance of 
Telecom Operators 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 244-45 

Crash of Fighter Aircraft(s) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.J 17-19 

Excess Release of Water from Ranganadi 
Dam 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 195-96 

Impact of Global Warming on Heritage 
Monuments 

I Losses Suffered by Numaligarh Refinery 
. (Deb. 10, Vol. XXXV, 11-12-2008) 

Col. 220 
Meeting ofCMs on Terrorism 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 198-99 

MergerofBRPL with IOC 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 220-2 I 

National Investigation Agency Bill. 2008 
and Unlawful Activities (Prevention) 
Amendment Bill, 2008-Consid. & 
Pass. 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 652-55 

Negotiation with ULFA 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.312-13 

Observation Homes 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 167-68 

Private Sector in Defence Production 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 385-412 

Reduction in Global Crude Oil Price 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 12 

Share of Centre for Centrally Sponsored 
Scheme for Tribal 

(Deb. 7, Vol. XXXV, 23-10-2008) I 

CoI.48 I 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 577 

I 
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Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(OUR 193) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 788-89 

Standing Committee on Petroleum and 
Natural Gas-23rd and 24th Reports-
Presented 
{Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 359 

Stolen Ivory 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 210 

Study on Medicinal Plants and Herbs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1290 

Women Air Traffic Controllers 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 240-41 

Chander Kumar, Prof. 
Agro and Rural Industries 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 3()6.{)7 

Funds to Universities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 485-94 

Cb.ndrappan~ Shri c.K. 
Abandoning of work on Katra-Qazigund 

Section 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 13&-37 

Additional Allocation under ARWSP 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 197-98 

Additional Funds for Kerala under 
UIDSSMT 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 393 

Allotment of2G SpectnIlTI Licence 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Co1.370-71 

Attacks on Indian Fishermen by Sri Lankan 
Navy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 567 

Compassionate Appointments in Banks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.303~ 

Constitution (Amendment) Bill. 2008 
(Insertion of New article 45A) by 
Shri C.K. Chandrappan 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 661 

Decline in Job Opportunities 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. &-10 

Demands for Supplementary Grants-
General 2008-09 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 473-78 

Electricity (Repeal) Bill. 2008 by Shri C.K. 
Chandrappan 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 664 

Employment of the Disabled in the Private 
Sector 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 151-53 

Excise Duty Exemption on Bamboo 
Products 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 407-09 

Finalisation ofBPL List 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 483-84 

G-3Summit 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 626 

Hijacking for Jordanian Vessels 
(Deb. 6, Vol. XXXV, 22- I 0-2008) 
Col. 84 
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Impact of FTAs on Indian Industry and 
Agriculture 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 409-12 

Indo-Iran Gas Pipeline 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 120-21 

Kuttanad Development Package 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.215-16 

Legislation for the Overall Development 
of Persons Belonging to Denotified 
Tribes and nomadic Tribes by 
Shri Haribhau Rathod (Res.)-
Withdrawn 
(Deb. \6, Vol. XXXVI, 19-12-2008) 
Co1.515-17 

Loktak Hydro Power Project 
(Deb. 16, Vol XXXVI, 19-12-2008) 
Co1.267~ 

Performance by Indian Sportspersons in 
Beijing Olympic, 2008 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1005-07 

Production of Steel 
(Deb. to, Vol. XXXV, 11-12-2008) 
Co1.315-19 

Re-insurers with General Insurance 
Companies 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 335-36 

Regul81;tm to Check Misuse of Surrogacy 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 104-05 

Restriction on Supply of Petrol and Diesel 
to Petrol Pumps 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.2I3 

Restrictions on New LPG Connections 
(Deb. 10, Vol. XXXV, 11-12-2008) 

Misuse of Explosives Col. 19-20 
(Deb. 13, Vol. XXXVI, 16-12-2008) Revival of Jute Mills 
Col. 273 (Deb. 4, Vol. XXXV, 20-10-2008) 

National Action Plan on Climate Change Col. 31-34 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 343 

National Rural Health Mission 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 174-78 

Scrapping of Salwa Judum 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.2()()'()1 

Setting up of High Court at Trivandrum 
(Deb. 3, Vol. XXXV, 17-10-2008) 

Non-Recognition of Degree of DEC Col. 206 
(Deb. 13, Vol. XXXVI, 16-12-2008) Shortage ofTeac:hers 
Col. 169 (Deb. 5, Vol. XXXV, 21-10-2008) 

Overhaul of PDS Col. 483-86 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 661-63 

Palliative Care (Education and Training) 
Bill, 2008 by Shri C.K. Chandnippan 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 664-65 

Pattom LlC Housing Scheme 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 116 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(DURI93) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 776-79 

Stoppage of Sale of Janata Food Items 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 151 
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Treatment of Attempts to Suicide as a Non-
punishable Offence Bill, 2008 by Shri 
C.K. Chandrappan 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 666 

Unorganised Workers Social Security Bill, 
2oo8-Consid. & Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 525 

Vacant Post in State Bank ofTravancore 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 249-5 I 

Visit of Defence Minister to USA 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 389 

West Coast Regional Centre of NIH 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 552 

Windfall Profit by Private Oil C~mpanies i 
(Deb. 7, Vol. XXXV, 23-10-2008) . 
Col. 137 

Charenamei, Shri Manl 

Central Universities Laws (Amendment) 
Bill. 2oo8-Consid. and Pass 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 54J.45 

Integrated Development of Horticulture 
(Deb. 17, Vol. XXXVI. 22-12-2008) . 
Co1.211-13 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV. 22-07-2008) 
Co1.213-14 

National Bamboo Mission 

Ex-Servicemen Commission 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 70 

National Jute Board Bill. 2006-Consid. 
and Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.914-18 

Need for take over of the Dunlop Rubber 
Factory at Hooghly, West Bengal by 
the Government oflndia (MUR 377) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 394 

Need to fulfil the demands of All India 
Regional Rural Banks Employees 
Association (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 293 

Need to safeguard the interests of small 
traders facing closure due to advent of 
Multi-National Companies in the retail 
sector (MUR 377) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 466-67 

Unorganised Workers Social Security Bill, 
2oo8-Consid. & Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 523-50 

Unorganised Workers Social Security Bill, 
2008-Consid. 
(Deb. 13, Vol. XXXV\. 16-12-2008) 
Col. 586-92 

Unorganised Workers' Social Security 
Bill---<:onsid. 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 819-20 

(Deb. 17, Vol. XXXVI, 22-12-2008) Chaudhary, Dr. Thsbar A 
Col. 71-97 

Cbatterjee, Shri Santasri 

Cost of Nuclear Power 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 103 

Need to provide appointments to the 
people on compassionate grounds in 
Kakrapara Atomic Power Station, 
Gujarat (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 731 
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Cbaure, Shri Bapu Hari I Cbavaa, Shri Harishehaadn 
Blindness among Children ! Assistance by NABARD to Co-operative 

(Deb. 6, Vol. XXXV. 22-10-2008) I Banks 
Col. 149-50 i (Deb. 11, Vol. XXXVI, 12-12-2008) 

Compensation for Custodial Deaths 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 563-68 

Consumption ofMSME Products 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.3I4-15 

Employment of the Disabled in the Private 
Sector 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 151-53 

Impact of FTAs on Indian Industry and 
Agriculture 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col 409-12 

Col. 361-63 

Expansion of Auxiliary Agro Industries 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 133-35 

Facilities to Homeguard Personnel 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 103 

Jan Shikshan Sansthans in Minority Areas 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 399 

Live Telecast of Mumbai Incident 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 273-75 

Involvement of BSF Personnel in National Policy for Agricultural Labourers 
Smuggling (Deb. 12, Vol. XXXVI. 15-12-2008) 
(Deb. 18. Vol. XXXVI. 23-12-2008); Co\. 362 
Col. 387-88 Programmes run by Nehru Yuva Kendras 

Launching ofChandrayaan-1I (Deb. 14, Vol. XXXVI. 17-12-2008) 
(Deb. 6, Vol. XXXV. 22-10-2008) Co1.l31-34 
Co\. 239 Scheme for Animal Husbandry 

New Investment Policy for Fertilizer (Deb. 12, Vol. XXXVI, 15-12-2008) 
Sector Co\. 222-24 
(Deb. 7. Vol. XXXV, 23-10-2008) SwadharScheme 
Co\. 54-56 (Deb. 16. Vol. XXXVI. 19-12-2008) 

Panchayats (Extension to the Scheduled Col. 350-52 
Areas) Act Textile Pa!*s 
(Deb. 14, Vo\. XXXVI. 17-12-2008) (Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 188-208 Col. 24346 

Passenger Charges at New Airport 
Terminals Chavan. Shri Pritbvinj 
(Deb. 15, Vol. XXXVI, 18-12-2008) Prevention of Corruption (Amendment) 
Col. 127 Bil~200&-Int. 

Revival of Small Scale Industries (Deb. 16, Vol. XXXVI, 19-12-2008) 
(Deb. 13, Vol. XXXVI. 16-12-2008) CoI.435 
Col. 67-71 Prevention of Corruption (Amendment) 

Trade between India and Pakistan Bill, 2008-Consid. and Pass 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 18, Vol. XXXVI, 23-12-2008) 
Co\.30I~ Co\. 770 
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Ch.vd., Shri H.risinh General Industry Marketing Scheme 
Appointment ofChairmanIMDslDirectors (Deb. 15, Vol. XXXVI, 18-12-2008) 

in PSBs Col. 299-300 
(Deb. II, Vol. XXXVI, 12-12-2008) Grant of Land etc. to Apollo Hospital 
Col. 535 (Deb. 9, Vol. XXXV, 10-12-2008) 

Children Deprived of Elementary Col. 1123 
Education Hike in Fees 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.217-18 Col. 730-32 

Closure of Cottage Industries Illegal Construction in Delhi 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 327-29 Col. 347-48 

Corruption in Handloom and Handicraft Illegal transaction by Private Banks 
Sector (Deb. 14, Vol. XXXVI, 17-12-2008) 
(Deb. 4, Vol. XXXV, 20-10-2008) Col. 334-35 
Col. 200-01 I Impact of Dense Settlement and 

Creation of Employment in Unorgainsed Construction Activities on NHs 
Sector (Deb. 14, Vol. XXXVI, 17-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) Col. 176-77 
Col. 27-32 Indians Languishing in Pakistan Jails 

Crime against Women 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 51-64 

Distorted Reporting by Media 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 561 

Evaluation of Deemed Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 142-43 

Export of Medicinal Herbs 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 425-27 

Fake Companies Listed in Stock Exchanges 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 65-67 

Functioning ofPIB 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1156-57 

Funds for Maintenance of National 
Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 620-24 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1378 

Irregularities in Annual Returns 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 357 

Janani Suraksha Yojana 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 162-64 

Level Crossing at Pi praia 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 63-64 

Mathur Committee Report on 
Unauthorised Affluent Colonies 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 472-73 

Minimum Wages to Sulabh International 
Workers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 104-07 

National Mission on Energy Conservation 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 336-37 
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National Per Capita Income 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. I I ().. 14 

OverhaulofPDS 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 661-63 

Palanpur as a model Railway Station 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 269-70 

Rainfed Area 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 233-34 

Redressal of Telephone Complaints in 
Rural Areas 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 15-16 

Review of AAY 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 32-38 

Payment of Wages under NREGS Revival ofSicklClosed PSUs 
(Deb. 16, Vol. XXXVI, 19-12-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.338-39 Co1.355-66 

Powers to Panchayati Raj Institutions 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.I7()"71 

Production and Sale of Khadi Products 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 325-39 

Production of Natural Manure 
(Deb. 17. Vol. XXXVI, 22-12-2008) , 
Col. 182-83 ! 

Production of Sugar and Ethanol 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Co1.376-77 

Promotion ofDD Programmes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1325-28 

Rise in Cement Prices 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 191-92 

Rise in Prices of Milk 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 311-12 

Sale of Banned medicines in India 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 152 

Share of Indian Export in International 
market 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 475-76 

Technical Education 
(Deb. 13, Vol. XXXVI, 16-12-2008) 

, CoI.349-54 
Promotion of Sports ! 

(Deb 14 Vol XXXVI 17-12-2008) i Welfare Scheme for Rural Women by . ,., . NABARD 
Col.399-400 (Deb. II. Vol. XXXVI, 12-12-2008) 

Quality of Works under PMGSY ,Col. 102-08 
(Deb. 16, Vol. XXXVI, 19-12-2008) : Cbidambe Sh . P. 
Col. 109-13 ram, n. 

Railway Crossing Over-Bridges and 
Under-Bridges in Gujarat 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 186-90 

Railway Land on Lease 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 269-70 

Appropriation (No.3) Bill, 200S--Consid. 
& Pass 
(Deb. 5, Vol. XXXV, 21-\0-2008) 
Col. 91()"11 

i Appropriation (No.4) Bill, 2008-Consid. 
and Pass 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 493-94 
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Circumstances leading to the death of 
Shri Hemant Karkare and other otliCl!rs 
of the Mumbai Police (St.) 
(Deb. Ill. Vol. XXXVI. 23-12-2008) 
Col. 753 

Code of Criminal Procedure (Amendment) 
Bill. 2008--Consid. and Pass 
(Deb. 18. Vol. XXXVI. 23-12-:~008) 
Col. 773 

Demands for Supplementary Grants 
( Genc ... rnl}--2008-09 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 894-97. 855. 909-10 

(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. oIQO-Q3 

Motion of Confidence in the Council of 
Minish:rs 
Web. 2. Vol. XXXV. 22-07-2008) 
Col. 6-23 

National Investigation A~':llcy Rill. 2008 
and Unlawful Activities (Prevention) 
Amendment Bill. 200S--C'onsid. and Pass 
(Deb. l-t. Vol. XXXVI. 17-12-2008) 
Col. ~~2-60 

National Investigation Agency Bill. 2008-
Inl. 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 6(J().{) I 

Recent Terrorist Attack in Mumbai 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 68+89 

Recent Terrorist Attack in Mumbai (St.) 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 457-64 

Review of the economic situation in the 
l:oUIlII)iOUR 193) 
(Ot.-b. I~. Vol. XXXVI. 18-12-2008\ 
C,,1.47S-1I:! 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(OUR 193) 
(Deb. 12. Vol. XXXVI, 15-12-2008) ; 
Col. 81 1-16 

Unlawful Activities (Prevention) 
Amendment Bill. 2008--lnl. 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 601-03 

Chinta MohaR, Dr. 

Declining Freight in the Shipping Industry 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 315-17 

Distribution of Pulses under PDS 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 335-37 

Fixation of Price of Gas 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 171-73 

Heavy Selling of Shares 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 578-79 

New Toll Policy 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 4749 

Nuclear Plants by International Firms 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1241-42 

Reduction in Prices of ATF 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 282-84 

Sale of Wheat in Open Market 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 3-7 

Standing Committee on Health and family 
Welfare--33rd Repon-Presented 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 360 

Uranium Production 
(Oeb. 9. Vol. XXXV. 10-12-2001) 
Col. 943-44 

ChiUban. Shrl N.s. v. 
Agriculture Bank Accounts 

(Deb. 1 I. Vol. XXXVI, 12-12-2008) 
Col. 172-73 
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Forest Land in the Countl") 
(Deb. 6. Vol. XXXV. 22-IO-::!008) 
Col. 34-38 

Ve'tor Born~ Diseases 
(Deb. 9. Vol. XXXV. to-12-2008) 
Col. 139-42 

Need to issue a commemorative stamp in Cboudbu!,)', Shri Bausagopal 
honour of Late Shri Viswanatha Doss. Coal Produc;tion from Captive Blocks 
a great patriot and stage action of : (Deb. 9. Vol. XXXV. 10-12-2001) 
Pre-independence era(MUR 377) Col. 14()4.{)6 
(Deb. 6. Vol. XXXV, 22-10-2008) 
CoI.376-77 Pension Scheme to Coal Mining Workers 

(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 614 Need to man the unmanned railway I 

crossings in the Southern Rai~way 
(MUR377) . RevivalofHCL 

(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 290 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 107 

Need to release funds for relief and : UnutilizedlEncroached Land in Durgapur 
rehabilitation of the people affected by! Steel Township Area 
the recent floods in Tamil Nadu (Deb. 7. Vol. XXXV. 23-10-2008) 
(MUR 377) , CoI.218-19 
(Deb. \3. Vol. XXXVI. 16-12-2008) : Cbowdhary,SIari Pankaj 
Col. 579-81 ; Agriculture Product Shops at Railway 

Norms Fixed by BIS for Soft Drinks Stations 
(Deb. 9, Vot. XXXV, 10-12-2008) 'I' (Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 1157-58 Col. 252 

Percentage Share of Coal in Power I Amarnath Shrine Board Dispute 
Generation (Deb. 5. Vol. XXXV. 21-10-2008) 
(Deb. 6, Vol. XXXV. 22-10-2008) Col. 333-35 

Col. 199 i Assistance for Consumer Helpline 
PNG Connections in Metro Cities I (Deb. 12, Vol. XXXVI. 15-12-2008) 

(Deb. 10, Vol. XXXV, 11-12-2008) I Col.323-24 
Col. 122-24 

Promotion of Higher Education 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 221-22 

Revival of Small Scale Industries 
(Deb. 13. Vol. XXXVI. 16-11-2(08) 
Col. 67-71 

Speed Post Facility in Rural Areas 
(Deb. 12. Vol. XXXVI. IS-12-2008) 
Col. 119-61 

Upgradation of National Highways 
(Deb. :). Vol. XXXV. 10-12-20081 
Col. 595-612 

ATM Facility at Post Offices 
(Deb. 12. Vol. XXXVI. 15-12-20(8) 
Col. 622-24 

Crimes by Molor Cycle Gang 
(Deb 5. Vol. XXXV. 21-10-2008) 
CoI.6SI-54 

Disaster Management System in the 
Railway 
(IJch. 15. Vol. XXXVI. 18-12-2008) 
Col. 62-63 

DRI S<:hemc .• 
(Deo. II. Vol. XXXVI. 12-12-20(8) 
Col.221 
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Effects of Mobile Phones on Health 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 110-11 

Pre-flight Medical Test for Pilots 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 343-45 

Fake Educational Institutions , Rift in the Earth Crust 
(Deb. 13, Vol. XXXVI, 16-12-2008)· (Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 277-79 Col. 171-72 

India-Pakistan-lran Gas Pipeline 
(Deb. 9, Vol. XXXV, 10-12-2008) . 
Col. 1153 . 

Indians Missing in New Zealand 
(Deb. 9. Vol. XXXV, 10-12-2008) : 
Col. 1311-13 

Indo-[ran Gas Pipeline. . ! 

Sale of Ganga Jal through Post Offices 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 138-39 

Scarcity of Funds for Agricultural 
Universities 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 165-66 

(Deb. 7, Vol. XXXV, 23-10-2008) : Soil Health Cards 
Col. 120-21 I (Deb. 12, Vol. XXXVI, [5-12-2008) 

Inspection of Answer Sheets 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 284-85 

Installation of Integrated Runway i 
Observation System at the Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) • 
Col. 277-78 I 

International Cooperation on Sea Piracy 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 162-63 

Loan to Backward Classes 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 239-40 

Mobile ATM Service by PNB 
(Deb II. Vol. XXXVI. 12-12-2008) 
Col.2W 

Mo<krnisation of Airports 
(Deb. 7. Vol. XXXv. 23-10-20011) 
('01.217-18 

Pa~sport Sev3 Kendras 
(Deb 9. Vol. XXXV, 10-12-200S1 
Col. 1375-76 

Permanent Commission to Wumen 
Oml.:crs 
(Deb. 12. Vul. XXXVI. 15-12-20081 
CuI. 555 

Co[.478-79 

Speed Post Service 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Co1.41-43 

Subsidy on LPG Cylinder and Kerosene 
to Poor People 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 174-81 

Suicide Attack on Indian Mission in Kabul 
(Deb. 9. Vol. XXXV. 10-12-2(08) 
Col. 947-49 

Tele-Medicine Facility tll SAARC 
Countries 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 152-53 

Terrorist Activities in the Country 
(Deb. 5. Vol. XXXV. 21-10-2008) 
CoI..:n-37 

Chon d!IUry·, Shri .<\dhir 
Ad .. er~e Aflccts uf Pollutants 

(Deh. Q. VlIl. XXXV. 10-12-2008) 
Col. 11)8(1-111 

Amendments 1\1 Plantation Lloour Act. 
1951 
(Deb. 9. Vol. XXXV. ICl-I:>2001l) 
Col. 254-55 
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Anti-Kahie, Va\:,in~'~ 
{Dd'l. 1-1. Vol. XXXVI. 17-1 ~·~OOX) 
ClIl. 51-:'~ 

Ban on Srnol..ing al Puhlic Places 
(Deb, 6. Vol. XXXV. ~:-1O-:008) 
Col. 105-06 

Blacl..-markeling llrFss.:ntiaJ Commodities 
(Deb. 9. Vol. XXXV. to-I ~·~()()8, 
('01.453-55 

Default in Payment of Loan Itl Bank~ 
(Deb. I L Vol. XXXVI. I~-I:-~()/'S) 

Col-lD-I-I 

Demands for Supplcmenlar~ (iranb 
(R31lwa~~~- ~OUg..2'K~ 

(Deb 6. Vol. XXXV. 22-10-20(8) 
('01. 384-S5 

Embankments 
meb. -I, Vol. XXXv. 20-10-20(8) 
Col. 118-19 

fake Educational Institutions 
({)eb. 13. Vol. XXXVI. 16-12-200S) 
Col.~77-79 

Fiscal Deficit 
((leb. 1 L Vol. XXXVI. 12-12-200S) 
Cnl. 367-611 

(i-8 Sununit 
(Deb 9. Vol. XXXV. 10-12-:!008) 
('01.626 

Ground Water Level 
(Deb. I~, VuI. XXXVI, 1~·12-~n()l!) 
Col. 74-75 

Ueahhcare Deli".:r ... S\str:m 
(lkb I .... Vnl XXXVI 17·12-~"OS) 
ell! I K 

Implemclltalion nHilam Bank Sc~J1lC 
(l>"'-b 17. y,,1 XXXVI. :!~-12·.2I}()I() 
Cili. 2-1 

Impon nf Mill.. and Mill.. Producls Ii-lIm 
I.~hini! 

IDcb '. Vol. XXXV. ~1.11I-~OtJIll· 
:",, -10K· . .'11 ' . 

IrK·r.'a,.: III' Sc,," in liT, 
ID.:h III. V .. 1. XXXVI. 23-12-200K/ 
CuI. 57: 

Indll-Arab In~.:"trnent l'onli:rcncc 
Hkb 1·1. Vol. XXXVI. 17-12-2008) 
ClIl. ~()4-O5 

Integrated Energy Policy 
meb. 9, Vol. XXXV. IO-I:!·20(8) 
CoI.5-11~2 

Lcgisialilln tllr Ihe Over,," I>c\oelopnk'nl 
of Persons BeillOging. III Iknolilied 
Trines and nomadic Tribes by 
Shri Ilaribhau Ralhod (Res.) 
Withdrawn 
(Ikb. 16. Vol. XXXVI. 19·11-1008) 
C llI. 506- 10 

Majl.r Ci\ilian Plaoc ACl.'idents 
,Dell 7, Vol. X X X V. 13-1 O-:!()08) 
(,.1. 155-50 

Motioll of Conlidenl.'c in the Council of 
Milli)tcr~ 

(Ocb. 1. Vol. XXXV. 21·07-1008) 
Col.134~O 

Nalional Jute noord Bill. 2()06 ·('onsid. 
and Pass 
(Deb. 5, Vol. XXXV. 21-IO·20fl8) 
Col. lJ1 1-1-1 

National Pharmaceutical Pnlic) 
(Deb 15. Vol. XXXVI. 18·ll·10()S) 
CuI. 5 

Nallonal Walerway ( lakher-Dharma 
Slrcll.'h orRi,ers. <. il,.'onikhali-Charbatia 
Streich 1)1' Ea. ... , (',!ast Canal. Chamalia' 
Dharma Sln.·feh ,,1' Matal Klvcr and 
!\o1ahan"di l>ehil K'\l'I'/ Bill. 20()6 and 
"\al,ol1.11 W"I"I\\ ay {K •• k illad •• -
l'IJndichcfry SITellh "fLlI1ab <tl~d Ih.' 
Kalu,clly lanl.. Kl\cr (iodavari and 
WM .• ranad· V'.ia~ ;m •• da Slretch of 
Kivcrs Knshlli.) B.II.2(J()(~··.consid. and 
Pass 
(Deb ": ';',.1 XXXV.'i-IO-20/IK, 
elll ·l'(>·% 
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l'.:e" tll e\pedlle the fllur-Ianing of 
S II.-.'~ in West BengJIIMUI\ n7) 
IIkh P. Vol. XXXVI. ~~-I~-~()08, 
{'"I.~4C' 

l'epule~e ('rime Minister'~ Visit to India 
(lkh. h. Vol. XXXV. ~~-IO-~(08) 
Co1.213·17 

New Airport P\llic~ 
(De" I~. Vol. XXXVI. 18-12-2008) 
Col. IQ:::-y.3 

l'l'\\ IT 1.,1\\ 
meo. 3. Vol. XXXV. 17-10-2008) 
(,(11.205 

1'0 Detention Policy in KV, 
(Deo 18. Vol. XXXVI. 23-12-20(8) 
Col. 2%-97 

Operation of Ves~ds in Indian Territorial 
Waters 
(Deh II. Vol. XXXV. IO-I~-2()081 

Cili. 7~ \-:'i.' 
Oppression of I)risoners 

IDen. 13. Vol. XXXVI. 16-12-2008) 
('01. ,t>+68 

Pril:cRi~ 

(Deo. ~. Vol. XXXV. 20-10-2008) 
Col .. ,18-26 

Pril1ll' Mini!;ter's Visit to liSA and France 
IDeo. 6. Vol. X X X V. 22-10-20081 
Col. .30'7'-()8 

Pfl)<:urement of Wheat under PDS 
lOch. ~. Vol. XXXV. :W-IO-2()()8) 
Col. 137 

Production of Crops 
(l>eh I:'. Vol. XXXVI. 15-12·20081 
C,,1. ;;71-7~ 

Projects under SGSY 
me" . .>. Vol. XXXV. 17·10':!008) 
Cul.2~I-B 

Pnlmntion of Tourism 
(Deb. I~. Vol. XXXVI. 18-12·2O(8) 
Col. 33:1- ,4 

Quantum ofuvailaole water I(ir irrigation 
projects 
([ko. ~. Vol. XXXV. ~f)-I()-2()08) 

Col. 458·60 

Regulations lor I'a,"aged Products 
(\}e". 12. Vol. XXXVI. 1~-ll-2()08) 

Col.~15 

Rise in Crime 
(Deb. ~. Vol. XXXV. :::1-1(J-.:~0()8) 

Col. 166-86 
Semester Sy"tem ,lIl:nuergraduate Level 

(l)eo. Ill. Vol. XXXVI. 23-\02~l008) 
('1·1.518 " 

Sell,"g up of lilTs in Private-Public 
I'arti<.:ipation Mode 
men. 1.3. Vol. XXXVI. 16·12-2008) 
Col. 225 

Situatiun arising out of Homh Blasts in 
various pans of North·Eastern States 
with particular n:fcrenl:e to Assam 
(OUR 193) 
CDeh. 12. Vol. XXXVI. 15·12·200S) 
Col. 74648 

Special Package for Landline Connection 
(Deb 4. Vol. XXXV. 20·10-2008) 
Col. 155-56 

Standing Committee on Transport. 
Tourism and Culture -·I~Oth to I-Und 
Reports Laid 
(l)eh 7. Vlli. XXXV. 23·\0·2008) 
Col.·H7 

Standing Committee on Transport. 
Tuurism and Cuhure·-143rd to I ~7th 
Repons- .. I.aid 
(l)eb. lb. VoL XXXVI. 19.12-~OOl!) 

Col.~13 

Suspension of Train service 
(Dch 10. Vlli. XXXV, 1I·ll·20(8) 
CoI.175-'76 

IAI'I (jas Plpehn\! Projcct 
(l)ch. 10. Vlli. XXXV. 11·12·20()S) 
Col 181-R1 



350 LOK SABHA 

Theft of Mobile Sets : Coal Production from Captive Blocks 
(Deb. 9, Vol. XXXV, 10-12-2008)! (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 419-21 ; Col. 140W6 

I 
Tripping of Transmission Lines ' Decline in Job Opportunities 

(Deb. 3, Vol. XXXV, 17-10-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 113-14 Col. \0 

Unorganised Workers Social Security Bill, I D' b rs t ofP' de EPFPS "008--C 'd I IS U emen enslon un r 
(Deb. 13~~1: XXXVI, 16-12-2008) i (Deb. 4, Vol. XXXV, 20-10·2008) 
Col. 685-87 Col.36-37 

Visit of Extemal Affairs Minister to Foreign : Finalisation ofBPL List 
Countries ! (Deb. II. Vol. XXXVI, 12·12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) I Col.483-84 
Col. 850-56 • Impact of FTAs on IndiWl Industry and 

Chowdhury, Shrimati Reauka Agriculture 
MalnutritioninChildren-HAH (Deb. 13, Vol. XXXVI, 16-12-2008) 

(Deb. II, Vol. XXXVI, 12-12-2008) ~ Col. 409-12 
Col. 706-22 ; Impact of Global Economic Crisis 

Dangawas,ShriBbaJIwarSingh I (Deb. 13, Vol. XXXVI, 16-12-2008) 

Power Generation 
(Deb. 16, Vol. XXXVI, 19·12-2008) 
Col 85 

Das, Sbri Khagen 
Situation arising out of Bomb Blasts in 

various parts of North-Eastern States 
with particular reference to Assam I 

(DURI93) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 80144 

Dasgupta. Sbri Gurudas 
Allottnent of2G Spectrum Licence 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 370-71 

Anti-Terror Mechanism 
(Deb. 14, Vol. XXXVI, 17-12-2008) , 
Co1.213-14 

Bilateral Relations with Pakistan 
(Deb. 9, Vol. XXXV, 10· I 2-2008) 
Col. 548-49 • 

Burden on States due to ~ay Revision 
(Deb. 3, yol. XXX'X, 17-10-2008) ! 
Col. 191-92 

Col. 2-10 

Indo-Iran Gas Pipeline 
(Deb. 7, Vol. XXXV, 23·10-2008) 
Col. 120-21 

lPOofBSNL 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 206-07 

Merger ofSBS with SBI 
(Deb. 3, Vol. XXXV. 17· J 0·2008) 
Co\. 20 1-02 

Misuse of Explosives 
(Deb. 13, Vol. XXXVI, 16·12-2008) 
Col. 273 

Motion of Confidence in the Council of 
Ministers 
(Deb. I, Vol. XXXV. 21-07.2008) 
Col. 163-72 

Nationa1lnvestigationAgency Bill, 2008 and 
Unlawful Activities (Prevention) 
Amendment Bill. 200S--Consid. and Pass 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 629-33 
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National Rural Health Mission 

(Deb. 9. Vol. XXXV. 10-12-2008) . 
Col. 174-78 

Production of Steel I 

Demands for Supplementary Grants 
(General) 2008..{)9 
(Deb. 5. VoL XXXV. 21-10-2008) 
Col. 906 

(Deb. 10. Vol. XXXV. 
Co1.315-19 

11-12-2008) ! DRIScheme 

R . . h I e-Insurers wit General Insurance : 
Companies 
(Deb. 14. Vol. XXXVI. 17-12-20(8) ! 
Col. 335-36 

Recent Terrorist Attack in Mumbai i 

(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 22 1 

Extension of SPTF to other Plantation 
Crops 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Co1.331-32 

(Deb. 10. Vol. XXXV. 11-12-2008) I Motion of Confidence in the Council of 
Col. 617-22 ' Ministers 

Rehabilitation of Victims of Bhopal Gas i 
Tragedy ! 

(Deb. 10. Vol. XXXV, 11-12-2008) ! 
Col. 20-22 ! 

Requirement oflron-Ore 
(Deb. 18, Vol. XXXVI, 23-12-2008) , 
Col. 3941 . 

Review of the economic situation in the 
country (DUR 193) 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 44349 

Visit of Defence Minister to USA 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 389 

VISit ofExtemal Affairs Minister to Foreign 
Countries 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 850-56 

Windfall Profit by private Oil Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 137 

Deo. Sbri Bikram Keshari 
Bauxite Mines 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 21 I 

Central Universities Laws (Amendment) 
Bill. 2008-{;onsid. and Pass 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 550 

(Deb. 2, Vol. XXXV, 22-07-2008) 
Col.l~2 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment Bill, 2oo8-{;onsid. & 
Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 68 1-83 

National Waterway (Talcher-Dharma 
Stretch of Rivers, Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (Kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) Bil12006-Consid. and 
Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 501-02 

Need to release funds for reconstruction 
work in flood-affected areas of 
Kalahandi and Naupada districts in 
Orissa (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 293 

Science and Engineering Research Board 
Bill, 2oo8-{;onsid. and Pass 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 63 1-33 
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Textile Parks 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 243-46 

Improving Demographic Status of Tigers 
(Deb. 6. Vol. XXXV. 22-10-::!O(8) 
Col. 74 

Transmission and Distribution of Power : Increase of Quota for Haj Pilgrims 
(Deb. II. Vol. XXXVI. 12-12-2008) (Deb. 6. Vol. XXXV. 22-10-2008) 
Col.388-91 Col. 240-41 

Unorganised Workers Social Security Bill. 
2008-C'onsid. 
(Deb. 13. Vol. XXXVI. 16-12-:!008) 
Col.66~ 

Upgradation of ITlsIlTCs 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
CoI.I~2 

Weavers under Health Insurance Scheme 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col.3TIo78 

Deo. Shri V. Kisbore Chandra S. 
Committee of Privileges-I 3th Report and 

17th Report -Laid 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 409 

Committee to Inquire into Misconduct of 
Members ofLok Sabha -3rd Report-
Laid 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 616 

Committee to inquire into the complaint 
made by some members regarding 
alleged offer of money to them in 
connection with voting on the Motion 
of Confidence Report-Laid 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 705 

Demands for Supplementary Grants 
(General) 2008-2009 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
CoI.454-57 

Deora, Shri MiUnd 
Construction of Cement Porticoes at 

Ajanta Caves 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col.317 

, National Bank for SC and ST 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col.96-Q7 

Ot1'shore Container Terminal at Mumbai 
Port 
(Deb. 14, Vol. XXXVI. 17·12-2008) 
Col. 174-75 

Ombudsman for Civil Aviation Industry • 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 306 

Recent Terrorist Attack in Mumbai 
(OUR 193) 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 484-88 

Recovery of Loans through Muscle Power 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 78-79 

Relocation of Tigers in Sariska Tiger 
Reserve 
(Deb. 6. Vol. XXXV. 22-10-2(108) 
Col. 175-77 

Review Committee regarding Sixth CPC 
(Deb. 3. Vol. XXXV. 17-10-20(8) . 
Col. 176 

Shortage of ATC Officers 
. (Deb. 7. Vol. XXXV. 23-10-2008) 

Col. 96-97 
Students Going Abroad 

/Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 147-50 

Oeshmukh, Shri Subhalh 
Suresbc:handra 

Admission in Colleges 
(Deb. 18. Vol. XXXVI. 23-12-20(8) 
Col. 523 
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Adverse Affects of Pollutants 
(Deb. 9. Vol. XXXV. 1Il-12-:!008) 
Col. 1080-81 

Agro and Rural Industries 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 306-07 

Air Service from Sholapur 
(Deb. 10. Vol. XXXV. ll-12-:!008) 
Col. 440-4 I 

Archae<.llogical Museums at Sholapur 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 237 

Bail-out Package to Small and medium 
Industries 
(Deb. II. Vol. XXXVI. 12-12-2008) 
CoIA51·5:! 

Commission to Telecom Rooth Owners 
(Deb. 17. Vol. XXXVI. 22-12-20(8) 
Col.:!:!5·27 

Creches for Children of Working Women 
(Deb. 16. Vol. XXXVI. 19·12-2008) 
Col.lOl~ 

Criteria for Sening up Ayurvcdic Colleges 
(Deb. 9. Vol. XXXV. 10-12·2008) 
Col. 1291·98 

Development of Small Scale Industries 
(Deh. 18. Vol. XXXVI. 23·12-2008) 
Col. 65 I-52 

Ethanol Mixed Petrol 
(Deb. 15. Vol. XXXVI. 18.12-20(8) 
Col. 7-15 

Expenditure on Education 
(Deb. 18. Vol. XXXVI. 23-12-2(08) 
Col.617·18 

Funds ti.lr Scientifk Rc~earch 
(Deh. 13. Vlli. XXXVI. 16-12-2008) 
Col. 395·98 

Implementation of Centrally Funded 
Schemes 
(l)eh. 14. Vnl. XXXVI. 17·12-200R) 
CoI.3R~-R!I 

Indehtcdness of Farmers 
«(>cb. 17. Vol. XXXVI. 22-12-20(8) 
Col. 5+57 

Indira A\\.8S Yojana 
(I>C:b. II. Vol. XXXVI. 12-12-2008) 
Col..u;I~8 

Me ... ,;erofREGPand PMRY 
(Deb. 13. Vol. XXXVI. 16-12-20(8) 
Col. 447-49 

National High\\.ay Projects in 
Maharashtra 
(Deh. 9. Vol. XXXV. 10-12-2008) 
Cui. 1358 

Need for four-Ianing of N.H. 9 (Pune-
Sholapur-flyderabad) and N U-13 
(Pune-Sholapur-Bijapur) besides 
setting up Trauma Centres along these 
National Highways(M!;R ~77) 
(Deh. Ill. Vul. XXXV. 11-12-2008) 
CoI.57~-7!i 

Need to augment rail services in Sholapur 
Railway Division. Mahara~htra 

(MUR 377) 
(Deh. 12. Vol. XXXVI. 15-1:!-2(08) 
Col. 73~ 

NHRC Report on Safety and Security of 
Youth 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 23+35 

Over Exploitation of Water Resources 
(Deb. 17. Vol. XXXVI. 22·12·2008) 
Col. 234-37 

Pcr Capita A lIocalion of Funds for 
Agriculture and Rural Sector 
(Deb. 14. Vul. XXXVI. 17-12-20(18) 
Col.~ 17·28 

PIKs'Famil) Welfare Centres in Villages 
Web. 9. Vol. XXXV. 10-12-20(8) 
Col. 1258-:N 

Post Oflicc RcrulTin~ ()cPl"it Sdlcmc 
1Oc:h 17. \fl'!. XXXVI. ~2-12-~OOIl) 
Cll/. III ~-I)';; 
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Production of Ethanol : Wage Parity 
(Deb. 12. Vol. XXXVI. 15-12-2008), (Deb. 12. Vol. XXXVI. 15-12-2008) 
Col.337 I Col.64l44 

Rail Vatri Niwas ! Welfare Schemes for Sportspersons 
(Deb. IS, Vol. XXXVI. 18-12-2008) i (Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 252-53 I Col. 1107-10 

Rate of interest on Loans ; Dbillon, Sbrl Shara.jil Sinlb 
(Deb. II, Vol. XXXVI, 12-12-2008) I NREGS 
Col. 394 (Deb. II, Vol. XXXVI, 12-12-2008) 

Regional Imbalances within States i Col. 33 
(Deb. 14. Vol. XXXVI. 17-12-2008) ; Recent Terrorist Attack in Mumbai 
Col. 31-36 (Deb. 10. Vol. XXXV. 11-12-2008) 

Repair of Water Bodies 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col 255-56 

Col. 626-28 

Dbincba. Sbri Sukltclev Sincb 
Central University Statui to Punjab 

Review ofFDI Policy in Retail Sector , University 
(Deb. 18, Vol. XXXVI. 23-12-2008) i (Deb. \3. Vol. XXXVI, 16-12-2008) 
Col. 21-22 Col. 187-88 

Security to Religious Places 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col.404-08 

Setting up of Bio-Gas Plants 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 243-48 

Setting up of I. T. Parks 

, Construction of International Airport at 
Halwara Airbase at Ludhiana 
(Deb. 7, Vol. XXXV, 23·10-2008) 
Col. 106 

Express Link between Historic Sikh 
Shrines in India and Pakistan 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 929 

(Deb. 12, Vol. XXXVI, 15-12-2008) , 
CoI.486-89 FDI in Insurance Sector 

Telephone Subscribers Base in Rural 
Areas 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 573-75 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 79-80 

Financial Assistance for A&ricultural 
Infrastructure 
(Deb. 9, Vol. XXXV, 10-12-2008) 

Textile Parks Col. 223-42 
(Deb. 12, Vol. XXXVI, 15-12-2008) Financial Suppon to Sponspersons 
Col. 24346 (Deb. 6, Vol. XXXV, 22-10-2008) 

Threat from the Rivers Flowing into India 
from Tibet 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.313-14 

CoL 193-94 

Grantto Ranjit Singh Police University 
(Deb. 18, Vol. XXXVI, 23- 1 2-2<.'08) 
Col. 277-79 
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Motion of Confidence in the Council of : 
Ministers 
(Deb. I. Vol. XXXV, 21-07-2008) , 
Col. 202-1 I 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment Bill, 2008-Consid. and 
Pass 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 635-38 

Rejuvenation oflrrigation System 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 253 

Restrictions on Entering India 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 220 

Dhotre. Sbri SIInjay 

Criteria for Speed-Breakers on NHs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1357-58 

Cultivation and Promotion ofBT. Conon 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 165.{;6 

Financial Support to Sportspersons 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 193-94 

Free Education Upto Graduation Level 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 562 

Funds for Drought 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 589-92 

Adams Bridge as a Tourist Spot I Hike in Prices of ATF 
(Deb. IS, Vol. XXXVI, 18-12-2008) (D b 0 \I I Col. 27 1-72 e . I . o. XXXV. 11-12-2008) 

Agro and Pharma Bio-tech Companies 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
CoI.265.{i6 

Air Services to Kuwait 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 322 

Allocation of Coal Blocks 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 878-79 . 

Allotment of Petrol Pumps in Rural Areas 
(Deb. IS. Vol. XXXVI. 18-12-2008) 
Col. 189-90 

Astro Turffor Hockey Players by SAl 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1981-82 

Bio-metric Passports 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 83 

CGHS Dispensaries 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 567-96 

Compensation for Custodial Deaths 
(Deb. 18, Vol. XXXVI, 23-12-2008) • 
Col. 563'{)8 

Col. 272-73 

Impact of FTAs on Indian Industry and 
Agriculture 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 409-12 

Import Duty on Raw Conon 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 185 

Involvement of BSF Personnel in 
Smuggling 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 387-88 

Launching of Chandrayaan-II 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 239 

Losses in Tourism Industry 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 92-93 

Mobile Connections in Rural and Urban 
Areas 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 470-74 



f.( '" SABI J..\ 

Need tl' ,~,t up a r'lil\\a~ statinll near (iate 
!\:\) IC llfCentral Raily,ay in Akola. 
\1aharashtr:1 (Ml 'R 377) 
([kh I~. Vl'l. XXXVI. 15·1~-::!008) 

Col .. 736 

Nct..-d tll start rail servin'on Puma·Alwla 
rail"a) line in Central Raily,ay 
(MUR377) 
(Deb. 7. Vol. XXXV. ::!3-10-2(08) 
Col. 466 

Passenger Charges at Ney, Airport 
Terminal~ 

I Deb. 15. V& XXXVI. 18-12-~on8) 
Col.I::!7 

Pricing of Steel by SAIL 
(Deb. 7. Vol. XXXV. ::!3-10-2008) 
Clli. 1 38-e 

Proposals for New Irrigation Projects 
(Deb. I::!. Vol. XXXVI. 15-12-2(08) 
CoUll 

Role of Panchayats in the Rural 
Develupment 
(Deb. 9. Vol. XXXV. ·10-12-2008) 
Col. 1289-90 

Special Tourism Area Status 
(Deb. IS. Vol. XXXVI. 18-I::!-2008) 
Col. 133·38 

Standing Committee on Information 
T echnology-6 7th Report·-Presented 
(Deh. 12. Vol. XXXVI. 15-12-2008) 
Col. 705 

Dlkshit. Sbri Sandtep 

Recent Tcrrlln~t Aliad-. in \1mn"ai 
H>ch 10. \·nl. XXXV. 11-1::!-~o(8) 

(\)16~~-2ft 

Revie" of the cCllnllmic situati(ln in the 
I:UUIll~ (Dl:R 1(3) 
(Ix" 15. Vol. XXXVI. 1l<·I~-:!()Og) 
Col. ·I~~-~I) 

DUM. Shri Rllmcsh 

Need 1\' take steps til make availahle dean 
drinl.ing \\(lter in nhadl.hi regillO llf 
Mirl.apur Parliamentaf) Cllnstituenck'~ 
(MUR 377) 
(Deh 5. Vl.l. XXXV. 21-1fl-::!(}()8) 
CuI. 838 

Dubey. Shri Chandra Shckh.r 

Allotment of Staib at Raily,a~ Stallons 
(Deh. 7. Vol. XXXV. 23-10-~008) 
Col.~49 

Harh Thcnnal Power Projel:t 
(Deh. 3. Vol. XXXV. 17-10-20011) 
Clll.lll-13 

Irregularities in NALCO'S fund 
(Deb. S. Vol. XXXV. 21-10·2008) 
Col. 201 

Land for Strategic Partner ofRALCO 
(l>eb. 5. Vol. XXXV. 21-10-2008) 
Col. 493·94 

Loan~ taken by Corporate Houses 
(Oeh. 3. Vol. XXXV. 17-10-2008) 
Col. 115-16 

DuH. Shrimati Pri)·. 
Children Langui!;hing in Jails 

(Deb 16. Vol. XXXVI. 19·12-2008) 
Col. 247 

ECD Tourism Plllic~ 
(Deb 10. Vol. XXXV. 1I-1:?-2(1()g, 
Col. 65 

Estimates by Planning Commission lilr 
Plantation 
meh. 14. Vul. XXXVI. 17-1~·2008) 
ClIl.l)Q-lOO 

Estimates lor Plantali(ln 
(I)Ch. I~. Vol. XXXVI. 17·12-20081 
CuI. 2:" I-52 

Extension lIf~ational s.:rvice Scheme 
lI>e". h. \llli. X XXv. 22-1 0-2()()8) 
C,,1. 7)·'l~ 



()h~.:n<lli .. n Ih,me, 
(lk", II. V.,I X~ ~VI. 12-12-20<JII J 
Cul,167-68 

Rl'cenl 'lcrwrisl AlIad, in \lumhal 
(/)e" 10. V.,I XXXv. 11-12-20(11) 
('01,652-:'5 

R.,1e .. f(,SIR in Run,1 D.:\c!opm':nl 
(Ikh fJ. Vol XXXVI. 16-12-2008) 
Co\. 169-71 

Stn:ct Children 
<Deh. II. Vl'!. XXXVI. 12-12-20(8) 
Col, 1'4 

Wa"te ha .. ed Ener!!~ Pn'iccts 
( I. Vol. XXXVI. 12-12-20(8) 

Vol. XXXVI. 12-12-2(08) 

Scheme 
(Deb 18. Vol. XXXVI. 23-12-2(08) 
Col,623-29 

Air and Wat~'r Pollution 
(Deb 9. Vol. XXXV. 10-12-2(08) 
Col. 111-12 

Air Pollution 
(Deh, Q. Vol. XXXV. 10-12-20081 
Col. 122-24 

Allocationli}r Primar) Education 
(Deb, 1.>. Vol. XXXVI. 16-12-2(08) 
l",I, 74-110 

Ban 011 !,Iasti!; Bag~ 
(Deb 14. Vol. XXXVI, 17-12-2008) 
Col. 329-}O 

Cases of Drug Abuse 
(De,h, 15, Vill. XXXVI, 18-12-2008) 
Col. 320-23 

Cases of Emergency Landings 
(Dd}, 10. Vol. XXXV. 11-12-2()()8) 
Col. 126-27 

C lo~ure of Post ()Ili!.'.:, 

nM}, 12. Vol. .\.\.\VI. 15-12-2001\1 
C"I. 24-~2 

('.,ld S"'rage~ 
(Deb, 9. Vol. XXXV. 10-12-2(08) 
('01. 481-8-1 

Computer Edu!;<Ition 
(Deb. 18. Vol. XXXV/. 23-12-20081 
Col. 87-90 

Conference of Health Ministers of States 
(Deh, 9. Vol. XXXV, 10-12-2(011) 
Col. 1386-90 

Customer Servi!;es al Delhi and Mumbai 
Airports 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col.215 

Dela~ in Environmental Clearance 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1344-15 

Dillerence in Prices 
(/>toh, 9. V,,1. XXXV. 10-12-20081 
Col. 4:'8-62 

Di~aster Management C.,mmince 
(Deb. 1.>. Vol. XXXVI. 10-12-2008) 
Col,2RfI-81 

Encroachment of Monuments 
(Deb, 10. Vol. XXXV. 11-12-2U08J 
Col. 139-65 

Expenditure Oil lransportatlOn of 
Fomlgrains 
lOeb. I). Vol. XXXV. 10-12-20(8) 
Col. 39',l-KJ.l 

Foodgnlins lor Flood Relief 
(Dd}, 12. Vol. XXXV/' 15-12-:~()08) 

Col.372 
Funds for Cottage Indusiries 

(Deb. 13. Vol. XXXVI. 16-12-20011) 
Col. 296-300 

Heritage Status by UN ESC<) 
/Deb. 15. Vol. XXXVI. 18-12-20081 
Col.~56-62 
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Hospitals for Victims of Bomb Blasts Preparedness to Tackle Emergencies 
(Deb. 9. Vol. XXXV, 10-12-2008) I (Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 1143-44 Col. 709 

Import duty on Food Products 
(Deb. I~. Vol. XXXVI, 17-12-2008) 
Col. 237-38 

, Production and Sale of Khadi Products 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 325-39 

Improving the Quality ofKhadi Products. Promotion of Agro Ba.~d Industries 
(Deb. 18. Vol. XXXVI. 23-12-2008) i (Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.55~1 Col. 137-44 

Issuance of Standards Certification I 

(Deb. 12. Vol. XXXVI. 15-12-2008) : Quality ofTV Broadcast 
Co1.338-39 . (Deb. 14. Vol. XXXVI. 17-12-2008) 

Job Opportunities for Women in Rural 
Col. 388-89 

Areas I Regulatory Mechanism 
(Deb. 13. Vol. XXXVI. 16-12-2008) I Operators 
Col. 427-38 (Deb. 14, Vol. 

Loss-making PSUs Col. 54-55 

(Deb. 10, Vol. XXXV, 11-12-2008) Review of the economic 
Col. 289-304 countty(DUR 193) 

Maternity Benefit to Female Workers in (Deb. IS, Vol. XXXVI, 18-12-2008) 
Coal Sector Col. 475-77 
(Deb. 14. Vol. XXXVI. 17-12-2008) : RevivalofTraditionallndustries 
Col.310-11 . (Deb. 18, Vol. XXXVI, 23-12-2008) 

Monuments Under ASI Col. 476-77 
(Deb. 15. Vol. XXXVI. 18-12-2008) Delh' 
Col. 75-78 Rising Crimes in I 

(Deb. 13. Vol. XXXVI. 16-12-2008) 
Motion of Confidence in the Council of . Co1.321-26 

Ministers 
(Deb. 2. Vol. XXXV. 22-07-2(08) 
Col. 196-98 

National Investigation Agency Bill. 2008 and 
Unlawful Activities (Prevention) 
AmerUtx,"I1t Bill, 2()()8. ··(.'onsid. and Pass 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 679-80 

Per Hectare Cotton Production 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 636-40 

Pilfemge of Food Items for Relief 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 325-26 

Safety Measures in Mines 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 31-38 

Standing Committee on Science and 
Technology. Environment and Forem-
192nd and 1931d Reports- -l.aid 
m~b. ~. Vol. XXXV. 21·10-2008) 
Col. 824 

. Standing Committee on Sdencc and 
Technology. Environment and 
Forests- 1 94th Report-Laid 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 371 
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Standing Committee on Science and. 
Techno[ogy. Environment and 
Forests-·-195th to 100th Reports-Laid 
(Deb. 7. Vol. XXXV. 13-10-2008) 
Col. 436 

Gaddigoudar. Shri P.e. 
Horticulture Farms 

(Deb. [1. Vol. XXXVI. 15-11-:~008) 

Col. 576-77 
Allocation to Zoos/Zoological Parks 

UpgradalionofSmallTextileMills I (Deb. 9. Vol. XXXV, 10-11-1008) 
(Deb. 12, Vol. XXXVI. 15-[2-2008) • Col. 950-83 
Col. 57&-82 

Fatm!. SUi M.A.A. , 
i 

Corm::ting Reply of Unstarred Question ' 
No. I 7t9 Dated 11.03.2008 regarding, 
. Monitoring of Sarva Siksha Abbiyan . 
and Mid-day Meal Scheme' (SI.) 
(Deb. 13. Vol. XXXVI. 16-12-2008.) i 

Col. 542-44 
Fcmudes, Sbri Oscar 

Captive Breeding of the Species 
(Deb. 9. Vol. XXXV. 10-11-2008) 
Col.l4()(K)7 

Demand and Supply of Petroleum Products 
(Deb. 15. Vol. XXXVI. 18-11-2008) 
('01.314-15 

Double Track Rai[way Line in Kamataka 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 395-98 

Re: Employees' State Insurance i Exp8RSion ofFoteSt COlIer 
(Amendment) Ordinance, 2008 (Deb. 14. Vol. XXXV., 17.11-2008) 
(Deb. 5, Vol. XXXV, 21-10·2008) Col. 50-51 
Col. 912 Export of Chilly 

Unorganised Workers Social Security Bill, I (Deb. 13, Vol. XXXVI, 16-12-200&.) 
2008-Consid. and Pass I Col 2 13- [8 
(Deb. 14, Vol. XXXVI, 17-12-2008) I 

Col. 517-22 
Unorganist:d Workers' Social Securit~ 

Bill-CollSid. 
(Deb. 12. Vol. XXXVI. 15-11-2008) 
CoI,818-10 

Workmen's Compc:nsatilln (tunenJment) 
Bill. 1(XlS Int. 
(Deb 4. Vl'l. XXXV. 20-10-2008) 
Col. 614-15 

Gadakh. Shri Tukaram(;allgadbar 
Allocation fur Agriculture 

(Deb. 17. Vol. XXXVI. 22-11·1()08) 
Col. 112-15 

Higher prices ofmediclIlcs 
([)eb 10. \'('1. XXX\·. 11-12-20(11) 
t'oIAI-I2 

Pr"duction of Sugar and Ethanol 
I[kb 12. Vol. ,\\,\\'1. 1"'·12-1001<) 
'.:01.3 76-77 

Extension of Amenities to Newspa.per 
F.mplo>ees 
(Deb. 14. Vol. XXXVI. 17-12-1008) 
Col. 318-1<1 

Horticulture Production 
(Deb 11. Vul. XXXVI. 15-12-20081 
Col. 035-36 

Linking of Rivers 
cDeb. 11. Vol. XXXVI. 15·12-2008) 
Col. 167-68 

Overcrowding at Booking Counters 
(Deb. 10. Vol. XXXV. 11-12-2008) 
('01132-33 

Railwa~ Rcser,ation Quota for Defence 
Personnel 
(Deb 15. Vol. XXXVI. 18-12-2008) 
Col. 235-36 

White Rc\olution 
(Deb. 12. Vol. XXXVI. 15·1~·2()081 

(,,,I ~2_,-2~ 
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(;atJha\i. Shri ".S. 

Agri E'POM ZI'Ill'> 
0>':0. n. VI') XXXVI. 16-12-2U(8) 
Col. 450~JI) 

Agro and Rural Industries 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col.306-07 

Agro-based Industries 
IDeb. IR. VoL XXXVI. 23-12-2(08) 
CuI. 385-86 

Allocation of Indus Water to Gujarat 
(Deb. 4. Vol. XXXV . .20-10-.2008) 
Col. 2 I()"'I I 

Appointment of ChairmanlM Ds:Directors 
inPSBs 
(Deb II. Vol. XXXVI. 12-12-2008) 
Col. 535 

Bills trom Stale Government 
(!)eb 5. Vol. XXXV. 21-10-20(8) 
Col. 562-95 

Bill-Diesel Purchase Pulicy 
meb 111. Vol. XXXV. 11-12-20(8) 
Col. 373-74 

CGHS Dispcnsarie" 
(()eb 9. Vol. XXXV. 10-12-20(8) 
Col. 567-% 

Classification of Gram Panchayals 
meb. 17. Vol. XXXVI. 22-12-.2008) 
Col. lit! 

Cunstrucl1l1n llfGandhuli-Sanlalpur Road 
<Deb. 6. Vol. XXXV. 22-10-2008) 
Col.81 

Courses on Astrology and Vedic Rituals 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 633 

Creation of New Slate of Telangana by 
Shri I'. S. <iadhavi (Kl'S.) 

(Deb Ill. Vol. XXXVI. 19-12-2008) 
Col.5 .. I-42 

Delhi-Mumbai Industrial Corrluor 
IDeb 13. Vul. XXXVI. 16-12-:!1l0R) 
Col. 227-211 

De\c:lllpllll.'lll (If DlllIlera Pwjet:1 
(tko. 9, Vl'l. XXXV. 10-12-20(8) 
Col. 1344 

Developllk.'Ilt of Pori under MSOC Scheme 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col.317 

Development ofTourism in Gujaral 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 346-50 

Drop Irrigation Scheme 
(Deb. 9. Vol. XXXV. 10-12-20(8) 
Col. 11-16 

Extradition Trealy with Foreign Countries 
(Deb 14. Vol. XXXVI. 17-12-::!OO8) 
Col. 109 

Facilities to Amamath Pilgrims 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Co1.26<U!5 

Frauds in Co-operative Banks 
(Deb. II. Vol. XXXVI. 11-12-2008) 
Col. 222-26 

Gandhidharn-Mundra and NH-8A 
(l>eb. 9. Vol. XXXV. 10-12-2008) 
Col. filS 

Indian Fishennen in Pak Jails 
(Deb 6. Vol. XXXV. 22-10-2008) 
Col. 235-36 

Indian Maritime University Bill. 2007-
Consid. and Pass 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col.96I~2 

Iron Ore Deposits 
(Ocb. 13. Vol. XXXVI. 16-12-1008) 
ClIl. 230-37 

Iron-< Ire Mines 
(Ik-b 18. Vol. XXXVI. 23-i1-2003) 
('01.687-38 

Jakhau Fishing Harbour Pmjecl 
(Deb .. t, Vol. XXXV. 20-10-2008) 
Col. 109-10 
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Legislation for thl: Overall Development 
of Persons Belonging to Denotified 
Tribes and nomadic Tribes b) 
Shri Ilaribhau Rathod (Res. )--
Withdrawn 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Co1.510-11 

Loans by PFC 
(Deb. I L Vol. XXXVI. 12-12-2008) 
Col. 422-24 

MaritilT1e Universities 
(Deb. 9. Vol. XXXV. 10-12-2008) i 

Col. 1243-44 

Modemi~tion ()fPolice Force -
(Deb. 5, Vol. XXXV. 21-10-2008) . 
Co1.211-14 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2. Vol. XXXV. 22-07-2008) 
Col. 192-94 

National Policy for the Disabled People 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Co1.13Q41 

National Status for Sardar Sarovar Project 
(Deb. 4. Vol. XXXV. 20-10-20(8) 
Col.3l6-17 

Need to establish a Maritime University 
in Gujaral(MUR 377) 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 832·33 

NGOs Assisted by C AI'ART 
(Deb II. Vol. XXXVI. 12.12.20(8) 
Col. 5:'3-6-1 

Non·A\i\llahjlit~ orSpeed Post Service 
(Deb 12. V,,1. XXXVI. 15.12.2(08) 
Col.~Q 

Production (If Khadi 
(Deb. :'i. Vol. XXXV. 21-10.20(8) 
Col. 24 148 

Production nfSugar 
(Ikh. 'I. Vol. X X XV. 1 ()·12-~008) 
(\.1 ~8i·li!! 

Requirement of Iron-Ore 
(Deb. 18. Vol. XXXVI. 23·12·2008) 
Col. 3941 

Residential Permit on International 
Borders 
(Deb. 18, Vol. XXXVI. 23-12.20(8) 
Col. 513 

Scheme for Extra Mural Research in Ayush 
(Deb. 9, Vol. XXXV. 10-12-2(08) 
Col. 1009 

School of Archives 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Co1.227-28 . 

Selecting Committee for Feature Films 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1384-85 

Setting up of Cancer Hospitals 
(Deb. 6. Vol. XXXV. 22·10-20010 
Col. 130-31 

Setting up of Digital Trunk Automatic 
Exchanges 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 607-13 

Setting up of Handicraft Complexes' 
Showrooms 
(Oeb. 12. Vul. XXXVI. 15-12-2008) 
Col.6h0-61 

Setting up ofPCPIR 10 Gujarat 
(Dd. 7. Vol. XXXV. 23·10-2008) 
Cnl.106-07 

Setting up of Ultra Mega Steel J>lant~ 
(Deb. 7, Vol. XXXV. 2~-1()-2001!) 
Col. 119-20 

Strl:ngthl:ning of Cn-lIperatlH'S 
(Deb. 12. Vol XXXVI. 15-12-200IC) 
Col. i-5 

Subsidy on LPG Cylinder and Kero~en~' 
to Poor People 
(l>eb. 10. Vol. XXXV. 11-12·:'OOS} 
Col. 174-81 

Subsidy to Hai Pilgrims 
(Deb Q. Vol. XXXV. IO-I:'-200XI 
Coi. 1.:!57·58 
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Sur.\l-llalira Rail\\a~ Lin.: 
(Dt.-n 15. \'01. XXXVI. IR-12-:!O(8) 
CuI. 2(l6-(l7 

Vessel Trallic Muniloring S~slem 
(Deb. 6. Vol. XXXV. 22-10-200S) 
Col. 348 

Warehouse lIut-.s 
~[)eb 12. Vol. XXXVI. 15-12-200S) 
Clll.5~-52 

Gaiblld. Shri [knath Mabadeo 
Assistance'Subsidy for State Highways 

Projects 
(Deb. 9. Vol. XXXV. 10-12·2008) 
Col. 83-86 

Attacks on Minorities in Ori~sa and 
Kamalaka 
(Deb. 10. Vol. XXXV. 11-12-2008\ 
Co1.374-75 

Bachat Lamp Yojana 
(Deb. I I. Vol. XXXVI. 12-12-:!O(8) 
Co\.~55-56 

Bailout Plan fur Private Airlines 
meb. 15. Vol. XXXV\. 18-12-2008\ 
Col. 217 

Ban on Ad\ertisem.:nt of l.iquor and 
Tobacco Products 
(Deb. 5. Vol. XXXV. 21·IO·200S) 
Col. 605 

Barh Th.:rmal P()\\er Proi\.'Ct 
(Deb 16. Vol. XXXVI. 19· 12·2()() 8) 
Col. 258-59 

Broadhand Connections In School' 
Colleges 
(Den. 5. \\11. XXXV. 21-10-2(08) 
Col. 655-56 

Busllles~ Friendl~ Rcgulatiom 
(\)eo. U. V .. I. XXXVI. 16-ll·200!!) 
Col. 257 

Clnsurc \If Business I>~ Indians in Nepal 
Ukb. 6. Vol XXXV. 22·IO-::W08) 
Col. 198·QQ 

C(IIIC':S~IOIIS III Pakistan under SAf--rA 
meb. 5. WI XXXV. 21.10.20(8) 
el,J ~3_~."'~ 

Cll\erage l)f Rashtriya Swasthya Bima 
Y(~iana 

(Deb. 9. Vol. XXXV. 10·12·2008\ 
ColAW-II 

Creation of New Tiger Reservl!S 
«().:b. 9. Vol. XXXV. 10.12-2(08) 
Col. 1379·80 

Cutting of Trees 1(lr Cremation 
Web. Q. Vol. XXXV. 10.12.2(08) 
Col. 1247-48 

Decline in Business Optimism 
(Deb. 18. Vol. XXXVI. 23·12-2008) 
Col. 283-84 

Departmental Pool Accommodation 
(Deb 16. Vol. XXXVI. 19·12·200S, 
Col. 336 

Dilapi.dated Condition (If lIislOrical 
Monuments 
(f}eb 7. Vol. XXXV. 23.10.20(8) 
Col. 321·23 

Disilwcslment b~ Andrew Yul.: and 
Company Limited 
(Deb. 7. Vol. XXXV. 23.10.2(08) 
Col. 97·98 

Di!>lr.:ss Sale ny Farmers 
lDeb. 17. Vol. XXXVI. 22·12-200t!) 
C(ll. 17~·75 

Duuble Pridnl,! (lfl>lcsel for (\lOuncrcial 
Purposes 
((}eb 7. Vol. XXXV. 23.10-2(08) 
Col. 1(14-05 

Lmpl,,~ 01\."ll1 (lfthe I>j~ankd in the: Pri\'ate 
SeClUr 
(Den. 15. Vol. XXXVI. 18·12·2()081 
Col. 1:"1·:", 

Estaniishilll! ('ulle!!es (If I. \(cllenee 
(Dc" I,. VuI. XXXVI. 16·12-:!()1)8) 
("uI.2!W-t/5 

hpal"lon of Audit Through C AG 
(Deb. II. Vol. XXXVI. 12·12·20IlX, 
Col. 474-7:" 
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Exploitation of Indian Workers in Malaysia : Land under Crop Protection Programme 
(Deb. 9, Vol. XXXV, 10-12-2008) : (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 94042 Co1.201~2 

Expon oflron Ore , 
(Deb. 18, Vol. XXXVI, 23-12-2008) i 
Col. 620-23 . 

Financial Crunch in Real Estate Industry : 

Liquidity Crisis in Indian Shipping 
Industry 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1330 

(Deb. 14, Vol. XXXVI. 17-12-2008) : Mandatory Subscription ofEPF 
Col. 249-50 (Deb. 17, Vol. XXXVI, 22-12-2008) 

Fiscal De'ficit 
(Deb. I L Vol. XXXVI, 12-12-2008) 
Co1.367~8 

Col. 144-45 

Manufacturing Policy 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 175-76 

Fishing of Tuna 
(Deb. 18, Vol. XXXVI. 23-12-2008) , National Skill Development Policy 
Col. 654-55 (Deb. 9, Vol. XXXV, 10-12-2008) 

Col. 295-98 
Food Security 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 313 

Foodgrains for Welfare Schemes 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 424-28 

Global Monitoring Report ofWB & IMF 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 762-64 

Hoarding of Foodgrains 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 237-41 

Impact of Ban on Smoking on Livelihood 
ofBeedi Workers 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 224 

Indian Whisky Brands Sold as Scotch 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 255 

Inquiry Into Open Borewells 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 255-57 

Intelligence Inputs and Terrorist Attacks 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 47-49 

National Workshop on Detention 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 392-93 

Online Sale oflndian Tigers 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 336 

Opening of Government Retail Drug 
Outlets 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 397-98 

Poaching of Insects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 985-86 

Pollution in the Ganga River 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 831-32 

Price of Air Tickets 
(Deb 15, Vol. XXXVI. 18-12-2008) 
Col. 191-92 

Private Enterprise by C SIR Scientists 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 597 

Public Telephones in Villages 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 23-24 
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Quality oflndian Traditional Medicines ~ Splitting the Role of AICTE 
(Deb. 14, Vol. XXXVI. 17-12-2008)' (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 435-36 Col. 4 19-20 

Recovery of Loan by Dena Bank 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col.lOl~3 

Subsidy on Edible Oils 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 54245 

Reforms in Power Sector i 
(Deb. II, Vol. XXXVI, 12-12-2008) : Surplus Funds with CPSUs 
Co\.3-12 ! (Deb. 10, Vol. XXXV. 11-12-2008) 

Registration of G\ Status of Scotch ; Col. 34 142 

Whisky in India ' Survey on Unemployment among Rural 
(Deb. 18, Vol. XXXVI. 23-12-2oo8)! Women 
CoI.401~2 (Deb. 3, Vol. XXXV, 17-10-2008) 

Regulation of Foreign Companies in Col. 192-96 
Telecom Sector 
(Deb. 9, Vol. XXXV, 10-12.2008) 
Col. 430-3 I 

Threat to Water Treatment Plants 
(Deb. 18, Vol. XXXIV, 23-12-2008) 
Col. 522-23 

Renovation of Abandoned Railway 
Structures having Heritage Value 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 21&-17 

: Ultra Mega Power Projects 
I 
I (Deb. 3, Vol. XXXV, 17-10-2008) 

Col. 2 1-23 

Report of Technical Advisory Committee ' Visit of Pakistan's National Security 
(Deb. 9, Vol. XXXV, 10-12-2008) i Advisorto India 
Col. 298-99 ' (Deb. 14, Vol. XXXVI. 17-12-2008) 

Repon on Solar Power Col. 214-15 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 32 1-23 

Youth Affairs and Sports Projects 
(Deb. 9. Vol. XXXV. 10-12-2008) 

Restoration of Old Pension Package Col. 874-76 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 53-54 i Gamang. Sbri Giridhar 

Road Linkages to Naxalite Areas I National Waterway (Talcher-Dharma 
(Deb. 6. Vol. XXXV. 22-10-2008)' Stretch of Rivers. Geonikhali-Charbatia 
Col. 2~ Stretch of East C 0851 Canal. Charbatia-

Sale of Spurious Drugs 
(Deb. 9. Vol. XXXV, 10-12-2008) ; 
Col. 61 1-13 

Sale of Unapproved Branch of Medicine 
(Deb. 10, Vol. XXXV. 11-12-2008) , 
CoL 35-37 . 

Slow Growth in Indian Software and 
Services Sectors 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 477 

Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill. 2006 and 
National Waterway (Kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank. River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) BilI,2OO(r--Consid. and 
Pass 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 499-500 
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Gandhi. Shri Rahul 

Motion of Confidence in the Council of ' 
Ministers 

Cultivation of Alternative Crops 
(Deb. 11, Vol. XXXVI. 15-1 1-::~008) 
Col. 483 

~Deb. 2. Vol. XXXV, 22-07-1008) . Deaths due to Breast Cancer 
Co1.41-70 (Deb. 6, Vol. XXXV, 22-10-2008) 

Recent Terrorist Attack in Mumbai 
(Deb. 10. Vol. XXXV, 11-12-2008) : 
Col. 634-38 

Standing Committee on Human Resource i 

Development-212th Report- i 
Presented ' 
(Deb. 14, Vol. XXXVI. 17-12-2008) j 
Col. 411 I ! 

Gandhi, Shrirnati Maneks 
i 

Advisory Council on Artificial Recharge I 

of Ground Water 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 474-76 

AIDS due to Blood Transfusion 

Col. 237 
Decline Population of Tigers/Lions.' 

Leopards' 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 327-32 

Declining Population of Olive Ridley Sea 
Turtles 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col.410-11 

Decreasing Population of Otters 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1353-54 

Development of Nursing Services 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 872 

(Deb. 14. Vol. XXXVI, 17-12-2008) ! 
Col. 302-03 Disaster Management Authorities 

Assistance to Coir Industry 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 468-70 

Ban on Indian Medicines 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 691 

Bird Flu 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 203 

Burden on States due to Pay Revision 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 191-92 

Charges on Spectrum 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Co1.413-14 

Conservation of Monuments 
(Deb. 10, Vol. XXXV. 11-12-2008) 
C~1.215-19 

Consumption of Unhygenic Meat 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 3 19-20 

(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 737-38 

Diversion of Foodgrains to Bangladesh 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col.! 50-5 I 

Dumping of Non-Biodegradable Waste 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 36-41 

Elephant CorridorslReserves 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1348-50 . 

Elephants Dying due to Accidents with 
Speeding Trains 
(Deb. 7, Vol. XXXV, 23-10-2(08) 
Col. 373 

Ethanol Mixed Petrol 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
CoLIS 

Failure fo Lift Foodgrains . 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 404-05 
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Fishing Harbours in Kerdla 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 23 I 

Forest Land in the Country 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Co1.34-38 

Grants fOT Scheduled Castes 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 239 

Health Policy for BPO Employees 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 349 

Hike in Fare for Haj Pilgrims 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 21 1 

Illegal Extraction of Sand 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 257 

Illegal Mining 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 443-44 

Loharinag-Pala Project 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 277-78 

Maoist Threat on State Borders 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 325 

Memorandum of Understanding for 
Protection of Tigers 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1130-31 

Modernisation of Identified Railway 
Stations 
(Dcb. 7. Vol. XXXV. 23-10-2008) 
Col. 47 

: Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV. 22-07-2008) 
Col. 162-70 

: Nonns for Labelling Packaged Food 
. (Deb. 9. Vol. XXXV, 10-12-2008) 

Col. 84748 
(Deb. 13. Vol. XXXVI, 16-12-2008) : Opium Policy 
Col. 138-39 (Deb. 3. Vol. XXXV. 17-10-2008) 

Impact of Climate Change Col. 69-70 
(Deb. 12.; Vol. XXXVI. 15-12-2008) i Pension Fund Managers 
Col. 326-_7 : (Deb. II, Vol. XXXVI, 12-12-2008) 

Impact of Smoking of Bid is Col. 505 
(Deb. 14, Vol. XXXVI. 17-12-2008): MGSYI Chh . garh 
Col. 364-65 i P n attls 

I (Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.391-92 Indian Succession Act 

(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 566 : Preservation of Vultures 

Infiltration Across Indo-Bangladesh 
Border 
(Deb. S. Vol. XXX V. 21-10-2008) 
Col. 632-34 

Launching of Satellites 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 777-78 

Legal Aid to Student of Jamia Millia 
Islamia University 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 140 

(Deb. IS. Vol. XXXVI, 18-12-2008) 
Col. I JO-J I 

Prisons under Concurrent List 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 235 

Promotion of Hindi in NE States 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Cm.797-800 

Rehabilitation of Stray Cattle in Delhi 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 154-56 
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Relocation of Blue Bulls 
(Deb. 14. Vol. XXXVI. 17-12-2(08) 
Col. 378-79 

Relocation of Human Settlements from 
Wildlife Sanctuaries 
<Deb. 9. Vol XXXV, 10-12-2008) 
Col. 10+66 

Rise in Input Cost of Production 
(Deb. 12. Vol. XXXVI. 15-12-2(08) 
Col. 640-4 I 

Safety Equipment to Municipal 
Corporation Employees 
(Deb 3. Vol. XXXV. 17-10-2008) 
Col. 233-34 

Setting up of Power Projects by NTPC 
(Deb. II. Vol. XXXVI. 12-12-2008) : 
Col.-t4I-46 

Spurious Pest icides 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 593-94 

Study on Khesari Dal 
meb 4. Vol. XXXV. 20-10-2008) 
Col. 255-57 

Suicides by Farmers 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col.477-80 

Traflie Congestion at Airports 
(Deb. 10. Vol. XXXV. 11-12-2008) 
('01170-71 

Trauma Centres along National Highways : 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col 87-98 

Ganesan. Shri L 
Need to safeguard the interests of Tamils : 

in Sri Lanka(MlJR 377) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 740 

Gangwar. Shri Santosh 

Allotment of Additil1l1al Fertilizers 
(Deb. 15. Vol. XXXVI. 18-12-20(8) 
('01.286-90 

Amamath Shrine Board Dispult: 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 333-35 

Assistance for Making Ganga Pollution-
Free 
(Deb. 9. Vol XXXV, 10-12-2008) 
Col. 1066-67 

Ban on Future Trading in Farm Products 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. I 62"()3 

Central Universities Laws (Amendment) 
Bill. 2008·--Consid. and Pass 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col.5l7-18 

Closure of Post Oflices 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 30-31 

Construction of Civil Terminals in Uttar 
Pradesh 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 104 

Decline in Price of Potato 
(Deb 4. Vol. XXXV. 20-10-2008) 
('01.344-46 

Decline in Sensex 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 169-71 

Demands for Supplementary Grants 
(Railways) 2008-2009 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 384 

Development of Cultural Places in UP 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 144-45 

Direct Train Service to Moradabad (U.P.) 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 133-35 

Agro and Rural Industries i Eflorts to Check Price Rise 
(Deb. 13. Vol. XXXVI, 16-12-2008) : (Deb. 5. Vol. XXXV. 21-10-2008) 
Col.306-07 Col. 712-13. 
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Exemption in Access Deficit Charges 
(Deb . .t, Vol. XXXV. 20-10-2008) 
Col.I:!2 

Export of Handicrafts and Handloom 
Products 
(Deb. I:!. Vol. XXXVI. 15-12-2008) 
Co1.305-10 

Extroidition ofULFA Militants 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 391 

Financial Assistance to Young Scientists 
from under- privileged Sections 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 209 

Functioning of New DD and AIR Stations 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1265-82 

, 

Need to consider luamagar in Bart'illy as 
an alternative site for setting up Rail 
Coach Factol)' proposed to be set up 
in Rai Bareilly. Uttar Pradesh (MUR 377 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 377 

Need to set up an Indian Council of 
Veterinary Research in the Country 
(MUR377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.511-12 

Pennanent solution for Flood and Drought 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 171-72 

! Railway Project in Uttar Pradesh 
I 

(Deb. 10. Vol. XXXV. 11-12-2008) 
Generation of Solar Energy Col. 391-94 

(Deb. 3, Vol. XXXV. 17-10-2008) ! . 
Col. 326-27 i Resentment among Personnel against 

H I· F '1" PMF Report of Sixth Pay Commission e teopter acl Ibes to s , 
(Deb. 5. Vol. XXXV, 21-10-2008) (Deb. 4, Vol. XXXV, 20-10-.008) 
Col. 135 Col. 197-98 

Impact of FTAs on Indian Industry and 
Agriculture 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 409-1 2 

Setting up of New Plants in U.P. 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 23 1-36 

Setting up of Steel Plants 
Indian Maritime University Bill, 2007- I (Deb. 10, Vol. XXXV, 11-12-2008) 

Consld. and Pass : Col. 199-201 
(Deb. 5, Vol. XXXV, 21-10-2008) I 
Col. 94041 i Share of Indian Export in International 

Infiltration of Terrorists from Pakistan 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 87-81! 

: mmX~ . 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.475-76 

Juvenile JU~lice Board and Juvenile Sixth Central Pay Commission' 
Homes (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 16. Vol. XXXVI, 19-12-2008) I Col. 67 
Col. 262-63 

Kishau Hydro Power Project 
(Deb. J I. Vol. XXXVI. 12-12-2008) 
Co1.4l8-19 

MSP for Agricultural Products 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 111-14 

Special Economic Package to States 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Co1.217-18 

Talks with Nepal on Kosi Dam 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 709-10 
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Wheat Import Scam 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 263-65 

Gao, Shri Tapir 
Demands for Supplementary Grants 

(General }-2008-09 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 904 

National Investigation Agency Bill, 2008 and 
Unlawful Activities (Prevention) 
Amendment Rill. 2008-C0nsid. and Pass . 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 698-99 

Gawali, Shrimati Bhavana Pundalikrao 
Scrutiny of Allocation of Coal Blocks by : 

the Steering Committee ' 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 59-60 

Geete, Shri Anant Ganga ram 
Demands for Grants(2007-0S) of the 

Department of Fenilizers 
(Deb. 13, Vol. XXXVI, 16-12-200S) • 
Col. 524-25 . 

Demands for Supplementary Grants: 
(GeneraI)200S-09 ; 
(Deb. 5, Vol. XXXV, 21-10-2008) I 

Col. 884-S5 ' 

Refonlls in Power Sector 
(Deb, II. Vol. XXXVI. 12-12-2008, 
CoLli 

Review of the economic situation in the 
countTy(DLJR IQ3) 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 433-39 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(OUR 193) 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 773-76 

Standing Committee on Chemicals and 
Fertilizers-27th Report-Presented 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 821 

Standing Committee on Chemicals and 
Fertilizers-28th and 29th Reports-
Presented 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 523-24 

Gehlot, Shri Thawar Chand 

Distribution of Foodgrains 
(Deb .• 4. Vol. XXXV. 20-10-2008) 
Col. 384404 

Ethanol Mixed Petrol I Indo-Swiss Agreement 
(Deb. IS, Vol. XXXVI, IS-12-200S) • (Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 14 : CoI.293-94 

Motion of Confidence in the Councii of' Literacy Programmes 
Ministers (Deb. 13. Vol. XXXVI. 16-12-2008) 
(Deb. I, Vol. XXXV, 21-07-2008) Col. 104-08 
Col. 122-41 

National Investigation Agency Bill. 2008 
and Unlawful Activities (Prevention) 
Amendment Bill 2008-Consid. and 
Pass 
(Deb. 14, Vol. XXXVI. 17-12-200S) , 
Col. 616-25 I 

Recent Terrorist Attack in Mumbai i 
(Deb. 10. Vol. XXXV. 11-12-200S) I 

Col. 607-12 I 

Mobile and Telephone Services 
(Deb. 12, Vol. XXXVI. 15-12-200S) 
Col.IS2-87 

Need to give appTlJval for construction of 
by-pass road on N.H. 3 linking Shajapur 
District Headquarters in Madh~a 
Pradesh (MUR 377) 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 581 
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I'rop(hal~ Regardmg Ecological Balam:e 
(Deh 6. Vol. XXXV. 22-IO-~O()II) 
Col. 57-59 

lJnurganis.:d Wurkers Social Securil) Rill. 
2008- Cllnsid. 
(D.:b 13. Vlli. XXXVI. 16-I~-2(08) 
Col. 627-3 I 

GeorJ:e. Shri K. Francis 

Central Universities Laws (Amendment) 
Bill. ~OU8 ClInsid. and Pa~ 
(Deb 7. Vol. XXXV. 23-10-2008) 
Col. 547-48 

Clinical Tmils by MNCs in India 
(Deb. 6. VoL XXXV. 22-10-2(08) 
Col. 1%-97 

Comnllmal Violence 
(lkb. D. Vol. XXXVI. 16-1~-2OU8) 
Col. 313-1" 

Constitution of ClInsumer Protection 
Councib 
(Deb .... Vol. XXXV. 20-10-2008) 
Col. 87-92 

C ollsumc:r Clubs 
lDeb 12. Vol. XXXVI. 15-12-20(8) 
CoI.2~6-30 

Contract" under new Procurement 
Procedure 
(Deb 12. Vol. XXXVI. 15-12-2008) 
Col. 233 

Crop Insurance Scheme 
(Deb 13. Vol. XXXVI. 16-12-2008) 
CuI. +17 

Demands for Supplementary Grants 
(Gencr.lI) 2008-09 
(Deb 5. Vol. XXXV. 21-10-2008\ 
Col. 906-07 

Mouun of Confidence in the Council of 
Mintsters 
men. 2. Vol XXXV. 22-07-2008) 
Col. 202-04 

National Cunsumer Plllic~ 
IDeb. 12. V,,1. XXXVI. 15-12-2008) 
Col. 363..fl.l 

"alill",11 InwstigalJllO AgeO\:~ Bill. ~()()8 
and Unlawful Acti\ illes (Prevention) 
Amendment Bill. 2{)OIl ·-Consid. and 
I'a~s 

(Deb I ... Vol XXXVI. 17-12-20081 
t\11673-79 

Need to extend loan waiver scheme 10 the 
cardamom growers having land 
holdings upto five hectares (MliR 377) 
(Deb. 5. Vol XXXV. 21-10-2008) 
Col. 839 

Penalty on Telecom Companies 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col.231 

Re\ ivai of Tea Estates 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 199-202 

Standing Committee on Human Resource 
Development -21 Oth Report·-Laid 
<Deb. 6. Vol. XXXV. 12-10-2008) 
Col. 370 

Sunder CommIttee on Road Salety and 
T rallie Management 
(Deb. 6. Vol. XXXv. 21-10-2008) 
Col. 52-53 

Trade Across the tOC 
(Deb. o. Vol. XXXV. ~2-IO-2()08) 
C 01.200-20 I 

Unorganised Workers Social Security Rill. 
2U08--{:, onsid. 
(Deb 13. Vol. XXXVI. 16-12-2008) 
Col. 655-57 

Ghuran Ram. Shri 
Declaration llfRanchi 10 Daltonganj Road 

as Nil 
(Deb. 9. Vol. XXXV. 10-12-20(8) 
Col. '132 

Granting of Loan by Grameen Banks in 
Jharkhand 
(Deb. 14. Vol. XXXVI. 17-12-20(8) 
('01.240-41 
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Special Packagc to Jharkhand 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 333-34 

('ohain. Shri Rajen 
Situation arising out of Bomb Blasts in . 

various parts of North-Eastern States 
with particular reference to Assam 
lOUR 193) 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 798-800 

Gowda. Shrimati Tejaswinl 
Demands for Supplementary Grants 

(General) 2008-2009 
(Deb. 16. Vol. XXXVI. 19-1:'-:'11(8) 
Col. 482-84 . • 

Electoral Reforms Commission Bill. 2006-
Contd. 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 687-91 

Historical Monuments 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 60 

Legislation for the OveralllJevelopment of 
Persons Belonging to l)cootilied Tribes 
and nomadic Tribes by 
Shri Haribhau Rathod (Res.)-
Withdra~n 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 521-24 

Limited Liability Partnership Bill. 2008-
Consid. and Pass 
(Deb. II. Vol. XXXVI, 12-12-2008) ; 

I 
Col 655-56 

National Investigation Agency Bill. 2008 : 
and lInlawful Activities (Prevention) ; 
Amendment Bill. 2008--Consid. and : 
Pass 
(Deb. 14. Vol XXXVI. 17-12-2008) 
Col. 704-05 

Need for proper lencing of forest areas in 
Karnataka with a view 10 keep the wild 
elephants off the human habitations 
(MUR377) 
(Deb. 17. Vol. XXXVI, 22-12-2008) ; 
Col. 289 

Need to grant special status 10 Kamata!... 
under article 371 of the Constituti(ln 
for overall devclopment of the State 
(MLJR377) 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col 585-86 

Goyal. Shri Surendra Prakash 

Allocation of Spectrum under LIAS!. 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 50-72 

Attacks on North Indians in Mumbai 
(Deb. 13. Vol. XXXVI. 16-12-2(08) 
Col. 189 

Charitable Activity 
(Deb. II. Vol. XXXVI. 12-12-20(8) 
Col. 204-05 

Corporate Plan for Steel Sector 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 48-52 

Delay!Cancellation of Flights of Private 
Airlines 
(Deb. 10. Vol XXXV. 11-12-2008) 
Col. 168-69 

NTPC Officers Joining Private Companies 
(Deb. 16. Vol. XXXV/. 19-12-20(8) 
Col. 26 1-62 

Setting up of Postal Development 
Corporation 
(Deb. 17. Vol XXXVI. 22-12-2008) 
Col. 142 

Gudlle, ShriAnant 

Recovery of Loan by Dena Bank 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col.lOl~3 

Sale of mandatory quota of sugar 
(Deb. 4. Vul. XXXV. 20-10-2008) 
Col. 163-64 

Gupta. Shri Prem Chlmd 

Companies Bill. 2008· -Inl. 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 445-48 
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Limited Liability Partnership Rill, 2008--
Consid. and Pass 
(Deb. 11. Vol. XXXVI. 12-12-2008) 
Col.649, 656-59 

Hooda, Sbri Deepender Singb 

Setting up of World Class Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 26-27 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(DURI93) 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 794-98 

Talks with Insurgent Groups 
(Deb, 18. Vol. XXXVI. 23-12-2008) 
Col. 579-80 

Threat to Water Treatment Plants : Hussain., Sbri Syed Sbabnawaz 
(Deb. 18, Vol. XXXIV. 23-12-2008) j AIDS in Para Military Forces 
Col. 522-23 (Deb. 13, Vol. XXXVI. 16-12-2008) 

Hussain, Shri Anwar 

Border Dtspute 
(Deb, 18. Vol. XXXVI. 23-12-2008) 
Col. 361-62 

Col. 238-40 

! Air and Water Pollution 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col.III-12 

Demands tTomAlllndia Freedom Fighters . Allotment of Additional Fertilizers 
Association 
(Deb. 18. Vol. XXXVI, 23-12-2(08) 
Col. 492 

(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col.286-90 

• . ! ASCI's Suggestion for DDA 
Need to declare Dhubn-Haldla via; 

Bangladesh Water Way as' (Deb. 11. Vol. XXXVI, 12-12-2008) 
International Water Way and release Col. 239-40 
the fund for construction of Dhubri ! Award to Informants 
Port (MUR 377) 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 289 

Need to include Muslim and Christian 
Dalits in the Jist of Scheduled Castes 
(MUR377) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 731-32 

Setting Up of National Textbook Council 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 691 

Setting up llfNIVET and IPCAT 
(Oeb 18, Vol. XXXVI. 23-12-2008) 
Ct.: 645-46 

(Deb. 18, Vol. XXXVI. 23-12-2008) 
CoI,238-39 

Changes in Entrance Examination 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 107-08 

Committee on Petitions-43rd to 45th 
Report-Presented 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 480-81 

; Compensation to Victims of Bhopal Gas 
. Tragedy 

([)eb. 7. Vol. XXXV. 23-10-2008) 
Col 62-63 
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Corruption in DIM 
(Dcb. 16. Vol. XXXVI. 19-12-2008) . 
Col. 365-75 

CRPF Securit'. to VIP 
(Deb. 18. ·Vol. XXXVI, 23-12-2008) 
Co1.363-64 

Cultivable Land 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 457-58 

Delay in Exploration work of petroleum 
products 
(Dch 10. Vol. XXXV. 11-12-2008) 
Col. 404-05 

Development of Cottage Industries 
(Deb. 5. Vol. XXXV. 21-10·2008) . 
.Col.660-62 

Diseases Caused due to Contaminated 
Drinking Water 
(Deb. 6. Vol. XXXV. 22·\0-2008) . 
Col. 16oUl5 

Education Loan 
(Deb. l.t. Vol. XXXV\. 17-12-2008) 
Col. 395-% 

Educationally Backward Distric.:ts 
(Deh 5. ·Vol. XXXV. 21-IO-200K) 
Col. 280-95 

Enhancement of Capac It) 01 Railway 
Tracks 
Okh 7. Vol. XXXV. 23·I(I-200S) 
Col. I S9-9<1 

Exploitatilln of Water Resourc.:es 
(Deb. 12. Vol. XXXVI. 1)-12·2008) 
(01 ..• 24-.':; 

I'a""tie~ to Pri~llI1er~ 
(l)el1 IS. Vol. XXXVI. 2,.12-20(8) 
CoL 4.:;-72 

Financial Assistance to Co-Operative 
Banks 
(\kb. II. Vol. XXXVI. 12-12-::!008) 
Cui 396-97 

functioning of P(.lice Force, 
(Deb I~. Vol. XXXV\. Ifl-12·2()OSI 
(1.\.41,-14 

Houses for the Poor 
(Deb II. Vol. XXXV\. 12-12-2008) 
Col. 52.t·34 

Increase in Infiltration from across the 
Border 
(Deb. 4. Vol. XXXV. 20.10-20(8) 
Col. 361-62 

Indo-Iran Gas Pipeline 
(Deb. 7. Vol. XXXV. 23-10·2008) 
Col. 120-21 

Infiltration on Indo-Nepal Border 
(Deb. 18. Vol. XXXV\. 23-12-2008) 
Col. 386-87 

Joint Entrance Test for Admission in 
Private Medical Colleges 
(Deb 6. Vol. XXXV. 22-10-2008) 
Col. 82 

Linking ofMadarsas with Open Schooling 
(Deb. 5. V(ll. XXXV. 21.10-20(8) 
Col. 303-O.t 

Measures to Check Naxal Ac.:tivities 
(Deb 13. Vol. XXXVI. 16-12-2008) 
Col. 10-21 

Motion of Confidence in the Council of 
Ministers 
(Deh. I. Vol. XXXv. 21-07-20(8) 
('01172-92 

Need to take steps fl.r thl' re\ i\ al and 
promotllll1 I.i . \1;lIljll,ha l'uIIIIIIll!< in 
the countf\ (\11 :\{ -' 77, 
IDeh. IS:Vol XXXV\. 23-12-20081 
Col. 762 

NRHiS 
(Ikh II. Vol. XXXVI. 12-12-20()8) 
Col . .3 I 

Pa~sen!!er Facilitl~' al th.: Airporh 
(Do:h. 10. Vol. XXXv. 11-1~-10081 
Col. 202-(1) 

Procurement of Aircrah ('''ni~r Admiral 
Gurshkov 
(l)eh 4. Vol XXXV. 21t-IO·200S) 
Col. 36:' 
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Rep,'ll "f W IIC) Ull W;II~·r·Bllrne Disca~cs 

(Deh I~. Vol. XXXVI. 17·12·2008) 
Co1.101"()2 

Review of Dams from En\ironmenlal 
Angle 
meh Q. Vol. XXXV. 10·12·2008) 
Col Q93·94 

Rise in Cement Prices 
(Deb. \3. Vol. XXXVI. 16-12-~008) 
Col. 191-Q2 

Safe Drinking Water 
(Deh. 16. Vol. XXXVI. IQ-12-2008) 
Col. 19 

Sale oflmported TSP 
(Deb. 10. Vol. XXXV. 11-12-2008) 
C"I. ~7-t8 

Smuggling on Indo-Nepal Rorder 
(Deb. 5. Vol. XXXV. 21-10-2008) 
CoI.25MJ2 

Targets for abolishing Manual 
Scavenging 
(Deh. 7. Vol. XXXV. 23-10-2008) 
Col. I 27-2Q 

Usc of Chemica I Fertilizers 
(Deb. ~. Vol. XXXV. 20·10-2008) 
Col. 246-247 

Jadhao. Shri Prakash B. 
Recovery of Loan by Dena Rank 

meh 3. Vol. XXXV. 17-10-2008) 
CuI. IlII-OJ 

S;Jlc of mandatOr) quota of sligar 
(/)eo. ~. Vol. XXXV. 20-10.20(8) 
Col. Ih~-Ib4 

Ja::annath. Dr. M. 

:\ I \1 I ;Il" II~ at PO\t Oflicl.'s 
(lkh 12. Vol. XXXVI. 1;;·12-2()08) 
Cll!. 622-24 

C,'rrupti,," in Judkiil~ 
tikI> " Vul XXXVI. 12·12·211(111) 
C,,1. \ill-XO 

Donnitor) Facilities at Delhi Airport 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Co/. 149 

Fake Uni~crsities 
(Deb. 5. Vol. XXXv. 21-10-2008) 
Col. I 97-Q9 

India-Pakistan-lran Gas Pipclil :: 
(Deb. Q. Vol. XXXV. 10-12-2008) 
Col. 1153 

Indians Missing in Ne,," Zealand 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1311-13 

Installation of Integrated Runway 
Observation System at the Airports 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Co\'2n-78 

loss of Foodgrains 
(Deb. 4. Vol. XXXV. 20-10-2008) 
CoI.21-23 

Medical Nonns for Pilots and Cabin Crew 
(Deb. 15. Vol. XXXVI. 1S-12-2(08) 
Col. 222 

Mobile ATM Service by PNB 
(Deb. II. Vol. XXXVI. 12-12-2(08) 
Col. 204 

Multi-Purpose National Identity Cards 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Co\. 577-78 

New Kendriya Vid}alayasand Navodaya 
Vidyalayas 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 187-96 

Opening of Mon: Kendri} a Vldyalayas 
(Deb. 5. Vul. XXXV. 21-10-2008) 
C'II.~70-74 

I'assrurt SI.'\ a Kl.'ndras 
(Deh 'I, V,II. XXXV. JO·12·~OO81 
CuI. U 7:,-7Il 

I'crmancnt Commission to Women 
omcers 
(/)eb. 12. Vul. XXXVI. 15-12-:!1l0IlJ 
CIlI. ;';;5 



Piracy in Hi~h Seas 
meb. Q. Vol. XXXV. IO-12-20OfO 
Cili. 135-37 

Refund of Fares by Airlines 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 6-8 

Road Accidents 
(Deb. 6. Vol. XXXV. :!:!-IO-20(8) 
Col 16-18 

Speed Post Service 
(Deb. 9. Vol. XXXV. IO-I:!-:!008) 
Col. 41-43 

Suicide Attack on Indian Mission in Kabul 
(Deb. 9. Vol. XXXV. IO-I:!-:!008, 
Col. 947-19 

.Jaiswal, Shri Shriprakash 

Correl:ting Repl,. to lInslarred Question 
No. 3631 Dated 16-05-2006 regarding 
'Issuance ofArrn Licence' (St.) 
meb. 13. Vul. XXXVI. 16-1 :!-2008) 
Col. 5-W 

Correl'ling Reply to llnstarred Question 
No . .t061 Dated :!:!-04-:!OOX regardmg 
. I'hrl'al hI SecurilY along Indo-
Bangladesh Border' (St) 
(Deb 13. Vol. XXXVI. 16-1:!-:!008) 
Col.5.t5-t6 

Jatiya. Or. Satyanarayan 

Ikmand and Supply of Coal 
(Deb. Q. Vol. XXXV. IO-I:!-:!OOX, 
Col. 1)<19.. J(K'O 

Demand and Supply of L 1'( j 

men 10. Vol. XXXV. 11-1:!-.:!008, 
Cili. ;~ IX; 

Demand and Supply .. I' Power 
meb II. VIII. XXXVI. 12-12-::'OOX, 
C(l( 37-48 

htnctioninl!oP.';(:\\ DDandAIR Slatil'lI' 
ilkI'> 'I. V .. I XXXV. 10· L,>~f)O!O 
Col. 121>'-8':: 

375 

Inlwdurlion (If \c\\ 'I rallb Anllounced 
in Railway 1II1d~t'l 
(Deb. 7. Vol. XXXV. :!.>-10-:!008J 
('01313-14 

MOlion of Confidence in the ('"uncil "r 
Ministers 
(Deb. 2. Vol XXXV. 22·()7-:!OOXI 
('01.171-72 

Need to release po\\er from Central (>uula 
and Central As~islancc liJf tiding (I\Cf 

situalion arisen due 10 shllrtage of 
water in Madhya Pradesh ('v1L!R 377) 
(Deb. 6. Vol. XXXV. 22-10-.:!008) 
C(lU78 

New Train and PwjL'CIS ill Rat lam Division 
(Deb 7. VoL XXXV. 2.>-10-2(08) 
Col. 199-:!OO 

Share of Atomic Power Generation 
(Deb. 6. Vol. XXXV. 22-IO-:!()()81 
Col. 124-25 

Standard llfEducation in Government and 
Privale Institutions 
(Deb. IX. Vol. XXXVI. 23-12-:!008) 
Col. 403 

Standing C(.mminee on Coal and Steel 
341h alld 351h Reports~-Presented 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Co1.82:! 

Steel Processin~ Plan I 
Okb 10. V"I. XXXV. 11-1:!-200X) 
CI,IIIO 

Targel anJ Achll'\CmCIlI of FM Radio 
Slali"IlS 
(Dcb 14. V .. 1. X:\X\'1. 1:- L'·2tlOlil 
Col 11:·2:! 

Ilni\cr~alJsalilln ofTelcctlm Sl'rvKcs 
elk". 12. V,,1. XXXVI. 15-12-2008, 
CIII. 147-::!OO 

Iinorganiscd WllrJ..l'rs Slx'ial SeLUrll~ Bill. 
200X ( ·on~ill. 
([kb 1>. VllI. X\XV!. lo·i.~-:)OOX, 

(lli. :,%-NJO 
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Upgradalion of Rallam and Kola Railway 
Division 
(Dcb. 7. Vol. XXXV. 23-10-:!(08) 
Col.SI 

JlIwale. Shri Haribhau 

Demands for Supph:mentary Grants 
(Railwa) s) 200S-2009 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 387·90 

Jayapnida. Shrimati 

Awarding of Retail Outlel Dealerships by 
OilPSUs 
(De~. 7. Vol. XXXV. 23·10-2008) 
Col.402~3 

Ban of Tobacco Products 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col.354 

Child Anists 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col.415 

Chinese Incursions across LAC 
(Ddl 6. Vol. XX XV. 22-10-2008) 
CIlI. 3()7 

Coal Allocation Polic) 
mdt. 9. Vol. XXXV. IO-I~-20Illn 

C .. 1. II-'~-:,() 

Cnnli:n:nce (In Internal Sccunt~ 
(De" 5. Vol. XXXV. 21-10-2008) 
Co\.~1 

De~ongestl/l!! Delhi 
((le" Ih. V •• I XXXVI. 19-12-~tlOIS) 

C •• I .~·N 

Defcmt.:c PnlCurrnwnt Polic~ 
(Dch 4. Vol. XXXV. 20-10-2(08) 
Col ~ 14-lft 

Dday;:d t clllml Prujl:t.:Is 
(Dch b. Vol. XXXV. 22-10-20(8) 
CI'!. 1I1-1"():, 

Delayed Central S~hellles 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col.l04~5 

Diseases in Animals 
(Deb. 12. Vl'!. XXXVI. 15-12-2008) 
Col. 577 

Dumping of Waste 
Web. 6. Vol. XXXV. 22-10-2008) 
Col. 212-13 

Enforcement ofQuality Standards 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 139-41 

Environmental Refugees 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1372-73 

Expandable Housing Scheme 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Co1.2S4 

Extension of Metro Rail 
(Deb 3. V,,1. XXXV. 17-10-2008) 
Col. 176-77 

Fake Currency Cases 
(Deb. 5. Vol. XXXv. }HC}-2(08) 
Col. 639-52 

FakI:Vi~<; 

([leb. lIS. VIlf. XXXVI. 23-12-2008) 
Co'-5I3-14 

FDI in Cigarette and Tobacco Sector 
(L>eb 18. V .. 1. XXXVI. 23-12-20(8) 
Co1.375-76 

Food and NUlritilll1al s.:,urity 
(Deh 17. V,,1. XXXVI. 22-12-2008, 
Col. 135-37 

fonnation of Separate Pharmaceuticals 
Research Council 
(Deb. 7. Vol. XXXV. 23-10-20(8) 
Col.316-17 

Funds for Sdf FinanCing Culleges 
(De" 13. V,,1. XXXVI. 16-12-20081 
C.,I. -i(,1 
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Healthcare Delivery System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 21-22 

National Policy for Alcohol Control 
, (J;)eb. 9, Vol. XXXV, 10-12-2008) 

Col. 13()6.{)7 

Housing Scheme ofDDA New Investment Policy for Fertilizer 
(Deb. 3, Vol. XXXV, 17-10-2008) Sector 
Col. 99-100 (Deb. 7, Vol. XXXV, 23-10-2008) 

Illegal Trading of Native Birds Col. 54-56 
(Deb. 9, Vol. XXXV, 10-12-2008) OverdrawalofElecnicityfromGrid 
Co1.67~ : (Deb. 3, Vol. XXXV, 17-10-2008) 

Import of PUlses Col. 23~ 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 482-83 

Incident of Fire in Gautami Express 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 28 1-83 

Payment of Installments under EHS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 312 

People Suffering from Mental Disorder 
(Deb. 9, Vol. XXXV, 10-12-2008) 

Increase ofTB Cases in the Capital Col. 115-16 
(Deb. 9, Vol. XXXV, 10-12-2008) Permanent Commission to Women 
Col. 84647 I Officers 

International Schools (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Col. 555 
CoL 325-26 "1 b'I' f G .' I Pnces and Aval a I Ity 0 enenc 

Irregularities in PMGSY Medicines 
(Deb. 3, Vol. XXXV, 17-10-2008) (Deb, 10, Vol. XXXV, 11-12-2008) 
Col. 278 CoI.40 

Medical Facilities to Beedi Workers 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 271-86 

Meeting of Police Chiefs on Strengthening 
of Police Force I 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.23~ 

Prices of Patented Drugs 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 208-09 

Production of Pulses 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 422-23 

M b 'l 'T' ... I Research by ICAR ole as ,error ,00 
(Deb. 18, Vol. XXXVI, 23-12-2008) ! (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 657 i C.{)l. 636 

National Do Not Call Registery 
(Deb, 9, Vol. XXXV, 10-12-2008) 
Col. 22-23 

National Literacy Mission 
(Deb. 18, Vol. XXXVI, 23-12-2008) 11 

Col. 11-12 

Revival ofJute Mills 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.3l-34 

Rural Healthcare System 
(Deb. 14, Vol. XXXVI, 17·12-2008) 
Col. 246-47 
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Sale of Medicines/Medical devices on 
exorbitant prices by MNCS 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 305-06 

Seed Production 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 193-96 

Seizure of Imported Cars 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
CoI.I 70-7 I 

Setting up Nuclear Plant in North-East 
Region 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 810-11 

Setting up of Federal Bureau of 
Investigation 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 308-09 

Setting up of Transportation Safety Board 
(Deb. 15, Vol. XXXVI, 11-12-2(08) 
Col. 225 

Urban Transport 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 44849 

Visit of Defence Minister to USA 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col 389 

Wages under NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2(08) 
Col. 12 

Women in Central Para Military Forces 
(Deb. 18. Vol. XXXVI, 23-12-2(08) 
Col. 634-35 

Jena, Shri Mohan 

Legislation for the Overall Development of 
Pmom Belonging to Denotified Tnbes 
and nomadic Tribes by 
Sbri Haribhau Radxxt (Res.)-WtdxJrawn 
(Deb. 16, Vol. XXXVI, 19-12-2(08) 
Col. 524-25 

Jiada" Shri Naveen 

Allotment of2-G Spectrum 
(Deb. 4, Vol. XXXV, 20-10-2008) 

Shortage ofTrained Pilots Col. 284-85 
/ (Deb. 15. Vol. XXXVI, 11-12-2(08) Allotment ofCGHS Flats in Delhi 

Col85-86 (Deb. 16. Vol. XXXVI, 19-12-2(08) 
Shortage of Uraniwn for Nuclear Power Col 252-53 

Plants 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.I94-9S 

Skill Development of War Widows 
(Deb. 12, Vol. XXXVI, 15·12-2008) 
Col. 427 

AME Institutes in the Country 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 77-78 

Attaching Properties of Tax Evaders 
(Deb. II, Vol. XXXVI, 12-12-2(08) 
C.oI.99 

Street Children Ban on Shipments 
" (Deb. 11, VoL XXXVI, lJ.-i2·200ll) (Deb. 18, Vol. XXXVI. 23-12-2(08) 

Col 194 Col. 373-74 

Survey on Comlption in Judici.uy 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col.3l6 

Talks '¥ith Nepal on Kosi Dam 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 709-10 

CEPA with Sri Lanka 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 747-48 

Complaints of Disabled 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 267-68 
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Conference of Sports Ministers 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 346 

Cooperation in Small and Medium 
Enterprises 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.615-19 

Ec:o-Clubs 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.618-19 

Educational Aid for Cultural Education 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 295 

Effect of Coal Mines Dust on Human 
Health 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.616-17 

Expenditure by SAl 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 259-62 

Export of Bicycles 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 4(J6.()7 

EyeBanks 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 430-32 

Facilities to Disabled Persons 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 201-02 

FDI in Housing Sector 
(Deb. \I, Vol. XXXVI, 12-12-2008) 
Col. 258-362 

Fire in Fields 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 202-03 

Grain Storage and Preservation 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 150 

Hindi Education to Foreigners 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoJ.248 

Hovering of Aircraft over Delhi and 
Mumbai 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 195-96 

Inclusion of Additional Beneficiaries 
under IGNOAPS 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.75-TI 

Indo-Pak lointAnti-terror ~echanism 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 165-66 

Infrastructural Development for Exports 
(Deb. 18, Vol. XXXVI, 23~12-2oo8) 
Col. 506-10 

10int Military Exercise 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 172-73 

Marketing of India's Space Services 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.404-05 

Measures to Check Naxal Activities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 10-21 

Mid Day Meal Programme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 275-TI 

Missile Development Programmes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 195-96 

Modifications in NREGS 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 205-06 

Monitoring ofNREGS 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. J98-20f! 

Motion ot Confidenv.; ir.ne Council ot 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2003) 
Col. 140-44 

Overcrowding at Booking Counters 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 132-33 
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Pension to Retired Sportspersons 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 880-82 

People Suffering from Mental Disorder 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 115-16 

PM's visit to Foreign Countries 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.~ 

Postal Savings Scheme 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 3740 

Pre-flight Medical Test for Pilots 
(Deb. 10, Vol. XXXV, 1l~12-2008) 
Col. 34345 

Progress in Earth Sciences Research 
(Deb. 13, VoL XXXVI, 16~12~2008) 
Col. 397-99 

Promotion of Technology Transfer 
(Deb. 18, Vol. XXXVI, 23-12-2O(8) 
Col. 243-44 

Selection of MPs for International 
Ministerial Delegations 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 253-54 

Study ofTropical Climate 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1302 

Tax Concession to Cruise Liners 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 454-55 

Total Sanitation Campaign 
(Deb. 14, Vol. XXXVI, 17-~2-20,lfj) 

Co1.36~7 

Tourism Offi~es 
(Deb. 7, VoL XXXV, 23-10-2008) 
Col.3i2-14 

Venezuela's Stake in Paradeep Refinery 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 62 

Village Grain Banks Scheme 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 428-32 

Violence against Minorities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 53-58 

Vision Document for NER 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 744-45 

Visit of Chinese Foreign Minister to India 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.511-12 

Welfare Fund for Emigrants 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 53-54 

Wind Energy 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 238-39 

Working ofNMDFC 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 80-83 

World Bank Study on Development of 
Natural Resources in NE-Region 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1369-70 

World Hindi Conference 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1134-36 

Jogi, ShriAjit 
ADBLoans 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 158-60 

Aditya Solar Shops 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 260-62 

Agricultural Production 
(Deb. 12, Vol. XXXVI, IS-12-2008) 
Col. 632 

Agricultural Subsidies 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 79-1 18 
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Allocation to Zoos/Zoological Parks 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 950-83 

Assistance to Drug Manufacturing 
Companies 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 195-96 

Assistance to Voluntary Organisations 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 287 

Ban on Advertisement of Liquor and 
Tobacco Products 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 605 

BPL FIII1JIer.j 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 563-72 

Captive Breeding of the Species 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1406-07 

Closure of Diamond Industry Units 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.414-15 

Development of Barren Land 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 220-24 

Dilapidated Condition of National 
Highways 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 109-16 

Establishment oflndependent Regulatory 
Authority 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 429-30 

Exploration of Resources : 
(Deb. 18. Vol. XXXVI, 23-12-2008) I 
Col. 473-74 

Export and Import of Agricultural Products 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 465-68 

Export ofHandicrafts 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 469-72 

External and Internal Debt 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 12-19 

FDllntlow 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 202-12 

Foreign Investment in Power Sector 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 368-70 

Funds for NCW 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 394 

Health Awareness Schemes 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 242-57 

Illegal Trade of Elephants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1008 

Impetus for Foreign Tourists 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 214-15 

Increase in Silk Production 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.165-&i 

Institute of Excellence 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 183-84 

Investment in Research and Development 
in Steel Sector 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 290-94 

Loss-making PSUs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 289-304 

Monitoring of ARWSP Projects by PRIs 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 122 

Mulberry Plantation 
(Deb. 4, Vol. XXXV. 20- J 0-2008) 
Col. 259-60 



382 LOK SABHA 

National Policy for the Disabled People I Training to Fanners 
(Deb. 15, Vol. XXXVI, 18-12-2008) (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 139-41 Co\.l69 

Pre-MatricIPost-Matric Scholarships ' Urban Development Projects 
(Deb. 13, Vol. XXXVI, 16-12-2oo8)! (Deb. 16. Vol. XXXVI, 19-12-2008) 

I 
Co1.273-76 i Col. 116-222 

Promotion of Agro and Rural Industries ! WB and ADB Loans for Power Projects 
(Deb. 5. Vol. XXXV, 21-10-2008)! (Deb. II. Vol. XXXVI, 12-12-2008) 
Co1.263-74 i Col. 456-58 

Proposals for Construction of Bridges I Welfare Fund/Scheme for workers 
(Deb. 6. Vol. XXXV, 22-10-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 154-57 I Col. 569--70 

Railway Projects in Chhattisgarh I Josbi. Sbri Pralbad 
(Deb. 10, Vol. XXXV, 11-12-2008) I Acquisition of Land for Railway Projects 
Col. 204-06 . (Deb. 15, Vol. XXXVI, 18-12-2008) 

Restoration of Heritage Sites Col. 264-65 
(Deb. 10, Vol. XXXV, 11-12-2008) Agricultural Ornithology 
Col. 406-07 (Deb. 17, Vol. XXXVI,22-12-2oo8) 

Right ofST and Forest Dwellers Col. 139 
(Deb. 11, Vol. XXXVI, 12-12-2008) Civil Aviation Agreement with European 
Col. 524 I Union 

Setting up of Bio-Gas Plants I (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. II, Vol. XXXVI, 12-12-2oo8)! Col. 21l-12 

Col 243-48 'I' Decline of Interest in Agriculture 
Smuggling of Wild Life Articles (Deb. 17, Vol. XXXVI, 22-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) I Col. 23 1-32 
Col. 1255-56 Demands for Supplementary Grants 

Special Scheme for Handloom Weavers! I (Railways)2008-09 
Artisans I (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 12, Vol. XXXVI, 15-12-2008) Col.383-84 
Col. 670-72 Depleting Coal Reserves 

Subsidy to Textile Processing Industries (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 12, Vol. XXXVI, 15-12-2008) Col. 126 
Col. 364-65 i Evaluation of Employment Generation 

Supply of Raw Material I Schemes 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 491-92 I CoI.20S-09 

Tea Production I Export oflron Ore 
(Deb. 18, Vol. XXXVI, 23-12-2008) I (Deb. is, Vol. XXXVI, 23-12-2008) 
Col. 271-74 I Col. 620-23 
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National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment Bill, 2oo8-Consid. and 
Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.66I~2 

Perfonnance Audit on NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoL353-55 

Poor Signals of Mobile Phones 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 282-83 

Power Supply from Central Grid 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 95-100 

Programme Generating Facility Centres 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 219 

Reproductive and Child Health 
Programme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 68-76 

Resolution on Women and Children 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col 333 

Resumption of Train Services on Gadag 
and Bagalkot Section 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 320-22 

Revival oflT Sector 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 257 

Shortage of LPG 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 32-38 

Unemployment Allowance under NREGS 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.412-13 

Upgradation of Hubli Airport 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Coi.178-79 

Kader Mohideen, Prot K.M. 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(DURI93) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 768-70 

Kalmadi, Shri Suresb 

Need to strengthen the Indian Air Force 
with additional manpower and new 
generation fighter aircrafts (MUR 377) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Co1.391 

Kanodia, Sbri Mahesh 

AIBP Assistance for Sardar Sarovar 
Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 105-06 

Allocation of Indus Water to Gujarat 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.210-11 

Allocation of Power to States 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. \00-\01 

Budgetary Provision for Gauge 
Conversion in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 21 1-14 

Compensatory Afforestation Works 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 335 

Construction of Gandhuli-Santalpur Road 
(Deb. 6. Vol. XXXV. 22-10-2008)"' 
Col. 81 

Criteria for Allocation of Coal to States 
(Deb. 6, Vol. XXXV, 22-10-2008) J' 

Col. 285-86 

Delhi-Mumbai Industrial Corridor 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 227-28 
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Development of Tourism in Gujarat I Surat Airport 
(Deb. 10, Vol. XXXV, \1-12-2008) (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 346-50 I Col. 182-83 

Foreign Technological Universities I Surat-Hama Railway Line 
(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 341-42 I Col. 266-67 

I 
Functioning of Police Forces I Karunakaran, Shri P. 

(Deb. 13, Vol. XXXVI, 16-12-2008) Activities taken under National Rural 
Co1.413-14 Health Mission 

Gauge Conversion between Bhiladi and (Deb. 6, Vol. XXXV, 22-10-2008) 
Samdari Col. 272-77 
(Deb. 10, Vol. XXXV, \I -12-2008) Admission ofDisabled Children 
Col. 205-06 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Jakhau Fishing Harbour Project Col. 224 
(Deb. 4, Vol. XXXV. 20-10-2008) Calamity relief to Kerala 
Col. 109-10 (Deb. 18, Vol. XXXVI, 23-12-2008) 

Memorial of Late Shri Monuji Desai Col. 376-77 
(Deb. 7, Vol. XXXV, 23-10-2008) I Central Processing of Loans in SBI 
Col. 323-24 I (Deb. 3, Vol. XXXV, 17-10-2008) 

Modified Shipbuilding Subsidy Scheme Col. 2()6.()7 
(Deb. 6, Vol. XXXV, 22-10-2008) Cheque Bounce Cases 
Col. 196 (Deb. 16, Vol. XXXVI, 19-12-2008) 

I 
National Jute Board Bill, 2006-(:onsid. I Col. 389-90 

and Pass I Development of New Harbours 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 920-211 . Col. 189-90 

New Railway Lines in Gujam Disease in Coconut 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 408-10 Col. 415-17 

Regulating Foreign University(s) Educational Facilities for Children of 
(Deb. 5, Vol. XXXV, 21-10-2008) I Unorganised LabourersIWorkers 
Col. 67-69 (Deb. 17, Vol. XXXVI, 22-12-2008) 

Setting up ofPCPIR in Gujanrt Col. 162 
I 

(Deb. 7, Vol. XXXV, 23-10-2008) \' Ezhirnala Naval Academy 
Col.l()6.()7 (Deb. 4, Vol. XXXV, 20-10-2008) 

Shifting of Headquarters of Salt i Col. 124-25 
Commissioner I Freedom Fighters Pension 
(Deb. 13, Vol. XXXVI, 16-12-2008) I (Deb. 5, Vol. XXXV. 21-10-2008) 
Co1.207~8 . Col. 348-54 
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Indo-US Bilateral Security Cooperation 
(Deb. 6, Vol. XXXV, 22-10-200S) 
Co1.332-33 

Indo-US Civil Nuclear Deal 
(Deb. 6, Vol. XXXV, 22-10-200S) 
Col. 12-13 

Integrated Education for Disabled Children 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Col. 14-20 

InvesttneIit ofEPF Money 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 348-49 

Irrigation Facilities in Tribal Areas 
(Deb. 17, Vol. XXXVI, 22-12-200S) 
Col. 198-201 

Micro Irrigation in Kerala 
(Deb. 4, Vol. XXXV, 20-IO-200S) 
Col. 230-3 I 

Modifications in NREGS 
(Deb. 3, Vol. XXXV, 17-10-200S) 
Co1.205.{)6 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-200S) 
CoI.IS5-92 

NAFED 
(Deb. 12. Vol. XXXVI, 15-12-2OOS) 
Col. 297-300 

Need to withdraw the decision to ptivatise 
the services provided under Integrated 
Child Development Services Scheme 
(MUR377) 
(Deb. 15, Vol. XXXVI, IS-12-2ooS) 
Col. 394-95 

New Trains for Kerala 
(Deb. 7, Vol. XXXV. 23-10-200S) 
Col. 212 

New Unit of HAL 
(Deb. 9. Vol. XXXV, 10-12-200S) 
Col. 195 

NREGS 
(Deb. II, Vol. XXXVI, 12-12-200S) 
Co1.21-35 

Railway Bridges 
(Deb. 15, Vol. XXXVI, IS-12-200S) 
Col. 21 

Review of the economic situation in the 
country (DUR 193) 
(Deb. 15, Vol. XXXVI, IS-12-200S) 
Col. 459-61 

SBI Branches 
(Deb. 3, Vol. XXXV, 17-10-200S) 
Col. 116-20 

Scholarship Programme for Minorities 
(Deb. 10, Vol. XXXV, 11-12-200S) 
Col.ll9-20 

Tourist Train Covering Kanyakumari to 
Goa 
(Deb. 7, Vol. XXXV, 23-1O-200S) 
Col. 103-04 

Violence against Minorities 
(Deb. 5, Vol. XXXV, 21-10-200S) 
Col. 53-5S 

Kaswan, Sbri Ram Singh 
Need to run express trains on Sadulpur 

(Rajasthan)- Hissar (Haryana) and 
Sadulpur-Delhi rail routes (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 575 

Train service between Delhi and Sadulpur 
(Deb. 10, Vol. XXXV, 1I-12-200S) 
Col. 214 

Kathiria, Dr. Vallabhbhai 
National Investigation Agency Bill, 200S 

and Unlawful Activities (Prevention) 
Amendment Bill, 2ooS-Consid. and 
Pass 
(Deb. 14, Vol. XXXVI, 17-12-200S) 
Col. 699-701 

National Pharmaceutical Policy 
(Deb. 15. Vol. XXXVI, IS-12-200S) 
Col. 4-5 
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Need to enact a law making military service 
compulsory for the youth in the country 
(MUR377) 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 292 

Kbaire, Shri Cbandrakant 
Afforestation by CIl 

Funds for Wildlife Protection 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.68~90 

Funds with Employees' Provident Food 
Organisation 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 555-56 

(Deb. 14, Vol. XXXVI, 17-12-2008) Grant of Mining Leases 
Co1.30~ (Deb. 18, Vol. XXXVI. 23-12-2008) 

Base Depots ofFCI Col. 371-72 

(Deb. 9, Vol. XXXV, 10-12-2008) Illegal Mining 
Col. 288-96 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Companies of Frauds From IFCI I Col. 138-39 
(Deb. 11, Vol. XXXVI, 12-12-2008) I Industrial Houses in Mining Sector 
Col. 361 I (Deb. 13, Vol. XXXVI, 16-12-2008) 

C I · t . P . T I CoI.402'{)3 omp am s agamst nvate elecom 
Operators I Irregularities in Coal-Transportation 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 49-50 Col. 883-84 

Customs House Clearing Agents Job Loss due to Closure oflndustries 
(Deb. II, Vol. XXXVI, 12-12-2008). (Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 499-500 I Coi.624-30 

Delay in Flight due to Fog Joint Parliamentary Committee on Wakf-
(Deb. 15, Vol. XXXVI, 18-12-2008) 6th to 8th Reports-Laid 
CoL 30 (Deb. 4, Vol. XXXV, 20-10-2008) 

Demand d ! Col. 620 
an Supply of Coal I 

(Deb. 9, Vol. XXXV, 10-12-2008) I JointParliamentaryCorrunitteeonWakf-
Col. 999-1000 9th Report-Laid 

Oem d/ I fS I (Deb. 7, Vol. XXXV, 23-10-2008) 
an saeo tee Col. 435 

(Deb. 10, Vol. XXXV, 11-12-2008) .. . 
CoL376-78 I liqUidation of Companies 

E . tal CI (Deb. II, Vol. XXXVI, 12-12-2008) 
nvtronmen earance to Projects in Col. 166 

Maharashtra 
(Deb. 9, Vol. XXXV, 10-12-2008) Manufacture of Fibre Glass lPG cylinders 
Col. 910 (Deb. 10, Vol. XXXV, 11-12-2008) 

Extraction of Coal from Abandoned Mines . I 
Col. 43 1-32 

(Deb. 6, Vol. XXXV, 22-10-200S) Medical Grants Commission 
CoI.IS4-S5 I (Deb. 14, Vol. XXXVI, 17-12-2008) 

Col. 389-90 
Financial Assistance to NGOs 

(Deb. 13, Vol. XXXVI, 16-12-2008) Mining in Captive Coal Blocks 
Col. 241-44 (Deb. 6, Vol. XXXV, 22-10-2008) 

Col. 74-76 
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Misleading Advertisements by Companies I Total Coal Reserve 
(Deb. 16, Vol. XXXVI, 19-12-2008) (Deb. 14, Vol. XXXVI, 17-12-2008)' 
Col. 225-30 . Col. 172-73 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 130-31 

National Highway Projects in 
Maharashtra 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1358 

New Coal-Distribution Policy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1123-26 

PHCslFamily Welfare Centres in Villages 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1258-59 

Production ofIron Ore 
(Deb. 10, Vol. XXXV, 11-12-2008) 

Unorganised Workers Social Security Bill, 
200~onsid. 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 618-22 

Khan, Shri Sunil 

Amendments in Notary Rules 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 279-280 

Backward Integration in Alloy Steel Plant, 
Durgapur 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 183 

Closure of Public Sector Enterprises 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 27S-76 

Col. 43-44 I Emissions of Greenhouse Gases 

Projects in Mining Sector 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 38-46 

Purchase of Land in Rajasthan 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 577-79 

Revamp ofFCI 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 374-75 

Revolving Fund for FCI 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 669-70 

Royalty Rates of Minerals 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 168 

Sale of Banned Drugs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 513 

Ship Breaking 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 197 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 122 

Export and Import ofiron Ore 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 476-80 

Futures Trading 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.50I-m 

Integrated Child Development Scheme 
(lCDS) 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 107-12 

lPOofBSNL 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.21J6.07 

Kolkata Airport 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.321-22 

National Mineral Policy 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 22 1-22 
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Need to check the spread of spurious 
drugs in the country (MUR 377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co\. 836 

Need to set up a Negotiating Forum for 
Regional Rural Banks in the country 
(377) 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Co\. 762 

Need to undertake modernization and 
expansion of Alloy Steel Plant at 
Durgapur. West Bengal (MUR 377) 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Co\. 576 

New Train from Durgapuno Howrah 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Co\. 88-89 

OverhaulofPDS 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Co\. 661-63 

Planning for Online Notary Applications 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 240-4 I 

Poor Signals of Mobile Phones 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co\. 282-83 

Procurement of Defence Equipment 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co\. 212-13 

Public Sector Vaccine Manufacturing 
Units 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 187-90 

Removing of Silt from the Durgapur 
Barrage 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 47-48 

Revival ofClosediSick Fertilizer Units 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 24-28 

Tax on Windfall BenefItS 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 371 

Work on NH-2 in West Bengal 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co\. 94-95 

Kbandelwal, Shri Vijay Kumar 
Arable Land 

(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL 59-62 

Concession to Male Senior Citizens 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL271 

Exodus of Scientists from DRDO 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.418 

Futures Trading 
(Deb. 9, Vol. XXXV. 10-12-2008) 
CoL 501-02 

Impact of Genetic Crops 
(Deb. 12. Vol. XXXVI. 15-12-2008)· 
Col. 335 

Impact ofGM Crops on Climate Change 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 180-81 

Rashtriya Krishi Vikas Yojana 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
CoL 166-67 

Rise in Crime 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 166-86 

Shortage of Uranium for Nuclear Power 
Plants 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 194-95 

University Status to Kendriya Hindi 
Sansthan 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 195 

Khanna, Sbri Aviauh Raj 

Appointments on Compassionate 
Grounds . 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Co\. 370 
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Assistance for Youth and Sports 
Programme in Punjab 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 69-71 

Deficiency oflodine among Children 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 182 

E-Ticketing 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 66-67 

Fake Educational Institutions 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 277-79 

Hindus as a Minority CommUnity 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 324-26 

Installation of Mobile Jammers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 185-86 

Investment by Arab Countries 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 76-86 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 144-46 

Need to extend social security benefits to 
the taxpayers in the country (MUR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 378-79 

Need to reduce the nwnber of Government 
Holidays (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 

. CoL 292 
Overloading of Air Traffic Control 

(Deb. 7, Vol. XXXV, 23·10-2008) 
Col. 111-13 . 

Sale of Wheat in Open Market 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 6 

Smuggling on Indo-Nepal Border 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 256-62 

Social Security and Insurance for Tribals 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 244 

Unc laimed Amount in Post Offices 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 99-102 

Vacant Posts in Postal Department 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 380-81 

Khan-enthan, Shri s.K. 
Adequate Availability of Iodised Salt 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 178-79 

Allocation to Zoos/Zoological Parks 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 950-83 

Appointment of Notaries 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 76-80 

Award in the Field of Afforestation 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1370-71 

Cargo Handling Facility at Chennai Pon 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1303~ 

Casualties of Soldiers at High Altitudes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 413 

Central Universities Laws (Amendment) 
Bill, 2008-Consid. and Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 540-42 

Civic Conditions of Delhi 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 223-25 

Collection of Labour Cess 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 53-56 

Coverage of Rashtriya Swasthya Bima 
Yojana 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 409-1 1 
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Creating of Database 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.7n 

Demands for Supplementary Grants 
(Railways) 2008-2009 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 387-89 

Demands for Supplementary Grants 
(General) 2008-2009 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoL 487-88 

Directions on Crowd Management 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 751-54 

Discharge of Army Personnel on Health 
Ground 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL 220-21 

Electronic International Money Order 
Service 
(Deb. 12, VoL XXXVI, 15-12-2008) 
Col 657 

Employment Opportunities in Agriculture 
Sector 
(Deb. 17, VoL XXXVI, 22-12-2008) 
Col.I~17 

English Language Mandatory for Career 
in Flying 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col.295-96 

Exodus of Scientists from ISRO 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 651-52 

Exploitation of Indian Workers Abroad 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 18-20 

Export of Finished Leather 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 365-69 

Facelift of Ring Railway, Delhi 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 272 

Fishing Harbours 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 501-02 

Flower Auction Centres and Centres for 
Perishable Cargo at Airports 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 719-20 

Fuel Surcharge from Air Passengers 
(Deb. 7, Vol. XXXV, 23-1 ~2008) 
Co1.314-15 

Functioning of Primary Health Centres 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoL 152-70 

Heritage Craft 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.6lJ7 

Hike in Freight Rates 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoL 83-84 

Identity Cards to Fishermen 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 172 

IFRS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col3I~11 

Incidents in Mumbai Suburban Trains 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 201-02 

Incidents of Snake and Monkey Bites 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 843-45 

Increase in the Strength ofITBP 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 647-48 

Indian Household Service Workers 
Abroat! 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 113942 

Indian Students Stranded in Beijing 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 263-64 
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Installation of Solar Water Heaters in Govt. I 

Quarters 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 452 

National Jute Board Bill, 2006-{;onsid. 
and Pass 
(Deb. 5, Vol. XXXV, 21- 10-2008) 
Co1.912-14 

Job Stress amongst PMF Personnel National Urban Regulatory Authority 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 38-39 Col. 159-160 

. Joint Military Exercise 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 172-173 

Law Universities/Colleges 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 387-88 

Legislation for the Overall Development 
of Persons Belonging to Denotified 
Tribes and nomadic Tribes by Shri 
Haribhau Rathod (Res.)-Withdrawn 
(Deb. 16, Vol. XXXVI, 19-12-2008) I 
Co1.517-19 

Loss to Fruit Growers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 108-109 

Losses Suffered by Bharat Heavy Plate 
and Vessels Limited 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 45 I-53 

Merger of Steel Companies 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 172-74 

National Waterway (Talcher-Dharma 
Stretch ofRivers, Geonikha1i-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) BilL 2006 and 
National Waterway (Kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) Bil1,2006--C0nsid. and 
Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 488-91 

Need to confer • Bharat Ratna' Award on 
Dr. M. Karunanidhi, Chief Minister of 
Tamil Nadu (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 288 

Need to increase the Minimum Support 
Price of sugarcane (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 569-70 

Mobile Raw Material Centres Need to release additional power to 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Tamil Nadu and expedite the setting 
Col. 537-38 up of proposed power projects in the 

Motion of Confidence in the Council of State (MUR 377) 
Ministers (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 2, Vol. XXXV, 22-07-2008) Col. 830-31 
Col. 172-78 . . I Need to revamp the legal education system 

Nano MISSion and prevent the recurrence of violent 
(Deb. 13, Vol. XXXVI, 16-12-2008) incidents in law colleges (MUR 377) 
Col. 97-103 (Deb. 12, Vol. XXXVI, 15-12-2008) 

National Investigation Agency Bill, 2008 and Col. 730-31 
Unlawful Activities (Prevention) 
Amendment Bill, 2003-C0nsid. and Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 671-73 

New Technology Regarding ATMs 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 258 
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Night Landing Facilities at Airpon(s) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 401 

NilgiriTea 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.305-{)6 

Norms for Setting up Non-Polluting 
Industries 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 405 

NREGS 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col.3l 

NTCMil1s 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 243-49 

Pay and Service Conditions of University 
Teachers 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 122-25 

Plantation along National Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 867-72 

Popularisation ofEnergy-efficient Devices 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 94-95 

Posts Lying Vacant in CBI 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 923-25 

Projects under PMGSY 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 358-59 

Promotion of Leather Industry 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 163-65 

Proposal to Extend the LTC Scheme to 
other Destination 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 367 

Protection ofHirnalayan Glaciers 
(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 628-32 

Protection of Trees in NDMC Area 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 96-97 

Rajiv Gandhi Centre For Biotechnology 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 246-47 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 661-63 

Recovery of Loans through Muscle Power 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 78-79 

Reduction in Crude Oil Prices 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 308-\0 

Relaxation of Norms for Establishing 
Colleges 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 254-55 

Review of the economic situation in the 
countty(DUR 193) 
(Deb. IS, Vol. XXXVI, \8-12-2008) 
Col. 477-78 

Salaries of Anganwadi Workers 
(Deb. II, Vol. XXXVI. 12-12-2008) 
CoI.521-22 

Sanitation Performance 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 340-42 

Scholarship Scheme 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 404-05 

Science and Engineering Research Board 
Bill, 2008-Consid. and Pass 
(Deb. 11. Vol. XXXVI, 12-12-2008) 
CoI.62~22 

Setting up of Airport Economic Regulatory 
Authority 
(Deb. 7, Vol. XXXV, 23-10·2008) 
Col. 87-88 
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Setting up of Export Promotion Council 
forTelecom Sector 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Co1.214-15 

Setting up of Innovation Centres 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 501 

Smuggling of Apples 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.60I'()3 

Spread of Hand-Foot Mouth Disease 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 325-26 

State-owned Cable TV Corporation 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 103-04 

Theft from National Library of Kolkata 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 67-68 

Traffic Congestion at Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.17~71 

Train Protection Warning System 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 202'()3 

University for NRls 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 113-14 

Unorganised Workers Social Secwity Bill, 
2008---Consid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.65J-53 

Funds for Consumer Movement 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 163-66 

Need to enforce the rules of Canteen 
Stores Department (CSD) facilities in a 
uniform and transparent manner (MUR 
377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 732 

Koshal, Sbri Ragbuveer Singh 

Allotment of Spectrum 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 166-167 

. Amendment to MTP Act 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1355-56 

BPLList 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 365-66 

CII Survey on Cost and Rate of Interest 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 646-47 

Closure of Atomic Power Plants 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 147-48 

Collapse of Flyover/Bridges under 
Construction 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1365-68 

Committee on Wages and Service 
Conditions 
,D.:i.J. Ii', Vol. XXXV!. 22-1'l·::'(,\1)8) 

Welfareftmdforrmigrants Col. ilS-16 
(Deb. 6. Vol. XXXV. 22-10-2008) . Congt'Stivr.inTeJecomNetwork 
Col. 53-54 (Deb. 4, Vol. XXXV, 20- I 0-2008) 

KoIi,ShriRamswaroop Col.512-16 

DDA Housing Scheme 2008 
(Deb. 3, Vol. XXXV, 17-10-2008) i 
Col. 94-95 ! 

Conservation of Ground Water 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 50-56 
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Construction of By-Passes and Bridges I Fixing of time for New Passenger Trains 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 63-70 Col. 260-66 

Construction ofUnder-Bridges at Railway 
Crossing. Kota Junction 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 202 

Conversion of Basic Telephone 
Equipments 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col 533-36 I 

Foodgrains Stolen from Trains 
(Deb. 7. Vol. XXXV. 23-10-2008) 
CoL 369-72 

Funds Released for Kota Medical College 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1129-30 

Gross Domestic Product 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.510-11 Corruption in Judiciary ! 

(Deb. 11, Vol. XXXVI. 12-12-2008) ; Guidelines on Registration of FIR 
Col. 179-80 i (Deb. 13, Vol. XXXVI, 16-12-2008) 

I. . Op" i CoI.103..()4 Dec me in Busmess tUDlsm i 
(Deb. 18. Vol. XXXVI. 23-12-2008) 'I Increase in Infiltration from across the 
Col. 283-84 I Border 

I (Deb. 4. Vol. XXXV. 20-10-2008) 
Decline in Industrial Output I Col. 361-62 

(Deb. 5. Vol. XXXV, 21-10-2008) I 
Col 657-60 I India's Voting at UNO against Iran I (Deb. 9. Vol. XXXV, 10-12-2008) 

Decongesting Delhi I Col. 1300-01 
(Deb. 16. Vol. XXXVI. 19-12-2008) lind . I H . R '1 Sect 
~~ ~~m~ or 

I (Deb. 18, Vol. XXXVI, 23-12-2008) 
Difference in Prices . Col. 362~3 

(Deb. 9, Vol. XXXV. 10-12-2008) I Investment made by Financial Institutions 
Col. 45U2 I (Deb. 3. Vol. XXXV, 17-10-2008) 

Disposal of Heritage Coaches and Articles, Col. 77-78 
(Deb. 15, Vol. XXXVI. 18-12-2008) ! Irrigation Projects 
Col. 200-0\ j (Deb. 9, Vol. XXXV, 10-12-2008) 

Energy from Fusion Technology I Col. 445-50 
(Deb. 14, Vol. XXXVI. \7-12-2008) I KaiIashMansarovarPilgrimage,2008 
Col. 104-06 , (Deb. 6, Vol. XXXV. 22-10-2008) 

Establishment of Oncology Department I Col. 236 
in Medical Colleges I Medical, Dental and Nursing Colleges 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.Q\3-16 Col. 550-66 

Facilities to Amarnath Pilgrims I Mobile Towers 
(Deb. 13. Vol. XXXVI, 16-12-2008) I (Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 264-65 Col. 260-84 

I 
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Modernisation ofKota Railway workshop 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 449-50 

Monitoring ofDTH Service 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 157-58 

NREGS 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 2 1-35 

Passenger Train Between Udaipur and 
Kola 
(Deb. 7, Vol. XXXV, 23-10-2008) I 
Col. 89 

Pending Claims under NAIs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 186-90 

PNG Connections in Metro Cities I 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 122-24 

Private Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 192-95 

Railway Quarters in Kota Division 
(Deb. \0, Vol. XXXV, 11-12-2008) 
Col. 59 

Release ofForest Land 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 179-82 

Rights of Consumers 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 196-97 

Sarva Shiksha Abhiyan 
(Deb. 14. Vol. XXXVI. 23-12·2008) 
CoI.492.QQ 

Special Package to Various States 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 686-87 

Suicide Cases 
(Deb. 5. Vol. XXXV, 21-10-2008) I 
Col. 6 19-26 ; 

Survey on Business Confidence Index 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 254-55 

Telecasting of Cricket Match 
(Deb. 5, Vol. XXXV, 21-10-20(8) 
Col. 295 

Terrorist Infrastructure in Pakistan 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 119-20 

Training to Customer Care Officers 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 294-95 

Various Schemes by BSNL 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 344-48 

Vehicle TheftS 
(Deb. 18, Vol. XXXVI, 23-12-20(8) 
Col. 580-606 

WB Estimate on Global Poverty 
(Deb. II. Vol. XXXVI, 12-12-2008) 
C~1.568-69 

Kriplani, Shri Sricband . 
Admission of Students in KVs . 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 23 1-33 

Allocation for Education 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 394-95 

By-passes Around Jaipur 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 134-35 

Need to introduce a national Sind hi 
Television Channel and promote 
telecasting of Sindhi based 
programmes in thecountry(MUR 3n) 
(Deb. 5, Vol. XXXV. 21·10-2001) 
Col. 835 

Production of Steel 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 113-18 
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Shonage of Class Rooms i Development of Rural Retail Outlets by 
(Deb. 18, Vol. XXXVI. 23-12-2008) I IOC 
Col. 656-57 ' (Deb. 15. Vol. XXXVI, 18-12-2008) 

Special status to States under AIBP 
Programme 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 24-25 

Krilhaa, stari Vijoy 
Agriculture Production 

(Deb. 9, Vol. XXXV, 10-12-200B) 
CoI.4J4.44 

Amendment in IPC 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.2S9 

Amendment in the Immigration Laws by 
U.K. 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 37S-76 

Area under Oilseeds and Pulses 
Cultivation 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.26-2B 

Assistance to Labour Intensive Industries 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
ru.524-2S 

Assistance to Minority Communities 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 275 

Barb Thennal Power Project 
(Deb. 3, Vol. XXXV. 17-10-2008) i 

CoI.III-13 I 

Consumption of Chemical f'ertilizer.. 
(Deb. 7, Vol. XXXV, 23-\(I-~068) 
CoI.ISI-84 

Crops IItSUl'llllCe Scheme 
(Deb. 12, V,,, XXXVI. 15-12-20(8) 
CoI.317-7.4 

Demand and Supply of Power 
(Deb. II. Vol. XXXVI. 12-12-1008) 
Col. 37""8 

Col. 270-71 

Development of Tourism in Bihar and 
.Uttar Pradesh 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 208-09 

Funding From United Nations under WCD 
Schemes 
(Deb. II, Vol. XXXVI, 12-12-200B) 
CoI.J66.67 

Hike in the Prices of Oil 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 247-48 

Hoarding of Foodgrains 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 237-41 

Import of Edible Oil 
(Deb. 12. Vol. XXXVI, 1S-12-2008) 
CoI.2S8-60 

Import of Steel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.429-3 I 

Indo-UNICEF Agreement on HIV/AIDS 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.412 

Infiltration on Indo-Nepal Border 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 386-87 

Live-in RelatiOnship 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 320-21 

Livestock Poliq 
(Deb 11. Vol. XXXVI. 15-12-2008) 
Col. 51)1-93 

Losses Due to Breach of Kosi River 
(Deb I). Vol. XXXV. 10·12-201l81 
Col..:I25-16 
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Medical Centres at Airport Terminals 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 184--85 

New Code for Advertisements 
(Deb. 14, Vol. XXXVI, 17.12-2008) 
Col. 63-64 

Overcrowding at Booking Counters 
(Deb. \0, Vol. XXXV, 11·12-2008) 
Col. 132-33 

Per Head Expenditure on Health in India 
and China 
(Deb. 9, Vol. XXXV, 10-12·2008) 
Col. 889-96 

Performance Audit on NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 353·55 

Post Harvest Wastage 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 419-21 

Setting up of Federal Bureau of 
Investigation 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 308-09 

Small and Medium Enterprises in States 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 606-10 

Special Sanitation Programme 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 386-87 

Wholesale Price Index 
(Deb. 13, Vol. XXXVI, 16-12·2008) 
Col. 195-96 

Krislaudas, Sliri N.N. 

Activities taken under National Rural 
Health Mission 
(Deb. 6, Vol. XXXV, 22·10-2008) 
Col. 272-TI 

Appointment ofExtra-Departmental Staff 
Prevention of Avian FLU (Deb. 17, Vol. XXXVI, 22-12-2008) 

(Deb. 6, Vol. XXXV, 22-10-2008) CoI.I89-90 

Col. 154 I Assistance to Rubber Fanners 
Price Hike of Petrol, Diesel and LPG (Deb. 13, Vol. XXXVI, 16-12-2008) 

(Deb. 7, Vol. XXXV, 23-10-2008) Col. 63-66 
Col398-400 

Primary Health Centres 
(Deb. 14, Vol. XXXVI, 17·12-2008) 
Col. 293-94 

Production and Sale of Khadi Products 
(Deb. 18, Vol. XXXVI, 23.12.2(08) 
Co1.325·39 

Radbakrishna Committee Report 
(Deb. 12, Vol. XXXVI, 15-12·2008) 
Col. 475-76 

Reduction in Crude Oil Prices 
(Deb. 7, Vol. XXXV, 23.10-2(08) 
CoI.JOB-I0 

s.meSexMarriages 
(Deb. 16, Vol. XXXVI, 19-12·2008) 
Col.25UO 

Commission for ED Employees in Postal 
Department 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 159-61 

Committee on Subordinate Legislation-
22nd and 23rd Reports--Presented 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 522 

Demands for Supplementary Grants 
(Genend) 20()8.()9 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 905-06 

Demands for Supplementary Grants 
(General) 2008-2009 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Co1.457~ 
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Disease in Coconut 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 328'-29 

ICDS Projects 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Co1.8S-98 

Krishnaswamy, Sbri A. 
National Investigation Agency Bil~ 2008 and 

Unlawful Activities (Prevention) 
Amendment Bill, 2OO8--Consid. and Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 633-35 

Railway Bridges 
National Games and Athletic Meet (Deb. IS, Vol. XXXVI, 18-12-2008) 

(Deb. 14, Vol. XXXVI, 17-12-2008) Col. 22 
Col 100 Recent Terrorist Anack in Mumbai 

Providing ofFactBmfos to Kerala I (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) I Col. 596-@O 
Col. 12~2\ Unorganised Workers Social Security Bill, 

. k' M ba' I 2oo8-Consid. 
RecentTerronstAttac In um I (Deb. 13, Vol. XXXVI, 16-12-2008) 

(Deb. 10, Vol. XXXV. 11-12-2008) Col. 6\3-18 
Col. 67S-n 

Kumar, Sbrimatl Meira 
Setting up of Mini-Tea Processing! Legis1ationfortheOverailDevelopmcntof 

Factories Persons Belonging to Denotified Tnbes 
(Deb. 5, Vol. XXXV, 21-10-2008) and Nomadic Tribes by 
Col. 317-18 Shri Haribhau Rathod (Res.)-

Upgradation ofNH-213 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 134 

Krlsha8.., Dr. C. 

Withdrawn 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 53S-39 

Kupputallli, Shri C. 
Committee on Estimates-Elcc;tion 

Central Universities Laws (Amendment) (Deb. II, Vol. XXXVI, 12-12-2008) 
Bill, 2008-Consid. and Pass Col. 596-98 
(Deb. 7, Vol. XXXV, 23-\0-2008) Estimates Committee-18th Report-
Col. 542-43 Presented 

Motion of Confidence in the Council of I (Deb. 4, Vol. XXXV, 20-10-2008) 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col 131-34 

Col. 615 
Estimates Committee-19th and 20th 

Reports-Presented 
(Deb. 14. Vol. XXXVI, 17-12-2008) 

Recent Terrorist Attack in Mumbai Col. 479-80 
(Deb. 10. Vol. XXXV, 11-12-2008) ExponCredit 
COI.6SS-S6 (Deb. 3, Vol. XXXV, 17-10-2008) 

Standing Committee on Personnel, Public Col. 99 
Grievances, Law and Justice Fund-based and Non-fund-based limit 
(Deb. 16. Vol. XXXVI, 19-12-2008) I (Deb. 14. Vol. XXXVI. 17-11.-2008) 
Col.413 Col. 140 
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Regularisation of Petrol Pumps 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 100-01 

Review of the economic situation in the 
country (DUR 193) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 432-33 

Implementation of Probation of Offenders 
Act, 1958 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 176-78 

Janani Suraksha Yojana 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 898-904 

Kurup, Adv. Suresh Literacy among Women 
Am dm ts t th D· b'I' L I (Deb. 18, Vol. XXXVI, 23- I 2-2008) en en 0 e lsa I ny aws 

(Deb. 10. Vol. XXXV, 11-12-2008) Col. 65-67 
Col. 198-99 Literacy in India 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col611-13 Availability of Auxiliary Nurse Midwives 

(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 1330-3 I National Pharmaceutical Policy 

Bio-Diversity Act, 2002 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 401-02 

(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 6 

National Urban Health Mission 
(Deb. 6, Vol. XXXV, 22-] 0-2008) 

Coverage under SSA Col. 206 
(Deb. 13, Vol. XXXV], 16-12-2008) Pregnancy Death amongst SCslSTs 
Col 34142 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Custodial Deaths Col. 354-56 
(Deb. S, Vol. XXXV, 21-]0-2008) 
Col. 363-90 

Public Healthcare Infrastructure under 
NRHM 

Electoral Reforms Commission Bil~ 2006- (Deb. 6, Vol. XXXV, 22-10-2008) 
Contd. Col. 261 
(Deb. II, Vol. XXXVI, 12-I 2-2008) 1 Repeal of Section 377 oflPC 
Co\. 691-93 I (Deb. 13, Vol. XXXVI, ]6-12-2008) 

Enrolment and Drop-out Rate Col. 196-97 
(Deb. 13, Vol. XXXVI, 16-12-2008) Scholarship and Book Bank Scheme 
Col. 282-83 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Essential Drugs in the Hospitals 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co\. 76 

Functioning of Public Health System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co\. 24749 

HN/AIDSBill 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1117 

Hwnan Trafficking 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 199-200 

Col. 471-72 
Setting up of World Class Universities 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co\. 28 

Shortage of Teachers 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 483-86 

Kusmaria, Dr. Ramkrlsbna 

Demands for Supplementary Grants 
(General) 2008-09 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 893-94 
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Supply of Diesel to Transport 
Corporation Industries/Private 
Construction Companies 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 200 

Tenders for Transportation of Pctroleum 
Products 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 106 

Labiri. Shri Samik 
Indian Maritime University Bill, 2007-

Consid. and Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 942-47 

Lalan, Sbri Rajiv Ranjan SiBcb 

Consumer Price Index 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 205..()6 I 

Depreciation in Value ofRupcc 
(Deb. 3, Vol. XXXV, 17-10-2008) I 
Col 234-35 

Energy Requirement 
(Dcb. 3, Vol. XXXV, 17-10-2008) 
CoI.26~ 

Impact ofBank.ing Crisis ofUSA 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col 73-75 

Integrated Energy Policy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 541-42 

Investment made by Banks Abroad 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 195 

lSI Activities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 347-48 

Nuclear Power Contracts to US based 
Companies 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 742 

Profit Earned by Public and Private Gas 
Companies 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 324-26 

Review oflndo-Nepal Treaty 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 105 

Subsidy on Fertilizers 
(Deb. 7, Vol. XXXV, 23.10-2008) 
Col. 129-30 

Lalu Prasad, Sbri 

Appropriation (Railways) No.4 Bill, 
200S-lnt., Consid. and Pass 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 411 

Demands for Supplementary Grants 
(Railways) 2008-2009 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 829 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 382 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 75-87 

Railways (SecondAmendmcnt) Bill, 2008 
-Int. 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 623-24 

Lu .... n, Sbrbnati SusIIeeIa Ba.pru 

Cost Audit Reports 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 133-58 

FDI in Defence Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 161 

Over·lnvoicing by Pharmaceutical 
Companies 
(Deb. IS, Vol. XXXVI, 18-12·2008) 
Co1.214-I5 
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Private Sector in Nuclear Energy I Conversion of Central Telegraphic Offices 
(Deb. 6, Vol. XXXV, 22-10-2008) ! (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 334 Col. 317 

School Drop-out Girls . Demand for New Trains in Gujarat 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 10, Vol. XXXV, 11-12-2008) 
Col.25S-56 CoI.314 

Setting up of IITs in Private-Public Deposits by NRls 
Participation Mode (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) Col. 202-03 
Col. 225 Dredging in Rivers and Canals 

Libra, SardarSukhdev Sinth I (Deb. 9, Vol. XXXV, 10-12-2008) 
Central University Status to Punjab CoI.498-SOO 

University Growth of Software Export 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 187-18 Col. 298 

Express Link between Historic Sikh Horticulture Park 
Shrines in India and Pakistan (Deb. 17, Vol. XXXVI. 22-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) Col. 169 
Col. 929 I Increase in Capacity ofNIFT 

Restrictions on Entering India (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. S, Vol. XXXV, 21-10-2008) Col. SOl 
Col. 220 

Trade with Singapore 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 245-46 

MIIdaaI. SAlri VlkralUbaI Arj •• bIaai 
Aahar Exhibition 

-(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 427 

Activities ofVigyan Prasar 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 314 

Amendments in Notary Rules 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 279-80 

ATMs Centre 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 437 

Computer Facility for Police Stations 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 645 

Indian Institute of Corporate Affairs 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 227 

Irrigation Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 445-SO 

Loans by Public Sector Banks for Rural 
Housing Schemes 
(Deb, 3, Vol. XXXV, 17-10-2008) 
Co1.105.()6 

LPG Cylinders to BPL Families in Gujarat 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col.214 

Mineral Water Production 
(Deb. 10, Vol. XXXV, \1-12-2008) 
Col. \18 

Mines Technology Course in Engineering 
Colleges 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 525 
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National Institute of Design 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 343-45 

NGOs Assisted by CAPART 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 553-64 

Crime Against Women 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 116-18 

Crime against Women, Children and 
Female Foreigners 
(Deb. 5, Vol. XXXV, 21-10-2008) 

Planning for Online Notary Applications Col. 390-64 
(Deb. 3, Vol. XXXV, 17-10-2008) Cultivable Land 
Col. 240-41 (Deb. 4, Vol. XXXV, 20-10-2008) 

Col. 457458 Port Management Course in Universities 
(Deb. 18, Vol. XXXVI, 23-12·2008) 
Col. 653-54 Eco-Friendly Organisms 

Post Office RecWTing Deposit Scheme 
(Deb. 17, Vol. XXXVI, 22-12·2008) 
Col. 193-95 

Production of Rail Coaches by BEML 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 229 

R&D Project on Banana and Mango 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL 213 

Railway Bridges 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 15-22 

Reduction in STD call rates 
(Deb. 4, Vol. XXXV, 20-10·2008) 
Col 436-38 

Setting up of Engineering Degree Colleps 
(Deb. 13, Vol. XXXVI. 16-12.2008) 
Col. 144-56 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 59 

Import of Essential Commodities 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.33-35 

Intelligence Inputs and Terrorist Attacks 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 4749 

Maternal Mortality and Nco-Natal Deaths 
(Deb. 9, Vol. XXXV, 10·12·2008) 
Col. 123-30 

Recruitment Process inArmtd Forces 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 122-23 

Regulating Tolevision Content 
(Deb. 5, Vol. XXXV, 21.10·2008) 
CoL 21·32 

Training to Fannon Review of the economic situation in the 
(Deb. 17, Vol. XXXVI, 22-12.2008) country (DUR 193) 
Col. 169 . (Deb. 15, Vol. XXXVI. 18-12-2008) 

MahajaD,Shri_tlSumltra I . ~1.46.1-64. . 
Amendments in Central Labour Laws ' Rismg Comes III Delhi 

(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 271-72 . Col. 321-26 

Census ofNationaJ Bird Peacock 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col986-94 

Rural Courts 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 67-68 
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Standing Committee on Social Justice and I 
Empowerment-Col. 382 36th to 
38th Report-Presented 
(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 822-23 

Standing Committee on Social Justice and 
Empowerment-39th to 41 st Reports-
Presented 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.411 

Village Oriented Post Offices 
(Deb. 12, Vol. XXXVI, IS-12-2008) 
Col. 181-82 

Wages under NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. II 

Mabalia, Shri Subbasb 
Assistance to the Municipalities in 

Rajasthan I 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.I~2 

Bills from State Government 
(Deb. S, Vol. XXXV, 21-10-2008) 
COJ.S62-9S 

Bilaspur Irrigation Project 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 386 

Demand for New Trains for Rajasthan and 
TamilNadu 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoJ. 330-3 I 

External Affairs Minister's visit to the Gulf 
Countries 
(Deb. 9, Vol. X~XV, 10-12-2008) 
COJ.130S 

Facilities for Women Scientists 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 408 

Financial Assistance for Development of 
Science Laboratories 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoJ.239-41 

Financial Assistance for Primary 
Education 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 374 

Food Processing Industries in Rajasthan 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 124-26 

Foreign Funding for Tribal Empowerment 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
COI.2SS-S6 

Huda Committee Report on Mineral 
Concession 
(Deb. 13, Vol. XXXVI, 16-12-2008) 

CGHS Facilities to Common Man Col. 156-57 
(Deb. 9, Vol. XXXV, 10-12-2008) KasturbaGandhi Balib Vidyalayas 
Col. 912 (Deb. S, Vol. XXXV, 21-10-2008) 

Closure of Atomic Power Plants Col. S98-99 
(Deb. 14, Vol. XXXVI, 17-12-2008) Loss of Crops due to Natural Calamities 
Col. 147-48 (Deb. 9, Vol. XXXV, 10-12-2oo8) 

Commercial Production of Oil 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.434-3S 

Compensation for Failure of Sterilization 
Operation 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 777-810 

Col. 192-93 
Mining of Asbestos 

(Deb. S, Vol. XXXV, 21-10-2008) 
Col.23S 

Mixing ofNaptha with Petrol 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 241 
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National Food Security Mission 
(Deb. 12. Vol. XXXVI. IS-12-2008) 
Col. 221-22 

Regional Publicity Offices 
.(Deb. 9. Vol. XXXV, 1()"12-2008) 
Col. 1371-72 

National Highways Patrolling Scheme 'ROBs in Rajasthan 
(Deb. 9. Vol. XXXV. 10-12-2008): (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 691-700 ! Col. 65 

Non-Availability of Forestry Data 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 896-98 

Non-Recognition of Degree of DEC 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 169 

Scarcity of Funds for Agricultural 
Universities 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col.16~ 

Setting up of CNG/LPG Outlets in 
Rajasthan 

Non-Seed Component Money I (Deb. 7. Vol. XXXV, 23-10-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) i Co1.I07-08 
Col. 45 I-52 • Shonage of Class Rooms 

Per Capita Availability of Water : (Deb. 18, Vol. XXXVI, 23-12-2008) 
(Deb. 4, Vol. XXXV, 20-1()..2008) I Col. 656-57 
Col. 249-50 : Students going Abroad 

Production of Coking and non-Coking (Deb. 13, Vol. XXXVI. 16-12-2008) 
Coal Col. 244-45 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 114 Sugarcane Production 

(Deb. 12, Vol. XXXVI. 15-12-2008) 
Production of Crops Col. 302~3 

(Deb. 12, Vol. XXXVI, 15-12-2008) Trains from Delhi. Sarai Rohilla Railway 
Col. 571-74 

Progress in E-Govemance Projects 
(Deb. 4, Vol. XXXV, 20-)0-2008) 
Col. 376-379 

Promotion of Marble Industry 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
CoI.lI5-18 

Public Telephone Booths 

Station 
(Deb. )5, Vol. XXXVI. 18-12-2008) 
CoL213 

Water Crisis In Keo\adeo National Park 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.ISO-S2 

(Deb. 4, Vol. XXXV, 2()..10-2oo8) Biosphere Reserves 
Col. 131-40 (Deb. 9. Vol. XXXV, 10-12-2008) 

Quantum of available water for irrigation 
projects 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 458-60 

Rail Network in the Country 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 224-26 

e.~1 

Col. 628-30 
Conversion ofEPZ into SEZ 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 477.78 

Corruption in CSD 
(Deb. 17, Vol. XXXVI, 22-12-2001) 
Col. 183-&4 
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Death of Animals in Ranthambore Price Control Qf Essential Drugs and 
(Deb. 14, VQI. XXXVI, 17-12-2OOS) i Medicines 
Col. 89-94 (Deb. 7, Vol. XXXV. 23-10-200S) 

Delay of Indian Airlines Flights i Col. 92-93 
(Deb. IS. Vol. XXXVI. IS-12-2ooS) i Prices of Drugs 
Co1.265~ : (Deb. 15. Vol. XXXVI. IS-12-2ooS) 

Development of Horticulture Col. 198-99 
(Deb. 4. Vol. XXXV, 20-10-200S) Projects for Improvement of Environment 
Col. 247-4S (Deb. 9, Vol. XXXV, 10-12-200S) 

Female Illiteracy Col. 1001-06 
(Deb. 5, Vol. XXXV, 21-10-200S) Projects in Mining Sector 
Col. 662-72 (Deb. 13. Vol. XXXVI, 16-12-2OOS) 

Fertilizers Subsidy to Fanners ,Col. 38-46 
(Deb. 7. Vo\. XXXV, 23-10-2008) : Public and Private Insurance Companies 
CoI.2J3 (Deb. II, Vol. XXXVI, 12-12-2008) 

Fodder Banks Col. 207-10 
(Deb. 4, Vol. XXXV, 20-10-2008) Re-EmploymerttofEx-ServicemeninPolice 
Col. 135-36 

Harassment of Female Teachers in KVs i 

(Deb. S. Vo\. XXXV. 21-10-200S) 1 

Col. 162-63 
Inferior Quality of Meals under ICDS 

(Deb. II. Vol. XXXVI. 12-12-2008) : 
Col. 196-97 ' 

I 

Forces 
(Deb. 12. Vol. XXXVI, IS-12-2ooS) 
Col. 195 

Review of Areas Reserved For Public 
Sector Exploitation 
(Deb. \3. Vol. XXXVI, 16-12-2008) 
Col. 2S 1-82 

Insurance Claims • • ! Revival of Traditional Industries 
(Deb. II. Vol. XXXVI, 12-12-2008) i (Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 236 i CoI.476-77 

Irregularities in FCI i Unused Land at Airports 
(Deb. 12. Vol. XXXVI. IS-12-2ooS) (Deb. IS. Vol. XXXVI, IS-12-2ooS) 
Col. 288-97 Col. 84-85 

Latest Farming knowledge to farmers 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col.366-75 

Loopholes in Criminal Justice System 
(Deb. 5. Vol. XXXV. ~1-10-2OOS) 
Col.J42-46 

Modernisation of Defence Forces 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 545-46 

Pollution in the (janga River 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Co1.S31-32 

Maheshwari, Sbrimati Kiran 

Displacement ofTribals 
(Deb. I f, Vol. XXXVI, 12-12-2008) 
Col. 75 

Import of Used Garments 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 246-47 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2. Vol. XXXV, 22-07-2008) 
Col. 121-26 
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Outstanding Dues of AAI 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.30 1-06 

Pending Passport Applications 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 14248 

Policy for Conservation of Monuments 
and Museums 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 167-76 

Setting up of Biotechnology Parks 
(Deb. \3, Vol. XXXVI, 16-12-2008) 
CoI.4546 

Telephone Connections 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.329-32 

Demands for Supplementary Grants 
(GeneraJ) 2008-09 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 863-70 

Demands for Supplementary Grants 
(Railways) 2008-2009 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.40().{)4 

Demands for Supplementary Grants 
(General) 2008-2009 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 470-73 

Derivative Transactions 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Co1.216-17 

i Development of Technical Education 
Transmission and Distribution of Power ' (Deb. 13, Vol. XXXVI, 16-12-2008) 

(Deb. II, Vol. XXXVI, 12-12-2008) Col. ISO 
CoI.388-9 I 

Mahtab, Sbri B. 
AIIMS-Like Institutions 

(Deb. 6, Vol. XXXV, 22-1 0-200~) 
CoL 13-15 

Boost in Software and Services Sector 

Disinvestment in NALCO 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 238-39 

Doubling of Barang-Cunack Section 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 376 

(Deb. 17, Vol. XXXVI, 22-12-2008) Effect of Climate Change 
Col 191-92 (Deb. 18, Vol. XXXVI, 23-12-2008) . 

C&AG Report on SSA 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 195-96 

Central Universities Laws (Amendment) 
Bill, 2ooS---Consid.liiId Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 531-35 

CentraJly Protected Monuments in Orissa 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 182-96 

Chandrayaan I 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 625-26 

Compensation to Families of Soldiers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 421 

Col. 630-32 

Export and Import of Iron Ore 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.476-BO 

Finalisation ofBPL List 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 483-84 

Financial Assistance 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
CoI.)31-33 

Funds forC-DOT 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 221 

Generation of Atomic Energy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1077-79 
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Impact of Global Economic Crisis 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 9-10 

Indian Maritime University Bill, 2007-
Consid. and Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
C01.9S1-53 

lrregulari,ties in medical Claims 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.417 

Legislation for the Overall Development 
of Persons Belonging to Denotified 
Tribes and nomadic Tribes by 
Shri Haribhau Rathod (Res.)-
Withdrawn 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 533-35 

Loss in revenue ofBSNL and MTNL 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 483-85 

Need to provide special assistance for 
additional two lakh houses under Indira 
Awaas Yojna for the flood-hit BPL 
families in Orissa (377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 765 

New Plan and Programme for Eradication 
of Child Labour 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 255-56 

NGOs Assisted by CAPART 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 553-64 

Production and Sale of Khadi Products 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 325-39 

Production of Crops 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 571-74 

Motion of Confidence in the Council of Public Accounts Committe-78th to 80th 
Ministers 
(Deb. I, Vol. XXXV, 21-07-2008) 
Col. 141-48 

National River Conservation Plan 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 206-07 

National Waterway (Talcher-Dharma 
Stretch of Rivers, Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (Kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of Rivers 
Krishna) Bill,2006--Consid. and Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 480-83 

Need to expedite the Orissa Water Sector 
Improvement Project and give 
clearance to the Mahanadi Basin" 
Development Plan (MUR 377) 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 584 

Reports-Presented 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 480 

Public Accounts Committee-75th and 
76th Repon-Presented 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 369 

Public Accounts Committee-77th Report 
-Presented 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 434 

Railway Crossings for various 
Development Projects 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 9 

Restoration of Historical Forts of Orissa 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 273 

Review of the economic situation in the 
country (DUR 193) 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 43943 
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Running of Freight Trains with Enhanced ' Allocation of Funds for Kala-Azar, 
Loading Chikungunya Filaria and Malaria 
(Deb. IS, Vol. XXXVI, 18-12-2008)' (Deb. 9, Vol. XXXV, 10-12-2008) 
COI.2SS.86 . , Col. 819-24 

Second Opening of Cuttack Railway 
Station 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 153 

s.:iSY 
(Deb. II, Vol. XXXVI, 12-12-200S) 
CoL 49a.99 

Standing Committee on Finance-8Oth 
Report-Presented 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.4JO 

Steps Taken to Improve Sports 
Perfonnance 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 340-41 

Supply of Coal to Industrial Units 
(Deb. 6, Vol. XXXV. 22-10-2008) I 
Col. 301 i 

Allocation of Kerosene, Diesel, LPG and 
Petrol to StalesIUnion Territories 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.413-30 

Coke Oven Plant at Giridih 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 741 

Construction of Railway Line Between 
Kodarma-Hazaribagh 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 377-78 

Construction of Road Overbridge at 
Gomoh Junction 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 274-75 

Development ofPeriphcral Village by Coal 
India Ltd. 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 132-33 

Supply of Nuclear Fuel Technology ! Dilapidated Condition of National 
(Deb. 9. Vol. XXXV. 10-12-2oo8)! Highways 
Col. 765-66 (Deb. 6, Vol. XXXV, 22-10-2008) 

Transportation of Fertilizers I 
Col. 109-16 

(Deb. 7, Vol. XXXV, 23-10-2008) EradicationofKala-Azar 
Col. 23 1-46 (Deb. 9, Vol. XXXV, 10-12-2008) 

, Col.842-44 
Water Technology Centre 

(Deb. 12. Vol. XXXVI. 15-12-2008) Extension of Railway Line from Parasnath 
CoL 594-95 ' to ISRI-Madhuban 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Welfare Schemes for Beedi Workers Col. 157 

(Deb. 17. Vol. XXXVI. 22-12-2008), . . . . 
Col. 63-71 . FmahsatlooofBPLLlst 

Withdrawal of Air Services 
4£kh. II, \01. XXXVI, 12-1:!·:!008) 
Col. 413-14 

(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 193-94 Foreign Trade 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Mallto, Shri Tek Lal Col. 321 
Accidents at Taranari Railway Station . Lifting of Sugar under PDS 

(Deb. 10. Vol. XXXV, 11-12-200S): (Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 433-34 Col. 45-49 
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MPlAD Scheme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.l400-04 

Perfonnance Audit on NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 353-55 

Plantation of Fruit Trees 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 176-81 

Pollution by Thennal Power Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 539-41 

Rajiv Gandhi Grameen Vidyutikaran Yojana 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 24-36 

IUNY 

Majbi, Sbri Panuram 
Area under Oilseeds and Pulses 

Cultivation 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 26-28 

Chronic Obstructive Pulmonary Disease 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1244 

Cleaning of Rivers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 769-76 

Coffee Production 
(Deb. 13, Vol. XXXVL 16-12-2008) 
Col. 228-30 

Commercialization of Education 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 629 

(Deb. 16, Vol. XXXVI, 19-12-2008) Contract fanning 
Col. 24-36 I (Deb. 9, Vol. XXXV, 10-12-2008) 

Shifting of Headquarters ofDVC /. CoI.499-500 
(Deb. 16, Vol. XXXVI, 19-12-2008) Dwindling Population of Rhinos 
Col.335 I (Deb. 9, Vol. XXXV, 10-12-2008) 

Shortage of Drinking Water in BCCl 
Mines 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 146-47 

Stoppage ofBallia-Howrah Express 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 267 

Col. 984-85 

Expansion of Mobile Network 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 556-57 

Export of Spices 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 673-76 

Expon ofTextiles 
Subsidy on Life Saving Drugs and (Deb. 9, Vol. XXXV, 10-12-2008) 

Fenilizer Col. 457-58 
(Deb. 15, Vol. XXXVI, 18-12-2008) Fencing on Jammu Border 
Col. 14849 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Subsidy on LPG Cylinder and Kerosene I Col. 474 
to Poor People 1 Gas Distribution Network 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 174-81 Co1.378-79 

Zonal office at Ranchi 
(Deb. 10, Vol. XXXV, 11-12-2008) I 
Col.219 I 

Infiltration on Borders 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 463-65 
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Integrated Pest Management 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 478-82 

Land Acquired for Nuclear Plants 

Malhotra, Prot Vijay Kumar 
Activities of SIMI 

. (Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 481-82 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 65 I Adulteration in Petrol and Diesel 

Procurement of Wheat from States 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 508-10 

Promotion of Port -based Industries 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL30J-05 

Promotion of Small Scale Industries 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 84-90 

Rehabilitation Package for Farmers 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 134 

Revamping of Mid Day Meal programme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 724-30 

Revamping of Sarva Shiksha Abhiyan 
(Deb. 5, Vol. XXXV, 21-10-2(08) 
ColTI7 

Revival ofPbarmaceuticals Units 
(Deb. 10, VoL XXXV, ii-12-2008) 
Col. 37-39 

Rise in prices of Skimmed Milk Powder 
(Deb. 4, Vol. XXXV. 20-10-20US) 
Col 254 

Rural Godowns 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 397-400 

Welfare Scheme for Women Workers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 144-45 

Make ... Shri Ajay 
Correcting reply to Starred Question 

No. 212 dated 12.12.2008 regarding 
National Capital region Planning Board 
(St.) 
(Deb. 16. Vo/. XXXVI, 19-12-2008) 
Col. 428 

(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 183-84 

China's Claim over Finger Areas ofSilddm 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 816 

Corruption in Judiciary 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 179-80 

Damage to wheat due to untimely rains 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 303 

Debt Waiver Scheme 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 61-66 

Decreasing Forest Cover in NER 
(Deb 9, Vol. XXXV, 10-12-2008) 
Col. 654-60 

Diseases caused by medical Waste 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 334-35 

Exodus from Kashmir 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 338-39 

Exodus ofScienrists from DRDO 
(Deb. 4. Vol. XXXV, 20-10-2008) 
CoJ.418 

Exploitation of Indian Workers Abroad 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 18-20 

Exploitation of Water Resources 
(Deb. 12, Vol. XXXVI. IS-J2-2008) 
Col. 324-35 

Foreign Fund in Cap.ital markets 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 115-16 
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Grant of Permission to MNCs for Clinical 
Trials 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 877-78 

Growth of Indigenous Shipping Industry 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 278-82 

Growth of Small Scale Industries 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 268-69 

Growth Rate of Civil Aviation Sector 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.4-5 

Illegal Human Organ Transplantation 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 191-92 

Indo-Iran Gas Pipeline 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 120-21 

Management of Employees Provident 
Fund 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.7-11 

Medical and E-Waste in NCR 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 863-65 

Model Concession Agreement for PPP 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 133140 

Powers to Panchayati Raj Institutions 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 170-71 

Promotion of Naturopathy and Yoga 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 109-11 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. X;XXV, 11-12-2008) 
CoI.600-{)7 

Repatriation of Officers of U.P. 
Government Cadre 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 257-58 

Report ofNatural Calamities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 425-27 

Resentment among Personnel against 
Report of Sixth Pay Commission 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 197-98 

Rice Export by Private Companies 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 181-83 

Setting up of Federal Investigating 
Agency 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 59-60 

Suicides by Farmers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 477-30 

Motion of Confidence in the Council of Survey of Gold and Diamond Reserves 
Ministers (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 2, Vol. XXXV, 22-07-2008) Col.278-80 
Co1.23-41 

Norms for Surrogate Mothers 
(Deb. 9, Vol. XXXV. 10-12-2008) I 
Col. 1251-52 

Overloading of Air Traffic Control 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 11 1-13 

PNG Connections in Metro Cities 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. ("'-24 

Tax Rebate to the Oil Companies for 
Production 
(Deb. 10, Vol. XXXV t' !" ,.' 

Col. 241-53 
Trafficking in Women and Children 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoL 71-74 

Uranium Production 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 943-44 
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Mallikarjuniab, Sbri S. I Production Capacity of Chittaranjan 
'I Locomotive Works Doubling of Railway Line 

(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col 97 Col. 266 

Pension Scheme for HMT Employees 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col 245 

Setting up of Federal Bureau of 
Investigation 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 308-00 

Upgra~ation of Banasandra Railway I Shortage of Trained Pilots 
StatIon I (Deb. 15, Vol. XXXVI, 18-12-2(08) 
(Deb. 15, Vol. XXXVI, 18-12-2(08) 1 Co1.85-86 
Col. 123 I I MaadHk, Sbri S.D. 

Maadal, ShriSaaat Kamar I 
Need to issue stringent guidelines for the 

24-Hour Weather Channel effective implementation of 
(Deb. 5, Vol. XXXV, 21-10-2008) I Agricultural loan waiver Scheme 
Co\. 313-14 . (MUR3i7) 

Allocation for SSA (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 5, Vol. XXXV, 21-10-2008) Co1380-81 
Col. 733 Mane, Shrimati Nivedita 

Decrease in Production due to Soil I Attacks on Minorities in Orissa and 
Erosion I Kamataka 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 99-100 Col. 374-75 

Demands for Supplementary Grants Bachat Lamp Yojana 
(Railways) 2008-2009 (Deb. 11. Vol. XXXVI. 12-12-2008) 
(Deb. 6, Vol. XXXV, 22-10-2008) I CoI.455-56 
Col 390-91 

Expansion ofSBI Operations in Rural and 
Semi-Urban Areas 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.49-SO 

Fonnation of Earth Science Forum I 
(Deb. 18, Vol. XXXVI, 23-12-2008) . 
CoL 294-95 

Import of Edible Oil 
(Deb. 12, Vol. XXXVI, 15-12-2008) I 

Col 258-60 

Bailout Plan for Private Airlines 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col217 

Ban on Advertisement of Liquor and 
Tobacco Products 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 605 

Ban on Future Trading in Fann Products 
(Deb. 12, Vol. XXXVI, 15-12·2003) 
CoI.162~3 

Barb Thermal Power Project 
National Mineral Policy (Deb. 16, Vol. XXXVI, 19-12-2008) 

(Deb. 13, Vol. XXXVI, 16-12-2008) Col. 258-59 

Col. 22 1-22 I Broadband Connections in School! 
Post Offices in NER Colleges 

(Deb. 4, Vol. XXXV, 20-10-2008) I (Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 288-94 Col. 655-56 
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Business Friendly Regulations I Exploitation of Indian Workers in Malaysia 
(D~b. 13, Vol. XXXVI, 16-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 257 Col 94042 

Closure of Business by Indians in Nepal 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 198-99 I 

I 

Concessions to Pakistan under SAFTA 

Facilities to Families of Ashok Chakra 
Awardees of Parliament Attack 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co\. 253-54 

(Deb. 5, Vol. XXXV, 21- 10-2008) Financial Crunch in Real Estate Industry 
CoI.233-34 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Cutting of Trees for Cremation Col. 249-SO 
(Deb. 9, Vol. XXXV, 10-12-2008) Fiscal Deficit 
Co1l24748 (Deb. II, Vol. XXXVI, 12-12-2008) 

Decline in Business Optimism Col. 367-68 
(Deb. 18, Vol. XXXVI, 23-12-2008) Food Security 
Col. 283-84 (Deb. 4, Vol. XXXV, 20-10-2008) 

Decline in Industrial Output Col. 313 
(Deb. 5, Vol. XXXV, 21-10-2008) Foodgrains for Welfare Schemes 
Col. 657..00 (Deb. 12, Vol. XXXVI, 15-12-2008) 

Dilapidated Condition of Historical Co1.424-28 
Monuments Global Monitoring Report ofWB &. IMF 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 321-23 Col. 762~ 

Distress Sale by Fanners I Hike in Newsprint Prices 
(Deb. 17, Vol. XXXVI, 22-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 174-75 Col. \313-14 

Double Pricing of Diesel for Commercial 
Purposes 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 104-05 

Economic Offences 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 82 

Employment of the Disabled in the Private 
Sector 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoL 151-53 

Hoarding of Food grains 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 237-41 

Impact of Ban on Smoking on Livelihood 
ofBeedi Workers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 224 

Indian Whisky Brands Sold as Scotch 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 255 

Inquiry Into Open Borewells 
EstabliShingCollegesofExcellen~e '\ (Deb. II, Vol. XXXVI, 12-12-2008) 

(Deb. 13, Vol. XXXVI, 16-1_-2008,! Co1.255-57 
Col. 284-95 ' 

Expansion of Audit Through CAG 
(Deb. \1, Vol. XXXVI, 12-12-2008) 
Col. 474-75 

Land under Crop Protection Programme 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.201~ 
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Mandatory Subscription ofEPF I Renovation of Abandoned Railway 
(Deb. 17, Vol. XXXVI, 22-12-2008) Structures having Heritage Value 
Col. 14445 (Deb. 7, Vol. XXXV, 23-10-2008) 

Manufacturing Policy 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 175-76 

Misleading the Investors 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 115-16 

Col. 216-17 
Report of Technical Advisory Committee 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 298-99 

Report on Solar Power 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.321-23 

National Skill Development Policy Road Linkages ru Naxalite Areas 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 295-98 Col. 286-90 

National Wortshop on Detention Sale of Unapproved Branch of Medicine 
(Deb. 16, Vol. XXXVI, 19-12-2008) (Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.392-93 CoI.35-37 

Online Sale of Indian Tigers 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 336 

Opening of Government Retail Drug 
Outlets 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 397-98 

Security of Women Working in Night 
Shifts 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 698-99 

Slow Growth in Indian Software and 
Services Sectors 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.477 Poaching of Insects 

(Deb. 9, Vol. XXXV, 10-12-2008) Splitting the Role of AICTE 
. (Deb. 13, Vol. XXXVI, 16-12-2008) Col. 985-86 

Pollution in the Ganga River 
. (Deb. 9, Vol. XXXV, 10-12-2008) 

Col. 831-32 
Price of Air Tickets 

Col 4 19-20 
Subsidy on Edible Oils 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoLS4245 

Surplus Funds with CPSUs 
(Deb. IS, Vol. XXXVI, 18-12-2008) (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 191-92 Col. 34142 

Private Enterprise by CSIR Scientists StUTogate Advertisements 
(Deb. 5, Vol. XXXV. 21-10-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 597 CoI.l155-S6 

Quality of Indian Traditional Medicines 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 435-36 

Regulation of Foreign Companies in 
Telecom Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 430-31 

Survey on Unemployment among Rural 
Women 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Col. 192-96 

11Ireat to Water Treatment Plants 
(Deb. 18, Vol. XXXIV, 23-12-2008) 
Col. 522-23 
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Trafficking in Women I Gas Agencies for War Widows 
(Deb. IS, Vol. XXXVI, 23-12-2008) (Deb. 12, Vo!. XXXVI, 15-12-2008) 
Co1.305..()6 Col. 375 

Visit of Pakistan's National Security 
Advisor to India 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.214-15 

Youth Affairs and Sports Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.874~76 

Manoj, Dr. K.S. 

Assistance to Coir Industry 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 468-70 

Bank Strike 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 311-12 

Kuttanad Development Package 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 215-16 

Maternal Mortality and Neo-Natal Deaths 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 123-30 

Merger of Lord Krishna and Centurion 
Banks with HDFC 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 95-96 

Merger ofSBS with SBI 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 201-02 

Misuse of Provisions for Protection of 
Conservation ofVembanad Lake Women 

(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 130S I Col. 157-58 

Deepak Parekh Committee on 1 Monitoring of Tsunami Rehabilitation 
Infrastructure Financing Programme 
(Deb. \1, Vol. XXXVI, 12-12-2008) (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 370-71 Col. 43-50 . 

Domestic Trade in Coir Products National Coir Research Institute 
(Deb. 5, Vol. XXXV, 21-10-2008) I (Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.14548 i ('.01. 569-70 

Economic Status of Traditional Fishermen I National War Memorial 
(Deb. 12, Vol. XXXVI, 15-12-2008) ; (Deb. 12, Vol. XXXVI, 15-12-2OOS) 
Col. 18-24 I Col. 556 

Education Development Index II Need to empower the fishermen 
(Deb. 18, Vol. XXXVI, 23-12-2008) community :.vith gadgets with a view 
CoL 635-37 I to strengthen the Maritime security in 

Effect of Tsunami on Marine Fisheries the coastal regions (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) I (Deb. 10, Vol. XXXV, 11-12-200S) 
Col. 629-31 Col.5l5-76 

Extension of National Serv. ice Scheme I· Need to extend the time limit for 
(Deb. 6, Vol. XXXV, 22-10-2008) implementation of Tsunami 
Col. 73-74 Rehabilitation Programme in Kerala 

Financial Inclusion Procedures of Banks 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 457-62 

(MUR377) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 466 
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Promotion of Blood Component Therapy 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 173 

Review of the economic situation in the 
country(DUR 193) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 473-75 

Setting up of Hospitality Institute at 
Alappuzha in Kerala 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 122-23 

State Financial Corporation 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 19-21 

Unorganised Workers Social Security Bill, 
2008-Consid 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 693-94 

Masood, Sbri Rasheed 
Confiscation oflllegal Stalls 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 219 

MPLAD Funds for Different Schemes 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 437 

Pilot Napping during Air India Flight 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 137 

Public Telephone Under Bharat Ninnan 
Programme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 43 1-32 

Telecom Advisory Committees in MTNL 
andBSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 377 

Validity of Arms Licences 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 204-05 

Mcleod, Ms.lngrid 
Revision in Salary and Allowances of 

Cabin Crew 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 98 

Mediyam. Dr. Saba Rao 
Construction of Bypasses and Ring Roads Healthcare Delivery System 

(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 995-96 Col 19-20 

Corruption in Delhi Traffic Police 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 342-44 

High Speed PassengerslFreight Corridor 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 5-6 

InclusionlExclusion of Communities in ST 
List 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 193-94 

Invitro Fertilisation Centres 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 933-34 

Land Sold to Private Developers by DDA 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 212-13 

National Waterway (Talcher-Dhanna 
Stretch ofRivers, GconiIdIali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) Bill,2006-C0nsid. and 
pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 486-87 

Mehta, SbriAlok Kumar 
Bilateral Relations with Pakistan 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 548-49 
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Bio-Mass Energy I National Waterway (Talcher-Dharma 
(Deb. II, Vol. XXXVI, 12-12-2008) I Stretch of Rivers, Geonikhali-Charbatia 
Col. 252-54 Stretch of East Coast Cana~ Charbatia-

Demands for Supplementary Grants-
GeneraJ 2008-2009 
(Deb. 16, Vol. XXXVI, 19-12-2008) I 
CoI.46~7 

Disaster Management Committee 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 280-81 

Diversification of Agricultural Activities 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 248-49 

Education Cess 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 269-70 

Electoral Refonns Commission BiR 2006-
Contd. 
(Deb. II, Vol. XXXVI, 12-12-2008) I 
CoJ.677-SO 

Finalisation ofBPL List 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 483-84 

Income Disparity between Urban and 
Rural People 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 223-24 

Limited Liability Partnership Bill, 2008-
Consid. and Pass 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 653 

Literacy in India 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.611-J3 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Co1.207~8 

Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) BiU,2006-Consid. and 
pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 487-88 

Need to expedite the completion of Nun 
river project in Bihar (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 295 

Need to implement Rajiv Gandhi Gramin 
Vidyutikaran Scheme in district 
Samastipur, Bihar(MUR 377) 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 582-83 

Need to start Rajiv Gandhi Vidyutikaran 
Yojana in Samastipur Bihar (MUR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 380 

OverhaulofPDS 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.66I~3 

Research Institute for Renewable Energy 
Sources 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoJ.IOO 

Science and Engineering Research Board 
Bill, 2008-Consid. and Pass 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 624-26 

Surplus Fund of PSUs 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 192 
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World Bank Assistance for Rural Roads ! Violation of Labour Laws by Five Star 
(Deb. 11, Vol. XXXVI, 12-12-2008) I Hotels in Delhi 
Col. 502-04 ! (Deb. 17, Vol. XXXVI, 22-12-2008) 

Mehta.ShriBhuvaneshwarPrasad ! CQl.150-51 
Cheaper Solar LampslLantems i Meinya, Dr. Thokchom 

(Deb. 3, Vol. XXXV, 17-10-2008) i Airport Economic Regulatory Authority 
Col. 121-22 1 oflndia, Bill, 2007-Consid. and Pass 

CroplnsuranceforFloodAffectedFanners i (Deb. 6, Vo!' XXXV, 22-10-2008) 
(Deb. 4, Vol. XXXV, 20-10-2008) I Col. 415 
Col. 140 I Allocation of Kerosene, Diesel, LPG and 

Cultivation and Promotion ofBT. Brinjal: Petrol to States/Union Territories 
(Deb. 13, Vol. XXXVI, 16-12-2008) ,I (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 263 I CoI.4 I 3-30 

I En . 
Dilapidated Condition of Bridges on,' vlronmentaJ Clearance to Tipai Mukh 

National Highways , Dim 
(Deb. 9. Vol. XXXV, 10-12-2008) Ii (Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1248-49 ' Col. 1065-66 I 

Expansion of Mobile Network i Impact of Climate Change 
(Deb. 12, Vol. XXXVI, 15-12-2008) i (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 556-57 i Col. 326-27 

Funds for Drought • ! Increasing Role of Private Airlines 
(Deb. 12, Vol. XXXVI, 15-12-2oo8)! (Deb. 10. Vol. X XXV, I 1-12-2008) 
Co1.5B9-92 ! Co1.207-08 i 

Maintenance of Dams I Jinbum-Tupul Railway Line 
(Deb. 12, Vol. XXXVI, 15-12-2008) II (Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 3()0.()2 Col. 145 

Modernisation ofiGIA : Khel Ratna Award 
(Deb. 10, Vol. XXXV, 11-12-2oo8)! (Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 121-22 1 Col. 135-36 

Redressal of Consumer Complaints i Languages on the Currency Notes 
(Deb. 17, Vol. XXXVI, 22-12-2008) I (Deb. 14, Vol. XXXVI. 17-12-2008) 
Col 186-97 i Col. 434-35 

Sahitya Akademi j National Investigation Agency Bill. 2008 
(Deb. 15, Vol. XXXVI, 18-12-2008) I and Unlawful Activities (Prevention) 
CoL 326-28 i Amendment Bill. 2oo8---Consid. and 

Sale of Spurious Drugs I Pass 
(Deb. 9, Vol. XXXV, 10-12-2008) \' (Deb, 14, Vol. XXXVI, 17-12-2008) 
cot 6 I 1-13 ; Col. 68().81 

Spurious Pesticides i Reser~ati.on in Higher Educational 
(Deb. 12, Vol. XXXVI 15-12.2008 I Institutions 
CoLS9»4 ' ) (Deb. 13. Vol. XXXVI, 16-12-2008) 

I Col. 189-91 
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Rural Healthcare System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 246-47 

Sainik Schools 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 235-38 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(DURI93) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 808-10 

Milhra, Dr. Rajah 

Attacks on North Indians in Mumbai 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 189 

Charitable Activity 
(Deb. ·11, Vol. XXXVI, 12-12-2008) 
Col. 2()4..()5 

Criteria for Distribution ofHaj Quota 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.515-38 

Delay/Cancellation of Flights of Private 
Airlines 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 168-69 

High Wall Mining Technology 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 224-26 

Mining Lease to Steel Companies 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 143-44 

MoUs for Setting up of Steel Companies 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
CoI.l58-72 

National Minerals Policy 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 2404 I 

Prices of Non-Scheduled Medicines 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 231 

Reforms in Steel Sector 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 113 

Setting up of Postal Development 
Corporation 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 142 

Mistry, Shri MadhuudaD 

Budgetary Provision for Gauge 
Conversion in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.21\-14 

Compensatory Afforestation Works 
(Deb. 6, Vol. XXXV, 22-1 0-2008) 
Col. 335 

Delhi-Mumbai Industrial Corridor 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 227-28 

Development ofTourism in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
COI.346-SO 

Gandhidham-Mundra and NH-8A 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 625 

International Size Shipyards 
(Deb. 9, Vol. XXXV, 10-12-2008) . 
Col. 171-72 

Jakhau Fishing Harbour Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 109-10 

Maritime Universities 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1243-44 

Memorial ofLate Shri Moratji Desai 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 323-24 

Railway Crossings for various 
Development Projects 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 7-8 
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RepairslRe-Surfacing ofNH in Gujarat 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 93-94 

Setting up of lilTs in Private-Public 
Participation Mode 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 225 

Shifting of Headquarters of Salt 
Commissioner 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 207-08 

Status ofGadhuli-Santalpur Road 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.215-16 

Surat Airport 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 182-83 

Surat-Hazira Railway Line 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 266-67 

Unorganised Workers Social Security 
Bill, 2008---Consid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.S92-96 

Vadodara-Mumbai Expressway 
(Deb. 14, Vol. XXXVI, 17-12-2(08) 
C01.3S7-58 

Mohale, Shri Ponnu Lal 

Agro and Rural Industries 

Family WelfarefRurai Health Care Schemes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1300 

Finalisation ofBPL List 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 483-84 

Loans under PMRY 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 235-36 

Mining Project on Forest Land 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1009-00 

NGOs Assisted by CAP ART 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
COI.SS3-M 

NH Projects Undertaken in Chhattisgarh 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 710-26 

Opening of LPG Agencies in Chhattisgarb 
(Deb. 10, Vol. XXXV, 11-12-2008) . 
Col. 131-32 

PCO Connections in Rural Areas 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col 468-69 

PHCslFamily Welfare Centres in Villages 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1258-59 

(Deb. 13, Vol. XXXVI, 16-12-2(08) Re-StructuringofCSSandCSSSCadre 
Col. 306-07 (Deb. 9, Vol. XXXV, 10-12-2008) 

Balika Sanuidhi Yojana ColS39 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col 89 

Development of Gems and Jewellery 
Industry 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 239 

Export of Handicrafts and Handloom 
Products 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.lOS-IO 

Reduction in Food Subsidy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 15-16 

Resuming of Indian Airlines Services 
(Deb. 10, Vol. XXXV, 11-]2-2008) 
Col. 337-38 

Rise in Cement Prices 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 191-92 
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Scholarship Scheme for STs I Control of Meningitis 
(Deb. II, Vol. XXXVI, 12-12-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 447 Co1.205-06 

Waiting List for LPG Connections I De-Salination of Sea Water 
(Deb. 7, Vol. XXXV, 23-10-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 130-32 C()1. 43-44 

Moban, Shri P. I Decrease in depth of Rivers 
Need to introduce trains linking I (Deb. 4, Vol. XXXV, 20-10-2008) 

Tiruchendur with Tirunelveli and I Col. 136-37 
Chennai in Southern Railways 
(MUR377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 764 

Need to lift the ban imposed on catching 
of Sea Cucumbers (MUR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 379 

Mohd. Tahir, Shri 

AamAadmi Bima Yojana 

Dilapidated Condition of Historical 
Monuments 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.321-23 

Duty Entitlement Pass Book Scheme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 335-36 

Embankments 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. I 18-19 

(Deb. 3, Vol. XXXV, 17-10-2008) Export of Sea Food 
Col. 65-67 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Agro and Rural Industries 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Co1.3()6.{)7 

Assistance/Subsidy for State Highways 

Col. 377-fl2 

Functio~ing of National Council for 
Teacher Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 163-64 

Projects I 
(Deb. 9, Vol. XXXV, 10-12-2008) Impact of Climate Change 
Col. 83-86 I' (Deb. 9, Vol. XXXV, 10-12-2008) 

Bogus/Fake Gas Connections Col. 886-87 
(Deb. 7. Vol. XXXV, 23-10-2008) I Incident of Fire in Gautami Express 
Col. 43-46 (Deb. 10, Vol. XXXV, 11-12-2008) 

Broadband Connections in Schools/ 
Colleges 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 655-56 

Construction of Rail over Bridges on NHs I 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col.701-OS 

Construction of State-of-the-Art Airports 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 185-86 

Col. 281-83 

Measure to Control HIVIAIDS 
(Deb. 6, Vol. XXXV, 22-10-200S) 
Col. 129-30 

Model Schools 
(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 53 

Operation Cost of Doordarshan 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 723-24 
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Discharge of Hazardous Waste By 
Pharmaceutical Companies 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoJ.207~8 

Excise Duty Evasion 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 132-33 

Impetus to IT Sector 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 546-48 

Import of Raw Material by Pharma 
Companies 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 63 

Inspection against Companies 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 375-85 

Installation of Mobile Towers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 256-59 

Issuance of Notices to Pharma Companies 
by 00 IT 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 724 

Misuse of Excise Duty Exemption by 
Pharmaceutical Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 249-SO 

Misuse of Funds by the Pharma 
Companies 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 339-4 I 

Mobile Connections by BSNL and MTNL 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 233-35 

Non-Reporting of Medical Side-Effects to 
WHO 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.31-32 

Over-Invoicing by Pharmaceutical 
Companies 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Co1.214-15 

Pending Cases of Over-Charging by 
Pharmaceutical Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 

. Col.341-44 

Primary Health Centres under NRHM 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 301-06 

Profiteering through advance Licences 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co\. 656-57 

Mukherjee, Shri Pranab 

India's Civil Nuclear Energy Initiative (St) 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 573-77 

Motion of Confidence in the Council of 
Ministers 
(Deb. I, Vol. XXXV, 21-07-2008) 
Col. 58-75 

Recent Terrorist Attack in Mumbai 
(DURI93) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. SOl-II 

Situation in Sri Lanka (St.) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 372 

South Asian University Bill, 2008-
Consid. and Pass 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 772 

M uoshi Ram, Shri 
Direct Train Service to Moradabad (U.P.) 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 133-35 

Electrification of Railway Tracks 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 146-48 

Ethanol Mixed Petrol 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 13 

Excess Release of Water from Dams 
(Deb. 4, Vol. XXXV, 20-10-1008) 
Col. 158-59 
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Funds for Maintenance of National 
Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 620-24 

Need to enhance the honorarium paid to 
teachers employed as "Shiksha Mitra" 
in Uttar Pradesh under Sarva Shiksha 
Abhiyan (MUR 377) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 578 

Need to exclude 'wild boar' and • Mahya' 
from the list of protected animals with 
a view to check these animals causing 
damage to standing crops (MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 767 

Production of Sugar 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 387-88 

Munnu, Shri Hernial 
Abatement of Pollution in the Ganga 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 753-55 

Admission in NIT 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 33 1-32 

Assistance to Dowry Harassment Victims 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 365 

Ban on Smoking and use of Tobacco 
Products 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 375 

Bonded Labourers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 259-60 

Budget Allocation to Anganwadi Centres 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 292-306 

Cases of Emergency Landings 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 126-27 

Central Allocation of Commodities 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 309 

Computerisation of Money Order Facility 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 187 

Condition ofNH in Metro Cities 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 150 

Control of Kosi River 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 343-44 

Counterfeit Currency 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 235-38 

Enrolment and Drop-out Rate 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 282-83 

Fake Currency Cases 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 639-52 

Fees for Officers Club 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 279-82 • 

Hindu Marriage Act 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 169 

Income through SeIling of Vacant Lands 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 254 

Increase in Infectious Diseases 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 325 

Increase of Quota for Haj Pilgrims 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 240-41 

Loans to Farmers 
(Deb. 4, VoL XXXV, 20-10-2008) 
Col. 126-34 

Malnutrition 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 47-52 
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Mandatory Health Warning on Tobacco 
Products 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1148-

Population Stabilization Fund 
(Deb. 14., Vol. XXXVI. 17-12-2008) 
(01.296-301 

! Promotion of Hindi in CIL 
Menace ofTouts (Deb. 14. Vol. XXXVI. 17-12-2008) 

(Deb. 15. Vol. XXXVI, 18-12.!2oo8) i (01.171-72 
Col. 220-21 ; Regularization of Unauthorised Colonies 

Motion of Confidence in the Council of : in Delhi 
Miriisters I (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 2, Vol. XXXV, 22-07-2008): Col. 195-98 
Col. 224-26 Reserved Items under SSI 

MuhipleVoicesMobiles (Deb. 18. Vol. XXXVI. 23-12-2008) 
(Deb. 4, Vol. XXXV, 20-10-2008) Co1.339-43 
Co\. 364-65 • Review in Termination Charges 

Need to expedite the conStruction of a i (Deb. 17, Vol. XXXVI. 22-12-2008) 
bridge over river Ganga connecting I Col. 138 
Sahibgaiij in Jharkhand with Manihari ! Setting up of Higher Educational 
in Bihar (MUR 377) Institutions 
(Deb. 17. Vol. XXXVI, 22-1Z-2OO8). (Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 297 . Col. 34-37 

Need to provide special economic package Smuggling of Drugs through Post Offices 
for Development of infrastructure in (Deb. 17, Vol. XXXVI, 22-12-2008) 
Jharkhand(MUR377) I Col. 2 19-20 
(Deb. 12. Vol. XXXVI, 15-12-2008) i Soil Erosion and Flood Control Projects 
Cf· 739-40 (Deb. 4, Vol. XXXV, 20-10-2008) 

Non-Compliance of Marketing Discipline i Col. 242-44 
Guidelines : Stoppage of Supply of Ordinary Petrol and 
(Deb. IS, Vol. XXXVI, 18-12-2008) i Diesel 
Col. 98-100 (Deb. 7, Vol. XXXV, 23-10-1008) 

Outcome of National Integration Council 
Mee.t' . 
(Deb. 13, Vol. XXXV!, 16-i2-2008) 
CoI.417-19 

Permission for Raising Overseas I. ')lUI 

(Deb. 11. Vol. XXXV1. 12-1:!-2f:IJ/!) 
CoI.478-i1 ; 

PoachiJlg of •. .et·.pard~ 
(Deb 9 VQ!. XXXV. 10-12-2008) 
C{l!.646 

PollUtion in Rivers 
(Deb. 9. Vol. XXXV, 10-12-2008) 

-Col. 157-62 

Col. 141-42 

Suicides by Weavers 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 4 19-24 

Terrorist Activities in the Countr)' 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 33-37 

Unauthorised Colonies 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 339-40 

Upgradation of Vi lIage Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
(01.268-71 
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Utilisation of Funds under Rural 
Development Schemes 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 537-38 

Water Borne Diseases 
(Deb. 9, Vol. XXXV, 10-12-2008) ! 

Col. 1321-26 

Murmu, ShTi Rupchand 

Codes used by Air India and Indian 
Airlines 

Performance by Indian Sportspersons in 
Beijing Olympic, 2008 
(Deb. 9. Vol. XXXV, 10-12-200S) 
Col. 1()()5~7 

Pre-flight Medical Test for Pilots 
(Deb. 10. Vol. XXXV. 11-12-200S) 
Col. 343-45 

Regulation for Foreign Publications 
• (Deb. 9. Vol. XXXV, 10-12-200S) 

Col. 1254-55 

(Deb. 10, Vol. XXXV. 11-12-2008) • Road Connectivity to District HQs 

Col. 221-22 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribes-
Elections 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 597 

Enrolment in Schools 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 263 

GAGAN Project 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 435-36 

Metro Railway 
(Deb. 15. Vol. XXXVI, i8-12~2008) 
CoUS0-5I 

Mobile as Terror TooJ ,'. '. 
(Deb.' i 8: Vol. XXXVI. 23-12-2008) . 

Model Concession~gre~ment 'for ppp' 
. (Deb .. 9, Vol. XXXV: 10.-12·:2008)' 

·Col. t'~3·1·4(f· . '. - . 

Ne\\ 'Guid~li~s forissl,le ofSIM Cards . 

.. i[)~~. J2,' \lo~.'xKXYI·,.15-1.2.i008) . 
CoI2·f7~8· . 

(Deb. 9, Vol. XXXV. 10-12-200S) 
Col. 1382-84 

Services of Postmen for Collecting Data 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 217 

Setting up of Federal Bureau of 
Investigation 
(Deb. 13, Vol. XXXVI. 16·12-200S) 
CoI.308~ 

Setting up of liT for Women 
(Deb. 13. Vol. XXXVI, 16·12-2008) 
Col. 161 

Social Security 'Fund for Retired Persons 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1341-42 

Suicide and Fratricide Cases in Armed 
Forces 
(~b. 11, V()1. XXXVI. 15-12-2008) 
Col: 378 

. -
Tax on Poi!ulilll.! InJu5triei . .. ." 

(Deb . .I4. Voi. XXXVI,17-12.200&) ..... '.' - . 
Col. 182 

Toll on Rail Overbr-idges 
-(n~b .. 14: V~1. X.~xv;; 17.J:!:2Oc)8) ..,. . 

::oF301-02, 
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Tribal University 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 326-27 

Naik, Shri Shripad Yesso 

Board of Directors in Banks and Financial 
Institutions 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 24244 

Declining Income of Shipping Industry 
(Deb. 6, Vol. XXXV, 22-10-200,,) 
Col. 165-69 

Production of' A' Grade Coal 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 648-49 

Profit earned by the Railways 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 438-39 

Purchase of Aircraft for Air India 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.374 

Remunerative Prices to Conon Farmers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. ~84-85 

Density of vehicles on NHs ! Rising cost of Higher Education 
(Deb. 14, Vol. XXXVI, 17-12-2008) i (Deb. 13, Vol. XXXVI, 16-12-200S) 
Col. 400 . Col. 393-94 

Expon ofNatural Gas 
(Deb. 7, Vol. XXXV, 23-10-200S) 
Co1.202~3 

Golden Triangle Scheme for Ayurveda 
(Deb. 6, Vol. XXXV, 22-10-200S) 
Col. 56-57 

Goods by Road Transpon 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1064-65 

Impact of global recession 
(Deb. 10, Vol. XXXV. 11-12-2008) 
CoI.4546 

, 

Smuggling of Fenilizers 
(Deb. 15. Vol. XXXVI, IS-12-2ooS) 
Col. 143 

: Smuggling of Foodgrains 

I 
I 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 161-62 

Trends in Tax Collection 
(Deb. II, Vol. XXXVI, 12-12-2OOS) 
Col. 80-81 

Nandy, ShriAmitliva 

Budget for the Disabled 

Increasing Number of Passport I 
(Deb. 15, Vol. XXXVI, IS-12-2oo8) 
CoI.IS8-S9 

Application Comparative Study on Domestic 
(Deb. 6, Vol. XXXV, 22-10-200S) Passenger Traffic 
Col. 125-27 (Deb. \0, Vol. XXXV, 11-12-200S) 

Merger of Indian Airlines with Air In:1la! Col.3l9-21 
(Deb. 7, Vol. XX XV, 23- 10-2(08) Conservation of Mangroves 
ro1.89-91 (Dcb. 9, Vol. XXXV, 10-12-2008) 

Motion of Confidenc, ~n the COIIllCil (If Col. 104-08 
Mjni~t.:rs Expon of Foodgrains at BPL Rates 
(Deb. 2. V::!. XXXV, 22-07-2008) (Deb. 4, Vul. XXXV. 20-10-2008) 
Col. 150-:-.l Col. 347 

Private Sector in Nuclear Energy 
(Deb 6, vol. XX XV, 22-10-2008) 
Col. 334 

Foreign Assistance under SSA 
(Deb. 5, VoL XXXV, 21-10-2008) 
Col. 220-21 
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Investment in Agriculture Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) , 
Col. 225-28 

Investment in Power Plants by ONGC 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 274-75 

Micro, Small and Medium Enterprises 
Development Institute 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 203-04 

Pending Cases in various Courts 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 183-86 

Rural Business Hubs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 755-56 

Supply of Nuclear Fuel Technology 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 765-66 

Tele-density in Urban and Rural Areas 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 119-21 

Recovery of Loan by Dena Bank 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 101-03 

Nayak, ShriAnanta 

Awarding of A-I Status to Public Sector 
Undertakings 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 151 

Coffee Production 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 228-30 

Cold Storages 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 481-84 

Decline in Black Bucks Population 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 507-08 

Development of Barren Land 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 220-24 Theft of Antiques I 

(Deb. 10, Vol. XXXV, 11-12-2008) I Enhancement of Funds underlAY 
Col. 124-26 I (Deb. 3, Vol. XXXV, 17-10-2008) 

Tour Packages 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 143 

Narbula, Shri D. 
Need to set up a Central University in 

Datjeeling, West Bengal (MUR377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 831-32 

Narbire. Shrimati Kalpana Ramesh 
Demands for Supplementary Grants 

(General)-2008-2009 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 469-70 

Legislation for the Overall Development 
of Persons belonging to Denotitied 
Tribes and Nomadic Tribes by Shri 
Haribhau Rathod (Res.)-Withdrawn 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 526 

Col. 97-W 

Eradication ofKaJa-Azar 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 842-44 

Exodus from Kashmir 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 338-39 

Export and Import of Agricultural Products 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 465-68 

FDI in Defence Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 161 

Financial Assistance to Mustard Growers 
in Distress 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 164-65 
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Funding of Tribal Empowerment and 
Li .. elihood Programme 
(Deb 3. Vol. XXXV. 17-10-2008) 
Col.:!59-{)o 

Funds for FDA 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 161-62 

High Speed Rail Projects 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 306-07 

India-France Inter-Governmental 
Agreement on Civil Nuclear 
Co-operation 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Co1.917-18 

Indo-Iran Gas Pipeline 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Co1.110-:!1 

Indo-US Bilateral Ties 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 184 

Items under PDS 
(Deb -I. Vol. XXXV. 20-10-2008) 
C 01.3-19-61 

Jain Comminee Report on Port and Dock 
Workers 
(Deb. 9. Vol. XXXV. lO-ll-20(8) 
Col. 747-51 

Launching of Satellites 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 777-78 

Loss-making PSUs 
(Deb 10, Vol. XXXV. 11-11-201)8) 
Col. 289-304 

National Agricultural Insurance Scheme 
(Deb. lJ. Vol. XXXV. 10-12-2008) 
Col. 283-86 

Poaching of Tigers 
(Deb. 6. Vol. XXXV. 22·10·1008) 
Col. 6-9 

Production ofctfBl by ClL 
, 

(Deb. 9. Vol. XXXV. 10-12'::!008) 
Col. 837-42 

Production of Natural Rubber 
(Deb. 5. Vol. XXXV. :!1·10·2008) 
Col. 261-63 

Public Sector Banks in Orissa 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Co1.215·19 

Puki·Kendujhargarh Express Trains 
(Deb. 10. Vol. XXXV. 11-12·2008) 
Col. 276-77 

Rail-Road Connectivity to Paradeep Port 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 266-67 

Residential Schools 
(Deb. 3. Vol. XXXV. 17-10·2008) 
Col.312 

Rise in Crime 
(Deb. 5. Vol. XXXV. 21-10·2008) 
Col. 166-86 

Sea and River Erosion 
(Deb. 14. Vol. XXXVI. 17.12.2(08) 
Col. 150-51 

Setting up of Steel Processing lInits 
(Deb. 10. Vol. XXXV. 11·12-2008) 
Col. III 

Shortage of Coal for NALCO 
(Deb. 5. Vol. XXXV. 21.10-2(08) 
Cui. 71(~17 

Suicides by Fanners 
(Deb. -I. Vol. XXXV. 2()·IO-2008) 
Clll.477·80 

Welfare ScheinI.' Ii.lr Women W(~rkcrs 
(Deb. -I. Vol. XXXV. 20·10·2008) 
Col. 144-45 
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Naya\{, Shrimati Archana 

Central Uni'versities Laws (Amendment) 
Bill. 2oog.~onsid. and Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 

Amendments in Plantation Labour 
Act. 19S1 
(Deb. 9. Vol. XXXV. 10-12-2(08) 
C()1.254-55 

Col. 54849 Border dispute with China and 
Bangladesh 

Dumping of Non-Biodegradable Waste (Deb. 6. Vol. XXXV. 22-10-2008) 
(Deb. 14, Vol. XXXVI. 17-12-2008) Col. 291-92 

Col. 3940 i Contaminatl~~ of Ground Water 
Legislation for the Overall Development 

of Persons belonging to Denotified 
Tribes and Nomadic Tribes by 
Shri Ifaribhau Rathod (Res.)-
Withdrawn (Deb. 16, Vol. XXXVI, 
19-12-2008)Col. S13-14 

Safe Drinking Water 
(Deb. 16. Vol. XXXVI, 19-12-2008) . 
Col. 23 

Unorganised Work.ers Social Security 
Bill. 200~onsid. 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 622-23 

Nihal Chand. Sbri 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 593-98 

Corruption in Judiciary 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 179-80 

Counterfeit Currency 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 23S-38 

Crash of Fighter Aircrafi(s) 
(Deb. 11, Vol. XXXVI, IS-12-2008) 
Col. 117-19 

Credit Card Companies 
(Deb. n, Vol. XXXVI, 12-12-2008) 
Co1.219-20 

Need to check the increasing incidents of: Default in Payment of Loan to Banks 
road accidents in Delhi (MUR 377) (Deb. II, Vol. XXXVI. 12-12-2008) 
(Deb. 15, Vol. XXXVI. 18-12-2008). CoI.413-14 
Col. 393 

Nikhil Kumar, Shri 

Need to monitor the progress of the 
National Rural Employment Guarantee . 
Scheme in Aurangabad Parliamentary : 
Constituency. Bihar (Ml'R 377) 
(Deb. 10. Vol. XXXV, 11-12-2008) . 
('01.S70-71 

Allotrn'ent ofPerrnanent COCOs on Adhoc . . , I 

Dealership 
(Deb. 7. Yo I. XXXV, 23-10-2008) 
Col. 319-20. 

Amendment in India Post Office Act 
(Deb. 4. Vol. XXXV. 20-10-2008) 

. Col 19').200 

Delay in Flight due to Fog 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 22-31 

Demands for Supplementary Grants 
(Railways )--2008-2009 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Co1.40S-06 

Fake Educational Institutions 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 277-79 

Fire in LP(; fillingS~tiOnC, 
(Deb. 10, Vol. X'XXV. 11-12-2008) 
Col. 436-38 

Flights of Air India 
(Deb. 10. Vol. XXXV, 11~12-2008) 
Col. 222 
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Illegal Mining from Abandoned Mines I Need to expedite the setting up of 
(Deb. 9, Vol. XXXV, 10-12-2008) Doordarshan Kendra at Aurangabad 
Col. 1342-44 . in Bihar (MUR 377) 

(Deb. 17, Vol. XXXVI, 22-12-2008) 
Impact of Climate Change Col. 291 

(Deb. 12. Vol. XXXVl, 15-12-2008) 
Col. 326-27 

Impact ofGM Foods 
(Deb. 13, Vol. XXXVI, 16-12-2ro8) 
Col. 166-67 

Implementation ofNHDP Projects 
(Deb. 9, Vol. XXXV, 10- 12-2008) 
Co1.l67-70 

Import of Milk and Milk Products from 
China 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 468-70 

Inferior Quality of Meals under ICDS 
(Deb. II, Vol. XXXVl, 12-12-2008) 
Col. 196-97 

International Schools 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 165 

Irregular Operation of Foreign Flights in 
Indian Air Space 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 51-52 

Nepalese Prime Minister's visit to India 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.213-17 

Operation of Vessels in Indian Territorial 
Waters 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 751-53 

Overcharging oflnterest from Credit Card 
Holders 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 200-201 

Postal Saving Schemes 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.J7.40 

Power Plants by Chinese Firms 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 103-04 

Procurement of Wheat under PDS 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 137 

Procuring of Arms and Ammunition by 
Naxals 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 44142 

Production of Alcohol 
Losses due to Breach of Kosi River (Deb. 15, Vol. XXXVI, 18-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) Col.213-14 
Col. 425-26 Recent Terrorist attack in Mumbai 

Modernisation of Prisons I (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) CoI.680-82 
Col. 372 Sale of Spurious Drugs 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Monitoring of Public Private Partnership Col. 61 1-13 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1256-57 

Need to ameliorate the service conditions 
of village postal employees (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 728-29 

Selection ofTransporters by BPCL 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 209-10 

Special Industrial Dispute Cells 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 263 



NAME INDEX 433 

Standing Committee on Information 
Technolo~h and 61 st Reports-
Presented 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 3-4 

Standing Committee on Information 
Technology~2nd to 66th Reports-
Presented 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.617-18 

Stem Rust Fungal Disease 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 497 

Suicide and Fratricide Cases in Armed 
Forces . 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 378 

Theft Cases at Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 394-95 

Diseases in Animals 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 577 

Distribution of Edible Oil under PDS 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 207-09 

Expansion of Mobile Network 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.5S6-57 

Export of Shrimp 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 3 18-24 

Fake Universities 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 197-99 

Farmers Debt Relief Fund 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 277 

Unique Identification Authority I Freight Rate for Minerals 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 359 

Water Level 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 485 

Withdrawing Deposits from RRBs by 
States 
(Deb. II, Vol. XXXVI, 12-12-2008) I 
Col. 169-70 

Oram, Shri Jual 
Acquisition of Shipping Vessels 

(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 38-40 

Austerity Measures 
(Deb. 3, Vol. XXXV, 17-10-2008) I 
Co1.68~9 I 

Captive Mines of SAIL in Orissa 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 92 

(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 228-29 

Impact of Recession on Aviation Industry 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 448-49 

Imports from China 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 709-10 

Improving Quality of Life of Populace 
around Periphery of Steel Plants 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.25~5 

Increase in Prices of Steel 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 227-30 

Indo-Pak Peace Talks 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 241-42 

Cleaning of Brahm ani River in Orissa I Infrastructure Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 3, yol. XXXV. 17-10-2008) 
Col. 645 Col. 171 
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Mango Cultivation 
(Deb. 4. Vol. XXXV. 10-10-2008) 
('01.64-65 

Maternal Monality in Tribal Areas 
(Deb. 9. Vol. XXXV. 10-12-1008) 
Col. 939-40 

Model Concession Agreement for PPP 
(Deb. 9. Vol. XXXV. 10-n-2008) 
Col. 1331-40 

MoUs signed for Setting up of Steel Plants 
(Deb. 7. Vol. XXXV. 13-10-2008) 
Col. 343-54 

National Project on Cattle and Buffalo 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col.502~ 

New Defence Production Units 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 379 

Rate of interest on Loans 
(Deb. II. Vol. XXXVI, 12-12-2008) 

. Col. 394 

Rates of Interest on Loans by Banks 
(Deb. 3. Vol. XXXV, 17-10-2008) 
Co1.315-16 

Rehabilitation ofTribals 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 125 

Release of Wheat in Open Market . 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 168-71 

Revamping of Cooperative Banks 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 114-15 

Rising Crimes in Delhi 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 42 1-26 

Nickel E:"1TllCtion Plant . Rural Godowns 
(Deb. 5. Vol. XXXV. 21-10-2008) (Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 120 Col. 397-400 

Orange Production 
, Supply of Coal to Industrial Units (Deb. 12. Vol. XXXVI. 15-12,2008) 

(Deb. 6. Vol. XXXV. 22-10-2008) Col. 173-74 

Overhaul of PDS 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 66 1-63 

Promotion of Agriculture in Arid and 
Semi-Arid Reg.i(lns 

Col. 301 

Supply of Uranium 
(l>eb. 9. Vol. XXXV. 10-12·2008) 
Col. 624-25 

(Deb 4. Vol. XXXV, 20-10-2008) , 

Trade with China at Nathula Border 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 733-37 col.·e]-):, 

Railwa~ Connectivity in Orissa 
(Deb 15. Vol. XXXVI. 18-12·2008) 
Col. 122-23 

Railway Project in Orissa 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Cui 5+58 

Rashtriya Swasthya Bima Yqiana 
(Deb 4. Vol. XXXV,20-IO-2008) 
Col 316 

Upgradation of CHCs and PHCs 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 117 

. Oraon, Dr. Ramesbwar 
Constitutiun (Scheduled Tribes) (Union 

Territories) Order (Amendment) Bill. " 
:W08- (;on~id. and Pass 
(Deb. 18. Vol.' XXXVI .. 1~~ 12.100~) 
Col. '171 
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Owaisi. Shri Asaduddin 
Agro and Rural Industries 

(Deb. 13. Vol. XXXVI. 16-12-2008) 
C 01.306-()7 

Charges from A ir Passengers 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 121-22 

Control of Meningitis 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col.205-e6 

Corruption in Judiciary 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 179-80 

Devclopment and Promotton of Tourism 
in States/UTs 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 405-12 

DFTPScheme 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 374-76 

Motion of Conlidence. in the Council of 
Ministers 
(Deb. 2. Vol. XXXV. 22-07-:~008) 
Col. 101-08 

National Investigation Agency Bill. 2008 
and Unlawful Activities (Prevention) 
Amendment Bill. 2()08- Consid. and 
Pass 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 666-70 

Navratna Companics 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 155-56 

NREGS in Naxal Affected Areas 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 307 

Oppression of Prisoners 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 364-68 

PNG Connections in Metro Cities 
(Deb. 10. Vol. XXXV. 11-12-2008) 

Doing Business Report 2009 Col. 122-24 
(Deb. 14. Vol. XXXVI. 17-12-2008) Rail Over-Bridges ofNHs 
Col. 236-37 (Deb. 9. Vol. XXXV. 10-12-2008) 

Events at Historical Monuments Col. 108-'-1104 
(Deb. 10. Vol. XXXV. 11-12-2008) I Recent Terrorist Attack in Mumbai 
Col. 326-28 (Deb. 10. Vol. XXXV. 11-12-2008) 

Export of Sea Food 
(Deb. /J. Vol. XXXVI. 16-12-2008) 
Col. 377-92 

Juvenile Justice Act. 2006 
(Deb. II. Vol. XXXVI. 12-12-200S) 
Col . .t50 

Life Saving Drugs 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. .;2-34 

Minorities in Government Service 
(Deb. 15. Vol. XXXVI. IS-12-:!008l 
Col. 276-82 

Modified Integrated Rural Energy 
Pro!U'3mrne 
(pcb. II. Vol XXXVI. 12-12-20(8) 
Clll.5f:t(~7 

Col. 656-59 

Report on Financial Sector Reforms 
(Deb. 9. VoL XXXV. 10-12-2008) 
Col. 1290-91 

Report on Rural Water Supply and 
Sanitation 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col5l7-18 

SAARC Conli:rence 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 643-44 

Tribals Living in Forest. National Park etc. 
(Deb. II. Vol. XXXVI. 12-12-20(8) 
Col. I 73-7.t 

Visit of Defence Minister to USA 
(Deb. 9. Vol. XXXv. 10-12-2(118) 
Col. 389 
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Wheat Procurement : Appointment of Porters as Gangmen 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 265-68 . Col. 94-95 

Pal. Shri RU(Khand Ban on Smoking at Public Places 
Committee on Public Undertakil1gs- (Deb. 6, Vol. XXXV, 22-10-2008) 

Election Col. 105~ 
(Deb. It, Vol. XXXVI, 12-12-2008) Cholera Vaccine 
Col. 597 (Deb. 9, Vol. XXXV, 10-12-2008) 

Committee on Public Undertakings-31st Col. 1359-62 
and 32nd Repons-Presented Climate Change 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 522 Col. 245-46 

Committee on Public Undertakings-33rd Coin Vending Machines 
and 34th Reports-Presented (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. 17, Vol. XXXVI, 22-12-2008) Col. 258 
Col. 267 

Decline in Sales of Computers 
EmploymentOpportunitiesinAgriculture (Deb. 17, Vol. XXXVI, 22-12-2008) 

Sector CoI.I 17-21 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 13 Delay in Railway Projects 

External and Internal Debt (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 44547 (Deb. II. Vol. XXXVI, 12-12-2008) 

Col. 17-18 DMRC Museum 
Limited Liability Pannership BiU, 2008- (Deb. It, Vol. XXXVI, 12-12-2008) 

Consid. and Pass Col. 452-S3 
(Deb. I I, Vol. XXXVI, 12- I 2-2008) 
Col. 649-5 1 

Reduction in Global Crude Oil Price 

E-PaynlCntSystem 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 1 ()4.()S 

(Deb. 7, Vol. XXXV, 23-10-2008) Emergence of Business Hubs at the 
CoL 13 Airports 

Review of the economic situation in the (Deb. 10, Vol. XXXV, II -1 2-2008) 
country (DUR 193) Col. 24 1 
(Deb. 15, Vol. XXXVI. 18-12-2008) I Enhancement of Maternity and Other 
Col. 397-406 I Benefits 

Science and Engineering Research Board I· (Deb. 4, Vol. XXXV, 20-10-2008) 
Bill, 200&-Consid. and Pass Col. 188-89 
(Deb. II, Vol. XXXVI, 12-12-2008) I ESIC 
Col. 622-24 I (Deb. 4, Vol. XXXV, 20-10-2008) 

Pallani Shamy, Shri K.C. Col. 286-88 
24-Hour Weather Channel 

(Deb. ;, Vol. XXXV, 21-10-2008) 
Co1.313-14 

Establishing National Police University 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 403-04 
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Expansion of National Child Labour: 
Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 93-98 

Expenditure incurred by ICMR on 
Research Activiti'es 
(Deb. 14, Vol. XXXVI, 17-12-2008) i 
Col. 368 

Export of Gem and Jewellery 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 504-06 

Facilities for Women Scientists 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 136-37 

Food Testing Laboratories 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.20S~7 

Foreign Exchange Service through Postal 
Department 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 187-89 

Functioning of Police Forces 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.4I3-14 

Housing Start Index 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 257 

Hydro Power Projects 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 270-82 

Incidents of Cruelty to Animals 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1126-28 

Intake of Nursing Colleges 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 182-83 

Joint Development of Civil Aircraft(s) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 339 

Khadi and Village Industries Training 
Centres 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 525-27 

Market Facilitation Centres for Export of 
Cut Flowers 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 237-38 

National fustitute of Design 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 34J45 

National Meat and Poultry Processing 
Board 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 206 

National Mission on Medicinal Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1297-99 

Navratna Status to REC 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 99-101 

New Code for Advertisements 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 63-64 

Non-Availability ofForeslry Data 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 896-98 

Organic Farming in Tea Estates 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 675-76 

Overbooking in Flights 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 245-46 

Population Control 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 264-66 

Procurement of Wheat from States 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 508-10 

Progress in Earth Sciences Research 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 397-99 

Public Sector Vaccine Manufacturing 
Units 
(Deb. 6, Vol. XXXV, 22-\ 0-2008) 
Col. 187-90 
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Rail Tourist Facilitation Centres 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 299 

Recognition to Foreign Medical Colleges 
(Deb. 6, Vol. XXXV, 22~10-2008) 
Col. 71 

Regulatory Body for Yoga Schools! 
Institutions 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 895 

Revenue Loss Due to DTAT 
(Deb. 11. Vol. XXXVI. 12-12-2008) , 
Col. 522-23 

Science and Engineering Research Board 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col.372-73 

Sening up of Land Ports Authority oflndia 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 120-21 

Setting up of More Passport Facilitation 
Centres 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 504-05 

Shortage of Coaches under DMRC 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 96 

Stoppage of Supply of Ordinary Petrol and 
Diesel 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 141-42 

Strengthening of Bilateral Relations with 
Myanmar 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 278-79 

Tam6ver and Profit ofBHEL 
(Deb. IO~ Vol. XXXV. '11:12-2008).; 
Col. #45 . . 

Panabaka Lakshmi, Shrimati 

Post-Graduate Institute of Medical 
Education and Research. Chandigarh 
(Amendment) Bill. 2008-('onsid. and 
Pass 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 768-69 

Panda, Shri Brahmananda 

Demands for Supplementary Grants 
(Railways) 2008-2009 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 407-08 

Legislation for the Overall Development 
of Persons Belonging to Denotified 
Tribes and nomadic Tribes by Shri 
Haribhau Rathod (Res.)-Withdrawn 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 519-21 

National Jute Board Bill, 2006 - Consid. 
& Pass 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 918-20 

Wages under NREGS 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 13 

Panda. Shri Pnbodh 

Anti-Terror Mel:hanism 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col.213-14 

Bilateral Relations with Pakistan 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 548-49 

Border dispute with China and 
Bangladesh 
(P.ep .. 6. Vol. XXXV, 22 .. 10-2008) 
Col. 291-92 . 

Ultra MegaPower Projects. .: Coal Produtrion fi'omCaptiveBlooks '; 
(Deb. 1 !. Vol. XXXVI. 12-ti-2008) (D¢\>. 9, Vol. XXXV, \O:ti-20Q8). 
Col. 536-37 . ' . . Cotl404-06' . . . 
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Coal Royalty Share for Development 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 879 

Crime against Women. Children and; 
Female Foreigners 
(Deb. 5. Vol. XXXV, 21-10-2008) . 
Col.3W464 

Export and Import of Agricultural Products 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 465-68 

Improvement in Marketing System of 
Doordarshan . , 
(Deb. 5, Vol. XXXV, 21-10-2008) . 
Co1.251-52 

Indo-US Nuclear Deal at NSG Meeting . 
(Deb. 6. Vol. XXXV, 22-10-2008) , 
Col. 339 . 

Policy lor use of Rai Iway Land 
(Deb. 7. Vol. XXXV. 13-10-2008) 
Col. 246-47 

Rashtriya Krishi Bima Yojana 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.337-42 

Reduction in Global Crude Oil Price 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 9-2 I 

Sale of Wheat in Open Market 
(Deb. 17. Vol. XXXVI. 12-12-2008) 
Col.6 

Science and Engineering Research Board 
Bill.1008-Consid. and Pass 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 629-30 

Subsidy to Agricultural Products 
Khadi and Village Industries Training' (Deb. 4. Vol. XXXV. 20-10-2008) 

Centres Co1.216-17 
(Deb. 18, Vol. XXXVI, 23-12-2008) , Trade Across the LOC 
Col. 525-27 (Deb 6, Vol. XXXV, 22-10-2008) 

Mid-Day Meal Scheme Col. 200-01 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 801-02 

MSP for Agricultural Products 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col.lll-14 

National Sports Policy 
(Deb. 6, Vol. XXXV.~2-10-2008) 
Col. 37 

Need to take necessary restructing and 
modification of N.H. 60 between 
Kharagpur and Sonakania to avoid 
recurring floods in the region 
(MUR377) 
(Deb. 13, Vol. XXXVI, 16-11-2008) 
Col. 585 

Outsourcing of Coal Mining 
(Deb. 9. Vol. XXXV, 10~12-2008) 

Col. 549-50 
Policy for Construction of ROB 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 333-40 

Upgradalion of Research Institutes 
(Deh. 5. Vol. XXXV. 21-10-2008) 
Col. 603 

Pandey. Dr. laxminarayan 
A "olment of Additional Fertilizers 

(Deb 15. Vol. XXXV\. 18-12-2008) 
Col. 286-90 

Auction Process fllr 3-G Mohile Spectrum 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 49-50 

Betting on Sports 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 519-20 

Bomb BiaSI Near Indian Embassy in Kabul 
IDeh. 6. Vol. XXXV. 21-10-1008) 
Col. 15-16 

Central Road Fund 
(Deb. 9. Vol. XXXV, 10-12-2008)' 
Col. 75-78 
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Changes in Entrance Examination 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 107-08 

Compensation to Victims of Bhopal Gas 
Tragedy 

. (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 62-63 

Constitution of State Human Rights 
Commission 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 239-10 

CRPF Security to VIP 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 363-64 

Delay in Exploration work of petroleum 
products 
(Deb. 10, Vol. XXXV, 1I-12-2n08) 
Col. 404-05 

Development of Cottage Industries 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.660-62 

Disconnection of MTNLlBSNL 
Telephones 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 71-76 

Diseases Caused due to Contaminated 
Drinking Water 
(Deb. 6, Vol. XXXV, 22-10.2008) 
Col. 164-65 

Enhancement of Capacity of Railway 
Tracks 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 189-90 

Exploitation of Water Resources 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 324-35 

Facilities to Prisoners 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 435-72 

Financial Assistance to Co-Operative 
Banks 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 396-97 

Growth Centre Scheme 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 408-09 

Indo-Iran Gas Pipeline 
(Deb. 7, Vol. XXXV, 23- 10-2008) 
Col. 120-21 

Joint Entrance Test for Admission in 
Private Medical Colleges 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 82 

Need to relax the norm of'opium content' 
for the opium growers of Madhya 
Pradesh and Rajasthan (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 733 

New Nuclear Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 764-65 

Price Rise 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Co1.318-26 

Private Sector in Nuclear Energy 
(Deb. 6, Vol. XXXV, 22- 10-2008) 
Col. 334 

Production and Sale of Khadi Products 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.325-39 

Profit earned by Private Sector Petroleum 
Productseetining Companies 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 380-81 

Regulations for Admission and Fee 
Structure 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.210-11 

Report of WHO on Water-Borne Diseases 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 101-02 

Review of Dams from Environmental 
Angle 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 993-94 
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S.lIe of hnponed TSP 
(lkll. 10. Vol. XXXV. 11·12·20()8) 
<:01.47-48 

Self·Help (jroups under SGSY 
(Deb. II. Vol. XXXVI. 12·12·2008) 
Col. 56-66 

SeningupofKGRVs 
(Deb. 18. Vol. XXXVI. 23·12·2008) 
Col. 4 1-43 

Smuggling ofFenililers 
(Deb. 15. Vol. XXXVI. 18·12·2008) 
Col. 1"3 

Standing Cumminec on External Affairs 
22nd and 23rd Reptms--Presented 
(Deb. 15. Vol. XXXVI. 18·12·2008) 
Col. 357·58 

Supply ofllranium 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 624-25 

Targets for abolishing Manual 
Scavenging 
(Deb. 7. Vol. XXXV. 23·10·2008) 
Col. 127-29 

Usc of Banned Drugs by Sponspersons 
(Deb. 6. Vol. XXXV. 22·10-2008) 
Col. 257-58 

Usc of Chemical Fertilizers 
(Dch. 4. Vol. XXXV. 20.10-20(8) 
<:01.246-47 

Welfare of Women l'risoners and their 
Children 
(Deb. 13. Vol. XXXVI. 16-12·2008) 
Col. 400-02 

hnte. Shri Dalpat Singh 
Abatement of Pollution in the (janga 

(Deb. 9. Vol. XXXV. 10.12.20(11) 
Col. 7:,,·5:' 

.~dole~.ent Euu.ation Programme 
(Dcb. 13. Vol. XXXVI. 16.12-2(08) 
Col.445-t6 

Allocati(ln of Kerosene. Diesel. l.P(j anJ 
Petrol I!) States. Union Territories 
(Dell 10. Vol. XXXV. 11-12·2008) 
Co1.413-30 

Amamath Shrine Board [)i~pute 
(lkb 5. Vol. XXXV. 21-IO-200li) 
<:01. 333·35 

Amendment in the Immi!!ration I.,,", b\ 
UK - . 

(Deb 14. Vol. XXXVI. 17-12-~O(8) 
<:01.375·76 

Child Artists 
(Deb. II. Vol. XXXVI. 12-12.20(8) 
Col.·H:' 

Commercialization of Education 
(Deb. 18. Vol. XXXVI. 23·12·200!O 
Col. 629 

Coverage under SSA 
(Deb. 13. Vol. XXXVI. 16-12.2(08) 
Col. 34 I-e 

('urb on Prostitution 
(Deb 18. Vol. XXXVI. 23.12.20(8) 
('01..)79·81 

Declining Populall{1O llfEx{ltic Birds 
(Deb. 9. Vol. XXXV. IO·12·200X) 
Col. 503-05 

Deveillprm:nt ofllorticulture 
(l>cb. 12. Vol. XXXVI. 15.12.20(8) 
Col. 178-82 

D\von:e Cases 
(Deb. 16. Vol. XXXVI. 19-11-20(8) 
Col. 242 

Dropout Rat.: alllon~ (i iris 
(Deb. IS. Vol. XXXVI. 23-12-2008\ 
Col. 1O:'-Ot. 

F(lrei~!l A~sislance lor Drinl.in!.! Wal':l 
(Deb II. VI'I. XXXVI. 12~12.20t)X) 
Cll!. 4S8·IN 

Global Hunger Ino.:x Ranking 
(Deb. I.=!. V\'I. XXXVI. I ~-I :·:'00111 
Col.~11·16 
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Growth in Textile Exports 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 177-79 

Haj Terminal 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col 206·07 

HIV IAIDS among Children 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 32-34 

Houses for Weavers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL 173-74 

Live-in Relatiooship 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Co1.3~21 

Minimwn Export Price of Onion 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoL 333-40 

Mobile As Terror Tool 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 657 

NatiooaI Literacy Mission 

Rising Crimes in Delhi 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 421-26 

Same Sex Marriages 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 259-60 

Sex Education in Universities 
(Deb. 18, Vol. XXXVI, 23-12-2OOS) 
Co1.514-15 

Shortage of Vitamin 'C' Tablets 
(Deb. IS, Vol. XXXVI, IS-12-2008) 
Col. 117-18 

Smuggled Goods 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
COI.284-8S 

Soil Erosion 
(Deb. 12, Vol. XXXVI, IS-12-2008) 
Col. 63 1-32 

Survey of Historical and Religions 
Monuments 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.S3-54 ' 

(Deb. 5, Vol. XXXV, 21-10-2008) Testing of Cosrnetics on Animals 
CoL 127-29 (Deb. 9, Vol. XXXV, 10-12-2008) 

National Per Capita Income Col. 896 
(Deb. 14, Vol. XXXVI, 17-12-2008) Value of Rupee 
Colll~14 (Deb. II, Vol. XXXVI, 12-12-2008) 

Onion Prices Col. 111-14 
(Deb. 12, Vol. XXXVI, 15-12-2008) Violation of Cease fire Agreement 
CoL 481-84 • (Deb. 4, Vol. XXXV, 20-10-2008) 

Procurement of Wheat from States Col. 507-08 
(Deb. 4, Vol. XXXV, 20-10-2008) VIOlence against Indians in South Africa 
Col. 508-10 (Deb. 9, Vol. XXXV, 10-12-2008) 

Production ofOilseeds Col. 1403-04 
(Deb. 17, Vol. XXXVI, 22-12-2008) Youth Leadership Programme 

Col. 124-27 (Deb. 15, Vol. XXXVI, 18-12-2008) 
Production ofTextiles by NTC Mills Col 3 1 9-20 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL45J.64 

}uality Education in Madrasas 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoL205-08 

Paswan, Sbri Sukdeo 

Application oflCAR Resean:h 
(Deb. 9, Vol. XXXV, 10-12-2008) 
COI.S-11 
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Disaster Management Committee Patel, Shri Dinsha 
(Deb. 13, Vol. XXXVI, 16-12-2008) Ethanol Mixed Petrol 
Col. 280-81 (Deb. 15, Vol. XXXVI, 18-12-2008) 

Income Disparity between Urban and 
Rural People 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 223-24 

Mandatory Rural Posting of Doctors 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 741 

Surplus Fund ofPSUs 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 192 

Trauma Centres along National Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 87-98 

Patasani, Dr. Prasanna Kumar 

Demands for Supplementary Grants 
(General) 2008-09 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 908-09 

Demands for Supplementary Grants 
(Railways) 2008-2009 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 405 

Legislation for the Overall Development 
of Persons Belonging to Denotified 
Tribes and nomadic Tribes by 
Shri Haribhau Rathod (Res.)-
Withdrawn 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 526-27 

Science and Engineering Research Board 
Bill, 2oo8-Consid. & Pass 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 63S-36 

Patel, Shri Dahyabhai VaDabhbhai 

Electoral Reforms Conunission BiI~ 200&-
Contd. 

(Deb. 11, Vol. XXXVI. 12-12-2008) 
Col. 700-01 

Col. IO 
Patel, Shri HariIal Madbavji Dbai 

Bills from State Government 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 562-95 

Foreign Technological Universities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 341-42 

Jakhau Fishing Harbour Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI.I09-IO 

Memorial of Late Shri Morcuji Desai 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 323-24 

Modernisation of Police Force 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.2l1-14 

Modified Shipbuilding Subsidy Scheme 
(Deb. 6, Vol. XXXV, 22-l0-2008) 
Col. 196 

RepairslRe-Surfacing ofNH in Gujarat 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 93-94 

Setting up ofPCPIR in Gujarat 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.l()6.{)7 

Upgradation ofRajkot Airport 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.lll 

Patel, Shri Jivabhai A. 

Allotment of Land to NGOs 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 284-86 

Allotment of Land to Political Organisation 
(Deb. 16, Vol. XXXVI, 19-12-2(08) 
Col. 288-89 
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CBII{;IIJ!> 
(1).:1". 9. Vol. XXXV. 10·12·2U08.1 
CoL 1264-6:-

Children Deprived of Fkmcntary 
Education 
(Deb. 5. VoL XXXV, 21-10-20(8) 
(01.217·18 

((>rpoTate Frauds 
(Deb. 14. Vol. XXXVI. 17-12-:W08) 
Col. 358-64 

Corruption in Income Tax and Customs 
Departments 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 189-91 

COmlption in Judiciary 
(Deb. II. VlIl. XXXVI. 12-I::!-::!OO8) 
Col. 179-80 

Decline of Female Workers in Coal Sc:ctllr 
(Deb 14. Vol. XXXVI. 17-12-2\1(8) 
Col. 185 

Diseases in Fruitl> 
Web. 4. Vo\. XXXV. ::!O-IO-::!0081 
Col. 327·:!8 

f:valuil\lon ()f Deemed Universities 
(Dell 13. Vol XXXVI. 16-12-2008) 
Col. 14::!-43 

Extraction of Oil and Natural Gas from 
Mehsana. Gujarat 
(Deb. 10. Vol. XXXV, 11-12-::!0081 
CoL 253-55 

Facilitie., III Prhoners 
!Deb 18. Vol. XXXVI, 23-12-2008) 
(oL ·B:'· 72 

Fakl' (·<lmp.mic, LI,tcd III Slock Fxchilngcs 
(Den II. Vol XXXVI. 12.12.20(8) 
C&05-67 

hnaJl\:iallrregul:mlle'ln /. PH) 
([kn 17. \I'/' XXXVI. 2~·12-211"!ll 
Col. 151-52 

FM H."di" Scn.ln, 
(!len 5. Vol XXXV.21·IO-200!l) 
C"I~ '(,·;X 

I'IIIKIIIlJ1ing of\'1B 
(Deb. 9. Vol. XXXV. IO-12-2(J()81 
Cnl. 1156-57 

Funds for Maintenance of National 
Highways 
(Deb. 9. Vol. XXXV. IO-I::!-2008) 
Col. 620-::!4 

Gauge Con\<ersion from Kalolto Kalosen 
\'/(1 Kadi 
(Deb 15. Vol. XXXVI. 18-12-2008) 
Col. 120 

Ground Water recharging scheme 
(Deb. 4, Vol. XXXV. 20-IO-::!008) 
CoU6-t 

High SIX't."d trains in Gujarat and Bihar 
(DcI'! 7. Vol. XXXV. 23-IO-::!008) 
Col. 61 

Human Resource Development Unit of 
M'INL 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 171-72 

Illegal Construction in Delhi 
lDeb 16. Vol. XXXVI. 19-12-1008) 
Col. 347-48 

Immigration Problems at Airpons 
(Deb. \3, Vol. XXXVI. 16-11-1008) 
Col. 173 

Impact offDl Oil Rural Development 
(Deb. 18. Vo\. XXXVI. 23-12-::!OO8) 
Clli. 358 

Intlu~i(\n of (iujarat in Food Security 
Mi~~II'1I 

(l)en. 4. Vlll. XXXV. 20· IO-2()() 8) 
C,,1. 179 

Increa~e in l inempillymcnt 
(\)eb. 11. VIII. XXXVI. 15-I::!·111IlSl 
Col. b75· 78 

Input ('0<;1 of Pwduction 
(l>el>. 11. Vpl XXXVI. 15-12-2(lO8) 
Col. 46:\-67 
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Invcstml.'lIt h~ Bank, in Stock Market 
Mutual Funds 
(I>I.'h. II. Vol. XXXVI. 12·12·200/!) 
C"IAIN 

Irregularities in Allotment of Petrol Pumps 
Gas Agencies 
(Deb. 15, Vol. XXXVI. 18·12·20(l8) 
C 01.305-06 

Janani Suraksha Yojana 
(I>cb. 6. Vol. XX XV. 22·1 O·20()S) 
Co1.162.{)..1 

l.icence to Pri\'ate Tekcom Companies 
(Deb. 17. V'll. XXXVI. 22.12.2(08) 
Col. I:;~·~ 

Maritiml.' l 'niwrsnies 
IDl.'b. 9, V,,1. XXXV, IO·l2·200!<I 
CoI.12,B-W 

Paynlt'nt ofWagl.'s undl.'r NRniS 
((kb lb. V,,1. XXXVI. 1'I·12·200S) 
Col. 3~8-39 

Payml.'nt III Ikfunct NTC Mill Workers 
(Deb. ~, Vol. XXXV, 20.10.20(8) 
Col. SO-1I4 

Piltcragl.' of Natural Gas and Oil in Gujarat 
(Deb 10. Vol. XXXV, 11.12.20(8) 
C(}I.~7-t8 

Production of Natural M.murl.' 
(()eb. 17. Vol. XXXVI. 22·12·200S/ 
Col. 1/!2·8~ 

Railway Crossing Over· Bridges and 
lIndl.'r·Bridgcs in Uujarat 
(l)e!> 7. Vol. XXXV. 23·10·2008) 
Col. 11I(,..'l() 

RailwlIY I.and on I.ease 
(Deb I~. Vol. XXXVI. IS-I';·';()OS) 
Col. 269-70 

Registr,ltion "fe. iminal Ca"es 
Web 1.1. VIlI XXXVI. 16-12-20(8) 
Col. ~:'_;.{)..I 

Rn ivaI ufSlek CI",ed PSI '.; 
(lkh. 7. Vlli. XXXV. 2,-IO-,;OOS) 
Col. 3:'5·66 

Rise in Cement Prices 
(Deh. 13, VlI1. XXXVI. Ih·12·20()8) 
Col. I!) 1-92 

Road, III Tourist and Religious I'la.:c' 
(Deb. 9. Vlli. XXXV. IO·12·';OOS) 
CllI JiOS-12 

ROB on 'atillllallligh\\iIYs 
(()eh 15. Vlll. XXXVI. 18-12-200S/ 
CoL:!ll·12 

Services of Marinc Exp(·rts f(lf thc 
rkwl"pmcnt of Maritime Indust~ 
((kh 9. Vol. XXXV. 10-12-2008) 
(,ol.II~6 

S~'ning lip ,If Signal Towcrs 
(Deh. 17. Vol. XXXVI. 22-12-20(8) 
Col. I07-{)& 

Sixth Centra~ Pay Commission 
(Deh}, Vol. XXXV. 17-10-2(08) 
C(,1.67 

Survey for Gauge C onvcrsion 
([>Co 10, Vol XXXV. 11.12-20(8) 
Col. 2.;-24 

Techn<'logy I.!pgradation Fund Scheme 
(Dco ll. Vol. XXXV. IO-12·200R) 
Col. 251 

fhcti of Imported W'heal 
IDeo. 12, Vol. XXXVI. 15-12-200XI 
Col. 639-tO 

rhcti of Weapons in Ordnance I>ep(ll~ 
(Dch. ~. Vl'l. XXXV. 20-IO-,;OOX) 
Col.-l.17-3R 

I'ransportalion ulTcrtili/crs 
(Dc!> 7. Vol. XXXV. ~~-IO-20()R) 
('01. 23 l-tb 

1111l:mploymcnt A lIowancc Hnder NR !.{ is 
((ko 11. Vol. XXXVI. 12·12-:00S) 
C,'IAI2-P 
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Vacant Posts in Tihar Jail 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 222-23 

Committee on BHEL 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col.263 . 

Violation of Labour Law by ONGC I Complaints against Private Airlines 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 589 Col. 404-06 

Patel, Sbri Kisunbbai V. Comprehensive Plan for Promotion of 
Accidents in Runways! Airstrips at Medical Tourism 

Airports (Deb. 14, Vol. XXXVI, 17-12-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) I CoI.308-09 
Col 4647 I Computer Facility in Post Offices 

Accommodation Capacity for (Deb. 12. Vol. XXXVI, 15-12-2008) 
Conunonwealth Games Col. 6()6.()7 

(Deb. 3, Vol. XXXV, 17-10-2008) I Conference Tourism 
Col. 25-26 (Deb. IS, Vol. XXXVI. 18-12-2008) 

Achievement in Agriculture Lending Col. 79 
(Deb. 3, Vol. XXXV, 17-10-2008) Contribution of Various $e(:tors to GDP 
Col338 (Deb. 6, Vol. X«XV, 22-10-2008) 

Acquisition of New Vessels by SCI 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col1307"()8 

Col. 77-78 

Crisis in Textile Industry 
(Deb. 12, Vol. XXXVI, 15-12-2008) 

Amendment in India Post Office Act Col. 44-46 
(Deb. 4, Vol. XXXV, 20-10-2008) Crop Insurance Scheme 
Col 199-200 (Deb. 12, Vol. XXXVI, IS-12-2008) 

Amendment in Model Town Planning COI.6S8-S9 
Bye-Laws 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 328 

Amendments in Unorganised Workers 
Social Security Bill, 2007 
(Deb. 4, Vol. XXXV, 20-10-2008) 
. , 11)4..12 

Ap.:c.l;]\ment of Maaagerial Personnel 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.360-61 

Assistance for Higher Education 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.41~17 

Cess from Sugar Factories 
(Deb. 9, Vol. XXXV, 10-]2-2008) 
Col. 45S-56 

Declaration of Wheat Stocks 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.367-70 

Defunct Companies 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 349-50 

Development of Sports Infrastructure 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 289-90 

Disparity in Per Capita Income of States 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 813-15 

Drug Awareness Campaign 
(Deb. 1 I, Vol. XXXVI, 12-12-2008) 
Col.471-72 
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Electronic Media Monitoring Centre 
(Deb. 9, Vol. XX~V, 10-12-2008) 
0>1.116-18 

Entrance Tests for Admission 
(Deb. 5, Vol. XXXV, 21-10-2008) 
0>1.326 

Environment Impact ofCFL Bulbs 
(Deb. 6, Vol. XXXV, 22-10-2008) 
0>1.186 

Establishing Higher Education Finance 
O>rporation 
(Deb. 5, Vol. XXXV, 21-10-2008) 
0>1.153-54 

Events at Historical Monuments 
(Deb. 10, Vol. XXXV, 11-12-2008) 
0>1.326-28 

Excise Duty for Tobacco Companies 
(Deb. 14, Vol. XXXVI, ]7-]2-2008) 
0>1.n-78 

Firein~diExp~ 

(Deb. 15, Vol. XXXVI, ]8-12-2008) 
0>1.303-05 

Food and Drug Testing Laboratories 
(Deb. 9, Vol. XXXV, 10-12-2008) 
0>1.848-50 

Food Regulatory Authority 
(Deb. 6, Vol. XXXV, 22-10-2008) 
0>1.305-07 

IFPF 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
0>1.331-32 

Improvement in Broadband Services 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
0>1.57-59 

Installation of ATMs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
0>1.391-92 

IntelIigence Agency for PMF 
(Deb. 18, Vol. XXXVI, 23-]2-2008) 
Col. 619 

Investment by NRIs in Health Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
0>1.1146-47 

Involvement ofNGOs in Road Safety 
(Deb. 9, Vol. XXXV, 10-12-2008) 
0>1. 735-38 

Khadi and Village Industries Training 
Centres 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
0>1.525-27 

Loan for Jatropha Plantation 
(Deb. 3, Vol. XXXV, 17-10-2008) 
0>1.232-33 

Loss of Railway Property due to Guijar 
Agitation 
(Deb. 10, Vol. XXXV, 11-12-2008) 
0>L311-12 

Losses to Cotton Crop 
(Deb. 9, Vol. XXXV, 10-12-2008) 
0>1.295-96 

Luxury Coach in Trains 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
0>1.220 

Manufacturing of Defence Aircraft by 
HAL 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
0>1.307-08 

Mid-Day Meal Scheme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
0>1.801-02 

Mineral Reserves in the Country 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
0>1.474-75 

Modernisation of Airports 
(Deb. 7, Vol. XXXV, 23-10-2008) 
0>1.217-18 

National Centre for Natural Products 
Research 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
0>1.327-28 

Navratna Status to NALCO 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
0>1.173-74 
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l )\lCI of Boeing Busine~s Jets III India 
(Ikb -I. Vol. XXXV. ~O-10-200S1 
Clli. -I81-S2 

(hcrsta~ IIlg Pakistani Natiunals 
(Deb 5. Vol. XXXV. 21-10-2008) 
Col. 63-1-35 

Perfonnance of NRCC!Other PSUs in 
Construction Sector 
(Deb 16. Vol. XXXVI. 19-12-2008) 
Col.36-38 

Production of Coal 
(Deb. 9. Vol. XXXV. 10-12-2008\ 
Col. 1373-75 

Production of New Genetic Potato 

Selling up of Muscums 
({>eh. 10. Vol. XXXV. 11-12-2()OKI 
Col. 323-2-1 

Setting up of Resource Centre Illf Cyber 
forensic 
(Deb. 4. Vol. XXXV. 20-10-20(8) 
Col.421-22 

Setting up of World Class llniversities 
(Deb. 13. Vol. XXXVI. Ib-12-20(8) 
Col. 21-29 

Sexual Harassment of Women at 
Workplaces 
(Deb 3. Vol. XXXV. 17-10-2008) 
Co1.321-24 

(Deb. 17. Vol. XXXVI. 22-12-20(8) . ShonageofPetrol and Diesel 
C I "l5'_C' (Deb. 10. Vol. XXXV. 11-12-2008) 

o . -. -' -"" Col. 34 
Progr.:ss in Earth Sciences Research 

(Deb. 13. Vol. XXXVI. 16-12-2008) 
CoI.397-9Q 

Promotion of Small Scale Industries 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 12-13 

Qual ilY Plants for En\' ironmental 
A fforeslation 
!Deb. 9. Vol. XXXV. 10-12-2008\ 
Col. 872-73 

Rall\.\ay Kiosks 
(Deb 10. Vol. XXXv. 11-12-200S) 
Col.278-SO 

k"i"in~ oflndian Rcscrve Rattail","" 
meh. 5. Vol. XXXV. 21-10-2008) 
(',,1. 805.(J() 

Rcw£,lliliun of Syllabu!> ("uurses 
(\kh 11. Vul. XXXVI. 16-12-20010 
Col. 27\)-80 

Rda\mg IT Refund Norms 
meb. II. Vol. XXXVI. 12-12-2008) 
Col. 385-87 

Rc\i~ion ofExpon Duty Rates on Imn Ore 
lDeh. II. Vol. XXXVI. 12-12-~()08' 
C"l ~33 

Subsidy on Edible Oils 
(Deb. 12. Vol. XXXVI. IS-12-2oo8) 
Col. 54245 

S\l/adhar Scheme 
(Deb. 16. Vol. XXXVI. 19·12-2008) 
Col. 350-52 

Telephone Facilities in Villages 
(Deb. 17. Vol. XXXVI. 22-12-20081 
(,ol.2~ 

Toba("co Monitor Projects 
(Deb. 6. Vol. XXXV. 22-10-20081 
('01.341-44 

Training of Engineers Corps of Armed 
forces 
IDeb 17. Vol. XXXVI. 22-12-2001. 
('01. ~2q-30 

Irainin~ to Panchayat Repn.-sentatj\les 
meb tl. Vol XXXV. 10-12-2008, 
Col. QIJ- J():! 

UN Spcl:ifications ti.)r Pri§un~ 
(I~b, 18. VIII. XXXVI. 23-12·2()()8) 
Col. 65:!-53 

Unclaimed Di\'idt-nd 
(Dcb. 16. Vol. XXXVI. 19.12.2(1)11, 
t 'HI 3tllC-W 
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Upke~p (If Airpl.lrts by Private Cllmpani~s 
(Deb. 7. Vol. XXXV. 23-10-20011, 
Col. 326-27 

Vacant Posts (If Teachers in K V ~ 
(Deb. 5. Vol. XXXV. 21-10-20011, 
Col.803"()5 

Verification oflelecom Sub~ribcrs 
(Deb. :4. VIII. XXXV. 20-1(J-2008) 
Col. 13-15 

World 8aJlk Assistance to Health Projects 
in India 
(Deb. 6. Vol. XXXV. 22-10-1008' 
Co1.11~12 

Patrl. Shri Prarul 
Airport EGonomic Regulatory Authority 

oflnd~ Bill. 1007 - Consid. and Pass 
(Deb. 6. Vol. XXXV. 12-10-2008) 
Col. 412 

Motion of Confidence in the Council of 
Ministers 
(Deb. I. Vol. XXXV. 11-07-1008) 
Col. 193-102 

Patrriya, Shrimati Nftta 
MotitlO of Conlidence in the Council of 

Ministers 
(Deb. 1. Vol. XXXV. 21-07·20011, 
Col. 170-71 

Pathak. Shri Brajrsh 
Demands for Supplcment:lr~ (iran" 

(Rail\\3ys,10011-1(K1" 
(l>eb. b. Vol. XXXV. 21-IU-lnOI<' 
ClII. .roo 

Mutilln of Cllnlidem:e in the Clluncilof 
Mlllisters 
(Ikb I. Vul. XXXV. 11-07-100111 
C& 1f11-1:> 

Redu~tiun in (il\.bal Crude I Iii Pri.e 
elkb 7. Vol. XXXV. ~'·IO-1(U1IO 
Co\. lboll) 

.. ath .... Shri H.rin 
Bills lium Stall' (j,'\enUllellt 

Okh 5. Vol. XXX\'. 11·10-::'0011. 
C •• 1. :'61,'15 

Budgetary Pnn isi(ln fur (iau~c 

Conversion in (iujar;lI 
Ok" 10. Vol. XXXV. 11-11-10011. 
Col. 211-f", 

Coastal Securit~ Schemes 
(Deb 18. Vol. XXXVI. 13-11-10(11) 
('01.1'18-300 

Committee on (i(l\'l'mment Assurances 
13rd and 14th Reports Presented 
(Deb. 5. Vol. XXXV. 21-10-10011' 
Col.819 

Committee on Government Assurdm:e, 
15th and 16th Reports·· Presented 
(Deb. 6. Vol. XXXV. 12-10-2008) 
Col: 370 

Compensation Regarding CST Phase (Iut 
(Deb. 11. Vol. XXXVI. 11·11-1008, 
Col. 117·28 

Delhi-Mumbai Industriall'orridor 
(Deb. 13. Vol. XXXVI. 16·ll-:!OO8) 
('01.117-18 

Demands for Supplementar~ (jrants 
( n:0l'1111) 2008-10()9 
(Deb. 16. Vol. .\XX\·\, 19-11-~OOIl' 
Co\.4.J"-5", 

I)c\clupmcnt •• fTourism in (iularat 
Il>eh. 10. Vol. XXXV. 11-12-::'0IlX, 
enl. :;"h-511 

I'n\ Irt'nllll'ntal Ucaran.c \(. Indw,trral 
Projects 
elk". 4. Vtli XXXV. 10-12-1()(Il0 
(ul. D55-5h 

I ,t;I"\i,hmcnt .. I' Intl'mct ,. ,dMngc, 
(Deb -t. \'01. XXXV :,o-I()-~()('") 

('\ll -t.'-4.J 
FlInd~ fllr ~ati'1I1a I A t'fMe, iiI! It'n 

l'mgraml11l' and Fure~1 I)l'\ clnpmcnt 
A~~·IH.·~ 

(Ike. 1·1. 'Vi" XXXVI. 1'-11':'()ox. 
CI'\' ·111 .. -0", 
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Gauge Conversion between Ahmedabad 
and Udaipur 
(Deb. 10, Vol. XXXV, . I I - I 2-2008) 
Co\. 433 

Gauge Conversion between Bhiladi and 
Samdari 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co\'2~ 

HimatnagarRadio Station· 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 222-23 

Industrial Park Scheme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 158-60 

International Size Shipyards 

RepairsIRe-Surfacing ofNH in Gqjarat 
(Deb. 6, Vol. XXXV, 22-\ 0-2008) 
Co\. 93-94 

. Setting up of lIlTs in Private-Public 
Participation Mode 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 225 

Setting up of World Class Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co\. 27 

Shifting of Headquarters of Salt 
Commissioner 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 207.()8 

(Deb. 9, Vol. XXXV, 10-12-2008) StatusofGadhuli-SantalpurRoad 
Col 171-72 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Maritime Universities Col 215-16 
(Deb-. 9, Vol. XXXV, 10-12-2008) SuratAirport 
Col. 124344 (Deb. 15, Vol. XXXVI, 18-12-2008) 

Modernisation of Police Force Coli 82-83 
(Deb. 5, Vol. XXXV, 21-10-2008) Surat-HaziraRailwayLine 
Co1.211-14 

(Deb. IS, Vol. XXXVI, 18-12-2008) 
New Railway Lines in Gujarat Col 266-67 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 408-I 0 Vadodara-Mwnbai Expressway 

Non-Payment of Award Money 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col 244-45 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 357-58 

PatiJ, Shri Balasabeb Vikbe 

Railway Crossings for various I Allocation of Coal Blocks 
Development Projects I (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) CoL 878-79 
Col. 3-9 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 628-34 

Rehabilitation of Manual Scavengers 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 154-55 

Relief Package for AJunedabad Bomb Blast 
VIctims 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 397-98 

Construction of Hostels for SC Girls 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 58-60 

Corruption in Income Tax and Customs 
Departments 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 189-91 

Credit Facilities by NSFDC 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 226-27 
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Death of Children due to Measles 
Vaccination 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 996-97 

Decline in Job Opportunities 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 9 

Employment Opportunities in Agriculture 
Sector 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 16 

Ethanol Mixed Petrol 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 11-12 

Import of Gender Testing Kits 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 545-46 

Private Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 192-95 

Regional Imbalances within States 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 34-35 

Reservation for OBCs in Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 603-04 

Special Central Assistance to SC Families 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 127-31 

Standing Committee on Defence-30th I 
Report-Presented 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.618 

Standing Committee on Defence-31 st 
Report-Presented I 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 820 

Standing Committee on Defence-32nd 
Report-Presented 
(Deb. 15, Vol. XXXVI, 18-12-2008) I 
Col. 356-57 

Standing Committee on Defence-33rd 
Report-Presented 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.4lO 

State and Union Territories 
Reorganisation Commission Bill, 2008 
by Shri Balasaheb Vikhe Patil 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 662-63 

Training to Muslim Girls 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 257-58 

Urban Development Projects 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 116-222 

Vocational Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 253 

Women Self Help Groups 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 215 

Pati!, Sbri D.O. 

Additional Coaches in Devgiri Express and 
Nandigram Express 
(Deb. 7, Vol. XXXV, 23-10-i008) 
Col.lOS.()6 

MSP for Cotton 
(Deb. 17, Vol. XXXVI, 22-12-'2008) 
Col. 62 

Nanded-Pune bound train 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 343 

Regional Publicity Office 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 20 1-02 

Patil, Sbri Danve Raosabeb 

Air Services to Kuwait 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 322 
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AII"tment of Pctroll'umrs in Ruml Areas 
(Deb I:'. Vol. XX X \'1. 18-1 :'-:'UII8) 
Col. 189-W 

"I,'metric Passplll1S 
(Deb. 6. Vol. XXXV. 22-10-2(08) 
Col. 83 

CGHS Dispensaries 
(Deb 9. Vol. XXXV. 10-12-2008) 
('01.567-% 

Commen:ialization of Education 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 6:!9 

Dcal tor Sale of ALH Dhru\ 
(()cb. 9. Vol. XXXV. 10-1:'-:'008) 
ColA I 1-12 

Financial Suppon to Spon .. persons 
(Deb. 6, Vol. XXXV. 22-IO-:!008) 
Col. 193-94 

Free Education upto Graduatitm Lcvel 
(Deb. 18. Vol. XXXVI. :'3-12-2(1()8) 
Col. 562 

H ike in Prict-os of ATF 
(Deb. 10. V,)1. XXXV, 11-12-2(08) 
Col. 27:'-73 

Imkl-Iran (ias Pipeline 
Il>eb "). \"" X X XV. 23-10-:'(08) 
('III. 1:'11-21 

l.(lt; .. e~ in l"ounsm Indust~ 
lDeb. In. Vol. XXXV. 11-12-20fl8) 
Col. 92-93 

PM's Visit to Foreign ('ountric~ 
Il)eh. 9. Vul. XXXV. 10-12-:'0(8) 
C (II. 90f>-IlK 

Pfiling ot Sleel b~ SAIl. 
(Dcb c. Vul. XXXV. 23-10-2008) 
Col. DK42 

~"''''mplu~mcnt on-:"-Si.,,, icclIlCn in Pulice 
h'r.:c~ 

11M,. I.'. VuI. XXXVI. 1'-I.~-2nOKI 

(,,,I. I'" 

Rise in Malaria. ()cngu and Chid.ungun~ a 
Cascs 
(Deb. 6. Vol. XXXV, :':'-IO·~()O!n 
Col. :'0-30 

Sale of Spurious Drugs 
(Deb 9. Vol. XXXV, 10-12-20(8) 
Co1.611-13 

Setting up of Calamity Warning Devices 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 159 

Signing of MoU with the American 
Association of Physicians 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1121-23 

Single Delivery System for Blackberry 
Telecom Operator 
(Deb. 9. Vol. XXXV. 10-12-:'(08) 
Col. 241 

Working Conditions in Textile Scctor 
(!~b. 12. Vol. XXXVI. IS-12-200KI 
Col. 379-80 

Palil. Shri Pratik P. 
Anganwadi Workers 

(Deb. II. Vol. XXXVI. 1:'-I:'-:~O(8) 

CoI3QI-Q:' 

C()ncession to E"poners 
(Deh. I·t Vo\. XXXVI. 17-12-2008) 
('01.3%-98 

Indians Stranded in Gulf Countries 
(Deb 14. Vol. XXXVI. 17-12-2008) 
C"I. I,,~q 

Indira "":t~ ""oian;, 
(Deh 11. VlIl XXXVI. 12-1:'-200111 
C .. I "1II-68 

Io:olhapur-Ahmcdahad hpr ... ~s 
(l>eh. 15. Vol. XXXVI. IK·I:'-2()OKI 
('ul. 11'>-20 

Non-Pa~ment ofl'F duc, h~ Te\lilc Mill, 
(Dcb 17. V •• 1. XXXVI. :'2-1 ~-2oO!!) 
C"I. Iln-'lK 
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Objection to Coastal Zone Managcmt:nt 
lOeb. 14. VIII. XXXVI. 17-12-2()OIlI 
Col.lYQ 

Opening ofRaih\a) Mail St:n iet: St:t:llllflS 
(Deb 17. Vol. XXXVI. :22-12-20(8) 
CuI. 129 

Payment of I'cn~ion throug.h Post Otlices 
(Dcb. 1:2. Vol. XXXVI. 15-12-20081 
Col. 1115-% 

l'en~ion Cascs III' Swatantrat,\ Scnani~ 
lOeb. 13. Vol. XXXVI. 16-12-2(08) 
Cui. ({I'I 

I)rimitivc Trihcs 
(Deb. 16. Vol. XXXVI. 19-1:2-20(8) 
Col.3l:2-19 

Recruitment in HI'C'I.. HalNWadi l.I't.i PlilI1t 
(Deb 15. Vol. XXXVI. 18-12-:2008) 
Col. :22'1 

S"rva Shiksha Abhiyan 
(Oeb. 14, Vol. XXXVI. 23-1:2-:2008) 
Col. 49:2-99 

Suicidcs by Weavers 
(Deb 12, Vol. XXXVI, 15-1:2-20081 
Col. 419-24 

Survc) of Manmad-Sendh\\ a-Indllre 
Railwa) I.ine 
(l>eb. 10. Vol. XXXV. 11-12-20081 
Cui. 2511 

Village~ adopted b~ Banb 
(Ikb. 14. Vol. XXXVI. 17-12-2111181 
Col. 279-80 

Vlllunl.lr~ Org.lni,allOn flIT Sl' in 
Mahara,hlra 
(Iki> 10. V,,!. XXXV. 11-12-20(8) 
ClIl. 4Y-~ ~ 

Wai\ II1g 1)11 1.11,111 of l 'n.:mplll).:J Youth 
Okh II. VII!. XXXVI. 12-12-2()()81 
Col. 23'1 

World Balik KCpllrt lIn NIll'l'lIj"Cb 
(Dcb. 9. Vol. XXXV. In-I~-200S) 

CuI. 12-N-:'Ii 

I'alil. Shri ShriniwlIs Oadasahch 

I >cm;lI1ds fllr Supplemi:ntary Grams--
f Rail\\ay~ ~ ... 2008-2(}(l9 
(lkb 6. Vol. XXXV. :2:2-IO-2()0l1l 
CoI.4()4-05 

Earthquake in Mahard. .. htra 
(Deh 5. Vol XXXV. 21-10-:20(8) 
Col. 120-:21 

Legislation Regarding Torts 
(l>eh. 16. Vol. XXXVI. 19-1:2-:2008) 
Col. 390 

Production of Sugar 
(Deb. 4. Vol. XXXV. :20-10-:2008) 
Col. 23 1-36 

Railway Recruitment Board 
(Oeb. 15. Vol. XXXVI. 18-1:2-:2008) 
Col. 174-78 

PaUl, Shrimati Rupatai D. 

Ban of Tobacco ProdU£IS 
(Deb. 14. Vol. XXXVI. 17-1:2-2008) 
Col. 354 

Blood Banks 
(Oeb. 14. Vol. XXXVI. 17-1:2-2(08) 
Col. :2:26-30 

Euro-IV Standard Petrol 
Ok!> 10. Vo\. XXXV. 11-12-:20()81 
C(11.2tl,,-(16 

hnpnl\ing th.: <)ualil~ (If Khildi I'wducts 
(Lkb. 18. Vu\. XXXVI. 23-12-20(8) 
Cui. 558-61 

RCCll~nition of Doping. {'entre in IndIa 
(l)eb ~. Vu\. XXXV. IO-12-21l0R) 
Clli. 9.,4 

Strengthening of Co-np.:ratives 
(l)eh. 12. Vu\. XXXVI. 15-12-~()()S) 

Col. 1-5 

rrallicking ofClllldr.:n I()r Child Labour 
(lkb. 16 .. Vo\. XXXVI. 1<)-12-2008) 
C lll.3QO.-Q I 
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Patle, Shri Sbisbupal N. ! Hostels for Girl Students 
Agro and Rural Industries I (Deb. 5, Vol. XXXV, 21-10-2008) 

(Deb. 13, Vol. XXXVI, 16-12-2008) CoI.802~3 
Col. 3~7 Impact of Climate Change 

Amamath Shrine Board Dispute (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 5, Vol. XXXV, 21-\ 0-2008) Col. 886-87 
Co1.333-35 

Construction of Rail Over Bridges on NHs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.701~ 

Construction of State-of-the-Art Airports 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 185-86 

Control of Meningitis 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1.2~ 

Inadequate Supply ofLr'G in U.P. 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoI.J03~ 

Incident of Fire in Gautami Express 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 281-83 

Increased in the Price ofNew Cooking Gas 
Connection 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 213-14 

Decrease in depth of Rivers IT Suppon to Panchayats 
(Deb. 4, Vol. XXXV, 20-10-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col 136-37 Col~32 

Dilapidatei Condition of Historical Loan for Cattle 
Monuments (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) Col 225 
Col. 321-23 

Disposal ofBio-Medical Waste 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.S0-62 

Economic Package 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 244-46 

Embankments 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.118-19 

Export of Sea Food 

Measure to Control HIV I AIDS 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 129-30 . 

Need to bring transpareney in telecom 
policies of Bharat Sanehar Nigam 
Limited 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col 761 

Oppression of Prisoners 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 364-68 

(Deb. 13, Vol. XXXVI, 16-12-2008) Pending Irrigation Projects 
Col3TI-92 (Deb. 9, Vol. XXXV, 10-12-2008) 

Fake Universities Col. 3742 
(Deb. 5, Vol. XXXV, 21-10-2008) Reduction in Global Crude Oil Priee 
CoI.J97-99 (Deb. 7, Vol. XXXV, 23-10-2008) 

Functioning of National Council for 
Teacher Education 

·(Deb. S, Vol. XXXV, 21-10-2008) 
Col. 163-64 

Col. 9-21 
Rural Courts 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 67-68 
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Subsidy on Fertilizers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 129-30 

Threat to Metro Stations 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 96 

Unorganised Workers Social :;ecurity Bill, 
2008---Consid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 692-93 

Vaccines for Immunisation Programme 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 123 

Violation of Cease fire Agreement 
(Deb. 4, Vol. XXXV, 20-10-2008) 
COI.S07-08 

Palll, Dr. Sebastian 
Electoral Reforms Commission BiI~ 2006-

Contd. 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 699-700 

Unorganised Workers Social Security BiI~ 
2008-Consid 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 673 

Pawal; Sbri Sharad 
Demands for Supplementary Grants 

(General) 2008.,()9 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 903-04 

Pingle, Shri Devidas 
Agro and Rural Industries 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 306-07 

Broadband Connections in School! 
Colleges 

Fake Universities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 197-99 

Functioning of National Council for 
Teacher Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. Ui3-M 

New Vocational Courses 
(Deb. 5; Vol. XXXV, 21-10-2008) 
Col. 560 

Oppression of Prisoners 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 364-68 

PonDUSWIlmY, Sbri E. 

Wages under NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoL 14-15 

Prabhu, Shri R. 

Review of the economic situation in the 
country(DUR 193) 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Co1.413-18 

Prabhu, Shri Suresb Prabbakar 

Indian Maritime University Bill, 2007-
Consid. and Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co\. 947-SO 

Limited Liability Partnership Bill, 2008-
Consid. and Pass 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Co\. 651-53 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col 655-56 I National Jute Board Bill, 2006- Consid. 

Export of Sea Food 
(Deb. 13, Vol. XXXVI, 16-12-2008) I' 

Col. 377-92 

and Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 927-28 
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National W,t1~rway I Takha·J)harma 
Strl!1ch ofRiwrs. (j~'tlllil.hali·( 'harbatia 
Stn:tch l,fEast Coast Canal. Charbatia· 
Dharma Stretch 01 Malai Riwr and 
Mahanadi I>~lta Rivers. Hill. ::!006 and 
National Wah:rwa~ (~al.inada· 

p{lndich~1T) Stretch of Canals and the 
~alu,,~I1~ Tank. River Godavari and 
Wazirabad· Vijayawada Str~tch of 
Rivers Krishna) Bill. 2~onsid. and 
Pass 
(Deb 7. Vol. XXXV. ::!3·IO·2008) 
Col. 497·99 

Science and Engineering Research Board 
Bill. 2008 ··Consid. and Pas!' 
(Deb. II. Vol. XXXVI. 12.12.20(8) 
Col. 636-38 

Unorganised Wod~TS Soxial ~'Curity Bill. 
2008·,(·onsid 
(Deb. 13. Vol. XXXVI. 16-I::!·::!(08) 
Col. 662·65 

Pradhan. Shri DlulraleDdra 

Coal·to-Liquid Pmjects 
(Deb. 14. Vol. XXXV\. 17·I::!·::!008) 
Col. 28-2l) 

National Waterway (Takher·l>harma 
Stretch "fRlvers. Geonikhali·Charbatia 
StreIch of Easl Coast Canal. Charbalia-
Dharma Stretch of Matai River and 
Mahanadi Deha River.\' Hill. 2()06 and 
National Waterway (~akinada· 

PondichelT)' Strl!lch otTanals and the 
Kaluvelly Tank. Ri\l,~r Ciodavan and 
WaLirabad·Vi.iayawad" Streh:h of 
Rivt.'Tl' ~rishna, 14111. ~006· Consid. and 
P""s 
(Deh. 7. Vol. XXXV. 23·1O·20()8) 
Cul.~71·7~ 

PnKIhan, Sbri PraSlln11l 
Need to provide linancial assistance 10 

the Gowmment of West Bengal for the 
relief and reconstruction work in the 
flood-affected areas of the Stale 
(MUR377) 
(Deb. 14. Vol. XXXV\. 17·12-2008) 
Col. SI3 

Sea and River Erosion 
(Deb. 14. Vol. XXXVI. 17·12·}008) 
Col. 150-SI 

Sea and River Erosion in West Bengal 
(I)eb. 9. Vol. XXXV. 10·12·2008) 
Col. 261-62 

Violation of Coastal R~ulations 
(Deb. 9. Vol. XXXV. 10-12-2008) 
CoI.8::!7·~ 

Praad, SJtri Harillewal 
Acceptance and R~ayment of [A-posits 

(Deh. 16. Vol. XXXVI. 19.12.2(01) 
CoI.394-lIS 

Appointment on Fake SC/ST'OBC 
CeniflCales 
(Deh. 14. Vol. XXXVI. 17·12-2008) 
Col. 233-34 

Ban on construction!Expanslon or 
Houses in Unauthorized Colonies 
(Deb. 16. Vol. XXXVI. 19-12·2008) 
Col. 327 

Black·marketing of Essential Commodities 
(Deb 9. Vul. XX XV. W·12·~OO8, 
Col. ~53·5~ 

Black·Marketing of Kerosene 
(I>en. 15. Vlli. XXXVI. 18·12·2008) 
Col.Q+.qS 

Cnmmen:mlir..llil'n of Education 
(Deb. 18. Vol. XXXVI. 23·I::!·::!O(8) 
Co1.6~ 

Conversion of FPZ into SF,Z 
(Deb. 18. VlIl XXXVI. 23·1::!·2008) 
Col. ~77· 78 

Corruption in Iklhi .. ,llice 
men ~. Vol. XXXV. :n·fO-200K) 
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Corruption in Judiciary I Food Processing Industries in 
(Deb. II, Vol. XXXVI, 12-12-2008) . Uttar Pradesh 
Col. 179-80 (Deb. 10. Vol. XXXV. 11-12-2008) 

Dairy Development Col. 68-90 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 340 

DDA Flats 

Foreign Investment in Power Sector 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 368-70 

(Deb. 16. Vol. XXXVI, 19-12-2008) ! 
Col. 389 Free Education Upto Graduation Level 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 562 Default on Payment of Taxes by EOUs 

(Deb. II, Vol. XXXVI, 12-12-2008) 
Col.414-15 

Delhi Milk Scheme 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 257-58 

Density ofvehicies on NHs I 

(Deb. 14, Vol. XXXVI. 17-12-2008) , 
Col. 400 

Dilapidated Condition of National 
Highways 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. [09-16 

Disparity in Minimum Wages 
(Deb. 9, Vol. XXXV. 10-12-2008) I 

Col.2l-22 i 
Distoned Reponing by Media 

(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 561 

Donations Charged h:- Engineering and . 
Management Institutions 
(Deb. 5. Vol. XXXV. 21-10-2(08) . 
CoI.2IS-IQ 

Facilities to Gallantry Award Winners 
(Deb. 9, Vol. XXXV. 10-12-200S) 
Col. 3SS 

Financial Assistance to NGOs for Health 
Related Schemes 
(Deb. 9. Vol. XXXV. 10-12-200S) ; 
Col. 1301"()2 

Financial Package for Sugarcane Famlers 
(D~b. 4. Vol. XXXV. 20-10-20(8) 
Col. 240-41 

Freight Perfonnance of Railways 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 57-58 

Impact of Organised Retailing on 
Unorganised Retail Stores 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 692-9S 

Inadequate Supply of LPG in Uttar Pradesh 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 103-04 

Industrial Development of Backward 
Areas 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 83-90 

lrivestment by Foreign Companies 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 437-39 

Involvement of MCD and Police 
Personnel in Illegal Constructions 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 304-05 

Issuing I.icences to Hawkers 
(Deh 15. Vol. XXXVI. IS-12-200S) 
Col. 219-20 

Management of AIIMS 
(Deb. 9. Vol. XXXV. l!i-12-200S) 
Col. 1379 

Master Plan Delhi 
(Deb 16. VoL XXXVI. 19·12-200S) 
Col. 3:'5-57 
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Minimum Wages of 
unorganised sector 

workers in! Soil Erosion 

(Deb. 4, Vol. XXXV. 20-10-2008) i 
Col. 297-302 

Minimum Wages to Sulabh International 
Workers 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 104-07 

National Fund for Unorganised Sector 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 161 

Ne.w Railway line from Barhaj to 
Doharighat 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col 439 

(Deb. 12. Vol. XXXVI, 15-12:.2008) 
Col. 63 1-32 

Stoppage of Durg Express 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col.2l1 

Sugar Mills 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 38-44 

Treatment of the Poor 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 62-63 

Wireless Telephone Connections 
(Deb. 12. Vol. XXXVI. 15-12-2008) 

NPAs and Profit of Banks Col. 519-24 
(Deb. II. Vol. XXXVI. 12-12-2008) Pruad,SbriLalmani 
Col. 486-88 

OverhaulofPDS 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 661-63 

Recent Terrorist Attack in Mumbai 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col 682-84 

Pollution in Rivers : Purandeswari, Sbrimati D_ 
(Deb. 9. Vol. XXXV. 10-12-2008) Central Universities Laws (Amendment) 
Col. 157-62 Bill., 200~onsid. and Pass 

Production and Sale ofKhadi Products (Deb. 7. Vol. XXXV. 23-10-2008) 
(Deb. 18. Vol. XXXVI. 23-12-2008) Col. 550-57.570 
Col.325-39 

Provision ofNPA 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 213-14 

Railway Project in Unar Pradesh 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 391-94 

Reforms in Power Sector 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 10 

Rise in Prices of Milk 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.3ll-12 

Rural Health Schemes in Uttar Pradesh 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1131-32 

Correcting Reply to Unstarred Question 
No. 1604 Dated 11.03.2008 regarding 
Educationally Backward Districts (St.) 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 54748 

Radhakrishnan, Sbri Varkala 

Consumer Clubs 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Co1.226-30 

Cultivation of Medicinal Plants 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 739-40 

Delay in Flight due to Fog 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 29-30 
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Demands for Supplementary Grants 
(General) 2008.{)9 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 886-92 

EMU's Services 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 270 

Functioning of Police Forces 
(Deb. ll, Vol. XXXVI, 16-12-2008) 
Col. 413-14 

Gauge Conversion between Kollam-
Thenkasi 
(Deb. 10. Vol. XXXV. 11-12-2008) ! 
Col. 64 ' 

Increase in Duty Drawback Rates 
(Deb. 12, Vol. XXXVI, 17-12-2008) 
Col. 337-38 

Integrated Forest Protection Scheme 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 918-20 

National Consumer Policy 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 363-64 

Penalty on Telecom Companies 
(Deb. 17, Vol. XXXVI, 12-12-2008) 
Col.231 

Preparations for National Games 
(Deb. 6, Vol. XXXV. 22-10-2008) 
Col. 237-38 

Price of Air Tickets 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 191-92 

Railways (Second Amendment) 
Bill, 200S-lnt. 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 623-24 

Recommedations ofTRAI on Private TV 
Channels 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 186 

Resources for Infrastructure Sector 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 392-94 

Review of AA Y 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 38 

Review of Electricity Act. 2003 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 539 

Second Phase of Kochuvell Railway 
Terminal 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 379-80 

Security of Women Working in Night 
Shifts 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 698-99 

Setting up of Higher Educational 
Institutions 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.34-37 

Setting up of Research Institutes 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 197 

Standing Committee on Personnel Public 
Grievances, Law and Justice - 28th 
Report - Laid 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 371 

Standing Committee on Personnel, Public 
Grievances, Law and Justice - 29th 
and 30th Reports- Laid 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 437 

Sunder Committee on Road Safety and 
Traffic Management 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 52-53 

Swaminathan Committee Report 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 133-34 
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Utilization of Railway Land at Nemarn Near 
Thiruvananthapuram 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 132 

Wind Energy Generation 
(Deb. II. Vol. XXXVI. 12-12-2008) , 
Col. 35-37 

Rai, Shri Nakul Da, 

Bullet Proof Engines 
(Deb. 15, Vol. XXXVI, IB-12-2008) 
Col. 123-24 

Cargo Complexes 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 203 

Compensatory A tTorestation 
(Deb. 9. Vol. XXXV. 10-12-:~00B) 

. Col.507 
Externally Funded Projects in NE States .. .' 

(Deb. 6, Vol. XXXV, 22-10-2008) Cooperatl~n Wlt~ Oth~r Countries to 
Col 4546 I Modernise Indian Railways 

. , (Deb. 15, Vol. XXXVI, IB-12-2008) 
Inclusion of Communities in ST List ' Col. 305 

(Deb. 3. Vol. XXXV. 17-\ 0-200B) , Corruption in Judiciary 
Col. 94 {Deb. II. Vol. XXXVI. \2-12-20081 

Promotion of Tourism in Nonh Eastern Col. 179-80 

Region I Coverage under Mid Day Meal Scheme 
(Deb. 10. Vol. XXXV. 11-12-2008) (Deb. 5. Vol. XXXV. 2\.10-2008) 
Col. 17-20 Col. 753-69 

Survey on Stray Animal .. 
(Deb. 18. Vol. XXXVI. 23·\2-2008) 
Col. 398-QlI 

~ .. ~1triL. 
Air Pollution 

lOeb 9. Vol. XXXV. 10-12-200B) 
Col. 122-24 

Amendment of Foreign Trade Act. 1992 
(Deb. 13. Vol. XXXVI. Ib-12·2008) 
Col. 237-38 

Anti-dumping [)utk."S 

(Deb. 18. V,,1. XXXVI. 23-12-2(08) 
Col.3QI-93 

Arjun Rattlc Tank 
(\)et> q. Vul XXXV. 1O-12·](){)S) 
CuIA77-7!! 

i\rllt'ielal Water Keehargc Pro.icets in 
A ndhra Pradesh 
Okb. 4. Vol. XXXV. 20·to-200S) 
Cn1.21; 

Atrocities un S(,Sl 
(Dch I:'. Vol. XXXVI. 18·12-2008) 
Col 2:!2·2.' 

Coverage under NFSM 
(Deb 9. Vol. XXXV. 10-12-20(8) 
Col. 6-8 

Decline tn Expon ofTextilcs 
(Deb. 4. Vol. XXXV. 20-10-2008) 
C01.335-37 

Doha Round of WTO Negotiations 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 3-5 

Expon of Agricultural and Processed 
hlOd Products 
IlkI'! IR. Vol. XXXVI. 2}·12-::!OO8) 
Col. 72-7-' 

Farnl~r' 1'.IrtIl:IJlahl~ Al:tlllll i{cloearl:h 
Pn '~'f3ml11~ 
(lkb 12. V"I XXXVI. 1'·12·~11I1!1) 

Col:!!O-K8 

FDllnl1(1\\ 
(I>..:h '. Vol. XXXV. :! 1-1II-~l)fl81 
Col. 202-1:! 

Fond I'rtll:cssing Industries in 
Allllhra I'radesh 
(Deh 7. Vol XXXV. 2~-IO-:!()()l() 

(' .. I .l:!t)-}O 
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Forest Area in Andhra Pradesh 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 373-74 

Free Education to Dalits 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 516 

Higher Education for SC/ST Students 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 613- 14 

Integrated Border Management 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 277 

Integrated Child Development Scheme 
(ICDS) 
(Deb. 3, Vol. XXXV, 17- 10-2008) 
Col. 107-12 

Introduction of Marker System at 
Kerosene DepotslTerminals 
(Deb. 7, Vol. XXXV, 23- 10-2008) 
Col. 53-54 

Loans for Agricultural Implements 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 536 

Malaria Treatment Policy 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 294-95 

Marine Casualties 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 159-62 

Polio Eradication 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 432-33 

Poverty Definition 
(Deb. 9, Vol. )(XXV, 10-12-2008) 
Col. 1150-52 

Promotion of Minor Indian Languages 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 609-14 

Rajiv Gandhi National Fellowship for 
M.Phil and Ph.D. Students 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
('01.288-91 

Reduction in PDS Quota 
(Deb. 4, Vol. XXXV, 20·10-2008) 
Col. 27-3 I 

Regulations for Admission and Fee 
Structure 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.210-11 

Revision of Rentals for Godowns 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 452-53 

Road Accidents 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 16-18 

Scheduled Regional Airlines 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. \07-08 

Target for Export ofTextiles 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 380 

Waiving-offDebt of Fanners by Banks 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 53·56 

Rajbbar, Shri Chandra Dev Prasad 
Branches ofPSBs 

(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 228-34 

Charging of Excess Fares 
(Deb. 10, Vol. XXXV, 11.12-20(8) 
Col.41 

Complaints for Lack of Amenities 
(Deb. 10, Vol. XXXV. 1l·12-20(8) 
Col. 235-36 

Functioning of AyurvedioCoJleges 
(Deb. 9, Vol. XXXV, 10·12-2008) 
Col. 91 1-12 

Irregularities in Regional Passport Offices 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 875-77 

Irregularities in Release ofQuola 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 192-96 
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New Places Connected with Air Services ! Growth Pole Projects 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 13. Vol. XXXVI. 16-12-2(08) 
Col. 453 Col. 233-34 

Opening of More Kendriya Vidyalayas 
(Deb . .5. Vol. XXXV. 21-10-2008) 
Col.470-74 

Registered and Unregistered Small and 
Medium Enterprises 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 122-24 

Security to Non-Entitled Persons 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 390-91 

Setting up of Digital Trunk Automatic 
Exchanges 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 607-13 

Rajendran. Shri P. 
Amendment in Laws Regarding Internet 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 587-88 

Assistance for Kerala Dairy Farmers . 
Welfare Board 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 91-93 

By-Pass Roads Connecting NHs 

High Speed Passengers/Freight Corridor 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 5-6 

Impact of Global Economic Crisis 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 7 

IPOofBSNL 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 206-07 

Market share {)fMTNL and BSNL 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoI,412-15 

Maternity Deaths due to Various 
Diseases 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CaUl 1-12 

M~morandum from State Finance 
Ministers 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col,429-30 

Misleading Advertisements 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 133-34 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 728-36 

i Modernization of Railway Stations in 
Kerala 

Conservation of Wetlands 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 122-30 

Uevelopment of Inland Waterways 
(Deb. 9, Vol. XXXV, 10-12-2008) , 
Col. 80-84 

FoodCnsis 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 75-78 

Functioning of Police Forces 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Co1.413-14 

(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 288 

National Institute of Sustainable Coastal 
Zone Management 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 383-84 

Need to initiate necessary measures to 
save the Cashew Industry from the 
aftermath of global economic recession 
(MUR377) 
(Deb. 14. Vol. XXXVI. 11-12-2008) 
Col. 512-13 
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Outcome of National Integration Council 
Meet 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.417-19 

Pitiable Condition of Cashew Workers 
(Deb. 17, Vol. XXXVI. 22-12-2008) i 

Col. 152 

Production of Cashew 
(Deb. 18, Vol. XXXVI, 23-12-2008) I 

Col. 429-35 

Production ofTextiles by NTC Mills 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col.453-64 

Profit and Loss in BSN L 
(Deb. 4, Vol. XXXV, 20-10-2008) , 
Col. 187-88 

Provisions for SCsJSTs in Land Reforms 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 180-92 

Relocation of Human Senlements from 
Wildlife Sanctuaries 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 164-66 

Strengthening of Fire and Rescue Services 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.310-12 

Use of Domestic LPG as Automobile Fuel 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 272-74 

Rajenthiran,Shrimati M.S.K. Bhavani 

Demands for Supplementary Grants 
(Railways) - 2008-09 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 389-90 

Demands for Supplementary Grants 
(General) 2008-2009 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col.467~9 

Historical Monuments 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 61 

Holiday Homes for Government 
Employees 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 80 

Ramadass, Prof. M. 

I Adult Literacy 
Rising Crimes in Delhi 

(Deb. 13, Vol. XXXVI. 16-12-2008) 
Co1.321-26 

ROB in Kerala 
(Deb. 15. Vol. XXXVI, 18-12-2008) I 
Col. 187 

Setting up Industrial Training Institutes i 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 22 1-23 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 81-83 

ATM Facility at Post Offices 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 622-24 

Central Universities Laws (Amendment) 
Bill, 2oo8-Consid. and Pass 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Co\. 535-40 
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Coal Mines ofCIL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 649-5 I 

Conference of Health Ministers of States 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.l3S6-90 

Delay in Environmental Clearance 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1344-45 

Demands for Supplementary Grants 
(General) 200S-09 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 870-72 

Disabled Children 
(Deb. 10, Vol. XXXV, 11-12-200S) 
Col 14-17 

Emplo)1tlenl on Compassionate Ground 
(Deb. 6, Vol. XXXV, 22-10-200S) 
CoI.IS5-86 

Emplo)1tlent Opportunities in KVIC 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL ISO-54 

Foodgrains for Flood Relief 
(Deb. 12, Vol. XXXVI, 15-12-200S) 
Col. 372 

Funds for KYlC and KYlB 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 791-96 

Guidelines under PMGSY 
(Deb. J I, Vol. XXXVI, 12-12-2008) 
Col. 203 

Heritage Status by UNESCO 
(Deb. 15, Vol. XXXVI, IS-12-2008) 
Col. 256-62 

Hike in Prices of Life Saving Drugs due to 
Implementation of V AT 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.210-1I 

Illegal Routing ofIntemational Calls 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 664-70 

Import duty on Food Products 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 237-38 

Import of Coal 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 927-28 

Indian Maritime University Bill, 2007 -
Consid. and Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 955-59 

Legislation for the Overall Development 
of Persons Belonging to Denotified 
Tribes and Nomadic Tribes by 
Shri Haribhau Rathod (Res.)-
Withdrawn 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 532-33 

Life Insurance to Coal Mine Workers 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 76 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 146-49 

MSP for Agricultural Products 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 111-14 
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National Investigation Agency Bill, 2008 and 
Unlawful Activities (Prevention) 
Amendment Bill, 2008--Consid. and Pass 
(Deb. 14,; Vol. XXXVI, 17-12-2008) 
Col. 655-58 

Need to bring Puducherry in the fold of 
Central 'Finance Commission of 
Finance Commission constituted by the 
Ministry of Home Affairs (MUR 377) 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 296 

Old Foodgrain Stocks 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 50 

Pilferage of Coal 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 267-69 

Production of' A' Grade Coal 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 648-49 

Subsidy on Food Products 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 336-38 

Supply ofKVIC Products to Railways 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col:3l6-17 

Transportation of Fertilizers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.267~9 

Unorganised Workers Social Security Bill, 
2008--Consid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.6~92 

Violation of Labour Laws by Exporting 
Units 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 553-54 

Ramadoss, Dr. AabulDllai 

Jawaharlal Institute of Post Graduate 
Medical Education and Research, 
Puducheny (Elect.) 

Promotion of Agro and Rural Industries i (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 5, Vol. XXXV, 21-10-2008) I Co1.375-76 . 

Col. 263-74 D. 0....1... Sh' Bad' .-m ........ na, n IP 
Recent Terrorist Attack in Mumbai 

(Deb. 10, Vol. XXXV, I I - I 2-2008) 
Col. 640-43 

Review of the economic situation in tho 
country (DUR 193) 
(Deb. IS, Vol. XXXVI, 18-12-2001) 
Col. 467-69 

Setting up of New Airports 
(Deb. 10~ Vol. XXXV, 11-12-2008) 
Co1.307-12 

Agro-Meteorological Advisory Servi~e 
for Fanners 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoI,I03 

Airports in Andhra Pradesh 
(De~. 10, Vol. XXXV, 11-12-2008) 
Col. 257-58 

Basic Facilities to Beedi Workers 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 173 
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Census of Handloom i Modernisation of Police Force 

(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 170-71 

Children Death due to Measles 
Vaccination 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 871 

Conference of Chief Justice of High Coons 
(Deb. 16. Vol. XXXVI. 19-12-2008) 

(Deb. 5, Vol. XXXV. 21-10-2008) 
Co1.211-14 

Nano Mission 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 97-103 

New Kendriya Vidyalayas and Navodaya 
Vidyalayas 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 187-96 

Col. 2~8-52 Polio Eradication 
(Deb. 14, Vol. XXXVI. 17-12-2008) Contingency Plans at the Airports ., 

(Deb. 7, Vol. XXXV. 23-\ 0-2008): Col. 43_-33 . . 
Col. 65-76 : Public Sector Vaccine Manufacturing 

Equity Cap on Cable Network 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col 920-21 

Flouting of Directives of Finance Ministry 
byCPSEs 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 199 

Units 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 187-90 

Riverine Tourism 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 48-49 

Rock Painting 
(Deb. 15. Vol. XXXVI, 18-12-2008) 

FM Radio Col. 105-06 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1136-38 ' Setting .up. of Federal Bureau of 

InvestigatIon 
Forward Markets Commission 

(Deb. 12. Vol. XXXVI. 15-12-2008) • 
CoI.S23-34 

Funds to Universities 
(Deb. 3. Vol. XXXV, 21-10-2008) : 
Col. 485-94 

(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col.30S-09 

Supply of Iron Ore to Domestic Steel 
Producers 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 91 

I 
Impact ofGM Foods \ Surplus Fund ofPSUs 

(Deb. 13. Vol. XXXVI. 16-12-20(8); (Deb. 11. Vol. XXXVI. 12*12-2008) 
Col. 166-67 i Col. 192 

Impact of Preferential Duty-free Market : Tiger Population in Nagarjunasagar 
Access Srisailam Sanctuary 
(Deb, 5. Vol. XXXV. 21-10-2008) I (Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 93-94 Co1.102'()3 

Impact of Spiralling Price of Steel on 
Railway Projects 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 191-92 

Transfer of Money by Nizam of 
Hyderabad 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 51-52 
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Turkmenistan-Afghanistan-Pakistan-
India Pipeline Project 
(Deb, 7, Vol. XXXV, 23-10-2008) 
Col. 184-85 

Delay in Completion of Projects under 
PMGSY 
(Deb, 3, Vol, XXXV, 17-10-2008) 
Col, 52-56 

Ramesh, Shri Jairam Deputation ofGovemment Employees in 
Agricultural and Processed Food the Indian Embassies 

Products Export Development (Deb. 9, Vol, XXXV. 10-12-2008) 
Authority (Amendment) Bill, 2008-' Col, 114-1 
C onsid. and Pass ! Doubling of Railway Line between Surat-
(Deb. 18. Vol. XXXVI, 23-12-2008) I Bhusawal 
Col. 775-76 • (Deb. 7, Vol, XXXV, 23-10-2008) 

Rana,Shri Kashiram CoI.2I7 

Acceptance and Repayment of Deposits 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 394-95 

Category of Surat Rai Iway Station 
(Deb. 10. Vol, XXXV, 11-12-2008) . 
Col. 220-21 

Constitution (Amendment) Bill. 2008 
(Amendment of the Seventh Schedule) i 
by Shri Kashiram Rana 
(Deb. II, Vol, XXXVI, 12-12-2008) . 
Col. 664 

Constitution (Amendment) Bill, 2008 : 
(Insertion of New article 279A) by Shri ' 
Kashiram Rana 
(Deb. II. Vol. XXXVI. 12-12-2008) i 

Col. 663 

Construction Works on NH-8 
(Deb. 9. VoL XXXV. 10-12-2008) 
Col. 1152-53 

Contribution of Livestock Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 23-24 

Corruption in Judiciary . 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 179-80 

Crime by Gangs 
(Deb. 13, Vol. XXXVI. 16-12-2008) . 
Col. 307-08 

Decline in Carpet Export 
(Deb. 4, VoL XXXV, 20-10-2008) : 
Co1.103-04 

Export of Cotton 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 440-4 I 

Financial Irregularities in EPFO 
(Deb. 17, Vol, XXXVI. 22-12-2008) 
Col, 151-52 

Forest Land in Metropolitan Cities 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col, 130-36 

Freight Perfonnance of Railways 
(Deb. 7, Vol, XXXV, 23-10-2008) 
Col. 57-58 

Impact ofDEPB Rates on Exports 
(Deb. 5. Vol, XXXV, 21-10-2008) 
Col. 677-78 

Impact of Hazardous Waste on 
Environment 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 103-04 

Import of Thread 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 226 

Increase in Interest rate of EPF 
(Deb. 4. Vol, XXXV, 20-10-2008) 
Col. 25-26 

Indian Penal Code (Amendment) Bill. 2008 
(Amendment of Section 304A. etc.) by 
Shri Kashiram Rana 
(Deb. II. Vol, XXXVI. 12-12-2008) 
Col. 663 
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Inspection of Medical Colleges by MCI Roads to Tourist and Religious Places 
(Deb. 9. Vol. XXXV. 10-12-2008) j (Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 739 Col. 1308-12 

Interest Rate on Saving Deposits in Post t Scholarship to Students 
Offices I (Deb. 18. Vol. XXXVI. 23-12-2008) 
(Deb. II. Vol. XXXVI. 12-12-2008) Col. 4 13-25 
Col. 409 

. Share of Indian Export in International 
Irregularities in Allotment of Petro I Pumps! marl<et 

Gas Agencies (Deb. 5. Vol. XXXV. 21-10-2008) 
(Deb. 15. Vol. XXXVI. 18-12-2008) Col. 475-76 
Co1.3OS-<l6 I 

I 

L . I . A b l ." fi VT ! Shortage of Skilled Staff egIs aUve ssem.~ or' , 
(Deb. 18. Vol. XXXVI, 23-12-2008) (Deb. 9. Vol. XXXV. 10-1_-2008) 
Q>I.285-86 Col. 252-53 

Loss-making PSVs 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 289-304 

Soil Erosion in Gujarat 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 260-61 

Medical. Dental and Nursing Colleges Surat Airport 
(Deb. 9. Vol. XXXV, 10-12-2008) i (Deb. 15, Vol. XXXVI. IB-12-200B) 
CoI.5S0-66 ! Q>I.I82-83 

National Consumer Policy i Third Railway Track Between Ahmedabad 
(Deb. 12. Vol. XXXVI, 15-12-2008) I and Mumbai 
Co1.363-64 I (Deb. 15, Vol. XXXVI, IB·12-2oo8) 

Need to augment the security along the i Col. 284-85 
Coastal areas of Gujarat (MVR 377) i Vpgradalion ofSurat TV Transmitters 
(Deb. 10. Vol. XXXV, 11-12-2oo8)! (Deb. 9. Vol. XXXV, 10-12-2008) 
Q>I.572-74 I Co\.l738 

Overhaul of PDS 'I Rani, Sluimad "-
(Deb. 12. Vol. XXXVI. IS-12-2008) I 

Col.66I-63 I Adulteration in Petrol and Diesel 

I (Deb. IS, Vol. XXXVI, 18-12-2008) 
Pollution in Coastal Region ofGujarat CoI.IB3-84 

(Deb. 14. Vol. XXXVI. 17.12·200B) 
Col. 23 1-32 Allocation of Kerosene. Diesel, LPG and 

Privato VnivOBiti05 
(Deb. \3. Vol. XXXVI, 16-12.2(08) 
Q>I. 19;Z-95 

RepairslRe-Surfacing ofNH in Gujarat 
(Deb. 6, Vol. XXXV, 22·10-2008) 
Col. 93-94 

Review ofSEZ Polic)' 
• (Deb. 5, Vol. XXXV. 21-10-2001) 

Col. 60-62 

Petrol to State!IIUnion Territories 
(Deb. 10, Vol. XXXV, 11·12-2008) 
Co1.413-3O 

A'ian Development Bank 
(Deb. 10. Vol. XXXV. 11·12-2008) 
Col. 44445 

Blood Banks 
(Deb. 14. Vol. XXXVI. 17·12-2008) 
Col. 226-30 
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Demands for Supplementary Grants 
(Railways) 2008-2009 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 391-92 

EklavyaAshram Vidyalaya 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 287-88 

EmploYJTIent Generated by Small and 
- medium Industries 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 126-34 

False Cases by Police 
(Deb. 18, Vol. XXXVI.. 23-12-2008) 
Col. 24243 

Food Prl~essing Industries in Tamil Nadu 
(Dch. 10. Vol. XXXV, 11-12-2008) 
Col. 114-15 

Hostel Facilities b~ NGOs 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 22 1-24 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 64345 

Right to Education Bill 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 33 

Safe Drinking Water 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 21-22 

RaG, Shri D. Viltal 

Excise Duty on MRP of Medicines 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 121-22 

(Deh. III. Vol. XXXVI. 23-12-2008) I Policy for Tobacco Products 
Col. 4 I 1-13 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Inferior Quality of Meals under ICDS ! 
(Deb. II. Vol. XXXVI, 12-12-2008) • 
Col. 196-97 ! 

Job Opportunities for Women in Rural I 
I 

Are~ I 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 427-38 . 

Regional Rural Banks I 
(Deb. 14, Vol. XXXVI. 17-12-20011) 
Col. 330-33 

Scltlllg up .. I' L"pr"~~ Treatment Units 
IDeI'> I). V,,1. X XXV. I O·12-:~OOIl) 
CI.I. 111)</·1 X 

la~k I,'n:,' Oil Statu, of \1 inonlles 
tikI'> I:'. \',,1. X\XVI. 11I·12·20IlX, 
l "I : 1'1 

~IIJIIII. Shrinlllti RlInjC.'t't 
Demand, for SUpplell1l'l1t'lr~ (ir,III" 

« i.'l1er.1I , 200!l· 2()( N 
(Ikh If,. VI'I. XXXVI. 19.12-20(18) 
('01 ~X-l·8:' 

Col. 52-53 

Production and Consumption of Tobacco 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 235-36 

RaG, Sbri E. Davakar 

Crime against SCs'ST~ 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 252-5J 

Deaths of Indians in Fon:ign Cllllntrie, 
(Deb 6. Vol. XXXV. 22-111-200X) 
Col. 13.,-34 

Depreciatilln in Value of Rupee 
(Del'>. >. VIII. XXXV. 17·lfI·~()IIXI 

('ul.234-.':' 

I l,sa,t.:r \1allagement Aluhonll.:, 
IDeI'> :'. VCll. XXXV. ~1·IO·~(IIIIl) 

CIII. '.>7-38 

Enrolment ofMu,lim Stmknts 
(1).:1'> :'. Vol XXXV. ~1·lo-:;Otll<1 

('pi 12:"·27 
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Export and Import of Agr'ic:uhural Products ! Regulation for Foreign Publications 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col.465~ Col. 1254-55 

Fake Universities ' Status of A irports at Tirupati and 
(Deb. 5. Vol. XXXV, 21-10-2008). Warangal 
Col. 197-99 (Deb. 7, Vol. XXXV, 23-10-2008) 

Fertilizers SubsidY to fanners I Col. 88 • 1 
(Deb. 7, Vol. XXXV, 23-10-2008) ! Survey on Poverty 
Col.213 I (Deb. 6. Vol. XXXV. 22-10-2008) 

fund for Urban Poor ' Col. 44-45 
(Deb. 3. Vol. XXXV. 17-10-2008). Use of Banned DrugsbySportspersons 
Col. 89-90 (Deb. 6. Vol. XXXV. 22-10-2008) 

Growth ofFann Sector CoL 257-58 
(Deb. 4. Vol. XXXV. 20-10-2008) • Written Off Loans oflndustries 
Col. 151-55 2 "008) (Deb. II, Vol. XXXVI, I -1_-_ 

Impact of Global Financial Crisis Col. 164 .. 65 
(Deb. 3. Vol. XXXV. 17-10-2008) Rao.SbriK.S. 
Col. 257-58 

Increase in the Price ofPetrollPetroleum 
Products 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 175-80 

Increasing Cases of Corruption in India 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 197-98 

Integrated Energy Policy 
(Deb. 9. Vol. XXXV. 10-12-2008) : 

Acquisition of Property 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 254-55 

Agri Tourism 
(Deb. 15, Vol. XXXVI, 18-12-2(08) 
Col. 115-16 

Agro and Rural Industries 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 306-07 

Col. 1154-55 j Amendmentto MTP Act 

Land Rights ofTribals ! 
(Deb. 3, Vol. XXXV. 17-10-2008) ; 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1355-56 

Col. 175-76 : Cases of Female Foeticide 
I 

Minimum Wages to Workers ; (Deb. 14. Vol. XXXVI, 17-12-2008) 
(Deb. 4. Vol. XXXV, 20-10-2008) Col. 113-16 
Col. 69-70 

Overbooking in Flights 
(Deb. 7. Vol. XXXV, 23-10-2008) . 
Col. 245-46 

Production of Gas from Krishna Godavari 
River Basin 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 413 

Central Universities Laws (Amendment) 
Bill, 2008-Consid. and Pas.~ . 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 524-27 

Compensation to Volunteers for Clinical 
Trials 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1288 
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Corporate Frauds 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 252-56 

Decline in Industrial Output 
(Deb. 5, Vol. XXXV. 21-10-2008) i 

Col. 657-60 

Green Technology to Protect Environment 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 502-03 

Illegal Tnms-shipment of Indians workers 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 220-27 

Defects in Weapon System : Impact of Climate Change 
(Deb. 12, Vol. XXXVI, 15-12-2008) i (Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 189-90 i Col. 326-27 

Impact of 1m pons of Cheap goods 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 683-84 

Demands for Supplementary Grants . 
(General)2008-09 i 
(Deb. 5. Vol. XXXV, 21-10-2008) I 
Col. 907-08 . 

! Incentives for Indian FAB Companies 
Development and Expansion of Pons ! (Deb. 4, Vol. XXXV, 20-10-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) ~ Co1.173-74 
Col. 757-58 I 

Development of Nursing Services 
(Deb. 9, Vol. XXXV, 10-12-2008) i 

Col. 872 

Development of Pons 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 92 1-23 

Dual Pricing Policy for Diesel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 286-88 

Expansion of Audit Through CAG 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 474-75 

Expenditure on Mass Welfare Schemes 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 283-84 

Exports by SEZ 
(Deb. 18, Vol. XXXVI, 23-12-2008) : 
Col. 369-70 . 

Finalisation of BPL. List 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 483-84 

Goods and Services under MSME 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 639-4 I 

Inter Stale Water Dispute 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 77-78 

Introduction of Convergence Technology 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 109-10 

Mega Power Projects 
·(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.20S-10 

National Literacy Mission 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 11-12 

National Waterway (Talcher-Dharma 
Stretch of Rivers, Geonikhali-Charbatia 
Stretch of East Coast Canal. Charbatia-
Dhanna Stretch of Matai River and 
Mahanadi Delta Rivers) Bill. 2006 and 
National Waterway (kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) Bill,2006--Consid. and 
Pass 
(Deb. 7, Vol. XXXV, 23-10·2008) 
Col. 474-77 

t 
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OverhaulofPOS 
(Deb. 12. Vol. XXXVI. 15-12-200S) 
Col. 661-63 

Payment of Wages under NREGS 
(Deb. 16, Vol. XXXVI. 19-12-200S) 
Col. 338-39 

i Setting up of lilTs in Private-Public 
i Participation Mode 

(Deb. 13. Vol. XXXVI. 16-12-200S) 
Col. 225 

Ship Breaking Industry 
(Deb. 10. Vol. XXXV, 1I-12-200S) 
COI.2S5-86 

Post Harvest Wastage ; Skilled Manpower in Education Sector 
(Deb. 4, Vol. XXXV, 20- 1 0-200S) (Deb. 5. Vol. XXXV. 21-10-200S) 
Col. 4 19-21 Col. 63-68 

Prices of Cotton 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 9 

Spurious Drugs 
(Deb. 14, Vol. XXXVI, 17-12-200S) 
Col.~ 

Private Sector in Defence Production i Street Vendors 
(Deb. 4, Vol. XXXV, 20-10-200S) I (Deb. 3, Vol. XXXV. 17-10-200S) 
Col. 345-46 i Col. 83-86 

Production and Sale of MSME 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
CoI.266-68 

Sugar Import 
(Deb. 13, Vol. XXXVI, 16-12-200S) 
Col. 179 

, Suicides by Weavers Production of Crops : 
(Deb. 12, Vol. XXXVI, 15-12-2008): (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 571-74 ' Col. 419-24 

I Threat to Vital Installations 
Project under Public-Private Partnership' (Deb. S, Vol. XXXV, 21-10-2OOS) 

(Deb. 6. Vol. XXXV, 22-10-2008)! Col. 341 
Col. 46-47 

Promotion of Semi conductor Technology 
(Deb. 17. Vol. XXXVI. 22-12-200S) . 
Col. 188-89 

Tourist Accommodation 
(Deb. 10. Vol. XXXV, 11-12-200S) 
Col. 34 

Ultra Mega Power Projects 
(Deb. II. Vol. XXXVI. 12- 12-2008) 
CoI.SJ6.37 

Pwtcwng Interests of Small Investors 
Oleh 14. Vol. XXXVI. .17-12-200S) 
Col. 14243 

Public-Private Partlcipatioo in Railway 
Projects 

; Unorganised Workers Social Security Bill. 
2008--Consid. 

(l>ch I:'. Vol. XXXVI. 18.12-200S) 
CIII.2113-1).t 

RegulautlfI ,.1' M"hlH: HandselS 
(Dell 17. Vol. XXXVI. 22-12-2008) 
CIII.-230 

Rc\ le\\ of N" l)rniel.1~ 
nlcl'! I·t Vol. XXXVI. 17.12.2(08) 
(',.1 ~("'-71l 

(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 632-37 

Up!!rddation "fRailway Station by Private 
Sectors 
(Deb. 15. Vol. XXXVI. 18·12·2008) 
Col. JOO.OI 

Use of Hiot~chn()log) r('r Higher Crop 
Yield 
(!>ch. II. Vol. XXXVI. 23· I 2·2(JIIIII 
CIl!. ~2()'21 
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Violation of Coastal Regulations I India-Pakistan-Iran Gas Pipeline 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 827-29 Col. 1153 

Rao, Shri Rayapati Sambasiva 
Atrocities on Children 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 287 

Education Loan 

Inferior Quality of Meals under ICDS 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 196-97 

International Cooperation on Sea Piracy 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Co1.162~3 (Deb. 14, Vol. XXXVI, 17-12-2008) I 

Col. 395-96 Labour Disputes 

Energy Conservation 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 334-35 

Energy Conservation Building Code 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 220-2 I 

Exodus of Scientists to Other Professions 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 479-80 

Food Crisis 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 7S-78 

Free Second-Line Treatment for AIDS 
Patients 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 627-28 

Global Port Security Code 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1347-48 

Impact of Climatic Change on Health 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1393 

Impact of Hike in Air-Fare 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.39-41 

Impetus for Foreign Tourists 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.214-IS 

Implementation ofRTI Act 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 37-38 

(Deb. 12, Vol. XXXVI, IS-12-2oo8) 
COI.S57~2 

Literacy Rate 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 309-12 

Low Cost Houses 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
COI.S72-78 

LPG Pilferage 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 99-100 

Mechanism to Regulate Private 
Broadcasters 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 249 

Mega Tourist Circuits 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 310-12 

Metal Contents in Medicines 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 201-02 

Misuse of Drugs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 293 

Need to take emergent steps to clear huge 
backlog of pending cases in various 
courts (MUR 377) 
(Deb. 12, Vol. XXXVI. IS-12-2008) 
Col. 733 

Policy for Tobacco Products 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 52-53 
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Recreation of Ancient Monuments I Trafficking in Women 
(Deb. 10, Vol. XXXV, 11-12-2008)! (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 439-40 I Col.3~ 

Reduction in Air Fare I Rathod, Sbri Haribhau 
(Deb. I~, Vol. XXXV, 11-12-2008) Allowance to registered unemployed 
Col. 236-.)7 persons' 

Research Undertaken by IlTs 'jl (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Col. 223-24 
Col. 44243 I Diabetes and Cardiovascular Diseases 

Salwa Judum Movement I (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) Col. 234-35 
Col. 198 I DTH Service ofDoordarshan 

Scrapping of Flights on Some Routes (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 7, Vol. XXXV, 23-10-2008) Col. 237-38 
CoI.40J-04 Financial Assistance for Agricultural 

Setting up of Federal Bureau of Infrastructure 
Investigation I (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) II Col. 223-42 
Col. 308-09 High Food and Energy Prices 

Single Shot Vaccine to Protect Children ! (Deb. 11, Vol. XXXVI, 12-12-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2008) I Col.579-80 
Col. 376-77 I Housing Condition of Banjaras 

Standing Committee on Water Resources I (Deb. 10, Vol. XXXV, 11-12-2008) 
- 10th and 11 th Reports - Presented I Col. 117-18 • 
(Deb. 6, Vol. XXXV, 22-10-2008) Increase in Prices of Steel 
Col. 370 I (Deb. 7, Vol. XXXV, 23-10-2008) 

S dy I · Col. 163-66 '.' 
tu on mpact ofChmate Change . 

(Deb. 9, Vol. XXXV, 10-12-2008) Inferior Quality of Meals under ICDS 
Col. 925-26, 114243 (Deb. 11, Vol. XXXVI, 12-12-2008) 

CoI.·I96-97 
, Surgical Injuries 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.408-09 

Technical Clearance for Canal Projects 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 381-86 

Tourism Development 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 149-50 

Traffic Congestion at Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 170-71 I 

IssuancelRenewal of Passports 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1059-01 

Kisan Credit Cards 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 323-26 

Legislation for the Overall Development 
of Persons Belonging to Denotified 
Tribes and nomadic Tribes by Shri 
Hanbfiau Rathod (Res.)-Withdrawn 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 495-505,539-41 
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Management of Ground Water 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 303-04 

Mega Power Projects 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 208-2\0 

University for NRls 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 113-14 

Waiting List of Telephone Connections 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.450-54 

Mobile Phone Service in Flights Wind Energy Generation 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. II, Vol. XXXVI, 12-12-2008) 
Col.411 Col. 398 

National Coastal Protection Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 114-15 

Need to bring forth a legislation providing I 

reservation in jobs and other welfare 
measures for DNTs/V JNTs in the 
country (MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 735 

Need to implement the recommendations 
of Renke Commission Report on 
Denotified and Nomadic Tribes (MUR 
377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 834-35 

Permanent Employment in Air India and I 
Indian Airlines 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Co1.331-32 

PNG Connections in Metro Cities 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 122-24 

Production ofCNGILPG Cars 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 143-44 

Protected Monuments in Maharashtra 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 277-302 

Ranke Commission's Recommendations 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 151 

Religious Tourism 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.381-92 

Youth Hostels Schemes 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 127-28 

Ravindran, Shri Pannian 
Compassionate Appointments in Banks 

(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 303-04 

Disbursement of Pension under EPFPS 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 36--37 

Discontinuation of Air Services between 
Kochi and Agathi 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL \03 

Electoral Reforms Commission Bill, 2006-
Contd. 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 701-02 

Employment of the Disabled in the Private 
Sector 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 151-53 

Expansion of Thiruvananthapuram 
International Airport 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 197-98 

Import of Vegetable Oil 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 197-98 

Indians Stranded in Gulf Countries 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 14849 
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Kerala Industrial Enterprises Ltd. 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Co1.331 

Kuttanad Development Package 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 215-16 

. Lakshadweep Development Corporation 
Limited . 

Need to resolve the pension-related 
demands of Ex-servicemen (MUR 377) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col 465 

One Rank One Pension to Defence 
Personnel 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 250 

(Deb. 5, Vol. XXXV, 21-10-2008) Rawat,Prof.RasaSingb 
Col. 215-17 Legislation for the Overall Development 

Modernization of Railway Stations in I of Persons Belonging to Denotified 
Kerala Tribes . and nomadic Tribes by Shri 
(Deb. 10, Vol. XXXV, 1I-12-2oo8)!' HaribhauRathod(Res.)-Withdrawn 
Col. 288 (Deb. 16. Vol. XXXVI, 19-12-2008) 

Panom L1C Housing Scheme I Col. 527-30 
(Deb. 3, Vol. XXXV, 17-10-2008) I Need to set up an Airport in Ajmer, 
Col. 116 Rajasthan (MUR 377) 

S d Ph f K h Il Ra '1 (Deb. 14, Vol. XXXVI, 17-12-2008) 
eeon ase 0 oc uve I way I Col512 

Tenninal . I 

(Deb. 10, Vol. XXXV, 11-12-2008) I Sale of Wheat in Open Market 
Col. 379-80 ! (Deb. 17, Vol. XXXVI, 22-12-2008) 

i Col. 5 
Setting up of High Court at Trivandrum : 

(Deb. 3, Vol. XXXV, 17-10-2008) I UnorganisedWorkersSocialSeeuriryBiIl, 
Col. 206 i 2oo8--Consid. I (Deb. 13, Vol. XXXVI, 16-12-2(08) 

Trade between India and Pakistan I Col. 649-5 I 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.30I.{)4 I ~a.t,Shri~~Pruad 

Vacant Post in State Bank ofTravancore ! HIgher Education m Remote Areas 
(Deb. 3, Vol. XXXV, 17-10-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 249-51 ! Col. 2 19-20 

Rawale.SbriMohan I Potential of Non-Conventional Energy 
I Sources 

Power Generation I (Deb. 16, Vol. XXXVI, 19-12-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2008) i CoI.86-92 
Col 84 ! Railway Bridges 

Recent Terrorist Attack in Mumbai : (Deb. 15, Vol. XXXVI, 18012-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) i Coll5-22 
Col. 673-75 ! Remote Area Rail Sarnparlc Yojana 

Rawat,Lt.Gea.<R-td.)T~PalSiAgb ! (Deb. 15, Vol. XXXVI, 18-12-2008) 
Motion. of Confidence in the Council of II' Col. 253-54 

Mmlsters Setting up of Nursing Schools 
(Deb. 2, Vol. XXXV, 22.Q7-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 153-55 i Col. 547-48 
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STDIPCOIISD Telephone Booths to Poor 
Persons 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 269-82 

Subsidy on Fertilizers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 137-38 

Reddy. Shri K.J.s.P. 
Amendment in Seed Laws 

(Deb. 17~ Vol. XXXVI, 22-12-2008) 
Col. 130-31 

Assistance to Small and Medium 
Entrepreneurs by Banks 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 467-70 

Construction of Greenfield Airports 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 157-58 

Decentralization of Air Traffic Control 
Services 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 1\6-17 

Demand and Supply ofPetroVDiesellLPG 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 409-13 

Empowerment of Local Bodies through 
PRI . 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 629-44 

Female Illiteracy 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 662-72 

Financial Support to Sportspersons 
(Deb. 6. Vol. XXXV, 22-10·2008) 
Col. 193-94 

Import of Jet Fuel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 354-56 

Increase in Prices of Steel 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 227-30 

Manufacturing of Helicopter Gunships 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 247 

Merger ofSBS with SBI 
(Deb. 3, Vol. XXXV, 17-10.20(8) 
Col. 201-02 

Micro Credit for Housing 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 385-86 

New Ceiling of Creamy Layer fOl'OBCs 
(Deb. 6, Vol. XXXV, 22-IO,20(8) 
Col. 22 I 

Payment by Mobile Phones 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.258-59 

Progress in Earth Sciences Research 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 397-99 

Public-Private partnership in Scientific 
Areas 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 357-58 

Reading Room Scheme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 250-5 I 

Schools of Architecture 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 639 

Setting up of Airport in Kurnool District 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 165-67 

Splitting the Role of AICTE 
(Deb .. 13. Vol. XXXVI, 16-12-2008) 
Co1.419-20 

Total Clean Villages/Districts under TSC 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.49-54 

Traffic Congestion at Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 170-71 
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Translation Mission 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Co1.l74-75 

Reddy. Stlri M. Raja Mohall 
Acidic Soil 

(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 174-76 

I Output ofKharifCrop 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 33-35 

Pre-flight Medical Test for Pilots 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 34J-45 

Public and Private Insurance Companies 
. . . . I (Deb. II, Vol. XXXVI, 12-12-2008) 

Allonnent of AddItional Fertlhzers I Col. 207-10 
(Deb. 15, Vol. XXXVI. 18-12-2008) I 
Col. 286-90 I Railway Projects in Andhra Pradesh . I (Deb. 7. Vol. XXXV, 23-10-2008) 

Appomtment of Judges I CoI.I96-200 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 305 Regulation of lotteI)' Trade I (Deb. 5, Vol. XXXV. 21-10-2008) 

Branches ofPSBs I Col 601 
(Deb. II, Vol. XXXVI, 12-12-2008) Revival ofSicklClosed PSUs 
Col. 228-34 I . (Deb. 7, Vol. XXXV. 23-10-2008) 

Development of Heritage Circuit in I Co1.35~ 

Andhra Pradesh Rise in Cement Prices 
(Deb. 7. Vol. XXXV. 23-10-2008) I (Deb. 5, Vol. XXXV, 21-10-2008) 
Col 79-80 ! Col. 250 

En.croachrnent of Monwnents ! Selling of Gold Coins through Post Offices 
(Deb. 10, Vol. XXXV. 11-12-2008) I (Deb. 12, Vol. XXXVI. 15-12-2008) 
CoI.I 39-65 Col. 232-33 

Fake Currency ! Study Conducted by FICCI on Cruise 
(Deb. 3, Vol. XXXV. 17-10-2008) i Tourism 
CoI.~1 (Deb. 15. Vol. XXXVI. 18-12-2008) 

Funds to Universities 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 485-94 

Lad. of Basic Healthcare Facilities 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 219-22 

Mandatory Testing of Genetically 
Modified Packed Food 
(Deb. 6. Vol. XXXV, 22- I 0-2008) 
Col. 135 

Motor Vehicle Act, 1988 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 619 

Col. 22J-24 

Suicide Attack on Indian Mission in Kabul 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 947-49 

Suicides by Weavers • 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 4 19-24 

Travel Advisories 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 100-01 

UNICEF Report on Healthcare Facilities 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. lSI-52 
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Reddy, Shri M. Sreenivasulu 
Cultivation of Alternative Crops 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 483 

Expansion Programmes of Steel Industry 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 125-28 

Impact of Climate Change 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.IS3 

Import of Edible Oil 
(Deb. 12, Vol. XXXVI, 15-12-2OOS) 
Col. 258-60 

Indian Public Health Standards 
(Deb. 14, Vol. XXXVI, 17-12-2OOS) 
Col. 135 

Items under PDS 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Co1.349-61 

National Waterway (Talcher-Dharma 
Stretch of Rivers. Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National . 'Waterway (kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) BiII,2006-Consid and 
Pass 
(Deb. 7, Vol. XXXV. 23-10-200S) 
Col.4S3-86 

Overhaul ofPDS 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 661-63 

Professionalism in Police 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 220 

Promotion of Semi conductor Technology 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col.IS8-89 

Proposal to Provide Labour Rooms in 
PHCs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 275-78 

Regional Office of AICTE 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 291-93 

Setting up of Hospitality and Tourism 
University 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 345 

Shortage of Power 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.264S 

Shortfall of Manpower in PHCslCHCs 
(Deb. 6, Vol. XXXV, 22-10-200S) 
CoI.9-JO 

Subsidy on Edible Oils 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 542-45 

Tourism and Employment Generation 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 338-40 

Tourist Accommodation 
(Deb. 10, Vol. XXXV, 1I-12-200S) 
Col. 34 

Reddy, Shri N. Janardhana 
Adulteration in Petrol and Diesel 

(Deb. 15. Vol. XXXVI. 18-12-2008) 
CoI.IS3-84 

Ban on Plastic Bags 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Co1.329-30 

Constraints for Exports at Indian Ports 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Col. 523-24 

Construction ofCGHS Dispensaries 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 289 

Functioning of Primary Health Centres 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 152-70 
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Import of Edible Oil 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 258-60 

New Distribution System under Mid-Day 
Meal Scheme 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL 428 

Availability of Auxiliary Nurse Midwives 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1330-31 

Bio-Diversity Act, 2002 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 401-02 

Bomb Blast Near Indian Embassy in Kabul 
Refmery and Petrochemical Complex at (Deb. 6, Vol. XXXV, 22-10-2008) 

Kakinada in Andhra Pradesh Col. 15-16 
(Deb. 10, Vol. XXXV, 11-12-2008) Cases under RTI Act 
Col. 91-92 I (Deb. 9, Vol. XXXV, 10-12-2008) 

Secretary Level Talks I Col. 767-68 . 
(Deb. 18, Vol. XXXVI, 23-12-2008) , Coverage under SSA 
Col. 345-48 ! (Deb. 13, Vol. XXXVI, 16-12-2008) 

Spurious Drugs I Col. 34142 
(Deb. 14, Vol. XXXVI, 17-12-2008) ElectoraIRefonmCormnissionBill,2006--
Col. 406-08 ! Contd. 

Supply of Uranium i (Deb. II, Vol. XXXVI, 12-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) I Co1.680-84 

Col. 624-25 ' Enrolment and Drop-out Rate 
Tea Exports (Deb. 13, Vol. XXXVI, 16-12-2008) 

(Deb. 13, Vol. XXXVI, 16-12-2(08) Col. 282-83 
Col. 65-67 I Enrolment in Schools 

WbeatProcurement (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) Col. 263 
Col. 265-68 

Reddy. Sbri Sarava .... Sudbabr 
Abandoning of work on Katra-Qazigund 

Section 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 136-37 

Allc~a{ions of Edible Oils 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 17-20 

Armed Forces Tribunal 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 73 

Attacks on Indian Fishermen by Sri Lankan 
Navy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
(01.567 

Free Trade Negotiations with EU and 
Japan 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 132-33 

G-8Summit 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 626 

Hijacking for Jordanian Vessels 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 84 

HIV IAIDS Bill 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1117 

Human Trafficking 
(Deb. II, Vol. XXXVI, i2-12-2008) 
Col. 199-200 
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Implementation of Probation of Offenders 
Act, 1958 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 176-78 

IPOofBSNL 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 206-07 

Janani Suraksha Yojana 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 898·9Q4 

Malnutrition in Children - HAH 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Co1.705~ 

MergerofSBS with SBI 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 201-202 

Migration of Doctors and Nurses 
(Deb. 6, Vol. XXXV, 22- I 0-2008) 
Col. 169-70 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 155-57 

National Action Plan on Climate Change 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 343 

National Literacy Mission 
(Deb. 5, Vol. XXXV, 21- I 0-2008) 
Col. 127-29 

Non-Recognition of Degree of DEC 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 169 

Pre-Grant Opposition to Patents 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 106-236 

Public Healthcare Infrastructure under 
NRHM 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 261 

Regulation to Check Misuse of Surrogacy 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.1()4...()5 

Restriction on Supply of Petrol and Diesel 
to Petrol Pumps 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 213 

Scrapping ofSalwa Judum 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 200-20 I 

Shortage of Teachers 
(Deb. 5, Vol. XXXV, 21~10-2008) 
Col. 483-86 

Standing Committee on Labour - 30th 
and 3 I st Report - Presented 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 820 

Standing Committee on Labour - 34th 
and 35th Reports - Presented 
(Deb. I I, Vol. XXXVI, 12-12-2008) 
Col. 588 

Standing Committee on Labour-36th and 
37th Reports-Presented 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col.41O 

Stoppage of Sale of Janata Food Items 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 151 

Studies of Proposed EU-India and India-
Japan Free Trade Agreement 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 117-20 

Unorganised Workers Social Security Bill, 
2008-Consid. 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 623-26 

Visit ofExtemal Affairs Minister to Foreign 
Countries 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 850-56 

Windfall Profit by private Oil Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co\. 137 
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Regupaihy, Shri S. 

Compensatory Afforestation Fund Bill, 
2oo8-Consid. and Pass 
(Deb. 18, Vol. XXXVI. 23-12-2(08) 
Col. 776-77 

KeDge Patil, Shri Tukanun Ganpat Rao 
Acceptance and Repayment of Deposits 

(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 394-95 

Appointment on Fake SC/ST/OBC 
CeniflC81es 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 233-34 

Ban on Fishing at Jayabadi Dam 
(Deb. 12. Vol. XXXVI, 15-12-2(08) 
Col. 537 

Black-marketing of Essential Commodities 
(Deb. 9. Vol. XXXV. 10-12-2008) 
CoI.453-55 

Black-Marketing of Kerosene 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 94-98 

Compliance with Companies Act 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col.21S-16 

Contribution of Livestock Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 23-24 

Conversion ofEPl into SEl 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 477-78 

Corruption in DDA 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 365-75 

Corruption in Delhi Police 
(Deb. 5. Vol. XXXV, 21- 10-2008) 
Col. 223-34 

Crime against Women 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 51-64 

Crop Insurance Scheme 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 197 

Development of Villages through 
Panchayati Raj System 
(Deb. 6, Vo\. XXXV, 22-10-2008) 
Col. 42-43 

Expansion and Development of Mobile 
Telephones Service 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 379-80 

Export of Cotton 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 440-41 

Export of Medicinal Herbs 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 42S-27 

Failure offoodgrain based schemes 
(Deb. 4, Vol. XXXV. 20-10-2008) 
CoI.4IS-18 

FDI in Petroleum Sector 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Co1.41-42 

Financial Assistance to NGOs 
(Deb. 9. Vol. XXXV, 10-12-2008) 
CoI.~86 •. 

Fish Production 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 209-10 

Funds Released to Maharashtra under 
IHSDP 
(Deb. 3. Vol. XXXV, 17-10-2008) 
CoI.S7-89 

Grant of Land etc. to Apollo Hospital 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1123 

Hazira Gas Pipeline in Maharashtra 
(Deb. 10, Vol. XXXV, 11-12-200S) 
Co\.46 

Hike in the Prices of Natural Gas 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 271 
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Human Resource Development Unit of 
MTNL 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 171-72 

Illegal Construction in Delhi 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoU47-48 

Impact of DEPB Rates on Exports 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 677-78 

Increase in Unemployment 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 675-78 

Involvement of Forest Dwellers in Forest 
Conservation 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1376-77 

Involvement of MCD and Police 
Personnel in Illegal Constructions 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 304-05 

Issuing Licences to Hawkers 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 219-20 

Jatropha Cultivation 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
CoUll 

Labour Intensive Technology in 
Agriculture 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 62-63 

Loans to Rural Areas by Foreign Banks 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 498 

Medical, Dental and Nursing Colleges 
(Deb. 9. Vol. XXXV. 10-11-2008) 
Col. 550-66 

Minimum Wages of workers in 
unorganised sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 297-302 

Mobile Telephone Subscribers 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 348 

National Highway Projects in 
Maharashtra 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1358 

New Railway Station at Ganpur 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.203~ 

Payment of Penalties by Companies 
(Deb. II. Vol. XXXVI, 12-12-2008) 
CoL 553 

Pending Pollution Cases 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoL 233 

Poor Signals of Mobile Phones 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 282-83 

Promotion ofDD Programmes 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1325-28 

Promotion of Naturopathy and Yoga 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 109-11 

Provision ofNPA 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Co1.213-14 

Quality of Mobile Services 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 599-602 

Remunerative Prices to Farmers 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 2-7 

Reserved Items under SSI 
(Deb. 18. Vol. XXXVI. 23-12-200, I 
Col. 339-43 

Revamping of Mid-Day Meal Programme 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 724-30 
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Rise in Crime 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 166-86 

Safe Drink.ing Water 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 15-24 

Security to Non-Entitled Persons 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
CoL390-9 I 

Splitting the Role of AICTE 
(Deb. 13, Vol. XXXVI., 16-12-2008) 
CoI.419-20 

Study on Khesari DaJ 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 255-57 

Sugar Mills 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 38-44 

Sulabh Imernational 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 255-56 

Tax Outstanding against Private 
Educational Institutions 
(Deb. I L Vol. XXXVI, 12-12-2008) 
Co1.416-17 

Rijiju, Sbri Kiren 
Adulteration in Petrol and Diesel 

(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 183-84 

Auction Process for 3-G Mobile Spectrum 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 49-50 

Compensation for Custodial Deaths 
(Deb. 18, Vol. XXXVI, 23- I 2-2008) 
Col. 563-<i8 

Corruption in Judiciary 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 179-80 

Decreasing Forest Cover in NER 
(Deb. 9. Vol. XXXV, 10-12-2008) 
CoI.654:;o 

Electoral Reforms Commission Bill, 2006-
Consid. 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 666-7 I 

Exodus from Kashmir 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL338-39 

Foreign Fund in Capital markets 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 115-16 

Foreign Funds to NGOs 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 527-58 

Grant of Penn ission to MNCs for Clinical 
Trials 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 877-78 

Growth of Small Scale Industries 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 268-69 

Growth Rate of Civil Aviation Sector 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 4-5 

lIlegal Human Organ Transplantation 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 191-92 

Infiltration on Indo-Nepal Border 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 386-87 

Model Concession Agreement for PPP 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 133140 

Norms for Surrogate Mothers 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col 1251-52 

Overloading of Air Traffic Control 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 111-13 

Reduction in Global Crude Oil Price 
<Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 12 
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Rice Export by Private Companies 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 181-83 

Sai Prathap, Shri A. 

Coffee Plantations 
(Deb. 5, Vol. XXXV, 21-10-2008) 

Rising Crimes in Delhi I Col. 97-1 00 
(Deb. 13, Vol. XXXVI, 16-12-2008) I E I" ,'., "Iful 
CoJ.321-26 i xp OltatlOnQ .... nva ... omen 

Setting up of Federal Investigating 
Agency 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 59-60 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular referen<;e to Assam 
(DURI93) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 749-54 

Smuggling of Illegal Weapons 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 94-95 

Suicides by Farmers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 477-80 

Supply of Uranium 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 624-25 

Survey of Gold and Diamond Reserves 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co!. 278-80 

Tax on Windfall Benefits 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 371 

Tax Rebate to the Oil Companies for 
Production 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 241-53 

Uranium Production 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 943-44 

Welfare of Women Prisoners and their 
Children 
(Deb. 13, Vol. XXXVI, 16-12-2008) I 
Col. 400-02 . 

(Deb. I L Vol. }\-XXVI, 12-12-2008) 
Col. 165-66 

Sick PSUs in Andhra Pradesh 
(Deb. 10, Vol. XXXV, ll-12-2008) 
en!. 112-13 

Sai. Shri Nand Kumar 
Accidents in Runways/Airstrips at 

Airports 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co!. 4647 

Acquisition of New Vessels by SCI 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.1307~ 

Amendment in India Post Office Act 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 199-200 

Amendments in Unorganised Workers 
Social Security Bill, 2007 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoJ.304-12 

Archives of Films Division 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoJ.390-9 I 

Assessment of Availability of Basic 
Amenities 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 833-36 

Burning of Post-Harvest Residual Stalks 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 886 

Cess from Sugar Factories 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 455·56 

Closure of Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 24-32 
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Committee on BHEL 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 263 

Complaints against Private Airlines 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoI.404-06 

Comprehensive Plan for Promotion of 
Medical Tourism 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 308-09 

Computer Education in Schools 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 720-22 

Computer Facility in Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 606-07 

Contribution of Various Sectors to GOP 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 77-78 

Eco-Friendly Technology for SME 
(Deb. 18, Vol. XXXVI, 23-12-2008) 

, Col. 400-0 I 

Electronic Voting Machines 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 357-58 

Entrance Tests for Admission 
(Deb. 5, Vol. XXXV, 21-10-2008) , 
CoL 326 

Establishing Higher Education Finance 
Corporation 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 153-54 

Establishment Cost of CWC 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co\. 340-41 

Events at Historical Monuments 
(Deb. 10. Vol. XXXV, \1-12-2008) 
Co\. 326-28 

De-contamination Kit by BARC FDI in NH Projects 
(Deb. 14, Vol. XXXVI, 17-12-2008), (Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 384-35 Col. 855-64 

De-Salination of Sea Water Financial Assistance for Eradication of 
(Deb. 6, Vol. XXXV. 22-10-2008) i Polio 
Col. 43-44 I (Deb. 14, Vol. XXXVI, 17-12-2008) 

Declaration of Wheat Stocks Col. 55-61 
(Deb. 12, Vol. XXXVI, 15-12-2008) I Financial Assistance for Setting up of 
Col. 367-70 I Courts 

Defunct Companies (Deb. 3. Vol. XXXV. 17-10-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2008) I CoI.326 
CoL349-SO Fire inAzadi Express 

Development of Sports Infrastructure (Deb. 15, Vol. XXXVI, 18-12-2008) 
(Deb. 14, Vol. XXXVI. 17-12-2008) Co\.303"()5 
Col. 289-90 

Difficuhies in Implementation oflWDP 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 273-76 

Drug Awareness Campaign 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col.471-72 

Food Regulatory Authority 
(Deb. 6. Vol. XXXV. 22-10-2008) 
CoI.305..Q7 

Grant to NGOs Imparting Education to 
Tribal Girls 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 230-3 I, 
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IEPF 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Co1.331-32 

Illegal use of Stem Cells 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 766-67 

Indigenous Material for Printing of 
Currency Notes 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 187-88 

Investment by NRls in Health Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 114647 

Loans of Farmers from Private Money 
Lenders 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.57~ 

Loss of Railway Property due to Gujjar 
Agitation 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.3II-12 

Losses to Cotton Crop 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 295-96 

Luxury Coach in Trains 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 220 

Management of Employees Provident 
Fund 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.7-l1 

Manufacturing of Defence Aircraft by 
HAL 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Co1.307"()8 

Misleading Advertisements by Companies 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 225-30 

Missing Children 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 323-26 

Modernisation of Airpons 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.217-18 

Monitoring ofPDS 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Co1.29-31 

National Centre for Natural Products 
Research 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 327-28 

National Commission for Protection of 
Child Rights 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 337-38 

Navratna Status to NALCO 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 173-74 

Overstaying Pakistani Nationals 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 634-35 

Patenting of Inventions 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 6-8 

Procurement of Wheat from States 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 508-10 

Production of Coal 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1373-75 

Production of New Genetic Potato 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoI.253-S4 

Progress in Earth Sciences Research 
(Deb. \3, Vol. XXXVI, 16-12-2008) 
Col. 397-99 

Railway Kiosks 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 278-80 

Recognition of Syllabus/Courses 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 279-80 
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Red Flag Exercise j Training to Panchayat Representatives 
(Deb. 9, Vol. XXXV, 10-12-2008) ,I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 25-26 I Col. 99- \02 

Relaxing IT Refund Norms , Upkeep of Airports by Private Companies 
(Deb. II, Vol. XXXVI, 12-12-2008) i (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 385-87 ! Col. 326-27 

Revision of Export Duty Rates on Iron Ore I Violation of Cease fire Agreement 
(Deb. II, Vol. XXXVI, 12-12-200S) I (Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 533 I Col. 507.{)8 

R 'gh Edu . B'II i World Bank Assistance to Health Projects 
I t to cation I i in India 

(Deb. IS, Vol. XXXVI, 23-12-2OOS) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 521-22 . Col.210-12 

Setting up of Federal Bureau of I WTO Meeting 
Investigation (Deb. 18, Vol. XXXVI, 23-12-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2OOS)' Col.615-16 

Col 308-09 I WTO Negotiations 
Setting up ofMusewns I (Deb. IS, Vol. XXXVI, 23-12-2008) 

(Deb. 10, Vol. XXXV. 1I-12-200S) I COI.64S 
Col. 323-24 I Sal, Slari VishDu Deo 

Setting up of World Class Universities 
(Deb. 13, Vol. XXXVI, 16-12-200S) 
Col. 21-29 

Contract Labourers in DMS 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 129-30 

Subsidy OD Edible Oils ' Salim, Md. 
(Deb. 12, Vol. XXXVI, 15-12-200S) I Grievances against Delhi Police 
Col. 54245 '1 (Deb. 13, Vol. XXXVI. 16-12-200S) 

Telephone Facilities in Villages Col. 137 
(Deb. 17, Vol. XXXVI, 22-12-2008) I Measures to Check Naxal Activities 
Col. 256 I (Deb. 13, Vol. XXXVI, 16-12-200S) 

Tobacco Monitor Projects I Col. 16-17 
(Deb. 6, Vol. XXXV, 22-10-200S) Motion of Confidence in the Council of 
Col. 341-44 I Ministers 

T' I' I (Deb. I, Vol. XXXV, 21-07-2008) 
lOUTlst Po Ice Col 38-58 

(Deb. 10, Vol. XXXV. 11-12-200S) . 
Col. 31-32 National Investigation AgencyBiI~ 2008 

Training of Engineers Corps of Armed 
Forces I 
(Deb. 17, Vol. XXXVI, 22-12-200S) 
Col. 229-30 

Training of Teachers 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 769-74 

and Unlawful Activities (Prevention) 
Amendment Bill, 2oo8--Consid. and 
Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 690-92 

Private Sector in Defence Production 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 28 
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Railways (Second Amendment) 
Bil~ 2008--Int. 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 624 

Recent Terrorist Attack in Mumbai I 

ODtnR193) I 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 488-SOI 

Parallel Bridge over river Zuari 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 219-20 

Pollution due to Coal Handling at 
Morrnugaon Port 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL I07~8 

Sarma, Dr.Arun Kumar 
Standing Committee on Urban Ambedkar Hastshilp Vikas Yojana 

Development - 33rd to 36th (Deb. 12. Vol. XXXVI, 15-12-2008) 
Reports- Presented I CoI.3I1-18 
(Deb. 7, Vol. XXXV, 23-10-2008) , Appointments on Fake SC Certificates 
Col. 435 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Standing Committee on Urban Col. 141· 
Development-37th Report-Presented Assam Accord 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 523 1 Col. 367-71 

Sangma, Shri P. A. Bogibeel Bridge Project 
Situation arising out of Bomb Blasts in (Deb. 10, Vol. XXXV, 11-12-2008) 

various parts of North-Eastern States CoI.405-06 
with particular reference to Assam Bridge and Road Projects in NER 
ODtnR 193) (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 12, Vol. XXXVI, 15-12-2008) Col. 618 
Col. 789-91 

Sar, Shri Nikbilanaada 

Joint Committee on Offices of Profit -I 
7th and 8th Reports - Presented 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co\. 369 

Sarad&i, Shri Iqbal Ahmed 

Joint Committee to Examine the 
Constitutional and Legal Position I 
Relating to Office of Profit-Report and 
Evidence-Presented 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
CoL 269 

Sardinha, Shri Francisco Cosme 

Expansion ofDabolimAirport in Goa . 
(Deb. 7, Vol. XXXV, 23-10-2008) I 
Col. ISO-51 I 

I 

Commissioning of Namrup-IV Project 
underBVFCL 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 328-29 

Dibrugarh Airport 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 194-95 

Discontinuation of International Flights 
at Guwahati 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 115-16 

Double Laning ofNH-52 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 323-25 

Excess Release of Water from Ranganadi 
Dam 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 195-96 
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Expon and Impon of Agricultural Products 
(Deb. 5, Vol. XXXV. 21-10-2008) 
CoI.46~ 

Four-Ianing of East West Corridor 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 238-39 

Gauge Conversion Work or 
Rangia-Murkangselek Section 
(Deb. 15, Vol. XXXVI. IS-12-2008) 
Col. 289-90 

Grants inAid toAICURD 
(Deb. 7. Vol. XXXV, 23-IO-200S) 
CoI.412-J3 

Illegal TransferofTribals Land 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 256-S7 

Model Schools 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 53 

Need to constitute a Commission for all-
round development of Gorkha people 
and declare their festival' Bhatri Ditiya' 
as a National Holiday (MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 768 

Need to review the commissioning of 
Hydro Power Projects in Arunachal 
Pradesh keeping in view its 
environmental impact on Assam 
(MUR377) 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. SIS 

North-Eastern Integrated Flood and 
Riverbank Erosion Management 
(Deb. 4, Vol. XXXV,20-10-200S) 
CoL 191-192 

Production and Import of Crude Oil 
(Deb. 15. Vol. XXXVI,I 8-12-2OOtI) 
CoL 157-58 

Projects under SARDP 
(Deb. 6, Vol. XXXV. 22-10-200S) 
CoL 136-48 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoL 667-7S 

Release and Utilisation ofCRF and NCCF 
(Deb. 5. Vol. XXXV, 21-10-200S) 
Col. 777-91 

Restructuring of Brahmaputra Board 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 193-94 

Scarcity and High Prices of Fertilizers 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 52-53 

Shortage of Doctors in Assam 
(Deb. 9, Vol. XXXV. 10-12-2008) 
COI.949-SO 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(OUR 193) 
(Deb. 12, Vol. XXXVI, 15-12-200S) 
Col. 779-82 

Small Tea Growers in Assam 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 729-30 

Status of Erosion Control Programme by 
Brahmaputra Board 
(Deb. 4, Vol. XXXV, 20-10-200S) 
Col. 16-20 

Supply of Fertilizers for Small Tea Growers 
in Assam 
(Deb. 5, Vol. XXXV, 21-10-200S) 
Col. 676-77 

Utilisation of Fund by CAPART 
(Deb. II, Vol. XXXVI. 12-12-2oo,S) 
Col. 395-96 

Vision Document for NER 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 744-45 

World Heritage Status to Majuli Island 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 222-23 
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Satbeedevi, Sbrimati p. 

Corporate Farming 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 164 

Ingredients of Baby Food Products 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 623-24 

Need to take immediate steps to protect 
the trad'itional Handloom Industry 
functioning in the co-operative sector 
in Kerala (MUR 377) 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 737 

Electoral Reforms Conunission Bil~ 2006-
Contd. 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 696-99 

Financial Difficulties in NREGS 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 204-05 

Four-Ianing ofNHs in Orissa 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 234 

Inflation 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 70-71 

Production and Consumption of Cement Irrigation Projects 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 657-82 Co1.l45-50 

Rajiv Gandhi Grarneen Vidyutikaran Yojana National Investigation Agency Bill, 2008 
(Deb. 16, Vol. XXXVI, 19-12-2008) and Unlawful Activities (Prevention) 

Amendment Bil~ 2008--Consid. & Pass 
Col. 34 (Deb. 14, Vol. XXXVI, 17-12-2008) 

ROOVY Col. 625-29 
(Deb. 16, Vol. XXXVI, 19-12-2008) POSCOPlant 
Col. 34 (Deb. 5, Vol. XXXV, 21-10-2008) 

Unorganised Workers Social Security Bill, Col. 95-96 
2008-Consid. Satyanarayana, Sbri Sarvey 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 694-95 Adolescent Education Programme 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Satpathy, Shri Tathagata I Col. 445-46 
Amendment in Telecom Tariff Policy Amendment in Seed Laws 

(Deb. 4, Vol. XXXV, 20-10-2008) I (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 151-52 Col. 130-31 

Construction of AIIMS like Institutions 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Co1.217-18 

Dilapidated Condition of National 
Highways 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 109-16 

Distribution of Foodgrains 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.384-404 

Chartered Accountants Finns 
(Deb.) I, Vol. XXXVI, 12-12-2008) 
Col. 173 

Complaints against Water Bodies 
Restoration Projects 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 123-24 

Controlling the Supply of Money 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 250-52 
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Council for Promotion of Ove~seas I Merger ofSBS with SBI 
Employment , (Deb. 3, Vol. XXXV, 17-10-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008)! CoI.20I-02 
Col. 544 I M' C d' ~ H . Icro re It ,or OUSlng 

Decentralization of Air Traffic Control (Deb. II, Vol. XXXVI, 12-12-2008) 
Services I Col. 38>86 
(Deb. 10, Vol. XXXV, 11-12-2008) IN' nal P .. R h rk Col. 116-17 atlO artlClpatOry esearc Netwo 

II (Deb. 9, Vol. XXXV, 10-12-2008) 
Education of Women I Col. 207'{)8 

(Deb. 18, Vol. XXXVI, 23-12-2008) I . 
Col. 480-86 I New Ceiling of Creamy Layer for OBCs 

1 (Deb. 6, Vol. XXXV, 22-10-2008) 
Education Programme for Mentally Col. 221 

Challenged Children I 
(Deb. 5, Vol. XXXV, 21-10-2008) New. Financial Institutions for Micro 
CoI.32S-32 I FUlIIIK:e 

E od fSc" Oth Pr ~. (Deb. 11, Vol. XXXVI, 12-12-2008) 
x us 0 lentlsts to er O,esslonS Col. 481-83 

(Deb. 18, Vol. XXXVI, 23-12-2008) I· 

Col. 479-80 Price Rise 
ExpansionofAIIMS I (Deb. 4, Vol. XXXV, 20-10-2008) 

(Deb. 6, Vol. XXXV, 22-10-2008) I CoI.31S-26 
Col. 116-18 J Progress in Earth Sciences Research 

Financial Support to Sportspersons I (Deb. 13, Vol. XXXVI, 16-12-2008) 
(Deb. 6, Vol. XXXV, 22-10-2008) I Col. 397-99 
Col 193-94 I Public-Private partnership in Scientific 

Hostels for STs Areas 
(Deb. 3, Vol. XXXV, 17-10-2008) I (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 126-27 I Col. 3S7-58 

Import of Jet Fuel I' Rate of Growth 
(Deb. 10, Vol. XXXV, 11-12-2008) (Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 354-56 I CoI.53S-39 

Increase in Prices of Steel I Regulating Television Content 
(Deb. 7, Vol. XXXV. 23-10-2008) I (Deb .. 5, Vol. XXXV, 21-10-2008) 
Co1.227-30 CoI.2I-32 

Loss Suffered by Airlines I Regulatory Authority for Biotechnology 
(Deb. 7. Vol. XXXV. 23-10-2008) I (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 4243 I Cot 570-71 

Manufacturing of Helicopter GWlShips I Schools of Architecture 
(Deb. 12, Vol. XXXV], 15-12-2008) I (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 247 Col 639 

Merger of Banks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col 245 I 

Solar Energy Generation 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 407 
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Splitting the Role of AICTE 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 419-20 

Subsidy and Loans for Tea Plantations 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 638-39 

Tea Replantation 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 347-49 

Traffic Congestion at Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 170-71 

Translation Mission 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 174-75 

Sayeda., Shrimati Rubab 
Motion of Confidence in the Council of 

Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 226-29 

Sen, Shrimati Minati 
Big Dams and Floods 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.165~ 

Construction of High Dams in Upper 
Reaches of Rivers 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 44-45 

Crime against Women, Children and 
Female Foreigners 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.390-464 

Hike in Price ofPetro-ProductlPetrol 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 123-24 

Hike in the Prices of Oil 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 247-48 

Introduction of3G Telecom Services 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoJ.510-12 

Missing Persons 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 37-54 

Observation Homes 
(Deb. \I, Vol. XXXVI, 12-12-2008) 
Col. 167-68 

Permanent solution for Flood and Drought 
(Deb. 4, Vol. XXXV, 20-) 0-2008) 
Col. 171-72 

Procuring of Anns and Ammunition by 
Naxals 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 441-42 

Regulation of Coaching Institutes 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 258-59 

Right to Education Bill 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 29-34 

Rising Crimes in Delhi 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.321-26 

Role of Genetic Factor in Determining HIVI 
AIDS 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.218-19 

WB Estimate on Global Poverty 
(Deb. II, Vol. XXXVI, 1~-12-2008) 
Col. 568-69 

White Paper on Cost and Profit Factors of 
the Price of Oil 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 339-41 

Senthil, Dr. R. 
Distribution of Edible Oil under PDS 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Col 207-09 

Drop out Rate 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 678-708 



494 LOK SABHA 

Electoral Refonns Cormnission BiD, 2006-
Contd. 
(Deb. II, Vol. XXXVI, 12-12-2008) . 
CoL 684-87 

Entrance Examinations (Abolition) Bill, 
2008 by Dr. R. Senthil 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 661-62 

Funds for Rehabilitation of Rescued Child 
Labour 

Setb, Shrl Lakshman 

National Waterway (Talcher-Dharma 
Stretch of Rivers, Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (Kakinada-
Pondicheny Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers KrisIma)BilI,2006---Consid. and 
pass 

(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col .. 39-43 . I CoL477-80 

Genetically Modified Food Products Sethi, Sbri ArjUD 
(Deb. 6, Vol. XXXV, 22-10-2008) Chief of Defence Staff 
Col. 18 (Deb. 4, Vol. XXXV, 20-10-2008) 

Monit~g ofDTH Service 'Col. 258 
(Deb. 5, Vol. XXXV, 21-10-2008) I Construction of AIlMS like Institutions 
CoL 157-58 (Deb. 6, Vol. XXXV, 22-10-2008) 

Product Patent to Pharmaceutical 
Inventions 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL 494-558 

Repeal of Section 377 ofIPC 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 1%-97 

Sharing ofVITUS and Genetic Samples 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoL70~ 

Uniform Syllabus (High School and 
Higher Secondary School Level) Bill, 
2008 by Dr. R. Sendlil 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
CoL 662 

Unorganised Workers Social Sec:wity Bill, 
2008--C0nsid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 643-45 

CoI.217-18 
Construction of ROBIRUB in East Cost 

Railway Zone 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 317-18 

ConstructionlExtension of Goods Sheds 
in East Coast Railway 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoI.254-S6 

Four-Ianing ofNHs in Orissa 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 234 

Funding wtder AIBP 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. I ()6.()8 

Growth of Farm Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 151-55 

Hazardous Waste Management Rules 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col 83-84 
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Hoda Committee Report on Mineral 
Concession 
(Deb. 13, Vol. XXXVI, 16-12-2OOS) 
Col. 156-57 

Integrated Tribal Development Agencies 
(Deb. 3, Vol. XXXV, 17-10-200S) 
Col. 125-126 

Model Railway Stations in Orissa 
(Deb. 15, Vol. XXXVI, IS-12-200S) 
Col. 173-74 

New Kendriya Vidyalayas and Navodaya 
Vidyalayas 
(Deb. 5, Vol. XXXV. 21-10-200S) 
Col. 187-96 

Rice Production 
(Deb. 12, Vol. XXXVI. 15-12-2OOS) 
Col. 237-43 

Telephone connections in Villages 
(Deb. 4, Vol. XXXV. 20-10-200S) 
Col. 408-412 

Transportation of Fertilizers 
(Deb. 7, Vol. XXXV, 23-10-200S) 
Col. 23 1-46 

ShaileDdra Kumar, Shri 

Drought Affected States 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 232 

Abatement of Pollution in the Ganga 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 753-55 

Admission in Allahabad University 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Col. 688-S9 

Adolescent Education Programme 
(Deb. 13, Vol. XXXVI, 16-12-2OOS) 
CoI.44S-46 

Assistance to Myanmar 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 383 

Building for Jawahar Navodaya 
Vidyalayas 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 773-7S 

Census of National Bird Peacock 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 986-94 

CGHS Facility for Employees ofNlI1fOdaya 
Vidyalaya 
(Deb. 14, Vol. XXXVI, 17-12-20(8) 
Col. 145-46 

Changes in MPLAD Scheme 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.415-IS 

Compensation for Custodial Deaths 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Col. 563.oS 

Coverage of Rashtriya SwasthyaBima 
Yojana 
(Deb. 9, Vol. XXXV, 10-12-20(8) 
Col. 409-1 I 

Decline Population of Tigers/Lionsl 
Leopards 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 327-32 

Demands for Supplementary Grants--
General 2008-2009 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 460-05 

Dilapidated Condition of Bridges on 
National Highways 
(Deb. 9, Vol. XXXV; 10-12-2008) 
Col. 1241-49 

Diseases at Work Place 
(Deb. 14, Vol. XXXVI, 17-12-2OOS) 
Col. 175-76 

Duty Hours of Teaching and Non-
Teaching StaffinJNVs 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 722-23 
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Eff~ct of Climate Change 1 limited Liability Partnership Bill, 2008-
(Deb. 18, Vol. XXXVI, 23-1 2-2008) I Consid. & Pass 
Col 630-32 ·1 (Deb. II, Vol. XXXVI, 12-12-2008) 

Col. 653-54 
Electoral RefotmS Commission Bill, 2006-

Contd. Losses to the oil companies 
(Deb. 11, Vol. XXXVI, 12-12-2008) ~~'I_\~' Vol. XXXV, 11-12-2008) 

Col. 671-76 
I Medical Facilities to Students of JNVs 

Facilities for Teachers I (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 5, Vol. XXXV, 21-10-2008)' Co\. 159-61 
Col 635-38 

Facilities to Gallantry Award Winners 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 388 

Free Treatment of Poor Patients 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 95-103 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment Bill, 2008-C0nsid. & Pass 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 683-84 

Need to construct a bridge on railway 
crossing at Bharwari in Chail 
Parliamentary Constituency, 

Futures Trading I Uttar Pradesh(MUR 377) 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 50 1-02 I Col294 

Grievances of Employees in Allahabad Need to make available adequate quantity 
of DAP and AP fertilizers in the 

Bank 
(Deb. II, Vol. XXXVI, 12-12-2008) 
CoI.218-19 

IlO Assistance for Employment 
Generation 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co\. 375-76 

Indians Languishing in Pakistan Jails 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 1378 

Lack of Space in Side-Berths 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 116 

Legislation for the Overall Development of 
Persons Belonging to Denotified Tnbes 
and nomadic Tribes by 
Sbri Haribhau RaIhod (Res.}-WIIhdrawn 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 511-13 

Co-operative Societies and markets 
(MUR371) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Co1379-80 

Number of Tigers in Reserve Forests 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 287-89 

Opening of Hostels 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 326-27 

Payment to Contract LabourerslWorkers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 223 

Pension facility to workers in Unorganised 
Sector 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 138 

Physical Education in Universities 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 480 
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Placement Cell in Allahabad University I South Asian University 
(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 137-38 Col. 208 

Prices of Homoeopathic Medicines I Technical Education in Madrasas 
(Deb. 9, Vol. XXXV, 10-12-2008) . (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. ~7 Col. 265-66 

Promotion oflndian Hockey 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 626c27 

Regional Imbalances within States 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 36 

Renovation of Vacant Houses under 
CPWD 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 114 

Report of the Central Team on Drought 
Situation 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 248-49 

Representations of Ex-servicemen Report 
of Sixth Pay Commission 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.366c67 

Reservation in Higher Educational 
Institut ions 
(Deb. 13, Vol. XXXVI, l6cl2-2008) 
Col. 189-91 

Safe Drinking Water 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 20-21 

Science and Engineering Research Board 
Bill, 2008 - Consid. & Pass 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col.630-31 

Second-Line Treatment for AIDS Patients 
(Deb. 6, Vol. XXXV, 22-J()-2008) 
Col. 349-50 

Shortage of LPG 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 32-38 

Unorganised Workers Social Security Bill, 
2008-Consid. 
(Deb. 13, Vol. XXXVI, 16cl2-2008) 
Col. 64143 

Visa Fraud Cases 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 260-61 

Shakya. Shri Raghuraj Singh 
Short Supply of Diesel 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col.lOl~ 

Sharma. Dr. Arvind 
Brand Licence Agreement 

(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 275-77 

Equity Stakes in the Tobacco Companies 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 202 

Production and Consumption of Tobacco 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 235-36 

Sbarma, Shri Anand 
Motion of Confidence in the Council of 

Ministers 
(Deb. I, Vol. XXXV, 21-07-2008) 
Col. 148-63 

Sharma, Sbri Madan Lal 
Adult Literacy 

(Deb. 13, Vol. XXXVI, 16c12-2008) 
Col. 81-83 

ATM Facility at Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 622-24 
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Coal MinesofCIL !lmportofCoal 
(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 649-5 I j Col. 927-28 

Conference of Health Ministers of States " Life Insurance to Coal Mine Workers 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 1386-90 I Col. 76 

Delay in Environmental Clearance I MSP for Agricultural Products 
(Deb. 9, Vol. XXXV, 10-12-2008)! (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 1344-45 I Col. 111-14 

(Deb. 10, Vol. XXXV, 11-12-2008) PJlferageofCoal 
Disabled Children I . 

CoI.14-17 ' (Deb. 6, Vol. XXXV, 22-10-2008) 
, CoI.267-69 

Employment on Compassionate Ground 
(Deb. 6, Vol. XXXV, 22-10-2008) Production of' A' Grade Coal 
Col 185-86 I (Deb. 9, Vol. XXXV, 10-12-2008) 

10 Opportu .. . KVIC I Col. 648-49 Emp yment mtICS m 
(Deb. 5, Vol. XXXV, 21-10-2008) I Promotion of Agro and Rural Industries 
Col. 150-54 . (Deb. 5, Vol. XXXV, 21-10-2008) 

Foodgrains for Flood Relief I Col. 263-74 
I 

(Deb. 12, Vol. XXXVI, 15-12-2008) ! Railway Convention Committee-
Col. 372 II 9th Report-Presented 

Funds forKVlC and KVIB (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. 5, Vol. XXXV, 21-10-2008) I Col616 
Col. 791-96 Setting up of New Airports 

GuidelinesunderPMGSY (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. II, Vol. XXXVI, 12-12-2008) Col. 307-12 
Col 203 

Heritage Status by UNESCO 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Coli56-62 

Hike in Prices of Life Saving Drugs due to 
Implementation of VAT 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 210-11 

Illegal Routing of International Calls 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col 664-70 

Import duty on Food Products 
(Deb. 14. Vol. XXXVI, 17-12-2008) ! 
Col 237-J8 i 

Subsidy on Food Products 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.336-38 

Supply ofKVIC Products to Railways 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col316-17 

Transportation of Fertilizers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 267-69 

Violation of Labour Laws by Exporting 
Units 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.5S3-54 
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Sbekhar, Shri Neeraj 

External Commercial Borrowings 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 163-64 

Sblvajirao. Sbri Adhalrao Patil 

Achievement in Agriculture Lending 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 338 

Amendment in 3G Telecom Policy 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 217-22 

Amendment in Model Town Planning 
Bye-Laws . 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 328 

Assistance to Voluntary Organisation(s) 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.313-14 

Bailout Plan for Private Airlines 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 217 

Basmati Trademark for Pakistan 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 212-13 

Cheque Bounce Cases 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 389-90 

Children Death due to Measles 
Vaccination 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 871 

Civil Nuclear Cooperation with Japan 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 347 

Command Area Development Programme 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 10-18 

Conswner Clubs 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.22~30 

Container Cargo Handling on Western 
Coast 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 84546 

Contribution of Various Sectors to GOP 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 77-78 

Control of Kosi River 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 343-44 

Corporate Frauds 
(Deb. 14, Vol. XXXVI, 17-i2-2oo8) 
Col. 358-64 

Cuts in Wages 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 17-20 

Defence Collaboration for Development 
ofUAV 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 197 

Delay in Acquisition ofPhalcon AWACS 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 442 

Deviation in Prices ofMedicineYMedical 
Equipments 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 160-61 

Difficulties in Implementation oflWDP 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 273-76 

Dual Pricing Policy for Diesel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 286-88 

Ethanol Production in Brazil 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 365-66 

Expansion and Development of National 
Highways 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 312-16 
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Expansion of Rail Network I Indigenous Material for Printing of 
(Deb. 7, Vol. XXXV, 23-10-2008) I Currency Notes 
Col.IS3-54 ! (Deb. 3, Vol. XXXV, .17-10-2008) 

Fuel Efficiency Standards for Vehicles I Col. 187-88 
(Deb. 16, Vol. XXXVI, 19-12-2oo8) II Infant Mortality Rate 
Col. 327-28 (Deb. 9, Vol. XXXV, 10-12-2008) 

Functioning of National Council for ColS7-fJ2 
Teacher Education Insurance Scheme for BPL Families 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 11, Vol. XXXVI, 12-12-2oo8) 
Col. 163-64 1 Col.453-54 

Functioning of Primary Health Centres I Integrated Check Posts 
(Deb. 14, Vol. XXXVI, 17-12-2008) I (Deb. 18, Vol. XXXVI, 23-12-2008) 
CoI.IS2-70 I Col. 31-33 

Green Corridor Inter-Ministerial Sub-Committee to Help 
(Deb. 17, Vol. XXXVI, 22-12-2008) NRICouples 
Col. 219 (Deb. 9. Vol. XXXV, 10-12-2008) 

HIB Vaccine for Children Col. 1394-99 
(Deb. 9, Vol. XXXV, 10-12-2008) II . R lief J I' Col. 70 I ntenm e to ouma ISts 

(Deb. 12, Vol. XXXVI, IS-12-2008) 
Hotel Management Institutes I Co1.2~31 

(Deb. 15, Vol. XXXVI, 18-12-2008) I 
Col. 2~50 Investment Limit in Stock Exchanges 

Impact of Climate Change 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 597-98 

Impact ofGlobaJ Crisis on FDI 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 93 

Implementation of Patient Safety 
Progranulle 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 87 

Import of Coal 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 927-28 

Improvin& the Quality of Khadi Products 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
COI.S5B-fJ1 

Incre~ in Interest rate of EPF 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 25·26 

(Deb. II. Vol. XXXVI, 12-12-2008) 
Col 168 

Jobs under NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 328-30 

Lack of Transparency in Procurement of 
Equipment 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.3I4-15 

Manual Scavenging 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 321 

Mega City Policing 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 372-73 

MoU Signed between ONGC and UCIL 
for Uranium Exploration 
(Deb. IS, Vol. XXXVI, \8-12-2008) 
Col.316 
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National Pharmaceutical Policy 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 2-7 

New Distribution System under Mid-Day 
Meal Scheme 
(Deb. 18, Vol. XXXVI, 23-12-2008) I 
Col. 428 

New FM Radio Policy 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col.215 

New Pension Scheme 
(Deb. II, Vol. XXXVI, ·12-12-2008) 
Col. 364-65 

New Vocational Course;; 

Reservation in Higher Educational 
Institutions 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 189-91 

Restricting Cheap Imports 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 699 

Review of Human Organ Transplantation 
Act, 1994 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.809-IO 

Revised National Programme for Control 
of Blindness 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 834-37 

(Deb. 5, Vol. XXXV, 21-10-2008) SAARC Food Bank 
Col. 560 (Deb. 17, Vol. XXXVI, 22-12-2008) 

Penalty on Telecom Companies 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 231 

Power Saving in Agriculture Sector 

Col. 222-23 

Semester System at Undergraduate Level 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 518 

Toxic Chemicals in Chinese Dairy Products 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 487-89 Col. 80-81 

Pregnancy Death amongst SCslSTs 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.354-56 . 

Production of Chemicals 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 441-42 

Rajiv Gandhi Scheme for Adolescent Girls 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Co1.214-15 

Transportation of Fertilizers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 23 1-46 

White Paper on WTO Talks 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 474-75 

Shivanaa, Shri M. 

Bangalore-Satyamangala Railway Line 
(Deb. 10, Vol. XXXV, 11-12-20(8) 

Refund of Fares by Airlines Col. 353-54 
(Deb. 10, Vol. XXXV, 11-12-2008) BeijingOlympics-2008 
Col. 6-8 (Deb. 6, Vol. XXXV, 22-10-2008) 

Refusal to Indian Fighter Jets to Fly Over Co1.218-19 

Iranian Territory Cold Storages 
(Deb.,'), Vol. XXXV, 10-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1350 Col. 481-84 

I 



502 LOK SABHA 

Demands for Supplementary Grants 
(General) 2008-09 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 892-93 

Electrification of Mysore-Bangalore 
Railway Line 
(Deb. 7. Vol. XXXV, 23-10-2008) 

New Airport at Bangalore 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 169-70 

OverhaulofPDS 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.661~3 

Col. 373-74 i Prices of Cotton 
Fish Production I (Deb. 17, Vol. XXXVI, 22-12-2008) 

(Deb. 12, Vol. XXXVI. 15-12-2008) I Col. 7-10 
Col.44~50 I Production of Crops 

G-8Su1m1it I (Deb. 12. Vol. XXXVI, 15-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) Col. 571-74 
Col. 626 Production of Mangoes 

Gauge Conversion Between Cbamaraja (Deb. 12, Vol. XXXVI, 15-12-2008) 
Nagar Mettupalyam Col 584-88 
(Deb. 15, Vol. XXXVI, 18-12-2008) I Silk Production 
Col. 307 i (Deb. 9, Vol. XXXV, 10-12-2008) 

Gauge .Conversion of Ankola-Hubli I Col. 44-52 
SectIon Sugarcane Production 
~~~. Vol. XXXV, 23-10-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 

Col 302-03 
Gauge Conversion ofChamaraja Nagara-

Mysore Section 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 272 

Unigauge Policy 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 128-29 

Illegal Mining ! Unorganised W~ Social Secwity Bill, 
(Deb. 13, Vol. XXXVI, 16-12-2008) I 2008-Consid. 
Col. 138-39 I (Deb. 13, Vol. XXXVI, 16-12-2008) 

Co1.657~2 Implementation of Pension Order 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 24142 

Legislation for the Overall Developmcnt of 

World-N~Alcobol Day 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 107 

Persons belonging to Denotified Tribes I Sbiwaakar, Prot Mata.aeorao 
and nomadic Tribes by Motion of Confidence in the Council of 
Shri HaribhauRalbod(Res.)-WIIhdnMn 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 530-32 

Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 1 13-16 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) Sbukla,Sbrimati Kanna 
Amendment Bill, 2oo8-Consid. and I Adoption oflrrigation Project as National 
Pass Pr~«B 
(Deb. 14. Vol. XXXVI, 17-12-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 692-93 I Col. 518-24 
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Amamath Shrine Board Dispute 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 333-35 

Losses to the Oil Companies 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 11-14 

Betting on Sports Missile Development Programmes 
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 519-20 Col. 195-96 

Clinical Trials Motion of Confidence in the Council of 

I Ministers 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 29-3 I ! Col. 199-200 

Condition ofJails Non-Payment of Service Tax by 
(Deb. 5, Vol. XXXV, 21-10-2008) Companies 
Col. 69-74 (Deb. 11, Vol. XXXVI, 12-12-2008) 

Deviation of Air India Flight 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.IO~ 

Education Loan 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 395-96 

External Affairs Minister's Visit to China 
(Deb. 6, Vol. XXXV, 22-10-2008) 

CoI.IO~ I 
Facilities to Children ofSC Community 

(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 113-14 

Growth of Small Scale Industries 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 268-69 

Imposition of Sales Tax on PetrolfDiesel 
(Deb. 14. Vol. XXXVI, 17-12-2008) I 
CoI.333-34 : 

Increase in Sugar Prices 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 66-69 

Increasing Cases of Corruption in India 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 197-98 

Inm-Pakistan-India Gas Pipeline 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 550 

Col. 114 

Price Rise 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 3 18-26 

Procurement of Aircraft 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 135 

Production and Consumption of Cement 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 657-82 

Report of WHO on Water-Borne Diseases 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 101-02 

Reservation for OBCs in Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co\. 603-04 

Sale of Medicines/Medical devices on 
exorbitant prices by MNCs 
(Deb. 10. Vol. XXXV, 11 -12-2008) 
Col. 305-06 

Scientists ofiCAR 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col.9&-99 

Subsidy for Revival of Closed Fertilizer 
Units 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 61-62 
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Village Grain Banks Scheme 
(Deb. 9, Vol. XXXV, 10-~2-2008) 
Col. 180-82 

Sibal, Shri Kapil 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 

Black-listing of Contractors by NHAI 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 33640 

Cases of Female Foeticide 
(Deb. ]4, Vol. XXXVI, ]7-12-2008) 
Col. ] 13-16 

Amendment Bil~ 2008--C0nsid. & Pass Cases Under RTI Act 
(Deb. 14, Vol. XXXVI, 17-12-2008), (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 575-95 I Col. 767~ 

Science and Engineering Research Board Cess on Ground Water 
BiII,2008-Consid. & Pass I (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. II, Vol. XXXVI, 12-12-2008), Co\. 337-38 
Col. 639-48 Complaints from CGHS Beneficiaries 

ScienceandEngineeringResean:hBoard (Deb. 9, Vol. XXXV, 10-12-2008) 
Bill. 2008 -Int. Col. 172-73 
(Deb. 7, Vol. XXXV, 23-10-2008) Concession to Exporters 
Col. 449 (Deb. 14, Vol. XXXVI, 17-12-2008) 

Siddawara, Sbri GM. Col. 396-98 

Agricultural Extension Scheme 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.64S-56 

Allocation for SSA 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 733 

Assistance for Elementary Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 277-78 

Decline in Job Opportunities 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 6-10 

Decrease in Subscribers ofBSNL 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 492-93 

Demand and Supply position of milk 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 460-7 I 

Assistance for Water and Sewage Emissions of Greenhouse Gases 
Disposal in States I (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. II, Vol. XXXVI, 12-12-2008) Col. 122 

Col. 122-58 i Enhancement of Salaries of Artists of 
Assistance for Water Storage Kamataka 

(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 186-87 Col. 192 

Bhadra Lift Irrigation 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 285-86 

E~ndjture on Media and Publicity 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 397-98 
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Family WelfarelRural Health Care Schemes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1300 

Functioning of New DD and AIR Stations 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1265-82 

Funds for Family Welfare Programmes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1361-66 

Funds for KVIC and KVIB 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 791-96 

Funds for Maintenance of National 
Highways 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 620-24 

Guidelines for Backward Districts 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 259 

HIV I AIDS among Children 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.32-34 

Import Duty on Machines used in Paper 
Industry 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 368 

Increase in Telecom Operators 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.517-19 

Independent Regulatory Authority for 
Higher Education 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 449-50 

Industrial Units without Environmental 
Clearance 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 408 

Inferior Quality of Meals under ICDS 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 1%-97 

Laying of Water Supply Pipelines Across 
NHs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 823-28 

Lift Irrigation Project in Kamataka 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col 450-51 

Loan Sanctioned by Commercial Banks 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 486 

Medical Insurance Scheme for Contract 
Labourers 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 107-08 

Multiple Airports in Large Cities 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 114-15 

National Family Welfare Programme 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 158-59 

National Service Volunteers Scheme 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 258-59 

NH Projects in Kamataka 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
CoL 255-56 

Non-Submission of Uti liz .at ions Certificate 
byNGOs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 652-53 

Non-Supply of Telephone Battery 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 176-77 
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Palace on Wheels Trains on Bangalore- i RUB at Davangere in Kamataka 
Davangere Route (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) Col. 76 
Col. 93-94 Safe Drinking Water 

I 
Postage Stamps I (Deb. 16, Vol. XXXVI, 19-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) CoLI 5-24 

Col. 382-84 Setting of Mobile Towers 
Private Universities (Deb. 12, Vol. XXXVI, 15-12-2008) 

(Deb. 5, Vol. XXXV, 21-10-2008) Col. 598-99 
Col. 609 

Profit Earned by Public and Private Gas 
Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 324-26 

Promotion of Paper Industry 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col 296 

Proposal under SGSY 
(Deb. 16, Vol. XXXVI, 19-12-2(08) 
Col. 395 

Setting up of New Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col 307-12 

Shortage of Labour Force 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 485-87 

Shortage of Manpower in Armed Forces 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col 12-13 

Silk Projects 

I (Deb. 9, Vol. XXXV. 10-12-2008) 
Raggiog in Colleges I CoI.487-90 

(Deb. 18, Vol. XXXVI, 23-12-2008) I 
Col. 32 1-22 I Subsidy to Food Processing Industries 

Reduction of Tax on Petrolewn Products 
(Deb. 15, Vol. XXXVI, IS-12-2008) 

(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.454-56 

Col. 261-63 I Subsidy to PSUs 
R hab'I' . P~~"~_fj F I (Deb. 16, Vol. XXXVI, 19-12-2008) 

e I ltatlon ~ ... or anners Col 309 
(Deb. 17, Vol. XXXVI, 22-12-2008) I . 
Col. 134 Use of Mercury in Medical Instnunents 

RepoandCRRRate (Deb. 9, Vol. XXXV, 10-12-2008) 

(Deb. 3, Vol. XXXV. 17-10-2008) I Col. 506-07 
Col. 119-21 I Sidhu, Sbri NJn'jot Singh 

Research on Global Wanning I Appointment of Directors in PSUs 
(Deb. 5, Vol. XXXV. 21·i(l7:'·(,8) , (Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 94-95 Col. 61-62 

Return on the Deposi~ of Senior Citizens 
(Ueb. 11, Vol. XXXVI, 12-12-2(08) 
CoI.4t I 

Revival of Tea Estates 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 199-202 

Bilateral Trade with Nepal 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 124-26 

Curbs on Import of Steel 
(Deb. 10, Vol. XXXV, 11-12-200S) 
Col.3SI 
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Outstanding dues ofMTNUBSNL 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 46-48 

Poaching of Leopards 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 646 

PSBs and Private Sector Banks 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 570-72 

Representations of Ex-servicemen Report 
of Sixth Pay Commission 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.3~7 

Transmission and Distribution of Power 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 388-91 

Sikdar, Sbrimati Jyotirmoyee 
Wages under NREGS 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 11-12 

Singb Deo, Shrimati Sangeeta Kumari 
Allocation of Kerosene, Diesel, LPG and 

Petrol to StateslUnion Territories 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.413-30 

Bogus Voters 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 205 

CBI Raids 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 126<Ui5 

Corruption in Judiciary 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Co1.l79-80 

Cultivation of Jatropha 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 232-33 

Decline in Carpet Export 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 203-04 

Default on Payment of Taxes by EOUs 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col.4I4-15 

Demand/Sale of Steel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.376-78 

Development of Villages through 
Panchayati Raj System 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 4243 

Dilapidated Condition of National 
Highways 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 109-16 

Disabled People Living in Hilly, Tribal and 
Remote Areas 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 89-93 

Financial Assistance to Government of 
Orissa 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 109-10 

Forest Land in Metropolitan Cities 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 130-36 

Four-Ianing ofNHs in Orissa 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 234 

Functioning ofPIB 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1156-57 

Generallndustty Marketing Scheme 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 299-300 

House for Slum Dwellers 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Co1.337-38 

Illegal Construction in Delhi 
(Deb. 16. Vol. XXXVI, 19-12-2(08) 
Col. 34748 

Impact of Hazardous Waste on 
Environment 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. \03-04 
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Industrial Development of Backward I Production of Foodgrains in Orissa 
Areas (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) I Co1.S5-58 
Col. 83-90 I 
.. Production of Jathropba 

InspectIon of MedIcal Colleges by MCI (D b 4 Y, I XXXV 20 10 200S) 
(Deb. 9, Vol. XXXV, 10-12-200S) e., o. , - -
Col. 739 Col. 362~3 

Irregularities in Sarva Shiksha Abhiyan 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoI.S3-84 

Irrigation Projects in Orissa 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.2()()'{)2 

Issue of Voters Identity Cards to Illegal 
Bangladeshi Migrants 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 254-55 

Licence to Private Telecom Companies 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 153-54 

Mathur Committee Report on 
Unauthorised Affluent Colonies 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 472-73 

Merger of Banks 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 245 

Metro Corridor in Delhi 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 283-84 

Profit Earned by Public and Private Gas 
Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 324-26 

Railway Crossing Over-Bridges and 
Under-Bridges in Gujarat 
(Deb. 7, Vol. XXXV, 23-10-200S) 
Col. 186-90 

Railway Project in Orissa 
(Deb. 10, Vol. XXXV, 1I-12-200S) 
Col. 54-58 

Railway Travel Agents 
(Deb. IS, Vol. XXXVI, IS-12-2008) 
Col. 302·03 

Rank of Indian Education System 
(Deb. 5, Vo\. XXXV, 21-10-2008) 
Col. 389-90 

Reduction in Equity of Government in 
'PSUs 
(Deb. 15, Vol. XXXVI, 18-12-2OOS) 
Col. 154 

Motion of Confidence in the Council of Schemes under JNNURM 
Ministers (Deb. 3, Vo\. XXXV, 17-10-2OOS) 
(Deb. 2, Vol. XXXV, 22-07-2008) Col. 81-84 
Col. 198-99 

NPAs and Profit of Bar.k. .. 
(Deb. 11, Vol. XXXVI, 12-12-20tlK) 
Col. 486-88 

Procedure for New!R.!ncwed Passports 
(Deb. 9. \tvl. XXXV, 10-12-2008) 
Col. 1391-')2 

Production of Flowers 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 389 

Security to Non-Entitled Persons 
(Deb. IS, Vol. XXXVI. 23-12-2008) 
Col. 390-91 

Shortage of Skilled Professionals 
(Deb. 4, Vo\. XXXV, 20-10-2008) 
Col. 23940 

Shortage of Skilled Staff 
(Deb. 9, Vo\. XXXV, 10-12-2008) 
Col. 252-53 . 
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Slum Free Orissa I (Deb. 2, Vol. XXXV, 22-07-2008) 

(D~b. I~. Vol. XXXVI, 12-12-2008) I Co.I.229-40 . . . . . 
Co. 109 12 Ongomg Global Fmanclal Cnsls and Its 

Transportation of Fertilizers I Impact on India (St.) 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 231-46 Col. 636-40 

Upgradation of Medical Infrastructure 
(Deb. 6, Vol. XXXV, 22-10-2008) I 
CoI.IIS I 

Utilization of Funds by Public Sector 
Companies 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Co1.215-l6 

Violation ofMRTP Act 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 280-304 

Waiting List for LPG Connections 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 130-32 

World Development Report 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 479-80 

Singh, Cbaudhary Bijendra 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 157-60 

Siftlb, Chaudhary Lal 

Employment Opportunities in Agriculture 
Sector 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 15 

Singh, Dr. Manmoban 

Motion of Confidence in the Council of 
Ministers 
(Deb. I, Vol. XXXV, 21-07-2008) 
Col. 10-12 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 689-93 

Unequivocal Condemnation of the 
Heinous Attacks in Mumbai by 
Terrorist elements from Pakistan (Res.) 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 694-96 

Singh, Dr. Ragbuvansb Prasad 

Implementation of Swanrjayanti Gram 
Swarozgar Yojana (SGSY) (St.) 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 421-22 

National Land Records Modernization 
Programme (NLRMPXSt.) 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 438-39 

Status of implementation of components 
of Bharat Nirman relating to Ministry 
of Rural Development (St.) 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
ColA 14 

Status of implementation of Indira Gandhi 
National Old Age Pension Scheme 
(lGNOAPS)(St.) 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 416. 

Status ofirnplementation ofNational Rural 
Employment Guarantee Act (NREGA) 
(St) 
(Deb. 13, Vol. XXXVI, 16-12-2(08) 
Col. 533-36 
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Status of implementation of Total I Amendment in India Post Office Act 
Sanitation Campaign (TSC)(St.) : (Deb. 4, Vol. XXXV, 20-10-200S) 
(Deb. 16, Vol. XXXVI, 19-12-2OOS) I Col. 199-200 
Col. 423 I Constitution ot:ftlicro-Missions 

Singh, Dr. Ram LekhaR I (Deb. 18. Vol. XXXVI, 23-12-2008) 
. Col. 286-8S 

t ur en on tates Allotment of Fertilizers to Madhya II Deb B d S 

Pradesh (Deb. 3, Vol. XXXV, 17-1 ()"200S) 
(Deb. 15, Vol. XXXVI, IS-12-2008) I Co1.211-12 
Col. 107-12 

I Declaration of Wheat Stocks 
DecIarationofGwaliortoBhaugaonRoad (Deb. 12, Vol. XXXVI, 15-12-2008) 

as NH I Co1.367-70 
(Deb. 9, Vol. XXXV, 10-12-2008) 1 DuaIPricingPolicyforDiesel 
Col.I()()()"o2 I (Deb. 10, Vol. XXXV, 11-12-2008) 

Second Languages in NVs I Co\. 286-88 
(Deb. 18, Vol. XXXVI, 23-12-2008) Durable Assets under RD Programmes 
Col. 286 I (Deb. 16, Vol. XXXVI, 19-12-2008) 

I 

Singh, Kuuwar Maavendra I ~1. 284 . . . 
N r I W (T I b Dh I ElectIon to Commlttee-Jomt Committee 

a 10na at.erway ~ c e.r- ~a on Offices of Profit-Election 
Stretch of Rivers, Geonikhal~harbatia I (Deb. 16, Vol. XXXVI, 19-12-2008) 
Stretch of East Coast Canal, Charbatia-I Col.434 
Dhanna Stretch of Matai River and 

. .. Field Trials ofGM Rice 
MahanadiDeltaRlvers)B!lI,2006and (Deb. 5, Vol. XXXV, 21-10-2008) 
National Waterway (Kakinada- Col. 156-57 
Pondicherry Stretch of Canals and the 
Kaluvel\y Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) Bill, 2006-C0nsid. and 
Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 502-05 

Singb, Sbri Chandra Bhuban 

Acquisition of Land for National 
Highways 
(Deb. 14, Vol. XXXVI, 17-12-2OOS) 
Col. 64-68 

Genome and Life Sciences Research 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 89-91 

Guidelines for lPTV 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 707-08 

Incidents of Aircraft Collision 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 263-65 

Interest Rate on Written-Off Loans 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 391-93 

Aircraft to NSG Internet Banking Frauds 
(Deb. 18, Vol. XXXVI, 23-12-2008) 1 (Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 616 ! Co1.82-86 
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Joint Committee on Offices of Profit-
9th and 10th Reports-Presented 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 409 

Medical and E-Waste in NCR 

Singh, Sh ri Cbandrabban 

Acquisition of Land from Government of 
Madhya Pradesh 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 152-54 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 863-65 DDRC in Madhya Pradesh 

Nutritional Supplements to HIV/AIDS 
Patients 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.372-73 

Output of KharifCrop 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 33-35 

Permanent Court for Arbitration 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 475-77 

Promotion of Leather Industry 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 163-65 

Raising Jammu and Kashmir issue in the 
United Nations 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 292-93 

Retirement of Employees 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col.l31 

Revamping of Vector Borne Diseases 
Control Programme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col.1I03~ 

Setting up of Federal Bureau of 
Investigation 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 30&.09 

Shortage of Petrol and Diesel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.3~ 

World Bank's Estimation on Global 
Poverty 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.412-14 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 272-73 

Funds for Dairy Development 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 224-25 

Investment in IT Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 196-202 

Loss of Revenue on Stamp Duty 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 106-07 

Mining of Minerals in Forest Land 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col811-13 

MSP for Agricultural Products 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 111-14 

Pisciculture Development AgencY 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 115-16 

Price Rise 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.318-26 

Promotion of Sanskrit Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 74-75 

Public Forestry Programme 
(Deb. 9, Vol. XXXV,10-12~8) 
Col. 931l-31 

Singh, Shri Devwrat 

Loss-making PSUs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 289-304 
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Singh, Sbri Dusbyant 

Accelerated Power Development Reforms 
Progranune 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 228-29 

Agri-ClinicsIBusiness Centres 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 140-42 

Construction of Greenfield Airports 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 157-58 

Dholpur-Morena Highway 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 281 

Dryland Fanning 

Indian Council of Veterinary Research 
Institute 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 433-34 

Insurance Cover to Rural Areas 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 266-72 

Labour Intensive Central Schemes 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 473 

Low Cost Mobile Services by BSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 208-22 

Milk Cooperative Federations 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 505-06 

(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 3344 Milk Production 

Establishment of Budget Hotels 
(Deb. 7, Vol. XXXV, 23-10-2008) 

(Deb. 12, Vol. XXXVI, 15-]2-2008) 
Col. 598 

Col. 275 National Agricultural Insurance Scheme 

Expansion of Refineries 
(Deb. 9, Vol. XXXV, 10-]2-2008) 
Col. 283-86 

(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 367-70 Opimn Cultivation 

(Deb. 11, Vol. XXXVI, ]2-]2-2008) 
Col. 247-49 FDIlnf10w 

(Deb. 5, Vol. XXXV, 21-]0-2008) 
Col 202-12 Optimmn use of Ground Water 

Funds for Preservation of Monuments 
(Deb. IS, Vol. XXXVI, ]8-12-2008) 
CoL 267-68 

Improvement in Performances of Colleges 
(Deb. S, Vol. XXXV, 2]-10-2008) 
ColSS7-S9 

Incentives tOr Food Processing Industries 
(Deb. ]5, Vol. XXXVI, 18-12-2008) 
Col. 18]-82 

Increase in Production of Steel 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 385-87 

(Deb. 4, Vol. XXXV, 20-]0-2008) 
CoL2S]-54 

Public Sector Vaccine Manufacturing 
Units 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 187-90 

Revamping of Mid Day Meal Programme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 724-30 

Rise in Malaria. Dengu and Chickungunya 
Cases 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 20-30 
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Rural Godowns I Allocations of Edible Oils 
(Deb. 12, Vol. XXXVI, 15-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 489-502 Col. 17-20 

Seed Village 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 473-78 

SEl in IT Sector 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 262-63 

Share of Indian Export in International 
Market 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 475-76 

Shortage of Power 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 2648 

Shortage of Uraniwn for Nuclear Power 
Plants 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 194-95 

Solar Energy Commission 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoL 180 

Training Institute for Tourist Guides 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 23740 

Upgradation ofVi\lage Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoL 268-71 

Waiver of Loans by RRB 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 318-20 

Singb, Sbri Ganesh 
Accommodation Facilities to Soldiers 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 378-79 

Activities taken under National Rural 
Health Mission 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 272-n 

Anned Forces Tribunal 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 73 

Blood Banks 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 226-30 

Branches ofIIT in Foreign Countries 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 25 I 

Creation of New Tiger Reserves 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1379-80 

Demands for Supplementary Grants 
(General}-200~ 

(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 893 

Development of Renewable Energy 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 539-40 

Distribution of Foodgrains 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 384404 

Fake Educational Institutions 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 277-79 

Frequency Relay in Power Supply 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 257-58 

Funds for Expansion of Higher Education 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 370-71 

Health Insurance Scheme under NRHM 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 91-93 

HIV infection in Armed Forces 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 473-74 
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Hostels for Girl Students I Plantation of Palm Trees 
(Deb. 13, Vol. XXXVI. 16-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 

I Co1.415-16 I CoI.408-09 

Impetus for Foreign Tourists I Production of Crops 
(Deb. 7, Vol. XXXV, 23-10-2008), (Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.214-15 I Col. 571-74 

I 

Implementation of Probation of Offenders I Promotion ofHigber Education 
Act, 1958 I (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) Col. 221-22 
Col. 176-78 Promotion of Small Scale Industries 

Import of Coal ! (Deb. 18, Vol. XXXVI, 23-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008)! ColI2-J3 
Col. 927-28 I Railway Bridges 

Indo-ChinaDefenceCooperation I (Deb. 15, Vol. XXXVI, 18-12-2008) 
(Deb. 4, Vol. XXXV, 20-10-2008) I Col. 20-21 
Col 50~7 ! Regional Science Research Centres . I 

I d I C .. E Secto 'I (Deb. 18, Vol. XXXVI, 23-12-2008) no-ran ooperatlon In nergy r Col. 512 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 106 I Rehabilitation Package for Displaced 

I Persons 
Indo-Vietnam Trade Agreernent I (Deb. 11, Vol. XXXVI, 12-12-2008) 

(Deb. 18, Vol. XXXVI, 23-12-2008) I CoI.489-97 
Co1.616-17 i 

I Review oftbe Economic Situation in the 
Insurance by Credit Cards Companies I Counby(DUR 193) 

(Deb. II, Vol. XXXVI, 12-12-2008) I (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 225-27 Col. 472-73 

Irrigation Projects i Safety Norms for Petrol Depots 
(Deb. 4, Vol. XXXV, 20-10-2008) I (Deb. 15. Vol. XXXVI, 18-12.2008) 
Col. 145-50 i Col. 125 

JNNURM I, Setting up of Steel Plants 
(Deb. II, Vol. XXXVI, 12·12-2008) (Deb. \0, Vol. XXXV, 11·12.2008) 
Col. 425-36 I Col. 199-201 

National Urban Health Mission 
(Deb. 6, Vol. XXXV, 22-10·2008) 
Col. 206 

Status of the Setting up of SAARC 
University 
(Deb. 14, Vol. XXXVI, 17-12-2008) 

Permanent Commission to Women ·Ii Col. 436-37 
Officers, Wheat Stock 
(Deb. 12, Vol. XXXVI, 15-12-2008) I (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 555 I Col. 254-55 
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Singh, Shri Ganesh Prasad 
National Waterway (Talcher-Dharma 

Stretch of Rivers, Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (Kakinada-
Pondichel'yY Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of River 
Krishna) Bill,2006-Consid. and 
Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 480, 505-{)6 

Singh, Shri Kalyan 
Standing Committee on Rural 

Development - 39th to 41 st Reports-
Presented 
(Deb. 5, Vol. XXXV, 21- 10-2008) 
Col. 821 

Standing Committee on Rural 
Development-42ndto44th Reports-
Presented 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
CoI.41O 

Singh, Shri Kirti Vardhan 
Excise Duty Evasion by Cigarette 

Manufacturers 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 176-78 

Singh, Shri Lakshman 
Legislation for the Overall Development 

of Persons Belonging to Denotified 
Tribes and Nomadic Tribes by 
Shri Han'bhau Rathod (Res.}-Witbdrawn 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 535 

National Waterway (TaJcher-Dharma 
Stretch of Rivers, Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill. 2006 and 
National Waterway (Kakinada-

Pondichel'yY Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of River 
Krishna) BiII,2006-Consid. and pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 505-06 

Need to expedite the implementation of 
Rajiv Gandhi Gramin Vidyutikaran 
Yojana in Rajgarh district of 
Madhya Pradesh (MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 760 

Review of the economic situation in the 
country (DUR 193) 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 449-54 

Singh, Shri Manik 

Accommodation Capacity for 
Commonwealth Games 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 25-26 

Clinical Trials by MNCs in India 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 196-97 

Clinical Trials 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 29-31 

Electrification of Railway Tracks in 
Madhya Pradesh 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 89-92 

Fare Structure of Low Cost Airlines 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 109 

Income Disparity between Urban and 
Rural People 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 223-24 

Social Welfare Scheme by OIL PSUs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 397-404 
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Singh, Shri Mohan I Relief Measures for Bihar Flood Victims 
Decline in Production of Alcobol I (Deb. 7, Vol. XXXV, 23-10-2008) 

(Deb. 15, Vol. XXXVI, 18-12-2008) Col. 117-19 
Col. 14748 i Reservation in Higber Educational 

Export and lmportof Agricultural Products 'I Institutions 
(Deb. 5, Vol. XXXV, 21-10-2008) (Deb. 13, Vol. XXXVI, 16-12-2008) 
CoL46~ I Col. 189-91 

Impact of Hike in Fuel Prices on Aviation Review of the economic situation in the 
Industry I country (DUR 193) 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 331-33 Col. 425-3 I 

Import ofHigb Capacity Locomotives Setting up of Nuclear Power Project by 
(Deb. 15, Vol. XXXVI, 18-12-2008) I NfPC 
Col. 23940 I (Deb. 3, Vol. XXXV, 17-10-2008) 

Inflation Col. 227 
(Deb. 3, Vol. XXXV, 17-10-2008) I Standing Committee on Agriculture-
Col. 70-71 I 42nd to 45th Reports-Presented 

Investment in Foreign Banks and I (Deb. 15, Vol. XXXVI. 18-12-2008) 
Insurance Companies Col. 355-56 
(Deb. II, Vol. XXXVI, 12-12-2008) Standing Committee on Home Affairs-
CoI.209-11 134th and 136th Report - Laid 

Measw-esto Cbeck NaxalActivities (Deb. 5, Vol. XXXV, 21-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) CoL823 
Col. 18 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment Bill, 2~id. and 
Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 603-10 

Prime Minister's Visit to USA and France 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 307-08 

Problems of Organised Sector Workers 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 24142 

Production and Export of Rice 

Supply of Nuclear Fuel Technology 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.765~ 

Transportation ofFertiliz.ers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoL 23 1-46 

Visit of Defence Minister to USA 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoL 389 

Singh, Sbri Prabhuaath 

Below Poverty Line STs 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.203.{)4 

(Deb. 17, Vol. XXXVI, 22-12-2(08) Condition of Roads in Delhi 
Col 131-32 (Deb. 5, Vol. XXXV, 21-10-2008) 

Production ofGas from KrisIma-Godavari 
River Basin 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 413 

Col. 71 1-12 
CVC on Sensitive Posts 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 745-46 
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Decline in Population of Tigers/Lions/ 
Leopards 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 327-32 

Des iIting of Drains 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 597 

Erosion and Flood Control 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 484-85 

Fertilizers Subsidy to Farmers 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 213 

Food Parks 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 387-98 

Impetus for Foreign Tourists 
(Deb. 7, Vol. XXXV, 23"-10-2008) 
Col214-15 

Implementation of ARWSP 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 262-66 

Licence for Explosives 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 73840 

Maintenance and Welfare of Senior 
Citizens Act, 2007 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 307-08 

Maritime Surveillance Capability of Navy 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 198-99 

Motion of Confidence in the Council of 
Ministers 
(Deb. I, Vol. XXXV, 21-07-2008) 
Co1.211-30 

Motor Vehicle Act, 1988 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 619 

Multi-State Co-Operative Society 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 497-98 

Noise Pollution due to Frequent Flights 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 167 

Overcharging oflnterest from Credit Card 
Holders 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.2()()"{)1 

Post Harvest Wastage 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 419-21 

Prices of Fruits and Vegetables 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 415 

Printing of details on Packets 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 303-04 

Production cost on Packets 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 481 

Promotion of Higher Education 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 221-22 

Promotion ofTraditional Games 
(Deb. 6, Vol. XXXV, 22- 10-2008) 
Col. 10-12 

Rashtriya Mahila Kosh (RMK) 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 106-07 

Recommendations ofWadhwa Committee 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.243-44 • 

Rise in KidneylDiabetic Patients 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 271-72 

Rotten Foodgrains 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 464-65 

Shortage of Manpower in Armed Forces 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 12-13 
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Sports Talent Hunt in Ruraln-ribal Areas 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 257 

Youth Hostels in Tribal Areas 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 824-28 

Singb. Sbri Rakesh 
Demands for Supplementary Grants 

(Railways) - 2008-2009 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 392-93 

Import of Toys 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col 374-75 

International Cooperation on Sea Piracy 
(Deb. 17, Vo\. XXXVI. 22-12-2008) 
Col. 162-63 

Investment in IT Sector 
(Deb. 17, Vo\. XXXVI, 22-12-2008) 
Col. 249-50 

Mobile Phone Subscribers 
(Deb. 17, Vo\. XXXVI. 22-12-2008) 
CoI.216-l7 

Online Learning Programme 
(Deb. 18, Vo\. XXXVI, 23-12-2008) 
Col. 253 

Railway Tickets to Cancer Patients 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 333 

Safety Measures for Defence Installations . 

TV Programme through Internet 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 175-76 

Singh. Shri Rewati Raman 
Assets Created under NREGS 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 234 

Assistance to Myanmar 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 383 

Authenticity ofNARCO Test 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 258-59 

Boost in Software and Services Sector 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 191-92 

BPLList 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 365-66 

Clinical Trials for Anti-Malaria Drugs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1145 

Constitution of Trans Himalayan 
Authority 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 153 

Disease in Rice Crops 
(Deb. 9, Vo\. XXXV, 10-12-2008) 
Col.4l7-18 

(Deb. 12, Vo\. XXXVI, 15-12-2008) Diseases at Work Place 
Col. 225-26 (Deb. 14. Vo\. XXXVI, 17-12-2008) 

Security Measures in Western Central 
Railway Zone 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 120-21 

Shortage of Class Rooms 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 656-57 

Trainer Aircraft in Air Force 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 128-29 

Co1.l75-76 

Domestic Demand for Tea 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Co1.381-83 

Fine for Violation ofTraffic Rules 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col.515-16 

Funds for Border Roads 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 247-50 
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Implementation ofNHDP Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 167-70 

Increase in Infiltration from across the 
Border 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.361~2 

Increase in the Price of PetrollPetfoleum 
Products 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 175-80 

Indian Contribution to IRRI 
(Deb. 12, Vol. XXXVI, 15-.12-2008) 
Col. 334-36 

Loans for Agricultural Implements 
(Deb. 1\, Vol. XXXVI, 12-12-2008) 
Col. 536 

Local Calls between Delhi and NCR 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 137-38 

Loss of Railway Property due to Gujjar 
Agitation 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Co1.311-12 

Malaria cases from Goa 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.307~ 

National Conservation Policy 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 130 

NCRPB 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 67-70 

Payment of Wages under NREGS 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 338-39 

Promotion of Tourism in North-Eastern 
. Region 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 17-20 

Protection of Space Assets 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1377-78 

Radiation-related health problems 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 398-99 

Rajiv Gandhi Grameen Vidyutikaran Yojana 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 35 

Report of Amnesty International on 
Human Rights 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 209-10 

ROOVY 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 35 

Rise in Crime 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 166-86 

Rising Crimes in Delhi 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 321-26 

Smuggling on Indo-Nepal Border 
(Deb. 5, Vol. XXXV, 21-10-2008) 
C01.2S~2 

Singh, Shri Sugrib 
Acquisition of New Vessels by s(;1 

(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.1307~8 

Amendment in India Post Office Act 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 199-200 

Amendments in Unorganised Workers 
Social Security Bill. 2007 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 304-12 

Assistance for Highl!r Education 
. (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 416-17 

Assistance to Voluntary Organisation(s) 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.313-14 
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Banery Charging Centres 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col.391 

Cess from Sugar Factories 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 455-56 

Complaints against Private Airlines 
(Deb. 7, Vol. XXXV, 23-10-2008) 
CoI.404-06 

Comprehensive Plan for Promotion of 
Medical Tourism 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.~ 

Computer Education in Schools 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 720-22 

Computer Facility in Post Offices 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 606-07 

Conference Towism 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 79 

Contribution of Various Sectors to GDP 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoL 77-78 

Crop Insurance Scheme 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 658-59 

De-comamination Kit by BARC 
(Deb. 14, Vol XXXVI, 17-12-2008) 
Col. 384-85 

Declaration of Wheat Stocks 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 367-70 

Development of Sports Infrastructure 
(Deb. 14, Vol. XXXVI, 17-]2-2008) 
Col. 289-90 

Difficulties in Implementation oflWDP 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 273-76 

Disparity in Per-Capita Income of States 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 813-15 

Disposal ofBio-Medical Waste 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 50-62 

Drug Awareness Campaign 
(De6. II, Vol. XXXVI, 12-12-2008) 
CoI.471-72 

Eco-Friendly Technology for SME 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 400-01 

Electronic Voting Machines 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 357-58 

Entrance Tests for Admission 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 326 

Environment Impact of CFL Bulbs 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 186 

Events at Historical Monuments 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 326-28 

Eye Banks at Each District 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 879-80 

Fire in Azadi Express 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Co1.303-G5 

Food Regulatory Authority 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 305-07 

Grant to NGOs lmpaning Education to 
TnbalGirls 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 230-3 1 

Healthcare Delivery System 
(Deb. 14, Vol. XXXV), 17-12-2008) 
Col. 2-26 



NAME INDEX 521 

Hybrid Mustard I Missing Children 
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 73-74 Co1.323-26 

Illegal use of Stem Cells 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 766-67 

Implementation of Grain Bank Scheme 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 20-25 

Indigenous Material for Printing of 
Currency Notes 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 187-88 

Investment by NRls in Health-Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 114647 

Modernisation of Airports 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.217-18 

Navratna Status to NALCO 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 173-74 

Offer of Boeing Business Jets to India 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 48 1-82 . 

Overstaying Pakistani Nationals 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 634-35 

Patenting of Inventions 
Involvement ofNGOs in Road Safety II· (Deb. 18, Vol. XXXVI, 23-12-2008) 

(Deb. 9, Vol. XXXV, 10-12-2008) Col. 6-8 
Col. 735-38 

Loans of Fanners from Private Money 
Lenders 
(Deb. 3, Vol. XXXV, 17-10-2008) 
CoI.57~ 

Loss of Railway Property due to Gujjar 
Agitation 
(Deb. 10, Vol. XXXV, 11-12-2008) 
CoI.3II-12 

Losses to Conon Crop 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 295-96 

Luxury Coach in Trains 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 220 

Manufacturing of Defence Aircraft by 
HAL 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 307-08 

Production of Coal 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1373-75 

Production of New Genetic Potato 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 253-54 

Programmes for Prevention of 
Malnutrition 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 223-24 

Progress in Earth Sciences Research 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 397-99 

Railway Kiosks 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 278-80 

Recognition of Syllabus/Courses 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 279-80 

Mineral Reserves in the Country Red Flag Exercise 
(Deb. 18, Vol. XXXVI, 23-12-2008) I (Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 474-75 Col. 25-26 
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Relaxing IT Refund Nonns 
(Deb. II. Vol. XXXVI. 12-12-:!OO8) 
Col. 385-87 

Training of Teachers 
(Deb. 5. VoLXXXV. 21·10-2008) 
Col. 769-74 

Relief on Calamities Tripping of Transmission Lines 
(Deb. 5. Vol. XXXV. 21-10-200S) (Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 5-21 Col. 361-64 

Revision of Export Duty Rates on Iron Ore : Upkeep of Airports by Private Companies 
(Deb. II. Vol. XXXVI. 12-12-2008)' (Deb. 7, Vol. XXXV, 23-10-200S) 
Col. 533 Col. 326-27 

Setting up of Federal Bureau of : Verification ofTelecom Subscribers 
Investigation (Deb. 4, Vol. XXXV, 20-10-2008) 
(Deb. \3. Vol. XXXVI, 16-12-200S): Col. \3-15 
Col. 308-09 : Waiving-offDebt of Farmers by Banks 

Setting up of Museums ' (Deb. II. Vol. XXXVI, 12-12-2008) 
·(Deb. 10. Vol. XXXV. 11-12-2008) Col. 53-56 
Col. 323-24 

Setting up of Resource Centre for Cyber 
Forensic 
(Deb. 4. Vol. XXXV, 20-10-200S) : 

World Bank Assistance to Health Projects 
in India 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col210-12 

Col. 421·22 . I Singh, Shri Suraj 
Subsidy on Edible Oils : D C d I 

(Deb. 12. Vol. XXXVI. 15-12.2008); am(Deagbe to I 7 ~~I xueXXtoVI~~I").")ooS) 
Col. 542-45 ! Col. 202..07 vO . • -- --

Supreme Court Judgement on OBC l n-I·· F .ght. theSh' . I d R f ' ~ mmg rei 10 Ippmg n ustry 
(~s:v;810~sl XXXVI ")3-1". "OOS): (Deb. 14, Vol. XXXVI, 17-12-2008) 
CoI.402..o3 o. • - - - ! Col.315-17 

• Distribution of Pulses under PDS Talks between BSF and BDR . 
(Deb. IS, Vol. XXXVI. 23-12-2008) i (Deb. 12. Vol. XXXVI. 15-12·2OOS) 
Col. 700 j Co1.335-37 

Telephone Facilities in Villages i Fixation of Price of Gas 
(Deb. 17. Vol. XXXVI, 22-12-2oo8)! (Deb. 15. Vol. XXXVI, 18-12·2008) 
Col.256 I Col. 171-73 

Tobacco Monitor Projects 
(Deb. 6. Vol. XXXV. 22·10-2008) 
Co\. 34144 . 

Tourist Police 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col.3l·32 

Training of Engineers Corps of Anned 
Forces 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 229·30 

Heavy Selling of Shares 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Co\. 578-79 

Impact of Recession on Small Scale 
Industry 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 470-71 

IntcmationalAssistance for Road Projects 
(Deb. 14. Vol. XXXVI, 17-12-2OOS) 
Col. 319-28 
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Judicial Panels 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 396-97 

Loss-making PSUs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 289-304 

Nuclear Plants by International Finns 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1241-42 

Oil Refineries Operated by Oil Companies 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 249-52 

Pay Revision ofPSU Employees 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col.ll8-19 

Amendment in the IPC 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 359 

Anti-Rabies Vaccines 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Co1.51-52 

Appointment of Judges 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 305 

Appointment Procedure of Judges 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 386 

ARC on Financial Investigation 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 462-68 

Per Hectare Cotton Production . 
(Deb. 12, Vol. XXXVI, 15-12-2008) : Basic Amenities in DDA Colonies 
Col. 636-40 (Deb. 3, Vol. XXXV, 17-10-2008) 

CoL 100" 
Production of Crops 

(Deb. 12. Vol. XXXVI, 15-12-2008) i Bird Hit Accident at Delhi Airport 
Col. 571-74 (Deb. 7, Vol. XXXV, 23-10-2008) 

Col. 403 
Surplus Power Generation 

(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col.330-31 

Use of Sea Water for Irrigation 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 164-65 

i 
World Bank Report on Poverty in India I, : 

(Deb. 14. Vol. XXXVI. 17-12-2008) , 
CoI.433-34 

Singh, Shri Uday 
Allotment of2G Spectrum Licence 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col.370-71 

Allotment of Petrol Pump Dealership by 
OilPSUs 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 317-19 

Amendment in Seed Laws 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 130-31 

Black-marketing of Essential Commodities 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 453-55 

Clinical Trials by MNCs in India 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 196-97 

Corruption in Judiciary 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 179-80 

Crop Insurance Scheme 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 658-59 

Currency Notes on Polymer 
(Deb. 3, Vol. XXXV. 17-10-2008) 
CoL207..Q8 

Danger Faced b)' Chhatrapati Shivaji 
Airport 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Co1.307..Q8 
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Development ofNon-Operational Airports 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 84 I 

Dual Pricing Policy for Diesel 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 286-88 

Egyptian President's Visit oflndia 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1380 

Exorbitant Charges for Water Supply 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 307 

Extension of ' No Service Zone' for Mobile 
Service 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
CoI.380-81 

Forest Fires 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1252-53 

Ground Water Level 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 74-75 

Health Care Facilities to Children 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 232-33 

Impact of Smoking of Bidis 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 364-65 

Implementation ofLSG Projects 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 185-86 

Increase in Sugar Prices 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 66-69 

Indian Trade Organisation 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 145 

International Cooperation on Sea Piracy 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Co1.162~3 

lSI Activities 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 347-48 

Joint Venture between SAIL and BCCL 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 201-02 

Legal Aid to Student of Jamia Millia 
Islarnia University 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 140 

Low Cost Houses 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 572-78 

National Water Policy 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 104-05 

Nitrate Contents in Ground Water 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 570 

Norms for Toy Industry 
(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.412-13 

Overdrawal ofE\ectricity from Grid 
(Deb. 3. Vol. XXXV, 17- I 0-2008) 
Col. 239-40 

Permission for Raising Overseas Loan 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 478-82 

Pilferage ofBio-medical Waste 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 707-09 

Polio Cases 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 63-68 

Poor Quality of X-Ray Image 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 291 

Power Distribution Management System 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col.251 
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Prices of Insulin 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 208-09 

Private Water Projects 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 192-93 

Relief on Calamities 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 5-22 

Rohini Residential Scheme, Phase-Ill 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 246 

Sex Detennination Tests 
(Deb. 9, Vol. XXXV, 10-12-2008) 

Singh, Shri Vijayendra Pal 

Funds for Sariska Project Tiger 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1981 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2. Vol. XXXV, 22-07-2008) 
Col. 201-02 

National Tiger Conservation Authority 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 252-53 

Project Tiger 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 88-90 

Col. 133940 Sippiparai, Sbri Ravichandran 

Slow Growth in BSNL 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 52-53 

Smuggling oflllegal Weapons 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 94-95 

Supreme Court Judgement on OBC 
Reservations 
(Deb. 18, Vol. XXXVI, 23-12-2008) I 
Col. 402-03 I 

Tenders for Purchase of Medicines 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 205-06 

Decline in Job Opportunities 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 7 

Electoral Reforms Commission Bill. 2006-
Contd. 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 693-95 

Ethanol Mixed Petrol 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 13 

Unorganised Workers Social Security Bill, 
2008---Consid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 653-55 

Theft Cases at Airports I Solanki, Shri Bharatsinh Madhavsinb 
. (Deb. 10, Vol. XXXV, 11-12-2008) I Inferior Quality of Meals under ICDS 

C01.394-95 (Deb. 11, Vol. XXXVI, 12-12-2008) 
Treattnent inAlIMS Trauma Centre I Col.I96-97 

(Deb. 6, Vol. XXXV, 22-10-2008) SoIanki, Shri Bhupendrasinh 
Co1.316-17 

Utilisation of Funds of World Bank 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 294-97 

Women Deserted by NRI Husbands 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 347 

AIBP Assistance for Sardar Sarovar 
Project 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. \05-06 

Allocation of Indus Water to Gujarat 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col.210-11 
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Allocation of Power to States 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 100-01 

Budgetary Provision for Gauge 
Conversion in Gujarat 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col.2ll-14 

Compensatory Afforestation Works 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 335 

Construction ofGandhuli-Santalpur Road 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 81 

New Railway Lines in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 408-10 

Regulating Foreign LJniversity(s) 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 67-69 

. Setting up ofPCPIR in Gujarat 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 106-07 

: Shifting of Headquarters of Salt 
Commissioner 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.207~ 

Criteria for Allocation of Coal to States ; SuratAirpon 
(Deb. 6. Vol. XXXV, 22-10-2008)' (Deb. IS, Vol. XXXVI. 18-12-2oo8) 
Col. 285-86 Col. 182-83 

Delhi-Mumbai Industrial Corridor : Surat-Hazira Railway Line 
(Deb. 13. Vol. XXXVI. 16-12-2008): (Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 227-28 Col. 266-67 

Development ofTourism in Gujarat • Sonowal, Shri Sarbananda 
(Deb. 10. Vol. XXXV, 11-12-2008) i Activities taken under National Rural 
Col.346-50 Health Mission 

Foreign Technological Universities (Deb. 6, Vol. XXXV. 22-10-2008) 
(Deb. 5. Vol. XXXV. 21-10-2008) Col.272-77 
Col. 341-42 

Functioning of Police Forces 
(Deb. 13. Vol. XXXVI. 16-12-2008) 

• AIIMS-Like Institutions 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 13-15 

CoI.413-14 Commissioning of Namrup-IV Project 
Gauge Conversion'between Bhiladi and I under BVFCL 

Samdari (Deb. 7. Vol. XXXV. 23-10-2008) 
Deb. 10, Vol. XXXV, 11-12-2008) CoI.328-29 

Ja~h .. u Fi~hing Harbour Project 
(Deb. 4. Vol. XXXV, 20-10-2008) 
CuI. 109-110 

Memorial of Late Shri Morarji Desai 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 323-24 

Modified Shipbuilding Subsidy Scheme 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 196 

DevelopmentofUrbanAreasofNER 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col.:m-78 

Dredging in Brahmaputra 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 333 

I Excess Release of Water from Ranganadi 
Dam 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 195-96 
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Expansion of Dibrugarh Doordarshan 
Kendra 
(Deb. 9, Vol. XXXV, 10-12-2008) . 
Col. 994-95 

Four Laning of National Highways upto 
Bordumsa 
(Deb. 6, Vol. XXXV, 22-10-2008) . 
Col. 190-91 

Loss of Foodgrains due to Flood 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 154 

National Investigation Agency Bill, 2008 • 
and Unlawful Activities (Prevention) 
Amendment Bill. 2008- -£ onsid. & Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col.664-66 

Agreement with Pakistan on Sir Creek 
(Deb. 9, Vol. XXXV, 10-12-200&) 
Col. 923 

Border Dispute Between Assam and 
Arunachal Pradesh 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col.24748 

CII on Global Financial Meltdown 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 280-82 

Countries to Soften Petroleum Prices 
(Deb. 7, Vol. XXXV, 23-10-2008) 
·C{)1.161-62 

Development of Indigenous IJT 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 54142 

Performance Audit on NREGS Discovery ofNew Oil Field in Iran by OVL 
(Deb. 16, Vol. XXXVI. 19-12-2008); (Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 353-55 Col. 47 

Scarcity and High Prices of Fertilizers 
(Deb. 7. Vol. XXXV, 23-10-2008) : 
Col. 52-53 

Situation arising out of Bomb Blasts in , 
various part; of North-Eastern States : 
with particular reference to Assam ; 
(DUR 193) 
(Deb. 12, Vol. XXXVI. 15-12-2008) . 
Col. 807-08 

Special Package for Tea Labourers . 

Dredging Operations in Brahmaputra 
River 
(Deb 4, Vol. XXXV, 20-10-2008) 
Col. 167-68 

Export ofFoodgrains 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 92-93 

External Affairs Minister's Visit to China 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 108-09 

(Deb. \3, Vol. XXXVI, 16-12-2008) . 
! External Affairs Minister's Visit to Austral ia 

Col. 179-80 (Deb. 6. Vol. XXXV. 22-10-2008) 
Special package for Tea Labourersl Col. 61 

Workers Extraction of Bil-Fuel by Defence 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 254 

Upgradation of NRC 
(Deb. 13. Vol. XXXVI, 16-12-2008) . 
Col. 33941 

Subba. Shri M.K. 

Acquisition of Weap6ln L<X:8ting Radars 
(Deb. 4, Vol. XXXV. :W· I 0-2008) 
Col. 284 

Laboratory 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 117 . 

Fifth Generation Fighter Aircraft 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 361 

Fiscal Crisis and Stabilization of Markets 
(Deb. 14, Vol. XXXVI. 17-12-:!008) 
Col. 14142 
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Flood Control Schemes 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 166-70 

Flood Due to Lower Subansari Hydro 
Power Project 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 121-22 

Hydel Power Projects 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 245-46 

Hydro Power Projects in Arunachal Pradesh 

Outcome of National Integration Council 
Meet 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Co1.417-19 

Prime Lending Rates 
(Deb. 3, Vo\. XXXV, 17-10-2008) 
Col. 163-70 

Production and Export of Tea 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 296-302 

(Deb. 3, Vol. XXXV, 17-10-2008) Raising Jammu and Kashmir issue in the 
Col. 80 United Nations 

ImportofJetFuel (Deb. 14, Vol. XXXVI, 17-12-2008) 
(Deb. 10, Vol. XXXV, It-I2-2oo8) Col. 292-93 
Col.354-56 Relocation of Tigers in Sariska Tiger 

India's Claim for UNSC Permanent I Reserve 
Membership (Deb. 6, Vol. XXXV, 22-10-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008) CoI.175-n 

Col 502 I Russian Investment in the North-East 
India's role for development of roads and I (Deb. 5, Vol. XXXV, 21-10-2008) 

highways in Myanmar 'I Col. 717-18 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 262-63 I Simulators for Air Force Personnel 

India-France Inter-Governmental I (Deb. 9, Vol. XXXV. 10-12-2008) 
Agreement on Civil Nuclear! Col. 190-91 
Co-operation I Trade between India and Pakistan 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. 13, Vol. XXXVI, 16-12-2008) 
Col917-18 I Co1.301-04 

Lower MSP to Farmers I Tripartite Talks on Gorkhaland 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.63~ I Col. 625-26 

~ Man.n-oClscd Mechanism Regarding 
Energy Certificates 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 308-09 

I 

Wheat Procurement 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 265-68 

National Policy for Alcohol Control I Wind Energy Generation 
(Deb. 9, Vol. XXXV, 10-12-2008) I (Deb. II, Vol. XXXVI, 12-12-2008) 
Col. \3~7 I Col. 398 

Negotiation with ULFA World Trade Organisation 
(Deb. 13, Vol. XXXVI, 16-12-2008) i (Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 312-13 I Col. 238 
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Subbarayan, Shri K. 

Additional Subsidy for Supply of Rice 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 593 

Adolescent Education Programme 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 445-46 

Adoption oflrrigation Project as National 
Projects 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 518-24 

Agricultural Subsidies 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 79-118 

Ante-Natal Check-Ups 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 177-79 

Budget Allocation for Child Health Care 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 944-48 

Credit to Farmers 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 127-29 

Education Cess 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 269-70 

Education Loans 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 240-42 

Employment OpportunitieS in Agriculture 
Sector 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 10-17 

FDI in Retail Sector 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 75-82 

Female l\Iiteracy 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 662-72 

Growth of Farm Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 151-55 

Hindi Prachar Sabha 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 359-61 

Infant Mortality Rate 
(Deb. 9, Vol. XXXV, 10-12-2008) 

Cultural and Moral Policing Col. 57-62 
(Deb. 13, Vol. XXXVI, 16-12-2008) IT Raids 
Col. 140-41 (Deb. II, Vol. XXXVI, 12-12-2008) 

Custodial Deaths Col. 567-68 
(Deb. 5, Vol. XXXV, 21-10-2008) Job Opponunities for Women in Rural 
Col. 363-90 Areas 

Demand for New Trains for Rajasthan and (Deb. 13, Vol. XXXVI, 16-12-2008) 
Tamil Nadu Col. 427-38 
(Deb. 7, Vol. XXXV, 23-10-2008) Loans under PMRY 
Col.330-31 (Deb. II, Vol. XXXVI, 12-12-2008) 

Demands for Supplementary Grants 
(Railways)-2008-2009 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 397-99 

Domestic Waste Water Treatment 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 299-30 

Col. 235-36 

National Development Fund 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 450-51 

North-South Corridor 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 91 
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Pcr-Capita ConsumplillO of FOlldgrains 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col."76-78 

Prevention of Bird Flu 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 181-82 

Production of Crops 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 571-74 

Safet) ofMul1a Peri)ar Dam 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 204-05 

Ban on Plastic Bags 
(Deb. 14. Vol. XXXVI. 17-12-:~008) 

Col. 329-30 
Blood Banks 

(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 226-30 

Cargo Handling Facility at Chennai Port 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1303-06 

Chennai-Bangalore Industrial Corridor 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.315-16 

SCs!STs and Women Workers under : Coal Regulatory Authority 
NREGS (Deb. 6. Vol. XXXV, 22-10-2008) 
(Deb. II, Vol. XXXVI, 12-12-2008): Col. 71-72 
Col. 519-22 

Specialised Health Facilities for Poor 
Patients 

, Complaints against Car Manufacturing 
Companies 

(Deb. 6. Vol. XXXV. 22-10-2008) 
Col.20~5 

Suicides by Farmers 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 477-80 

Water Han.·esting and C onscrvalion 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 472-73 

Sugavanam. Shri E.G. 
Admission of Children in KVs 

(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 647 

Advanced Passenger Information System : 
(Deb. IS, Vol. XXXVI, 18-12·2008) 
Col. 209 

Airports at Salem, Tuticorin and 
Pondicherry 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 57-59 

Appointments on Compassionate Ground 
(Deb 12. Vol. XXXVI. 15-12-2ooK) 
Col. 19(~2 

(Deb. IS, Vol. XXXVI, 18·12-2008) 
Col. 298 

Construction of Elevated Highways 
(Deb. 9. Vol. XXXV. 10-12·2008) 
CoI.512·14 

Development of Railway Station 
(Deb. 10. Vol. XXXV. 11·12-2008) 
Col.25Q..60 

Domestic Technical Textile Sector! 
Industry 
(Deb. 12. Vol. XXXVI, 15·12·2008) 
Col. 342-44 

Durable Assets under RD Programmes 
(Deb. 16, Vol. XXXVI, 19·12-2008) 
Col. 284 

Exemption of Licence Fee 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 191-92 

Fifth Generation Fighter Aircraft 
(Deb. 12. Vol. XXXVI, 15·12-2008) 
Col.361 

Guidelines for Construction 
(Deb. 18. Vol. XXXVI. 23.12-2(08) 
Col.50I·n .. 
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High Cargo Rates for Agricultural 
Products 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 207-<18 

Import of Grains 
(Deb. '18. Vol. XXXVI. 23-12-2008) 
Col. 363 

Increase in Strength of Delhi Police 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 137 

NI.RMP 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Co1.231-33 

Nurses in Healthcare Services 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 183-84 

Progress in Earth Sciences Research 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
CoI.397-99 

Rajiv Gandhi Shilpi Swastbya Bima Yojana 
Indo-Nepal Co-Operation in Power Sector· (Deb. 4. Vol. XXXV, 20-10-2008) 

(Deb. II. Vol. XXXVI. 12-12-2008) CoI.I()().{)4 
Col. 166-67 

Intake of Nursing Colleges 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 182-83 

Joint Development of Civil Aircraft(s) 
(Deb. 12. Vol. XXXVI. 15-12-2008) : 
Col. 339 

Kasturba Gandhi Balika Vidyalayas 
(Deb. 5. Vol. XXXV, 21-10-2008) : 
Col. 598-99 

Low Cost Carriers 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Co1.208.{)9 

Mobile Number Portability 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 384-85 

MonitoringofSnnw and Rain in Himalayas 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 129-30 

National Institutes of Technology 
(Deb. 13. Vol. XXXVI. 16-12-2(08) , 
Col. 135 ! 

Need to safeguard the interests of 
Tamilians in Sri Lanka (MUR 377) 
(Deb. 17. Vol. XXXVI. 22-12-2(08) 
Col. 2% 

New Airport at Bangalore 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 169-70 

Revision of Salary Limit for Bonus 
(Deb. 4. Vol. XXXV. 20·10-2008) 
Col. 293·94 

Rural Business Hubs 
(Deb. 14. Vol. XXXVI. 17·12·2008) 
Col. 256-74 

Security in Sensitive Railway Station(s) 
(Deb. 7. Vol. XXXV. 23·10·2008) 
Col.3l5-16 

Sening up of Navodaya Vidyalayas 
(Deb. 18. Vol. XXXVI. 23·12·2008) 
Col. 607·11 

Sening up of New Airports 
(Deb. 10. Vol. XXXV. 11-12·2008) 
Col. 307-12 

Sening up ofPetro-Chemical Plants by Gail 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 117 

Staff Strength of HAL 
(Deb. 17. Vol. XXXVI. 22·12·2008) 
Col. 110-12 

Status of International Airport at 
Hyderabad 
(Deb. 7. Vol. XXXV. 23·10·2008) 
Col. 95·96 

Training Institute for Tourist Guides 
(Deb. 10. Vol. XXXV. 11·12·2008) 
Col. 237-40 
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Training of Teachers : Indians Languishing in Jails in Gulf 
(Deb. 5. Vol. XXXV, 21-10-2008) ~ Countries 
Col. 769-74 (Deb. 6, Vol. XXXV. 22-10-2008) 

Unifonn Academic Calendar Col. 46 
(Deb. 5, Vol. XXXV, 21-10-2008) lron-Ore Mines 
Col. 63 1-32 (Deb. 18, Vol. XXXVI, 23-12-2008) 

Weather Forecast Col. 687-88 
(Deb. 18, Vol. XXXVI, 23-12-2008) Need to implement the recommendations 
Co1.67~9 of National Agriculture Commission 

Sujatba, Sbrimati e.s. and bring down the interest rate on all 
agricultural loans to four percent 

Biotechnology Resource Centres (MUR317) 
(Deb. 18. Vol. XXXVI. 23-12-2008) (Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 295-96 Col. 294 

Conservation of Mangroves Need to set up a Central Cashew Board 
(Deb. 9, Vol. XXXV, 10-12-2008) with its Headquarters at Kollam, Kerala 
Col. 104-08 (MUR377) 

Construction of Houses under revised 
Integrated Housing Scheme, 2005 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 183-88 

Consumer Awareness 
(Deb. 12, Vol. XXXVI, \5-12-2008) 
CoL 174-76 

(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 736-37 

New PG Courses in Ayurveda 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 653-54 

Passport Seva Kendras 
(Deb. 9, Vol. XXXV, 10-12-2(08) 

Dairy Cooperatives Col. 1375-76 
(Deb. 12. Vol. XXXVI. 15-\2-2008) Power Supply from Central Grid 
Col. 474-75 (Deb. 16. Vol. XXXVI, 19-12-2008) 

Decline in Cashew Production Col. 95-100 
(Deb. 4, Vol. XXXV, 20-10-2008) 
CoL 85-88 

Financial Crisis in NAFED 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col 51-53 

Functioning of Police Forces 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.413-14 

Hydro Power Projects 
(Deb. 16, Vol.· XXXVI. 19-12-2008) 
Col. 270-82 

Import of Rubber 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 349-53 

Price Hike and non-availability of Raw 
Materials for Fertilizer Sector 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Co1.63~5 

Procurement of LNG from Australian 
Consortium 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 135-36 

Refonns in Power Sector 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 7 

RegionallmbaJances within States 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 35 
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Unorganised Workers Social Security BiIJ, 
2008----Consid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 637-4 I 

Uranium Deposits in the Country 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 223-25 

Suklabaidya, Shri Lalit Mohan 
Approach Roads to Badarpur-

Dharmanagar Section 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 179-80 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(DUR 193) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.805'{)7 

Stoppages of Trains 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 239-40 

Waterway Services from Badarpur to 
Kolkata 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 229-3 I 

Contract Farming 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 145-48 

Cultivation of Jatropha 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 174-76 

Damage to Crops due to Insects 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 202-07 

Demands for Supplementary Grants 
(General)- 2008-09 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 872-73 

Depreciation in Value of Rupee 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 234-35 

Disparity in Price Indices ofWPI and CPI 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 266-70 

Energy Requirement 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 265-66 

FAO Report on Agriculture 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 576 

Suman, Shri Ramji Lal Financial Relief to PSU Employees 
Abandoning of work on Katra-Qazigund (Deb. 15, Vol. XXXVI. 18-12-2008) 

Section Col. 309 
(Deb. 10, Vol. XXXV. 11-12-2008) Fixation of Price of Gas 
Col. 136-37 (Deb. 15, Vol. XXXVI, 18-12-2008) 

Capability oflndian SEZs Col. 171-73 
(Deb. 13. Vol. XXXVI, 16-12-2008) . Guarantee for Deposits in Banks 
Co1.211-12 I (Deb. II. Vol. XXXVI, 12-12-2008) 

Committee on Subordinate Legislation- Col. 501'{)2 
20th and 21st Reports - Presented Heavy Selling of Shares 
(Deb. 6, Vol. XXXV, 22-10-2008) (Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 370 Col. 578-79 

Consumer Price Index 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.205.{)6 

Immoral Trafficking 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 394-96 
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Impact of Banking Crisis oflJSA 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 73-75 

: Need to give a special package to the 
potato growers of Uttar Pradesh 
(MUR377) 

Impact of Recession on Small Scale; (Deb. 13. Vol. XXXVI. 16-12-2008) 
Industry : Col.58.:! 
(Deb. 13. Vol. XXXVI. 16-12-2008) i Need to open a Passport Facility Centre 
Col. 470-71 I atAgra in Uttar Prad-;sh(MUR 377) 

Import of Coal I (Deb. 7. Vol. XXXV. 23-10-2008) 
(Deb. 9. Vol. XXXV. 10-12-2008): Col. 467 
Col 927-28 New Toll Policy 

Integrated Energy Policy (Deb. 14. Vol. XXXVI. 17-12-2008) 
(Deb. 9. Vol. XXXV. 10-12-2008) Col. 47-49 
Col. 541-42 . Nuclear Power Contracts to US based 

International Assistance for Road Projects 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 319-28 

Investment made by Banks Abroad 
(Deb. 3, Vol. XXXV, \7-10-2008) 
Col. 195 

lSI Activities 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 347-48 

Companies 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 742 

Oil Refineries Operated by Oil Companies 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 249-52 

Operational Cost of Banks 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 42 1-22 

Judicial Panels : Pay Revision ofPSU Employees 
(Deb. 16. Vol. XXXVI. 19-12-2008) I: (Deb. 10. Vol. XXXV. 11-12-2008) 
Col 396-97 . Col 118-19 

Loss-making PSUs i Power Transmission Lines 
(Deb. 10. Vol. XXXV. 11-12-2008); (Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 289-304 I Col. 241 

Minimum Export Price of Onion 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col.33J..40 

Need to continue the housing facilities 
extended to the families of Manyrs of 
1971 war(MUR377) 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 764 

Need to ensure adequate availability of 
fertilizers to farmers in the country 
(MUR377) 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 577 

Production and Consumption of Cement 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 657-82 

Production and Import of Crude Oil 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 157-58 

Production of Crops 
(Deb. 12. Vol. XXXVI, IS-12-2008) 
CoI.S71-74 

Production Units under Handloom 
Clusters 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 263-66 
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Profit Earned by Public and Private Gas 
Companies 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 324-26 

Pulses Production 
(Deb. 12, Vol. XXXVI, 15-12-2008) I 
Col. 633-34 ' 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV. 11-12-2OOS) 
Col. 579-84 

Reduction in Prices of ATF 
(Deb. 15. Vol. XXXVI, IS-12-2ooS) 
Col.2S2-84 

World Bank Report on Poverty in India 
(Deb. 14,.Vol. XXXVI. 17-12-200S) 
Col. 433-34 

Surendran, Shri Chengara 
Central Road'Fund 

(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 1314-22 

Cess from Petrol and Diesel 
(Deb. II, Vol. XXXVI, 12-12-2OOS) 
Col. 99 

Generation of Atomic Energy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1077-79 

Review oflndo-Nepal Treaty : Indians Missing in Gulf Region due to 
(Deb. 6, Vol. XXXV, 22-10-2008) I Cyclone 
Col. 105 (Deb. 9, Vol. XXXV, 10-12-2008) 

Shortage ofTeachers in Higher Education 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 638-39 

Col. 816-20 

Lands for STs in Kerala 
(Deb. II, Vol. XXXVI, 12-12-2OOS) 
Col. 395 

Subsidy on Fertilizers 
'l008 ' Loan on Forged Signature (Deb. 7, Vol. XXXV, 23-10-_ )! 

(Deb. 14, Vol. XXXVI, 17-12-2OOS) 
Col. 129-30 Col. 348-52 

Suicides by Weavers 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 4 19-24 

Surplus Funds with CPSUs 
(Deb. 10. Vol. XXXV, 11-12-200S) I 

Col.34142 

Surplus Power Generation 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 330-3 I 

Unorganised Workers Social Security Bill, . 
200B----Consid. I 
(Deb. 13, Vol. XXXVI, 16-12-2008) . 
Col.60H16 

Uranium Production 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 94344 

Use of Sea Water for Irrigation 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 164-65 

National Phannaceutical Policy 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 6 

Need to reduce the price of steel in the 
country (MUR 377) 
(Deb. IS, Vol. XXXVI, 23-12-2008) 
Col. 766 

PG Dental Certificate Courses 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 509-10 

Registration of Laboratories with QCI 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 285 

Rehabilitation Package for Fanners 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 134 

Shortage of Labour Force 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 485-87 
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Special Package for Protection of Forests 
and Wildlife 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 147-58 

Swain. Shri Kbarabela 

Committee on Public Accounts- Election 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 596 

Demands for Supplementary Grants 
(General}- 2008-09 
(Deb. 5. Vol. XXXV, 21-10-2008) 
Col. 873-84 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 478-82 

Indian Maritime University Bill, 2007-
Consid. & Pass 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 953-55 

Unorganised Workers Social Security Bill, 
2oo8--Consid. 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 682-85 

Thakkar, Shrimati Jayaben B. 
Agreement between Civil Aviation 

Authority of Singapore and AAI 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. 212 

Agreement between Oil India Limited and 
National Oil Corporation of Libya 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 274-76 

AIBP Assistance to Gujarat 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 45-46 

Bridge across river Tapi 
(Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.261~2 

Child Artists 
Motion of Confidence in the COWlCil of (Deb. 11, Vol. XXXVI, 12-12-2008) 

Ministers Col. 415 
(Deb. I, Vol. XXXV, 21-07-2008) 
Co1.2J0.44 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment BilL 2008--Consid. & Pass 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 638-52 

National Waterway (Talcher-Dharma 
Stretch of Rivers, Geonikhali-Charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (Kakinada-
Pondicheny Stretch of Canals and the 
Kaluvelly Tank. River Godavari and 
Wazirabad-Vtiayawada Stretch of River 
Krishna) Bill,2006--Consid. and Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 491-93 

Committee on Goo-Thermal Energy 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 257 

Containerization of Pons 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1132-34 

Development of Tourism in Gujarat 
(Deb. 10, Vol. XXXV, 11-12-2008) 
COI.346-SO 

Distribution of Foodgrains 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Co\. 384-404 

Financial Crunch in Real Estate Industry 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 249-50 

Gauge Conversion Between Dhasa-
Jetalsar Rai Iway Line 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 6\ 
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I rrigation Projects 
(Deb. 9. Vol. XXXV. 10-11-1008) 
Col. 445-50 

Maritime University in Gujarat 
(Deb. 6. Vol. XXXV. 11-10-2008) 
Col. 169-70 

MoU between India and UAE 
(Deb. 10. Vol. XXXV. 11-11-1(08) 
Col. 456-57 

MoU between PIT and Exim Bank of US 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col.309-IO 

National Sports Development Fund 
(Deb. 9, Vol. XXXV, 10-12-2008) i 

Col. 119-22 

Need to approve the proposal submitted i 
by the Government of Gujarat for: 
development Magdalla and other minor i 

ports in the State (MUR 377) 
(Deb. 10, Vol. XXXV. 11-12-2008) i 
Col. 574 : 

Need to grant NOC to the Government of ' 
Gujarat for carrying out survey and 
investigation by private companies in 
Kore Creek area. Gujarat for. 
development of port-facilities for 
cement industries (M U R 377) 
(Deb. 18, Vol. XXXVI. 13-12-2008) 
Col. 761 

Need to release funds eamlarked under 
Accelerated Irrigation Benefit 
Programme for Sardar Sarovar Project 
in Gujaral (MUR 377) 
(Deb. 13. Vol. XXXVI, 16-12-1008) 
Col. 581-81 

Need to ~t up an international shipyard 
on the Gujarat CoasqMUR 377) 
(Oeb. 5. Vol. XXXV. 21·10·2008) 
Col. 836 

New Railway Lines in Gujarat 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col.408-10 

Norms for SUTTO!!ate Mothers 
(01:b. 9. Vol~ XXXV. 10-12-1008) 
Col. 1251-52 

Prices of Cotton 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 7-10 

Rajiv Gandhi Scheme for Adolescent Girls 
(Deb. I L Vol. XXXVI. 12-12-2008) 
Co1.114-15 

Rashtriya Mahila Kosh 
(Deb. I L Vol. XXXVI, 12-12-2008) 
Col. 159 

Regulations for Natural Gas Pipeline by 
PNGRB 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 96-97 

RepairsiRe-Surfacing ofN H in Gujarat 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 93-94 

Status of New Maritime Policy 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 104 

Waste based Energy Projects 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 191 

Thak¥r, Shri Anurag Singh 
Abatement of Pollution in the Ganga 

(D~b. 9, Vol. XXXV. 10-12-2008) 
Col. 753·55 

Airports in Himachal Pradesh 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 267 

C & MJ Report on SC'ST Education 
(Deb. 18. Vol. XXXVI. 23-12-:~008) 
Col. 49<)..50 I .. ~ 

Details of Domestic and International 
Airports 
(Deb. 7. Vol. XXXV, 23-10-1008) 
Col. 204-05 

Developm.ent ofVrindavan 
(Deb. 15. Vol. XXXVI, IS-12·2008) 
Col. 102-04 
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Ennoachmcm (In Forest Land 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 47-48 

Expon of Flowers 
(Deb. 5. Vol. XXXV, 21.10-::!008) 
Col.306-IO 

Facilities to Amamath Pilgrims 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 264-65 

Foreign Fund in Capital Markets 
lDeb. II, Vol. XXXVI. 12-12-2008) 
Col. 115-16 

Impon of Edible Oil 
(Deb. 12. Vtll. XXXVI. 15-12-20(8) 
Col. 258-60 

Investment in Agriculture Sector 
lOeb. 4. Vol. XXXV. 20-10-2008) 
Col. 22S-28 

Irrigation Projects 
(Deh 12. Vol XXXVI. IS-12-2oo8) 
Col. 213-25 

Procuremt.'fIt Policy of Foodg.rains 
(Deb. 9. Vol. XXXV, 10-12-200S) 
Col. IS3-84 

Production of Flowers 
(Deb. 9. Vol. XXXV. 10-12-:!OOS) 
Col.38Q 

Promotion of Science Education 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 130-31 

Registrdtion of Criminal Cases 
([~b. 13. Vol. XXXVI. 16-12-2008) 
Col.3S3~ 

Repon of WHO on Water-Borne Diseases 
lOeb. 14. Vol. XXXVI. 17-12-2008) 
Col. 101-02 

Research Centre in Antarctica 
(Deb. 13. Vol. XXXVI. 16-12-2OOS) 
Col. 136-37 

Reservation for OBC Students 
(Deb. 18. Vol. XXXVI. n-12-200S) 
Col. 36+65 

Model PIllice Act . Resources lor Intrastructure Sector 
(Deb. IS. Vol. XXXVI. 23-12-2(08) ([xb. 14. Vol. XXXVI. 17-12-20(18) 
Col. 74-76 

National Boninlllun: Mission 
(Deb. 17. Vo\. XXXVI. 22-12-2008) 
Col. 127-28 

~ced to provide funds fllr Hhanupalli-
Bilsapur-Heri IIC\\ rai"\a} line project 
in Uirnachal Prade~h (Ml!R 377) 
(Deb 10. Vol. XXXV. I I· I 2-:!1l08) 
<':01.572 

Need III set lip a ('nmmando and Pulice 
1 rainmg Sehm'l III lIimach:11 Prold.:sh 
(MllRn7) 
(/)eb. 17. Vol. XXXVI. 2:!-12-:~(J()1" 
Col. 292 

Norms for Surrogate Mothers 
(Deb 9. Vol. XXXV. 10-12.1(08) 
Col. 1251-52 

Power Supply 111 Himachal Pradl.',h 
IDeb. 16. Vol. XXXVI. 1')-12-2()1)8) 
("I. .!56 

CoI.W2-94 

Rise in KidncyiDiabctic Patients 
(Deh. 6. Vol. XXXV. 22-10-100111 
Col. 271-72 

Rising I.:O-;t of Higher Education 
(Deb 13. Vol. XXXVI. 16-12-2001() 
Col. 393-94 

Setttng up of Federal Bureau of 
In\C~tigati()n 

(\)en I:~. Vol XXXVI. 16·12-2()()!I/ 
Col. 3()~)Il 

Subsid\ on Iransponation of F.:nilizcrs 
IIkh 1(1. Vol. XXXV. 11-11-20(8) 
(' Ill .. W-UJ 

SiliCide and Fratricide (ases in Armed 
Forces 
(lkl"t I:!. VI,I XXXVI. 15-12-20()/I) 
Col.nl( 
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Trains frllllll :na 
(Den. 15. Vlll. XXXVI. 111-12-2008) 
CI'I. 332-33 

UNOI' RCPl1l1 on Corruption 
(Deb. I~. Vol XXXVI. 17-12-2008) 
Col. 107-{)9 

Water Treatment Plants 
(Deb. 12. Vol. XXXVI. 15-12-::~008) 
Col. 362-63 

Wind Energy Parks 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 87-88 

World Ih:ritage Status to Kalka-Shimla 
Railwa~ Link 
<Deb. 7. Vol. XXXV. 23-10-2(08) 
Col. 93 

Thomas, Shri P.c. 

Anganwadi W(lrker~ 
(Deb II. Vol. XXXVI. 12-12-2008) 
ClIl. WI-92 

Attacks on Minorities in Orissa and 
Kamataka 
(Deb. 10. Vol. XXXV. 11.12-20(8) 
Col. 37~-75 

By-Pass Roads Connecting l'Olb 
(Deb 9. Vol. XXXV. 10-12-2(08) 
Col. 7211-36 

CentrallJniver~itie~ La\\s (Amendment) 
Bill. 2008- Cnnsid. and I'a,s 
(Deb. 7. Vol. XXXV. 2.;-10-20(8) 
Col. 5~9 

Cultivation and I'n.inotillflof Ht. Brinjal 
fl>eb. 13. Vol. ,XXXVI. Ib-12-2(J(11l) 
( ... 1.263 

Cultivation and Promlltion of BI. COlllln 
Okn. U. Vol. XXXVI. 16-12-20(8) 
Col. 165~,{, 

Culti\ati.lfl.lfl\kdil·in~all'lants 

Web 9. VI'1. XXXV. IO-12-2()fl8\ 
Col. 739-40 

CuslIJms Duty on Natural Rubber 
(Deb. II. Vol. XXXVI. 12-12-20(8) 
Col. 75-76 

Debt Waiver Scheme 
(Deb. 3. Vol. XXXV. 17-10-200S) 
Col. 6 1-66 

Demands for Supplementary Grants 
(Generdl) 200S~ 
men 5. Vol. XXXV. 21-10-2008) 
Col. 905 
Web. 16. Vol XXXVI. 19-12-2008) 
Col. 486-87 

[)e\c1opment of Sabri mala 
Wen 7. Vol. XXXV. 23-10-20(8) 
('01.150 

Doubling of Rail way Lines 
(Ikb. 10. Vol. XXXV. 11-12-20(11) 
Col. 30~ 

Drinking Water Projects in Kerala 
(Deb. 16. Vol. XXXVI. 19-12-20(8) 
ClIl.269-70 

FinanCial Support for Road Transport 
(Deb. I~. Vol. XXXVI. 17-12-20(8) 
('01.234-35 

lIigh Altitude Sports Training Centre 
(Deb. 9. Vol XXXV. 1~12-20f)8) 
Col.ll~ 

lifT in Kerala 
(Deb. 5. Vol. XXXV. 21-10-20(8) 
( .. ,) I CN-200 

Increase in Prices of Steel 
Ilkb 7. Vol. XXXV. 2~·1()-2008) 
Col. 227-30 

Indian Mantime \ :OI\erslt~ Bill. 20()~ 
Cunsld. ilnd Pa~, 
tDeb :'. VIII. XXXV. 21-111-20()8) 
lui. l):,"-(,() 

Indo-\:S l"1\ II :'\lIdear Deal 
lI>eb fl. VIlI XXX\. 22-1()-~()()1I) 

. 1..',,1 12-1.' 
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International Container Trans-Shipment Sainik Schools 
Terminal (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 6, Vol. XXXV, 22-10-2008): Col. 235-38 
Col. 211-12 : Setting up of Centre of AMU in Kerala 

Medical, Dental and Nursing Colleges i (Deb. 18, Vol. XXXVI, 23-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008)! Col. 64 1-43 
Col. 550-66 ; Setting up of English and Foreign 

Modernisation of Railway Stations in i Languages University 
Kerala (Deb. 18. Vol. XXXVI, 23-12·2008) 
(Deb. 10, Vol. XXXV, 11-12-2008) Col. 573-74 
Col.2SS Setting up ofiCT Academy 

Package to help Coffee Growers (Deb. 17, Vol. XXXVI, 22-12-2OOS) 
(Deb. 5, Vol. XXXV, 21-10-2008)! Col. 141 
Col. 482-83 I Shortage of Phosphatic Fertilizers 

Production of Arecanut ; (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 9. Vol. XXXV, 10-12-2008); CoI.S-1I 
Col. 262~3 ! South West Coastal Zone 

Production of Cashew (Deb. 15, Vol. XXXVI. 18-12-2008) 
(Deb. 18. Vol. XXXVI, 23-12-2008) i Col.30l-02 
Col. 429-35 i Swaminathan Committee Report 

Purchase of Cars for Crime Branch and (Deb. 15, Vol. XXXVI. IS-12-200S) 
Intelligence Wing of Kerala Col. 133-34 
(Deb. 18, Vol. XXXVI, 23-12-2008) . Use of Natural Vanilla in Milk Products 
Col. 301 (Deb. 17, Vol. XXXVI. 22-12-200S) 

Recent Terrorist Attack in Mwnbai 
(Deb. 10, Vol. XXXV, 11-12-200S) 
CoI.672~73 

Reduction in PDS Quota 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 27-31 

Representation of IBA 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 473-74 

Request of Kerala for Coastal Security 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 684-85 

ROB in Kerala 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 187 

Safety of Mull a Periyar Dam 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 204-05 

Col. 184-85 

Vector Borne Diseases 
(Deb. 9, Vol. XXXV. 10~12-2008) 
Col. 139-42 

Wage Revision of Workers/Officers of 
Fact 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col. 129-30 

Thummar, Shri v.K. 
Acceptance and Repayment of Deposits 

(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 394-95 

Advertisements by DAVP 
(Deb. 9, Vol. XXXV, 10-12-200S) 
Col. 1259-60 

Agricultural Loan by Co-operative Banks 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 341-48 
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Allotment of land to Political Organisation 
(Deb. 16, Vol. XXXVI. 19-12-2008) 
Col. 288-89 

Compliance with Companies Act 
(Deb. II. Vol. XXXVI. 12-12-2008) ; 
Co1.215-16 

Conversion of Four-lane NHs into Eight; 
lane 
(Deb. 6. Vol. XXXV. 22-10-2008) , 
Col. 40-42 

Corruption in DDA 
(Deb. 16. Vol. XXXVI. 19-12-2008) . 
Col. 365-75 

House for Slum Dwellers 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
CoL 337-38 

Human Resource Development Unit of 
MlNl 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 171·72 

Illegal transaction by Private Banks 
(Deb. 14, Vol. XXXVI. 17·12·2008) 
Col. 334-35 

Immigration Problems at Airports 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Col. 173 

Corruption in Delhi Traffic Police ' Impact of Dense Settlement and 
(Deb. 13. Vol. XXXVI. 16-12-2008) : Construction Activities on NHs 

(Deb. 14, Vol. XXXVI, 17-12-2008) . 
Col. 342-44 Co1.l76-77 

Corruption in Income Tax and Customs 
Departments ; Inclusion of Gujarat in Food Security 

Mission 
(Deb. 3, Vol. XXXV, 17-10-2008) (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 189-91 Col. 179 

Corruption in Jails IncreaSe in Tariff Rate of Telecom Services 
(Deb. 13, Vol. XXXVI. 16-12-2008) (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 225-26 Col. 166 

Crop Insurance Scheme Investment by Banks in Stock Market! 
(Deb. 4. Vol. XXXV, 20-10-2008) Mutual Funds 
Col. 197 (Deb. II, Vol. XXXVI, 12-12-2008) 

Diseases in Fruits 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 327-28 

Facilities to Gallantry Award Winners 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 388 

FM Radio Service 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 336-38 

Handing over of units of FCll to Private : 

Col. 409 
Investment in Foreign Banks in India 

(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 418 

Khij idia-Amreli-Veraval Railway Section 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 271 

literacy Rate 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 309-12 . 

Sector ' loans to Rural Areas by Foreign Banks 
(Deb. 10, Vol. XXXV, 11-12-2008) . (Deb. II, Vol. XXXVI, 12-12-2008) 
Co1.283-84 Col. 498 

High Speed Trains in Gujarat and Bihar 
(Deb. 7. Vol. XXXV. 23-10-2008) ! 
Col. 01 

Maritime Universities 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1243-44 
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Mhll5': ofSub~id~ hy Td.:.:om Op.:r,t\ors 
meh 17. Vol. XXXVI. ~~-I ~-~()O!\) 
Col.~17-IR 

Nat iona I Fund for l: norgan ised S.:ctor 
(Deb 5. Vol. XXXV. ~1-1O-~008) 
C\l1. ltd 

Non-Compliance of Marl.cting Di!>cipline 
(juiddin.:s 
(Ikb 15. Vol. XXXVI. 18-1~-~008) 
Col. 98-1/10 

Ovcrhaulofl'DS 
(Deb. 12. V(li. XXXVI. 15-1~-~008. 
Col. 66 1-63 

Pending Pollutiun Cases 
(Deb 14. Vol. XXXVI. 17-12-2008) 
Col. 233 

Pollution by Cement Factories 
(Deb 9, Vol. XXXV. 10-11-~008) 
Col. 687-88 

Price of Gas Supplied byGAIL to Power! 
Fenilil.er Plants 
(Deb. 15. Vol. XXXVI. 18-12.2(08) 
Col. 216-17 

Private Universities 
(Deb. 13. Vol. XXXVI. 16-12-2(08) 
Col. 192-95 

Promotion of Rajkot 00 
(Deb 9. Vol. XXXV. 10-12·2008) 
Col.9(Jq-IO 

Railwd)' Travel Agent~ 
(Deb 15. Vol. XXXVI. 18-12-2008) 
Col 302·03 

Re~erved Items under SSI 
(()eb. IS. Vol. XXXVI. 23-12-2008) 
fnl 339-43 

Road!> to Tourist and Religious Places 
(Deb. 9. Vol. XXXV, 10-12·200S) 
Col. 1308-12 

ROB on National Highways 
IDeI'!. I S. Vol. XXXVI. IS· I 2-2008) 
CoUII-12 

Sch(lhtr~hlp tll SlUdents 
(Deh IlL Vol. XXXVI. 2.;-12·~()()81 
CoI.t 1.~·2~ 

Sen ice~ of ~anne I· '\p.:rt~ fllr the 
Dc\d\'pment (,fMaritimc Indu,t!') 
(Deb. 9. Vol. XXXV. 1{)-1~-~()08) 

Col. I 1.t6 
Sening up of Signal Towers 

(Deb. 17. Vol. XXXVI. 2~-12-2(08) 
Col. 107-08 

Standing ('ommittee on I ndust!') ~ II th 
Repon .- Laid 
(Deb 5. Vol. XXXV. 21-10-2008) 
Col. 823 

Sur\'e~ fur Gauge Conversion 
(Deb. 10. Vol. XXXV. 11-12.2(08) 
Col. 23-2-1 

Technology Upgradation Fund Scheme 
(Deb. 9. Vol. XXXV. 1(I-12-20tll\) 
Col. 25 I 

Train service betwecn Kodinar and 
Junagarh 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col.4S1 

Treatment of tile Poor 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 62'{)3 

Utilization of Funds by Public Sector 
Companies 
(Deb. 15. Vol. XXXVI. 18-12-~008) 
Co1.215-16 

Violation ofMRTP Act 
(Deb. 3. Vo\. XXXV. 17-10-2008) 
Col. 280-3()4 

Welfare Scheme for Rural Women t-y 
NABARD 
(Deb. II. Vol. XXXVI. 12-1~-20()RI 

Col.102-OS 

Tinth. Shrimati Krishna 

Comminee on Empowenncnt ofWomt.-n . 
17th RCJlIlrt .. - Presented 
(Oct- 4. Vol XXXV. :W-IO-200S) 
ClIl.617 
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Committee on EmiXlI\enru:nt of Women 
I Rth Rep(lrt· ... Presented 
(lko. 5. Vol. XXXV. 21-10-20(8) 
Col.RI9 

Tripalhi. Shri Chandnl !VIani 

Adoption oflrrigation Project as National 
Projects 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 518-24 

Amarnath Shrine Board Dispute 
(Deb 5, Vol. XXXV, 21-10-2008) 
Col. 333-35 

Condition of Jails 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 69-74 

Deviation of Air India Flight 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 108-09 

Education Loan . . 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 395-96 

External Affairs Minister's Visit to China 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 108-09 

Facilities to Children ofSC Community 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 113-14 

Growth of Small Scale Industries 
(I>eb.13. Vol. XXXVI. 16-12-2(08) 
Col 268-69 

Impact ofGlol>al Recession 
(Deo. 10, Vol. XXXv. 11-12-2008) 
Col. 4546 

Imposui,ln ofSale~ Tax IlIll'etwL'Diesel 
Okl>. I·t Vlli XXXVI. 17-12-2008) 
en1333-34 

Im:TI:a~e in Sugar Prices 
(Deb. 4. VlII.XXXV. 20-10-200S) 
Col 66-69 

Incrl'a~lI1g Cases (If Corruption in India 
(Deb 6, Vol. XXXV. 22-10-2008) 
Col 197-98 

Iran-Pakislan-India Gas Pipeline 
([kl> 9. Vol. XXXV, IO-12-200R) 
Col. 550 

Loss SutTered by Airlines 
(Del>. 7. Vol. XXXV. 23-IU-1008) 
Col. 42-43 

Missile Development Programmes 
(Deb 9, Vol. XXXV. 10-12-20(8) 
Col. 195-96 

Non-Payment of Service Tax ~y 

Companies 
(Deb. II, Vol. XXXVI, 12-12-.2008) 
Col. 114 

Price Rise 
(Deb. 4, Vol. XXXV, 20·10·2008) 
Col. 3 18-26 

Procurement of Aircraft 
(Deb. 17, Vol. XXXVI. 22·12-2008) 
Col. 135 

Production and Consumption of Cement 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 657-82 

Remunerative Prices to CoUon Fanners 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 184-85 

Report of WHO on Water-Bome Diseases 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. JOI"{)2 

Reservation for oncs in Education 
(Deb 5. Vol. XXXV. 21-10-2(08) 
Col. 603-04 

Silk of Medicines, Medical dcvil:es on 
c:I.Ilrbitant price)' by M~(,s 
(Deb. 10. Vlli. XXXv. 11-12-2008) 
Col. 305 .. 06 

Scientists ofiCAR 
(Deb. 17, Vol. XXXVI. 2:'-12-:~0()8) 
Col. 98·99 

Smuggling of Foodgrains 
(Deb. 13. Vol. XXXVI, 16-12·2008) 
Col. 161-62 
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Subsidy for Rcviv31 of Closed Fertilizer 
Units 
(Deb. 7. VoL XXXV. 23-10-2008) 
Co1.61-62 

Village Grain Banks Scheme 
(Deb. 9. Vol. XXXV. 1O-12-2008) 
Col. 180-82 

Tripathy, Shri 8raja Kishore 
Aam Aadmi Bima Yojana 

(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 65-67 

Accidents on Railway Tracks Passing 
Through National Parks 
(Deb. 15. Vol. XXXVI, IS-12-200S) 
Col. 229-3 I 

Contribution ofFPI in GDP 
(Deb. 7. Vol. XXXv. 23-10-2008) 
Col. 15S-{)() 

, Creation of New Tiger Reserves 
(Deb. 9. Vol. XXXV. 10-12-200S) 
Col. 1379-80 

CRPF Banalions 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 715-16 

Cultivation of Jatropha 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 232-33 . 

Cuts in Wages 
(Deb. 17, Vol. XXXVI. 22-12-2OOS) 
Col. 17-20 

Administrative Expenses of Public Sector i Dual Pricing Policy for Diesel 
Oil Companies . (Deb. 10, Vol. XXXV. t 1-12-2008) 

Col. 286-88 (Deb. 15. Vol. XXXVI. 18~12-200S) 
Co1.S6-87 

Advertisement Revenue of DO and AIR 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col.60I"{)2 

Affiliation by CBSE 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 74546 

Agreement with Sri Lanka 
(Deb. 10. Vol. XXXV, lI-t2-~008) 

Col. 206-07 
Alternative Access Route to Bhutan 

(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col.377-78 

Authorisation to Act as Sampling Officer 
and Lab Test Officer 

: E-Governance Projects in Universities 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Co1.202"{)3 

Easing Foreign Exchange Nonns for EOUs 
(Deb. II. Vol. XXXVL 12-12-2008) 
Col. 420-2 I 

Economic Reforms Agenda by FICCI 
(Deb. II. Vol. XXXVI. 12-12-200S) 
Col. 500 

Economic Status ofTraditional Fishermen 
(Deb. 12, Vol. XXXVI. 15-12-200S) 
Col. 22-23 

Emissions of Greenhouse Gases 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 122 

(Deb. 7. Vol. XXXV, 23-1O-:!O08) • Expenditure on Social Sectors 
Col. 275-76 '(Deb. 9. Vol. XXXV. 10-12-2008) 

Cheque Bounce Cases Col. 758-62 
(Deb. 16. Vol. XXXVI. 19-12-2008) . ExportofFlowcrs 
Col. 389-90 (Deb. 13, Vol. XXXVI, 16-12-2008) 

Committee to Study Difficulties Faced by 
Airlines 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Co1.236-37 

CoI.315-16 
External and Imernal Debt 

(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 12-19 
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Flouride Cllnt.!nt in Drinking Water 
(Deb 6. Vol. XXXV. 22-10-2008) 
Col. 236-37 

Foodgrains for Welfare Schemes 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 424-28 

Funds for Border Roads 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 247-50 

Funds for Upgradation of Medical 
Colleges 
(Deb. 9. Vol. XXXV, 10-12-2008) I 

Col. 643 

Genetically Modified Food Products 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 18 

Hydro Power Project on Jhelum River 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 565 

Impact or FTAs on Indian Industry and 
Agriculture 
(Deb. 13. Vol. XXXV\. 16-12-2008) 
Col. 409-12 

Import or Cement 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Co\. 800-801 

Increase in Infiltration from across the : 
Border 
(Deb. 4. Vul. XXXV, 20-10-2008) , 
Col. 361-62 

Indians Languishing in Pakistani Jails 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Co\. 1378 

Joint Naval Exercise 
(Deb. 12. Vol. XXXVI. 15-12-2(08) 
Col. 333 

Limited Liability Partnership Bill, 2008-
Consid. and Pass 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 654 

Live Shows in and around Gir Sanctuary 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 348-49 

Mahila Samakhya Programme 
(Deb. 18, Vol. XXXVI. 23-12-2008) 
Col. 689-91 

Malaria Treatment Policy 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
C 0\.294-95 

Mediclaim Portability 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 188-89 

Merger ofREGP and PMRY 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 447-49 

Minimum Support Price for Paddy 
(Deb. 4. Vol. XXXV. 20-10-2008) 
Col. 35-36 

National Rainfed Area Authority 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col.414 

Navratna Status to NALCO 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 173-74 

Information System for Water Resources NPA of UTI and IDBI 
(Deb. 4. Vol. XXXV. 20- I 0-2008) . (Deb 3. Vol. XXXV. 17-10-2008) 
Co1.236-38 

Insurance. Scheme for Anganwadi 
Workers 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 332-33 

Investment in Port Sector 
(Deb. 9. Vol. XXXV. 10-12-2008) ! 
Col. 1067-68 

Col. 275-77 

Power Generation 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 38-85 

Private Panicipation in Higher EducatIOn 
(Deb. 18. Vol. XXXVI. 23-12-2(08) 
Col. 632-33 
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Pw~un:m\.·nt llf I khi:optep; Ii-Ir Armed 
hlrle' 
(Ikh Q. Vol. XXXV. 10-12-20(8) 
CoI.2-l2-U 

Procurement of LeA 
(Dcb. Q. Vn\. XXXV. IO-12-200S) 
Cvl. -ltH 

Production of Chemicals 
(Deb. 10. Vol. XXXV. 11-12-2OOS) 
CoIA4142 

Pwgrcss III Eanh Scienecs Rc.'Scarch 
(Deb. 18. Vol XXXVI. 23-12-2(08) 
CIl\. 7U-7:! 

Promotion of Sanskrit Education 
(Deb. 5. Vol. XXXV. 21-10-200S) 
Col. 7+75 

Quantum of I.uans Written Otf 
meb. 3. Vol. XXXV. 17- 1O-200S) 
Co1.314-15 

Radiation Fmerge",:) Respono;,e Centre 
(Dch. q. \\tI. XXXV. IO-12-2()OS) 
('01. 865-60 

Recent Terrorist Attack in Mumbai 
(Deb Ill. Vo\. XXXV. 11-12-200S) 
(\.\.612-17 

Reductllln in (ilobal Crude Oil Price 
IIkh 7. Vol. XXXV. 23-10-2008) 
Col. 15 

Refonm in Coal Sector 
(l>eb 14. Vol. XXXVI. 17-12-20(8) 

. Co\.6Q-77 

Remarks .. I' ! :NIICUR on Jammu and 
Ka~hmir 

(Dc". 9. Vol. XXXV. 10-12-2008) 
('vi. 873-7-l 

Review of the Accounts of Unlisted 
GlO1panie~ 

(Deb. 3. V(ll. X XXV. 17- 10-2008) 
Co\. 231-32 

ROEklH lH~ in Orissa and Maharashtra 
(Deb 7. Vol XXXV, 23-10-20(8) 
Col. 371!-R6 

SOClh:\.· and Engilw\.·ring Rcs\.·:m:h Bllard 
BilL 200f( (\.n,ld and Pa~s 
cDcn II. Vol. XXXVI. 12-12-2008> 
Col. (126-29 

Setting up (If Bcveral.!c (1nil b\ [)RDO 
IDcn. 17. Vol. XXXVI. 2~-12-2008) 
('01.24142 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(DUR IQ3) 
(Deb 12. Vol. XXXVI. 15-12-2OOS) 
Col. 771-73 

Sport~ Projects in Orissa 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 829-32 

Subsidy on Edible Oils 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Col. 542-45 

Trade F.nvironment in India 
(Deb IS. Vol. XXXVI. 23-12-200S) 
Col. 3S8-89 

Vaccine for Anthrax 
(Deb. 9. Vol. XXXV. 10-12-:WOS) 
Col. 1352-53 

Violation of Pollution Norms by Mining 
Companies 
(Deb 6. Vol. XXXV. n-10-200S) 
CoL3I:7-IQ 

World Bank Luan for Coastal Zone 
Managemcm in Oris .. a 
([)eb. 14. Vol. XXXVI. 17-12-2008) 
Col. 409 

World Bank Meeting on Sarva Shiksha 
Abhiyan 
(Den. IS. Vol. XXXVI. 23-12-20(8) 
Col. 569 

Vaghela. Shri Shankersinh 
National Jute Board Bill. 2006 _. Cunsid. 

and Pass 
IDeb 5. VoL XXXV. 21-IO-2(}(j8) 
Col. 929-30. 931-:11 
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Vallabhaneni. Shri 8alashuw~' 
Aam Aadm i Awas ny Nil B 

(Den. 3. Vol. XXXV. 17·IO·:!O()8) 
Col. 179·80 

Adult Literacy 
(Deb. 18. VuL XXXVI, 23·12·2008) 
Col. 573 

Comminee on Impact of Future Trading 
(Deb. 4. Vol. XXXV. 20.10.2(08) 
Cui. 48Q..9:! 

Committee on Information. 
Communication and Entertainment 
(l>eb. 9. Vol. XXXV. 10.12-2(08) 
CuI 1062-64 

Compensation for Loss due to Floods 
(Deb. 12, Vol. XXXVI. 1~·1:!·2008) 
Col. 575 

DD llrdll Channel 
Wen. 9. Vol. XXXV, 10·12·2008) 
Ct.l. 1261~2 

E·gowmance Projects in Universities 
(Den U. Vol. XXXVI. 16·12·2008) 
Col.:!o:!·m 

Elephant CorridtlrsReserves 
(Dcb 9. Vol. XXXV, 10-12.2(08) 
Col. 1348·50 

Ener!;.\ Requirement 
(Deb 3. Vol. XXXV. 17-10.2(011) 
Col. 265-66 

hpan~i,m of Vijayawada Airport 
(Oeb. 7. Vol. XXXV. 23·10-200S) 
Col. ,71·72 

Extcn~lon ofRlIm\llY at Tirupati Airport 
(Den 7. Vol XXXV. 23.10.20(11) 
Col :'70.71 

Fiscal I>clil:lt 
Ilkb. II. Vol. XXXVI. 12·12·20()8) 
(\.1. ~t>7·(,1< 

Gct.logkal RL"tllllCes (.ICoal 
(!Jet> o. Vtll. XXXV. 22·III-:.'OUII) 
Col. 222 

lIydro PO\\er Projects 
(Deb. 16. Vol. XXXVI. 1<I·12·200S) 
Col. 270·82 

Implcrnentall,.n ofe·District Project 
(Deb. 9. Vol. XXXV. 10.12.2(08) 
Col. 432-34 

Incentives under TUFS 
(Deb. 4. Vol. XXXV. 20.10.2(08) 
Col. 44447 

Increase in Rice Production 
(Deb. 9. Vol. XXXV. 10·12-2008) 
Col. 378 

Investment by Overseas Indians 
(Deb. 9. Vol. XXXV, 10-12.20(8) 
Col. 1393-94 

Involvement of Private Sector for 
Development or Sports 
(Deb o. Vol. XXXV. 22.10-20(11) 
Col. IIS·19 

Literacy Rate 
(Deb. 18. Vol. XXXV/. 23.12-2(08) 
Col. 489·9 I 

Loan Assistance by HliDCO 
(Deb. II. Vol. XXXVI. 12.12.20(8) 
Col. 3994011 

Merger of Steel Companies 
(Deb. 10. Vol. XXXV. 11.12.20(11) 
Col. 172·74 

National Dairy Plan 
(Deb 4. Vol. XXXV. 20·IO·20()1I) 
Col. 124 

l'Ij;uional Pwject on (lrganic Fanning 
CDeb. 9. Vol. XXXV. IO·12·:!OOIl) 
(01. ·47:'· 74 

"IIalional Riwr Conser\allon Pmg,ri\ml1le 
Ilk!> 1-1. Vol. XXXVI. 17·12·2()()l!1. 
Col. 209·14 

(lrenin!,! of US C(ln~lIlate in HyJeraoad 
<l>en. 14. Vol. XXXVI. 17·12·200l!) 
Col 404 
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Patents on Drugs for treatment of AIDS Sugar Import 
(Deb. 10, Vol. XXXV. 11-1:2-2008)' (Deb . .13. Vol. XXXVI. 16-12-2008) 
Col. 441-43 Col. 179 

Price Control of Medicines Survey on Urban Poor 
(Deb. 7, Vol. XXXV. 23-10-2008): (Deb. 3. Vol. XXXV, 17-10-2008) 
Col.215-16 Col. 335-36 

Prices of Drugs 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 198-99 

, Task Force on Affordable Housing 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 228 

Procurement of Cotton by CCI Tea Replantation 
(Deb. 1:2, Vol. XXXVI, 15-12-2008) (Deb. 13. Vol. XXXVI. 16-1:2-2008) 
Col. 632-34 Col. 347-49 

Production of Sugar and Ethanol Ultra Mega Power Projects 
(Deb. 12. Vol. XXXVI. 15-12-2008) (Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 376-77 Col. 536-37 

Profit by the Department of Posts : Urban Housing and Habitat Policy 
(Deb. 17. Vol. XXXVI. 22-12-2008) (Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 13:2-33 Col. 23-25 

Programmes to improve Production of 
Cereals and Pulses 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 229-30 

Proposal of Marketing Support and 
Services Scheme 
(Deb. 12. Vol. XXXVI. 15-12-2008) 
Co1.261-63 

Regional Rural Banks 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col. 330-33 

RGPPL 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 478 

Setting up of National Aeronautics 
Commission 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 145 

SEZ in IT Sector 
(Deb. 18. Vol. XXXVI, 23-1:2-2008) 
Col. 262-63 

Stem Rust Fungal Disease 
(Deb 9. Vol. XXXV, 10-12-2008) 
Col. 497 

Violation of Human Rights in Armed 
Forces 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 196 

Water Charges 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
0>1.418 

Weather Forecast 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 67-69 

Withdrawing Deposits from RRBs by 
States 
(Deb. II, Vol. XXXVI. 12-12-2008) 
Col. 169-70 

Varma. Shri Ralilal Kalidas 

, Central Universities Laws (Amendment) 
Bill, 2008-Consid. and Pass 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 545-47 

Comtnittee on the Welfare of Scheduled 
Castes and Scheduled Tribes -31nd 
to 34th Reports - Presented 
(Oeb. 7, Vol. XXXV, 23-10-2008) . 
Col. 434 



NAME INDEX 549 

Commiltee on Welfare of Scheduled 
Castes and Scheduled Tribes--
35th Report-Presented 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 522-23 

Economic Status of Traditional Fishermen ; 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 21 

Vasan, Shri G K. 

Collection of Statistics Bill. 2oo8-Consid. 
and Pass 
(Deb. 18, Vol. XXXVI, 23-12-2008) , 
Col. 774 

Vasa\'a, Shri Mansukhbhai D. 

Ban on construction/Expansion of 
Houses in Unauthorized Colonies 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 327 

Collection of Toll Tax 
(Deb. 9. Vol. XXXV. 10-12-2008) : 
Col. 163-64 I 

Construction Works on NH-8 ! 
(Deb. 9. Vol. XXXV, 10-12-2008) : 
Col. 1152-53 I 

Corruption in Handloom and Handicraft 
Sector 
(Deb. 4, Vol. XXXV, 20-10-2008) • 
Col. 200-201 

Corruption in Jails 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 225-26 

Crime by Gangs 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 307-08 

DDA Flats 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 389 

Disparity in Minimum Wages 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 2 1-22 

Doubling uf Railwa~ l.in~ between 
Surat-l3husawal 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col.217 

Facilities to Prisoners 
(Deb. 18. Vol. XXXVI. 23·12-2008) 
Col. 435-72 

FDI in Petroleum Sector 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.41-42 

Finalisation ofBPL. List 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 483-84 

Fish Production 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col.209-IO 

Functioning ofPIB 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1156-57 

Ground Water Recharging Scheme 
(Deb. 4, Vol. XXXV. 20-10-2008) 
Col. 364 

Human Resource Development Unit of 
MTNL 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 171-72 

Illiteracy among Tribals 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 487-88 

Import of Thread 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 226 

Inclusion/Exclusion of Communities in 
ST List 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 484-85 

Increase in Tariff Rate ofTelecom Services 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 166 

Indira Awas Yojana 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 461-68 
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Input {'~l~tllr PwdUl:li'lIl 
lI>dl I~. Vol XXXVI. 1:'i-I~-2()()8l 

\.',,1 ~h3-<,7 

Inh:n:~1 Rate on Sa\ing Depo~its in Post 
Ollice!> 
(Del'> II. Vol. XXXVI. 12-12-2008) 
Col. .. 09 

1000lvcment of Forest O"'ellers in Forest 
(\lIlser\' at illn 
(l)eb, 9. Vol. XXXV. 10-12-2008) 
Col. 1376-77 

In\"I\Cml'nt of MCl> and Police 
Per~unnel in Illegal Constructiuns 
(Deb, D. Vol, XXXVI. 16-12-2008l 
Col. 3W-{):, 

Irregularities in Annual Returns 
(Deb lb. Vol. XXXVI. 19-12-2008) 
Col. 3:'7 

Irregularities under "hadi Scheme 
IDeb IS, VIlL XXXVI. 23-12-2(08) 
Cui 322-25 

Issue of VlIters Identity Cards 10 Illegal 
Bangladeshi Migrants 
(Deh 18. Vol. XXXVI. 23-12-20081 
Col. 2:4-55 

Merger 1'1' Banl..s 
IlkI'> 3. Vol. XXXV. 17-1O-200S) 
CuI. 2~:, 

N'>Il-olliuOIII )ire':hlrs 
11>l'I'> I L Vul XXXVI. 1:!-12-20(8) 
Col. 1<111 

1'(llIutiun in Coastal RegionllfGujarat 
(l)el'> I ... VoL XXXVI. 17-12-2(08) 
Cnl. 2- 1·,2 

Pr~ ... luCII"n Ill' Sugar and [thanol 
Il>eh. 12, Vol. XXXV\. 15-12-2111181 
C"I 37f>. 77 

Profit earned hy Puhlic and Private Gas 
CI'l11panie~ 

(Deh 1. Vol. XXXV. 23-IO-20()8) 
{'Ill .'2~-!h 

Promlltion lIf Ir .. diti,'nal System III' 
Medicmes 
(Deb. I ... VuL XXXVI. 17-12-20(8) 
C Ill. 2'X)..<) I 

Reduction in Equity of Gll\Crnment in 
PSUs 
(Deh. 15. Vol. XXXVI. 18-12-2008) 
Col. 15 .. 

Remunerative Prices to Farmers 
{Deb .... Vol. XXXV. 20-IO-200S1 
Col. 2-7 

Repairs'Re-Surfacing ofNU in Gujarat 
(Deb b. Vol. XXXV. 22-10-2(08) 
Col. 93-Q.J 

Rise in Crime 
(Deb 5. Vol. XXXV. 21-11l-2(08) 
Col. 166-86 

Soil Erosion in Gu,iarat 
(Deb. 16. Vol. XXXVI. 19-12-20{)g) 
Col. l60-6 I 

Sulabh Inh:rnational 
(Deb 10. Vol. XXXV. 11-12-2008) 
Col.l55-56 

Theti (If Imponell Whc:at 
(Deb 12. Vol. XXXVI. 15-ll-lOOg) 
CoI.639-W 

Hurt! Raih\a~ Track between Ahmedahad 
and Mumbai 
(Deh 15. Vt.L XXXVI. 18-12-2110R) 
Col. :!S-J-85 

Trains "t Palc:j Railway Station 
(Deb. 10. Vol. XXXV. 11-1;:-2(08) 
Col. :'9-60 

Trij,al Population Dwelling in Prole~tcd 
F"rests 
(Deb 16. Vtll. XXXVI. IQ-I}-2()()I\) 
Col. ~65 

Upgrddallun 01 'V1edi«,1 Infrastructure 
(Ikh b. Vol. XXXV. }}-IO-}OOIl) 
Col. 115 

Vacantl)osts in r,hilr Jail 
(Deo. 13. Vol. XXXVI. 16-I::!-2IJWU 
Col. }}}-23 
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Vehicle and Ilomc Loan 
(Dcb. ]-1. Vol. XXXVI. 17-1~-~()(J1!) 

('01.3]8-46 

Violatillll of Labour l.aw b} ()~(il' 
(Dcb 12. Vol. XXXVI. 15-12-2008) 
Col. 589 

Vocational Education to Tribals 
(Deb. 3, Vol. XXXV. 17-10-2008) 
Col. 251 

Veerendra Kumar, Shri M.P. 

Afforestation of Degraded Non-Forest. 
Land 
(Oeh 9. Vol. XXXV, 10-11-1008) 
Col. 514 

Arsenic Contamination in Ground Water 
(Deh. 4. Vol. XXXV. 10-10-1008) 
Col. ~0-21 

Assistance to Rubber Farmers 
(Dct>. 13. Vol. XXXVI. 16-11-1(08) 
Col. 63-66 

Closure of Retail Outlets by ONGC 
(Dcb. I:'. Vol. XXXVI. 18-11-2008) 
Col. 283-8../ 

Coal Blocks ofKerala Elet:tricity Board 
(Dco 1-1. Vol. XXXVI. 17-11-1008) 
Col. 179 

Complall1b Against I'ri\'3Ie Insurance 
('ompanics 
(I>ct> II. VIII. XXXVI. 11-11-1008\ 
Col.-I77-78 

Ethanol Mi\ed Petrol 
(Det>. I:'. Vol. XXXVI. 18-11-10OfO 
Col. 11 

Field Trials llfGM Ricc 
(l>et> 5. Vol. XXXV. 11-10-1008\ 
Col. 156-57 

Impact "I' Climate Chan);!.e on V.:atl'r 
Rc",un:c, 
(Det>. 11, Vol. XXXVI. 15-11-10(8) 
Cll1.1!i1 

Impact (If I It'lIsc-hllld I }[I't lin I !callI! 
(Deo. 9. Vol. XX.\\'. 1()-1~-1008) 

Col. 1183 

Implcml'ntatillll 01":-';1,'( il' 
(lko. 9. Vol. XXXV. 10-11-10(8) 
Col.·Q 1-16 

Infrastructural Facilities at Airports in 
Kerala 
(Deb. 10. Vol. XXXV. 11-11-1(08) 
Col. 3-11-43 

Integrated Child Development Scheme 
(ICDS) 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 107-12 

Issue of Bonds to Fertilizer Manufacturing 
Companies 
(Deb 10. Vol. XXXV. 11-11-1008\ 
Col. 34-35 

Joint Famling 
(Oeb. 17. Vol. XXXVI. 11-11-1008) 
('01.1-19 

Marine Fisheries 
(Deb. 9. Vol. XXXV. IO-11-10()8) 
Col. 386-87 

Merger of III with BSNL 
(Deb. 9. Vol. XXXV. IO-11-1()()8) 
Col. 19-1 

Modernization of Railway Stations in 
Kl'rala 
<Deh. 10. Vol. XXXV. 11-11-100S) 
Col. 188 

M(lnitoring ofA){V, SI' PIllJ':~'h t>~ I'Kls 
lOeb 3. VClI. XXXv. 17-10-100111 
C(ll. 111 

Motion 1,1" ("tl/l/idcnn' III thl' (\'UlH:il of 
Mini,tn, 
(Den. 1. Vol XXXV. 2:-()7-1flOX) 
Col. 108-1 I 

1'Oatillnallnvc~tigatlll/l.-\gcnc~ Bill. ::'1111:\ 
and I !nhl\\ ful A(li\ itlcs (I'rc\cntilln t 
Am.:-ndment Bill. 2()OS C(l\1,id. and 
Pass 
(Deh 14. Vlli. XXXVI. 17-I::'-~CI(lXI 

Col.662-6-l 
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Overseas Indian Facilitation Centre 
(Deb. 6. Vol. XXXv. 22-10-2008) 
Col. 157·58 

Panch3~ at Yuva Kendra Aur Khel 
Abhiyan Scheme 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 137-39 

Ratification of Maritime Labour 
Convention. 2006 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. Q()5 

Recent Terrorist Anac!;. in Mumbai 
(Deb. 10, Vol. XXXV. 11-12-2008) 
Col. 659-{) 1 

Reclamation of Sea Land for Port 
Development 
(Deb 14. Vol. XXXVI. 17-12-2008) 
CoIA32 

Rise in Cement Prices 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 191-92 

Shonage of Rigs 
(Deb 15. Vol. XXXVI. 18-12-2008) 
CuI. 185-86 

Status ofPrasar Bharati Employees 
(Deb 5, Vol. XXXV. 21-10-2008) 
Col. 236-37 

Turl..men istan- Afghan istan- Pak istan-
India Pipeline Project 
meb 7. Vol. XXXV. 23-10-2008) 
Col. 184-85 

Unorganised Workers Social Security Bill. 
2008 C unsid. 
(Den 13. Vol. XXXVI. 16-12-2008) 
Col. 669-70 

Vacant Posts in Govt. of India Press 
(Deb 16. Vol. XXXVI, 19-12-2008) 
Col. 291 

Velu. Shri R. 
Demands for Supplementary Grants 

(Railway) 2008-09 
(Deb. 15. Vol XXXVI, 18-12-2(08) 
Col. 368 

Raih\a~ Bridges 
(Deb. 15, Vol. XXXVI. 18-12-2008) 
Col. 18-20 

Venugopal. Shri D. 

Need 10 sateguard the interests of Tamils 
in Sri Lanka and provide funds tor 
giving succour to Tamil Retugees in 
Tamil Nadu(MUR 377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 739 

Verma, Shri Bhanu Pratllp Singh 

Centrally Sponsored Schemes 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 299-377 

Confiscation oflllcgal Stalls 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col.219 

! Demands for Supplementary Grants 
(General) 2008-09 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 904-05 

Demands for Supplemental) Grants 
(Railways) 2008-09 
(Deb. 6. Vol. XXXV, 22-10-2008) 
Col. 407 

Dollar-Rupee Exchange 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 14445 

Illegal Mining 
(Deb. 13. Vol. XXXVI. 16-12-2008) 
Col. 138-39 

Inclusion/Exclusion of Communities in 
5T List 
(Oeb. I I. Vol. XXXVI. 12-12-2(08) 
Col. 193-94 

Invitro Fenilization Centres 
(OMb. 9, Vol. XXXV. 10-12-2008) 
Col. 933-34 

Licence for Arms 
(Deb. 5, Vol. XXXV, 21-10.20(8) 
CoI.314-15 
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Literacy Rate 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col.309-12 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 129-30 

National Waterway (TaJcher-Dharma 
Stretch of Rivers, Geonikhali..charbatia 
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and 
Mahanadi Delta Rivers) Bill, 2006 and 
National Waterway (Kakinada-
Pondicherry Stretch of Canals and the 
Kaluvelly Tank, River Godavari and 
Wazirabad-Vijayawada Stretch of 
Rivers Krishna) BiII,2006---Consid. and 
Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 496-97 

Need to develop the historical city ofKalpi 
in Jalaun Parliamentary Constituency 
as a tourist place (MUR 377) 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 509-10 

Need to provide halt to Cochin Express 
and Pushpak Express trains at 
Pukhraya Railway Station in Kanpur 
Dehat, Uttar Pradesh (MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 761 

Need to provide Pilgrimage facilities to the 
people desirous of visiting the 
Mausoleum ofPrithvi Raj Chauhan in 
Afghanistan (MUR 377) 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 378 

Pilot Napping during Air India Flight 
(D~". 10, Vol. XXXV, 11-12-2008) 
Col. 137 

Price of Gas Supplied by GAIL to Power/ 
Fertilizer Plants 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Co1.216-17 

Public Telephone under Bharat Nirman 
Programme 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 43 1-32 

Tampering of Records in Arms Licence 
Office 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 145 

Validity of Arms Licences 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Co1.2~5 

Verma, Shri Rajesh 

Committee on Absence of Members from 
the Sittings of the House -
II th Report - Presented 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 703 

Verma, Shri Ravi Prakash 

Artificial Recharge of Ground Water 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 371-72 

Accidents on Railway Tracks Passing 
through National Parks 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 229-3 I 

Achievement in Agriculture Lending 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 338 

Amendment in 3G Telecom Policy 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 217-22 

Amendment in Model Town Planning 
Bye-Laws 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 328 

Bailout Plan for Private Airlines 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
Col. 217 

Ban on use ofGutka and Tobacco 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 347-48 
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Basmati Trademark for Pakistan : Dual Pricing Policy for Diesel 
(Deb. 13, Vol. XXXVI. 16-12-2008) (Deb. 10, Vol. XXXV. 11-12-2008) 
CoL212-13 Col. 286-88 

Cheque Bounce Cases 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 389-90 

Electronic Media Monitoring Centre 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 116-18 

Children suffering from Mental Disorders : Entrance Tests for Admission 
(Deb. 9, Vol. XXXV. 10-12-2008): (Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 836 i Col. 326 

Compensatory Afforestation Fund ! Ethanol Production in Brazil 
(Deb. 6. Vol. XXXV. 22-10-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 119-22 Col. 365-66 

Computer Education in Schools ! Expansion of Rail Network 
(Deb. 5, Vol. XXXV. 21-10-2008)' (Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 72~22 Col. 153-54 

Contribution of Various Sectors to GOP 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 77-78 

Control of Kosi River 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 34344 

Core Library of Minerals 

Expenditure on R&D for Drugs 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 262 

Expen Committee Recommendations on 
Sixth Schedule 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 315-16 

(Deb. 13, Vol. XXXVI, 16-12-2008) '[ Fenilizers Sales Centres and Kisan Sewa 
Col. 226-27 r Kendras 

Decline in Earnings of the Railways : (Deb. 7. Vol. XXXV. 23-10-2008) 
(Deb. 15, Vol. XXXVI. 18-12-2008) I Col. 273-74 
Col. 97-98 , Fuel EffICiency Standards for Vehicles 

Defence Collaboration for Development; (Deb. 16. Vol. XXXVI. 19-12-2008) 
ofUAV Col. 327-28 
(Deb. 17, Vol. XXXVI. 22-12-2008) . Functioning of Primary Health Centres 
Col. 197 (Deb. 14. Vol. XXXVI, 17-12-2008) 

Delay in Acquisition of Ph alcon AWACS . Col. 152-70 
(Deb. 4, Vol. XXXV. 20-10-2008) , Funds for Border Roads 
Col. 442 (Deb. 9, Vol. XXXV. 10-12-2008) 

Development and Promotion of Tourism Col. 247-50 

in StatesiUTs ~ Grants-in-Aid 10 Special Schools 
(Deb. 7, Vol. XXXV. 23-10-2008) (Deb. 7. Vol. XXXV, 23~10-2008) 
Col. 405-\2 Co1.374-76 

Drop-oul Kale 
(Deb. 5, Vol. XXXV. 21-10-2008) 
Col. 678-708 

Guidelines for Spons Management 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 1382 
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Hike in Fees 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 730-32 

Hotel Management Institutes 
(Deb. 15. Vol. XXXVI. 18-12-2008) 
Col.246-SO 

Impon of Coal 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 927-28 

Improving the Quality of Khadi Products 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 558-61 

Indigenous Material for Printing of 
Currency Notes 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 187-88 

Indo-France Agreement on Social Security 
of Indian Workers 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 1253-54 

Insurance Cover under NREGS 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col.415-16 

Interim Reliefto Journalists 
(Deb. 12. Vol. XXXVI, 15-12-2008) 
Col. 230-3 I 

Investment in Infrastructure Sector 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col. 61-63 

Investment Limit in Stock Exchanges 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col.l6B 

Jobs under NREGS 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col. 328-30 

Lack of Transparency in Procurement of 
Equipment 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 314-15 

Land Degradation and its Management 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 551-53 

Launching of All India Toll Free Number 
and Cells for LPG Consumer 
Grievances 
(Deb. 10,. Vol. XXXV. 11-12-2008) 
Col. 195-91 

Loan for Jatropha Plantation 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 232-33 

Manual Scavenging 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col.321 

Menace of Unchecked Global Warming 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 888 

Misuse of Aid by Pakistan 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 885-86 

National Policy on ICT in School 
Education 
(Deb. 18. Vol. XXXVI. 23-11-1008) 
Col. 65 

Need to restore rail services on Mailani-
Dudhwa-Gonda Railway Section in 
Uttar Pradesh (MUR 377) 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 737 

Need to undertake gauge conversiOn work 
on Bareilly-Lucknow sector of North-
Eastern Railway (MUR 377) 
(Deb. 10, Vol. XXXV. 11-12-2008) 
CoI.S77 

New Distribution System under Mid-Day 
Meal Scheme 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 428 

New FM Radio Policy 
(Deb. 5. Vol·XXXV. 11-10-2008) 
CoUI5 
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Non-~rofit Trust Fund for Diaspora I Situation arising out of Bomb Blasts in 
Phtlanthropy . various parts of North-Eastern States 
(Deb. 14, Vol. XXXVI, 17-12-2008) I with particular reference to Assam 
Co1.379-80 I (OUR 193) 

Power Saving in Agriculture Sector (Deb. 12, Vol. XXXVI, 15-12-2008) 
(Deb. 4, Vol. XXXV, 20-10-2008) Col. 754-57 
Col. 487-89 Spectrum User Charges for 3G Mobile 

Production of New Genetic Potato Service Providers 
(Deb. 17, Vol. XXXVI, 22-12-20(8) (Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 253-54 I Col. 254-55 

Rajiv Gandhi Scheme for Adolescent Girls I Starvation Deaths 
(Deb. 11, Vol. XXXVI, ]2-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 214-15 Col.485-86 

Rehabilitation Package for Displaced 
Persons 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 489-97 

Relocation ofTiger Resem:s 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 225-26 

Survey on Stray Animals 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 398-99 

Trafficking in Women and Children 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 71-74 

Reservation in Higher Educational Transportation of Fertilizers 
Institutions (Deb. 7, Vol. XXXV, 23-10-2008) 
(Deb. 13, Vol. XXXVI, 16-12-2008) Co1.231-46 

Col 189-91 II Violation ofCeasetireAgreement 
Revival Package for Handl00m Sector (Deb. 4, Vol. XXXV, 20-10-2008) 

(Deb. 17, Vol. XXXVI. 22-12-2008) Co1.507-08 
Col. 32 

SAARC Food Bank 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 2.."2-23 

Selling of Gold Coins through Post Offices 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Col. 232-33 

Violation of Wildlife Laws 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 79-80' 

Wages under NREGS 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Col.4-15 

Semester System at Undergraduate Level I Vijayan, Shri A.K.S. 
(Deb. 18, Vol. XXXVI. 23-12-2008) Need to provide financial assistance to 
Col. 518 the flood affected people ofThiruvarur 

Sexual Harassment of Women at ! 
Workplaces 
(Deb. 3, Vol. XXXV. 17-10-2008) I 

Co1.321-24 I 
I 

and Nagapattinam districts in 
Thmil Nadu (MUR 377) 
(Deb. 13, Vo" XXXVI, 16-12-2008) 
Col. 583-84 



NAME INDEX 557 
Vinod Kumar, Shri B. 
Motion of Confidence in the Council of 

Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 194-96 

Yaelav, Dr. Karan Singh 
Need to allow round the clock passage to 

pedestrian and vehicular traffic at 
railway cro!Sing near Jagat Basal 
village on Rewari-Ahwr line (MUR 377) 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 760 

Need to include 'Meo' tribe of Rajasthan 
in the list of Other Backward Classes 
(MUR377) 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 832 

Standing Committee on Health and Family 
Welfare - 30th and 31st Reports-
Evidence - Laid 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 824-25 

Yadav, Prof. Ram Gopal 
Motion of Confidence in the Council of 

Ministers 
(Deb. 1, Vol. XXXV, 21-07-2008) 
Col. 75-88 

Standing Committee on Agriculture-
41 st Report - Presented 
(Deb. 2, Vol. XXXV, 22-07-2008) . 
Col. 3 

Yadav, Shri Anirudb Prasad alias S.dhu 
Bachat Lamp Yojana 

(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 455-56 

Bailout Plan for Private Airlines 
(Deb. 15, Vol. XXXVI, 18-12-2008) 
CoI.2I7 

Crisis in Textile Industry 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 4446 

Decline in Business Optimism 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 283-84 

Establishing Colleges of Excellence 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 284-95 

Exploitation offndian Workers in Malaysia 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 940-42 

Export off ron Ore 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 620-23 

Financial Crunch in Real Estate Industry 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 249-50 

Fiscal Deficit " 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 367-68 

Fishing of Tuna 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 654-55 

Hike in Newsprint Prices 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1313-14 

Impact of Organised Retailing on 
Unorganised Retail Stores 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 692-98 

Land Acquisition Since 1947 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 516-18 

Mandatory Subscription ofEPF 
(Deb. \7, Vol. XXXVI, 22-12-2008) 
Col. 144-45 

Manufacturing Policy 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 175-76 

Misleading the Investors 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 115-16 
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National Wortshop on Detention ' Recent Terrorist Attack in Mumbai 
(Deb. 16, Vol. XXXVI, 19-12-2008) i (Deb. 10. Vol. XXXV, 11-12-2008) 
Co1.392-93 Col. 584-93 

Performance oflndian Banks 
(Deb. 11. Vol. XXXVI. 12-12-2008) 
Col. 523-24 

Review of the economic situation in the 
country (DUR 193) 
(Deb. 15. Vol. XXXVI. 18-12-2008) 

Quality oflndian Traditional Medicines Col. 4 18-23 
(Deb. 14. Vol. XXXVI. 17-12-2008) ; Situation arising out of Bomb Blasts in 
Col. 435-36 various parts of North-Eastern States 

Reforms in Power Sector with particular reference to Assam 
(Deb. II. Vol. XXXVI. 12-12-2008) (DUR 193) 
Col. 3-12 (Deb. 12, Vol. XXXVI. 15-12-2008) 

Report on Solar Power 
(Deb. 16. Vol. XXXVI. 19-12-2008) 
Co1.321-23 

Splining the Role of AICTE 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 419-20 

Surrogate Advertisements 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1155-56 

Visit of Pakistan's National Security 
Advisor to India 
(Deb. 14. Vol. XXXVI, 17-12-2008) 
Col.214-15 

Vada,·, Shri Chandra Pal Singh 

Col. 758-62 

Standing Committee on Food, Consumer 
Affairs and Public Distribution -
26th Report - Presented 
(Deb. II. Vol. XXXVI, 12-12-2008) 
Col. 587-88 

Unorganised Wolters Social Security Bill, 
2oos--c onsid. 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 606-13 

Yadav, Sbri Giridharl 

Allocation of Kerosene, Diesel. LPG and 
Petrol to StateslUnion Territories 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 4 13-30 Need to review the sharing of Betwa river ! 

water between Madhya Pradesh and 
Unar Pradesh (MUR 377) 

: Assistance to Handloom Sector 

(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 513-14 

\ .. ':,-"Shri lle-vendra Prasad 

Motion of Confidence in the Council of 
Ministers 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 58-63 

Assistance to NGOs Working in Bihar 
(Deb. 9. Vol. XXXV. 10-12-2008) 
Col.907"()8 

(Deb. I, Vol. XXXV, 21-07-2008) ! BamarReservoirScheme 
Col. 88-102 . (Deb. 12, Vol. XXXVI. 15-12-2008) 

National Investigation Agency BiU. 2008 and 
Unlawful Activities (Prevention) 
Amendment Bill, 2008--Consid. and Pass 
(Deb. 14, Vol. XXXVI. 17-12-2008) 
Col.610-16 

, Col. 591 

Budget allocation for development of SC 
andOBC 
(Deb. 10. Vol. XXXV. 11-12-2008) 
Col. 4243 
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Conservation of land in Bihar 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 189-90 

Deputation of Govemment Employees in I 
the Indian Embassies i 
(Deb. 9, Vol. XXXV. 10-12-200S) . 
Col. 1144 

Difficulties in Implementation oflWDP 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 273-76 

Diversion oftlnemployed Youth Towards I 
Naxa\ism . 
(Deb. S. Vol. XXXV. 21-10-2008) i 

Col. 161.02 

Energy Conservation Programmes I 
(Deb. 3. Vol. XXXV, 17-10-2008) : 
Col. 90-92 i 

Financial Package for Sugarcane Farmers 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col. 24041 

I 

Projects of States for External Assistance 
(Deb. 14. Vol. XXXVI. 17-12-200S) 
Col.7S-86 

Protected Monuments in Bihar 
(Deb. 10. Vol. XXXV. 11-12-200S) 
Col. 97-106 

Reduction in Equity of Government in 
PSUs 
(Deb. 15. Vol. XXXVI. IS-12-200S) 
Col. 154 

Setting up of Rural Telephone Exchanges 
(Deb. 9. Vol. XXXV. 10-12-200S) 
Col. 404-07 

Upgradation Work in Telecom Sector 
(Deb. 12. Vol. XXXVI, 15-[2-200S) 
Col. 204-[2 

Upper Bahua Water Reservoir 
(Deb. 12. Vol. XXXVI, 15-12-200S) 
Col. 473 

Yada,', Shri Kailash Nath Singh 
Food Processing Industries in Bihar Agro and Rural Industries 

(Deb. 7, Vol. XXXV. 23-1O-200S) . (Deb. [3. Vol. XXXVI, 16-12-2008) 
Col. 78-79 Col. 306-07 

Funds to NGOs 
(Deb. [8. Vol. XXXVI. 23-12-2008) 
Col. 92-102 

High Speed trains in Gujarat and Bihar 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col. 61 

Medical Facilities to Beedi Workers 
(Deb. 12. Vol. XXXVI, IS-12-2008) 
Col. 271-86 

Misuse of Subsidy by Telecom Operators 
(Deb. 17. Vol. XXXVI. 22-12-2008) 
Co1.217-18 

New Railway line on Banka Sultanganj 
Section 
(Deb. 7. Vol. XXXV, 23-10-2008) 
Col.223 

Opening ofCNG outlets in Bihar 
(Deb. 10. Vol. XXXV, 11-12-2008) 
Col. 275-76 

Ban on use of Gutka and Tobacco 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 347-4S 

Bogus/Fake Gas Connections 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 43-46 

Construction of Rail over Bridges on N Hs 
(Deb. 9. Vol. XXXV. 10-12-200S) 
Col. 70\-OS 

Construction of State-of-the-Art Airports 
(Deb. 7. Vol. XXXV. 23-10-200S) 
Col. IS5-86 

Control of Meningitis 
(Deb. 6, Vol. XXXV. 22-10-200S) 
Co1.20S-06 

Decrease in depth of Rivers 
(Deb. 4. Vol. XXXV. 20-10-200S) 
Col. 136-37 
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Dilapidated Condition of Historical 
Monuments 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 321-23 

Drop out Rate 
(Deb. 5. Vol. XXXV, 21-\ 0-2008) 
Col. 678-708 

Drugs and Pharmaceutical Research 
Programme 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 479-8 I 

Economic Package 
. (Deb. 14, Vol. XXXVI, 17-12-2008) 

Col. 24446 

Measure to Control HIV I AIDS 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 1"29-30 

Oppression of Prisoners 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 364-68 

Pending Irrigation Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 37-42 

Public Sector Vaccine Manufacturing 
Units 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 187-90 

Embankments Suicides by Weavers 
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 118-19 I CoI.419-24 

Export of Sea Food I Vaccines for Immunisation Programme 
(Deb. 13, Vol. XXXVI, 16-12-2008) 1 (Deb. 6, Vol. XXXV, 22-10-2008) 
CoI.3TI-92 I Col. 123 

Export of Seeds i Violation of Cease fire Agreement 
(Deb. 18, Vol. XXXVI, 23-12-2008) II (Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 297-98 Col. 507-08 

Fake Universities Yadav, Sbri M. Anjan Kumar 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 197-99 

Functioning of National Council for i 
Teacher Education I 

Assistance to Andhra Pradesh under AIBP 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 506-18 

(Deb. 5, Vol. XXXV, 21-10-2008) i Broadband Connections 
Col. 163-64 I (Deb. 12, Vol. XXXVI, 15-12-'2008) 

u·· . F Col. 175-78 
nlh.C tn ees . 

• <;. Vol. XXXV, 2 I -10-2008) Budget allocation for development ofSC 
Co1. :'}0-32 andOBC 

Hydro Power Generation (Deb. 10, Vol. XXXV, 11-12-2008) 
(Deb. 3, Vol. XXXV, 17-10-2008) I Col. 42-43 
Col. 8-20 Financial Assistance to NGOs 

Impact of Climate Change 1 (Deb. 9, Vol. XXXV, 10-12-2008) 
(Deb. 9, Vol. XXXV, 10-12-2008)! Co1.505-06 
CoI.886-87 , Involvement of MCD and Police 

Incident of Fire in Gautami Express I Personnel in Illegal Constructions 
(Deb. 10, Vol. XXXV, 11-12-2008) I (Deb. \3, Vol. XXXVI, 16-12-2008) 
Co:281-83 i Col.304-05 

1 
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Pending Proposals under Rural 
Development Schemes 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Co1.305-1O 

Rise in Cement Prices 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 191-92 

Vadav, Shri Mitrasen 
Agro and Rural Industries 

(Deb. 13, VoL XXXVI, 16-12-2008) 
Co1.3~7 

CGHS Facility to JOWllaIists 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.615-16 

Crime Against SCS/STs 
(Deb. 5, Vol. XXXV, 21-10-2008) 
CoJ.252-53 

Eradication of Polio 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 173 

Inspection of Private Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 230-3 I 

Losses in Post Offices 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 156-58 

Missile Development Programmes 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 195-96 

Nuclear Power Plants in UP 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 742-43 

Post Offices in Rural Areas 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.251-S8 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 593-96 

Research Work Undertaken in RRIUM 
(Deb. 9. Vol. XXXV, 10-12-2008) 
Col. 1117-22 

Situation arising out of Bomb Blasts in 
various parts of North-Eastern States 
with particular reference to Assam 
(DUR 193) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Co1.767~8 

Waiting List for Telephone Connections 
(Deb. 9, Vol. XXXV, 10-12-2008) 

• Co1.245-46 

Vadav, Shri Rajesh Ranjan alias Pappu 

Need to expedite construction of Kusha 
dam on India-Nepal Border for 
preventing recurring floods in Bihar 
(MUR377) 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 738 

Recent Terrorist Attack in Mumbai 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 678-80 

Reforms in Power Sector 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 9-10 

Vadav, Shri Ram Kripal 
Application oflCAR Research 

(Deb. 9, Vol. XXXV, 10-12-2008) 
CoI.S-11 

Assessment of Availability of Basic 
Amenities 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 833-36 

Bilateral Relations with Pakistan 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 548-49 

Central Universities Laws (Amendment) 
Bill, 2008-(:onsid. and Pass 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 527-31 

Disaster Management Committee 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 280-81 
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Electrification of Railway Tracks in Bihar : Railway Bridges 
(Deb. 7, Vol. XXXV, 23-10-2008) (Deb. IS, Vol. XXXVI, 18-12-2008) 
Col.l44-46 Col. 19 

Employment Opportunities in Agriculture 
Sector 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 15-16 

Fake Currency Cases 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 639-52 

Fare Structure of Low Cost Airlines 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 109 

Healthcare Delivery System 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 24 

Rajiv Gandhi Grameen Vidyutikaran Yojana 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 24-36 

Reduction in Global Crude Oil Price 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 14-15 

Review of the economic . situation in the 
country(DUR 193) 
(Deb. IS, Vol. XXXVI, 18-12-2008) . 
Col.~ 

ROJVY 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 24-36 

Income Disparity between Urban and : Surplus Fund of PSUs 
Rural People . (Deb. I\. Vol. XXXVI. 12-12-2008) 
(Deb. 14, Vol. XXXVI, 17-12-2008). Col. 192 
Col. 223-24 , Unorganised Workers Social Security Bill, 

National Investigation Agency Bill. 2008; 2008-.('onsid. 
and Unlawful Activities (Prevention), (Deb. 13. Vol. XXXVI. 16-12-2008) 
Amendment Bill. 2008-Consid. & Pass 1 Col. 645-49 
~~.~89VOI. XXXVI, 17-12-2008) : Yaskbl.SbriMadhuGoud 

Attacks on Minorities in Orissa and 
Need to give employment in Railways to' Karnataka 

the families offarmers whose land has , 
been acquired by Railways in Danapur ! 

Railway zone under East Central 

(Deb. 10. Vol. XXXV. 11·12-2008) 
Co1.374-75 

Railway (MUR 377) • Bachat Lamp Yojana 
(Deb. 5. Vol. XXXV. 21-10-2008). (Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 837-38 Col. 455-56 

Need to undertake repair work of National 
Highways in Bihar(MUR 377) 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col.514 

Norms for Management Institutes 
(Deb 18, Vol. XXXVI, 23-12-2008) 
Col. 306-09 

Pending Cases in Various Couns 
(Dell. 3, Vol. XXXV, 17-10-2008) 
Col. 110-86 

Bailout Plan for Private Airlines 
(Deb. 15. Vol. XXXVI, 18-12-2008) 
Col. :m 

Ban on Advertisement of Liquor and 
Tobacco Products 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 605 

Barh Thermal Power Project 
(Deb. 16, Vol. XXXVI, 19-12·2008) 
Col. 258-59 
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Broadband Connections in School/ 

Colleges 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 655-56 

Business Friendly Regulations 
(Deb. 13. Vol. XXXVI. 16-12-2008) : 
Col. 257 

Closure of Business by Indians in Nepal 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 198-99 

Concessions to Pakistan under SAFT A 
(Deb. 5, Vol. XXXV. 21-10-2008) I 
Col. 233-34 . 

Coverage of Rashtriya Swasthya Bima j 

Yojana 
(Deb. 9. Vol. XXXV, 10-12-2008) I 

Col. 409-1 I 
Cutting ofT rees for Cremation 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 124748 

Decline in Business Optimism 

Establishing Colleges of Excellence 
(Deb. 13. Vol. XXXVI, 16-12-2008) 
Col. 284-95 

Expansion of Audit Through CAG 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Col. 474-75 

Exploitation oflndian Workers in Malaysia 
(Deb. 9, Vol. XXXV. 10-12-2008) 
Col. 940-42 

Export oflron Ore 
(Deb. 18. Vol. XXXVI, 23-12-2008) 
Col. 620-23 

financial Crunch in Real Estate Industry 
(Deb. 14. Vol. XXXVI. 17-12-2008) 
Col. 249-50 

Fiscal Deficit 
(Deb. II. Vol. XXXVI. 12-12-2008) 
Co1.367-68 

Food Security 
(Deb. 4. Vol. XXXV, 20-10-2008) 
Col.3l3 (Deb. 18. Vol. XXXVI. 23-12-2008) ! 

Co1.283-34 . Global Monitoring ReportofWB & IMF 

Decline in Industrial Output 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 657-60 

Dilapidated Condition of Historical 
Monuments 
(Deb. 7. Vol. XXXV. 23-10-2008) i 

Co1.321-23 
Distress Sale by Farmers 

(Deb. 17. Vol. XXXVI. 22-12-2008) 
Col. 174-75 

Double Pricing of Diesel for Commercial 
Purposes 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col.I04-()!i 

Employment of the Disabled in the Private 
Sector 
(Deb. IS, Vol. XXXVI. 18-12-2008) 
Col. 151-53 

(Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 762-64 

Hoarding of Foodgrains . 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col.2374I 

Impact of Ban on Smoking on Livelihood 
of Beedi Workers 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 224 

Impact of Global Crisis on FDI 
(Dcb. 13. Vol. XXXVI. 16-12-2008) 
Col. 93 

Impact ofNREGS and PMGSY 
(Deb. 3. Vol. XXXV. 17-10-2008) 
Col. 71-73 

Indian Whisky Brands Sold as Scotch 
(Deb. 16. Vol. XXXVI, 19-12-2008) 
Col. 255 
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Inquiry into Open Borewells 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 255-57 

Land Acquisition Since 1947 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 516-18 

Land under Crop Protection Programme 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 201-02 

Mandatory Subscription of EPF 
(Deb. 17, Vol. XXXVI, 22-12-2008) 
Col. 144-45 

Manufacturing Policy 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 175-76 

National Skill Development Policy 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 295-98 

National Workshop on Detention 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Col. 392-93 

Non-Reporting of Medical Side-Effects to 
WHO 
(D~. 6, Vol. XXXV, 22-10-2008) 
Co1.31-32 

Online Sale oflndian Tigers 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 336 

Opening of Government Retail Drug 
Outlets 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 397-98 

Piracy in High Seas 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 135-37 

Poaching of Insects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 985-86 

Pollution in the Ganga River 
(Deb. 9, Vol. XXXV, 10-12-20011) I 
Co1.Ii31-32 I 

Price of Air Tickets 
(Deb. IS, Vol. XXXVI, 18-12-2008) 
Col. 191-92 

Private Enterprise by CSIR Scientists 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Col. 597 

Public Telephones in Villages 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 23-24 

Quality of Indian Traditional Medicines 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 435-36 

Ready to Eat Meals 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 497 

Regulation of Foreign Companies in 
Telecom Sector 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 430-3 I 

Renovation of Abandoned Railway 
Structures having Heritage Value 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Co1.216-17 

Report ofTechnical Advisory Committee 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 298-99 

Report on Solar Power 
(Deb. 16, Vol. XXXVI, 19-12-2008) 
Co1.321-23 

Restoration of Old Pension Package 
(Deb. 17. Vol. XXXVI, 22-12-2008) 
Col. 53-54 

Road Linkages to Naxalite Areas 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 286-90 

Sale of Spurious Drugs 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 61 1-13 

Slow Growth in Indian Software and 
Services Sectors 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 477 
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Surplus Funds with CPSUs 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 34142 

Surrogate Advertisements 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 1155-56 

Survey on Unemployment among Rural 
Women 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 192-96 

Threat to Water Treatment Plants 
(Deb. 18, Vol. XXXIV, 23-12-2008) 
Col. 522-23 

Trafficking in Women 
(Deb. 18, Vol. XXXVI, 23-12-2008) 
Col. 305-06 

Violation of Wildlife Laws 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 79-80 

Visit of Pakistan's National Security 
Advisor to India 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 214-15 

Youth Affairs and Sports Projects 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 874-76 

Yernnnaidu, Shri Kinjarapu 
• Project Arrow' Scheme in Post Offices 

(Deb. 4, Vol. XXXV, 20-10-2008) 
Co1.523~ 

Acid Attacks on Women 
(Deb. 13, Vol. XXXVI. 16-12-2008) 
Co1.363~ 

ATM Facility at Post Offices 
(Deb. 12. Vol. XXXVI, 15-12-2008) I 
Col. 622-24 i 

Biometric Passports ! 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 83 

CCTV Cameras in Jails 
(Deb. 18, Vol. XXXIV, 23-12-2008) 
Col. 487 

Charges from Air Passengers 
(Deb. 7, Vol. XXXV. 23-10-2008) 
Col. 121-22 

Construction ofCGHS Dispensaries 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col.3ll-12 

Corruption in Judiciary 
(Deb. II, Vol. XXXVI, 12-12-2008) 
Col. 179-80 

Customs Duty on Petrol, Diesel and Crude 
Oil 
(Deb. 11, Vol. XXXVI, 12-12-2008) 
Col. 249-50 

E-Govemance Projects in Universities 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
CoI.202·.()3 

Education Loan 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 395-96 

Effects of Mobile Phones on Health 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 110-11 

Fake Educational Institutions 
(Deb. 13, Vol. XXXVI, 16-12-2008) 
Col. 277-79 

Foodgrains Stolen from Trains 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 369-72 

Harmful Effects of Pesticides 
(Deb. 12, Vol. XXXVI. 15-12-2008) 
Co1.373-74 

Illegal Trans-shipmentoflndians workers 
(Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 220-27 

Indians Missing in New Zealand 
(Deb. -9, yol. XXXV, 10-12-2008) 
Col. 1311-13 

Indo-Iran Gas Pipeline 
(Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 120-21 
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Inspection of Answer Sheets 
(Deb. 18. Vol. XXXVI. 23-12-2008) ; 
Col. 284-85 

Installation of Integrated Runway 
Observation System at the Airpons 
(Deb. 10. Vol. XXXV, 11-12-2008) 

Motion of Confidence in the Council of 
Ministers 
(Deb. 2, Vol. XXXV, 22-07-2008) 
Col. 214-21 

Motor Vehicle Act, 1988 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col619 

Col. 277-78 i 
: MoU between India and Brunei 

Integrated Rural Livelihood Scheme ! (Deb. 15, Vol. XXXVI, 18-12-2008) 
(Deb. 16, Vol. XXXVI, 19-12-2008): Col. 237-38 
Col. 283 : MoU with Afghanistan on Local 

Internal Quality Assurance Cell ! Governance 
(Deb. 18, Vol. XXXVI, 23-12-2008): (Deb. 9. Vol. XXXV. 10-12-2008) 
Col. 571-72 Col. 124243 

Issuance of Multipurpose National 
Identity Cards 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 73-74 

Kailash Mansarovar Pilgrimage. 2008 

National Investigation Agency Bill, 2008 
and Unlawful Activities (Prevention) 
Amendment Bill, 2008-Consid. and 
Pass 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 693-94 

(Deb. 6, Vol. XXXV, 22-10-2008) i Need to procure cotton from cotton-
Col. 236 i growers of Andhra Pradesh facing 

distress due to suspension of cotton-
purchase by Cotton Corporation of 
India (MUR 377) 

Loss of Railway Property due to Gu.ijar I 
Agitation : 
(Deb. 10, Vol. XXXV, 1\-12-2008) j 
CoI.311-12 i , 

(Deb. \8, Vol. XXXVI. 23-12-2008) 
Col. 767 

Medical Norms for Pilots and Cabin Crew : Need to take steps to ameliorate the plight 
(Deb. 15. Vol. XXXVI \ 8-12-2008)! o~ po~erloom weavers of Karimna~ 

, I distract. Andhra Pradesh faclDg 
Col. 222 unemployment due to crisis in 

Menace of Eunuchs and Beggars i power loom Industry (MUR 377) 
(Deb. IS, Vol. XXXVI, 18-12-2008): (Deb. 6. Vol. XXXV. 22-10-2008) 
Col. 14647 : Col. 381 

M b'l ATM S . b PNB ! New Inline Baggage Handling System at 
ole ervlce y : Airport(s) 
(Deb. II, Vol. XXXVI. 12-12-2008): (Deb. 7. Vol. XXXV. 23-10-2008) 
Col. 204 Col. 267 

Monitoring of Tsunami Rehabilitation 
Programme 
(Deb. 18. Vol. XXXVI. 23-12-2008) 
Col. 43-50 

New Kendriya Vidyalayas and Navodaya 
Vidyalayas 
(Deb. 5. Vol. XXXV. 21-10-2008) 
Col. 187-96 
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New. Navigation System at Delhi and 
Mumbai Airports 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 432-33 

Nuclear Power Reactors in Tamil Nadu 
(Deb. 14, Vol. XXXVI, 17-12-2008) 
Col. 209 

Old Foodgrain Stocks 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 50 

Opening of More Kendriya Vidyalayas 
(Deb. 5, Vol. XXXV, 21-10-2008) 
Co1.47~74 

Payment by Mobile Phones 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 158-59 

Pending Cases in Various Couns 
(Dcb. 3, Vol. XXXV, 17-10-2008) 
Col. 183-86 

Permanent Commission to Women 
Officers 
(Deb. 12, Vol. XXXVI, 15-12-2008) 
Col. 555 

Price Band Mechanism for Air Ticket 
(Dcb. 10, Vol. XXXV, 11-12-2008) 
CoI.21~1J 

Railway Reservation Through Ppst 
Offices 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 427-30 

Rain Water Harvesting I 
(Deb. 16, Vol. XXXVI, 19-12-2008) I 
Col.26~9 

RBI Directives regarding Farmers 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col. 129-30 

Revi.:w of the economic situation in the 
country (OUR 193) 
(Deb 15. Vol. XXXVI. 18-12-2008) . 
Col. 469-71 

GMGIPMRND-3518LS--14.02.2012. 

Sale of Ganga lal through Post Offices 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 138-39 

Satellite-Linked Fire Alert System 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Co1.617-18 

Shortage of Uranium for Nuclear Power 
Plants 
(Deb. 6, Vol. XXXV, 22-10-2008) 
Col. 194-95 

Smart Tags for Commuters 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 743 

Special Couns to deal with Corruption 
Cases 
(Deb. 3, Vol. XXXV, 17-10-2008) 
Col.212 

Stray Wild Animals on Runway at IGIA 
(Deb. 7, Vol. XXXV, 23-10-2008) 
Col. 142-43 

Subsidy on LPG Cylind~r and Kerosene 
to Poor People 
(Deb. 10, Vol. XXXV, 11-12-2008) 
Col. 174-81 

Suicide Attack on Indian Mission in Kabul 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 947-49 

Supply of Poor Quality Uniforms 
(Deb. 4, Vol. XXXV, 20-10-2008) 
Col. 2 I 1-12 

Theft of Foodgrains 
(Deb. 9, Vol. XXXV, 10-12-2008) 
Col. 203-05 

Training to Students in Defence 
Institutions 
(Deb. 17, Vol. XXXVI. 22-12-2008) 
Col. 196 



~,,- "-', .. ' ':-'~ ", .. '. ,'.,.,-.. ;''','';',.,. 




	0001
	0002
	0003
	0005
	0007
	0009
	0011
	0012
	0013
	0014
	0015
	0016
	0017
	0018
	0019
	0020
	0021
	0022
	0023
	0024
	0025
	0026
	0027
	0028
	0029
	0030
	0031
	0032
	0033
	0034
	0035
	0036
	0037
	0038
	0039
	0040
	0041
	0042
	0043
	0044
	0045
	0046
	0047
	0048
	0049
	0050
	0051
	0052
	0053
	0054
	0055
	0056
	0057
	0058
	0059
	0060
	0061
	0062
	0063
	0064
	0065
	0066
	0067
	0068
	0069
	0070
	0071
	0072
	0073
	0074
	0075
	0076
	0077
	0078
	0079
	0080
	0081
	0082
	0083
	0084
	0085
	0086
	0087
	0088
	0089
	0090
	0091
	0092
	0093
	0094
	0095
	0096
	0097
	0098
	0099
	0100
	0101
	0102
	0103
	0104
	0105
	0106
	0107
	0108
	0109
	0110
	0111
	0112
	0113
	0114
	0115
	0116
	0117
	0118
	0119
	0120
	0121
	0122
	0123
	0124
	0125
	0126
	0127
	0128
	0129
	0130
	0131
	0132
	0133
	0134
	0135
	0136
	0137
	0138
	0139
	0140
	0141
	0142
	0143
	0144
	0145
	0146
	0147
	0148
	0149
	0150
	0151
	0152
	0153
	0154
	0155
	0156
	0157
	0158
	0159
	0160
	0161
	0162
	0163
	0164
	0165
	0166
	0167
	0168
	0169
	0170
	0171
	0172
	0173
	0174
	0175
	0176
	0177
	0178
	0179
	0180
	0181
	0182
	0183
	0184
	0185
	0186
	0187
	0188
	0189
	0190
	0191
	0192
	0193
	0194
	0195
	0196
	0197
	0198
	0199
	0200
	0201
	0202
	0203
	0204
	0205
	0206
	0207
	0208
	0209
	0210
	0211
	0212
	0213
	0214
	0215
	0216
	0217
	0218
	0219
	0220
	0221
	0222
	0223
	0224
	0225
	0226
	0227
	0228
	0229
	0230
	0231
	0232
	0233
	0234
	0235
	0236
	0237
	0238
	0239
	0240
	0241
	0242
	0243
	0244
	0245
	0246
	0247
	0248
	0249
	0250
	0251
	0252
	0253
	0254
	0255
	0256
	0257
	0258
	0259
	0260
	0261
	0262
	0263
	0264
	0265
	0266
	0267
	0268
	0269
	0270
	0271
	0272
	0273
	0274
	0275
	0276
	0277
	0278
	0279
	0280
	0281
	0282
	0283
	0284
	0285
	0286
	0287
	0288
	0289
	0290
	0291
	0292
	0293
	0294
	0295
	0296
	0297
	0298
	0299
	0300
	0301
	0302
	0303
	0304
	0305
	0307
	0309
	0310
	0311
	0312
	0313
	0314
	0315
	0316
	0317
	0318
	0319
	0320
	0321
	0322
	0323
	0324
	0325
	0326
	0327
	0328
	0329
	0330
	0331
	0332
	0333
	0334
	0335
	0336
	0337
	0338
	0339
	0340
	0341
	0342
	0343
	0344
	0345
	0346
	0347
	0348
	0349
	0350
	0351
	0352
	0353
	0354
	0355
	0356
	0357
	0358
	0359
	0360
	0361
	0362
	0363
	0364
	0365
	0366
	0367
	0368
	0369
	0370
	0371
	0372
	0373
	0374
	0375
	0376
	0377
	0378
	0379
	0380
	0381
	0382
	0383
	0384
	0385
	0386
	0387
	0388
	0389
	0390
	0391
	0392
	0393
	0394
	0395
	0396
	0397
	0398
	0399
	0400
	0401
	0402
	0403
	0404
	0405
	0406
	0407
	0408
	0409
	0410
	0411
	0412
	0413
	0414
	0415
	0416
	0417
	0418
	0419
	0420
	0421
	0422
	0423
	0424
	0425
	0426
	0427
	0428
	0429
	0430
	0431
	0432
	0433
	0434
	0435
	0436
	0437
	0438
	0439
	0440
	0441
	0442
	0443
	0444
	0445
	0446
	0447
	0448
	0449
	0450
	0451
	0452
	0453
	0454
	0455
	0456
	0457
	0458
	0459
	0460
	0461
	0462
	0463
	0464
	0465
	0466
	0467
	0468
	0469
	0470
	0471
	0472
	0473
	0474
	0475
	0476
	0477
	0478
	0479
	0480
	0481
	0482
	0483
	0484
	0485
	0486
	0487
	0488
	0489
	0490
	0491
	0492
	0493
	0494
	0495
	0496
	0497
	0498
	0499
	0500
	0501
	0502
	0503
	0504
	0505
	0506
	0507
	0508
	0509
	0510
	0511
	0512
	0513
	0514
	0515
	0516
	0517
	0518
	0519
	0520
	0521
	0522
	0523
	0524
	0525
	0526
	0527
	0528
	0529
	0530
	0531
	0532
	0533
	0534
	0535
	0536
	0537
	0538
	0539
	0540
	0541
	0542
	0543
	0544
	0545
	0546
	0547
	0548
	0549
	0550
	0551
	0552
	0553
	0554
	0555
	0556
	0557
	0558
	0559
	0560
	0561
	0562
	0563
	0564
	0565
	0566
	0567
	0568
	0569
	0570
	0571
	0572
	0573
	0575
	0576

